THIRTEENTH REPORT

COMMITTEE ON PETITIONS

(SEVENTEENTH LOK SABHA)

MINISTRY OF AGRICULTURE AND FARMERS WELFARE

(DEPARTMENT OF AGRICULTURE, COOPERATION AND FARMERS WELFARE)

(Presented to Lok Sabha on {f. 2.2021)

LOK SABHA SECRETARIAT
NEW DELHI

February, 2021/Pausa, 1942 (Saka)



CPB. No. 1 Vol. XHli

Price: Rs.oooiviiine

© 2021 BY LOK SABHA SECRETARIAT

Published under Rule 382 of the Rules of Procedure and Conduct of Business in
Lok Sabha (Sixteenth Edition} and printed by the Manager, Government of India
Press, Minfo Road, New Delhi - 110002



CONTENTS

COMPOSITION OF THE COMMITTEE ON PETITIONS..............
INTRODUCTION.....ooociiinnns P

REPORT

Representation of Shri Ved Prakash Mathur alleging Sahara Credit
Cooperative Society Limited, Deoli (Kekii), Region - Ajmer for non-payment
of fixed deposit amount on maturity and important issues related therewith.

0)
(i
(i)

ANNEXURES

Representation of Shri Ved Prakash Mathur dated 18.07.2019.

Extracts from Mulfi-State Co-operafive Societies (MSCS} Act, 2002.

Depariment of Agriculture, Cooperation and Farmers Welfare Circular

dated 03.07.2017.

List of Co-operative Societies/Banks registered under the M3CS Act,

2002 w.e.f. 1986 onwards.

Departant of Agriculture, Cooperation and Farmers Welfare Circular

dated 29.05.2013.

Gazette Notification dated 24.02.2003.

Department of Agricuiture, Cooperation and Farmers Welfare Letter

dated 13.06.2019, '

Directions to Saharayn Universal Multipurpose Sociely Ltd., Bhopal

dated 13.12.2019.

Directions to Stars Multipurposé Cooperative Society Ltd. Hyderabad

dated 09.12.2019,

Directions to Humara India Credit Cooperative Society Limited, Kolkata

dated 06.12.2019. :

Details of payment made to the membersfinvestors of Sahara Credit

Cooperativa Society Limited, Lucknow.

Department of Agriculture and Farmers Welfare Letter dated 04.02.2020.
APPENDICES

Minutes of the 5th sitting of the Committee on Petitions held on 7.8.2020.
Minutes of the 14th sitting of the Committee on Pefitions heid on
8.2.2021,

()

2 -4
4,

Y 1 F
P73

7y
iy

-
T

154 —2 487
264

965 AT
a7l



COMPOSITION OF THE COMMITTEE ON PETITIONS
(2020-21)
Dr. Virendra Kumar - Chairperson
MEMBERS
Shri Anto Antony
Shri Hanuman Beniwal

Shri Harish Dwivedi

2

3

4

5. Dr. Sukanta Majumdar
6 Shri Sanjay Sadashivrao Mandlik

I Smt. Anupriya Patel

8 Dr. Bharati Pravin Pawar

8. Shri P. Ravindhranath

10.  Shri Brijendra Singh

11.  Shii Sushil Kumar Singh

12.  Shri Manoj Tiwari

13, Shri Prabhubhai Nagarbhai Vasava
14, Shri Rajan Vichare

15.  Vacant
SECRETARIAT
1. Shri T.G. Chandrasekhar . Joint Secretary
2. Shri Raju Srivastava - Director
3. Shri G.C. Dobhal - Additional Director
4. Shit Anand Kumar Hansda - Assistant Executive Officer
{if)



THIRTEENTH REPORT OF THE COMMITTEE ON PETITIONS
(SEVENTEENTH LOK SABHA)

INTRODUCTION

|, the Chairperson, Commitee on Petitions, having beez; authorised by the
Committee to present on their behalf, this Thirteenth Report (Seventeenth Lok Sabha) of the
Committee to the House on the representation of Shri Ved Prakash Mathur alleging Sahara
Credit Cooperative Society Limited, Deoll {Kekri), Region - Ajmer for non-payment of fixed

deposit amount on maturity and imporant issues related therewith,

5 The Commitiee considered and adopted the draft Thirteenth Report at their sitting
held on 8 February, 2021,

3. The observationsfrecommendations of the Committee on the above maters have

been included in the Report,

NEW DELHI; ' DR. VIRENDRA KUMAR,
Chairperson,
Committee on Petitions.
8 February, 2021
26 Pausa, 1942 (Saka)

(i)




REPORT

REPRESENTATION OF SHRI VED PRAKASH MATHUR ALLEGING SAHARA CREDIT
COOPERATIVE SOCIETY LIMITED, DEOLI (KEKR!), REGION - AJMER OF NON-
PAYMENT OF FIXED DEPOSIT AMOUNT ON MATURITY AND IMPORTANT ISSUES
RELATED THEREWITH.

Shri Ved Prakash Mathur submitted a representation dated 18.7.2019 before the
Commitiee alleging Sahara Credit Cooperative Society Limited, Deoll (Kekri), Region -
Ajmer for non-payment of fixed deposit amount on maturity and important issues related
therewith. (Annexure-/)

2. The-representationist, Shri Ved Prakash Mathur, in his representation, infer-alia
stated that he had deposited approximately, Rs, 50 lakhs in the Branch of Sahara Credit
Cooperative Society Limited at Kekrl, Sector - Deoli, Region- Ajmer, between the year 2017
and 2019, which was lifetime earnings of his family including their income through pension,
All these fixed deposits were supposed to be matured in August, 2018, Upon maturity of the
said fixed deposit, whenever he enquired and claimed about the matured amount from the
Branch and officials concerned, he was asked to wait for sometime but, he was never paid
the matured amount. The representationist, Shil Mathur further stated that his wife, Smt,
Santosh Mathur, who is a liver and kidney patient, had undergone a bypass surgery in the
year 2005 and suffered from heart attack recently in 2018. As she was under treatment at
Mittal Hospital, Ajmer {(Rajasthan) and admitted in the |CU, he required a large sum of
money for her treatmenl. However, even after repealed requests, Sazhara Credit
Cooperative Society Limited was not returning the matured amount on their fixed deposits.
The representationist, Shri Ved Prakash Mathur has, therefore, requested for taking
necessary action for payment of the entire matured amount on all of their fixed deposits.

3. The Committee on Pelitions took up the representation for examination under
Direction 95 .of the Directions by the Speaker, Lok Sabha. Accordingly, the representation
received from Ved Prakash Mathur was forwarded to the Ministry of Agricufture & Farmers
Welfare (Department of Agriculture, Cocperation & Farmers Welfare) for furnishing their
comments o the issues raised therein.

4, In response thereto, the Ministry of Agriculture & Farmers Welfare (Department of
Agriculture, Cooperation & Farmers Welfare - Cooperation Division) vide their Office

-




Memorandum No. R-11017/48/2018-L&M (Part) dated 20 Decernber, 2019 furnished the
following comments in the matfer:-

(i

(i)

(i)

()

It is informed that the matter regarding non-payment of deposits by any Multi
State Cooperative Sociely Including Sahara Credif Cooperative Soclety
Limited comes under the business matfers of the Sociefy and as per the
provision of Section 49 of the Multi-State Cooperative Societies (MSCS) Act,
2002, the business matters such as to admit members, ta accept the deposits
and investing the same fall under the powers and functions of the board of the
Society and the day-to-day management of the business of the Socisty is
under the powers and functions of the Chief Executive of the Society as per
the provisions of Section 52 of the MSCS Act, 2002, A copy of the said
provisions is enclosed at Annexure . :

This Department Issued a Circular dated 03.07.2017, a copy of which is

- enclosed at Annexure I, wherein all ihe Multi-State Cooperative Socielies

(except for the Banks) have been directed to display a message al the
entrance of Society's branch that “Multi-State Cooperative Societies are
functioning as Autonomous Cooperative Organizations accountable fo their
members and not under the administrative control of the Ceniral Registrar,
Ministry of Agriculture and Farmers Weffare. Thersfore, depositors are
advised fo take decision for investing deposits based on the performance of
the Sociely at their own risk. Cenlral Registrar, Ministry of Agriculture and
Farmers Welfare does not provide any guaraniee for these deposits.

However, the complaints for non-payment of their depasits received from the
members/ investors in this Department are forwarded to the Society with the
direction to pay the amount to the member/investor as per norms
immediately.

Further, this Department, considering the number of complaints being
received from members for non-payment, directed the Sahara Creatt
Cocperative Society Limited to fake time bound steps io strengthen and
streamline the grievance redressal mechanism to selfle the grievances for

" repayment of deposits and to ensure that the complaints are disposed of on

timely basis.

Eurther, this Department has faken a serious view on the complaints being
received from the members/invesiors regarding non-repayment of their
deposits and called the Chiairman of Sahara Credit Cooperative Sociely

e g\n




Limited for personal hearing on 9.11.2019 before Cenfral Regisirar of
Cocperative Socleties (CRCS) fo explain the matter. No convincing reply
regarding the non-payment was forthcoming. The Society was directed to
ensure that matured payments due are released immediately. They were also
asked lo give complete detalis of members/depositors amount, which have
hecome overdue for payment. The proceedings, therefore, are continuing
before the CRCS,

5. On being asked by the Committee as to whether it is a fact that the Ministry of
Agricutture & Farmers Welfare (Department of Agriculture, Cooperation & Farmers
Walfare) issues *Certificate of Registration’ o various types of Cooperative Societies and
to furnish the details of various types of Cooperative Societies along with the areas of
operation registered by the Ministry in various States/UTs in the Country, the Ministry of
Agriculture & Farmers Welfare {Department of Agriculture, Cooperation & Farmers
Welfare), in a written reply, submitted:-

"The Ceniral Registrar of Cooperative Societies issues ‘Certificate of Registration' fo
various fypes of Cooperalive Societies under Multi-State Coaperative Sociaties Act,
2002. The List containing the details of Cooperative Societies/Banks registered
under the Multi-State Cooperalive Societies Act w.e.f. 1986 onwards are enclosed at
Annexure [V."

6.  The Committee, thereafter, desired io know from the Ministry of Agticulture &
Farmers Welfare {Department of Agriculture, Cooperation & Farmers Welfare) as to
whether while issuing the Certificate of Registration to Cooperative Societies for specific
area(s) of operation, the bye-laws filed by the Society are also registered by the Ministry.
The Committee further desired to know about the specific role of the Ministry in regard to
the misdemeanors of any Cooperative Society involved in fraudffinancial irregularities,
non-payment/delayed payment of fixed deposit amount on maturity, inviting gullible
customers to purchase, in any manner, any plot or apartment in any Project without prior
registration of the Project under the Real Estate (Regulation & Development) Act, 2016
(RERA) andfor without sanctioned layout plan and approvals obtained from the Competent
Authority. The Ministry of Agriculture & Farmers Welfare (Department of Agriculture,
Cooperation & Farmers Welfare), in a written reply, submitted:- :

"The bye-laws filed by the Sociely s also registered by the Central Registrar of
Cooperative Societies as per provision of section 10 of the Multi-State Cooperative
Socigties Act, 2002,

,fg,w
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7.

Multi State Cooperative Societies are registered under the Multi-State Cooperative
Societies Act (MSCS), 2002 and are functioning as autonomous cooperative
organizations accountable to their members. These Sacieties have fo function as per
the provisions of the Act and Rules made thereunder and their approved bye-iaws,
As per the provisions of Section 49 of the MSCS Act, 2002, the business matters
such as to admit members, to accep! the deposits and investing the same fall under
the powers and functions of the board of the Society and the day to day
management of the business of the Society is under the powers and functions of the
Chief Executive of the Society as per the provisions of Section 52 of the MSCS Act,
2002."

On being enquired by the Committee as to whether it is mandatory for all types of

Cooperative Societies, which have been issued the ‘Certificate of Registration’ by the
Ministry of Agriculture 8 Farmers Welfare (Department of Agriculture, Cooperation &
Farmers Welfare), to file Annual Returns with them and what conseguential actions are
undertaken by the Ministry in refation to the Annual Returns filed by various types of
Cooperative Societies to ensure that they do not dupe the customers, in any manner, o
preventing their reckiess behavior similar fo that of the subject matter of the instant
representation of Shri Yed Prakash Mathur, the Ministry of Agriculture & Farmers Welfare
(Department of Agriculture, Cooperation & Farmers Welfare), Ina written reply, submitted:-

"As per provisions of Section 120 of the MSCS Act, 2002, every year, within six
months of the closura of the accounting year, every Multi-State Cooperative Saciety
is required fo file the following retumns with the Central Registrar, namely -

() Annual Report of the aclivifies;

(i)  Audited Statements of accounts;

(fi)  Plan for surplus disposal as approved by the general body,

(iv)  List of amendments fo the bye-laws of the Muiti-State Cooperalive
Society;

(v  Declaration regarding date of holding of General Body meeling and
conduct of efections where due;

(viy  Any other information required by the Central Registrar in purstiance
of any of the provisions of this Act,

In case of violation of provisions of the MSCS Act, 2002, action as provided u/s 77,
78 79 and 108 of the MSCS Act, 2002, subject to the fulfillment of conditions




mentioned therein, ineluding winding up of defautier Societies /s 86 of the MSCS
Act, 2002 is taken.”

8. Notwithstanding the fact that the powers of the Central Registrar under Section 84 of
the MSCS Act, 2002 refating fo disputes for arbitration and Section 108 of the Act ibid for
inspection of Multi-State Cooperative Sociefies have been delegated fo the Registrar of
Cooperative Societies of all the StatesfUTs, on being asked by the Committee to furnish
the details of residuary/overall powers of the Central Registrar for superintendence, control
and issue directions fo the errant Multi-State Cooperative Societies, the Ministry of
Agricufture & Farmers Welfare (Department of Agriculture, Cooperation & Farmers
Welfare), in a written reply, submitted:-

"The details of residuary/overall powers of the Central Regisirar for superinfendence,
control and issue directions to the emant Multi-State Cooperative Societies subject to
the fuifiliment of conditions mentioned therein are as follows:-

i)  Section 48: Nomince of Cenlral Government or State Governiment o
board;

(i) Section 78: Inquiry by Central Registrar:

(i)  Section 79:-Inspection of Multi-State Co-operative Socisties;

('v)  Section 80 Inspection of bovks of indebied Muffi-State Co-operative
Sotietfes;

(v)  Section 86: Winding up of Multi-State Co-operative Societies;

(vi)  Section 122:Ceniral Government's power to give diractions fo specified
Muiti-State Co-operative Societies in public interest; and

(vif)  Section 123; Supersession of board of spacified Multi- State Co-operative
Society,

The details of provisions under above mentloned Sections of the MSCS Act, 2007
are af Annextre If."

9. Asregards direction(s) to display a message at the entrance of the Branch of Multi-
State Cooperative Society (except for Multi-Stafe Cooperative Banks) that *Multi-State
Cooperative Societies are functioning as autonomous cooperative organizations
accountable to their members and not under the administrative control of the Ceniral
Registrar, Ministry of Agricuffure and Farmers Welfare, the Committee categorically desired
to know as to whether the initiative taken by the Ministry by way of directing all the Multi-
State Cooperative Sacieties to display the aforementioned message is considered to be
sufficient in containing the fraud/financial irregularities by the Multi-State Cooperative



Sacieties which is an "all time high' phenomenon being witnessed in the recent years, The
Committee further desired to know whether is if not the responsibility of the Central Ministry
to work ocutfformulate a long term effective apparatus, in convergence with other Ministries
and the State Governments, fo insulate the guliible customers from various types of high
value frauds committed by the Multi-State Cooperative Societies and asked the Ministry to
furnish their defailed comments in this regard. In response thereto, the Ministry of
Agriculture & Farmers Welfare (Department of Agricuture, Cooperation & Farmers Welfare),
in @ written reply, submitted:-

"Multi-State Cooperative Societies are registered under the Multi-State Cooperative
Societies Act, 2002 and are functioning as autonomous cooperative organizations
accountable fo their members. These Societies have to function as per the
provisions of the Act and Rules made thereunder and their approved bye-laws, As
per provisions of Section 49 of the MSCS Act, 2002, the business matters such as to
aomit members, {o accept the deposits and investing the same fall under the powers
and functions of the board of the Saciety and the day-to-day management of the
business of the Sociely Is under the powers and functions of the Chief Executive of
the Sociely as per the provisions of Section 52 of the MSCS Act, 2002.

Further, this Department has also delegated the powers to Registrar of Cooperative
Societies of all the States/ Union Territories for conducting inspection of the Socisty
u/s 108 of MSCS Act, 2002 vide circular dated 29.05.2013 (Annexure V) and vide
Gazette notification dated 24.02.2003 (Annexure Vi), the powers to appoint an
Arbitrator has been delegaled o all Registrar of Cooperalive Socigties of the
States/Union Terrifories.

The Ministry is also in the process of amending the MSCS Act, 2002 with a view fo
strengthening and streamliine the provisions goveming the registration and
management of the Multi-State Cooperative Societies and to make the management
of these Cooperative Sacieties, democratic, transparent and accountable.”

10.  On being specifically asked by the Committee as o how many complaints against
Sahara Credit Cooperative Society Limited or any other similar Society for non-payment of
deposits have been received from the membersfinvestors during the last five years, the
Ministry of Agriculture & Farmers Welfare (Department of Agticulture, Cooperation &
Farmers Welfare), in a written reply, submitted:-

.
.




" the last five years, numerous complaints for non-payment of deposits from
members have been received against Sahara Credit Cooperative Society Limifed,
Lucknow and other Societies."

11, The Committee, thereafter, desired to know as fo which Rules/OrdersiGuidelines
were invoked by the Department of Agriculiure, Cooperation & Farmers Welfare/Central
Registrar of Cooperative Sccleties for issuing directions. to Sahara Credit Cooperative
Scciety Limited to immediately pay the amount to the members/investors as per norms.
The Ministry of Agriculture & Farmers Welfare (Department of Agriculture, Cooperation &
Farmers Welfare}, in a written reply, submitted:-

“On receipt of complaints of any members/ investors, the first logical recourse
available to the Central Regisirar is to ask the Society to make the due payment of
the members/investors. This is an opportunity for the Sociely to fake corrective
action before the Ceniral Registrar considers taking other measures like ordering
inspection u/s 108 of the MSCS Act, 2002 and eventually winding up of the Society
u/'s 86 of the MSCS Act, 2002."

12, When the Committee asked the Ministry of Agriculture & Farmers Welfare
{Department of Agriculture, Cooperation & Farmers Welfare} to fumish the coples of
directives issued from time to time by the Department of Agriculture, Cooperation &
Farmers Welfare to Sahara Credit Cooperative Society Limited and other such defaulting
Sacieties for initiating time bound steps to strengthen and streamline the grievance
redressal mechanism to sethle the grievances for repayment of deposits and to ensure that
the complaints are disposed of on timely basis, the Ministry of Agriculture & Farmers
Weifare {Department of Agricuiture, Cooperation & Farmers Welfare), in a written reply,
submitted:-

"This Department vide letter dafed 13.06.2019 (Annexure VIl) had directed Sahara
Credit Cooperative Society Limited, Lucknow to initiate time bound steps to
strengthen and streamiine fhe grievance redressal mechanism to settle the
grievances for repayment of deposits. Further, similar directions were issued to
Saharayn Universal Multipurpose Society Limited, Bhopal on 13.12.2018 (Annexure
VIll), Stars Multipurpose Coaperative Society Limited, Hyderabad on 09.12.2019
(Annexure IX) and Humara India Credit Cooperative Society Limited, Kolkata on
06.12.2019 {Annexure X).



13. The Committee, then, desired to know from the Ministry of Agriculture & Farmers
Welfare (Department of Agriculture, Cooperation & Farmers Welfare) as to whether the
Bahara Credit Cooperative Society Limited has paid the matured amount to all the
members/investors including the representationist, Shri Ved Prakash Mathur, as more than
two months have elapsed since the Chairman of the Society was called for personal
hearing before the Ceniral Registrar of Cooperative Sccieties, to explain the matter on
9.11.2019, subsequent to which, the Society was directed to ensure the release of
matured payments due to members/depositors. The Committee also asked the Ministry to
furnish the details of payments of matured deposit amounts, if made by the Sahara Credit
Gooperative Society Limited. The Committee further specifically desired to know as to
whether the following consequential action(s) have been initiated by the Ministry, in case
the payment has not been made by Sahara Credit Cooperative Society Limited:-

(i Requesting the Reserve Bank of India/ Ministry of Finance to conducting
Statutory Inspaection of Sahara Credit Cooperative Society Limited in terms of
relevant Aci(s) and Rules;

(i) Superseding the Board of Directors of Sahara Credit Cooperative Society
Limited -and appoint an Administrator, primarily fo profect the financial
interests of the members/investors; -

(i) Appointment of Forensic Auditors fo iook info the fraudffinancial irrequiarities
of Sahara Credit Cooperafive Society Limited due to which the matured
amount of members/investors has not been paid; and

(iv)  Registering case of ‘Economic Offences’ against Sahara Credit Cooperative
Society Limited with the Pofice Authorities.

4. The Ministry of Agriculiure & Farmers Welfare (Department of Agriculture,
Cooperation & Farmers Welfare), in a written reply, submitted:-

"During the last two months, this office had forwarded the complaints received from
members/investors for non-payment of deposits to the Society. The Society, in
response fo the complaints forwarded by this office, has fumished the details of
payment made to the members/finvestors. The same is enclosed af Annexure XJ.

There is no provision in the Mulfi-State Cooperative Societies, Aci, 2002, wherein,
the Reserve Bank of India or the Ministry of Finance can conduct Statufory




Inspection of any Mufti-State Cooperative Sociely including Sahara Credil
Cooperative Scciefy Limited, Lucknow.

As per provisions of Section 123 of the MSCS Act, 2002, supersession of the board
of Multi-State Cooperative Sociely can be done only in specified Muilti-State
Cooperative Societies which does nof include Sahara credit Cooperative Sociely
Limited, Luckriow.

Explanation:- For the purposes of Sections 123, “specified Multi-Stafe
Cooperative Sociely” means any Muiti-State Cooperative Society in which nof
less than fifty-one per cent, of the paid-up share capital or of tofal shares, is
held by the Central Government.

There s no provision in the MSCS Act, 2002 for the appointment of Forensic
Auditors.

There is no provision in the MSCS Act, 2002 for registering case of ‘Economic
Offence’ with the Police Authorities against any Muiti-State Cooperative Society
including Sahara Credit Cooperative Society Limited. The members/investors are
free to take action as per the prevailing faw of the land.”

15 The Committes, thereafter, desired to know from the Ministry of Agriculture &
Farmers Welfare {Department of Agriculture, Cooperation & Farmers Welfare) as to
whether Sahara Credit. Cooperative Society Limited has furnished the details of
members/depositors amount which have become overdue for payment to the Ministry. In
this regard, the Committes asked the Ministry to furnish the details of such overdue
payments of matured amounts, if the same have been made available by the Scciety. The
Committee further asked the Ministry as to what action is being contemplated by them
against the Sahara Credit Cooperative Society Limited, if the same have yet not been
funished by the Society and to furnish their detailed comments in this regard. The Ministry
of Agriculture & Farmers Welfare {Department of Agriculture, Cooperation & Farmers
Welfare), in a written reply, submitted:-

“Based on the complaints received by the members of the Sahara Credi
Cooperative Society Limited, Lucknow for non-payment of deposits, the Society was
called for hearing on 09.12.2019 and 21.01.2020 in which the Managing Director of
the Society had furmnished the folfowing information regarding overdue payment il

31.12.2019:-
[Rs. in crore]

-9



No. of Principal amount Inferest Total Application received | Balance amount
accourits of Deposit ti Accrued till | amountof for extension for due
30.11.2019 30.11.2019 | overdue different schemes
15360 34.90 8.69 43.59 3816 543

16.  During the examination of the representation, the Committee cbserved that various
types of Mult-State Cooperative Societies procure the 'Certificate of Registration’ from the
Central Registrar of Cooperative Societies, Department of Agriculture, Cooperation &
Farmers Welfare. On this basls, these Societies raise large amount of money from the
gullible customers by offering lucrative returns/ownership of flats, etc. The customers, after
looking into the 'Certificate of Registration' issued by one of the Ministries of the
Government of India, usually consider the Soclety as ‘genuine’ and, accordingly, invest
money. However, later on, at times, they feel cheated. In this backdrop, on being
specifically asked by the Committee as to whether the Government intends to re-visit the
entire procedure of registration of Multi-State Cooperative Societies as well as regulating
all the existing Multi-State Cooperative Societies by way of introducing stringent and resuit
oriented innovalive measures so that the customers are not duped of their hard eamed
money and to furnish their detailed comments in the matter, the Ministry of Agriculture &
Farmers Welfare (Department of Agriculture, Cooperation & Farmers Welfare), in a written
reply, submitted:-

"‘Multi-State Cooperafive Socielies are registered under the Multi-State Cooperative
Societies (MSCS) Act, 2002 and are functioning as aulonomous cooperative
organizations accountable to their members. These Societies have fo function as per
the provisions of the Act and rules made thereunder and their approved bye-faws. As
per provisions of Section 49 of the MSCS Act, 2002, the business matters such as {o
aamit members, to accept the deposits and investing the same falf under the powers
and functions of the board of the Society and the day fo day management of the
husiness of the Sociely is under the powers and functions of the Chief Executive of
the Sociely as per the provisions of Section 52 of the MSCS Act, 2002,

Any investor/member is free fo take action as per the prevailing law of the land,
Being the Regulatory Authority, the remedy available under the MSCS Act, 2002 is
o take action as provided u/s 77, 78, 79 and 108 of the MSCS Act, 2002 subject to
the fulfiliment of conditions mentioned therein inciuding winding up of defaulter
Society u/s 86 of the MSCS Act, 2002

Further, this Department is in the process of amending the MSCS Act, 2002 with &
view fo strengthen and streamline the provisions governing the regisiration and




management of the Multi State Cooperative Societies and to make the mahagement
of these Cooperative Societies, democratic, transparent and accountable.”

17.  The Committee, thereafter, asked the Ministry to furnish other relevant information
germane to the representation of Shri Ved Prakash Mathur, In this regard, the Ministry of
Agriculture & Farmers Welfare (Department of Agriculture, Ceoperation & Farmers
Welfare), in a written reply, submitted:-

"As per record, no representation has been recefved from Shri Ved Prakash Mathii,
Ajmer for non-payment of deposits from Sahara Credit Cooperative Society Limited,
Lucknow. However, the representation of Shri Vied Prakash Mathur received from
the Committee on Petitions Branch has been forwarded fo Sahara Credi
Cooperative Society Limited, Lucknow for taking necessary action this Department's
fefter dated 04.02.2020 {Annexure XiI)."

t8.  In connection with the comprehensive examination of the representation of Shri Ved
Prakash Mathur, the Committee on Petitions took oral evidence of the representatives of the
Ministry of Agriculture & Farmers Welfare (Department of Agriculture, Cooperation &
Farmers Welfare) on 7 August, 2020.

19.  On the issus, during the sitting of the Committee held on 7 August, 2020, the
representatives of the Ministry of Agriculture & Farmers Welfare (Department of Agriculture,
Cooperation & Farmers Welfare) deposed before the Committee as follows:-

(i

The Central Registrar of Cooperative Sccigties issues certificate of
Registration to various types of Cooperative Societies under Multi-State
Cooperative Societies (MSCS), Act, 2002.

Multi-State Cooperative Socfetfes are functioning as autonomous cooperative
organizations accountable to their members. These Socleties have fo function
as per the provisions of the Act and Rules made thereunder and their
approved bye-laws. As per provisions of Section 49 of the MSCS Act, 2002,
the business matters such as to admit members, to accept the deposits and
investing the same Tall under the powers and functions of the Board of the
Sociely and the day to day management of business of the Sociely is under
the powers and functions of the Chief Executive of the Sociely as per the
provisions of Section 52 of the MSCS Act, 2002,

b -



(iif)

(i)

(vil)
(vif]

(ix)

The Department of Agricuture, Cooperation & Farmers Welfare has
delegated the powers (o Regisirar of Cooperative Socicties of all the
States/Union Terrifories for conducting inspection of the Society and 10
appoint an Arbitrafor under the MSCS Act, 2002.

The Ministry fs in the process of amending the MSCS Act, 2002 with @ vigw {0
strengthening and streamiine the provisions governing the regisiration and
management of the Multi-State Cooperative Sogieties and to make it
democratic, transparent and accountable.

The process of amendment in the MSCS Act, 2002 was started in 2007. After
considering the Parliamentary sub-Committee Report, Planning Commission
Report and NIT! Aayog Report, it was reconciled to make provision for
redressing the complaints and shortcomings and the draft Amendment Bill
was forwarded fo the Ministry concerned for fegal vetting. The MSCS
Amendment Bill for amendments in the said Act will be introduced in the next
Session of Parliament,

The matler regarding non-payment of deposits hy any Multi-State
Cooperative Sociely including Sahara Credit Cooperative Society Limited
comes under the business matters of the Society and as per the provision of
Section 49 of the MSCS Act, 2002,

During the last 5 years, numeraus complaints for non-payment of deposits

from members have been received against Sahara Credit Cooperative
Society Limited, Lucknow and other Societies.

Consequently, Sahara Credit Cooperative Society Limited has been directed
io take time bound steps to strengthen and streamiine the Grievance

'Redressal Mechanism to selfle the grievances for repayment of deposits and

o ensure that the complaints are disposed of on timely basis.

The Department has also summoned the Chairman of Sahara Credit
Cooperative Sociefy Limited for personal hearing on 9.11.2019 before the
Contral Registrar of Cooperative Societies to explain the maiter. However, no
convincing reply regarding the non-payment was forthcoming. Subsequently,
the Society was directed fo ensuie that matured payments are released
immediately and they were also asked fo give complefe defails of amount,
which have become overdue for payment. The proceedings, therefore, are

continuing before itie Central Registrar of Cooperative Sotieties.

T
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In the matter of Sahara Credii Cooperative Society Limited, the Central
Registrar of Cooperafive Societies has imposed ban to take the new deposits
from the depositors. During the last two months, Shri Ved Prakash Mathur,
the Representationist, has received Rs.33 lakh from Sahara Credit
Cooperalive Society Limited.



OBSERVATIONS/RECOMMENDATIONS

Role and functions of Gentral Reoistrar vis-a-vis the business matters of futti-State
Cooperative Societies.

90. From the submissions made by the Ministry of Agriculture & Farmers Welfare
(Department of Agriculture, Cooperation & Farmers Welfare), the Committee note
that the Central Registrar of Coaperaﬂve Societies issues Certificate of Registration
to various types of Cooperative Societies under the Multi-State Cooperative
Societies (MSCS) Act, 2002. As per the list containing the details of Cooperative
Socicties/Banks registered under the Multi-State Cooparative Societies Act, w.e.f.,
1986 onwards provided by the Ministry, as on 31.2.2020, a total number of 1295
Cooperative Societies/Banks have heen registered since the year 1986 in various
fields of operation, viz., Credit, Consumer, Agricultural Marketing, Agro, Dairy, Milk,
Housing/Group Housing, Employees, Credit-Thrift, Bank, Labour, Trade, Technical,
Engineering, Industriai, Federation, Multi-purpose, Handloom, power/Solar Energy,
Health, etc. The Committee further note that a Mulii-State Cooperative Society

registered under the MSCS Act, 2002, functuons as an autonomous cooperative
organization and as per the provisions of the Act ibid and rules made thereundet,
their bye-laws are also registered by the Central Registrar. The Committee also note
that as per the provisions of Section 49 of the MSGCS Act, 2002, the business matters
such as to admit members, o accept the deposits and investing the same fall under
the powers and functions of the Board of the Society, i.e., Board of Directorsf
Governing Body and the day-to- -day management of the business of the Society is
under the powers and functions of the Chief Executive of the Society as per the

provisions of Section 52 of the Act ibid,




21, Section 49 of the Multi-State Cooperative Societies Act, 2002 stipulates the
powers and functions of the Board of a Multi-State Cooperative Society, as given

under:-

(1} The board may exercise all such powers as may be necessary or
expedient for the purpose of carrying out its functions under this Act.

(2

Without prejudice to the generality of the foregoing powers, such

(@)
(b)
(c)

(c)

(e)

(?
(9)
(h)
(i)
)]
th)

powers shall include the power-

to admit members;

fo interpret the organisational objectives and set up specific
goals to be achieved towards these objectives;

to make periodic appraisal of operations:

to appoinf and remove a Chief Executive and such other
employees of the Society as are not required to be appointed by
the Chief Executive;

to make provisions for requlating the appointment of employess
of the multi-state cooperative Society and the scales of pay,
allowances and other conditions of service of, including
disciplinary action against such employees; '

to place the annual report, annval financial statements, annual
plan and budget for the approval of the general body;

to consider audit and compliance report and place the same

hefore the general body;
to acquire or dispose of immovable property;

to review membership in other cooperatives;

to approve annual and supplementary budget;

{o raise funds;
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)
(m)

fo sanction loans to the members; and

to take such other measures or to do- such other acts as nray be
prescribed or required under this Act or the bye-laws or as may
he delegated by the general body.”

29.  Section 52 of the Multi-State Cooperative Socicties Act, 2002 stipulates the

powers and functions of the Chief Executive of a Multi-State Cooperative Society as

given under:-

"The Chief Executive shall under the general superintendence, direction and
control of the board, exercise the powers and discharge the functions
specified below, namely;- :

(a)

(b)

(d)

(e

@

day-fo-day management of the business of the mulii-state
cooperative Society;

operating the account of the multi-state cooperative Society and
be responsible for making arrangements for safe custody of
cash;

signing on the documents for and on behalf of the multi-state
cooperative Society;

" making arrangements for the proper maintenance of various

hooks and records of the multi-state cooperative Society and for
the correct preparation, timely submission of periodical
statements and returns in accordance with the provisions of this
Act, the rules and the bye-laws;

convening meetings of the general body of the muliti-state
cooperative Society, the board and the Executive Committee and
other committees or sub-commitiees constituted under sub-
section (1) of Section 53 and maintaining proper records for such
meetings;

making appointments to the posts in the multi-state cooperative
Society in accordance with the bye-laws;




(g)

(h)

(i)

0

(k)

assisting the board in the formulation of policies, objectives and
planning;

furnishing to the board periodical information necessary for
appraising the operations and functions of the mulfi-state
cooperative Society;

appoint the p-erslon {0 sue or be sued on hehalf of the multi-state
cooperative Society;

present the draft annual report and financial statement for the
approval of the board within thirty days of closure of the financial
year;

performing such other duties, and exercising such other powers,
as may be specified in the bye-laws of the multi-state cooperative
Society."”

23.  As regards filing of Annual Returns by the Cooperative Societies, the

Committee note that as per provisicns of Section 120 of the Multi-State Cooperative

Societies Act, 2002, every year, within six months of the closure of the accounting

year, every Multi-State Cooperative Socisty is required to file the following returns

with the Central Registrar, namely:-

(8} Annual Report of the activities;

(b)  Audited Statements of accounts;

{c)  Plan for surplus disposai as approved by the general body;

(d}  List of amendments to the byeaws of the muiti-stafe cooperative
Society;

(e)  Declaration regarding date of holding of general body meeling and
conduct of elections where due;

3T



24 The Committee note from the submissions made by the Ministry of Agriculture
% Farmers Welfare (Department of Agticulture, Cooperation & Farmers Weifare) that
in case of violation of provisions of the Mulfi-State Cooperative Societies Act, 2002,
action(s) as provided under Sections 77, 78, 79, 108 of the MSCS Act, 2002,
including winding up of defaulter Societies undet Section 86 of the Act ibid could be

initiated.

25.  While meticulously g'oing thraugh aforementioned provisions under various
Sections of the Multi-State Cooperative Societies Act, 2002 ranging from registration
of a. Multi State Cooperative Society to winding up of a defaulter Society, including
the provisions with regard to powers and functions of the Board and Chief Executive
of the Cooperative Society, the Committee are surprised to find that even though the
Central Registrar, being a 'Statutory Registering Authority' in respect of a Multi-State
Cooperative Society, has been vested with wide supetvisory and regulatory powers
to oversee the functioning of the Board of the Society, ie. Board of
Directors/Governing Body and the Chief Executive, by way of mandatory filing of
various Annual Returns/Reports, etc,, the aspect of superintendence of the Society
in respect of the business matters and the day-to-day management of the business
of the Bociety seems to be limited. Keeping in view this type of opaque dissimilarity
hetween the ‘Statutory Powers' and the 'Exercisable Powers' of the Central Registrar,
the Committee are now convinced that various Cooperative Socisties, including the
Sahara Credit Cooperative Society Limited are able to devise crafty methods to dupe
the gullible customers of their hard-earned maney on the one hand, and to
successfully evade the law on some technical aspect, on the other hand. The
Committee are pained fo observe that the misdemenour of Sahara Credit
Cooperative Sﬁc‘iety Limited should not be seen in isolation but the entire quagmire
built by the majority of Cooperative Societies during the last two-three decades now

needs to be regulated in an efficient and ingenious manner. The Committee,

.




therefore, strongly recommend the Ministry to build an impregnable fireball by way
of formulating stringent rules, regulations, and guidelines so that the pooi and
middle income groups are not cheated any further. The Committes would like to be
apprised of the necessary steps taken in this regard within three months from the

date of presentation of this Repori to the House.

Accountability of the Multi-State Credit Cooperative Society towards. its
members/investors.

26, As informed by the Ministry of Agriculture & Farmers Welfare (Department of
Agriculture, Cooperation & Farmers Welfare), the Department of Agriculture,
Cooperation & Farmers Welfare has issued a Circular dated 3.7.2017, wherein all the
Multi-State Cooperative Societies (except for the Cooperatfve Banks) have been
directed to display a message at the entrance of Society’s branch that - ‘Multi-State
Cooperative Societies are functioning as autonemous cooperative organizations
accountable to their members and not under the administrative control of the Central
Registrar, Ministry of Agriculture and Farmers Welfare, Therefore, the depositors are
advised to take decision for investing deposits based on the performance of the
Society at their own risk, The Central Registrar, Ministry of Agriculture and Farmers
Welfare does not provide any guarantee for these deposits.

27, The Committee are of the considered opinion that it is incumbent upon the
Multi-State Cooperative Society to have a transparent business relationship, devoid
of any ambiguity or unfair proposition, with its depositorsiinvestors/imembers.
Notwithstanding the fact that displaying a message regarding autonomy of these
Cooperative Societies had not produced the desired result in any manner and the
innocent investors are incessantly being duped by majority of these Cooperative
Societies, the Committee intend to impress upon the Ministry of Agriculture &

Farmers Welfare (Department of Agriculture, Cooperation & Farmers Welfare) to




directiinstruct all the Cooperative Societies, be it registered with the Central
Registrar or with the Registrar of Cooperative Societies of Stafes/UTs, fo
conspicuously display their 'Registering Authority' and 'Non-accountability of any
Government Authority in the affairs of the Cooperative Societies', not only in the
local/regional language(s) but also in the visual media by way of a Public Notice. The
Committee would like to be apprised of the necessary steps taken in this regard

within three months from the date of presentation of this Report to the House.

Provisions under the MSCS Act, 2002 against the errant Muiti-State Cooperative
Socigties

28. The Committee note that the provisions with regard to residuary/overall
powers of the Central Registrar for superintendence, control and issue directions to
the errant Multi-State Cooperative Societies are given in the following Sections of
the Multi-State Cooperative Societies Act, 2002:-

(a) Section 48:Nominee of Central Government or State Government on
Board,

(b)  Section 78: Inquiry by Central Registrar;

{c)  Section 79:Inspection of Multi-State Co-operative Societies;

(d)  Section 80: Inspection of books: of indebfed Multi-State Co-operative
Societies; |

(e)  Section 86: Winding up of Multi-State Co-operative Socleties;

(0 Section 122:Central Government's power to give directions to specified
Multi-State Co-operative Societies in public interest; and

(g)  Section 123; Supersession of hoard of specified Multi-State Co-
operative Society,

29, In regard to inspection of Books of Accounts, etc., of the Multi-State
Cooperative Society and seftlement of disputes through reference to arbitration in
terms of Section(s) 108 and 84 of the Muiti-State Cooperative Societies Act, 2002,

respectively, the Committee further note that the Department of Agriculture,
Cooperation & Farmers Weifare, Ministry of Agriculture & Farmers Welfare has also




delegated the powers to the Registrar of Cooperative Societies of all the States/
Union Territories for conducting inspection of the Society vide its Circular dated
29.05.2013 and for appointing an Arbitrator vide the Gazette Notification dated
24.02.2003. |

30. Though, the Ministry of Agriculture & Farmers Welfare (Depariment of
Agriculfure, Cooperation & Farmers Welfarg) have enlisted the provisions under
various Sections of the MSCS Act, 2002 in regard to residuary/overall powers of the
Central Registrar and delegated powers of the Registrar of Cooperative Societies of
States! Union Territories for superintendence and control over the functioning of
Multi-State Cooperative Societies, the Committee are perplexed to observe that the
reply of the Ministry is silent on their specific role in identifying and regulating the
misdemeanors of any Multi-State Cooperative Society involved in fraudffinancial
irregularities, non-payment/delayed payment of fixed deposit amount on maturity,
inviting gullible customers in any manner to purchase any plot or apartment in any
broject without prior registration of the project under the Real Estate (Regulation &
Development) Act, 2016 (RERA) andfor without sanctioned layout plan and approvals
obtained from the Competent Authority. |

31.  Keeping in view the mushrooming of such Cooperative Societies, the
Committee, therefore, recommend the Ministry of Agriculture & Farmers Welfare
(Department of Agriculture, Cooperation & Farmers Welfare} to ensure that the
Central Registrar of Cooperative Societies, while considering and examining the
application for registration of a Multi-State Cooperative Society, be more vigilant and
exercise due caution for ensuring meticulous examining of all the relevant
documents submitted by them, especially, before according approval to the bye-laws
filed by a particular Cooperative Society. The Ministry should also devise some

mechanism to verify the antecedents of the promoters! members of the Managing
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Committee of such Socisties to uncover as to ‘whether any builder or unscrupulous
cartel is not controlling the financial affairs of the Cooperative Societies. The
Committee would like to be apprised of the necessary and appropriaie measures
taken in this regard within three months from the date of presentation of this Report

to the House.

32, The Committee are also given to understand that the Ministry of Agriculture &
Farmers Welfare (Department of Agriculture, Cooperation & Farmers Welfare)/Central
Registrar has been mandated with the powers of conducting an inquiry, inspection of
books of account of indebted Multi-State Cooperative Societies and issue directions
to the specified Multi-State Cooperative Societies, in public interest, under various
provisions of the MSCS Act, 2002. On this acc_ouﬁ_t-, the Committee suggest that while
conducting an ingquiry or inspection of books of account, if there occurs an iota of
doubt with regard to any kind of financial irregularities, such as illegal
transactionftransfer/diversion of funds/shares, transfer of invested funds from one
Scheme to another without prior knowledgelconsent of the memberslinvestors,
fic'ﬁtious payments through advances, etc., which could put the hard earned money

of depositors under serious ri';sklof erosion, a Special Audit in respect of the such
| errant/defaulter Cooperative Societies should be conducted through an independent
~and reputed Chartered Accountant. Upon conducting such Special Audit, if any
financial irregularities by the Cooperative Society are discovered, the Ministry of
Agriculture & Farmers Welfare (Department of Agriculture, Cooperation & Farmers
Welfare)/Central Registrar should promptly initiate riecessary and appropriate action
which may include a time bound inquiry by a Government Investigating Agency in
consultation with the Ministry of Finance/ Reserve Bank of India andfor any other

~ Ministry/ Department in the matter.
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Complaints against Sahara Credit Cooperative Society Limited or any other similar
Sociefy for non-payment of matured deposits.

33, The Committee were informed by the Ministry of Agriculture & Farmers Welfare
(Department of Agriculture, Cooperation & Farmers Welfare) that in the last five
years, numerous complaints of non-payment of deposits from members have been
received against Sahara Credit Cooperative Society Limited, Lucknow and other
Cooperative Societies. The Committee are perturbed to note that the Ministry have
replied in a vague and ambiguous manner and failed to furnish the specific
detailsinumbers of complaints received from the members/investots regard:ing non-
payment of matured deposits against Sahara Credit Cooperative Society Limited or
any other similar Society, The Committee were further informed by the Ministry that
upon receipt of complaints from any membersfinvestors, the first logical recourse
available to the Central Registrar is to ask the Society to make the due payment of
the members/ investors, which is an opportunity for the Society to take corrective
action before the Central Registrar considers for taking other measures like ordering
inspection under Section 108 of the MSCS Act, 2002 and eventually winding up of
the Society under Section 86 of the Act ibid. In this regard, the Committee wouid Itke
to caution the Ministry of Agriculture & Farmers Welfare (Department of Agriculture,
Cooperation & Farmers Welfare) that the Ministry should not wait for for complaints .
to become voluminous and then initiate action against the defaulting Multi-State
Cooperative Society, inlcludi'ng the Sahara Credit Cooperative Society Limited,
Lucknow. The Committee, therefore, recommend the Ministry to take all necessary
and appropriate actions/measures under the existing Rules/Orders/G uidelines as per
the MSCS Act, 2002, in an expeditious manner on receipt of any complaint regarding
non-payment of matured deposits against a Multi-State Cooperative -'Soc.iety. The
Committee would also await the details of complaints for non-payment of deposits

from members/investors received against the Sahara Credit Cooperative Society
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Limited, Lucknow and other Cooperative Societies and the action taken thereon

withins three morths from the date of presentation of this Report to the House.

34, As per the averments made by the Ministry of Agriculture & Farmers Welfare
- (Department of Agriculture, Cooperation & Farmers Welfare-Cooperation), the
Committee note that based on the complaints received by the membersfinvestors of
the Sahara Credit Cooperative Society Limited, Lucknow for non-payment of
deposits, the Society was called for hearing on 9.12.2019 and 21,1.2020 in which the
Managing Director of the Society had submitted that, till 30.11.2019, a total amount’
of Rs.43.59 crore, including the principal amount and interest accrued thereon, was
overdue in respect of total 15,360 accounts. Out of these Rs. 43.59 crore,
applications have been received for extension of various schemes amounting to Rs.
38.16 crore and thus, the balance overdue amount was Rs, 543 crorg, as on
31,12.2018.

35. As regards the representation of Shri Ved Prakash Mathur, the Ministry of
Agriculture & Farmers Welfare (Department of Agriculture, Cooperation & Farmers
Welfare) submitted before the Committee that the representation under reference as
received from the Committee on Petitions, was forwarded fo the Sahara Credit
Cooperative Society Limited, Lucknow with directions to pay the deposits to the
investors, as per norms, immediately vide the Department of 'Agrir;uiture,
Cooperation & Farmers Welfaré letter dated 4.2.2020. Subsequently, during the oral
evidence of the representatives of the Ministry of Agriculture & Farmers Welfare
{Department of Agriculture, Cooperation & Farmers Welfare) held on 7.8.2020, the
Committee were informed that the representationist, Shri Ved Prakash Mathur was
paid Rs. 33 lakh against his matured deposits. While appreciating the efforts of the
Ministry in regard to payment of money to the representationist on his matured
deposits by the Sahara Credit Cooperative Society Limited, Lucknow as a result of
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the intervention by the Commitiee, the Commitice hope and befieve that the
remaining due amount would also have been paid to him, by now, In this connection,
the Committee recommend the Ministry of Agriculture & Farmers Welfare
(Department of Agriculture, Cooperation & Farmers Welfare) to put in their efforts, by
initiating all necessary and appropriate actions as warranted, to ensure that the
overdue payments not only to the representationist but also to other members/
investors be made expeditiously to the membersfinvestors by the Sahara Credit
Cooperative Society Limited, Lucknow. The Committee further recommend the
Minis-try to examine the complaints received from the membersfinvestors regarding
non-payment of matured deposits against other Multi-State Coaperative Societies
and appropriately direct all such Societies to releasé the overdus payments'to-their
membersfinvestors without any further delay or excuse. The Committee would like to
be apprised of the necessary and appropriate steps taken/proposed fo be taken in
this direction within three months from the date of presentation of this Report to the

House.

Grievance Redressal Mechanism fo settle the grievances for repayment of deposits
~ and other disputes relating fo the affairs of the Multi-State Cooperative Societies.

36. The Committee take note of the fact that the Department of Agriculture,
Cooperation & Farmers Welfare vide their letter dated 13.06.2019 had directed the
Sahara Credit Cooperative Society Limited, Lucknow to initiate time bound steps to
strengthen and streamline the grievance redressal mechanism to settle the
grievances for repayment of deposits. Further, similar directions were also issued to
Saharayn Universal Multipurpose Society Limited, Bhopal on 13.12.2019, Stars
Multipurpose Cooperative Society Limited, Hyderabad on 09.12.2019 and Humara
India Credit Cooperative Society Limited, Kolkata on 06.12.2019. In this context, the
Committee are of the unwavering opinion that there is a need to esfablish a

‘Cooperative Members Grievance Redressal Forum’ to decide disputes arising out of
B



non-payment of deposits by the Multi-State Cooperative Societies fo their
members/investors, hesides other matters related to them such as business issues,
management affairs or any other acfivities of the Cooperative Societies, in a
transparent, neutral and fime bound manner, which would deliver quick-fix solution
to the membersfinvestors. The Committee would like fo be apprised of the necessary
and appropriate measures taken/proposed to be taken in this regard within three

months from the date of presentation of this Report to the House.

Amendment(s) to the Multi-State Cooperative Societies Act, 2002,

37. From the submissions made by the Ministry of Agriculture & Farmers Welfare
(Department of Agriculture, Cooperation & Farmers Welfare), the Committee are
surprised o note that there is no provision in the Multi-State Cooperative Societies
Act, 2002, wherein, the Reserve Bank of India or the Ministry of Finance could
undertake statutory inspection of any Multi-State Cooperative Society including the
Sahara Credit Cooperative Society Limited, Lucknow. Further, as per provisions of
Section 123 of the Act ibid, supersession of the Board of a Muiti-State Cooperative
Society can be done only in case of a ‘specified Multi-State Cooperative Society,’
which contains an Explanation Clause, ie, "For the purposes of Section 123,
‘specified Muiti-State Cooperative Society’ means any Muiti-State Cooperative
Society in which not less than fifty-one per cent, of the paid-up share capital or. of
total shares, is held by the Central Government". The Committee are further
dismayed to note that there is neither any provision for the appointment of Forensic
Auditors nor any mechanism for registering case of ‘Economic Offence’ with the
Police Authorities against any errant Multi-State Cooperative Society in the Act ibid.
While considering the fact that all the major financial intermediaries such as
Scheduled Commercial Banks, some Non Banking Finance Companies {NBFCs) are
regulated by the Banking (Regulation) Act, where the Reserve Bank of India is the
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regulator, whereas, in case of a Multi-State Cooperative Society, which also functions
as a significant financial intermediary by way of offering credit or acting as a Bank,
the Committee hold the view that there exist some inconsistencies and deficiencies
in the Multi-State Cooperative Societies Act, 2002 due fo absence of such stringent
provisions. In the considered opinion of the Committee, the aforementioned
'Explanation Clause' in respect of the Section 123 of the Act ibid makes the concept
of supersession of the Board of an errant/defaulter Multi State Cooperative Society
illusory and meaningiess. The Committee, therefore, hope and trust that all the above
aspects would be further considered by the Ministry and would find place in the

OrdersiGuidelines being issued by them from time to time.

38. Notwithstanding the fact that the Cooperative Movement in our country is not
new and has been in existence since pre-independence era, the Committee feel that
with the changing economic environment and, moreover, considering the focus of
| the Government in recent years which has been on ‘financial inclusion’, the
Cooperative Societies could play a significant rele as financial intermediaries for
their reach to the remotest of areas, rural populace and disadvantaged sections of
the Society. In this context, the Committee expect that the Ministry of Agriculture &
Farmers Welfare {Départment of Agriculture, Cooperation & Farmers Welfare) should
play a leading as well responsible role for promotion and development of
Cooperative Societies in the Country, while having a greater responsibility in regard
to administering and monitoring the functioning of the Multi-State Cooperative
Societies which cater to the financial needs of billions of investorsimembers. In this
regard, the Committee find it worthwhile menfioning that one of the Directive
Principles of State Policy reads that "the State is required fo promote voluntary
formation, autonomous functioning, democratic conirol and professional
management of co-operative societies™. Considering the dynamism in the economic

scenario and the need of amendment(s} governing the Multi-State Cooperative

-



Societies from time to time, the Committee suggest that taking a cue from the
current trends in the cooperative legislations of other foreign countries where the
Cooperative Movements have been more successful, the Department of Agriculture,
Cooperation & Farmers Welfare may undertake a detailed study of the working
modal of successful Cooperatives and analyse the best practices for cooperative

promotion and development in order to identify, select and include them through
legislative amendm'ent(.s)lmedificatipn(’s) and also in the National Policy of

- Cooperatives without compromising on the cardinal principles of Cooperatives, viz.,

Voluntary and Open Membership, Democratic Member Control, Member Economic
Participation, Autonomy, Training and Information, Cooperation among
Cooperatives and Concern for Community, etc. The Committee would like to be
apprised of the action taken/proposed to be taken in this regard within three months
from the date of presentation of this Report to the House,

NEW DELHI; - DR. VIRENDRA KUMAR,
Chairperson,
Committee on Petitions.
- 8 February, 2021 .
26 Pausa, 1942 (Saka)
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Hon'ble Shi Birla Ji Annexure-f

Speaker and Members of Parliament,
Lok Sabha - New Delhi.

Subject-  Regarding providing help in getting back our matured F.D. invested In Saharg
Credit Cooperative Society Limited Sector - Deoll {Kekai), Region-Ajmer.

Hon'bte Sir,

On above subject | have 10 submitied that | have deposited an amount of Rs. 50,
00000/- (Fifty Lakh Rupees) in Sector - Deoli, Region-Ajmer of Sahara Credit Cooperative
. Soclety Limited, Kapurthala, L ucknow-226024 and this amount was & fifalong eaming of
mine and my wife and also the amount received from our pension between 2017 to 2019.
Al these F.D.R. are going to be metured in August 2018, After thal | and my family
members are talking to Deoll (Kakari) and Ajmer region i every weax for getfing back our
matured amount but sometimes. | was told to wait for 10 days and sometimes fill next month
and sometime assurance of returning on the basis thal they are about to get Rs.“14000
crores. The same reply is given by Sri Balram i, Divisicnal head, Jodhpur (Sahara).

My wife has undergone a bypass surgery in 2005. She suffered heart attack in 2018
and now she is a liner and kidney patient. She has been taking treatment in Mittal Hospital
Ajmer for ane and half an year lakhs of Rupees in required for her treatment in 1.C.U and
opposite t0 a Sahara India is not returning the amount of our matured £.D.

Therefore, Sir, | am making a request fo you taking necessary action and asking St
Subat Roy, Sahara Head to retutn the entire matured amaunt of F.D.R depesited by me and
my wife Smt. Santosh Mathur. .

Ajmer Dated 18.7.2019

Your's

Ved Prakash Mathur

Resident - New Colony, Sanvar, (Ajmer)
Present Resident of

4/6 Gyan Matg, 'B' Block,

Panchsheel Nagar, Ajmer,

Mobile -8829210465



Annexure-if

Extract of Section 49 to 52 of the MSCS Act, 2002

(Extract taken from https:/imscs.dac.gov.in)

{b) where the fotal amount of issued equity share capital held by
the Gentral Governinent or the State Government is twenty-six
per cent or more but less than fifty-one per cent of the {otal
issued equity share capital, two members of the beard;

{c} where the total amount of issued equity share capital held by
the Central Government or the State Government is, fifty-one
per cent or more of the total issued share capital, thres
members of the board;

Provided that the nurmber of such nominated persons shall not
exceed one third of the total number of members of the board:

Provided further that where the Central Government or a State
Government has guaranteed the repayment of principal and
payment of interest on debentures issued by a multi-state
cooperative’ society or has guaranteed the repayment of
principal and payment of interest en loans and advances to a
multi-state cooperative society or has given any assistance by
way of grants of otherwise to a multi-state cooperative socisty,
the Central Government or the State Gaovernment in thig
behalf, as the case may be, or any person authorised by the
Central Governiment, shall have the right to nominate person
on the board ot such a sociefy in the manner as may be
prescribed.

{2) A person nominated under this section shall hold office during the

pieasure of the Government by which he has been so nominated,

49. Powers and functions of board

(1} The board may exercise all such powers as may be necessary or

(2)

expedient for the purpose of carrying out its functions under ihis
Act,

Without prejudice to the generality of the. foregoing powers, such
~ powers shall include the power-

(a) to admit members; S

(b} to interpret the organisational objectives and set up specific
goals to be achieved towards these objectives;

(¢} to make periodic appraisal of operations;

{d) to appoint and remove a Chief Executive and such other
employees of the saciety as are not required to be appointed by
the Chief Execuitive;

(e} to make provisions for regulating the appointment of employees
of the multi-state cooperative society and the scales of pay,
aliowances and other conditions of service of, including
disciplinary action against such employees;

{f) toplace the annual report, annual financial statements, annual
plan and budget for the approval of the general body;

«.:-j$ E:} -

§
S
H
|4




{g) to consider audit and compliance report and place the same
before the general body;

(h) to acquire or dispose of immovable property;

(il fo review membérship in other cooperatives;

() to approval annual and supplementary budget;

(K} to raise funds;

{I to sanction }oans to the members; and

{m) to take such other measures or 1o do such ather acts as may be
prescribed of required under this Act or the bye- !aws or as may
be delegated by the general body.

50. Meeting of board

51.

(1)

(2)

)

The Chief Executive shall convene the meetings of the board at the
ingtance of the chairperson or president of the multi-state
cooperative society.

The totai number of meetings of the board in a year and the venue
of meetings as may be specified In the bye-laws:

Provided that the board shall meet at least once in every quarter:

Provided further that not more than two persons may be invited by
the board in its meetings.

The Chairperson, or if for any reasen, he is unable to atlend a
meeting of the board, any other member of the board chosern by the
members of the board present from amongst themselves at the
meeting, shall preside at the meeting,

Chief Executive

There shall be a Ghief Executive, by whatever designation called, of
every multi-state cooperative society to be appointed by the board
and he shall be a fulltime employee of such multi-state cooperative

society.

The Chisf Executive shall be a member of the board and of the
Executive Committee and such other committees or sub-
committegs as may bie constituted under sub-segtion (1} of section
53.

Where the Central Government or the State Government holds fifty

one per cent, or moere of he equity share capital or of total shares of

the mulii-state cooperative society, the salary and allowances
payable to and other terms and conditiohs of sefvice including
pension, graluity and other retirement benefits of the Chief
Executive shall be such as may be prescribed.

-
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52. Powers and functions of Chief Executive

23,

The Chief Executive shall under the general superintendence, direction
and control of the board, exercise the powers and discharge the
tunctions specified below, namely:

(@)
{0
{c)
(d)

(e}

{K)

day-to-day management of the business of the multi-state
cooperative society;

operating the account of the multi-state cooperalive society and be
responsible for making arrangements for safe custody of-cash;
signing on the documents for and on behalf of the mulii-state
cooperative society;

making arrangements for the proper maintenance of various bogks
and records of the multi-state .cooperative society and for the
correct preparation, limely submission of periodical statements and
returns in accordance with the provisions of this Act, the rules and
the bye-laws;

tonvening meetmgs of the general body of the muiti-state
cooperative society, the board and the Executive Cammittee and
other committees or sub-commiittees constituted under sub-section
{1) of section §3 and maintaining preper recards for such mestings;
making appointments to the posts in the multi-siate cooperative
society in accordance with the bye-laws;

assisting the board in ths formulation of policies, objectives and
planning;

furnishing to the board periodical information necessary for
appraising the operations and functions of the multi-state
cooperative scciety;

appoint the person 1o sue or be sued on behalf of the multi-state
cooperative society;

present the draft annual report and fmancual statement for the
approval of the board within thirty days of closure of the financial
year;

performing such other duties, and exercising such other powers, as
may be specified in the bye-laws of the mult-state' cooperative
society.

Committees of board

(1

- The board may, subject to such conditions as may he prescribed,

constitute an Executive Committee and other committees or sub-
committees as may be eonsiderad necessary:

Frovided that other committees or sub-commitiees, other than the
Exscutive Committee shall not exceed three,

The Executive Committee or other cornmittee: or sub-committes
referred to in sub-section {1} shall perform such functions as are
assigned to it in accordance with the bye-faws of the muiti-state
cooperative society.

3 L2




74,

75.

76,

77.
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‘aciequate f:}r the purposes of his audit have ‘beén recewed_ '
fram branches o offices of the muitl state coqperanve society -
- notvisited by him;’
{c) whether the report on the actounts of any branch office -
.- audited -by-a -person other than the. multi-siate cooperative
. soclely’s auditor has been forwarded to him and how he has
- deait with the same in preparing the auditor's report;

(d) whether the multi-state cooperative society’s balance-sheet

. and profit and loss account dealt with by the report are in
agreement with the hooks of account and returns. '

{5y Where any of the matters referred to in clauses {a) and {h) of sub-

section (3) .or in clauses (a), (b}, (c) and (d) of sub segtion (4) is
answered in the negative or with a qualification, the auditor’ s report
shall state the reason for the answer. '

Signalure of audit report etc

OMy the person appainted as an auditor of the multi-state cooperaﬂve
society shall sign the auditor's report, or sfgn or authenticate any other
document of the multi-state cooperative society reqwred by law to be
Sigﬂed or authenticated by the audiior. :

Reading and inspection of auditor’s report

The auditor's report shall be read before the multi-state cooperative
society in the general meeting and shall be opén to inspection by any
member of the multl-state cooperative socrety _

nght of audt!or to attend general maelmg

All notices of, and other communications refating to, any general maeting
of a multi-state cooperatwe society, which any member of the multi-state
cooperative soclety is entitlied 1o have sent to him, shall also be
forwarded to the auditor of the multi-state cooperative society; and the -
auditor shall be entitfed to attend any general mesting and to be heard at
any general meeting which he attends on any part of the business which
eoncems him as auditor.

Power of Central Governmenl o dlrect special audlt ih certain
cases ,

(1) Where the Central Government is of the apinion-
(a) that the affairs of any muItJ statercooperative society are ot
being managed in accordance with self-help and mutual ad

and cooperative principles or prudent commercial practices: o
with sound business prmcm?es or

-




" () that any multi-state cooperative: society is being h'refn._agéd n ia._.' '

~ manner fikely to tause serious injury or damage to the interest
- 0f the trade, induslry or business to'which it pertains; or .
(c) that the financial position of any multi-state cooperative sociely

—_——————a

(4)

(6)

- him by that Government.

the Central Governiment may at any time by order direct that a
special audit of the multi-state cooperative socisty's accounts for
such period or peifods as may be specified in the order, shall be
conducted and may by the same o a ditferent order appoint either
a chartered accountant as defined in clause (b) of sub-section (1) of
section 2 of the Chartered Accountanits Act, 1949 (38 of 1949) or
the multi-state cooperative society’s auditor himself to conduct with
special audit: :

-Provided that the Central Government shall not grder for special

audit of a multi-state cooperative socisty's accounts i that
Government or the State Government either by itself or both hold
less than fifty-one per cent of the paid up share capital or of the
shares in'such multi-state cooperative society.

Jﬁauc_ha_St Qigeﬁdaﬂgi% F—-iff,_ﬁ‘»;SOf_%{e_ﬂQ}s;:_f_- STITTT, T

The chartered accountant or the multi-state cooperative societ:}*s '

auditor appeinted under sub-section (1) to conduct a special audit
as aforesald is hereafter In this section referred to as the special

Audior.

The special auditor shall have the same _powers and duties In

relation fo the special audit ‘as an auditor of a rulti-siale -

cooperative society has under section 73:

Pravided that the special auditor shall, instead of making his report
to the members of the multi-state cooperative society, make the
same to the Central Government. :

The report of the special auditor shall, as far as may be, include all
the matters required to be included in the auditors’ report under
section 73 and, If the Central Government so directs, shall also
include a staternent on any other matter which inay be referred to

The Central Government may by order direct any person.specified
in the order to furnish to the special auditor within such time as may
be specified therein such information or additional Information as
may be required by the special -auditor in connection with the
special audit. . : :

On receipt of the repart of the speclal auditor, the Central

Government may take such action on the report as it considers

necessary in accordance with the provisions of this Act or any other

law for the tims being in force:

B




- Provided that if the Central Government does not take any action
-on the report within four months from the date of its receipt, that
Government shall send to the multi-state cooperative society sither

et e et e A.COY. Of,. OF..relevant extract-from;- the report-with its-comments-
7 7T 77 Tihereon and require the multi-gtate cooperalive society . sither to
' - <Circulate that copy or those extracts to the members or to have such
copy or exiracts read before the multi-state cooperative society at

its next general meeting.

(7} The expenses of, and incidental to, any special audit under this
section (including the remuneration of the special auditor) shall be
determined by the Central Government which determination shall
be ftinal ‘and paid by the multi-state’ cooperative society and in -
default of such paymént, shall be recoverable from the multi-state

. cooperative soclely as an arrear.of land reventie. ' )

78. Inquiry by Central Reglstrar -

(1) The Central Reglstrar may, on a request from a fedsral cooperative
to which a multi-state cooperative saciety is affiliated or a creditor or
not less than one-third of the members of the board or not less than
one-fifth of the total number of members of a multi-state cooperative -
society hold an inquiry or direct some person authorised by him by
order in writing in this behalf to hold an inquiry into the constitution,
working and financial condition of a multi-state cooperative society:

Provided that no inquiry under this sub-section shall be held unless
a notice of not less than fifteen days has been given fo the multi-
state cooperative sociaty.

(2} The Central Fiegistfar or the person authorised by him under- sub-
section (1) shall have the following powers, namely- -

(a) he shall at all reasonable times have free access to the books,
accounts, documents, securities, cash and other properties
belonging to or in the custody of the multi-state cooperative
society and may summon any person in possession or

“responsible for the custody of any such books, azcounts
documents, securities, cash or other properties to produce the
same, at any place specified by him; ) .

(b) he may, notwithstanding any bye-law specifying the period of
nolice for a general meeling of the multi-state caoperative
society, require the officers of the sodiety to call a general
meeting of the society by giving notice of not less than seven *
days at such time and place at the headquarters of the society
to consider such matters, as may be directed hy him; and
where the officers of the society refuse or fall to call such a
meeting, he shall have power to call it himself;

— 9 _g.”-*m‘ | '
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‘ (c) ; he may s'umni_cin any person who is reaéo_nabfy believed by

* him- o have any -knowledge of-the aftairs ot the mulli-state
<ooperative society to appear before him at any place at the

" “eXamine sueh pérson on oath.

Any rriee!-ing cafted under clause (B) of sub-section {2) s_EaIE have all

the powers of a general mesting of the society cafied under. the bye-
laws of the society and its proceedings shall be refulated by such
bye-laws. ' _

The Central Registrar shall, within a period of three months of the

date of receipt of the report, communicaie the report of inquiry to -

the multi-state cocperative society, the financial institutions, if any,

. to which the sotiety is affiliated, -and to the person or authority, if

any, at whose instance the Inquiry is mad.

79." Inspection of multi-state coaperative societies

(1

- The Central Registrar may, on a requestfrom a federal -cooperatjve

to which a multi-state cooperative society is affiliated or a creditor or
not fess than one-third of the members of ihe board or not less than
ane-fifth of the total number of members of a multi-state cooperative
society by general or special order in writing in this behalf, inspect
or direct any person authorised by him Dy order In writing in this

-behalf to make an inspection inta the canstitution, working and

financial condition of a multi-state cooperative society:

Provided that 1o inspection under this sub-section shafl be made
unless a notice of not fess than fifteen days has been given to the
multi-state cooperative society, .

(2) (a) Forthe purpose of inspection under sub-section {1), the Centrat

Registrat or the- person. authorised by. him under that sub-
section shall at all times have access {0 all books, accounts,

_ Papers, vouchers, securities, stock and other propenty of that
society and may, in the event of serious irregularities
discovered diing inspection, take tham into custody and shall

, have power to verify the cash balance of the soclety and

- subjeet to the general or special grder of the Central Registrar
to call a meeting of the board and dlss a general mesting of the
society where such general meeting is, in his oplnion,
necessary. -

(b) Every officer or member of a multi-state cooperative society
shall furnish such Information with regard to the working of the
society as the Central Registrar or the person making such
inspaction may require. .

84—

_headquariers of-the soCiety. or-any-branch thereof and may: -
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(3) A copy of the repér of inspection under this section shali be
. communisated to the mult-3tate cooperative society. within a pefiod
- of three months: from the date of compfetion of siich-ingpection. -

80 lnspechon of books ui l_n_dﬂjied mulﬂ siate cooperative-societies . - — R
(1) The Central Registrar shall, on the apphcatlon of & creditor.of a
multi-state codperative soc:iety, mspect or direct some person
authorised by him by order in writing in this behalf to mspect the
"books of the society: -

Provided that no such inspection shall be made untess the

applicant-

(a) satisfies the Central Registrar that the debt is a sum then due,
and that he has demanded payment therecf and has not
received satistadgtion within a reasonable time;

(b} deposits with the Central Registrar such sum as security for the
costs of the proposed mspec:non as the Central Registrar may

require.

(2) The Central Registrar shall communicate the result of any such
inspection to the creditor.

81. Costs of inquiry and inspection

Where an inquiry is held under section 78 or an inspection.is made under
section 79, the Central Registrar may apportion the costs, or such part of
the costs, as he may think fit, between the multi-state cooperative
saclety, the members or creditors demanding an inquiry or inspection,
and the officers or former officers and the members or past membets of
that socisty;

Provided that-

(a) no order of apportionment of the costs shall be made under this
section unless the sociefy or the person liable to pay the costs
thereunder has had a reasonable opportunity of being heard;

(b) the Central Registrar shall state in writing under hig own hand fhe
. grounds on which the costs are apportioned.” :

82. Recovery of costs.

Any sum awarded by way of costs under section 81 may bie recovered,
on application to a magistrate having jurisdiction in the place where the
person, from whom the money is claimable, actually and voluntarily
resides or carries on business, and such magistrate shall recover the
same as if it were a fine impased by himself,

—8) -




85, Limitation

(j}"= Notwithstanding anything co'htairied in the Limitation Act, 1963, but "

(2)

subject to the specific provisions made in this Act, the period of

limitation.in the case of a dispute referred to arbitrationshall=—" =" __

{a) when the dispute relates 1o the recovery of any sum including
interest thereon due 0 a multi-state cooperative society by a
member thereof, be computed from the date on which such
member dies or ceases to be a member of the society: -

(0} save as otherwise provided in clause (c), when the dispute.
relates to any act or omission on the patt of any of the parties
referred to in clause (b} or clause (¢) or clause (d) of sub-
section (1) of section B4, be six years from the date on which

the act or omission, with reference to which the dispute arose,

© tookplace; ; . - ]

(c) when the dispute is in respect of an election of an officer of a
muit-stale cooperative society, be ane month from the date of
the declaration of the result of the election.

The period of limitation in the case of any dispute, except those
mentiohed in sub-section (1), which are required ta be referred to
arbitration shall be regulated by the provisions of the Limitation Act,
1963 (36 of 1963}, as if the dispute were a suit and the arbitrater a
civil court.

Notwithstanding anything contained in sub-sections (1) and (2), the
arbitrator may admit a dispute after the expiry of the period of

fimitation, if the applicant satisfies the arbitrator that he had
sufficient cause for not referring the dispute within such period.

Chapter X

Winding up of Multi-State Cooperative Society -

86. Winding up of multl-state cooperative socleties

(1)

If the Central' Registrar, after audit has been cbi’ldact'ed unger
section 70 or special audit has been conducted under section 77 or
an inquiry has been held under section 78 or an inspection has

‘been made under section 78, is af apinion that the soclety ought to

be wound up, he may, after giving the society a reascnable
opportunity of making its representations by order, direct it to be
wound up. . :

The Gentral Registrar may, of his own motion and after giving the
mult-state cooperative society a reasonable opportunity of making
its representation, make an order directing the winding up of the

‘multi-state cooperative society,-
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() where it is a conchtmn of the reglstratlon of the socnety tha t the
‘society shall consist of at least fifty members and the nuimber of
members has been reduced to fess than fifty; or

(b) where. the. multi- state cooperahve society has-not commenced: -

a7.

a8,

89,

workmg ‘within a" period "of six mcnths of the date ef iis
registration- or such extended period as the Central Registrar
may allow in this behalf or has ceased to function in
accordance with cooperative principles.

{3) The Central Hegiétrar may cance! an order for the winding up of a
- multi-state cooperative society, at any time, in any case where, in
his op'irsion the soclety should continue to exist.

(4) A copy of such order shall be commumcated by registered post to
the- multi-state coopérative society and to the fmanc:al institutions, If -
any, of which the. society Is a member.

(6) Notwithstanding anything contained in this section, no cooperatwe
bank shall be wound up except with the pravious sanetion, in writing
of the Reseive Bank,

{6) Notwithstanding anything contained in this section, the Central
Registrar shall make an order for the winding up of a multi-state
cooperative society, if the society, by a resolution passed by two-
third mejority ol members present and voting in a general meeting
decides for winding up of that society. :

Winding up of cooperative bank at the direction of Reserve Bank

Netwithstanding anything to the contrary contained slsewhere in this Act,
the Central Registrar shall make an order for the winding up of a
cooperative bank, if so reguired by the Reserve Bark in the
circumstances mentioned in section 13D of the Deposit Insurance and
Credit Guarantee Corporation Act, 1961 (47 ot 1961).

Reimbursement 1o the Deposit Insurance Corporation by liquidator

Where a cooperative bark, being an insured bank within the meamng of
the. Deposit Insurance and Credit Guarantee Corporation Act, 1961, is

-wound up and the Deposit Insurance Corporation has' hecome liable to

the depositors of the insured bank under sub-section (1) of section 16 of
that Act, the Deposit insurance Corporation shall be relmbursed by the
liquidator or such other person in the circumstances, ta the extent and in
ihe manner provided in section 21 of that Act.

Liquidator

(1) Where the Central Registrar has made an order under section 86
for the winding up ¢f multi-state cooperative socisty, the Central

&gg;_



' (2} -The r;ﬁuit_i-state Gooperative: societies r,eg'i:z_.tered' or déemed o be

registeréd] under- the provisions ‘of thig Act shall riot indulge in .

-monopolistic: and restictive trade practices as defined in. the
Monopolies and Restrictive Trade Practices Act, 1969 (54 of 1969)

4

state cooperative societies in public interest

It the Central Government is satisfied that in the public ititerest or for the
 purposes of securing proper implementation of coaperative production
- and other developmental programmes approved or undertaken by the.

Central Government or to secure proper management of the business of
the specified multi-state cooperative societies generally or for preventing

the affairs of such society being conducted in a manner detrimental to

the interests of the members, any depositors or creditors therect, it is

-necessary 1o issue directions to any class of specified multi-state

* cooperative  societies generally or to any specified multi-state

cooperative society or socigties in particular, the Central Government
may issue directions to it or {0 them, from time {o time, and all such
specified multi-state cooperative society or the societies concerned, as
the case may be, shall be bound to comply with such directions.

123. Supersession of board of . specified multi-state cooperative society

(1) If in the opinion of the Cenirai Government, the board of any
specified multi-state cooperative society is persistently making
default or is negligent in the performance of the duties imposed on it
by this Act or the rules or the bye-laws or has committed any act
which is prejudicial to the interests of the soclety or its members, or
has omitted or failed to comply with any directions given to It under
section 122 in public interest or that there is a statement in the
constitution or functions of the board, the Central Government may,
after giving the board an apportunity to state its objections, if any,
and considering the objections, if received, by order in writing,
remove the board and appoint one or more administrators; who
need not be members of the society, to manage the affairs of the
society for such period not exceeding six months, as may be
specified In the order which peried may, at the discretion of the
Cenitral Government, be extended from time to time, so, however;
that the aggregate period does not exceed one year.

Provided that in the case of a cooperative bank, the provisions of
this sub-section shall have effect as if for the werds "one year”, the
words “two years” had been substituted.

(2} The Ceniral Government 'm-ay fix such remuneration for the

administrators, as he. may think fit and the remuneration shall be
paid out of the funds of the specified mult--state cooperative society.

o —

Central Goverrmaht's power to give directions o specified muiii-




The admmistraior shall, - subjeci ta . 'rhe comrol of the Qentraf
-Govemment and to sush instfuctions as it may from time to time

- give, have power tb exarcise all or any of the functions of the board

or of any officer of the specified multi-state cooperatfve society and

take .all-such: actions. as-may be required in the interests-of-the—— -— —

society.

Save as otherwise provided in sulb-section (5), the administrator
shall, before the expiry of his term of office, arrange for the .

- constitution of a new board in accordance with the. bye-laws of the -
- specified multi-siate cooperative society.

I, at any time during the period the administrator is in office, the
Central Gavernment considers it necessary or expedient so to do, it
may, by order in writing giving reasons therefor, direct the

- administrator to arrange for-the constitution of a new beard for such
- specified multi-state’ cooperative society in accordance with the

(6)

bye-laws “of such soclety and immediately on the constitution of
such board, the administrator shall hand over the managerment of
such society to such newly constituted board and cease te functien.

Where a specified multi-state cooperative society is indebted to any
financial instifution, the Central Government shall, before taking any
action; under sub-section (1) in respect of that society, consult the
financial institution.

Explanation.- For the purposes of sections 122 and 123, “specified
mutti-state cooperalive society” means any multi-state cooperative
sociely In which net less than fifty-one per cent, of the paid-up

~share capital or of total shares, is held by the Ceniral Government.

124. Power to make rules

(1)

(2)

The Gentral Government may, by nolification, make rules to carry
out the provisions of this Act.

n particuiaf, and without prejudice to the generality of the foregoing
power, such rules may provide for all or any of the following
matters, namely-

(a) the form fo be used the particulars to be given and the
conditions to be complied with in the making of appiicatichs -
under-section 6 for the registration of a multi-state cooperative
society and the procedure in the matter of such applications;

(b} the natters in respect of which a multi-staie. coopérative

society may make bye-laws under sub section (2) of section

10;

{e} the manner in which the order of refusal to register any
amendment of the bye-laws shall be communicated under
sub-section {9) of section 11;

ngfj ~
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No. R-11017/19/2017-L&M Annexure-iif

Misistry of Agriculture and Farmers’ Welfare
nepartment of Agriculture, Cooperation and Farmers’ Welfare
(Office of Central Registras af Cooperative Societies)

Krishi Bhawan, New Dethi
" Daved 3 uly, 2017
CIRCULAR N B

Subject:  Callection of depgsits by mulfi-state cooparative societles - ragt

This Department is receiving 2 pumber of complaints that some of the multi-state

caaperative socigties are nat repaying the deposits after maturity or in case of pre-maturity.

Further, it is observed fram thes2 complaints and RTi applications that these deposits are made

in the society by the mambers/public with the impression that these sacieties are.functioning

under the administrative cantral of Central Registrar, Ministry of Agriculture and Farrmers’
welfare. '

2. Wheteas, thase multi-state cooperative socicties are fumetioning 3s autonomous
cooperative grganizations accountable ta their members as per the provisions of tha M3CS Act,
2002 and rulés made thergunder, the business matters such as accepting of deposits, giving
loan to mambers and repayment of deposits Fall under the powers apd fu nctions of the Board
of Ditectors of the multi-state coaperative societies and office af the Central Registear has no
role to play on these matiers. : -

3. As such, to make it clear to the membe-rs/invesm;s.’publicr 3l multi-state cooperative
socleties {except multi-state coopecative banks] are hereby directed to display the following in
the entrance of the society, hranches, in the forms relating to various deposits and alsa to post
in their websites, it any maintained

spiultistote cooperative sacieties are functioning as autanomous vaoperative organizations
gceountable to their mermbers and nerunder'the administrotive con trof of the Central Registrar,
 Ministry of Agriculture and Formars’ Welfare, Therefore, the depositorsdmembers are advised 10
take decision far investing depasits based on the performonce of the socety ot their own risk.
Len traf Registrar, Mibistry of Agriculture and: farmers’ Welface does nat pravide any Geraronted
' for these deposits.” : :

4. In viaw of the above, all the muiti-state copperative societies ars directed to file action -
taken repart in this regard within 2 period of thirty gdays fram the date of this circufar. .

This issues with the approval of Central Registrar of Cooperative Sacieties.

- P Lorompcd
. - (P, Sampath]”

Additional Compissioner tCoogeration)
&+ 011-23385268

bistribution 9 :

- a) All multi-state cooperative societiesffederations;

b] RES of il Srates/UTs with the request Lo moniter and to submit the report within theic
jurisdica tion.

& shi Suraj, Senior Programmer, NfC, for uploading en the departmental website
Www.msts. dac.gov.in

W.-ﬁggzxm_ -
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 Listof Cooperatwe 5ncset1es ! Banl{s regsstered under MSCS Act w.e .f 1935 onwards. T

 Al-einxsuuy

SNo | Mame of the Cooperative: and its address Area of I.J.peratmn .P:T:;zal "f..ReZ;::?-a‘)tfon_ Reg:sﬁl;o;uﬂo Type | Remarks

1 All India Scheduled Castes De\re’ropment Coop. Soct_ety All India - ' Delhi 1 5.9.1986 - MWAG{@Q 1/86

| Ltd.11, Race Course Road, New Dalhi 110003 ) 5

2 Tribal Conperatwe Marketirig Development federatton ‘Al India - Deihi 6.8.1987 _
of India(TRIFED), Savitri Sadan, 15, Preet Vihar : . L110.15/10/8? LEM
Community Center, Delhi 110092 _ : _ ]

3 | Al India Cooperative Cotfon Federation Ltd., C/o | AltIndia - - Delhi 3.3, ,MSCS Act/CR-3/88
National  Agricultural  Cooperative Marketing : ' : : "L11015/11/84-L&M
Federation of India Ltd. Sapna Buflding, 54, Fast of
Kailash, New Delhi 113065 . _

4 | The British Council Division Calcutta L/E Staff Co- | West Bengal, Tamil MSCS Act/CR-4/88 - Converted into

| aperative Credit Sociaty Ltd , 5, Shakespeare Sarani, | Nadu, Maharashtra & L.11016/8/88-L&M : MSCS.
Kolkata, West Bengal 700017 - i Delhi o

5 National Tree Growers Cooperative Federation Ltd., | A.P., Gujarat, Odisha, MSCS Act/CR-5/88
C/e N.D.D.B, Anand-388001, District Kheda, Gujarat. | Rajasthan & Karnataka _ L 11015/7/87-L&M

&6 New Mame : Idezi Cominercial Credit Multistate Co- Maharashtra, Gu}arat 22.6.1988 { MSCS Act/CR-5/88 B Amendr_r_:ent on
Operative Society. Ltd _ Karnataka, Gogy Tamil L 11016/49/67-L&M . 23-02-2008
New Address: 1143, Khodayar Soclety, Model Nadu, Seemandtia, ;- ' ir;i":é“igmr
Coleny, Near Shivaji Nagar Police ground, Shivaji ;

4 ihlragan::r Pune, 411{:15 aharashtrg o Eeet]-;?ggna and New:.. 12-01-2017

-, | ICICT Bank Staff (ESBL) Credit Sodiety, D Wings, 4t

v"’:’ Floor, Vaga Center, . Swargate, Pune

Y | 411i042Maharashtra.0ld Name: The Sangii Bank
Karamchasi Shzkari Limited, The Sangli Bank
Building, 296, Perin Nariman Street, Fort Mumbai~ |
| 400 god. : - - ’ — _ :

7 - | The Synd;cate Bank Employees Cooperahve Thrlft & | “Tar  Madras 28.2.1989 MSCS AC/CR-7/89 | g‘;ﬂ Egdgg‘;tg”
Credit Society Ltd., No. 8/1, Ramasamy Srest W"' J L 11016/12/88-L&M 13:0_'2;0'14’
Road, Chenna|600002Tamli Nadu _ o R ) B ” 27-15-2017

8 5| Ut of Dadra Nagar | Silvassa UT 10.8.198¢9 MSCS Act/CR-8/8%

haveli and villages of of Dadra L 11016/3/88-L&M
neighbouring state of | Nagar haveli .
Gujarat, Matarashtra, | .
and UTeof Daman. |~ = I R , _ |
9 op. | Andhra Pradesh, - - . | Madras 4,10.1989 . | MSCS Act/CR-9/8% Armend on 25;
_ | Goa,Odisha, Tamil - c "L 11016/13/88-L&M- ‘| 9-2013, 2408
’ Srlnagar C@!Dny, Saldape - Nady, karnataka, 10 I : 2045
} 600015 ' - - ) Keraia &Puducherry




'D_ate of

Reg istration Na.

S No Name of the Cooperative and its address Area of operation P:;?;:::gal Registration an d ﬁle No. Type Remarks
10" | The Bark of Madurali Staff Coop. Thiift & Credit | All India Madurai 12.12.1990 Amend on 20-
Society, "Farvana "42,-B, South Main Street Madurai, ,Tamil Nadu - 1-2006

Tamil Nadu _ “

Maw Mame & Address: ICICT Bank Staff Cooperative

Thiift & Credit Society Ltd,B(37) Viswasapurai,

Aisirast, Gnanaolivupuram, Madurai 625 016 Tamil

Madu i

11 | The Income Tax Department Cooperative Society Ltd,, | Tamii Nadu and Chennal 'MSCS Act/CR-11/90 Amend on 9-1-
121,Mahatma Gandhi Salai Nungambakkam, Chennal Puducherry “FL11016/8/89-L&M 2015, 13-02-
Tamil Nadu 600034 _ 1 _ 2018

12 The Commercial Employee’s Coop. Thrift & Credit | Tamil Natlu Chennal - [13,6.1991 MSCS Act/CR-12/91 Armend
Society Ltd New Name & Address : The Commercial | &Puducherry Coend L.11016/1/91-L&M (3.12.2014)
Employee’s Cooperative Society Ltd, 37 G, 5 _ .

Sembudoss Street, Chennai, Tamil Nadu 650801, R : L .

13. | The Central Government Staff Coop. Thiift &Cradit | Tamil Nadu and Chennhai. 7 .- [4.7,1991 MSCS Act/CR-13/91 A
Society Ltd.Rose Wood Offices, No. 134, | Puducherry o, ' 1.11016/7/90-L&M i
Nungambakkam High Ruad Chennal-500034Tam|I -
fadu . _.'-. . Y L

14. | The Simpson & Group Compame_s Employee's | Tamil Nadu, Kerala & . - |-Chennai 28.6.1991 MSCS Act/CR-14/91 | Amend on 28-
Cooperative Society Ltd., No. 1, Desi Colony, | Andhra Pradesh . - ' L.11.016 /5/91-L&M 01-2016
Perampur High Road, Chennal 600012 Tamil Nadu ' 3

15. | The Tamil Nadu Accountant Generals Office Staff | Tamil Madu Chennai 3.7.1991 MSCS Act/CR-15/91 Amend on

" Coop. Credit Saciety Ltd., 361, Anna Salai, Chennai &Puducherry L.11016/14/91-L.&M 24-01-2016
500018 Tamil Nadu o B

16 Thiruvalluvar Transport Corporation Employees Coop. Tamﬂ Naclu Chennai 10.7.1591 MSCS ActfCR-16/91 Arnend on 24-

Credit Society; 10, 23% Strret, Jai Nagar, Arumbakkam |. &Puducherry L. 11015/3/91-L&M 2-2015
, Cheenai 600106 Tamil Nadu i EEEE . '

17 The Textile Exports Coop, Ltd.(TEXCOP} 14, Murzban | AlkIndia | Murbai 10.7.1591 MSCS Act/CR-17/91
Road, 2nd Fioor, Mumbai400001, Maharashtra., A ' {1.11015/5/90-La™

18, | Natiomal Bank Employees Coop. Credit Saaety I_td | &l India Mumbai 19.11.1991 MSCS ActfCR-18/91.

Shantinekatan Building, Shivsagar Estate,” : [ _11016/3/91-LaM

: Road, Worli, Mumbai, Maharashira Co :

1B, Provident Fund Employees Coop 5 Tamil Nadu Chennai 27.11.1991 | MSCS Act/CR-19/91 Artend on
Royapeitah H:gh Road, Chennal =600 &Puducherry ) L. 11016/6/91-L.8M 23-12-2015

20 ¢ Tamil Nadu & Kerala Chennal 24.12.1991 - | MSCS Act/CR-20/91
School Hoad, Anna Nagar(West), Chiennai, Tamii Nadu L11015/4/91-188
21 Chennai | 24.12.1991 | MSCS Act/CR-21/91 -] -



~ | Principal

Date of -

'Registration No..

S No Name of the Cooperative and its address B Area of operat_l_on_ place . | Registration and file No. _ Type Remarks -
Central PWD Employees Coap. Thrift & Credit Society, | Tamil Nadu ' - 1'L.11016/8/91-L&M Amend on 10~
No4, Haddows Road, Shastri Bhavan, Chennal &Puducherry M - 3-2016
600006, Tamil Nadu : o : Ea: N
22. | Steel Authority of India Employees Coop. Credlt Al India Kolkata 41,1992 MSCACt/CR-22/92 Amendment on
Society Ltd., ISPAT Cooperative House,12, Charu - - 70, 14-1-2015, 5-
Chandra Place {East), Kolkata 700053, West Bengal : _ i _ 2-2018
23 |{The Food Corporation of India(South Zone) | Tamil Nadu, Andhra Chennai 8.4.199 SCS Act/CR-23/92 Amend on
Employees Coop. Society, New No 40 / Old No 133, | Pradesh, Karnataka - gg;;;z__gﬁr 10-
2" Floor, Vepery High Road, Periamet, Chennai &Puducherry L' llmﬁf 2/1991- '
600003, Tamil Nadu &M |
24 | Dena Bank Staff Coop. Credit Society Ltd.,266/A, New | Maharashtra & Goa Pune MSCS Act/CR-24/92
Timber Market, Bhivori Peth, Pune, Maharashtra L. 11016/17/91-L&M
25 | The Civil Construction Wing, All India Radio & TV Staff | Tamil Nadu &Kamataka | MSCS Act/CR-25/92 Amend on
'i Coop. Thrift & Credit Society Ltd., F—3_,'Anugraha L.11016/7/91-L&M 22-01-2010
’%* Apartment, No. 56, Siganna Chetty Street, -

Chinadripet, Chennal 600002, Tami Nacly. _

SCS AR 76/

Canicelled vide

Amend'un '

Larsen & Toubo Group Employees Coopeartive Thrift

& Credit Society Ltd. TC-1, First Floor, L & T

_Copstruction Campus, Mount Poonamaliee Road,

Manapakkam, P.B, No. 979 Chennai 600089 Tamll

ami
Puducherry, Kerala,

Karnataka_ Seemandhra .

‘Chennal -

25.9.1992

MSCS/CR-27/92

L. 11016/7/92-1 &M

26-12-2014

‘Market Yard, Old Pune—Ea

lgjﬁﬂﬂ;hway, Kolhapur—-,

“Karnataka-and Kolhapur |

|'L.11015/6/92-L&M

Nadu _
28 | South Indian Fisherman Coop. Society Ltd., Harisuvas Vishakapatnam | 29,9.1992 'MSCS/CR-28/92 UNDER
| 9-15-17, C.B.M. Compound, Vishakapatnam,Andhre | LIQUIDATION
Pradesh ; _
79 | Oil & Natural Gas Commission (ONGC) Employ: st Chennai 16.10.1992 MSCS/CR-29/92 -
Coop. Credit Society Ltd., No. 1, Gandhi ' L.11016/5/90-L&M
CMDA Tower-II, 7" Floor (Narm Wing _
Chennai- 600008' Tamii Nadu i : : : _ X
30 | Indian Coffée Marketing Cocperativ Karnataka, Tamil Nadu | Bangalore: | 24.11.1992 | MSCS/CR-30/22
: Stage, Bangaicre-SGDMBA@:lmatama & Kerala - . = 1 L. 11015/5/92-1.&M
‘New Address: P B No. 167, (p)L - . . e
| Hassan 573201 = . o S e i T
31 | Mayur -Cobperative Ptk 3 L. Plﬂt Np 11]12 Shahu Belgaon Districtin - - | Kolhapur -7 120.1,1993 - -MSCS/CR-31/93

416005, Maharashtra Ea

i Maharashtra

R



Soclety Ltd., No. 5 6, Smgapore Pla
{ld No. 164 Linghi Chetly}h
Tamil Nadu

“Chennai, 600001

L. 11616/5/93-L&M

5 No MName of the Cooperative and its address Area of operation .Pgrll:;:al Reg ;ﬁautii:an Reg::jtr:;: ;ob?ffu' Type Remarks
32 KMA Lid. Employees Industrial Coop. Seociety Ltd., | Maharashtra and Mumbai 4.6.1993 MSCS/I{-32/93
KAMANT Compound, Lal Bahadur Shastri Marg, Kurla, | Karnataka 7
Mumbai400070, Maharashtra
33. | Bhartiva Navintam Taknik Avam Nirman Bahurajya | Delhi & U.P. Delhi 6.8.1993
Sahkari Samiti Ltd., A-101, Iind Floor, Wazirpur.
Industrial Area, 'Delhi-l_10052 L
34, Nationa! Coop. Bank of India, Cfo NCUI3, Siri| All India Delhi MSCS/CR-34/93
Institutional Area, Khel Gaon Marg, New Delhi~110016 | S ' - 1-L.12015/1/91«L &M
35 | The Vijaya Bank Employees Coop. Credit Socicty Lid,, | All States & UTs except Murbai i MSCS/CR-35/93
Mo2™ Floor, No. 7, Pitha Street, Sir P. M. Road Fort J&K, Haryana, Goa, : L. 11016/2/93-L.8M
Mumbai-400001, Maharashtra Manipur, Meghalaya, ' T
Mizoram, Nagaland and .
L Tripura _ _
36, | Food Corporation of India Workers Coop. Credit | West Bengal, Odisha October, 23 MSCS/CR-36/93
Society Ltd., 58, Diamond Harbour Road, Kolkata - | and Bihar R L. 11015/4/93-1&M
. 700823West Bengal ey
37. |Indian Farm Foréstry Development Coop. Lid., | H.P., Rajasthan, M.P. - October,23 MSCS/CR-37/93 \
Govardhan, 53-54, Nehru Place, New Delhi-110019 | and Tamil Nadu:- L 1101'5/"5/'92_1_&,\4 %g;
38. | Punjab Nationai Bank Employees Coop. Thiift and | Tamil Nadu and™: . * | Madras 17.11.1993 . | MSCS/CR-38/93 \$
Credit Society, 17, Rajaji Road, Madras-600001 Puducherry | 1. 11016/15/91-L&M _
39. | All India Brater Farming Coop. Marketing Society Ltd., | Maharashtra, Gujarat, | Puné - 24,2.1954 MSCS/CR-35/94
Janaki, 2nd Floor, 189, Bhandarkar Institute Road, | A.P., Karnataka, M.P. : L. 11015/8/93-L&M
Pune-411004, Maharashtra _ and: Tarml Nadu: :
40 | Jawaharlal Nehru Sahkari Mill Ltd., Julwania Road, | M.P.and Maharashtra | Khargore March, 1994 | MSCS/CR-40/94
Khargone-451001, M.P, ST , L.11015/7/93-L&M
41. | The Mewar Coop. Bank Ltd.,Central A{:Imlnlstratw ‘Maharashtra & Gujarat | Mumbai 8.3.19%4 MSCS/CR-41/94
office, 234, Beliasir Road, Mumbal, Maharashira_ ) ¢ L. 11016/1/94-L8M _
42 | The UCO Bank Emplovees Cocperative Thrift:& Cradit |*Famil Nadu & Chennat 9.3.1994 MSCS/CR-42/94 Amend on
Society Ltd,No 328, Thambu Chetty Street,' hen'nalg___ karnataka L. 11016/3/93-L&M 08-01-2015
- 600001, Tamil Nadu ' L 1
43 ICICT Bank Officers' -Coop. Thrift: aud .| All India .| Chennai 4.3.1994 - MSCS/CR-43/94 Under
Lid., BOMO House,5, Ramanujam Stre : | L. 11016/9/93-L&M - Liquidation
Chennai 600017 Tamil Natli _ _ ' _
44 | Union Bank of India SEaff Coop. Thrift and Credit | Tamil Nadu, Karmnataka | Chennai 21,3,1994 MSCS/CR-44/94 Amend on
. New No. 337, | and UT of Puducherry ' 26-12-2014




MName of the (':o'aperative and. rts address

- Principal

Date of -

Reglstratmn No. ’

S No | Areacfoperation | ... | Registration | - andfile No. ~Type Remarks
45. | Working Women's Coop. Society Ltd‘, 55, Bhimsena ;| Tamil Nadu Chennai. 12.5,1994 - .MSCS/@R%S{% ' Amend on 2-
Garde Road, Mylapore, Chennal 500004 Tamiif Nadu Tamil Nadu - : 1-2015
Nedw Name: Indian Cooperative Network for Worhen | - : _
L& : : C T
45A | The Narela Cooperative Marketing & Supply Society | New Dethi& Haryana - | New Dethi 01.08.1994 16.06.2003
Lirhited, 2047-48, Narela Mandi New Delhi 110040 - : T
Mew Name : The Farmers Agro Coop. Marketmg 8
Ffficient Supply Society Ltd, e : | P &
46. | The Tamil Nadu Pharmaceuticals Credit Society Ltd., | Tamil Nadu Tamil Nadu SCS/CR-46/94
Chennai, Tamil Nadu &Puducherry L. 11016/3/94-L&M
47 | Indian Tourism Development Coop. India Ltd., 32, | All India New Delhl, MSCS/CR-47/9% - UNDER
- Meena Bagh, Mautaria Azad Road; New Delhi L. 11015/3/94-L&M - LIQUIDATION
48 | Apex Coop. Bank of Urban Bank of Maharashtra & Goa | Maharashtra,Goa MSCS/CR-48/94 | UNDER
' Ltd.,Keni Building, S.K. Bhalé Road, Dadar (West},l ' L. 11015/ 1/94-L&M LIQUIDATION
Mumbai 400028 _ .
49 Indian Labour Coop. Society Lid., 3, Sif Instltutmnal Delhi & U.P. MSCS/CR-49/94
} Arez, August Kranti marg, New Delhi 110006. L. 11015/2/94-L&M
5@‘@ Shri Shamarao Patil Yadravkar Coo-p. Credit & Supply 28.10.1994 MSCS/CR-50/94
> | Society Itd., Hadray Anand Building, Parvati Coop. L.11015/6/94
\I' Industrial Estate Ltd., Yadrao Teh. Shiral, District
Koihap.ur(Maharashtra) : _ . : : _ )
51 Jawahara Shatkari Sahakari Skhar Ka‘rkhana, '+ Maharashtra { 30.12,1894 MSCS{CR—S}/SM
Kelhapur, Maharashtra L 1_1016!10@4-L&M
52 Ganga Vanaspati Workers. Industrial coop. Scaety Jamshedpur 15.3.1995 MS_CS/CR_-SZ/QS
Ltd.,UH-11, R.LT. Co-operative Colony, Ad‘tyapur ' L. 11015/5/94-L&M
_ Jamshedpur-831014 - _ N
53 | Provincial Coop. House Building Sodciety Ltd. 13A/ i | New Delhi. 15.3.1995 - MSCS/CR-53/95
W.E.A. Karol Bagh, New Delhi. ' . _ L. 11016/8/94-L&M
54 | Kalupur Commerdial Cooperative Bank kbd, Kalupur, Gujarat & Maharashtra | Ahmedabad 8.9.1995 MSCS/CR-54/95 Amend on
Bank Bhawan, Nr. Income Tax Circle, Ash m-Road . | L.11016/5/95-L&M 20-09-2018
Ahmedabad, Gujarat 380014 -7 _ . . | I .
05. | Shree Datta- Sahakari She District Kolha'pur, ) Kothapur 26,9.1995 [ MSCS/CR-55/95 ~ |
.Kolhapur : .’| Maharashtra . R o , ,L,110_161_14/95-—L&M A _
56 | Bank of Indla Staff- C Credit Society | Tamil Nadu- &UTof Madras 26.10.1995 MSCS/CR=56/35 - Amend on 18-
Ltd..,No 30/17, Errabalu Sh'ret Che 600001, Tamit. Puduchen'y L .L11016113]1994- D9-2016

3 Nadu o

: '_' L&M

e e 7



Principal

Date of

Registration No.

Remarks

& No | Name of the Cooperative and its address Area of nperationi place Registration and file No. Type
57. | Daulat Shetkar Sakhar Karkhana Lid.,Kolhapur Maharashtra and Kolhapur 26.,10.1995 MSCS! Z :'3"?:5?/95
- | Karataka
58 Shirpur Shetkari Sahakari Sathan Karkhana, { Maharashtra and M.P, Distt. Dhule 25.12.1995 -
Shilrpur,M.P. 1L015/7f95 -L&M
59 | Cooperative Store Ltd., Super Bazar, New Delhi. Union of India New Delhi 23.1.199 MSCS/CR-59/55
' _ _ _ ' : -1 1016/9/95-L&M
80 | Mahindra & Mahindra Coop Credit Society Lid., Akuri | Union of India Mumbai 14 2 1596 o |L-MSCSICR-60/96
Road, Kandivli (East), Post Box No. 8552, Bombay-| | = & o L.11016/1/96-L&M
400101
61 | SPIC Ermployses Coop.Thrift & Credit Society Ltd., 97, | Tamil Nadu and Andhra MSCS/CR-61/96
Mount Road, Guindy, Madras-600032 Pradesh L.11016/11/91-L&M
62. | Thrift Cooperative Federation Ltd., Old no 25, New No. | Tamil Nadu, Andhra MSCS/62/96-L&M Amend on
14, F-2, First Floor, Coats Road, T Nagar, Chennai | Pradesh and Karnataka | L.11015/6/1995- 15-01-201%,
600017 Tamil Nadu L L&M 2/1/2017
63 | Dhandakshmi Bank Employees Coop. Credit Society “Tamil Nadu and Kerala::fz;_ 21.11.1996 | MSCS/63/L.&M ,
itd., Madras . L.11015/3/95-L&M Yo |
64, | The North Kumara Goud Saraswat Brothers Coop. | Maharashtra, Kamataka*" - Mumbai 29.11.1996 MSCS/64/L&M % Amend on 26-
Barik Ltd (NKGSB), Laxmi Sadan, 361, Vithal Bhai Patel | ,Gujarat, Goa, Madhya |.11015/6/1996- \ i
Road, Girgaum, Mumbai-400004, Maharashtra Pradesh, Daman & Diu L&M
and Dadar & Nagar
: Haveli-
65 All India Multipurpose Coop. Society Ltd., 195, Ball | All Ind Palwal 3.12.1996 { MSCS/CR-65/96
Magar, Paiwal, Faridabad, Haryana R : L.11015/4/96-L&M
66. | Mayur Cooperative Tourism Ltd., 852, B Ward, |-Maharashtra and Kolhapur 13.3.1997 MSCS/CR/66/97
Walldham Building, Subhash Road, Kolhapur kamataka . .| L.11C16/3/96-L&M
67 | Hutatma Sahakari Dudha Uptpadak Sangh Maryad Maharashtra and Walwa 23.7.1997 MSCS/CR/B7/97
Walwa, Sangli -' : | Karnataka _ L.11015/12/97-L&M
68 Annapurna Mahila Cooperative Credit ciety Ltd .| All India Murnbat 24.9.1597 MSCS/CR/68/97 .| Updated on
Shubham Heights, Oppo Soba Pursm;?(infropt of L. 11015/10/97-L&M 11-2-2015
Runwal Project), Service Road, ™ -Bangalore .
_| bye pass, Warje Pune 411&58Maha ' _ .
69 | Shri Jagadamba An Maharashtra and 1 Solapur 24.9.1992 MSCS/CR/69/97:
Sahakari Sept Girni Nltya\ t, Madha Sc:lapur 413209 | Karnataka L11015/11/97-L&M
Maharashira, " L ' -
70 Modeir: Catering Cooperativi Sﬂ_l’ Ltd., A-195, Raju _Delhi and Harayana Delhi . 24.9,1997 MSCS/CR/70/97

Park, Deolj, New Delhi 110062

L.11015/13/97-L&M




|/ Principal

" Date of -

" Registration'No..

Remarks
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71 | Bharat Cooperative Bank (Mumbai) Ltd., Marutagiri, Maharashtia , ~ | Mumbai . {269.1997 . MSCS/GRI71/97 5/10/2015
.| Plet No. 1_3{9A.,_'__:S_onawaia' Road, Goregaon {east}, Kamatakoand Kerala | L L% BﬁL G- 28/9/2017
| 'Mumbai 400063 Maharashtra o - ) = | LEM o
72 | COSMOS Cooperative Bank Lid., 269/270, Shaniwar Maharashtia, Andhra Pune ] 28.11.1997 M
Peth, Pune ) Pradesh , Madhya
New Address: COSMOS Tower, Plotno 6, S No 132/B, | Pradesh, Karmataka,
ICS Colony, GaneshihindRoad, Pune Maharashtra | Gujarat, Tamil Nadu &
| 411007 _ o ' Telanana ' . '
73 | Indian Agro Marketing Cooperative Ltd (TAMCO), C- | NCT Delhi, Haryana Delhi . MSCS/CR/73/97
7/295, Lawrence Road, Dethi 110035, ' ' 1.11015/18/97-L&M
74 | Mapusa Urban Cooperative Bank of Goa Lid., | State of Goa, UT of Goa MSCS/CR/74/97 _ Amend on
Nanhdadeep, Mapusa, Bardez, Goa-403507 | Daman & Diy L. 11016/2/96-L&M 31-12-2015
75 | Citizen Credit Cooperstive Bank Ltd., Helana Thzne, Raigarh, MSCS/CR/75/98 Amend on
, | Appartmens, 57 Mt. Carmel Road, Bandra (W) | Greater Mumbai of L. 11015/4/97-L&M 27-1-2035,
4 | Mumbai 400050 Maharashtra " | Maharashtra and
i : Daman . : E—
76%, | The Stete Bank of India Staff Association Thrift & | Assam, Arunachal 31.3.1998 MSCS/CR/76/98
i | Credit Cooperative Society ftd., lascbanta Road, | i L.11015/17/97-L&M
Panbazar, Guwahati(Assam) 781001 Meghalaya, Mizoram,
_ . ‘ ' ~ | Nagaland‘and Tripura *" _ .
77 | Indian Cooperative Credit Society Ltd.(ICCS), No. 8/1, ka MKarnataka | 20.8.1998 _MSCS/CR/77/98
Sunderamurthy Read, Cox Town, ‘Bangalore-560005 | Ar - ' L,11015/4/94-L&M
‘New Address: First Floor, Sy No 90, Hnsakerehalli -
Banashankari III Stage, Bangalore 560005,
Karnataka _ . : . : -
78 | Rubber Marketing and Processing Cooperative L - | 'Karnataka, Kerala and Karnataka 20.8.1998 MSCS/CR/78/98 Amend on
30, 2 Floor, Rahaba Plaza, Nellikai Road, Ma Tammil Nadu L.11015/4/92-L&M 16-3-2015
575001 karnataka - _ S
79 | The Cooperative Consumer Store Ltd.(Sasta Bazar), | Uttar Pradesh, Shikchabad. | 27.1.1999 | MSCS/CR/79/98
Nail B ast], Shikohabad, District Ferozabad(UB). | Rajasthan and Delnf - 1.11015/14/98-1&M
80 | The Sutex Cooperative Bank Ltd., : Gujarat Surat 8-2-14999 | MSCS/CR/80/99 Deregistered
Complex, NearPoona OctroiNega; L Co L.11016/3/97-L8&M on 25.5.2005
| Gujarat.394210 g ST IR N NSl R _ o by CRCS
1. 81 | Central Government Undertakings Employees Housing_ | Tamil Nadu and Andhra -| Tamil Nadu ;| 1821998 .~ MSCS/CR/B1/99 - - | .
_ t;a-operativef_S_’c}ciety_'ltd_.Eé 0.1, SubBa Reddy Street, | Pradesh ' * S R S - TL11015/21/98<18M - |+
" | west Mambalan; Chennai - O SRS et L T e e
RN R ~Deli - [18.2.1999. | -MSCS/CR/82/99- <.




- e

Principal

‘Marg, Prabhadew, Mumbai 400@?5‘Mahara_shtra

and Gujarat

L.11015/15/99-L&M

" S po | Mame of the Cooperative and its addrass Ares of operation place R e:iasiiaﬁon Reg;s:rg;o;o{do. Type Remarks
The Varun Cooperative Group Housing Society Lid., A- | NET OF Delhi, Gautam - L.11015/1/99-L&M
Wing, 1st floor, AGCR Building, LP. Estate, New Delhi | Budh Nagar(NOIDA),
_ ' U.P.
83 | The Akofa Janata Commercial Cooperative Bank [td., | Maharashtra and Akola 23.2.1999
Janvaibhav, Old Cotton market, Post Box No. 90 Madhya Pradesh
_Akola, Maharashtra, 444001 _ ' '
84 | The Aakriti Multi-State Cooperative Group Housing | NCT of Delhi and Uttar | Delhi SCS/CR/84/99
society Litd., 229, Rajya Sabha Sectt., Pariiament | predesh L.11015/15/98-L&M
House Annexe, New Delhl, : - ' _ '
85 Nana Saheb Sagara Szhakari Dudh Utpadak Prakriva | Maharashtra and Maharashtra MSCS/CR/85/99
Sangh  Maryadit, Kevathe Mahankal, District | Karnataka L.11015/13/98-L&M
Sangli{Maharashtra) RO TR _
86 | Ssmpatrap Deshmukh Co-Op. Mik Union Ltd., | Maharashtra and Maharashira |'16.4.1989 MSCS/CR-86-95
Kadeput S.No.721, Near Dangarai, Coop. Spmmng Karnataka Sl [.11015/20/98-L&M
Mills Ligl., Kadeput, Tal. Kadepur, District Sangli i s
87 | Bharati Sahakari Bank Ltd, Bhareti Vidyapeeth | Maharashtra and New '2.4.1999 MSCS/CR-87/99 Amend on 4-
Bhawan, 13, Sadashiv Peth Shastii Road, Pune Delhi - L. 11015/9/99-L&M 11-2015 and
411030, Maharashtra 22-2-2016
88 | Shri Mahalaxmi Co-operative Micro Fertilizer Industry | Belgaum d;stnct .7 ['Maharashtra [ 25.5.1999 MSCS/CR/88/99 - \
Ltd., At post Narvade Taluka Radhenagar, District Karnataka and i{olhapur L.1101510/99-L&M '
Kolhapur, Maharashtra _ District in. Maharashtra: . . ED -
89 | Chilly Growers Cooperative Society Ltd.,D.No.10-4- | Andhra Pradesh Odisha | Andhra May, 1999 M5CS/CR/85/99 a
) 7717156, Dvysipura Masab Tank, Hyderabad. j Pradesh ) L. 11015/5/9G-1 &M
90 | Shree Venkateshwara Sale Purchase Cooperative Maharashtra | 25.5.1999 MSCS/CR/90/00
Ltd. Wardham Building, 852, B- Ward, Subhash Rﬂﬁd N L.11015/3/99-L&M
Kolbapur '
a] Kokan Mercantle Cooperative Bank Lid,. Harb ' Maharashtra | 20.5,1999 MSCS/CR/91/9% 05-01-2016&
Crest, Mazagaon T.T., Mumbai 400010 Maharashtra [(amataka Gu;arat ' L.11015/11/99-1L.&M 25-01-2017
92 | Shres Govardhan Coop. Milk Lted., A-?- Rajmati ["Maharashtra and Goa | Maharashira | 6.8.1999 MSCS/CR/92/99
Apartment, Shivaji Park, Kolhapur _ ' L.11015/13/99-L&M
93 | The Federation of Al India Rail All Over Indian | New Delhi, 10.9.1999 MSCS/CR/93/99
Societies Banks Lid., New D hl_ Railwzys L.11015/12/99-L&M
@4 Non-Resident; India o M.P. and Delhi, ‘M.P. 10.9.1999 MSCS/CR/94/59
Society(NRI-CHS) Ltd., : L.11015/2/S7-L&M
Magar, Raj Bhawan Road-‘- hopal - I : - _
95 New India Cooperative Ba_:k V. Nagwedkar | Maharashtra, karnataka | Maharashtra | 2.10.1999 MS5CS/CR/95/09 Amend on

20.11.14

o
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96 | Central . Government = Employees - Consumer | Tamil Nadu Tamil Nadu 2/10/1999: MSCS/EWQS{QQ
] Cooperative Society Ltd,, Shastri Bhavan, No0.26, | &Puducherry : B 1,@ -
.| Haddows Road, Chennai - ' . L C
97 | National Yuva Cooperative Society Ltd B—12 Gopal whole of Indian Unionn | New Delhi. 9/12/199-9 Amend on
Nagar,Azadpur, Delhi = 110033 - - 22-2-2016,
_1 National Yuva Cooperative Society Lid, { NYCS ), 19-02-2018
| 209, 2™ Floor, Vardhamanr Janak Market, Janakpuri,
Mew Dalhi 110058 o . " _ \
08 | Peopie's Cooperative Bank Ltd., Hingoli, D|stnc’t Maharashtra and Hingoli MSCS/CR/98/99 | 4-8-2015
Hingoli, 431513 Maharashtra Andhra Pradesh : L.11015/20/99-1L.&M
Omprakash Deora People's Cooperative Bank -
Lid
99 The Shubham Cooperative Thrift & Credit Society Ltd., | Delhi and Uttar Pradesh MSCS/CR/9S/99
C-i5, Panchshee! Garden, Naveen Shahdara, Delhi - L.11015/16/99-L&M
100 | Farmers Agro Products MarketingCooperative Socisty Kerala, karnataka and M5CS/CR/100/2000
| Ltd., Municipal Building, Opposite Old Privatge Bus Tamil Nadu 1.1101519/99-1&M
| Stand, Thodupuzha, Indukki District, Kerala. : A
1010~ | The Ram Ganesh Gadkari Sahakari Karkhana Ltd., Hetl Maha'rashtra &M.P 1.3.2000 M&CS/CR/101/2000
g surla, Tal. Saners, District Nagpur, Maharashtra : ' L.11015/23/99-L&M
102 | | Konkan Railway Region(Urban) Cooperative Credit Maharashtra, Goa and Mumbai - 1.3.2000 MSCS/CR/102/2000
"| society, V.R. Marg, Foundation Trust, 19.13, Vacharaj | ) o 1.11015/22/99-L&M
_Lane, Maturga (C. Railway), Mumbai A
103 | Bhartiya nari Kalyan Sehkari Sarnm Ltd., B-181, Lohia Ghaziabad 27.9.2C00 - MSCS/CR/103/2000
Nagar, Ghaziabad : L.11015/1/98-L&M
104 | Vijaya Bank Workers Cooperatwe Thrift & Cred Chennai 29,3.2000 MSCS/CR/104/2000
Society Ltd., No.60/2, Big Street, Triplicane, Chenna L.11015/6}97-L&M
600005, Tamil Nadu. . _ : _
105 | The Tulja Bhavani Cooperative Pulp & Paper MI“ Ltd Pune 29.3.2000 MSCS/CR/105/2000
C/o M.M. Savant Dakhan, Pet-Bhdhare Coop: Soci ' .11015/17/98-L&M
Building No. 1, Flat No 1, New Bhuaneshw o .
Pung L ' L : ‘ '
106 | Osmanabad Janata - Sahakan Bank: - Mzharashtra & - Osmanabad | 12.7.2000 MSCS/CR/106/2000 Amend on
24/28 10 30, 24/33 o 38, Sofapur R " | arnataka o " [L.11016/6/2000- 28-01-2016
. Maharashtra 4130501 ' - PR I N AT : e
107 | The . _Khamgaon ~Urba Coopemﬁ, _ Maharashtra &Madhya Buldhana - | 12.7.2000° - MSCS/CR/107/2000 Amend on 22-
- "|'Dhanwardhiri" Shrirant: Stjaligram,; ﬁiot, Khamgaon,_‘. ,‘Pradesh : SRR R N 11016/5/2000—-, 2-2016-
-Buidh‘ana 444303 Maharash e Jﬁa@} i O Y ISt £ - 1 o
108 10 Mumbai_s-% 19.82000- . - Mscs;cafmajzoon. RN
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The Kapol Cooperative Bank Itd., 105, Kapol Bank ' L.11015/26/99-L&M '

| Bidg. ist Floor, 19J21, Picket Crposs Road, Kalbadevi,
4 Mumbai-400 002 Maharashtra ’ _

109 | The Akcla Urban Cooperative Bank Ltd., “Jankalyan”, | Maharashtra &Machya | Akola 31.8.2000 Amend on
58-559, Toshniwal Layout, Near Milk Scheme, | Pradesh 10-12-2015
Murtizapur Road, Alkola 444001 (M.S.} IS -

110 | The Central Government Employees Consumer | Union of India New Delhi 8.9.200 SCS/CR/1.10/2000 Conversion
Cooperative Society Ltd. (Kendriya Bhandar), Pushpa . [411016/8/2000- Amend 25-2-

| Bhawan, Madangir Road, New Delhi 110062. : LaMm 2015

111 | Hiranya Keshi Ghatprobha Multipurpose Muiti State | Maharashtra & Kolhapur MSCS/CR/111/2000. New Sociaty
Coop. bnion Lid., Gandhinglaj, Plot No.41, | Karnataka L.11015/6/2000-~
Gandhinagar, Gandhinglaj, District Kolhapur L&M

112 | Cenara Bank Karmchari Sahakari Sanstha Ltd., | Maharashtra & 20:10.2000 | MSCS/CR/112/2000 Conversion
Laghato Mansion, 1st Floor, Tilak Road Mahal, Nagpur | Karnataka i . - 99L&]

New Address: Abaji Puranik Bhavan, 114/8,5 C Road, _ -11015/21/95-L8M
Sheshadripuram, Bangalaore 560020 Karnataka o _ . e

113 | The Naslk Merchants Cooperative Bank Itd.,A-16, | Mabarashtra, GUJarat | 25.10.2000 MSCS/CR/113/2000 <:~i Conversion
Padmashri Babubhal Rathi Chowk, Industrial Estate, | Madhya Pradesh. and {11015 117/99_1_“ &A Amend 22-1-
Satpur, Nashik 422007, Maharashira NCT of Delhi - - g T | 2015

114 | Nutan Nagarik Sahakari Bank Ltd., 1 to 9, 2" Floor, A Gujarat.& Maharashtra | Ahmedabad | 13.11.2000 MSCS/CR/114/2000 * 1 Conversion
Wingh, Maradia Plaza, Ei]ssbndge, Ahmedabad 380006 : TLitos 7171996- Amend 1-11-
Gujarat . _._ L&M ’ 2014, 21-03-
. _ . 2018

115 | Aasra Cooperative Credit Saciety itd.,2545, Al-Najib Delhl Bi_har U P., West | Delhi 15.1.2001 MSCS/CR/115/2000 "MNew Society
Complex, Tirba Bairam Khan, Darya Ganj, New Delhi .Bengal’Assam, Odisha, . '
1100a2 .. -|Haryana, Punjab Mp, L.11015/7/2000- Updated cn 3-

AP, Rajasthan, Gujarat, L&M ' 22015
Maharashtra Kerala,
Karnataka &Tamil Nadu , B

116 | Bhartlys Bahu-Udashiya Vipnan Sahaka ": San'utl_ Raipur(M.P.} and Raipur 16.1.2001 MSCS/CR/116/2001 ‘New Society
Maryadit, 1, Sai Nagar, Ralpur, Chhatti 4 ™| Odisha ; 1.11015/8/2000-

117 | The Rajkot Nagarik Sahaka i.. Ba) agarik | Gujarat & Mumbai Rajkot 17.1.2001 MSCS/CR/117/2001 Conversion
Bhavan, No.1, Ro “ 380009 | Municipal Corporation ' L.11016/10/2000-

‘Guiarat LaM -
118 NCT of Delthi & NOIDA 14.2.2001 New Socisty.
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Lekha Pariksha Cooperative Group Housing Society, A ' L.11015/1/2001- | |
Wing, ITnd Floor, AGCR Building, . 1P. Estate, New |- : '
Delhi. ' ' ) : T - K ) :
119 | Uttar Bharat Nagar Sahokar Bank, 6-B, Park Road, | U.P. and Uttarakhand u.p. ' 14,2.2001
Jaiswal Compiex, 1Ind Fieor, Lucknow, Uttar Pradesh
55| Uttar Bhartiya Sebkari Was Migam L, 6, Sarojini | U.P., Uttarakhand, Lucknow
Naidu Marg, Lucknow, Uttar Pradesh. Haryang, Rajasthan, ' L.11015/13/2000-
New Mame: Sahkari Awas Nirmain Avam Vitt Nigam | Delhi and Madhya. L&M '
Ltd.Corporate office: Delht pradesh
121 | Utter Bharat Urban Cooperative Bank Foderation itd., | U.P. and Uttarakhand | U.P. MSCS/CR/121/2001
6-B, Park Road, Jeiswal Complex, 1 Floor, Lucknow, i.11015/15/2000-
ttar Pradesh : _ LaM '
127 | Uttar Pradesh Cooperative Federation Ltd., 32, Station | U.P. and Uttarakhand - MSCS/CR/122/2001
Road, Lucknow, Uttar Pradesh L.11015/16/2000~
‘ . L&M _
123y | Uttar pradesh Cooperative Processing and Cold | U.P. and Uttarakhiand 14.2.2001 [ MSCS/CR/123/2001 12-5-2017
' | Storages Federation ltd., 66A, DDA Colony, Shahpur K TL11015/14/2000-
3! jat, New Delhi 110049 . _ LRM
124y | Siddhamrut Cooperative Milk Union Ltel., 20/12, Pandit Karnataka and Solapur 26.2.2001 MSCS/CR/124/2001
' | Miwas, Santh Sadar Bazer, Sotapur - | Maharashtra 'L.11015/8/2000- -
S | L&M :
MSCS/CRY125/2001
{ L.11015/2/2000-
126 | Nagpur Nagarik Sahakari Bank Ltd., 79, Br. Am Maharashtra & Nagpur March, 2001 MSCS/CR/126/200% 2 s
Chowk, Central Avenue, Nagpur 443008, Mahal Chivatishgarh L.11016/11/2000- 15-01-2016,
7 . | Lam 17-01-2017
127 | Siddarth Coop. Industries Lid.,1550/15, BRim Maharashtra & Solapur 29.3.2001 MSCS/CR/127/2001: '
Subhash nagar, Barshii, Distt. Solapu ' Karnataka ' L.11015/5/98-L&M -
128 [ The A.P. Mahesh Coop. Urban Ban . Andhra Pradesh and | Telangana 30.5.2001 MSCS/CRf128/2001 Amenti on
| Figor, Sherza Estate, Nizaggi-Shahi Road, 1j, | Rajasthan ' B L.11016/3/2000- 12-01-2016
- | Hyderabad 500095 Telar na : T - T e | l&M - :
129 | The Deepak Jaggery Praducers Cogperative Society. |: Kolhapur & Belgaurn ‘Kolhapur -10.7.2001 "MSCS/CR/129/2001 - |
. o . -- . ‘ %‘\_..,w . - . ' -'.'. L ; L&M L I. - . ' . -_._ -

Gl
3
5
B
31
o

e
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130 { The Charminar Coop. Urban Bank Ltd., 5-9-3,Saifabad | Andhra Pradesh & Hyderabad 6.7.2001 MSCS/ER/130/2001
Hyderabad Maharashtra Liig '

131 | Communicators Cooperative Ltd.; C2/1, Church | NCT Delhi & Haryana | New Dejhl. 20.7.2001 MSCS/CRF131/2001
Compound, Sukhdev Vikar, New Delhi. . L.11015/5/2000-

132 | state Bark of India(Bhopal Circie), Adhikari Sahkari | M.P. and ChRatisghar Bhopal 'MSCS/CR/132/2001
Saich Samiti Maryadit,Bhopal, Madhya Pradesh 1+ L.11015/10/2001~

L&M .

133 | State Bank of India(Bhopal Circle), Karamchari Sahkari Madhya Pradesh& MSCS/CR/133/2001 1 Amend on
Saak Samit! Maryadit, SBI Regional Principal Branch, | Chhattisgarh | L.11015/16/2001- 2{142017
Hosangabad Road, Bhopal, 462 011, Madhvya L&M
Pradesh : . S

134 | The Karnataka Coop. Textile Processors Ltd., Borgaon, | Karnataka ~1713.9.2001 MSCS/CR/134/2001
Taluka Chikedi, District Belgaum, Karnataka &Maharashtra e L.11015/14/2001- L

o PR L&M k)

135 | Agricultural Produce & Inputs Cooperative Marketing | Uttar Padesh and 13.11.2301 MSCS/CR/135/2001 “@:,_
& Consumer Society Ltd.,, Yashodha Bhavan, Civil | Uttaranchal .- N L11015/8/2001- N

_ Lings, P.O. Fatehpur, Uttar Padesh _ T &M

136 | Al-khair Cooperative Credit Society itd., Haroon | Uttar Padesh, Bihar &': | Bihar Jan,, 2002 MSCS/CR/136/2002 Amehd on 3-2-
Nagar, Sector-II, P.O. Phulwari Sharif, Patna 801505 | Delhi - L.11015/7/2001- 15
Bihar _ T : &M

137 | Noth India Agro-Tech & Integrated Farm Rajasthan angd Punjab Rajasthan Jan,,2002 MSCS/CR/137/2002
Management Cooperative Ltd., 77, New Dhara Mandi, ;.o & 20 F7 L.11015/23/2001-
5r1 Ganganagar, Rajasthan v e &M '

138 | Universal Multi-State Cooperative Credit Society Lid., | Maharashtra and Maharashtra | Feb.,2002 MSCS/CR/138/2002
17-A, Ahavilla, 134, Garodia Nagar, Ghatkopar(E); i Karnataka L.11015/22/2001-

Mumbai, Maharashtra _ AT _ ) _ L&M '
135 | Grahak Bazar Coop.Society Ltd., 202, G Bleck, Sai| Andhra Pradesh and Hyderabad 30.3.2002 MSCS/CR/139/2002
Complex, 2-2-1875/2, Bagh, Amberpet;Hyderal NCT of Delhi L.11015/20/2001-
| 500013 (AP) - - , LB
140 Karnataka,Goa and Karnataka 1.4.2002 MSCS/CR/140/2002 Amehd on
Maharashtra L.11016/7/2001- 25-01-2016

L&M
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141 | Sawitri Matila Mitk & Milk Products and Export Coop. | District Kolhapur & ° . | Maharasfitra June,2002 - | MSCS/ERY141/2002
: Union Ltd., Hatkanangal, District Kathapur o Sangli in Maharashtra ' : oL 1als/38200
L | ' and Belgaumand -~ _ B P
Dharwar Districtin |- B s
' _ Karnataka - - _ : 3
142 [ Shiv  Shakii - Cooperative Textiles Lid., 494-8, Revenue Territores of ~ | Maharashira | MSCSJCR/142/2002 .
Mahasatta Chowk, Ichalkaranji District Kolhapur Belgaumi, Athani, ' '
' ' Hukkeri, Chikodi of * : :
Belgaum District of L.11015/1/2002-
Karnataka, Kolhapur L&M
_ Districk of Maharashira b
143 | Capital Credit Cooperative Multi State Society Ltd., | Haryana, Delhiand =~ | U.P. MSCS/CR/143/2002 [
‘332, Hanuman Garh,Firozabad,U.P. Uttar Pradesh L.11015/18/1999- i
144 | The Syndicate Bank Employee’s Cooperative | Haryana, Punjab, MSCS/CR/144/2002 ' . {
Urban(SE)Thrift & Credit Sodiety Ltd., o L.11016/1/2002-
i 829720, First Floor, Paire 1al House, Green Road L&M i
&% | Rohtak Post Office, Rohtak, Haryana, Pin 124001
% ' Chandigarh, and:
B : _Mzharashira
145 | The Mumbai Kamgar Madhya Warti Grahak Sahakari .| Maharashtra | Sept., 2002 MSCS/CR/145/2002
Mandal itd.(Apna Bazar Cooperative Deparimentat : _ L \.11016/4/2002- :
Stares), 106-A, Govindgi Keni Road, Neigaun, Mumbai L&M
Mew Name : Mumbai Kamgar Madhyawarti Grahak i
Sahakri Sanstha Maryadit . _ ) 4
146 | P.S. Multj State Multi Purpose Consumer Coop. Society , . Dalhi Sept. 2002 MSCS/CR/146/2002 |
Ltd,, 2036, H.C Sen Road, Fountain, Delhi g . and Rajasthan 1 L.11015/25/2001- ' i
- o 3 { . L, {3M ] oy .
147 | Shatimal Sahakan Prakriya Sanstha Ltd., jPetsahu® b}éyglﬁ'apurl'and Chikedi, | Kolhapur October,2002 | MSCS/CR/147/2002
Market Yard, Kolhapur, Taluka Karvis, Distt: fhap aibay, énd Athani ’ : : 121D .
Maharashtra ' i “ Talukas of Distt.. . : ' EI\J;IGISHZIZ{JOI
: o = | Belgaum L _ _ -
148 | The Pashemanchal Multi State Coo eSociety Ltd., | State of U.P., Punja Hathrus December, - | MSCS/CR/148/2001 - |-
- ~| Hathrus,U.P. O EEREE % . .| and Rajasthan . . ' {2002 | L.11015/2/2002-
. 149 | Central. Govt. “Underta 5 -Employees’ Cooperative | A.P., T.N., Karnataka & || CHennai -~ | December, 200 MSCS/CR/149/2002
© .| Thrift & Credit Sodiety Ltﬂﬁ;@gri,m%lﬁaé Reddy Street, | U.T. of Puduchetry’ . |« . 0 2. ©o L |LA10%5/19/2001-
| West Mambalam, Chennaj T e M s e
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150 | The North-Eastern Multi State Insurance Goopertive | Arunchal Pradesh, Jorhat December, 200 j
Soclety  Ud.“NEMSICS = Bhawan”Ashish  Nagar, | Assam, Manipur, Assam i '
Taranjan, A.T. Road, Jorhat 785001 Assam Meghalaya, Mizoram, "
Mew Mame: The WNorth-Eastern Muli  State | Nagaland, Sikkim and
Integrated —Agro Coopertive Society Ltd. Tripura

151 | The Gujarat Industrial Cooperative  Bank | State of Gujarat and Ahmedabad Corjversion
Lid. Ahmedabad, Gujarat U.T. of Dadra & Nagar inte Muiti State
Principal office: The Union Coop. Insurance Societies | Haveli Barkd

Building, Ashram Road, Ahmedabad

152

153

h Mambhadra Co&gaeranve Textie Ihdustrles Ltd.,

Maharashtra and

Bargaon,Karn

n, 2003

| MSCS/CR/153/3003

Borgaon(Karnataka) Karnataka — . Reqi
| Regd. office - C-20 No.2, H.Ne,1, "Shri Smaruti" ;1'1015" >/2002/L4, '
Ichatkarangi o _ :

154 | Ksishna Valley Cooperative Glucose Ltd., 7<Hind | Maharashta and” | Kolhapur March,2003 MSCS/CR/154/2003 New
Nagar, Tarabai Park, Kolhapur Karnataka s L.11015/24/2002- : Regjstraticn

| _ | e | \

155 | Multi State Handloom Cooperative Society Ltd., 401, | U.P., Uttarandhal, M P.,. | Bhopal March,2003 | MSCS/CR/155/2003 N
Udaigirt Appartments, Bhaskar Lane, Jayandrugaru, Hawana &Delhl L.11015£22/2002- i \:;\
Gwallor Bhiopal{MP) _ L& Yy

156 | Chhatrapatl Agro-Coop. Ind. Lid., A/P Village, Tal. Maharashtra and Virag, “April 2003 MSCS/CR/156/2003
Barshi, District Solapur : Kamal:aka Solapur L.11015/4/2003-

b L&M _

157 | All India Dr. Babasaheb Ambedkar Cooperative Banks "'Whole af Indtan Nashik April, 2003 | MSCS/CR/157/2003 New
and Credit Societies Federation' Ltd., Nashik; “shii, Terrrtory . L.11015/3/2081~ Registration 3
Ganeshyan Cooperative Society, Near New Clirren L&M
Naie Press, Jail Road, Nashik Road, District: NaShi L _ -

158 Maharashtra and Goa Kolhapur June,2003 MSCS/CR/158/2003 ; New

L.11015/21/72001- | Registrattion
, . L&M i
159 .+ | Maharashtra and Osmanabad July,2003 MSCS/CR/159/2003 L {Name
Karnataka : L.11015/13/2003- : changed on
. S L&M : 28.7.2010)

160 | Everest Agro-Processing Coope ti?‘ﬁ ocicty Ltd., A/P | Karnataka & Kolhapur June, 2003 MSCS/CR/160/2003 ' S

KOWADE, Tal. Ajara, Kolhapur: Maharashtra Maharashtra

1.11015/7/3003-L&M
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161 | Mahalaxmi Sahakari Dudh Uptadak. Sangh Maryadlt - Maharashtra and Kolhapur . - | July,2003 '
Kathapur, 1033 'E' Kalbharav Complex, Réajaram Road, - Karnataka . a = S
Kohapur, Taluka -Karveer, Di'stl:. Kolhapur :

Maharashitra _ : - o
162 | The Shetkari Sahakari Bahuuddeshwa Sheti Mall': Maharashtra and Kurundwad, | July,2003
Utpadan & Prakriya Sang Maryadit, Kurundwad Tal. | Karnataka .| Distt. C R
Shirol, Distt. Kolhapur _ Kolhapur . o

163 | Bihar State Cooperative Milk Producers" Federation Bihar and Jharkhand Patna SCS/CR{163/2003
Ltd., DDB Complex, P.Q. Bihar Veterinary College, L.11016/9/2002-
Patna _ 5 L&M _

164 | Sahyadri Multipurpose Mulki State Cooperative Society | Maharashtra and Goa Chandga MSCS/CR/164/2003
Ltd., H.No.543, Guruwas Peth, Tal. Chandgad, Distt. . Kelhapur: L.11015/14/2003~
Kolhapur ) L&M

165 | Bharati Agro Processmg and Marketing Cooperatlve Kerala, Tamil Nadu and MSCS/CR/165/2003

4 Lid., Sahyadri, Ilipparampil Lane, Ashoka Raad Puducherry L.11015/12/2003-
5 Emakuiam . L&M _
166! | Bharat Foods Cooperative Ltd,, Room No. 15; Giriraj 11-09-2003 MSCS/CR/166/2003
V| Building, Sant Tukaram Road, Margld Bunder, Mumbai ‘
2 | 400009 Maharashtra ] _ _

167; | Narsimha Saraswati Women Multipurpese Multl State .| Kolhapur September,20 | MSCS/CR/167/2003
Cooperative Society Itd., R.S.No.147, Akiwate 03 - -
Industrial Estate, Jaysingpur, Tal. Shirol Distt. ) L.11015/15/2003
Kolhapur i L&M .

168 | Police officers Multi State Cooperative Housing Society |. NCT of Delhi | December, 200 | MSCS/CR/168/2003
Ltd., office Complex, PTS, Malviya Nagar, New Delhl, 3 . L.11015/31/2003-

: : - : &M

169 | Om Sakthi Kalikambal Multi State Coop | Tarnil Nadu , | Tamil January, 2004 MSCS[CRIIE/Q/'ZDO&}
Society Lid.,, No. 194/7, Basement, STS Co { Paducherty, Andkira ,Nadﬁ.{Chenna _ L. 11015f33/2003- -
- Annapillai Street Chennai 600001 Pl_'adesh & Telangama | i} - ) 1:8M

170 |Uttar pradesh Cooperative _Constrﬁ_ an Uttar Pradesh and Lucknow January,2004 MSCS!CR!170/2094
Development Ltd., Lucknow, 22, Go le.- Marg, -Uttaranchal- o S 'L.11{)1512.!2004~- -
Greenwood Apartment, Lu klit—jw - - o I : LRM o

171 Chandrabhaga Coopemt{ve Mitk: a""l. k -P'rodl.ll_c‘_:_ts__'.l Maharasht:ra and Madha, Distt. | Feb., 2004 - MSCS!CR!J.?HZB{M-. T
Processors Sangh Ltd.,Tal. Madha,  Distt. ,So_l'z‘a’ptir_-,’;;l(amataka Solapur . T L11015i1f2004- )
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172 | CHH. Shivaji Agro Processing Cooperative Industriés | Maharashrtra, Y Kolhapur March, 2004 MSCS/C 4172/2004
Ltd., 487/2/3B,Sashila Sadan, Near Sub-Jail, Rajaram | Karnataka and Gog - 22
 Road, Kolhapur -
173 Ashwini Kurmar Vanaushadhi Utpadak Prakriya Khredi Maharash‘rtra; Kolhapur March J:MSCS}CRJ173/2OD4
Vikri Sahakari Sangh Ltd., 2924, 'A' Wangi Bal, | Karnataka and Goa [:11015/23/2003~ !
Mahadwar Road, Kolhapur : &M
174 | Nafionat Agl;d SupplyCooperative Ltd., Ajit Road, | Pumjab-and Rajasthan | Bhathinda -+ MSCS/CR/174/2004 New Reg.
Shathinda, Punjab : L.11015/16/2003- ;% Updated on 3-
_ LRM : 2 2015
175 | Sahyadri Cooperative Credit Society Ltd., Amaljyati | Kerala and Tamil Nadu MSCS/CR/175/2004
' Building, Karjirapally, Kottayam L.11015/4/2004-
. . . - . LE&M
176 | Bharathi Tourism Development Coop. Ltd., Sahkara | Goa, Kerala and :March, 2004 MSCS/CR/176/2004
Bharathi office, Mansukh Apartment, Opposite All | Karnataka L.11015/28/2003-
India Radie Quarters, Vidhya Nagar, Alto, Parvarin L& ;
_Bardesh, Goa _ .- Sy . Dot
177 | Indian Construction Cooperative Federation Itd., | All Over India Lucknow March, 2004 | MSCS/CR/177/2004 ] @
Ishwarf Dayal Complex, 91-92, Gautam Budh Marg, ' L.11015/26/2003-
Lucknow LEM Lo
178 | Sarijaysinha Gaikuad Shetimal Sahakari Prakirya Kolhapur March, 2004 MSCS/CR/178/2004
Sanstha Ltd., Gaikwadwada, 2391, D' Ward, : L.11015/3/2003-
Shulkrwar Peth, Kolhapur La&Mm
179 | Vvithal Cooperative Milk Producers and Prccessors Solapur April, 2004 MSCS/CR/179/2004
Sangh Ltd., Tal, Madha, Distt. Solapur L.11015/30/2003-
_ : _ ot : : - } LM i
180 Punja'b and Maharashtra Cooperative Bank Itd:; Office |-Maharashtra , Delhi, Mumbai May, 2004 MSCS/CR/180/2004 Amiend on 14~
‘Hod & 5 , 39 Fioor, Drearmis Mall, L arg, | Karnataka, Gujarat, | .11018/19/2002- 8-2015.16-12-
| Bhanup{W), Mumbai 400078 Mahara ‘| Goa, Andhra Pradesh & &M 2016
: ’ Madhya Pradesh _ i
181 Puducherry and Keralg, | Mahe, June, 2004 MSCS/CR/181/2004 Neiw
Puducherry L.13015/25/2003- Regtstration
F - - L&M i
182 | Press Trust of India SEaff Multi State Cooperatlve Tamil Nadu and Kerala | Chenmnai. June,2004 MSCS/CR/182/2004 |
Society Ltd., 14, Haddows. Road, Ist.. Street, [11015/9/2004- |
Nungambakkam Chennai Tamil'Nadu ’ L&M |




SNo | - Nameof erative and its address . | Areao tion | -Principal - | ‘Dateof | Registration No. . '
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183 | Swaran Jayanti Mahila Bahuuddhyeshiya Sahakarz' "Uttar pradesh-and Bihar | Deoria, U.P. - | June, 2004 Mscs;c@ 183/2004
Samity Lid., Village Malghcct Dlstt Deorla - - § ’ S T _ | Conversion
184 Gaurav Dairy Cooperative  Society Ltd_.,' Bihar and Jh'arktaand_ Nalanda June, 2004 Mew
Ramchandrapur, Bihar-Sarif, Distt. Nalanda, Bihar ' - , ‘Registration.
185 | Kranti Milk Processing Cooperative Sodety Ltd., A/P Maharashtra and - 'Sang!i, -
Kundal, Distt. Sangli Karnataka maharashtra
186 | Bhartiya Agri (Inputs) Marketing Cooperative Ltd., 1st { Haryana and Punjab Kurukshetra ] MSCS}CR} 186/2004
Floor, Shop No.206, New Grain Market, Kurukshetra L.11015/32/2003-
: ' ) 5 . L&M
187 | Indian Multi State Cashew Processing Cooperative | Maharashtra - MSCS_/CRfl&?,{ZDM
Socigty Ltd., C/0 Shri Mahadev Madan Naik; A/P .11015/19/2004-
Vetore, Tal. Vengurfa, Distt. Sindudurg am
188 | Navnirman Multi State Cooperative Shetimal Prakirya | Maharashtra and; 21/07/2004 MSCS/CR/188/2004
1 | Karkhana Ltd., Halkarni Cross, Ring Road, Halkarni Karnataka t. : L.11015/5/2004~
% | Tal. Chandgad, Distt, Kolhapur ' sthapur L&M
139}: Jatropha Growers & Bio-Fuel Development Coopeative | A.P., M .P;,Maharashtrd; .| Hyderabad July,2004 MSCS/CR/189/2004 UNDER
itd.; Plot No.78-A, Journalist Colony, Jubilee HI"S, Gu1arat Cdisha, Tamil . L.11015/20/2004- LIQUIDATION
Hyderabad L&M
150 | Kissan Agro Marketing Cooperative Society Ltd., 174, Hissar August, 2004 | MSCS/CR/190/2004
| New Anaj Mandi, Hissar ' : ' 1.11015/6/2004-
_ L&M
191 | Jaibharat Multi State Cashew Processing Coope | Sindudurga August, 2004 MSCS;CR!191/20_04'
Indusiry Ltd., Anandvhat L.11015/21/2004-
Kumbhormat, Tal. Malvan, Distt. Sindudurga L&M
- 192 | The Officers & Employees Hous Karnataka and Tamil . | Bahgalore August,2004 - MS’CS/CRHBZ[ZOO#
Society ttd., 90/1,. ‘Nadu - ' o | L11015/14/2004-
: Malleswaram Clrcle, Ban__\_ - | ' S 1 P
193 | Om Sal Multipurpose Mul "l-State ConPe it . Maharashtra, Karnataka Ragel, . = . August,.2004 - |- MSCS/CR/193/2004
' | Lid,, A/P Hagoh Tal Chanﬂ ad Dl : and. Goa o |.Kolapur-- - 1. -7 L11015/8/2004-
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194 | Bhartiva Cooperative General Insurance Ltd., L-83, - New Delhi 20.8.2004
“{ Lajpat Nagar-11, New Delhi. NCT of Delhi and U.P, '
195 | Premier Filters Industrial Cooperative Society Lid., | Maharashtra and Solapur 15.9.2004 :
128/A, Murarii Peth, Solapur Karnataka 110
_ _ ;.L&M
196 | Sangemum Women's Multipurpose Thrift & Credit | Taimil Nadu, Karnataka, | Tiruchirapalli | ; "MSCS/CR/196/2004 '
Cooperative Society Ltd.,, No.200-A, Gangapathy | Puducherry . Tamil Nadu o L.11015/10/2004- . i
- nagar xtension, Srirangam, Tiruchirapalli, Tamil L&M
Nadu :
197 | Bharat Agro-Export Cooperative Ltd., 702, Wail Street- | Gujarat & Rajasthan MSCS/CR/197/1004
2, Block-B, 7th. Fioor, Near Gujarat College Crossing, L. 11015/37/2004-
Ahmedabad _ : LM '
198 | Rayjmata Vijayaragi Shinde Mahila Cooperative Mill | Maharashtra MSCS/CR/198/2004
Union Lid., Tararaja, Kanya Prashala, At & Post Taluk- | (Osmanabad Distt.), L.11015/10/2003~ .
Bhoom, District Osmanabad Karnataka (Bidar Distt: ) L&M
199 | Krushna Godavari Khate, B1-Biyane Utpadan Va Vikari | Maharashtra and : Nov.,2004 MSCS/CR/199/2004
Sahakari Sanstha Ltd., 3?4!4 Kanadwade, Kawalpur, | Karnataka L.11015/23/2004~ 1\
Miraj, Sangli 416306 ;Maharash‘tra _ L&M Qﬁ
200 | Krishi Sansadhan Rastriva Cooperative  Society | Uttar Pradesh and Bihar | Lucknow Nov.,2004 MSCS/CR/200/2004 “:‘
Ltd,,(KRISCO), 563 Kha;“m ka, Mangal Khera, | : L.11015/39/2004- D
Alanshag, Lucknow _ . L&M '
201 | Central Cooperative Construction and Development | Uttar Pradesh and Bihar | Lucknow | Dec.,2004 - MSCS/CR/201/2004
Division Lid., 16/1006, Indira Nagar, Lucknow, Uttar | ~ = & ' ' L.11015/41/2004-
Pradesh et _ L&M
202 | Sowbhagya Cooperative Housing Socdiety Ltd., 137 ; imil Nadu and Kerala | Chennai Dec., 2004 MSCS/CR/2002/2004
Golden Villa, 6th Street, I-Block, Vallarkudi B ~ g
18th main Road, Anna Nagar(West) Cherin  L.11015/42/2004~-
New Address: MNo: 965, RBR Buildin L&M
Parasaiai (PO}, Thiruvananthapuram, Kerala 695502
203 | East Indla Cooperative Agro-Farming ‘| West Bengal and Sitiguri Dec., 2004 MSCS/CR/203/2004
Society Ltd., Amar Apartment(2? i Meghalaya L 11015[7/2004-
P.C. Rabmdra Sarani, Siligl L&M
Mew Mame : East Indlac Opearativ
- & Marketing Ltd .
204 | The Sahyadr Multi-State*Cpo ge{ahve Credit Society | Kamataka . Belgaum . Jan.2005 MSCS/CR/204/2005
ttd., CTS Mo 39857 Kali Amarai Cnilege Road, | &Maharashtra . L.11016/16/2001~
Beigaum, Karataka 590001 o '

LaM
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205 | Rajiv Gandhi Poverty Eradication Multipurpose Multi- Maharashtra, Madhya Dhule, .= 14.1.2005 - | MSCS/GRI20
State Cooperative Society Ltd.,Cfo Mukesh Padmalal- Pradesh and Gujarat | Maharashtra i L.11915/2
Saitwal, 83/Sane Guruji Housing Society, Chitod Road, | - ' S ST i
Dhule” . L 1 o _ . ;
206 | North India Cooperative Rural Housing bd., $2- | Uttar Pradesh and Bihar | Lucknow .Jan,,2005 | MGCS/CRY206/2005
Gautam Budha Marg, Lucknow = | 11095/29/2004-
207 | Jaipur Ex-Servicemen Multi-State Welfare Oo_ope_rativé Rajasthan, H‘a’ryana}l Jaipur 4MSCS/CR/207/2805
Society Ytd., "Purva Sainii Durg"17/1, Sector-4, Gujarat and Utr L 11015/1/2005-
Vidhyadhar Nagar, Jaipur Pradesh i L_&M
208 | The Azad Coop. M/P Marketing Society Ltd.,Dall Mili, Delhi, Haryana, Uttar MSCS/CR/208/2005
Garai Pipal, Azadpur,Delhi ‘| Pradesh L.11015/18/2004-
306 | Deendayal Magasvargiya Sahakari Soat Girni Ltd., Maharasthra and MSCS/CR/209/2005
i | Islampur Deendayal Nagar, Waghwadi, Post Kemeri, Karnataka “L11016/3/2003-
i‘L’ Tal-Wa-Iwa,”Distt. Sangli LS%M /3/20 _
210“1 Mahesh Cooperative Milk: Union Ltd., Asht, At/Post | Maharashtra aind sed Feh., 2005 MSCS/CR/210/2005
| | Ashti, Taluka Ashti Distt. Beed Karnataka - Distt, (Ashti), L.11015/2/2005-
_ fin - 7. | Maharashbra _ L&M _
211 | Bharatiya Processing  Cooperailve Federation | Gujarat and Rajasthan Ahmedabad Feb,2005 MSCS/CR/211/2005
Limited,"Ground Floor Gokul House", 43-Shrimati R : ' T L11015/4/2005-
Society Opposit Shikhar Building, Ahmedbad L&M
212 | New India Travel Cooperative Ltd., Mahe, Puducherry Mahe, March,2005 | MSCS/CRf212/2005
Puducherry L.11015/30/2004-
_ ' I LRM .
713 | Vardaan Agriculuturists Development Cooperati Muzaffarnaga March, 2005 MSCS/CR/213/2005 Updated an 3-
 Society Ltg., Nehru Chowk, Vill&P.0. Bhokarty tt, | Haryana, Punjab and | rU.P : 1.11015/35/2004- 2-2015
Muzaffarnagar,U.P. 251001 R 3| Rajasthan o L&M :
514 | Sardar Valiabhbnal Patel Multi State Food:Processing | Madhya Pradesh &  Indore, M.P. |:17.3.2005 MSCS/CR/214/2005.
Cooperative Federation Ltd., 2nd 3+Shrimati. | Gujarat R S L11015/7/2005- - .-
Society, Near Mithakhi ' Navrgngpura, | o &M o
A“_‘_f}?e‘iabad*'.'." ; T a
) 215 . MangaI—Slddthumpurpbs M State. Sah'alg.ar.i__:T _M_a_i'iarasht_r;ﬁrafn{:l_ — 'S{::Iabu_r ;_'-'_:- _Z'2i:3!2005 o M’Scs;’céjzj_sfzggsﬂ _ Amend on 09-
i - s_angh_"'_ll_ Rlddhl B Behind:l: 'a'trgataka Drot oL FEATTER T L1'1015/3/20f}5,'—.:--"-'_':- o 99:._-2016
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Marketing Supply Cooperative Ltd., Cfo Shri Surinder

and Rajasthan

S No Maime of the Cooperative and its address. Area of operation Pr;?:ég al Ragiittﬁaﬁon Rﬁg;zm§2°£ ol'\io. Type Remarks
Ashwamegh Hotel, Link Road, PandRarpur, Taluka -
_ | Pandharpur, Distt, Solapur, Maharashtra _
216 | Lokmangal Multi-State Cooperative Society Lid. Plet | Maharashira and Solapur March, 2005
No 94/66, Mitra Nagar, Near Rabbi Research Center, | Karnataka '
Shelgl, Solapur 413002, Maharashtra -
217 | Navalbhau Patil Oilseeds Processing Multi-State | Maharasihira and Dhule ‘MSCS/CR/217/2005
Cooperative Society Ltd., 62, Mayur Colony, Deopur, Madiwya Pradesh L.110 15/40/2004-
Bhule, Mzharashtra - L&M
218 | progressive Agriculture and Rural Allied Products Punjab, Haryana,...., Ferojpur MSCS/CR/218/2005

A2t

_ Q0P , L.11015/34/2004-
Kumar  Jakhar, Shop No.74-75, New Anaj L&M
. It : ‘erojpur, Punjab
219 ahakari: Skhar MSCS/CR/216/2005 CANCELLED
i L_11016/1/2005~ ON: 25.5:2007
220 | Hindustan Agro-Cooperative Limited, Anushakt] nagar, it Dist 11.4.2005 MSCS/CR/220/2005 Conversion
Babulgaon, Rahuri, Distt. Ahmednagar ‘ARmednagar L.11016/2/2005- into a M5CS
: L&M
221 [Supreme Court Bar Association Mulli State | NCT of Belni, Uttar " | New Delhi 21.4.2005 MSCS/CR/221/2005 New
Cooperative Group Housing Society Ltd., Supreme Pradesh and Haryana ' L.11015/13/2005- Registration
Court Bar Association Office Complex, Supreme Court L&V
of India Compound, Tilak Marg, New Dalhi. _
222 | W.P.Phal Avam Beshaj Sahakari Sangh Ltd,, Line No.1, | Uttarkhandard UL Haidwani, April 2005 MSCS/CR/222/2005 By Conversion
Mangal Praus, Haldwani, Distt. Nanital, Uttarkhand . |-, bR Nanital L.11016/5/2002-
223 | Federationof Tibetan Cooperative in India Lid, “*: Himachal pradesh, Dharamshala | April, 2005 MSCS/CR/223/2005 " New
€A Site 18, Sir, M. Vishveshwariah layout, 3" Floor, | Karntaka, Maharashtra, : L.11015/17/2004- Registration
Senenahalii, Ullal, Upananagar, Bangalore 160110, Chhattisgarh, J&K, &M
| Karnataia Odisha, West Bengal,
Sikkim and Arunachal
e Pradesh _
224 | Navbharat Cooperative Agro Process ng'Society Ltd., | Belgaum Distt. of Shirol, Distt, | Junie,2005 MSCS/CR/224/2005
H.No.2275, Ward No.2, Near SBI Bfanch, Shirol, A/P | Karnataka and Kolhapur | Kolhapur L.11015/36/2004-
Shirpl Taluka-Shirol, Distt:KolH Distt. of Maharashtra . [ LEM o| -
[ 235 ' L Hyderabad _| MSCS/CR/225/2005

| July,2005



: N Gl T i Prmc:pal " Dateof .| Reg:stratlon No. - ' :

s Iﬁlo | - Name of the Coopemnve and its address Area of operatlon . place - | Registration”| . and file No. Type. | Remarks
The Citizen Cooperative Soc:ety Ltd 11 ?—194Crt|zen | Andhra. Pradesh - ot L 11016{23;2004- Amend on
House, Huda Colony, Saroornagar, Hyderabad 500035 Telangana, Odisha, = | | 27/12{2016
Semandhra Maharashira, Karnataka. :

' . & Pu_du:he_rry .

226 | Maharashtra Karnataka Khankam -and Bandhakam | Maharashtraand- Distt,
Sahakarl Sanstha Ltd., Jaysingpur, Ta! Shirel Distt. | Karnataka 'Kolhapur'
| Kolhapur ' .

227 |The South Indian Muli State Multipurpose | Maharashtra and AP Ha!karm, ISCS/CR/227/2005
Ceoperative. Society Ltd., C/oShivaji Sawant, House | Karnataka Distt. 2 L.11015/24/2005-
No.348, Sawant Lane, A}P Halkarni, Taluka Chandgad, Kolhapur LaM
Distt. Kolhapur, Makarashtra | . : _

228 | Venkateshwara Multi State Cooperative Agro Products | Maharashtra and Distt. .| MSCS/CR/228/2005

' Society Ltd., Mahadev Krupa, Dattanagar, Shirol, | Karnataka ' "L.11015/15/2005-
Distt. Ko!hapur . . L&M

229 | Poorvanchal Multipurpose Multi Sta;t_e Cooperative | Bihar and Utfar Pra |:September,20 | MSCS/CR/229/2005 Amend on 11-
Society Ltd., Village Parwaha, Post Dibiyapur, Distt. . 05 [11015/33/2004 3-2015
. Auraiva; Uttar Pradesh _ : L&M

230 | Trivenl Sangam Sheep/Goat Rearing Processing | Maharashtra and: Kolkiapur October,2005 | MSCS/CR/230/2005

15 Cooperative Sanstha Ltd., Taluk Gadhinglaj, Distt. | Kernataka L.11015/1/2005-
7> | Kothapur L&M :

23’1‘1‘ u.p. Englneering & Construction Cooperative Society Lucknow October, 2005 { MSCS/CR/231/2005
Ltd.,  2/226, Sector-H, LDA Calony, Kanpur Road ' [ L11015/37/2005-
Yojana, Lucknow L&

232 | The South India Viflage Postal Employees Multi-State: Chennai Dec.,2005 MSCS/CR/232/2005 Amend on 2-
Cooperative Thrift & Credit Sodiety Ltd., No.13; [L11015/18/2005- 12-2016
Floor, Vaigni Square, 4th Cross, Thanthal Perlarn | L&
Salamedy, Villipuram, Tamil Nadu
The Seuth India Gramin Dak Sevak:
Cooperative Thrift & Credit Society Lid.,.
Jenda St., Vandavasu, : _fruvan_ } _
Nadu,604408 . - - | | ol R

233 | IndianAgriculture Marketi Rajasthan and Gujarat - | Jaipur | January,2006 . | MSCS/CR/233/2006
Vidhyut nagar'-II Ajmer R o _L.11015/50/2005-

234 Bhartlya Cbbperatwe G Vikas EVi n's P\tiﬁnan_l._td_., u. P., L_Jttarancha! ~| Lucknow . | February, . 7> MSCS/CRJ'234/2006-

.|, 9-First Floor,: 11, B.N.: Road_**'__ _ 'mpie;i,'l.albagh,'_ Madh" -pradesh T o006 L11015/1912005--
'Lut:knuw 226001 Uttar Prades"- SRR i . S .

'.'L&M




_ e P s o _ ‘. Principal Date of - Registration No. e
S No Mame of the Cooperative and its address Area of operation place Registration and file No. Type Remarks
235 | Bharath Lajhna Multi State Housing Cooperative | Tamil Nadu, Kerala and | Chennai | Feb.,2006 ' MSCS]23SI2006
Saciety Ltd., 48/1, Salma's Royal Residency, Muthu | Puducherry :
Kuimarappa Street, T-6, Arcot Road, Saligram,
Chennal, tamil nadu _ G :
236 | Industrial Cooperative Federation Ltd,, Udyog | Bikar and Jharkahand Patna April, 2006 MSES/CR/236/2006
Bhawan, IInd floar, Poorvi Aandhi Maidan, Patna, : L.11016/10/2003-
Bikar _ : L
237 | Prabhat Agro Multl Stte Cooperative Lid., Nirmal | Maharashtra, Goa, Ahmednagar ;_,_.;-MSCSfCRfZB'_/'fZDOG
Nagar, Ramjankhoel, Post Tilaknagar, Tal.. Rahata, Distt. | Madhya pradesh - | L. 11015/9/2005-
_ Ahmednagar _ L&M
338 | Shree Chhatrapat Shahu Sahakarl Sakhar Karkhana | Maharashtra and MSCS/CR/238/2006 By Conversion
Ltd., Shrimant Jayshingrac Ghatge Bhawan, Kagal, , | Karmataka L.11016/5/2005- Amend on
Distt. Kolhapur Maharashtra 416216 | L&M 10/12/2014
239 | Jay Kisan Agra Marketing and Procesing Muiti State | Uttar Pradesh and MSCS/CR/239/2006 New
Cooperative Society Lid., 84, Naya Arya Nagar, Kila | Uttaranchal L.11015/44/2005- ‘| registration
Road, Mesrut 250001, Uttar Pradesh L&M . :
240 | New: Chidanand Basaprabhu Kore Sahakari Sakkare | Karnataka and .- 1 June, 2006 MSCS/CR/240/2006 i Amend on
Karichane Nivemit, Chikodi Maharashtra = L.11015/8/99-L&M 19-01-2017
Shree Doodhaganga Krishna Sahakari Sakkare ' - ,
Karkhane Niyamit, Nanadi, Chikodi, Belgaum591247 “5\
Karnataka _ . ek
741 | Rural and Farmers Development Cooperative Ltd., 3rd | Delhi, Haryana and Delhi 4,8,2006 MSCS/CR/241/2006 k\ﬁ
Floor, Kundewalan, Ajnerigate, Dejhi ' ' ' L.11015/3/2006- t
242 | U.P. Arihant Cooperative Construction Society Lid., UP af}"d U_'t:t;aranchal Lucknow August, 2006 | MSCS/CR/242/2006
A.1-14 H, Aliganj, Lucknow 5 X et L.11015/10/2006~
243 | Kerdriya Cooperative Construction and Develppmai Uttar Pradesh and Lucknow August, 2006 | MSCS/CR/243/2006
Limited, £-17, 1st Foor, Arif Chamber-O I(apporth 1 Madhya Pradesh ' L.11015748/2005-
Crossing, Aliganj, Lucknow . L&M
244 | 'Kerala State Horticuitural and Agricultural. P Kerala and NCT of Delhi | Kerala October,2006 -| MSCS/CR/244/2006
Processing and Marketing Cocpera ' L.11016/9/2005-
Panamaram, Wayanad DistrictiKera . L&M -
245 | Natural Resources Uttar Pradesh and NOIDA, U.P. | October,2006 | MSCS/CR/245/2006

Cooperative Soclety Lk
Sahakar Avas Samitt Lid
NOIDA, G.B. Nagar Distt, {J‘.P-“

Rajasthan

L.11015/21/2005-
L&M
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246 | Dhanalaxmi Fruits Processing Cooperative Ltd Gate ‘Maharashtra and | Kolhapur "October,2006 Amend on
1 No.115, Munguaswadi (Ajara} Tal. Ajara,’ DIStt Karnataka - S S 12-01-2018

: Kolhapur 416502 Maharashtra - . B

247 | Solapur Zitha Dudh Lipadak Sahakari Society Ltd At-'| Maharashtra and Solapur Dec.,2006 ,

Post-Mangal Wedha, Taluka-Mangalwedha, Distt Karnataka - - L.’;i_‘_f__;;gﬁgfzoﬂs-' '

) ) SOiapr - ‘ L&an:m o

248 | Jai Kiran Multi Purpose Multi State Sahakari Kharadi | Manarashtra and Jaisingput, CS/CR/248/2007
Vikrl Sodiety. Ltd.,At/Post-203/2, Gandhi Chowk, 7th | Kamataka Distt. 1.11015/13/2006-

.| Lane, Jaysingpur, Tal, Shirol Distt. Kolhapur _ Kolhaput L&M ' _ _

249 | Abhyudaya Cooperative Bank Lid., KK Tower, | Maharashtra and MSCS/CR/249/2007 By Conversion
36/2512, Abhyudaya  Bank Lane, Oppo. G.D. | Karnataka L.11016/12/20Q5- (Amend 28-
Ambekar Marg, Parel Vilage, Mumbai 400012, ) - L&M 11-14)
Maharashtra. . _

750 | The Shetkari Sahakar Glucose Karkhana Ltd,, A/P | Maharashtra and MSCS/CR/250/2007 New
Monji Sangaon, Tal-Kagal, Distt. Kolhapur, | Karnataka L.11015/43/2005- Registratian
Maharashira _ L&M _

251 « | Bundelkhand Krishi Utpadan Vipnan Sahakari Samity 22.1.2007 MSCS/CR!ZSU?.GO?

01,, Ltd., 466, Masiha Ganj, Sipri Bazar, Jhansi, Uttar L.11015/21/2006-

M’ Pradesh L&M _

2523 7} Shiv Sahu Agri Multipurpose Multl State Cooperahve .| Kolhapur Feb., 2007 | MSCS/CR/252/2007
Society 1td., Opp. Chhatrapati Shahu Vidyalaya, New 1 L.11015/27/2006~
Police, 'E' Ward Kolhapur _ _ L&M

253 | Pustikar Laghu Vyaparik Pratisthan Bachat and Sakh Jodhpur Feb., 2007 MSCSjCRf253{2l)O7 | By Conversion
Sehakari Samiti Ltd., F.4.71, New Power House Road ' : L.11016/7/2003-

Jodhpur, Rajasthan 342003 y _ L&M

254 | Yashodhara Women's Cooperatlve Dudh Sangh Sangli 23.8.2007 | MSCS/CR/254/2007 Bew
village-Malgaon, Tal. Miraj, Miraj Pandherpu Raad : ' L.11015/12/2007- Registration
Distt. Sangli - : - L&M-

255 | Bhaichand Hirachand Raiseni Mulu State (¢ ve Maharashtra and Jalgaon 31.8.2007 _MSCS/CR/255/2007 "UNDER
Credit Sodiety Ltd., 1, Ponam Chambers; Bank Madhya Pradesh L.11016/7/2006- LIQUIDATION
Navi peth, Jalgaon_ 425001 Maharashira, ' : | L&M..

New Address: E-3/3 4,5 Raytiond L _
Road, MIDC, Jalgaon; 425001 Maharashted S SR R R
256 | Divine Grace Green Farmiig and Maiketing Mum State | Gujarat and Rajasthan Gandhinagar |- 18,9.2007 MSCS/CR/256/2007 Amend on 7-
- Cooperative - Society . L B/10/38j Near - Navjivan{ - ' T S £.11015/7/2007- [ | 96-2016
idh ﬁr Patan’ 384510, % - e

Gujarat "




o R . e _ ek Principal Date of Registration No.

S No Name of the Cooperative and |?:s address | Area of aperation | place Registration and file No. Type Remarks
New Address: F4-5, First Floor, Yaman Complex,

Oppo. Mavjivan Hotel, Kakoshi Char Rasta, Siddhpur
384151, Patan Gujarat _

257 | Purvanchal Agro Marketing andProcessing Multi State | Uttar Pradesh and Bihar Ghazipur 18.9.2007 MSC_SICRIZS?IZGW
Cooperative Society Ltd., HATA, P.O.

Muhammadabad, Distt. Ghazip'ur, U.F. )

258 | The Navhing Cooperative Credit Soclety Ltd., Maruti | Karnataka and AP Yellur, 18.9.2007 SCS/CR/258/2007 Amend en 21-
Mandir, Maruti Galli, Yellur, Belgaum, Xamataka | Maharashtra Belgaum A 11016/2/2006- 4--P015
590002 | L&M

259 | Farmers Agri Business Cooperative Society Limited, | Uttarakhand and Uttar | Dehradun MSCS/CR/258/2007
53/11, Rajpur Road, Dehradun, Uttarakhand Pradesh L.11015/19/2087-

. . i3 L&M

260 | The Royal Lands and Nest Cooperative Housing | Puducherry and Tamif | Puduchefry October,2007 | MSCS/CR/260/2007 New
Sockety Lid., V.M.C.X. Selvaganapathy Complex, 84/A, | Nadu : L11015/1/2007- - Registration
Gandhi Road, Thirumalai Royan, ‘'Pathinam Post, i g :

_| Karsikl L&M R
260A | Warana Valley Sahakari Kharedi Vikari Society Ltd., | Maharashtra Navember,200 | MSCS/CR/260-A/2007 ‘\ _
Plot No.295, 2hd Market Yard, Sangli, Tal, M!raj, DJSL‘I: andKarnataka 7 _ =& Amend on 24-
Sangll 416416 Maharashtra | L.11016/6/2006- wff 2-2p15
' L&M '
261 | All India Tour and Transport Cooperative Society Lid., | All over:India New Delhi. December,200 | MSCS/CR/261/2007 )
B-43, Parwana Apartment, Mayur Vihar, New Delfi ' 7 L.11015/23/2006~
: L &M
261A | Hapur Kisan Bahuuddeshiya Multi State Cooperative | Utal Uttar Pradesh | 09-10-2007 | MSCS/CR/261A/2007
Society Ltd, 502, Shri nagar, Railway Colony, Hapur, L.11015/20/2007-L&M
.| Ghaziabad, Uttar Pradesh : '

262 | Mahakali Mahila Dudh Utpadak Sangh Ltd., Wara '”Maharashh“a and | Chanderpur, | December,200 | MSCS/CR/262/2007
Bhawan Civi Lines,. nagpur Andhra Pradesh Maharashtra | 7 1.11015/13/2007-

Chandrapur,Maharashtra £ g L&M

263 | Sahyadri Rural Agriculture Research Management Kolhapur, Maharashtra | Kelhapur 31.12.2007 MSCS/CR/2563/2007 Amend on 10-
Development Sanstha Ltd., Tal. . Aj i and Belgaum, : L.11015/26/2007- 01-2018
Koolhapur karnataka L&M
Maharashtra

264 [ Indian  Farmers  Develo . Multipurpose | Uttar Pradesh and Lucknow Jan.,2008 MSCS/CR/264/2008
Cooperative Society Itd., N nagar, Krishna ; Madhya Pradesh L.11015/21 /2007_' '

" Nagar, Lucknow L&M v




principal |

Dat'euf

_ Registration No.

S No Name of the Conperg__l;we and tts addrgsg Area of operat;on } “place - .| Registration " and file No. - .T‘ype | Remarks
265 | The Cnancal Institutions officials . Housing | Maharashtra and -T'Bangalore | 16,1;2008 | =l
' | Cooperative Society 1td., B-113, SBI Flats, Binnistons karnataka - RS T '
Gardens, Magadi Road, Bangalore - ' . - :
266 | Shri Mahankali Sakhar Karkhana Ltd., Rajarambapu Distt. Sangli, | Kavatte, | 18.1,2008
Nagar, Tal. Kavalte, Mahankali, Dist. Sangli Maharashira, Belgaurn, .| Mahankali, , .
_ - Karnataka sanali 5 L& . ]
267 | Buldana Urban Cooperative Credit Society Ltd., Sahkar | Maharashtra, M.P., ' Buldana 31.1.200 MSCS/CR/267 2008
Sety, Hutatna Gore Peth, Buldana 443001, | Rajasthan and i 11016/1/2007-
Maharashtra. _ ' " . | Chhattisgarh [ L&M
268 | The Regional Resource Development Cooperative Andhra Pradesh and Vijayawada, MSCS/CR/268/2008 UNDER
Society Ltd., H.No. 46-5/3-12, Lakshmisadan, Dr.1| Odisha - AP 1.11015/18/2007~ LIQUIDATION
Koneri Madhusudan Rao  Street, Syamnagar, L&M
' Vijayawada, Andhra Pradesh o _ . :
" 269 | Adarsh Credit Cooperative Scciety Ltd., Palace Road, | Rajasthan , Madhya 2008 MSCS/CR/269/2008 Ammend on
Sirohi, Rajasthari 307001 | Pradesh, Uttar Pradesh, : L, 11016/11f2005- { 12-4-12,
New Address: Second Fioor, 14 Vidya Vihar colony, Gujarat, Maharashtr L&M Amend
| Opposite Hotel Fortune Landmark, Usinanpura, 'gh{’;ttjsaggrmhr ‘;U“ :g ::3;5
Ahmedabad, 380013 Gujarat H?ma::: o Pr:d 113/05/2016
A Haryana, West Berl
@;'_\ : Tamil Nadu, Karnatal
\; Andhra Pradesh, Goa,
O | Odisha, Ut kivand,
‘3 i khand, Kerala,
3 Telangana. .. : L _
270 | Shree Mata Cooperative Credit Society: Karnataka and | Belgaum 12.3.2008 | MSCS/CR/270/2008
- | "Shree Mata" Shastri nagar, New Goods | Maharashtra ' _ _ _ L.11016/11/2004-
Beigaum , Kemataka . 1 o L -
271 | Ram Agro Marketing Cooperative Sodiety’Ltd; Khasra | Delhi and Haryane. Narela, Delhi | March, 2008 - | MSCS/CR/271/2008
‘N0.34/7-1/4-1, Village Safinoth; Di peaDehi | C .+ [ L11015/26/2007-
272 | Nirmal Ufjwal Credit Coap erative Society. Ld.;. 193, | Maharashtra, - . = - | Negpur. & 24,4.2008 .+; MSCS/CR/272/2008 |
© 7 -} Nandanvan Main Road; Nagpiir440009;, Maharashira . Chhindvara Distt. of 7 )~ ' 1 7 - T L11016f16/2007-

"' Madhya pradesh -0 |
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Date of

Aurangabad and Dhule

Distts of Maharasthra

S No Hame of the cgopa_r_ative_ and its address Area of operation P';;’:;ga! Registration Reag:‘sdtrg’t;u'::ol:do. Type Remarks
273 | Ashwini Sahakari Rugnalaya Ani Sanshodhan Kendra | Solapur, Osmanabad & Solapur 24.4.2008 Amgnd on 30-
Niyamit, Survey No.7107/1, Tank Plot No.180, North | Latur (Maharashtra)and 1-2015
| Sadar Bazar, Solapur, Maharsshtra 413003 Gulbarga and Beedar
_ (Karnataka)
274 | Central Agricultural & Allisd Farmers Cooperative Ltd., | Tamil Nadu and Kerala | Nilgiris 29.4.2008
Deor Ng.58, Ward No.23, No.22120, College Road,
Opposite 5t Joseph Boys High School, Coonoer, -
Nilgiris, Tamil nadu _ ; .
275 | Geetamani Sheep/Goat Rearing, Seed & By-Product | Maharashira and Kothapur MSCS/CR/275/2008
Cooperative Sanstha Lid., Kadagaon, Gadmgiaj, Distt, | Karnataka .11015/8/2008~
| Kolhapur LB
276 | Sarva Bharat Ex_-S'ervfcemen Cooperative Society Itd., | Haryana, Maharashtra New Delhii MSCS/CR/276/2008
M-35, Palika Bhawan, R.K. Puram, Sector-i3, new ) L.11015f27/2002-
| Dethi. : s L&aM .
277 | The Bhar Rajya Sahakan Bhumi Vikas Bank Simiti, | Bihar, Jharkhand .28:7.2008. MSCS/CR/277/2008
Budh Marg, Patna o L.11016/472008-
, B L&M
278 | Skylark Multi-State Cooperative Group Housing | Delhi, Haryana; U 6.8.2008 MSCS/CR/278/2008 :
Society 1td,, A-4/301, Paschim Vihar, New Delhi- | Pradesh and Hin L.11015/4/2008-~ :
| 110083 | pradesh o L&M 2
279 | Trinaayans Multi -State Handloom B Handicraft | Assam, meghalaya and" ‘Kamrup, MSCS/CR/279/2008 R
- Development Cooperative Society L., Akashi Nagar, Arunachal pra;jesh Assam L.11015/7/2008- v
House No.2, Bamuni Maidan, Distt. Kamrup, Assam L&M
280 | Shri Baneshwar Cooperative Milk production and |‘Ahmednagar Ahmednagar MSCS/CR/280/2008
Processing Union Ltd., Burhanagar Jaluka and Di Maharashtra) and " L.11015/13/2008-
Ahrnednagar {Bijapur) Karnataka L&M
281 |Indian National Development and Integratlon- .Delhi and Haryana Delhi | 9.9.2008 MSCS/CR/281/2008
Agricuiture Cooperative Society Lid., A-54; : L. 11015/10[2008-
park, Adarsh nagar, Delhi _ L&M
282 | Shri Haripriya Fruits Processing Mabila“ Cooperative | Maharashtra and Kelhapur | 25.9.2008 MSCS/CR/282/2008
Sanstha Led. Latagaon, Kdlh P Karnataka ' - L11015/11/2008-
283 | Hirkani Mahila Sahakarl:Pudh Utpadak*Society Ltd., | Distts. Ahmednagar Ahmednagar | 26.9.2008 MSCS/CR/283/2008
Khirdi Ganash, P.O. Shinaganapur, Juka Kopergaon, | including Sanganner, L.11015/11/2007-
| Distt. Ahmednagar Taluka, Nasik, © L&M '




Principal

- pate of

Registration No.-

Ghaztabad

S No Name of the Caoperatwe and its- addres; ....... - Area of.o'peratiQn B place | ‘Registration and file No. i Type Remarks w
"|"and Thikari Taluka,- - ' I = b
. | Distt.-Badasami of . E:l
| " | Madhya Pradesh - | L .
284 | The Prakashchand Jain Multi-State Cooperative Credit | Maharashtra and | Jalgaon 10.10.2008  .¢f MSCS/CRI284/2008 .
Society Ltd., Mayur Complex, Taluk Jamner, Distt. | Madhya Pradesh : o L.11016/3/2007-
Jalgaori _ LEmE
285 | Garments Manufacturing and Marketlng Cooperahve Kerala, Tamit Nadu Thiruvananth MSCS/CR/285/2008 -
Ltd, TC 25/28%4, MRRA B-18/ Vanchlyour ' apuram #..11015/15/2008-
Thiruvananthapurafm - : ' L&M
786 | Southern Green Farming and Marketing Multi-State | Kerala and Tarmil nadu | Kozhikode MSCS/CR/286/2008
Cooperative Society Lid., Achu Karnvissery P.O. Near g L.11015/16/2008-
Karaparamb Junctions, Kozhlkode, Kerala ' L&M
287 | The Thare Janata Sahakari Bank Ltd.(T. JSB,), Maharashtra , = - MSCS/CR/287/2008 2;“;3?; 9;__;-2: .
| TISB House, Plot B5,Road No 2, Wagle Industrial Goa, Karmataka, Gu;arat 1.11016/14/2008- 2016 ' i
Estate, Thane, Ma harasht‘a 400604 and Madhya Prade L&M
288 | The State Bank of India Employees' Cooperative Credit | Maharashtra, MSCS/CR/288/2008 Amend on
{ | Society Ltd., church house, Above State Bank Of India, Chhatnsga_rh L.11016/10/2008- 17-2-2015 ;
] Civil Line Branch Nagpur 440001 Maharashtra L&M
280%| Marwar Sharia Cooperative Credit & Savings Society 3.11.2008 MSCS/CR/289/2008
Y1 4d.,, Jochpur, Rajasthan L.11015/2/2008-
200 | Shri Renukamata Muiti-State Cooperative Urban Credit Nasik MSCS/CR/290/2008 Amend on
Society Ltd. Renuka Bhawan, 2" Figor, Survey No. | | 1..11015/5/2008- 17/9/2015&
35/2A-28, DBehind Pushpak Hotel, Pipeline: Road 1.&M 24-01-2017
Savedi, Ahmednagar, Maharashtra 414003 _ 1 _
291 | Rose Malar Developmental Cooperative Society Ltd Chemnai MSCS/CR/291/2008 -
| "Joseph Centre", 60, Officers Colony, I Street, Mahta., karqataka Kerala and 1.11015/8/2008-
nagar, Chennai il Nadu oL : . L&M .
292 | Delhi, Uttar pradesh Ghagziabad 23.12.2008 MSCS/CR/292/2008 |
and Chhattisgarh ' : L11015/14/200?- .
293 e', | Delhi, Uttar, Pradesh Ghazisbad . | 23.12.2008 MS(S!CR/ZQB/ZOOS- . New .
j,"| and Rajasthan. © - o o IR L.11015/15/200?— - Registration

| Mscs;cnfzgauzooa'f =



e kS A R A

S Mo Name of the Cooperative and its address Area of operation Pp;?:zal Reg;ﬁ:gun Reg::gjzﬂﬁnvo' Type Remarks
294 | Oshodhara Multi-State Agro Cooperative Society Ltd,, | Bihar, haryana, Rohtas, L.11015/2472008-
V& P.O. Karma tehsil, Bikram Ganj, Distt. Rohtas, | Jhararkhand, uttar Bihar A}
Bihar pradesh, Deihi , Punjab
_ and maharashtra : ,
205 | Sri Venkateshwara Ungrganized Worker's Welfare | Tamil nadu, Karnataka, | Salem, Tamil | | MSES/CR/295/2008 -do -
Muiti-State Cooperative Society Ltd., 5/40, Kaliamman | Anchra Pradesh, nadu L.11015/23/2008—
nagar, Kannankuruchi Post, Salem, Tamil nadu | Puducherry and Delhi
6536008 _
296 | -Madhav nagrik Sahakar! Bank Ltd., Teen Batti, Sirohi, | Rajasthan and Gujarat | Sirohi, Amend on
RajasthanNew Name& address : Adarsh Cooperative Rajasthan L.11016/18/2003- 18-12-2815
Bank Ltd. Adarsh Bhawan, Teen Batd , Sirchi LE&M
| 307001, Rajasthan '
297 | Malankara Multi-State Cooperative Credit Society Lid., | Kerala, Tamil Nadu and | Emakulam MSCS/CR/297/2008
Malankara Centre, Cochin, Ernakulam Distt.Kerala | Karnataka eral; L.11015/18/2008- .
682018 | _ L &M,
298 | The Maesto Multi State Cooperative Group Housing | Deihi and Haryana 127.2.2008 MSCS/CR/298/2008 ;
Scciety Ltd., D-24, Graen View Apartments, Sectar-9, . L.11015/26/20608- é
Rohini, Deihi 110085 S L&M . =,
209 | Southern Multi State Cooperative Credit Society ftd., | Kerala, Tamil Nadu and Cochin 27.2.200% MSCS/CR/299/2009 o
Sree Rengon Building, Chettoor Road, Cochin, Kerala Karnataka S L.11015/1/2008-
16 L&M
300 | Indian Fishermen And Fisharies Workers Cooperative | Andhra pradesh Tamil Thiruvanant MSCS/CR/300/2009
Society Ltd., Capital Towers Staline, naq:lu, Kerala, Goa, hapuram, L.11015/24/2007-
Thiruvananthapuram, Kerala 695001 Karnataka an Kerala L&M
'Lakshadweep
301 | Al India  Weaker Section People's(S.Tribe) Tamil Nadl, Kerala, Chennai, 20.4.200% MSCS/CR/301/2009
Cooperative thrift & Credit Society Itd.,51/25, Nehry | Karnataka, Andhra Tamil Nadu
Nagar, Villivakkam, Chennai 49, Tamil Nadu ... adesh and
Mew Address: Mo.B/286, Sivan Koil Sn]uth Ma =-I?uduc_herry L.11015/25/2008-
Street, Villivakkam,. Chennal-GDﬂm, Tam Nadu il L&M
302 | Dharampeth Mahila Multi State CooperanveSomety Maharashira , Nagpur, | 17.6.2009 MSCS/CR/302/2009 Amend 30-06-
Lid., Swami Arcade, West H}g ) Chhattisgarh and Maharashtra [ 11016/16/2008- 2010, 15-11-
Dharampeth, Nagpur, Ma_ Ssf Madhya Pradesh LR&M ggi‘; 31-05-
303 Uttar Pradesh, Lucknow July, 2009 MSCS/CR/303/2009
uttarakhand and ' L 11015/25/2{10?—
Madhya Pradash L&M




‘| “Principal..

- - pateof

" Registration No. .

; S_E@?n Name of the Cpopgrawe.anﬂ- its addr&ss R Area of_operatuon{ 1 place | Registration | Type | Remarks

304 | Shri Baliraja Cooperative Lid., Panaji Goa, Dempo- “Goa, Sindhudurg, | Panaji, Goa. | 16.7.2009 " -

Trade Centre;7th Floor, Near Passport Office; Patto, | Kolhapurand Sangh R
Panaji GoaNew Address : 2/283, Bhagirathi Nivas, Districts of Maharashtra.
Teli Ali, Kankavali, Tal-Kankavali, Sindhudurga - . T
_ | 416602 Meharashira ' : . :
7305 | Travel and Tourtist Cooperative Lid., M.B. Road, 24, | Delhi and U.P. | New Delhi SCSIER/305/2009
Saidulajab, Oppe. Anupam Apartments, New Delh : 11015/13/2008-
: : . : _ &M =

306 | The Cardamom Plagters Marketing Cooperative | Kerala and Tamil Nadu | Thikkady, ‘MSCS/CR/306/2039
Society Ltd,, Spice House, P.O. Thikkady, IdukKi Kerala 1.11018/4/2007-
district, Kerala, 685509 L&M

307 | Family Development Cooperative Thrift and Credit | Puducherry and Tamil Puduchert MSCS/CR/307/2009
Solciety Ltd., Puducherry. Nadu - 1.11015/7/2009-

=08 | Bres Munda WMin Stete Cooperative Ltd, E-39, | Bihar and Jharkhand | Ra MSCS/CR/308/2009
Sector-111, HEC Township,. Dhurla, Ranchi L.11015/19/2008-

| | | LaM |

309 | | Shri Sadguru Gajaraams Maharaj Fruits & Vegetable | Maharashtra a 13.8.2009 MSCS/CR/309/2009

~J| Processing Cooperative Society Ltd., Gate No.143, Tal. | karnataka 1.11015/17/2008-
| Beed, Distt. Beed : _ L&M _

310 ¢ | Shrilaxmivishoy - Agro  Products | Processing Mahila | Maharashtra and Kolhapur 24.8.2009 MSCS/CR/310/2008
Cooperative Society Ld., Latagaon, Tal. Ajara, Distt. : ' . L.11015/12/2008-

Kothapur _ - ) ) L&M _

311 | National Insurance Vimosewa Coopertive Lid., Chanda | Gujara Ahmedabad | 7.9.2009 MSCS/CR/311/2009
Niwas Opposite Karnavati Hospital, Near Town:Hal L.11015/28/2008-

Elisbridge, Ahmedabad ~ Ih . | L&M _

312 | Suraj Agre Cooperative Society Ltd., - i},Rajasthan , Harvana, Sriganga 128.8.2000 | MSCS/CR/312/2009 31-1-2017
A-1,Bank Colony, Chahal Chowk, Sri Ga ganag; Madhya Pradesh, nagar ' L.11015/27/2008- 22-5-2017
Rajasthan 335001 | Gujarat & Maharashtra . L&M _ '

313 | Or. Vijgyrao Bora Wake Multi Stat Maharashira, Gujarat | Phaltan, °10.9.2009 - MSCS/CR/313/2009
Society 1.td., Nanapatil Chowk, Bhaltan | and Karnataka Satara L.11015/21/2009

_ Distt. Satara, Maharashtr - : s o b e .

314 | Shri Sant Nagebabia Multi State Coo pérative Urban Mahareshtra, Gujarat | Distt. - 110.10.2009 . | MSCS/314/CR/2009 Amend on 22-
Credit Society Ltd., Banggliwala Helghts_Spodalane, | and Karnataka. S| Ahmednagar |0 L L11015/22/2009- - 2-2016
Kapaal Bazar, Tal. & m'stt_._:_;umed__”"'ar, Maharashira. | - R ' A ) M o '

315 | "~ [Rajasthan and Haryana 11792008 | MSCS/315/CR/2009 —



S No Name of the Cooperative and its address Area of om‘@ﬁon Pr;?:;zal Re:i’g::aﬁan Re::{?:ﬁf;;‘é' Type Remarks
Krishivikas Sahakari Samiti Ltd., Shop No. 15, Anaj Hanumangar . L.11015; {2009-

Mandi Road, Post OFﬁce Bhadara, Disit. h \
Hanumangarh, Raijasthan 3

216 | Yuvapragati Agro Processing Cooperative Society Ltd., | Maharashtra and Kolhapur 9.10,2009 . MSCSICRJBIBQDGB
\[;Iér;n‘ll(n&aagar Ichala Kcorangi, Taluka Hatkangle Kamataka 3 11015{14{20[18-

pur .
L&M

317 | Indian Healthcare and Hospitality Coopertive Ltd., 6th | Delhi and Harayana Delhi MSCS/CR/317/2008
Floor, NCUI Building, 3, Siri Institutionai Area, “fL11015/25/2009- (Amend 25-11-
Hauzkhas, New Delhi L&M 2014
A-1/245, Paschim Vihar, New Delhi 110063 st

318 | Amuch Surabhi Thrift and Credit Cooperative Society | Tamil Nadu and Salem, Tamil::| 29.10.2009 MSCS/CR/318/2009 Amend'on 12--
Ltd.,30, Saiyagara Street, Kamudhi, Ramanathapuram | Puducherry Nadu * L.11015/11/2005- 2-2016
Ditt., Tamil Nadu 623603 _ L&M

319 | Actess Micrefinance Multi-State Coaoperative Seciety | Maharashira and - 4729,10.2009 MSCS/CR/319/2009
ltd., 20, Deepanjali Apartment, College Road, Naslk | Gujarat e [ L.11015/6/2009-

320 | National Federation of Farmers' procurement , | Delhi, U.P, M.P;3 v rgan_], 3.11.2009 MSCS/CR/320/2009 Amend on
Processing and Retailing Cooperative of India | Bihar ‘New Delhi 1.11015/27/2009- | 13-01-2016
Ltd.(NACOF), 1565, Main Bazar, Paharganj, New Delhi L&M L
New Address: BIockA 25/174A, 15 Floor, Sujan Singh L~

 Building, Middie Circle, Cannaught PlaceNew Delhi g\
110001 _ , s

321 | Jyotipath Muitipurpo_se Cooperaﬁ.ve_ Society Ltd,, | U.P,; U’dzrakhand Moradabad 23.11.2009 MSCS/CR/321/2009 '
Rampura Dauraha, Kashipur Road, Post Bhensia, :_Haryanad and 1.11015/9/2009-

Moradabad Distt., U.P. : '.E'Ra;pasthan L&M

322 | Proutist Multi State Cooperative Society Ltd.,90/212 UP,, Maharashtre, Ghaziabad 2.12.2009 MSCS/CR/322/2009
Sector-ilI, Rajendra Nagar, Szhibababad, Ghazlaba' | M.P.;-Bihar, Himachal - L.11015/17/2007-

U.P. ._Pré'desh and L&M —
- Uttarakhand N

323 | Shri Bhairvnath Multi State Cooperative Maharashtra, Karnataka | District 8.12.2009 MSCS/CR/323/2009
Ltd., 48, Laxmi Nagar, Decca and Gujarat Satara [.11015/30/2009-

Maharashtra . L_&M

324 | Uttar Pradesh Bank Employ Uttar Pradesh and | Lucknow 17.12.2009 MSCS/CR/324/2009

Society 1id., Comrade RiP. Singh i;om. u.C. Ba]pal Uttarakhand ) - _
Bhawan, 32;19 Ka, Avadh ade Centre Valmlla Marg, L.11015/33/2009-
Lalbagh, Lucknow - . L&M ’ :

325 - Revenue Districts of | 8.1.2010 MSCS/CR/325/2010
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S No Name of the Cmperahve and ats addrem 1+ Area of operation “place. - | ‘Registration Type -Rg_marks
kranh Ivoti Sahakari -Doodh Utpadak & Praknlngs : _ S Jomkhad N
Sodlety Lid., Jawa!a, Ahwnednagar R .| Ahmednagar
326 | National Industries Development Cooperative | AP., U.P,, Uttarkhand Sitapur, U.P. t New
Federation Lid., AP Tursawan, Khairabad, Sitapur, | Madhya Pradesh, 3 | Registration
U.P. 261001 _ _ Chhattisgarh and Bihar | ?“;g‘l‘g on 30~
327 | The unorganized Employees' Cooperative Seciety Ltd:, Tami! Nadu, Karnataka Salem, Tamll;_:_ GMSCS/CR/327/2010
3%/C, 3,4th Cross, Shivaya Nagar, Salem, T. N. and Puducherty L.11015/6/2007-
L&M
328 | Jyoti Cradit & Savings Swablambi Sahakari Samiti Ltd., | Deihi, Bihar, Uttar MSCS/CR/328/2010
2, Main Dharmveer Market, Mathura Road, new Delhl Pradesh Haryana, 1..11015/39/2009-
i Maharashtra,Madhya L&M
e Pradesh, West Bengal _
- and Uttarakhand :
329 "‘-\ :Dryammdha Multi State Cooperative Credit Society Maharashira an 3/2/2010 | MSCS/CR/329/2010 B
| 1td., Radha Cloth Centre, Miralal Chowk, Beed, | Madhya Prades L.11015/26/2009-
. Maharash?:ra - _ L&M
330 | Bhairanath Multi State Cooperative Credit Society Ltd Maharashtra, Gujar: Ahmednagar | 3.2.2010 MSCS/CR/330/2010 '
"I Ahmedbagar, Mahiarashtra | and Kamagaka L. 11015/40/2009- : :
331 | Jyotl Kranti Cooperative Credit Society Ltd., Jawala, 1 Jawala, 17.2.2010 MSCS/CR/331/2010
Tal, Jamkhed, Distt. Ahmednagar Ahmednagar L.11015/17/2009-
RE L&M ’ I:
332 Caxrri Agriculture Cooperative Sodiety Lid., %B-3, [Rajasthani’and Haryana, | Rajasthan 26.2.2010 MSCS/CR/332/2010
Samata Nagar, Sriganganagar Road, Blkan - L.11015/28/2008-
Rajasthan _ ; 1 . &M _ :
333 | Sahara Credit Cocperatwe Society Ltd. India | A.P., Assam, Bihar, Lucknow - | 5.3.2010 -MSCS/CR/333/2010
| Bhawan, 1, Kapporthala Complex, Aligan ow:| Chandigarh, T.N., |- i _
226024 Uttar Pradesh Chhatisgarh, Delhi,.
Goa, Gujarat, haryana, o : o ' :
_ i Himachal pradesh, SR Lo L 11015{38!2009- '
| Jharkhand, kai‘nataka B L&M - :
© | M.P,, Maharashtfa,. ST S
Odlsha, Punjab
RaJasthan Tnpura,

S  Uttar Prad&eh




Date of

: - & - p I - Principal Registration No. :
S No Name of the Cooperative and its address Ag‘ea of operation place Registration and file No. Type Remarks
- Uttarakhand & West
. Bengal _ _
334 | Trumata Fertilizers, Seeds & Agri Equipments MSC | Sangli and Kolhapur Sangli { 5.3.2010 MSCSICER/334/2010 New
Society Ltd., Kananwadi, A/P Kawalapur Taluka Miraj, | District in Maharashira _ Registration
| Distt. Sal'lgh and Belgaum and T N
Bijapur Districts in __t-&iwlf’;?ef!/ 23{2009
| Karnataka :
335 | Janseva Cooperative Credit Society Ltd., AICMEN Maharashtra, Mumbai :MSCS/CR/335/2010 New _
Vazir Building, 1st Floer, 179, L.R. Road, Mumbai karnataka, Madhya ' . Registration -
Pradesh, Chhattisgarh,
Odisha, Andhra L.11015/19/200%-
Pradesh, Tamil nadu, L&M
Rajasthan, Delhi, uttar
Pradesh, Bihar and
_ West Bengal.
336 | Mahesh Multi State Cooperative Credit Society | Rajasthan and 1532010 MSCS/CR/336/2010
4d. 13/2,  Sukhsagar .nagar, Katraj, Pune, [ Maharashtra - L.11015/43/2009- {
maharashtra - i &M b
337 | Shri Kheteshwar Urban Credit Cooperative Society | Rajasthan and <.~ | Sirohi 15.3.2010 MSCS/CR/337/2010 =
Ltd.,Shahii Ki Badi, Strohi, Rajasthan Banaskantha District of L.11016/8/2009- ;
: Gu_]arat o _ L&M
338 | The Central Financial Credit and Investment I(erala and Kamataka Pala, 22.3.20110 MSCS/CRJ338/2010
Cooperative (India) Itd.,Building No,444/8, Ward o Kottayam :
No:XVIL, Maryars Complex, Kurisupally Uunchon, ' Distt. L.11015/12/2009-
Kotayam District, Kerala Do L&M
339 | BH.EE:. Thrift and Credit Cooperative Seclety --:Madhya Pradesh and Bhopa! 22.3,2010 MSCS/CR/339/2010
itd., Bachat Bhawan, Sector-A, Piplani, Bhopal, Madh?a___ DeJh; : L.11016/5/2009-
Pradesh _ : L&M
340 | The Crescent Multl State Cooperative S 7, Delht and Faryana Dwarka, New | 26.3.2010 | MSCS/CR/340/2010
Gokul Garden, WZ 306-T, Data Ram ' - Pelhi L11015/2/2010-
Dwarka (Palam), 110045 New Delhi L&M
341 HUDCO Employees MuItl~Sthe Co_a 2 Delhj and Uttar Pradesh | Lodhi Road, 26.3.2010 | MSCS/CR/341/2010
Housing Sodiety Ltd., HUBCO Bhawa' New Delhi L.11015/20/2009-
- Centre, Lodhi Road, New ethi . . 1 L&M
342 | The Vasundhara Multi-Plrpose 2 So Delhi, Haryana, Uttar Dethi, 30.3.2010 MSCS/CR/342/2010
Ltd.,C-33/310, Agarwal Modem“’“‘"‘Baza'r, Lawrence | Pradesh and Bihar: Lawrence L. 11015/3;’2010~
Road, Delhi 110035 ' ’ Road L&M




Date of .

*Registration No,

e i A e address. oo | Principal sl _ : ‘ e
S No | Name of the coeperatwe_ anﬂ__:ts.a;ldra_ﬁ_s __ Area.pf operation | place: | Registration | - @ nd fileNo. Type
343 | National  Tourism “Development_ Cooperative Ltd. . -_Deih[,'_UiP., and - pethi T12.4.2010 - | MSCS/ERY343/2010
. NTDC House', 95-5hamihier Dayal Bagh, Okhla, New | Maharashtra 2 ' L.1 @%ysf?ps noo-
Dethi o o _ o S e ol
344 | Jan shakti Multi-State Cooperative Society Lid., Post “Ahmednagar, Solhapur, | Scthapur, - 13.4,2010°
Warwade, Taluka Madha, District Solhapur, 413211 | Pune, Osmanabad ~ Maharashtra
Maharashira : (Maharashtra) and ' y
- i ' Bijapur (Karnataka) L )
345 | Senapati Bapat Multi State Cooperative Credit Society | Maharashtra, Goa and | Parner, MSCS/CR/345/2010
Ltd. Parner, Taluka Pamer, District Ahmednagar, Gujarat Ahmednagar:: L.11016/1/2010-
Maharashira : _ ’ Distt. - LRM
346 | Dhanlaxmi Mult State Cooperative Cradit Seciety Ltd., Maharashtra, Uttar Mumbai MSCS/CR/346/2010
A-11, Narendrs Apartment, Gajdhar Bandh Road, | Pradesh, Rajasthan, : L.11015/%/2010-
Khar(W), Mumbai _ Haryana and Gujarat LM
347, National Pharmaceutical Cooperative Ltd., "6, Tilak | Delhi, Rajasthan, MSCS/CR/347/2010 Updated on 3-
~Js| Marg, New Defhi 110001 Gujarat, Tamil Na L.11015/37/2009- | 2-2015
oy : _ _ - Uttar Pradesh 1 _
348y | Sai Rail Fousing Muiti State Cooperative Society | Uttar Pradesh@ Binagi""ﬂagar, MS5CS/CR/348/2010
| Ltd.,28-2, Bihari Nagar, Bihari Gate, Navyud Market, Ghaziabad L.11015/34/2009-
Ghaziabad, Uttar Pradesh o T. - L&M _ _
349 | Nerthern Railway Primiary Cooperative Bank Lid., 19- | Uttar pradesh and ' Luseknow 26.5.2010 MSCS/CR/349/2010
A, Vidhan Sabha Marg, Lucknow, U.P. Uttarakhand; L.11016/14/2002- .
' ' L&M ’
350 | LV. Cooperative Damy Ltd., No.947, Post-Patas, | Bia Pune 31.5.2010 “MSCS/CR/350/2010
Taluka, Darind, District Pune, Maharashtra i 1.11015/2/2009-
_ ' _ L&M
351 | Sanjivani Credit Cooperative Society Ltd., Rai Colony,| Rajasthan and Gujarat | Barmer, 31.5.2010 MSCS/CR/351/2010 Amend on
Road, Barmer 344001, Rajasthan : : _ Rajasthan L.11015/11/2010- 27-5-2015
352 | Hriday Credit & Cooperative Socie "l Rajasthan, Gujarat, - Udaipur 31.5.2010 MSCS/CR/352/2010
Vinayak, B-Complex, Durga Nursint ‘| Maharashtra and ' L.11015/6/2010-
_ 313001, Rajasthan - _ Madhya pradesh . = o - Tam o
353 | The Central Consumers’ Multi-Stately perative | Punjab and Himachal Pathankot, --! 1.6.2010 MSCS/CR{353/2010 - | -
Society Ltd., College Road, Dhaki Chowk, pathankot, i Pradesh™™ .~ " Punjab . .l . [.11015/4/2010-




. . . N Principal Date of - Registration No, .
€ No | Name of the Cooperative and its address Area of opgratuun place Registration an d ﬁle No. Type Remafks

354 | Swaraj Murh State Cooperatlve Credit Society Ltd., | Maharashtra, Uttar Maharashtra | 16.6.2010 ; Amend on
Shop No.4, Dhanlaxmi CHS Ltd, Ghatkopar, Andhen Pradesh and Madhya ' |_,1m15/1 2010,, 8-2-2015
Link Road, Sakinaka, Mumbai 422072 Maharashtra Pradesh E
New Address : 1% Floor, Suyojit Commercial
‘Complex, Near Samanta Bicod Bank, Mumbai Naka,

.| Agra Mumbai Read, Nashik 422001 Maharashtra

355 | Mahananda Multi State Urban Cooperative Credit | Maharashtra and Beed, “MSCS/CR/355/2010 Amend on
Society Lid, Fertilizer Line, Market Yard, Majalgaon | Gujarat Maharashtra 111015/15/2010- 04-03-2016
431131, Maharashtra L&M

356 | Shri Chhatrapati Shahu Krushi Sahakari Kharedi Vike Kofhapur, Maharashtra | Kagal, N MSCS/CR/356/2010
Society Lid., Taluk Kagel, District Kolhapur, | and Belgaum, Kalhapur ' L.11016/3/2010-
Maharashtra ' ) Karnataka ' L&M

357 | SDB Employees Cooperative Thrift and Credit Scciety | Tamil Nadu and Chennai 6.7.2010 MSCS/CR/357/2010
Ltd., No.4, 7th Avenue, Harington Road, Chetpet, | Puducherryq 1.11015/7/2010-
Chennal L8

358 | The Madras Cements Employees Cooperative Thrift | Tamil Nadu and 6.7.2010 MSCS/CR/358/2010 Amend on
and Credit Scciety Ltd., Ofo Madras Cements itd., | Karnataka .. 21-12-15
Ramsaamy Raja nagar, Virudhunagar, Tamil Nadu L.11016/13/08-L&M .
626204 Virudhunagar L
New Name : Ramco Cements Employess Cooperative ' ~R
Thrifts and Credit Society Lid (o

359 | Ambpali Handloom and Handicraft Multi - State Bihar and Dethj Patna- 12.7.2010 - MSCS/CR/359/2010 b
Cooperative Society Ltd,, Af10, Gandhi Nagar, North ;- ' L.11016/3/2000-
Srikrishnapuri, Pana 800001 Bihar L&M

360 | Mahesh Nagari Multi State Cooperative Credit Society +‘Maharashtra and Pune MSCS/CR/360/2016
Ltd., No.17/2, Sukhsagar Nagar, Katrgj, Pune  ° Rajasthan L.11016/5/2010-

_ L&M .

361 | Food Corporation of India Employees Cboperatrve;._i. Assam, Meghalaya and | Guwahati MSCS/CR/361/2010
Credit Society (NEZ) Ltd.,FCI Zonal office, NE:Zone, | Tripura L.11015/17/2010~
G.L. Publications Buuldlng, G.S. . 1L8&M
Guwahati, 781007 Assam

362 | Maharaja Multi State Cog ' Maharashtra and Phaltzn, MSCS/CR/362/2010

| Jjai', Lexminagar, Tald Phaltan' Drstt. Satara, | Karnataka Distt. Satara L.11015f19/2010—

maharashtra

[$




Prmcupal .
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-Slddhapudur Colmbatore-541044"'

SHNo Name of the Couperatwe and’ its address *f-“_ Area of operation place lﬁe‘gi'straﬁ on' | -andfijleNo. Type Remarks
363 | Mahesh Cooperative Fertilizer Supphers Society L., | Maharashtra'B_eed (11 | Anad Niwas, " MSCS}!_@_B,ITB%EJZMO : New
Tal. Ashti; Distt. Beed, Maharashtra - { talukas: Beed, Ashti,” | Tal. Ashti; _ : -' | Registration
'| patoda, Shirur, Gevrai, | Distt. Beed
| Dharur, Kez, .
| Mazalgaon, Ambegogai,
Parati and Wadawni),
Ahmednagar (14
Talukas: Ahmednagar,
Kopergaon, rahata,
Akole, Sangamner,
Shriramipur, Nevara,
Rialuri, Shevgaon,
Pathardi, Parner,
Shrigonda, Jamkhed
. and Karjat) , Solapur
L (11 talukas : South
w Solapur, North Solapu : I
N Karmala, Barok L.11015/14/2010-
1 1 Mhadha, Mohat;: 1
' Maishiras, Pandhar
Songold;:Mangalwedha.
and Akkolkot) and ;
364 | Kanhur Pathar Multi- State Cooperatwe Credit Society Parner, 9.5,2010 ‘| MSCSfCR/364/2010
Maryadi, Kanhur Pathar, Taluk Pamer,:;Distt ! Ahmednagar L11016/7/2010-
Ahmednagar ' _ ' _ LM
365 | Shivalik Mercantile Cooperative | Uttar Pradesh, and 13/1207, 14.9.2010 MSCS/CR/365/2010 | BANK | Amend on
13/1207/Ansari Road, Saharanpur Municipal limits of . | Ansari Road, | L.11016/10/2010- 31-12-2015
247001 Dhar, District, Dhar, Saharanpur, L&M . '
_ ; M.P. JURc : - S _
366 H;Sdustan Ml :;ate | Tamil Nadu and Kerala | Coimbatore | 8102018 ° . MSCS/CR/366/2010 23-12-2015
| 16/14/, N¥N N B - 15
-Coimbatore,. Tamil: Nadu “is : _-t;hlqmsﬁﬁl 2010
Old ;. No.61, .New ~No.55, “Ambika . - PR



) . A . - Principal - Date of Registration No.
S No | Name of the Cooperative and its address | Arza of operation place Registration and file No. Type Remarks
367 | Indian Commercial Agricultrue Cooperative Ltd.,B-4, | Uttar Pradesh, Madhya | Lucknow 8.10.2010 MSCS/ERI367/2010
| Nehru Vihar, Kalyanpur Lucknow,U.P. Pradesh and L. 11015/2?{2010—
Chhatlisgarh :
368 | Navieevan Credit Cooperative Society Lid., High | Rajasthan and Gujarat | Barmer, {18,10.2010 Amend on
Scheol Road, Barmer, Rajasthan 344001 Rajasthan ' 01-02-2018,
_ = L&M 23-2-2018
369 | Yogeshwar Cooperative Dairy Ltd., 1023, G.5. Near | Sangli and Satara ‘MSCS/CR/369/2010
Buldozer Workshop, Opp. Krlshna Hospital, Karad, ; (Maharashtra} and +1.11015/31/2010-
Taluk Karada, Distt, Satara, Maharashira Chikkodi and Athani L&M
' .| Belgaum ) Karmnataka
370 | The [Evergreen Management  Services(India) | Tamil Nadu and 'MSCS/CR/370/2010
Employees' Cooperative Society Ltd., No. 59-A, Ravi Puducherry l..11015/12/2010-
. | Celony, St. Thomas Mount, Chennai, T.N. L&M 4
37L | Malaika Mult State Cooperative Credit Seciety Lid., | Maharashtra, Goa and MSCS/CR/371/2010 o
Malaika Estate, Raje Shivaji Nagar, Szkivihar road, | Karnatake L.11015/30/2010- ﬁ\
Pawai, Mumbai 400042 Maharashtra e L&M b
372 | Vinayak Credit Cooperative Society Lid., Delwara, | Rajasthan and Gljarat | 8.11.2010 | MSCS/CR/372/2010 Amend on 8-
{ Mount Abu, Sirohi, Rajasthan 307501 ' EEM L.11015/34/2010- 12-2916
0 L&M
373 | State Bank of Hyderabad Employees' Cooperative | A.P. Telapgana, . Nov 20110 MSCS/CR/373/2010 Amend-on 3-
| Credit Society Ltd., State Bank of Hyderabad Head | Maharashtra, L.11016/6/2009- . i1-2017
Qffice Building, Gunfoundry, Hyderabad 500177 TL karnataka, Tamil Nadu, L&M
_ Delhi‘ and: West Bengal . -
374 | Shree Dhokeshwar Multi State Urban Cooperafive -;_Maharafshtra and District Nov 20110 MSCS/CR/374/2010 | Amend on 15-
Credit Society Lid., i IAhm'ednagar, 09-2Q186
New Address: Gate No 350, Khaire Park, Statlon - Taluk Parner L.11015/35/2010-
Road, Lalasgaun, Tal Nafed, WNasik, 422305, L&M
. Maharashtra _
375 | Samruddhi Multi State Cooperative Credit OCIety “Béed, Osmanabad, Osmanabad | 22.11.2010 MSCS/CR/375/2010
Ltd.,26/1031, Shri Sant Dnyaneshwar nagar, Y A Latur, nanded, Jalna,
Road, Osmanabad,413501 maharash Parbhani, Hingoli,
1 Aurangabad, Solapur,
Ahmecnagar, Nask, rrTa -
Pune and Mumbai !I:;Pf}lmS/SG/ZUlO

districts of Maharashtra
and Bidar, Gulbarga
and Bijapur Distt. in

karnatal_ca



- pateof j

Registration No.

Society Maryadt, Bangalow NG5, Rajya Karamchall

‘Gujarat-.. | -

S No N;me of the Goopgrati\{e_and-'its address-'._ Areaof -qperatién'- Pr:,?:;?{ 'Registration |~ and fileNa. - Type ‘f"-‘maﬂ‘s
376 | vardayini Multi State Cooperative Credit Scciety [td., | Solapur, Pune, Mumbai, | Sofapur 22112010 | MSCS/E@R/376/2010
Bhogaonkar Building, Bhandule Chowk, Pandharpur, Nask, Sangli, Satara, = | - : ST -
| Distt.Solapur, 413304 Maharashtra )  Kelhapur, Ahmednagar, G
beed, Aurangabad, A
- Osmanabad, Latur, - 50 [2010-
-nanded, Jalna, : o
Parbhani; and Hingoli '
Distt. of Maharashtra. -
and Bijapur, Gulbarga
‘and Belgaum Districts
' in Karnataka : _
- 377 | Triumph Muiti State Cooperative Credit Society txd., Maharashtra'and MSCS{CR/377/2010 Amend o
£-601, Mega Centre, Magarpatta, Hadapsar, Pune, Gujarat \11015/37/2010- 19-10-2016
1 Maharashira T - L&M
Mew Address: Shop No 12, Lanke Camplex, Afp '
Nighoj, Parner, Ahmednagar414306, Maharashtra .
378 | Agriculfural Produces & Spices Marketing Multi State | kerala and Tami 26.11.2010 | MSCS/CR/378/2010
% .| Cooperative  Society itd, Plot No.1l, 7/508-A; | L.11015/18/2009- :
~J| Mavelipuram. Housing Colony, Kakkanadu, Cochin, L&M
el Kerala . . . . _
379 | Kamuna Credit Cooperative Society Ltd., Uttar Pradesh, Lucknow 28.12,2010 MSCS/CR/379/2010 Amend on
' 1B3, Aarchi €omplex, SectorH,  Aligan, Maharashira, L 11015/45/2010- 17-2-2015,
Lucknow, 226024 Uttar Pradesh L&M 1-10-2015
380 | Solapur Zitha Ahilyadevi Khadi And Gramodyod | Solapur 28.12,2010 MSCS/CR/380/2010 Conversion
Ghongadi Utpadak Sanakar Sanstha Lid., Sadanand:|: L.11016/16/2010-
Niwas, Behirid Taluka Polia Station, Pandharpur, Distt. L&M
Solapur ' N
381 | Nano Agro Scierce Cooperative Sodiety t |"Gljarat, Maharashtra Rajkot, - 13.1.2011 MSCS5/CR/381/2011
No.G-1384, Lodnhika GIDC, Metoda, Talu i+ and Madhya Pradesh Gujarat _ . L.11015/18/2010-
Distt. Rajkat, 360021 Gujarat - | ! COJL8M
382 | Machindranath Multi State Co Maharashtra and Tal.Asht, | 13.1.2011 MSCS/CR/382/2011 |
| Lig., Chatrapati Sankut, Karnataka | Distt. Beed | : - L.11015/53/2010- . |
‘Nagar-Beed - Road, - Ash N L L&M T
- | Maharaghtra . . | N : ; b N .
383 | Mahanidhi - Multi - State "Uibian - Cpoperative . Credit | Maharashtra'and Ahmednagar | 13.1.2011 . | MSCS/CR/383/2011 - |

| LaM
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Vasahat, Behind BSNL Office, Samata Nagar, Savedj,

Distt. Ahmednagar _ )

384 | The Shree J.P, Multi State Credit Cogperative Society | NCT of Delhi and Rohini, Delhi | 13.1.2011 MSCS/CR/384/2011
Ltd., B-3/64, First Floor, Sector-5, Rohini, Delhi Haryana Lty 15/8}2010-

110085

385 | Dev Bhawan Multi State Cooperative Group Housing | Delhi, U.P., Haryana Vikaspuri, :.»MSCS[CR/BBS;ZGII
Soctety Ltd., 85-C, 3rd Floor, Fg-1, Vikashpuri, New Delhi "111015/33/2010-

DelhiNew Address: Flat no 13, Ground Floor, Room LM
No. 1, DG-111, Vikashpuri, New Delhi 110018 o

386 | Shri Sai Multi State Cooperative Agricultural Society | Maharashtra and Ahmednagar |* MSCS/CR/386/2011
Ltd., Bangdiwala- Hights, Sarda Lane, Kapad Market, Gujarat L.11015/54/2010-

Ahmednagar 414001 Maharashtra L&M -

Rew Address: Chede Building ,Near State Bank of

India; College Road, Parner, Ahmednagar 414302, _

Maharashtra : ' . ;

387 | National Federation fo tourism and Transport | Delhi, U.P. and Gujaret .. 201.1.2p011 MSCS/CR/387/2011 ::}
Cooperative of India Ltd., 104, Adchini, Near NCERT L.11015/44/2000- Soet
Complex, Aurbinde Marg, "New Delhi 110017 i L&M K

388 | Sharad Multi State Cooperative Credit Society Lid., | Maharashtra and 1" | Satara, MSCS/CR/388/2011
Wadhar Station, Near Vagdev Hgh Scool, Taluka- Kamataka - | Maharashtra L.11015/52/2011-

Koregaon, Distt, Satara, Maharashtra o LaM

388 | Khusi Credit Cooperative Society Ltd., Piot No.17, Rajasthan and Madhya | Jodhpur, 31.1.2011 MSCS/CR/389/2011 Updated on 3-
QOpposite, 0.S. Motars, Near Bombay Motors Circle, Pradesh B Rajasthan L.11015 /23/2010_ { 22015
Upper Chopasni Road, -Jodhpur__, Rajasthan 342001 L Do LE&M

330 | Sundram Credit Cooperative Soclety Lid., 18, PWD: jast:ﬁanrﬁa’nd Gujarat | Sirohi, 31.1.2011 MSCS/CR/350/2011 Amen. 07-
Colony, Opposite BSNL Office, Sirohi, Ra]asthan :;. Rajasthan .. 11015/1/2011~ 11-2014

391 | Madhav Credi Cooperative Society Ltd., 10th FIoor *Haryana and Rajasthan | Gurgaon, 4,2.2011 MSCS/CR/391/2011 Updated on 3-

j Tower 9, Block-8, DLF Ciber City, Phase~III"' , Haryana L.11015/4/2011 2:2015
Haryana 122002 '

392 | Shri Someshwar Multi-Stat “Maharashtra and Ahmednagar | 8.2.2011 MSCS/CR/392/2011
Sodiety Ltd,, Mathur Gujarat L.11015/5/2011
Nagaput, Distt, Ahmedn

393 | Vishweshwar Sahakari Bank Ltd.;; 471-472, Shri | Maharashtra and { Pune, 8.2.2011 MSCS/CR/393/2011 . Amend on
Chhatrapati  Shivaji et ,  Gultekdi, | Karnataka Maharashira 1..11016/11/2010- BANK 10-10-2016
Yeshwantgad marg, Pune,’ Maharashtra 411037 L&M ’ '




1 Privicipat
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394 | Waidha Urban & Rural Cooperative Credit Soclety Ltd .Maha'rashtra and. Wardha, - 18.2.2011 MSCS}@." 394}2011 _
Sahakar Mandir, 2" Floor, Werd No.I, At-Post Chhattishgarh Maharashtra | - - - 2
Borgaon(Meghe}, Wardha, 442001 Maharashtra - B L
395 | Indian Diversified & Sustainable Agncultrue Uttar Pradesh, Delhi, Varanasi, 28.2.2011
Cooperative ltd.,, S-52/82, Sahakari Bhawan, | Gujarat, Madhya - U.P. B
Contonment, Varanasi, Uttar Pradesh Pradesh and -
- | Chhattisgarh ) _
366 | Dr. Babasaheb Ambetkar Magaswangee AgroProducts | Maharashtra and Nagpur -MSCS/CR/396/2011
Processing Cooperative Sanstha Lid., Khaparkheda Madhya Pradesh | 1.11015/20/2010-
Talu. Savaner,Nagpur, Maharashirs ) L&M ' _
397 | Mangaldeep Multi State Urban Cooperative Credit | Maharashtra & | MSCS/CR/397/2011 Amend on é- :
Society Ltd., Nirmal Nagar, Pipefine Road, Savedi, Tal | Kamnataka L.11015/11/2011-  01-2016 L
8. Digtrict Ahmednagar ‘141003, Maharashira L&M
Mew Address: Sai Enclave’ Lekhanagar Road, Near
Ekvira Chowlk Pipeline Road, Savedi , Ahmednagar i
414803 Maharashtra : - '
398 | Aditya Anagha Multi State Credit Cooperativwe Society | Maharashtra, Madhi 10.3.2011 MSCS/CR/398/2011 Amend en
Ltd,, 425, Azamshaha Layout, Nagpur, Maharashtm Pradesh and Raipur 1 1.11015/32/2008- 14-01-2016,
440009 Dist. of Chhattishigarh LM ' 27-2-2017
- 399 | ONGC Emplayees Cooperahve Housmg Society Ltd., { Tamil Nadu and Chenngi 15.3.2011 MSCS/CR/395/2011
= No.1, Gandhi Trusiz Road, CMDA Buuldlng, 10th Flam‘, L.11015/12/2011-
@@ West Wing, Egmore, Chennai L&M '
— | Hew Address: Ne. 37 Vellalar Street, Powetr House, o
Yy | Kodambakkam, Chennai (Tamil Nadu') is Oid No. 108,
T | New Mo.45, I-Block, Nalvaravu Street,MMDACalnny,.
_ Arurabakkam, Chennai-600106, Tamil Nadu.
400 | Subhashana Kul Sahkari Dudh Utpadak & Pratriyd.Solapuri&Pune Pune, 18.3.2011 MSCS/CR/400/2011
Sangh itd., Gat No.106%, A/P Galandwadi, st[wts of Maharashtra | Maharashtra . —
| Damud, Distt. Pune, Maharashira ‘Bulbarga, Bidar ' L.11015/42/2010-
“districts of Karnataka LaMm - _
401 | Karmayogi S.R. Parlcharak M.S,. Cooperative Credlt;_ Salapur, Pune, Mumbai, | Solapur, 22.3.2011 MSCS/CR/401/2011
Society Lid., 1st Floor, Tilak Srnarak_Mandlr nopping | Nasik, Sangli, Satara, Maharashtta | ' : '
Centre, Pandharpur, Distt. Solapur; | Kolhapur, Ahmednagar; | - o
Aurangabad, beed; - ' -
| Ratnagiri, Osmanabad L.11015/18/2013-
o latur, Thane, .. S | L&M - '
. | Sindhudurga and -
-+ | Raigad districts in”
-, [ Maharashtraand -

.| Bijapur, Gilbarga & " |
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Belgaum Districts in
Karnataka

402 | Vaishnavi Multi State Urban Cooperative Credit Society | Maharashtra and Ahmednagar | 28.3.2011 Amend on
ktﬁéeyﬁgggfap?r, Shivaji Magar, Tal. Nagar, Distt | Gujarat L.11015}19[2011- 10-21-14
Sai Sanskar Complex, II-Floor, Belhe Shirur Road, 1AM

_ Gat no 237/1, BetheTaluka Jaunur, Pune 412410 _

403 | Purna Agro Women's Mulii State Cooperative Society’ | Uttar Pradesh, Satara, 1 MSCS/CR/403/2011

| Ltd., 279, Yadegapal peth, F-5, Samarth Darshan App. | Maharashtra, Manipur, Maharashira . 1.11015/21/2010-
Rajwada, Satara, 415002, Maharashira Himachal Pradesh and L&
- | Haryana

404 | Shrd Mangainanth Multi State Cooperative Credit | Maharashtra and Beed, -  MSCS/CR/404/2011
Society 1td., Nawa Mondha, Majalgaor, Distt. Beed, | Karnataka Maharashtra L.11015/38/2010-

431131 Maharashtra - L&M

405 | Indian Arogya Health and Hospitality Tourism | Dethi, Haryana, Uttar_ K&shavpu s 1:6.4.2011 MSCS/CR/405/2011 i
Cooperative.Ltd., 310, Agarwal Modern Bazar, Keshav | Pradesh and Blhar Delhl . L.11015/29/2010- ~
Puram, Dethi L&M £t

406 | The National Engineering Multi-Purpese Cooperative | Tamil Nadu and'--_:;-;l_ """"‘Ci'fé'rihai, T.N. | 6.4.2011 MSCS/CR/406/2011 Y
Sociaty Ltd. 4/163, Sivagami Amman Street, M.A. | Karnataka L.11015/21/2011-
nagar, Redhilis, Chennai, Tamil Nadu L&M

407 | Rubi Credit Conperative Society Lid., 'Shakun'| Rajasthan, Gujarat, Ajmer 15.4.2011 MSCS/CR/407/2011 Amend 25-2-
Narsingpura, Foysagar Road, Ajmer 305001 Rajasthan | Madhya:Pradesh, [.11015/23/2011- 2015

maharashtra Punjab L&M -

408 | Indian Advocates Multi State Multi pun ‘Maharashtra and Goa | Mavi Mumbai | 26.4.2011 MSCS/CR/408/2011
Cooperative Society Ltd., Flat No.2, . ' . L.11015/24/2011-

Housing Society ftd., Plot No.131, Sect L&M
Mumbai _

409 | Shrl Sant Dryaneshwar Mult Maharashtra and Uttar | Tal. Phattan, | 26.4.2011 1 MSCS/CR/408/2011 Amend en
Society Ltd.,” A/P Nimblak: Pradesh Distt. Satara '1.11015/25/2011- 17-2-2015
Maharashtra L&

410 | Shri Mahalaxmi Multi Sta 2 Coop. Credlt Society Ltd., | Mgharashtra and Pune 28.4.2011 MSCS/CR/410/2011 ‘| Amend on
161/B, Parshwanath Gardén, A Winhgs, Flat No 603, Gujarat - L.11015/26/2011- 11-08-2015
&t Floor, Achas Ltd, Bhaﬁddj‘rf‘ﬂatunga, Mumbai L&M

1 4000815, Mahar_ashtra :



I

P . - . Principal Date of Registration No. .

S No Name of the Cooperative and its address Area of _operatlon. place | Registration and file No. Type Remarks

421 | Shri Mauli Multi Stato Credit Coop. Society Lid., | Maharashtra and Delhi Beed, 15.6.2011 MSCS/' 421;‘2011
Jaiswal Complex, Station Road, parli-Vaijnath, Dlstt Maharashtra
Beed, Maharashtra . | _ _ -

422 | Gujarat Spices and Oilseeds Growers Coop. Union | Guiarat and Rajgsthan | Ahmedabad | 24.6.2011 .3 _MICRM:!Z-[EOII Conversion
Ltd., 4th Floor, Beritage, Opposite Grand Bhagwati . L.11016714/2000-

Hotei S.G. Road, Ahmedabad _ ] :

423 | Manav Kalyan Credit Gocp. Society btd., 202, Avadh | Delhi and Bifar Delhi 20.6.2011 New
Complex, D-5, Laxmi Nagar, Delhi | ' Registration
B-135, InderEnclave-Il, Nsar DurgaMandir, '

| Kirari Suleman Nagar, Defhi-110086 : _ o

424 | The Adivashi Krishak Multl State Coop, Society Ltd., | Bihar, U.P., Jharkhand | Ranchi 1, 24:8:2011 MSCS/CR/424/2011

Village Lalitgram, P.O. Ratu, Ranchi, Jharkhand & West Bengal  L.11015/44/2010- -
&M

425 | Loknete Baburao Patil Sahakari Sakhar Karkhana Ltd., | Solapur distt. in Taluk ¢hol, 29,7.2011 MSCS/CR/425/2011 | Conversion

Laxminagar, Anagar, Taluka Moho!, Distt. Selapur Maharashtra and ;. 016715 o by
Buapur and Gulbarga t&'&ol&fﬁ/ 2010 *%‘
dist, in Kamataka 7| . . : A

426 | Goreshwar Gramin Multi State Coop, Credit Society | Jalgaon, Aurangabad "Ta‘lf-'Parner, 4.8.2011 MSCS/CR/426/2011 | Credit I New %
Ltd., Goregaon, Tal. Parner, Distt. Ahmednagar | Pune and Ahmednagar | Distt. _ L.11015/17/2011- Registration
414103 Maharashtra : distt. in‘maharashtra -, | Ahmednagar. L&M

and Sheerdhava, Dhar
and Indore distt, of
Madhya pradesh”

427 | The Urban Copp. Bank Lid., Jaipur, 'Panjatak’, New ..Ra]asthan and Palanpur | Jaipur 4.8.2011 MSCS/CR/427/2011 BANK E?Qverdgiﬁn
Colony, Jaipur, Rajasthan 302001 1.2 TITo) - end on
New Name: Fingrowth Cooperative Bank LEd. _ &Kanodar Village in tgémsm/zon 28-2-2013

Banaskantha distt. Of
428 | Shree Gurudatta Mult; State Coop. Credit SOCIEty Ltd., Pune Aurangabad Tal. Parmner, | 9.8.2011 MSCS/CR/428/2011 New
Wasundi, Tal. Parner, Distt, Ahmedn | Ahmednagar and Distt. L11015/14/2011- Registration
Nashik distt. of Ahmednagar L&M :
Maharashtra and
Shendhava, Dhar and
Indore distt. of M.P.
4289 Ahmednagar | 9.8.2011 MSCS/CR/429/2011

e e e e e




oo | Mmoot Cooperstvennd s adtress | Areaofoperation | "Bl | il | “Gaener | e | "
411 | Pavanrale Loksamruddhi Multi State Cooperative Maharashira and Osmanabad. | 28.4.2011° - - | MSCS/ER/411/2011
Credit Sodety Ltd., Marwadigali, Near Kala Maruti Karnataka S - -
Chowk; Distt, Osmanabad, Maharashira _ _ :
212 | Sant Dnyaneshwar Multi State Coop. Urban Credit Maharashtra and ‘Ahmednagar |"2.5.2011 Amend on
Society  Lid., - Plot  No.63/2, Suvarna - Hagor, | Gujarat . 07-03.2013
| Kadegaon(Dev), Teluk & Distt. Ahmednagar, )
Maharashtra New AddressiA/p: Kharwandi, Tal
Newasa, District Ahmednagar, Maharashtra | : _ : : ST _
413 | Nice Agro Cooperative Society India Ltd., 1853-C/10, | Delhi and Uttar Pradesh Kalkaii, Dethiis MSCS/CR/413/2011 -
Govindpuri Bxin., Kalkaji, New Delhil10015 - -
414 | The People Multi-State Coop. Credit Society. Ltd., | Osmanabad, Latur, MSCS/CR/414/2011
ncpivmudra®, Plet No.11, Naikwadi nagar, Pushpak Beed & Nanded Distt. in -
Manga! Karyalaya, Distt. Osmanabad Maharashtra and
: - Medak, Nizamabad and
Karimnagar distt. i
_ Andhra Pradesh «
_{4‘1'5. Vira] Cooperative Dairy Ltd., Gat No.1032, Kundal Sangliha-nd Satara Distly | Sangh 10.5.2011 MSCS/CR/415/2011-
2l Road, “8havari Nagar, Vita, Taluka Khanapur, | of Maharashtra ' _ _ e
&“3 Distt. Sangl i mDIS/SZIZGH |
416 | Kisan Hitkari Agro Marketing Multi State Coop. Society | Ahmedabad | 11.5.2011 MSCS/CR/416/2011
Ltd., B-18, Siddhi Apartment, Behind Circuit House, L.11015/22/2010- -
Shahibag, Distt. Ahmedabad 380004 Gujarat L&M |
417 | Dhanashri Mult State Coop. Credit Society | Solapur 6.6.2011 MSCS/CR/417/2011
Damaji Road, Mangalwedhe, Distt, Solg _ L..11015/38/2011- '
Maharashtra ' L&M _
418 | Wahegura Credit Coop. Society Ltd., Distt. Sirohly,| Rajasthan and Gujarat | Sirohi, - 9.6.2011 MSCS/CR/418/2011
Rajasthan | . e ~ | Rajesthan L.11015/37/2011-
419 | Vijay Multi State Coop. Cres ft:Society Ltd., Shivratna | Maharashira and. Solapur .~ . | 13.6.2011 - - MSCS/CR/419/2011
Motors Building, Main Raad, Akluj, Taluks:Malshiras, | Karnatake ' R Lo g
3 Distt. Sotapur % S L SALL N S L
TTa420 | Manorama Mutti Sriate Coop. Credit’Society Lid., Plot Maharashtra and - Solapur - | 1362011 © | MSCS/CR/420/2011
-] No.4, Manorama Complex;:Dr;, Kotis Nagar, Bijapur | Karnataka ' R ) _11'-015134)2011_' -
|'Road, Solapur .- e B R




" ‘Dateof

'.Registration' No. |,

e e R R R

S No fame of the Cuoperatwe and its address _ ‘Areaof operatmn Pa;?:;gal Réﬁis‘tr_'atiun  and ﬁl'e No. - Type
Bhamyaras MUl State Coop. Credlt Socigty Lid., A/F 'Nashik, Satara Sangli, : - L11015Aﬁ5/2011—-
Rkshat, J.X. Road, Camp, Ahmednagar, Maharashtra | Kolhapuir, Aurangabad, '
~ 1 beed, Solapur, Pune
and Ahmednagar distt.
of Maharashtra and
Belgaum district of
Karnataka . : ' '
430 | Inter-State Agricuitura! marketing and Processing | Uttar Pradesh and Luckriow, -MSCS/CR/430/2011
Cooperative Society Lid., 2/271, Vikas Khand, | Uttarakhand Uttar Pradesh, 'L.11015/58/2011-
Gomtinagar, Lucknow | LB -
231 | Mahesh Multi State Coop. Rural Credit Society Ltd., | Beed district of MSCS/CRf431/2011
Anand Niwas, Murshadpur, Ashti, Taluk Ashti, Distt. | Maharashtra and 1.11015/47/2010-
Bead, 414 203 Maharashtra 1 Afzalpur and Aland - LM
talukas of Gulbarga
: distt. of Karnataka _
437 | Maheshwar Multi State Cooperative Credit Society itd., Ahmednagar, Beed,, MSCS/CR/432/2011 Amend on 18-
Kashtl, Taluk Shrigonda, Distt. Ahmednagar 414701, | Nashik and Dhule,' Ist L.11015/20/2011- 12-2015, 2-2-
£ Maharashtra ' of Maharashtra o L&M 2018
1433 | Nishant Sahakari Gramin Pat Purwatha Sanstha | Maharashtra and; 12,9.2011 MSCS/CR/433/2011 LConversion
2 | Maryadit, Akola, Taluk & Distt. Akola, Nishant Towers, Madhya_.Pradesh Maharashtra _ ' L.11016/23/2010-
\j’:} 3rd Floor, Gandhi Road, Akola, maharashtra ] . L&M '
434 | Universal Multipurpose Ceop. Sodety Ld., 1/5, Rajalsthau'u,r Gu;arat and | Sirohi, - 12.9.2011 MSCS/CR/434/2011 Amend on
Housing Board, Sirohi, 307001 Rajasthan \arashits ) Rajasthan L.11015/35/2011- 5-2-15
435 | Shree Shiddi Vinavak Multi State Cooperative CI‘EdItI__. 1 Osmanabad, | 12.9.2011 MSCS/CR/435/2011
Socisty Lid., Shop MNo.18&2, Saaj ‘Complex, Osmanabad Maharashtra 1.11015/66/2011-
New Addreﬁs UIC Road, Near ICICE Bank, Samb] h ’ L&M
. ‘Nagar, Osmanabad 513501 (Maharashira) .., ;
335 | Mew Name : Shree Warana Sahakari Dudh Utpadak |60 villages in Kolhapur | Kolhapur, 2192011 . | | MSCS/CR/436/2011 Amend on
Prakriya Sangh Ltd : % distt and 25 villages in | Maharashtra : 1.11016/5/2008- 8-1-15 and
Shri Darona Sahakari Dudh Utpadakl Prakri ‘Sangli distt. of - 22-2-2016

Maharashtra and

.| Athani, Chikkedi,
“| Raibag, Hukkeri, -
| Belgaurn and: Gokak
| Talukas of Belgaum
- Distt.! of Kamataka

L&M




Principal

. — . . , . I Date of Registration No.
S No Name of the Cunperatwe_ and its address Araa of operation  place Registration and file No. Type Remarks
437 | Kallappanna Awade Ichalkaranji Janata Sahakari Bank | Maharashtra , Goa and | Ichalkaranji, | 14.9.2011 MSCS/ER/437/2011 | BANK Amend on
Ltd., Janata Bank Bhavan, Main Road, Ichalkaranji, | Kamateka Kelhapur 5-1~15, 24~
Kelhapur, Maharashtra 416115 : _ - 11-20%5
438 | National Agriculture & Consumer Muiti State | Delhi, Uttar Pradesh, Kanpur, U.P. MSC".S{CRHE»B/ZOII ' Amend on
Cooperative of India Ltd. (NACOOP)Fat No 221, 2™ | Bihar, Madhya. Pradesh, T 11@15/63/2011' 08-01-186,
Floor, Gulmohar Appartments, Madan Mohan Malviya | Himachal pradesh, L&M 19-01-2017
Marg, Lucknow , Uttar Pradesh 226001 Chhattisgarh and
_ Uttarakhand .
439 | Jay Khodiyar Credit Coop. Society Ltd., 34 to 36, First | Gujarat and Rajasthan | Mehsana, 26; MSCS/CR/439/2011
Floor, Mahatma Gandhi Shopping Centre, Rajahel Gujarat 1.11015/74/2011-
Read, Mehsana, Gujarat ' . L&M
440 | Artha Tatwa Multi State Credit Coop. Society Ltd., | Odisha, West Bengal, Bhubaneswar:29.9.2011 MSCS/CR/4404201 1], UNDER
Sector-28, Kharvel nagar, Unit-3, Bhubaneswar, | Maharashira, Andhra o b L.11015/31/2011- ‘1 LIQUIDATION
Odisha _ Pradesh and Gujarat &M
441 | Shri Vardhaman Cooperative Credit Society Ltd., | Maharashira & Madhya .30.9.2011 MSCS/CR/441/2011 25-02-2016
APMC, Yard No. 1, Karanja {(LAD), Taluk Karanja, Distt. | Pradesh - _ - o L.11016/22/2010- i
Washim, Maharashtra 444105 L&M .
Shri Vardhaman Mukti State Cooperative Credit Sz
Sogiety Ltd e . 5,
442 | ESAF Swasraja Multi State Cooperative Credit Sotiety | Kerata, Tamil Nadu, 13.10,2011 MSCS/CR/442/2011 Amend ob 3-
Ltd., Kuzhikka lays Ebenezer Shopping Complex, Chhatusgarh Madhya ' 2-201%, 9~3-
Manket Road, P.O. Manmurty, Thrissur, Kerala 680651 | Pradesh, Maharashtra, I1L.11015/77/2011- 2016
New Address: First Flootr, ISR Square, Kalathode, Rajasthan Haryana and L&M
Thrissur, Kerala 680655 Delhi  Fh.
443 | Progressive Cocperative Cradit Society Hd., D-88, ;Uti:ar P"‘adesh 8K, Lucknow, | MSCS/CR/443/2011
Vigyanpuri, Mahanagar, Lucknow: “§:Pun] u.p. L.11015/82/2011-
Mew Address: C-24/3/6, Mahanagar, Lucknow LE&M
226007.(U.P) Madhya Pradesh and '
o :Delhi
444 | National Cooperative Construction and Development_:_ Andhra Pradesh, Uttar | New Delhi 24.10.2011 MSCS/CR/444/2011 Amend on 18-
Federation of India Ltd., NFCD, No01, F”eda Kathf" Pradesh, Kerala, Goa 1.11015/78/2011- 2-2016
Deramerd, Fatehpur Berl, New Delh and Delhi L&M
Mew Address A-25/18, Sujan Sing
Circle, Cannaught Place, New Delhi _ .
445 Rajasthan and - Jodhpur 24.10.2011 MSCS/CR/445/2011
1.N.V. Medical Market Jal n Beri, 3 ”hpur Ra]asthan Maharashira L.11015/59/2011-
L&M
Maharashtra and Delhi 24.30.2011 MSCS/CR/446/2011

446



Principal

S No Name o.:f the .Cooperatiye_' gm;_d its address ‘ Area of operation place Regiasﬁ :éon Rﬂg:;raf;oﬁoh!o, Type Remaﬁ«_s
Parbhani, Beed, Jalna, '
Solapur, Ahmednagar,.
Satara; Thane, Pune
and Mumbai districts of
Maharashtra and
Dabka, Tal. Aurad,
Distt. Bidar of
__{ Kamnataka . L _
457 | Shri Venkatesh Multi State Cooperative Credit Sodiety | Maharashtra and Latur 'MSCS/CR/457/2011 Amend on
| Ltd., Cfo S. Plaza Old Ansa Road, Near Milinijam | Karnataka Maharashtra 11-7-2017
Apartment, Taluka & Distt, Latur, Maharashtra — —
Nzw Address: Main Road Bodhegaon, Shevgaen, | L.11015/91/2011-
Distt, Ahmsfnggar-414503 {Maharashtra} . L&M
458 | Shubh. Kalyan Multi State Cooperative Credit Society | Maharashtra and MSCS/CR/458/2011
td., Dilipnagar, Havargaen, Kallam, Osmanabad | Karnataka L. 11015/92;2011-
413507, Maharashtra L&M
459 | Baliraja Multi State Cooperative Credit Society Ltd., 11.11.2011 MSCS/CR/459/2011
Magar Complex, Savati riagar, Parli Vaijnath, Distt, . L.11015/90/2011- \ﬂ
Beed, maharashtra _ _ L&M . .
460 | The Global Lands, Housing Cooperative Society Lid,, 'Tamll Nadu and Puducherry | 11.11.2011 MSCS/CR/460/2011 Ehd
No.39, 6th Cross Street, jayanthi Apartments, Puducherry _ }
Gnanaprakasam nagar, Puducherry .
461 | Grameen Seva Cooperative Credit Saciety Ltd., 301, Delhl.--'an West Bengal | Laxmi Nagar, | 22.11.2011 MSCS/CR/461/2011
| Avadh Complex, D-5, Laxmi nagar, Delhi 110092 - New Delhi L.11015/25/2010-
New Address: Office No.205, 206, Plot No.19, Sagar | L&M
Plaza, Near P.5.K. Distt. Centre, Laxrm Nagar,: L
Delhi-110092 i -
462 | Wishvaas Credit Cooperative Society Ltd., D-98;:| Punjab, harayana, and | Mohal, 22.11.2011 MSCS/CR/462/2011
| Idustrial Area, Phase-VII, SAS nagar, Mohali;zPunjab [*WT of Chandigarh Punjab L.11015/98/2011-
' L&M
463 | Sambhav Credit Cooperative Soci Rajasthan and Gujarat | Sirohi, MSCS/CRf463/2011
Vivekanand Colory, Near Shri Hapuman Rajasthan {1.11015/107/2011-
| Sirohi, Rajasthan : : L&M
464, | Jain Urban Multi State Cc ”peratlve edit:Society Ltd Maharashtra and Dictt. Beed, MSCS/CR/464/2011
Bumb Estate, Near Lakasha Bhawarm, Taluke Dlstt Karnataka Maharashira L.11015/95/2011-
Beed, maharashtra ' - L&M
465

MSCS/CR/465/2011



S No L : - '.: Prmapal e Date of - Regtstrahon No. R . N
.o Name of the Cooperatwe and nts addres ;.__Arga pfppe:ratmp__ ‘place | Registration | and ﬁle Ne. . | me Remaris
Lnkmanya nagri Sahlari. Sanstha Maryadrt, Vwekand LT .| Beed, R L11016,§i)‘2010—
Nagar, Parli Vaijnath, Distt. Beed,. Maharéshtra B . * -] Maharashtra. - e S
447 | Jagruti Multi State Cooperative Credit Society 1td., Maharashtraand | Beed,
Nath Rnad Parli, Vaqnath Distt, Beed, Maharashtra _ Karnataka Maharashtra
448 | Arbuda Credit Cooperative Socnety Ltd Mout Abu, | Rajasthan and Gujarat | Sirohi,
Dist. Sirohi, Ra]asthan _ Rajasthan
449 | Shrinath Multi State Urban Cooperative Credit Society Maharashtra and Ahmédnagaffﬁf:’- aE MSCS{CRM%‘] 2011
! t4d,, Shrinath Complex, Phase-I, Pipeline Read, A- | Gujarat L,11015/48/2011-
Nagar, Taluk and Dist. Ahmednagar, Maharashtra L&M -
450 | The Coaperative Bank of Rajket Lid., Sahkar Sarita Al district of Gujarat ‘MSCS/CR/450/2011 | BANK Amend on
Panchnath Road, Rajkot, 3600—01-Gujarat ' and Jalgaon in L.11016/10/2007- :  83-03-2016
! Maharashtra- | L&M :
451 | CMAX Credit Cooperative Society Ltd.:, 605-606, Jaina | Deihi, Uttar Prades MSCS/CR/451/2011 : New
Tower-11, District Cenh‘e, Eanakpun New Delhi and Rajasthan L.11015/40/2011- Registration
1 | | L8
1452 ARGOSY Credit Cooperative Society Ltd, Sengali, | Rajasthan and Gij ‘i MSCS5/CR/452/2011
fg Sadar Bazar, Sirohi, Rajasthan - Ra]asthan L.11015/43/2011-
5 . : L&M !;f;?
1453 | Yeshwant Multi State Cooperative Credit Soclety Lid,; Osmanabad ) MSCS/CR/453/2011
Gala No.g and 10, Dandnaik Complex, Parefm Maka, : L.11015/83/2011- ‘
Osmanabad, Maharashtra : LaM :
454 | Jankalyan Multi State Mah la Cooperatwe Credit: Solapur | 29.03.2012 - | MSCS/CR/454/2011
Society Lid., Block No 30, Mohit Nagar, Hotagi Rﬁa . . L.11015/87/2011-
infront Of Sanchar Press, Solapur 413 L&M ' :
Maharashtra _ _ s - - . .
455 | Swar India Credit Cooperative Socity Ltd., an | Uttar pradesh and Auraiya - : 1 MSCS/CR/455/2011 :
' Building; 2nd Floor, Near Hero Hond She | Madhya Pradesh : ' T L.11015/88/2011-
Shastri Chowraha, Etawahy, uttar. Pragl ' " ' o &M
New Address : New Address.: Mistira Bt .
Floor, badanpur Kanpur ' T
Pradesh) - ; ST R L : Ce T
456 | Prabhat Multl State Cod rative Cregit Soicety Ltd:; | latur; osmanabad,” * - Latur, ] - | MSCS/CR/456/2011 | -
o Latur Maharashtra Co . _|'Aurangabad, Nanded; - - ..Maharashtra T T BT




Pate of | 1

Rem:;arks

S No _Name of the__ Cooperai_;iye and jm addr&ss. Area of operation " place  Registration | . Type B
Jijav Ma Saheb Multi State Cooperative Credit Sodiety “maharashtra and | Beed, o -

Ltd., Beed, In front of Rashtramata Jijav Statue, | madhya pradesh maharashtra
Central Road, Beed, maharashtra _ . : . - _

466 | Mohan Kripa Credit Cooperative Seciety Lid. ‘Rajasthan and Gujarat Jaisalmer, | 29.11.2011
Jaisaimer, Rajasthan _ | Rajasthan - | -

SKSS BHAROSA, Ground Floor, SKSS Plaza, Main |
Road, Gandhi Colony; Jaisalmer-345001 Rajasthan - : e '

467 | Shri Laxmi Muiti State Cooperative Credit Saciety Ltd., | maharashtra and Ahmednagar | B SCSICRMG?]Z{]H_
Anmednagar, F-5, Shaha Appartment, Near Akolkar karnataka L11015/109/2011-
Hospital, Burudgaon Road, Ahmednagar _ = L&M '

268 | Multi Stzte Fruit and other Agricultural Producers’ Maharashtra and MSCS/CR/468/2011
Processing and Marketing Cooperative Sodiety Ltd., | Karnataka 1.11015/8/2011-

Thodupuzha, Idukid, Keraia L&M
Muilti State Agri-Horticultural Developement .
Cooperative Society Ltd.Poonjar, South P.O.
Kottayam District Kerala 685582 _ !
i 469 ‘Green India Mulii State Members Credit Cooperative Odlsha, Chhatti r 2.12.2011 MSCS/CR/468/2011 UNDER
3,52 Society Ltd., 4th Line, Dharma nagaf, Berhampur, | and Gujarat T1.11015/55/2011- LIQUIDATION
Tl Ganjam Odisha ' : 1M
470 | Tuliabhavani Urban Multi State Cooperative Credit | maharashtra and Beed, 2.12.2011 MSCS/CR/470/2011
; Society Ltd., Shjul Complex, Nava Mondha, Tal. | Kamataka. .| maharashtra | L.11015/112/2011-
Majalgaon, Disit.; Beed, Maharashitra a L&M a

471 | Mangalsiddhi Mulf State Cooperative Credit. Society Solapur:and Pune Pune, 7.12.2011 MSCS/CR/471/2011 | 1
Ltd., Shop No.9, Market Committee In front of Police | Districts:in: harashtra | Maharashtra 1.1101545/2011-

Station, Indapur {Taluk) Distt. Pune, Maharashtra -and Bijapu istrict in L&M '
_ . “bkarnataka: L

272 | Sumanglam Multi State Credit Cooperative Socjety "’t!;g.;ga'r-Pr'éidesh and Lucknow 13.12.2011 MSCS/CR/472{2011 Amend on 3-
Ltd., 41/557, Dr. Taffail Ahmed Marg, Lohia Bhawar Uttarakhand : L.11015/7/2011- 01-2018
Narhi, Lucknow, Utar Pradesh - - _ : L&M -

273 | Swami Vivekanand Multi State Cooperative Credit:| Maharashtra and Solapur, 13.12.2011° | MSCS/CR/473/2011
Society Ltd., Kalyanshetti Collage, ..t oad, | Karnataka Maharashtra 1.11015/113/2011-

Akkolkkot, Solapur, Maharashtra 2 : - ' L&M :

474 | Bhavishya C.reclit'Coopeljgﬂire ociety 1. Rajasthan, Delhi, Uttar Udaipur 13.12.2011 - | MSCS/CR/474/2011 Updated on 3-
Sadan, Durga Nursery:iRoad, -Udal | Pradesh and Gujarat ' - Latos/114/2010-L 2-2015
313001 - T AT ST e SR )

475 | 23.12.2011. - | MSCS/CR/475/2011 | |



S Mo Name of the Coeperative and its address | Area of operation. p';i':;gal Reg;zeragan Reg;ﬁgﬁaifo- Type Remarks
{ Bhartiya Farmers' Agro Business . Development Assam; Manipur, Dimapur, L.11015/51/2011-
| Cooperative Ltd.,(BFABDC), 55, Netaji Colony,District | Nagaiand, Mizoram |, Nagaland
and P.0O. Dimapur, Nagaland. 797112 Uttar Pradesh, Madhya
Pradesh and
' Chhattisgarh

476 | Human Welfare Credit & Thrift Cocperative Society | New Deihi, Jharkhand , | Delhi 9.1.2012 MSCSICR/476/2012
Ltd., 270, Pocket 3; Mayur Vihar, Phase-1, Delhi West Bengal, Tripura, 11015/56/2011-

New Address: Office No. 8, D-5, Laxmi Nagar,New | Odisha; Bihar and M
- Delhi 110092 _ Assam - B

477 | Swami Samarth Mufti State Cooperative Credit Society | Maharashira and Latur, MSCS/CR/477/2012
Lid., Jaju Niwas, At Post Ujani, Taluka Ansa, Distt. | Karnataka Maharashtra L.11015!'12"6/2'011-

Latur, Maharashtra B ' L&RM '

478 | Jakraya Multi State Coopertive Credit Society Lid,, Latur, Osmanabad, Solapur MSCS/CR/478/2012 Amend on 13-
At. Watwate, Post: Inchgaon, Tal. Mohal, Distt, | Selapur, Sangli, Pune, : _ _ 2-2016
Solapur, Maharashtra-413253 Satara and Beed L.11015/130/2011-

Districts in Maharashtra. L&M y
)

479 | The United Multi State Credit Cogperative Society Ltd., G Jaipur 13.1.2012 MSCS/CR/479/2011 i
C-52, Keshav Enclave, Janpath, Lalkothi, Jaipur, R L.11015/131/2011- i,
Rajasthan o L&M

480 | Kuldhra Credit Cooperative Society Lid.,4/117, srs Rajasthian, Gejarat and | Jaipur 17.1.2012 MSCS/CR/480/2012
Mansarovar, Jaipur Pradesh L.11D15/62/2021-

L LE _ _ L&M _

481 | Nirman Multi State Cooperative Credit Society* adhya Pradesh and Akola 27.1.2012 MSCS/CR/481/2012
Flat No.2, 2nd Floor,Vaishnavi . Appartment L.11015/134/2011-

Gorakhdham Road, Tal. & Distt, Akola, Maharashtra s _ _ ' L&M

482 | Shrisal Multi State Cooperative Credit Society Ltd:, | Maharashtra and osmanabad | 27.1.2012 MSCS/CRf482/2012
26/663, "Yogayag', Samarth Nagar Road, O i+ Karnataka L.11015/67/2011-

413501 | 5 L&M . :

483 | Arban India Credit Coogg[@tiv Ltd., | Rajasthan and Gujarat | Sirohi - 27.1.2012 MSCS}CR{483{2012

" | Ambeshwar Plaza, Sadar r, Siro L.11015/69/2011-
L&aM

484 | Dr. Babasaheb AmbedKdr, Multi State Cooperative Maharashtra and Osmanabad MSCS/CR/484/2012 Amend on 18-

Credit Society Ltd., Mind*ﬁﬁigg%@;ﬁé‘*shegaon, Taluka | Kamateka Li1015/137/2012- 12-2015
|___ [ &Distt. Osmanabad, Maharashtra 213501 L&M




| o idd o T principal | Dateof | RegistrationNo. |y -
.S No Mame of the Cooperghve and ntsﬂaldd_rass - Area of nperat_lfﬂ.;:- 17 place I Registration | and fileNo: T&’_Pe- Ré}_mariﬁs-
485 | Shri Gajanan Sahakari Dudh Utpadak & Prakriya Sang | Kolhapd, Sangli, . - |Kolhapur . 1"30.1.2012- - -MS‘QSJE@{E@BWZDJ@
Ltd., Flat No.25, Shahu Industrial Estate, Shirol, Tal. Solapur, Ahmednagar, .| C - ool : T
and Distt. Kolhapur, maharashtra ' : osmanabad district in
Maharashtra and
Belgaum districtin .
. . _ Karnataka . . :
786 | SAMAY Credit Cooperative Society Lid., 176, Near | Rajasthan and Punjab | Hanumangar 7.2.20 S
Sethi Nursing Home, Hanumangarh Town, Rajasthan o h, Rajasthan “11015/139/2011-
287 | Swayam Krusti Multi State Credit Coopertive Society | Karnataka, Andhra Bangalore MSCS/CRf487/2012
Ltd.(SKCCOL), Ne.13, Dhruva Mitaya, 3rd cross, 2nd | pradesh and Tamil L.11015/272011-
Main, 2nd Stage, RMV Bxtension, Bangalore, | Nadu L&M
| karnataka _ : : —
488 | Shivpratap nagari Cooperative Credit Sodiety Lid., Maharashtra and 2012 MSCS/CR/488/2012 Amend on
Near Bhairavriath Theatre, Lengre Road, Vita, Taluk karnataka ' [ 11016/16/2010- 13-3-2015
Khanapur, DistL Sangli, 415311 maharashtra L&M :
480 | Rupamata Multi State Cooperative Credit Society Ltd., MSCS/CR{483/2012 New
Samarthnagar, Osmanabad, Maharashirg 1.11015/71/2011- Registration
! - L&M _
' 490 | Kolpe-Patil Multi State Cooperative Credit Society Ltd., 24.2.2012 MSCS/CR/490/2012
o Pune, Maharashtra - ' : L11015/146/2011-
491 | AAVAM Credit Cooperative Secety Ltd., house No.2, | Banswara MSCS/CR/491/2012
Dpposﬁ:e Jain Samadhm_, Amargeepnagar, Bansward, [11015/63/2011-
Rajasthan _ LaM _ .
| New Address: C-8, Char Bhuja Tower, Chetak :
Complex, Banswara-327001 Rajasthan - : . _
497 | Shri Ambika Urban Multi State Coopertive:: Buldana, 2.3.2012 MSCS/CRf492/2012 Amend on
Society itd., Makardhiwaj Khandala Road, Chikli, Distt. | Maharashtra 1.11016/4/2011- 26-2-2015,
_| Buldana, 443201 Maharashtra | ,_ L . - L&M » 1-2-2017
493 | Kholeshwar Multi State Cooperati Maharashtra and Beed, - | 93.2012 MSCS/CR/493/2012
Ltd., Main Road, Plot No.1788,, / Karnataka - maharashtra ’ 1.11015/10/2012-
. Taluka Maialgaon, Distt. Begd;mah A . _ - o 1aM S ,
494 | ADV Credit Cooperative Society Ltdy; 208, City Plaza, Madnya Pradesh, .. . | Indore, M.P. | 9.3.2012 - | MSCS/CR7494/2012
: 564, MG Road, Indore, Madhya Pradesh- - maharashtra, "~ - . . TL11015/13A/2012-
New. Address: 221-222 Trdraprastha Tou Rajasthan, Gujaratand '} - colyam e
- Road, Indore 452001 Madhya/prac ‘| chiattisgarh - T e e
495 | L e e - .| MSCS/CR/495/2012 -




SRR R SR e e

MName of the Cooperative and its address

Principal

Date of

Registratioh No,

Remaris.

Distt. Osmanabad, maharashtra

SNe Area of operation place Registration and file No, Type
Parivartan Usban Multi State Cooperative Credit | Maharashtra and Beed, L 11015/7%/2011-
Society Ltd., Gundekar Niwas, Gajanan Mandir Road, | karmataka maharashtra L&Y *
Majalgaon, Distt. Beed, maharashtra
426 | Surnitra Multi State Cooperative Credit Society Ltd., | maharashtra and Solapur
11, Siddhanth Construction, Jawaharial Nehru Hostef Karnataka
park Chowk, Solapur, Maharashtra
- 497 | Sukhanjali Multi State Cooperative Credit Society Ltd., | Maharashtra and Solapur MSCS/CR/497/2012
B-104, Nath Plaza, Modi, Sact Rasta, Solapu_r, Karnataka |..11015/16/2012-
Maharashtra _ _'
498 | Ruhela Tank Cooperative Credft Society Ltd., C-4/205, Uttar pradesh, Haryana - MSCS/CR/498/2012
Brij Puri, Delhi and Delhi LI1101572/2012-
L&M
499 | Powr Build Home Credit Cooperative Society Ltd., 637- | Rajasthan and Gujarat MSCS/CR/499/2012
B, Bhansali Tower, 4th Floor, Residency Road, .11015/104/2011-
_ Jedhpur, Rajasthan |- L&M
500 | General Insurance Employees Coaperative Credit | Limites of Office of =0, upi, 15.3,2012 MSCS/CR/500/2012 {
Society Ltd., “Krishna” Ajjarkad, Court Back | General Insurance Karnataka L.11016/17/2004- m\;
Road, Uduppi, Karnataka 576101 : | Company fo India & or L&M e~
-1ts subsidiaries v L
oriental-Insurance " -
Company Ltd Unlted
a Ir
Asurance Cempany
Ltd. and any General
;_Insurance Company in
e private sector duly
i registerad by the Got.
of India in the States of
Karnataka and Goa. _ _
501 | West Central Railway Emplgyees’ Guo rative Credit | Rajasthan, Madhya Kata, 15.3.2012 MSCS/CR/501/2012
Society Ltd., Station Road, Kota Distt. Kota, | Pradesh and Delhi Rajasthan L.11015/18/2012-
Rajasthan 354002 \ ' ' L&M .
502 | Yeshoda Multi State pertive Credit Society Ltd., | maharashtra and Dsmanabad MSCS/CR/502/2012
Anand Complex, Opposite ‘?’éﬂshz Bsus Stand, Taluka & | karnataka L.11015/19/2G12-




| . -Principal

. Dateof-

~ Registration No, |

Type

S No Name of _the_ﬂfoqperatwg._and_ftls a@dm&s..- " | Areaofoperation | . a0 ‘Registration | Rémz-arkf:
503 | Jankalyan Multi state Cooperative Credit Saciety Itd., | maharashtra and .| -Solapur S o
Rlock No.30, Mehite Nagar, Hatagi Road, Infront of | karnataka '
| Sanchar Press Distt: Solepur,413003, Maharashtta | I
504 | Shriraj Cooperative Mik Producer and Processor | Sangli, Satara,Kolhapur, | Pune
Sangha ikd., Gat No.18¢, Datta Nagar, Post- pune ( Maharashtra) &
Khanapur, Tal. Bhor, Distt. Pune, maharashtra " | Belgaum-and Bijapur(
: ' Karnataka) :
505 | Pune People’s Cooperative Bank ltd., 606, Sadashiv | Maharashtra and Pune BANK "Amend on 5-2-
peth, Kunte Chowk, Pune 411030 Maharashtra © | Belgaum distt. and - B 2015
Cantonment Area of L.11016/-L&M
Belgaum Bistt. _ . _ _
506 | Swastik India Muki State Credit Cooperative Society | Odisha, West Bengal, Bhubaneswa MSCS/CR/506/2012 UNDER
ld., st floor, Samabaya Bhawan, Janpath, | Jharkhand, Bihar, 1.11015/37/2012- LIQUIDATION
Bhubaneswar, Odisha : | Chattisgarh, Andhra - L&M
_ : pradesh and Gujarat ;
£507 | Jai Baliraja Muiti State Cooperaiive Credit Society Ltd., Maharashtra and MSCS/CR/507/2012
Mangaiwedha, 'Baliraja’  Adhansh Nagar, | karnataka : L.11015/27/2012-
‘;f;‘ Mangalwedha, Tal. Mangalwedha, Distt. Solapur : L&M :
508 | Rajmata Multi State Coop. Credit Society Ltd., Shap Osmianabad MSCS/CR/508/2012,
} Ne.15, Zilla Parishad Shoping Centre, Osmanabad, L11015/26/2012-
_ Maharashira - ' L&M | _
500 | Janata Sahakari Bank Lid., Pune, 29.3.2012 MSCS/CR/509/2012 BANK Amend o
1444, Shukrawar Peth, Thorale Bajirao Road, Pune Maharashfra | - [11016/2/2012- ' 9/12/2012,
411002 Maharashtra L&M 20/10/2015
510 | Abasaheb MuRi State Mulii Purpose Coop. S04 . Asmaharashira and Satara, 1.4.2012 " MSCS/CR/510/2012
Distt. Satars, Maharashira ' karnataka Maharashira ' L.11015/94/2011-
: . _ _ . . L&M
511 | Gokul Multi State Cooperative Cregi Itd., | Maharashtra and Solaput, MSCS/CR/511/2012 |
Satling nagat, Ruddewadi, Post 4 | karnataka Maharashtra L:11015/42/2012-"
- Akkatlket, Distt. Salapur - 20 i Fo R L LAM o
512 | Gajanan Muiti State Cﬁigp._Credit{u ociety Itd.,T-a_l.l Maharashtra and Beed, . MSCS/CR/512/2012_ |
Ambajogai, Distt. Beed, 'jﬁaharaéhtr ' " | kernateka maharashtra || L.11015/106/2011-
L 513 MSCS/CR/513/2012- | ~




Name of the Cooperaﬁve and its address

Principal

Dale of

Registration No.

S No A"*f-a- '_Jf operation place Registration and file No. Type Rema‘fks
Samridhi Credit Cooperative Society Ltd., 39, Subham Rajasthan, Gujarat and | Jhalawar, L.11015/28/2012-

Home Near, Motor Garage, Jhalawar, Rajasthan | Madhya Pradesh Rajasthen ;

314 | Latur Multi State Cooperative Credit Society Lid, , Khori | Maharashtra and Latur, | 17.4.2012
Galli, Behind Chonnda Building, near Ved Pratlshtan Karnataka | Maharashtra

| Latur, maharashtra

515 | Symboosis Credit Coop. Society Ltd,, Gas Godown | Uttar Pradehs and Kanpur, U.P,
Building, Pank] Road, Kalyanpur, Kanpur U.P. 208017 | Madhya Pradesh '

516 | Shri Samarth Multi State Coop. Credit Society Itd 276, | maharashtra and tatur, MSCS/CR/516/2012
Kalmulgi, Tq. Nilanga, Distt. Latur, Maharashtra kamataka Maharashtra ) T
New A?:ldreis City Cemter, House no. 2,3,4, First t.gil{&gﬁﬁj 54/2012
Floor, Bahadur; Shek Naka, Chiplun, Dist. Ratnagiri
415604, Maharashtra . _

517 | Kai Bhimrao Jyoti Chavan Multl State Coop. Credit | Maharashtra & Pune,. MSCS/CR/517/2012
Society Ltd., Pune, HQ. 15th flcor, East Wing, Arcra | Karmnataka Maharashtra-’-= L11015/127/2012-

Tower, M.G. Road, Pung, Maharashtra ' e s L&M L

518 | Pumasaheb Nawale Multi State Coop. Credit Society Maharashtra and:v~ Ahmednagar 17.4.2012. MSCS/CR/518/2012
Ltd., Kolhar-Ghote Road, Akola Post Tal, Akola, Distt. Madhya Pradesh" e L.11015/57/2012- Q;E:
Ahmednagar, Maharashtra . L&M

519 | Mahatma Phule Multi State Cooperative Credit Soqety Madhya. Pradesh and Ahmednagar | 17.4.2012 MSCS/CR/519/2012 :
Ltd,, 1105, Nagar Pathardi Road, Bhlngar Maharashtra : ) L.11015/55/2012-

Ahmednagar Maharashtra 2 L&M

320 | ARTH Credit Coop. Society Ltd., Fiot No. 43, Opp. Ra;asthan,GgJJarat Jodhpur MSCS/CR/520/2012

Asapura Mandir, Chougasni Road, Jodhpur Rajasthan | Madhya pradesh and ' L11015/119/2011-
_ _{Uttar Pradesh = _ LaM

521 | Arvind Muti Siate Cdop. Credit Sodiety Itd., At post "':(Dsmanabad ‘Osmanabad | 20.4.2012 MSCS/CR/521/2012 Amend on
Gala, No.146, Tuljabhavani Complex, Shlva}l f Latur, Solapur & Beed) L.11015/81/2011- 31-10-2013
Osmanabad, Maharashira 413501 +Maharashira and L&M
New MName : Vasantada Multi State Cogperati e (Gulbarga and Bidar)

Credit SGClety Lid ; | Karnataka .

522 | Konkan Rail Cooperative Credit Soue!:y : td “‘Room | maharashtra, Goa and Navi Mumbai MSCS/CR/522/2012
No.418, 4th fleor, Belapu chot! Karnataka L.11015/125/201.1~
Belapur, Navi Mumbai L&M _

523 | Arihant Multi State Coop. Madhya‘Pradesh and Buldhana 26.4.2012 MSCS/CR/523/2012 Amend 26-2-
Raut Mangal Karyalaya Chltanaywa‘ Maharashtra - { L11015/63/2012- 2015
Buldhana, Dlstt Buldhan : &M

524 Maharashtra & Gujarat | Ahmednagar | 1.5.2012 MSCS/CR/524/2012



1" principal - | Dateof -

|- megistration:No.

MuiDistt. Chandrapur;

S No Name of the Cooperative and its address - | Iﬁfe_a- of-operati_mj place. - | Registration | andfile No. :Type- Remarks
Shri Sadguru - Multi State Cooperative Urban Credit B "~ |1.11015£115/20111-
Society Ltd., Main Road, At Post Tal-Karjet, Dist. SEL T
'| Ahmednagar, Maharaghtra . : " - . B
555 | Beed Urban Multi State Cooperative -Credit Sodety Maharashtra and Beed, . 1/5/2012 CS/CR{525/2012 Amend on
Ltd., Indira Apartment, Jawahar Colony, Nagar Road, | Madhya Pradesh Maharashita L L.11915/9/2011- 15-01-2016
Beed, 431123 maharashiraNew Address : Gala No - : : :
22123, Sarda Capital, Sahayog Nagar, DP Road, \
Beed, 431122, Maharashtra . : : : . _
$26 | Lokhit Bharti Credit Cooperative Society Ltd, Delhi, U.P., M.P., AP, | Moti Nagar, . {*MSCS/CR/526/2012
A-10, MeeraBagh, Pashin Vihar, New Dethi-110087 Chhatisgarh, Odisha, New Dethi ~ TL11015/60/2012
New Address : DSM No 635, 6% Floor, DLF Tower, ‘Gujarat, Maharashtra, L&M -
Shivaji Marg, Najafgarh Road, New pDelhi 119015 Karnataka, Rajasthan
_ _ _ and Bihar _
527 | Jal Vaibhav Laxmi mult State Coopertive Credit | Maharashtra and MSCS/CR/527/2012
Society Itd., C/o Shop No.14, Hamy Garden, Datt | Karnataka o
Nagar, Jambhurwadi Road, Tg. Havell, Distt. Pune, t§é015ﬁ4/20.12
Maharashira _
528 | 'Sant Tukaram Multi State. Cooperative Credit Scciety | maharashira a MSCS/CR/528/2012
m Ltd,, Mauli Niwas, Terkheda, Tal Washi, Osmanabad C11015/135/2011-
b - _ | | '- 1 L&M _
7529 | Pratap Mult State Cooperative Credit Society L., | Osmanabad MSCS/CR/529/2012 - do-
H.No.2358, Shivajinagar, Washi Tal. = Washi, C 1.11015/140/2011-
Osmanabad ' - : LRM
530 | Nandkumar Zaware Patil Multh State Cooperative Ahmednagar { 8.5.2012 MSCS/CR/530/2012
Credit Sodiety £td., Shop No.1, 'Sai Siddhi*, Near Wani |.B L.11015/69/2012-
Nagar Kaman, Sudarshan Colony, Pipe Line R L&M
Savedi, Ahmednagar, Maharashtra ' _
531 | Shri Chhatrapati Shahu Sahakar! Dudh Utpadak Sanghi:| Revenue territories of Kolhapur 18.5.2012 . MSCS/CR/531/2012
Ltd,, MKolhapur, Flat No.102, HR-3, Hafi”Pooje ‘Kothapur distt in L11015/57/2012- - |
Pooram, 177, 'E Ward, Karaba Bawada Ro#g la.{ Maharashtra and LM
Park, Kolhapur, Maharashtra ’| Belgaum district of
Gat MNo.509, Village-Vhannur, T3l Karnatake . -
: Kolhapir-416216(Maharashtra) Lol - : _ _
532 | Pragati Urban Muii State Cooperat? - Maharashtra , Andhra = | Chandrapur, 8.5.2012 . MSCS/CR/532/2012 Amend on 25-
ld., Somnath Road, . | Pradesh and Telangana | Maharashitra | - | L11015/70/2012- 1-2017




s
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Vaijnath, District Beed, M

L. 11015/105}201 1-
L&M :

S No Area of operation place Registration and f’ le No. Type

533 | WELCOME INDIA Credit Cooperative Socuety Ied., Opp. Rajasthan and Jodhpur 8.5.2012 : /53
Kehinoor Cinema Behind Rameshwar Mandir, Jodhpur, Maharashtra
324001, Rajasthan

534 | Shivratna Multi State Cooperative Credit Society Ltd., | Mzharashtra and -Ahmednagar | 9.5,2012 MSCS/CR/534/2012
Kasti Tal. Shrigonda, Distt; Ahmednagar, Maharashitra Rajasthan L.1015/128/2011-

535 Aditya Aarthik Niyojan Multi State Cooperatrive Credit Ma'hara's'htra, Kamataka | Pune 'M‘SC’S/CR/SBS{ZMZ
Sodiety Ltd., 8, Prem Sagar Apartment; Opp. Beck Co. | and Gujsrat i L.11015/6/2012-
Near United Church, Pimpri, Pune, Maharashtra L&M

536 | Payvati Muiti State Cooperative Credit Sacietry ltd., | Maharashtra and Solapur MSCS/CR/536/2012
Mangalwedha, Tal. Mangalwedha, Solapur 413305 | Kamataka L.11015/87/2012
Maharashira _

537 | Agape Missions Cooperative Credit Society Ltd,, New | Manipur and Mizoram Churachandp MSCS/CR/537/2012
Lamka, Post Box No.115, Tiddin Road, Lamks, Ur, Manlpur sl L.11015/99/2011-

Churchandpur, Manipur FUE L&M _

538 | The Maratha Gold & Silver Refiners Muitl State Andhra Pradesh and . Hyder_a_pg;l 11.5.2012 MSCS/CR/538/2012 ;
Cooperative Credit Society Kd., 15-6-18/E, Balaji | Maharashitra ' 1..11015/88/2012- - ¥
Complex, Siddhiambar Bazar, Abza! Ganj, Hyderabad ' S R L&M -

539 | Mahesh Urban Multi State Cooperative Credit Society | Matiarashtra and i+ Parbhani 11.5.2012 MSCS/CR/539/2012 L;XL
Ltd., Jintor Distt. Parbhani, Maharashtra Andtire: Pradesh L.11015/ 46}2012- \@

_ N _ L&M

%40 | Sainath Mult State Cooperative Credit Sodiety Ltd., Sai Maharashtra a d Pune 18.5.2012 MSCS;’CR[S40]_2012
Business Court, Survey No.1052, Plot No.1, Pung- nat; -

Nagar Road, opp. Tehsil Office, Shirur Tq. Sh!rur L.11015/21/2012-
Distt. Pune 5 e w _ L&M

541 | Gangakhed Muiti state Cooperative Credit Sm:let'y';“ [, | M harashtra and Bihar | Parbhani, 21,5.2012 MSCS/CR/541/2012
Ramseeta Sadan, Kodri Road, Gangakhed sty iy Maharashitra L.11015/93/2012-

Parbhani, 431514 Maharashtra L&M

542 ety Maharashtra and Ahmedn_agar 25.5.2012 | MSCS/CR/542/2012

Rajasthan i
L.11015/1/2012-
. - _ L&M

£43 : "Mahareishtra and Beed, 25.5.2012 MSCS/CR/543/2012

| Karnataka . ' Maharashtra -




“principal:

-~ pateof | Registration No:’

SNo Name of ﬁ'se Cauper_a_ti\?e;;and its addvess ) Area of,_é'p'ei‘atidn- | place. ‘Registration |- and file Ne. - ;. Type - Remarks
Eas | Rajaxmi  Magari Sahakari Patsanstha Maryadtt, ‘Maharashira , Andhra | Yavatmal - 25.5.2012° MSCS/ERI544/2012
Rajlaxmi Heights, sankat Mochan Réad, Yavatmal 445 Pradesh, Chhattisgarh, R — : 20
001 Maharashira o | Madhya Pradesh, ;
New Name : Rajiaxmi Muliistate Credit Cooperative- | Gujarat, Karhataka and _
Society Ltd ' o Goa SN . -
545 | Late Sau, Kesharbai Tanpure Mulii State Cooperative | Maharashtra ard God, Ahmednagar MSChICR/545/2012 | Credit
Credit Society ftd., At/post - Matharwadi, Tg. Rafiuni - ,11015/3/2012-
Distt. Ahmednagar, Maharashtra . _ L&M '
T4f | Suvarnaratna Multi State Cooperative Credit Society Maharashira Solapur "MSCS/CR/546/2012 Credit
Lid., At/Post Siddhapur, Taluk Mangalwedha, Distt. | &Karnataka : ' TL.11015/97/2012-
solapur, Maharashtra : . | L&M
547 | Sanghamam Multi State Cooperative Credit Society Kerala, Tamil Nadu and | Kozhikod MSCS/CR/547/2012 | Credit
ftd., 15.7. Building, 42/8544, Satidium View, Puducherry L.11015/39/2011-
Kozhikode, Kerala 673001 B ' : LaM
548 | SaiMulti State Credit Cooperative Society Ltd., Vishwa | Maharashtra and 8:6.2012 MSCS/CR/548/2012 Credit
Complex, M.H.Ne.9, Main Road Omerga Taluka | Kamateka L.11015/89/2012-
Omerga, Distt. Gsmanabad ' L&M - _
“$43 | Samrugdna Jeevan Multi State  Muld Purpose 8.6.2012 MSCS/CR/549/2012 | Multi Amendent on
i Cocperative society Itd., 3rd Floor, 'C'am':.lm-a_rk', L 11015/14/2012 Purpose 1-08-2014
0 576423, Shirote Road, Opp. E.C. College; Shivajinagar, L&M _ :
~J pung, Maharashtra : - | (Aﬁfgg?“t
Y Hew Address: 4th Floor, Tantra Building, Yashodhan ;g 15) '
Business Complesx, Ghole Road; Shivajinagar, Pune-
4110605, Maharashtra.
550 | Aaditya Credit Coopertive Saciety Lid., 20 Flaor, al Ajmer 8.6.2012 MSCS/CR/550/ 2012 | Amend on 3-
Bazar, Chang Gate, Beawar; Ajmer, Rajasthan 305901 L.11015/9/2012- 10-2016
| Mew Addeess: Mohini Maza, 2. Floor Bazaty: L&M '
Chang Gate, Beaver, Ajmer, Rajasthan: i o : 1. _ S _
551 | Jeevan Shree Credit Cooperative Soci 828, | Rajasthan and Gujarat Jodhpur 8.6.2012 MSCS/CR/551/2012
Saraswati nagar, New Pali Rda(df;-Jﬁdf:ﬁJpﬂi‘, Rajasthan E - o L.11015/101/2012- " |
v B pehi- .- | 1862012 - - "MSCS/CR/552/2012. - Credit -




L

R

Maharashtra431131

_ e o ' o .- Principal Date of Registration No. :

S No Name of the Cooperative and its address Area of operation place Registration and file No. Type Remartks
Ujala Credit Coop. Society Ltd., 203, Kundan Bhawan, | Delhi, Haryana, U.P. L11015/100/2012- Amend on
Azadpur Commercial Comiplex, Delhi-33. Madhya Pradesh, L&M 21-1-2015,
505-810, Aggarwal Millennium Tower-1, Netaji | Punjab, Uttarakhand & 12-01-2017
Subhash Place, Pitampura, New Dethj 110034 Rajasthan
New Address: 410, 4™ Floor, C-1,2,3, PP Tower,

Cpposite Max Hospital, Netagi Subhash place, Mew
Delhi 110034 '

353 | Vighnharta Muli State Coop.Credit Sodiety Ltd., N.No. | Maharashtra and Beed, | MSCS/CR/553/2012 | Credit
24/828, Mahasal Colony, Yeshwant Chowk, | Rajasthan Maharashtra [.11015/107/2012-

Majalgaon, Distt., Beed-431131, Maharashtra. . ' L&M

954. | Satyam Dairy Cooperative Society Lid., Kewai, | Bihar and Jharkhand Nalanda, MSCS/CR/554/2012 | Dairy
P.O.Dahpat, nzlanda, Bihar Bifar L.11015/48/2011-

; . : L&M
555 | Saathi Multi State Cooperative Credit Society Ltd., | Maharashitra, Rajastha Jalgaon, 186.20121 MSCS/CR/555/2012 | Credit
Shop No.12 & 14, Sumangal Building, Balram Peth, : and Chhattisgarh Maharashtra & L.11015/5/2012-
Jalgaon, Maharashira ' ) SR L RS _ LM _
556 | Midsast Multi State Credit Cooperative Society Ltd., | Odisha & West Bengal . 18.6.2012 MSCS/CR/556/2012 | Credit UNDER
Plot No.33/C, Nayapalli, Sabarahi, Near BDA Nicco L | L.11015/103/2012- | LIQUIDATION
Park, Bliubaneswar, Qdisha i . L&M

557 | North East India Multi State Agro-Horti Marketing | Assamn, Arunachal': L Itanagar, 26,6.2012 MSCS/CR/557/2012 | Agro i
&Processing Cooperative Sodety Lid ., Teli Plaza, Near Pradesh:and Me‘ghala'ya__ Arunachal - L.11015/132/2011- =
Axix Bank, E-Sector, Post-Ttanagar, Distt.Papum Pare, " | pradesh L&M - - .
Arunachal Pradesh i d\T

558 | Wagar Credit Cooperative Socigty Ltd., IfIrd Floor, Rajasthan; Madhya Banswara, 18.5.2012 M5CS/CR/558/2012 | Credit
Wagar Complex, Rati Talai, Banswara, Rajasthan Pradesh and Gujarat Rajasthan L.11015/106/2012- |

- E ! L&M ) .

539 | Pragati Pariwar Cretfit Cooperative Society Ltd,, Ritan | Jharkhand, Bihar and Ranchi, 18.6.2012 MSCS/CR/558/2012 | Credit Amend on 9-2-
Bhawan, Pahadi Mandir Lane, Raty Road, Ranchi;:| Uttar-Pradesh Jharkhand L.11015/10/2011- 2018
Jharkhand : L&M
New Address: Plot No 351, A3, Raushan Enclave;

Jamia Nagar, Kadru , Ranchi Jharkhand 83 _ .

560 | Suvarnkranti Mult State Urban Co Maharashtra, Karnataka | Tal-Madha, - | 26.6.2012 MSCS/CR/560/2012 | Credit Amend on 13-
Soclety Ltd., Pandharpur, Plot N & Gujarat | Distt. [11015/85/3011- 03-2015
State Bank of India, Market-Yard, A/PTembhurni, Tal- Solapur, . T
Madha, Distt. Solapur, Maharashtra413003" Maharashira _ . _

201 | Rajarshi Shahu Maharaj Mutti State urban Cooperative | Maharashtra and Tal- 26.6.2012 MSCS/CR/S61/2012 | Credit
Credit Society Ltd., PiotiNo.118 anjarath Road, | Madhya ‘Pradesh Majalgaon,

Majalgaon, = Tal-Majalgadn; Distt. ' Beed, ' Distt. Beed L.11015/108/2012-




principal |

Dateof " -

- Registration No. |-

Reﬁarks

| Madhya Pradesh. o

L.11015/30/2012- |

S No Name of the C“’F”’?T@““‘* and its -ad:ﬂ‘rg;s ~ Area of qperatiaq' e | Registration and file No. - S Ty?e'
562 | Janshakti Multi State Multi® Purpase Cooperative Delhi, Haryana, U.P., | Plampura, 26.6.2012 “MSCS/ERY562/2012- |- Cooperative
T | Sodety Lid., 507, B-09, ITLTWIN Tower, Netaj ‘M.P., Punjab, .- | Mew Dehi. o s N
Subash Place, Pitampura, New Delhi - , uttarakhand, Bihar, -
New Address : Rathi Buiiding Plot No. 2317184, | harikhand, West. -
‘| Veena Enclave, Nagloi, New Dellhi 110041 Bengai, A.P., Odisha
. c and Rajasthan, . _ _ . _
563 | Silver Finance & Credit Cooperative Sodiety Ltd,, | Chandigart{UT), Sector-8 C, §C$fCRf5‘63/2012. Credlit
S.C.0. 188-189, First Foor, Sector-8C, Madhya Marg, Himachal pradesh, Madhya :
U.T. of Chandigarh-160 009 Punjab, Rajastha, Marg, : — .
- ¢ Haryana, Delhi and Chandigarh. | L-11015/36/2012-
: ] Uttar Pradesh : L&M

564 | Vrudeshwar Urban Multi State ‘Cooperative Credit | Revenue territories of MSCS/CR/564/2012 | Credit Amend on 08-
Society Ltd., At -Post-Flat No.5, Tanishk Appartment, | Pune, Solapur, L.11015/24/2012- 01-2018

s Mear 5.5, High School, Daund, Tal-Daund, District | Ahmednagar, | Lad-

pune, 413801 Maharashtra Aurangabad & Thane .

s New Address: Plot no 13, Behind Sainath Gas Districts of Maharag
s Agency, Hanuman Nagar, Sai Nagar , Shrigonda State and Gulba:gg_"a""

K 413801 Maharashira _ district of Karnataka _ . :

065 | Shikshan Maharashi Dnyandev Mohekar Muiti State | Maharashtra an ‘Osianabad | 26.6.2012 MSCS/CR/565/2012 Credit Amend on
Cooperative Credit Sodety Ltd., Moha, Taiuka- [L.11015/111/2012-  B/5/2018
“Kalamb, Distt. Csmanabad, Maharashtra 413507 L&M :

566 | Shrimati Rajubai Gunajirac  Vairale  Multi State Beed, 2.7.2012 MSCS/CR/566/2012 | Credit -do-
Cooperative Credit Society Lid., House No. 26/47, . Maharashtra 1.11015/114/2012-
Ashiok Nagar, Majalgaon, Tal Majaigaon, Distt. Beed, g &M - - -
Maharashtra 431131 _

567 | Empire Mulii State Credit Coopperative Society;Ltd., [:Punj 1 malout, 9.7.2012 MSCS/CR/567/2012. | Credit Amend on 2-3-
1% Floor,; Fanney Khan Commplex, Above Criental Bank Raj Punjab L.11015/120/2012- 2015
of Comimerce, G.T. Road, Malout, Punjab 15210 __ L&M '

~E68 | Bhugel Multi State Urban Cooperative Creditss Maharashtra and Solapur .. 9,7.2012 MSCS/CR/568/2012 Credit
Ltd., Beside Dhirbhai Ambani Prim: 0 .Karnataka . : ) 1.11015/23/2012-
Sehool, Balaji Nagar, Shekapur,Osi iy . LaM _
| District Osmanabad, Mahara '
1315 North Kasba, TilakChowl, s _
Maharashtya, Dist- Solapt C . P o e o
569 | Shivsharda Muiti State COOPEN t-Societ ‘Maharashtraand © - | Beed, - 9.7.2012 -~ | MSCS/CR/569/2012 | Credit Amend on
- 1 nghiv Chhatra®, Chhatrapati Saf ubfiash- Road, ' Maharashtra |~ . .- - ' : 10-11-2017

- | Beed; 431122 Maharashitra 0 L




| S No Name of the Caop.em_tive and its address Area of operation | Pu;:l-n:ti:gal . Regiaﬁ:a 'F’;m R?;ﬁgg?ﬁ c:lu. Typal Remarks
570 | Mahaveer Jain Multi State Cooperative Credit Society | Maharashtra and Latur, - 0.7.2012 MSCS/ERJ570/2012 | Credit
Ltd, R6/874; Ratas Chambers, Chandra Nagar, latur, | Karnataka Maharashira ]
maharashtra : : _ A& .
S7i | Dhanashri Multi State Cooperative Society Ltd., Main | Maharashtra and Osmanabad, |9,7.2012 MSCS/CRJ571/2012 | Credit
Road Indapur, At/Post Indapur, Talug-Washi, Distt, | Karnataka - Maharashtra
Osmanabad, Maharashtra tééﬁwf 49/2012-
$52, Shop No.740, Sec-7, Koparkhairana, Opposite
Ganesh Mandir, Navi Mumbai<400709, Maharashtra. A
572 | Sucress Valley Credit Cooperative Society Ltd,, 208, | Defhi and West Bengal | Delhi MSCS/CR/572/2012 | Credit
Welcome Plaza, $-551, Sahaol Block-1I, Shakarpur, L.11015/121/2012-
Delhi _ L &M
573 | Shree Sarneshwar Credit Cooperative Society Ltd., | Rajasthan and Gujarat MSCS/CR/573/2012 Credit
Plot No,104, Shanti Nagar, Sun Shine School Ke L110'15}112]201é-
{1 Samne, Udhana, Surat, Gujarat LaM
New Address: B.D. Complex, Near Rajasthan Bank, .
[ Outside Sarjavav Gate, Siroht 307001, Rajasthan \
574 | Fortune Multi State Credit Copperative Society Lid., | Rajasthan and Glijarat | Sirot 13.7.2012 MSCS/CR/574/2012 | Credit &
2% Floor, Gujarat Hospital Building, Near Bus Stand, RIS v - L.11015/110/2012- b
Sirohi 307001 Rajasthan | | L3M <
5/5 | Jaywant Multi state Credit Cooperative Society Ltd., : | Osmanabad, |11.7.2012 MSCS/CR/575/2012 | Credit '
Shivaji nagar, Post Sonari, Taluka Paranda, Distt, | Maharashtra 1.11015/123/2G12-
Osmanabad, maharashtra L&M '
- 576 | Samarth Credit Cooperative Society Ltd, 112-E, Kota, 11.7.2012 MSCS/CR/576/2012 | Credit
Shakti Nagar, Kota District, Rajasthan. R Rajasthan L.11015/39/2012-
i t . &V o
577 | Janhitany Urban Multi State Coopeative Credit Sodety |'Karnatdka and Osmanabad, |11.7.2012 MSCS/CR/577/2012 | Credit
Ltd., Washi, A/P 1480, Shivaji Nagar, Washi, Tal'} Maharashtra Maharashtra _
Distt Osmanabad, Maharashtra o jl':ngUﬁ/ 127/2012- |
578 | Shivshakti Multi State Cooperative Credit Sodiety Lt Karnataka & Satara, 13.7.2012 MSCS/CR/578/2012 Credit
407-B, Sanjay Appartment, Shop No.13;/Sadar-Bazar, | Maharashtra Maharashtra L.131015/116/2011-
Satara, Distt. Satara, Maharashtra. e | L&M
Mew Address : City S R No.481-B,1, hinar Plaza,
Near Bhuvikas Bank, Area; Sadar“Bazar, Satara
415001, Maharashtra L _ _
579 | Omkar Urban Multi StatéiCoopera _ Maharashtra and Jalna, 16.7.2012 MSCS/CR/579/2012 Credit
Ltd,, 1, Shelke Home, Shivéji.nagar, Kamataka Maharashira : L.11015/51/20132-
Jalna, Mzharashtra.. L&




g No Name_of the Cbom(aﬁ\f'e anﬂ itsadd,resjs:'_'l_- | Area bf-_ppetation N '?T‘;'I‘:c":’_'. -Re;i:aaéon _S?g;d:f?ﬁo?‘?l' - _I"l"ypg o Remarks
Shop No 1, Uddan Complex, Near Datia Mandir, R '
Olid Jaina PTN 431203 Jaina Maharashtra o . R )

580 | Yash Mulii State Rural Cooperative Credit Society Ltd., | Maharashtra and | Ahmednagar 12.7.2012 Credit
Opposite Sonat, Taluka Newasa, Distt. Ahmednagar, | Haryana 1. '

Maharashira ' _ _ - :

581 | Metro Muitl State Urban Cooperative Credit Society | Maharashira and Ahmednagar, | Credit
Ltd., Bazartal, Karjat, A/P H.No. 874, Near Girls | Gujarat Maharashtra ; 5
Schocl, Bazartal, Tai Karjat, Distt. Ahmednagar, - L 11015/8/2012 |
maharashtra ' . . .

582 | Giants Multi Stae Cooperative Credit Society Ltd., A/P Maharashtra and Nagpur, MSCS/CR/582/2012 Credit E
Plot No.15, Deshpande, Layout, nagpur, Maharashtra | Madhya Pradesh Maharashtra; L.11015/129/2012- |

. L&M .

583 | PromptMulti State Cooperative House Building Socety | Tamil Nadu and ‘MSCS/CR/583/2012 | Housing Amend on ]

1| ud, 5, Koya Arunagiri, First Street, Royapettah, | Karnataka L.11015/96/2011- 15-01-2018

A Chennai, Tamil nadu o L&M 2

— New Address: 569/R, 3 Floor, Redrose Plaza, DB

V| Road, Repuram, Coimbatore 641002, Tamil Nadu___ - | b

tga | Shree Swastik Credit Cooperative Society Ltd,, Near 26.7.2012 MSCS/CR/584/2012_; Credit 3

" | Sonu Brothers Main Market, Sumerpur, Dist. Pal, L.11015/40/2012-

_ Rajasthan _ - .- | ' - LE&M _

585 | Vighnahar Muiti State Cooperative Credit Society Ltd., 7| Distt. Hingoli, | 23.7.2012 . MSCS/CR/585/2012 | Credit .
Market Yard, Bassnath nagar, Taluk-Bassnath, Distt. | Maharashtra L.11015/78/2012- )
Hingoli, ma_harashtra' S ) : R -

g6 | Jansahaycg ‘Sahakari Credit Society Ltd., Thakurhat Kendrapara,” | 26.7.2012 MSCS/CR/586/2012 | Credit
(Chhanchunia), Thakur Patna, Kendrapara, Odisha Odisha : L.11015/104/2012-

r537 Dwarka Multi State Cooperative Credit Society Ltd., | Mabarashtra and Beed, 26.7.2012 MSCS/CR/587/2012 | Credit i
Main Road, Ghatnandur, At/post-Ghatnandur, 1l Karnataka Maharashtra L 11015/48/2012-
Ambajagai, Distt. Beed, Maharashtra : LRM '

588 | Bhagyalaxmi Multi State Cooperativi it guciet\j: Maharashtra and Aurangabad, 26.7.2012 . MSCS/CR/SSS]ZBIZ " Credit
ke, 3J-13, 14), Harnam Plaz _Dsmanipura, Karnataka | Maharastitra - [.11015/50/2012- _
Agrangabad, Taluk & Distt. Aurangabad Viahgrashtra. ' : : - e : '

105, Awargaonkar Complex, Airport;Roaf i CIDCO, - ' ' T
Aurangabad = 431001(Maharashtra), - ' S . _ o

589 | Bandhzn Multi State Codperative Credit Sodiety. Ltd., | West Bengal and Delni | Murshidabad, | 26.7.2012 T MSCS/CR/589/2012_|  Credit | Amend. 31-

Village Mudda;_-P;O_.___.-’;-Kthé '_’rid;@;g%ﬁBuman,L_Distt; - o | West Bengal .| . ~ [L11015/135/2012- -| - | 18-2014

MUrshidabad;':.WESt'-'BEnQai . L&M




.

R ¥ R R

S No Name of the Cooperative and its address. Area of operation Pf;::;zal Re:;:aogon Reggs&w%goal ﬁa. Type Remarks
Vitl. Sharntipur, Paschim Para, Post Mecheda, PS- ;
" | Kolaghat, Distt Purba, Mednipur, West Bengal
721137 _ ) _
590 | Trimurti Multi State Urban Cooperative Credit Society | Maharashtra and Ahmednagar, | 26.7.2012 MSCS/CR/590/2012 | Credit
Ltd., Wadgaon, Gupta, Aurangabad By-Pass Highway, | Gujarat Maharashira L.11015/54/2011-
Abmednagar, Tal & Distt. Ahmednaagar, Maharashtra. : L&M s
391 | Arpan Multi State Urban Cooperative Credit Society | Maharashtra and Latur, MSCS/CR/581/2012 | Credit
Ltd., C/o Orchid Academy, MSS College Campus, Main | Karnataka Maharashtra A-11015/142/2011-
Road, Nilanga, Distt. Latur, Maharashtra L&M
592 | Vishwakalyan Multi State Cooperative Credit Society | Maharashtra and Aurangabad, © | .. MSCS/CR/592/2012 | Credit
Ltd., C/o Ashu Eleciricals, Plot No.11, Nutan Coleny, | Madhya Pradesh Maharashrtra
Near Kranti Chowk, Aurangabad, Taluk & Digtt, L.11015/64/2011-
Aurangabad, Maharashtra _ B L&M
593 | Maharashtra Muti State Urban Cocperative Credit | Maharashtra, Gujarat, | Buldhana 2.8.2012 MSCS/CR/593/2012 | Credit
‘Society 1fd., Mehkar Road Rajwadya Samor, | Rajasthan and Madh Sindl S 1.11015/132/2012-
Sindkhedraja, Taluk Sindkhedraja, Distt., Buldhana, | Pradesh | JAr T L.&M N _
Maharashtra . : =7 7| Maharashtra L
594 | Humara India Credit Cooperative Sodiety itd., Flat | Assam, Bihar, Delhi, . -} Kolkata, West | 30.7.2012 MSCS/CR/594/2012 | Credit iy
No.3E, Baikunth Apartment, 114 NSC Bose Road, | Jharkhand, Mizoram, | Béfigal )
Kolkata, West Bengal Odisha, Sikkim, Tripara, et
Mangal Jyoti, No.101, 227/2 AIC Bose Road, | Uttar Pradesh, Haryana L.11015/148/2011 ¥
Kolkata (W.B)-700020, , Uttarakhand, West L&M :
B.eng_al::a'chaﬁdigarh_
595 | Specimen Multi Purpose Cooperative Society Ltd., Plot ;1 Ass Bhubaneshw | MSCS/CR/595/2012 | Mui
N0.99, Jail Road, Jharpada, Bhubaneshwar, Od isha.,: “pradesh, Bihar, ar L.11015/147/2011- | purpose
New Name and address Chitra Specimen Meghalaya, Andhra - LAM.
Multipurpose Cooperative Society Led, 1st:Floor:: desh, Maharashtra
HIG-45, GangadharMeherMarg,  JayadewVili: r, {'and Tripura
Bhubaneshwar, Odisha 751013 S
596 | Shree Aditya Multi State Coope Maharashtre & Andhra | Shirur, Distt. | 9.8.2012 MSCS/CR/596/2012 Credit
2445, Kapad Bazar, AYPOSt/Tg. Pradesh ' Pune, L.11015/79/2012-
Maharashtra o Maharashtra L&M
597 | Shri Arunoday Multi Stz Cooperat;;l}'fﬁ‘-.‘-Credit Society. Maharashtra and Solapur, 16.8.2012 MSCS,!CR}SQ‘?_/ZO-IZ Credit ~do-
L., “Arunoday” 22 VeerShair Nagat, Bijapur Road, | Kernataka Maharashtra : L11015/148/2012-
Jule Solapur, Tg. & Distt. Solafi aharashtra |&m .
598 . ' 22.8.2012 Credit

MSCS/CR/598/2012



S No Name of the Cooperative and its address: ~ | Area.__of--opgr_'éiﬁ?n - '-_Pr:[:éz?l : Re:?st:;::on Reag;ztg;o;o?o.__ | Type .| Remarks
N.Sa Mufti State Cooperative Credit-Society Ltd., A- Maharashtra & - | Latur, R K,11015/149/2012- ' | ~ Amend on 17-
_ 70/3, MIDC, Latur, 413 512 Maharashtra ' Karnataka : " | maharashtra - L8Ma, Sl 2-2015
" 599 | Udgir Janata Muld State ‘Cooperstive Credit Sodiety | Maharashtra and ~1 Taluka-Udgir, | 22.8.2012 SCS/GR/598/2012 | Credit =
Ltd., Chavan Complex, Nanded-Bidar Road, Udagir, Kamataka S Distt. Latur A E :
Taluka - Udgir, Distt. Latur, Maharashtra = . L o Y <
600 | Shri Panchmukhi Hanuman Multi State Cooperative | Maharashtra and . Solapur, 22.8.20% : S/CR/B 2 1 Credit 3
Credit Society Lid., Plot No.4, Vidya Nagar, Dahitne Karnatgaka - Maharashtra
Road, Shelgi, Solapur, Maharashtra : L&M - _. _
601 | Indian Consumers Cooperative Ltd., Vimal House, 31, | Gujarat & Rajasthan Mehsana, MSCS/CR/601/2012 Consumer z
' GIDC Estate, near Rajkamal Petrol Pump, High,- Gujarat TL.11015/44/2012- : 4
Mehsana, Taluk &District Mehsana, Gujarat _ L&M ' _
%02 | B.T. Borhade Multl State Credit Cooperative Society Mzharashtra, Delhi, MSCS/CR/602/2012 | Credit Ls
ltd, Kolhar,. Xd-413710, Tal-Rahuri, DIstt Chhattisgarh, Gujarat, E
"\ Ahmednagar, Maharashtra Haryana, Kamataka, L.11015[33/20'12- Fﬁ
"y Madhya Pradesh, &M _
f:u Purijab, Rajasthan;: ‘ L
, Uttar Pradesh,
| " Uttarakhand &Y
: : _ Bengai. ' o ' _ -
603 | National Farmers Development Cooperative Ltd., | Delhi, Uttar pradesh Dwarka, New | 23.8.2012 MSCS/CR/603/2012 - | Agro
DDA-LIG House No.852, Pocket-II Sector-14, Dwarka, | and Haryana Delhi. ' L.11015/46/2012
New Delhi. _ : : - ' 11am
604 | 1DC Multi Swte Cooperative Credit Society Ltd., Beed, 24.8.2012 MSCS/CR/604/2012 | Credit . Amend 20-1%-
Subhash Road, Tal & Distt. Beed, Maharashtra ' maharashira L.11015/151/2012- 2014
| New Address: Khodad Road, A/P Narayangaon LM :
) & Jannar, Pune 410504 Maharashtra [P .
605 | Amardeep Credit Cooperative Scciety, 306, Maha Ratanada, 24.8.2012 MSCS/CR/605/2012 | Credit
Palace, Opposite Circuit House, Ratanada, Jodhpur Jodhpur, L.11015/83/2012-
Rajasthan . Rajasthan ' L&M
606 | Vibgyor Multi Stiae Credit Cooperative: 5o West Bengal and CIT Road, - | 27.8.2012 MSCS/CR/606/2012 | Credit
Vighyor House, P-25, CIT Road, Kolk We 1 Jharkhand = Kolkata . L.11015/133/2012- |
607 | Yashwant Mult State Cogperative Milk'Society [td, B | Sangli, Satara and - | Tal-Shirala, 5 MSCS/CR/607/2012 | .Milk
29, MIDC Shirala, Tal Shirala, Dis % Sangfi ‘415408, | Kolhapur districts of Disttisangh, | . 1.11015/58/2012-
Maharashtrs . .- Sk . ogd Maharashtra and . - Maharashtra- | - - - |L&M -
Yashwant ' Sahakaﬁ{fbudﬁ 'w __Plfa!triya_San_g _B_éigédn districtfoﬁ'_'? T I 1 T i S




Date of

Registration MNo.

- . . . ' . Principal
S No Name of the quperatwe and its address Area of operatlon place Registration and file No. Tvpg Rgmarks
608 | Lotus Agricultural and Marketing Cooperative Society Punjab, Haryana, Wazirpur, MSCS/ER/608/2012 Agricultural | Amend on 23-
Ltd., 605-A, Pearls Business Park, D-7, Netaji Subhash | Jammu & Kashmir, Dethi o and 1-20158. 6-8-
Place, Pitampura, New Delki 110034 Himachal pradesh, ' Marketing | 15,06-09-
| - Rajasthan and Delhi, - 2018
603 | Shri Sidharaj UrbanMulti State Cooperative Credit | Maharashira and Distt, Beed, - Credi
Society Ltd., H.No.15, Bank Colony, Ambajoga! Road, | Karnataka Maharashtra
Parli, Tq, Parfi, District Beed, Maharastitra
Ramanand Kunj Vihar, Bajaj Complex, Beed Road, E11015/155/2612-
Majalgaon, Distt. Beed-431131, Maharashtra . L8M '
610 | Eye VisionIndia Credit Coopeative Society Ltd., A-112, | Uttar Pradesh and Delhi Shakarpur, MSCS/CR/610/2012 | Credit
Gali No.1, Shakarpur, Delhi Delhi L.11015/154/2012-
611 | Shree Sangam Multi State Cooperative Credit Sodety | Maharashtra and Distt, Pune, MSCS/CR/611/2012 | Credit
Ltd., Dange Chowk, Thergaon, Taluka-Mulshi; Distt. | Rajasthan Ma hira YT
Pune, Maharashtra - t.aﬁéﬂﬁl 155/2012 4
612 | Yashodhara Multi State Cooperative Credit Society | Maharashtra and MSCS/CR/612/2012 Credit o
itd., Ombare Gallj, Near Nehru Chowk, Tehsil and Karnataka £.11015/164/2012- ‘%g“
District Osmanabad, Maharashtra, L&M : ot
Shop No.U-24, Ground Ficor, Rahul Nagar Complex, P
Uday Cooperative Housing Society Ward No.7, Kehoj,
Khuntevall, Ambarnath(E), Tal.Ambamath, Distt.
Thane-421501 (Maharashtra) -
613 | RS. Indian Muli State Cooperative Urban Credit ‘District MSCS/CR/613/2012 | Credit
Society Ltd,, Renuka Niwas, Aakhe Gaen Road, Post Ahmednagar, -
and  Taluka-Sheogaon,  Distt.  Ahmednagar, Maharashtra L. 11015/163/2012-
Maharashtra : S ' L&M
614 | Teepu Sultan Urban Multi State Cooperative Cre Maharashtra, Distt. Beed, MSCS/CR/614/2012 | Credit Amenrd on 2-
Society Ltd., H.No.439, Parli-Beed High way Sirsald;?| Karnataka and Haryana | maharashtra L11015/161/200- 6-2015
Tq. Parli, Distt, Beed, Maharashtra New A L'&M
| F{97, Haware Fantasia, Business Park, Plg
Sec 30A, Vashi , Thane AC0705 Maharash . _
615 | Suraksha Multi State Credit Cooperaiv j West Bengal, Assam, Thane 7.9.2012 MSCS/CR/615/2312 Credit
80/1-D, Kakuiia Road, 2nd flogr, Kolka Uttar Pradesh, Bihar
'F/97, Haware Fantasia Business;Park, Piot | and Jharkhand  L.11015/82/2012-
No.47, Sec-30 A, Vashi, Thane (Maharashtra). L _ &M
616 | Golden Muld State Credit Coope ;;'E Saciety Lid,, | Assam, Bihar, Kalkattz 7.9.2012 MSCS/CR/616/2012 | Credit
Sikkim Common House, SthyFlopr, Room No.505, Jharkhand and West -
4/1/Middleton Street, Kolkata, West Bengal Bengal '
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- Date of

I Registratidn NO—

_ '-M'seslcwézékznl2.',_-'

C Credit ©

S No Name ef_‘tlia;e-'Coopera;t;ive__ ar_ad its address " Area .qf_ﬁperat'ion place _Registration Type Remarks
1 184, Bhupen Roy Road, Behala, Kolkata- 1
1 700034 {W.B.Y = - S R s o S \
617 | Moral Credit Coopeative Society Lid., Royal Arcade, | Bihar, Uttar Pradesh, Luckriow, Credit Amend on 24-
565 ' KA-94-2, Sneh Nagar, Alambagh, Lucknow | Maharashtra, Madhya | U.P. 2-2015
226005 Uitar Pradesh CoC Pradesh, Jharkhand,
West Bengal, Gujarat,
Rajasthan, Punjab &
Delhi. ‘ ' ' :
518 | Veer Hakikat Multi State Cooperative Group Housing | Delhi,U.P., Haryana and Delhi MSCS/CR/618/2012 | Housing
Saciety Lid, 6, Hakikat nagar, Kingsway Camp, Delhi. | Rajasthan ' 1.11015/56/2012-
85-87(First Fioor), Mall Road, G.T.B. Magar, L&M
Kingsway Camp, Delhi-110009. L _ . '
519 | Shri Padmayati Mata Multi State Cooperative. Credit Maharashtra and MSCS/CR/619/2012 | Credit
Society 1id., A/P Chinchakhad, Tq. Ambad, Distt. | Madhya Pradesh [.11015/2/2012~
Jaina, Maharashira - . L&M ' _
520 | Annapurnia  Credit and  Consumer Multi - State | West Bengai, Bihar MSCS/CR/620/2012 | Credit
Cooperative Seciety itd., P-65 Lake View Road, | Jharkhand : L.11015/25/2012- &Corisumer
Kolkata, West Bengal. : R &M
621 | Jansamruddhi Multi State Cooperative Credit Society | Maharashtra an Bead, MSCS/CR/621/2012 | Credit Amend on
= l-td._, Mew Address: 508, Gulab Nagar, Shevgaon, Kar nata_lFa Maharashira L11015/1?8/2012— 30/4/2016
e, Georai Road, Balamtakali; Bavnthan, Shevagav, | L&M ;
G Zhmednagar :
*:"}. Devai Niwas:, Beside of Hanumar Mandir, Manik Nagar, Parli
i | \aiinath, Beed, Pin-431515 (Maharashira) . _
622 | Sai Amrut Multi state Cooperative. Mitk Society Lid,, | ! Sangli, 20.09.2012 MSCS/CR/622/2012 | MIK
' Piot Mo.34, Sai Amrut, Shriram Colony, Ghanshyam Maharashtra L.11015/66/2012-
MNagar, Madhavnagar Road, -Distt. Sangli, 416 L&M .
Maharashiza | - : - -
623 | Sunshine Credit Cooperative Society 1id., 90, Andp Bhopal, 30-.09-2012 | MSCS/CR/623/20i2 | CTredit
Towsr, Above Punjab & Sind Bank, M.P. NagarZone Madhya : 1.11015/179/2012-
3, Bhopal, Madhya Pradesh 462011 : Pradesh L&M '
624 | Mahaganpati Multi state Cooperali . Sggiety Maharashtra and pune, 20-09-2012 | MSCS/CR/624/2012 Credit
Ltd.,Shree Sal Niwas Asz‘gé:,.}‘ghqu : :i;@;eﬂ'agar Karnataka Maharashtra C L.11015/177/2012-
Road, Karegaon, Shirur,/Distt. Pung Maharashtra | : ' TLRM . .
SRR P . ' . L R . :
625 | NABARD Employees-Cooperat {., | Utar Pradesh and"UT of '| Lucknow, . 21-09-2012 . | MSCS/CR/625/2012° |- Employees
11, Vipin Khand, Gomt-Hags 0, | Chandigarh. -~ .- - | UP. | B © [L11016/11/2011- '
1 Uttar Pradesh . - - 1 o e Claam T e
. 626 : -

o T T S TR




Principal

Date of

Registration No.

Remarks

S No Name of the Cooperative and its address Ma of operation place Registration and .ﬁ!ﬁ No. Type
Shrisanjiwani Multi State Cooperative Credit Society | Maharashtra and Majalgaon, L.11015/115/2012-
Ltd., 179, Sapate House, Distt.Majalgaon, | Karnataka Maharashtra
Maharashtra _

627 | Uttamnagar Urban Multi State Cooperl:!ve Credit | Maharashtra and Pune, MSCS CR')‘ 2?!2012 Credit
Society Ltd., 833, Gujar Complex, Distt, Pune, | Gujarat Maharashtra ; ;

Maharashtra

628 | Balaji Multi State Cooperative Dairy Ltd., 58, Vipul | Maharashtra and Sangli, Dairy
Plaza, Plot No.4, Distt. Sangli, Maha rashtra Karnataka Maharashtra

629 | Marwar Urban Credit Cooperatwe Socnety Ltd., | Rajasthan and Gujarat | Barmer, MSCS/CR/628/2012 | Credit
Choutan Road, Barmer, Rajasthan Rajasthan 1.11015/70/2011-~

630 | Sai Gayatri Multi State Credit Cooperative Society Lid., | Odisha i West Bengal Bhadrui;l MSCS/CR/630/2012 | Credit
Purusotam Vihar(Bouth Chhak), P.O. Madhab Nagar, and Jharkhand ha 1.11015/187/2012-

Distt. Bhadruk, Ocisha L&M !

631 | Swatantryaveer V.D, Savarkar Multi State Cooperative Maharashtra and Beed MSCS!CR/GS-i/Z(_}lZ Credit ;9
Credit Society Ltd., Near Rani Laxmi Bai Tower Chowk, | Karnataka maharashtra L.11915/186/2012- o
Pari-Vaijnath, Beed Maharashtra - ' o L&M -

632 | Sai Ganesh Multi State Cooperative Dairy Ltd., Piot | Maharashtra and Sh‘h"gli, 8.10.2012 MSCS/CR/632/2012 | Dairy ¥
No.D-77-A, MIDC, Miraj, Tal Miraj Distt. Sangli, Karnataka Maharashtra L.11015/198/2012-

Maharashtra ' ' &M _

633 | Sant Kabir Multi state Cooperative Credit Society Ltd., Maharashtra and Beed 8.10.2012 MSCS/CR/633/2012 | Credit Amend on
Majalgaon, Juna Mondha, Bhim Nagar, Majalgaon, Tal ' Maharashtra 1.11015/185/2012- 04-03-2016
Majalgaon, Distt. Beed, 431131 Maharashtra L&M

634 | Crown Credit Coopertaive Society Ltd., 4-56- -A, GF, . Laxmi nagar, | 8.10.2012 - MSCS/CR/634/2012 Credit
Gali No.3, Laxmi nagar, DelhiOffice No.203, ‘TSL Delhi L.11015/194/2012~
Plaza, ESI Market, Plot No.9, Sector-6, Dwar 3 LRM
Bahind ICICY Barik, Delhu-110075 ;

835 | Alamprabhu Urban Multi state coq'er___ ve “Credit Maharashtra and Osmanabad, | 9.10.2012 MSCS/CR/635/2012 | Credit

» K h i - Madhya Pradesh maharashtra _ :
Fsaigceity L;iur: NuTiﬁim ap:tas ede = , L.11015/193/2012-
Maharashtra . _ L&M
636 | Graha Cooperative Hou t Tamil nadu and Kancheepura { 8.10,2012 MSCS/CR/636/2012 | Housing
- | Srikarpagambal  Nagar, Puducherry - m, Tamil S L11015/105/2012-
Kancheepuram, Tamil nadu : Nadu L&M - '




1 Principat.

' Date'of . -

Registration No. .

Remarks

S No MName of the Caqpeljative; Elfld its address - Area of npergﬁqn . place Registration - and file N o. e Type_

537 | Gadavarl Multi State Cooperative Credit Society Itd., Maharashtra and. . Digtt. Beed, | 9:10.2012 - MSCS/€R]637/2012 | Credit
Georai, Koler Road,Georai,Tal. Georai, Distt. Beed, | Andhra pradesh- = | Maharashtra | - I L.11815/384/2012- ol
maharashtra - i R - S LM e :

638 | Haldhar Vikas Credit Cooperative Society tdl., 105, FF, | Gujarat, Rajasthan, . Vadodara, | 9.10.2012 | MsCSICRYSE Credit Amend on
Billy Patra complex,Harni Varasiya Ring Road, | Madhya Pradesh, up, Gujarat’ - 07-11-2014
Vadodara, Gujarat 390006 ' ) Tamil Nadu, Bihar, HP, '

' Jharkhand, Delhi, '
Qdisha, Maharashtra,
" Karnataka, Haryana
(Palwal & Faridabad),
Dadar Nagar Havel and
_ Daman & Diu _ :
629 | The Loni Urban Mult state Credit and Thrift Coopertive | Uttar Pradesh and Delni MSCS/CR/635/2012 Credit &
Society Itd., 164, Vijay Vihar, Nagar Palika Parishad, L.11015/204/2012- . | Thrift =
Loni, Distt. Ghaziebad, U.P. _ &M ' _
640 | The Knanaya Multl state Cooperative Credit Society Kerala and Maha 102012 | MSCS/CR/640/2012 | Credit Amend on
i td., Cathedral Parish Building, Opp. BCM College, L.11015/86/2012- ' 12-91-2018
G KX. Road, Kottayam, Kerala L&M
N New Address : Thekkanati Arcade, Nagampadam,

i £.H. Mount P.O. Kottayam GB6006 Kerala .

641 | Basundhra Gree credit Cooperative Sociedty td., 52, Jadavpur, 11.10.2012 MSCS/CR/641/2012 | Credit
C, Raja 5.C. Muilick Road, 2nd Floor, CPNB Building, - Kolkata L.11015/201/2012-

Sulekha More, Jadavpur, Kolkalta, West Bengal _ L&M - _

642 | Panchawati Multi state Coaperative Credit Society ttd., Bangalore 11.10.2012 MSCS/CR/642/2012 | Credit

Osmanabad, Silver Estate, W-11, MIDC, Osmanabad, |, [.11015/205/2012-
Tq. Distt. Osmanabad, Maharashtra , : LM '
1168/, 2nd Ficor, Abhimaan Building, 18th:C

Main Road, V-Block, Rajafi Nagar, Bangalore

543 | Babba Basant Munni- San Multi State Cooperative | uttarakhand and Uttar Nainital, 15.10.2012 MSCS/643/2012- Mufti
“Society L., Nainital, Utarakhand, 13, Rams 'y Road"| Pradesh Uttarakhand L&M Purpose
Tallital, Nainita! B . o o

& | Aadhar Multl State Coopertaive Credit;Sodiety 1td., | Maharashfra and Beed, 11.10.2012 | MSCS/CR/644/2012 | Credit
179, Sapates House, Near Bus'Stand; A/P Dinodrud, | K nataka L — :

Tal. .Ma}glgain; Distt. £ i P i d.ru_ : Kam manarasiia ' L.11015/207/2012-
2,3, HNagarpalika is _.Flbor, Court ; L&M o '
645 A B N | 16.10,2012 . | MSCS/CR/645/2012 | Dairy .




: - . _ Principal Date of Registration No. . _
| & No Name of the Cooperative and its address Area of operation place Registration and file No. Type Remarks
Smt, Mogabai Gholap Multi State Coaperative Dairy | Buldhana, Akjola, Buldhana, L. 11015/189/2012-
Lid., Jalgaon(JAMOD) At Post Aai Nivasm Chaubhara, | Amravati {Maharashtra) & Maharashtra L&M... i
Jalgaon, Tal Jalgaon, Distt. Buldhana, Maharashira g;la?g;‘if}”" (Madhya

646 | DGR Credit Cooperative Society Ltd., S, Patrekar Madhya Pradesh , Bhopal, 16.10,2012 MSES/CRE46/2012 | Credit
Colonyu, Link Road, 3, Bhopal, Madhya Pradesh Maharashtra and Uttar  } Madhya L.11015/122/2011-

o Pradesh | Pradesh LM B .

647 | JKV Muiti State Credit Cooperative Society Ltd., 5-225, | uttar Pradesh, Bihar, Lucknow, MSCS/CR/647/2012 Cretdit Amend on 24-
Sahara Shopping Centre, Faizabad Road, Indira | Uttarakhand, M.P. and | U.P. AL.11015/75/2012- 2-2015, 30-08-
Nagar, Lucknow, 226016 ULP. Rajasthan L&M | 2016

648 | Farmers Incia Thrift & Trading Cooperative Ltd., Vill. | Assam and 'Meghalaya Dhubri, MSCS/CR/648/2012 Thirft
and P.0. Hatsingimari, P.S. South Salmara Distt. ' ! £.11015/203/2012- | &Trading
Phubri, Assam L&M

649 | Cak India Multi State Credit Cooperative Seciety id., | Odisha, uttar pradesh, MSCS/CR/648/2012 Credit
Glorious Space, 4th Floar-11/1C/1, East Topsia Road, | West Bengal, L.11015/202/2012-

Kolkata-700046 West Bengal Jharkhand, bihar and LaM
New Address: 23/2B, Gorachand Road, Kolkata- | Arunachal pradesh:” -

. | 700014 West Bengal _ .

650 | Jalgaon(JAMOD), Multi State Cooperative Credit | Maharashtra and. Buldhana, 16.10.2012 MSCS/CR/650/2012 | Credit | t\
Society Ltd.,, Bhaskar House Near S.S.K. college, | Madhya Pradesh Maharashtra L11015/190/2012- o
Chavan Nagar, Jalgaon, Distt. Buidhana, Maharashtra S LAM ks

651 | Parnerkar Multi State Urban Cooperative Credit Maharashtra and Goa | Ahmednagar, | 16.10.2012 MSCS/CR/653/2042 | Credit N\
Society Ltd., Ahmednagar, Mahatma Fule Chowk, ey maharashtra L.11015/209/2012- g
Market Yard, Ahmednagar, Maharastitra : TLaM

652 | Mandesh Multi State Cooperative Dairy Ltd., At- Maharashtra'and Satara Distt. | 15.10.2012 MSCS/CR/652/2012 | Dairy
Boratwadi, Post-Bidal, Distt, Satara, Maharashtra arnataka.: Maharashtra L.11015/212/2012-

& &M

653 | Jaihind Multi State Cooperative Dairy Ltd., Jaihind:; Makarashtra and Sclapur, 17.10.2012 MSCS/CR/653/2012 Dairy
House, Plot No.1, Dr. Kotnis Nagar, Vijapur:Road,” Karnataka maharashtra L.11015/212/2012-

Solapur, Distt. Solapur, Maharashtra ' L&M

654 | Shri Mahaganesh Multi State Urban Goap: f Maharashtra and Ahmednagar, | 15.10.2012 MSCS/CR/654/2012 | Credic
Society Ltd., Mandave Tal & Distt. #hmédnagar, | Gujarat Maharashtra L.11015/211/2012- |
Maharashtra , i L&M \

655 | Jaya Aishwaryam Housing Cooperative Society Ltd., | Tamil nadu, Karnataka, | Chennai,  17.10.28; MSCS/CR/655/2012 | Heusing
No.45B/72B, Nehru Cross Street, Colony, Anna | Andhra:Pradesh and Tamil Nadu L11015/17/2012-

| Nagar East Chhennai, Ta%i]}s..__ Puducherry T L&M -
656 . R 123.10.2012 MSCS/CR/656/2012 Credit




Sno | Nameotthe Conperstveand s adtress | aronotoperation | "pict” | megisration RendgieNo, | TYPe | emer
| Rajmata  Ahilyadevi Halker Rural Multi State | Delni, uttar Pradesh, -~ | Ahmednagar, . o ' L.11015/214/2012-
Cooperartive Credit Sedety Ltd,, At/post Near Sajali | Bihar and Haryana _ : Maharashtra | LRMey, Sl
Pan Stall, Opp. ST Bus Stand Belapur Block, Tal. : AU :
Shrirampur, Distt. Ahmednagar, maharashtra . _ C
657 | Real India Cradit Cooperative Society Lid.; Mahataxmi | Rajasthan and Gujarat | Distt. Sirohi, MSES/CRY657/2012 | Credit
Colony, Distt. Sirohi, Rajasthan Rajasthan L.11015/96/2012- |
: B _ . &M . -
658 | Sampada Multi State Coopertive Credit Sodety Ltd., | Maharashtra and Distt. Pune, "MSCS/CR/658/2012 | Credit
Nagar Pune Road, Market Yard Shirur, Tq. Shirur Distt. | Rajasthan ' Maharashtra::. 1.11015/219/2012-
.| Pung, Maharashtra _ _ . L&M _ '
659 | Vijaya Urban Multi state Cooperative Credit Society Maharashira and Beed, MSCS/CR/659/2012 | Credit
Ltd., Sanket Medical Building, Beed Road, Majalgaon, | Karnataka Maharash L.11015/218/2012~
Distt. Beed, Maharashtra - &M
660 | Swarn India Multi State Credit Cooperative Society | Bihar and West Bengal 'MSCS/CR/660/2012 | Credit
Ltd., Swaran India Sahu Market 1st Floor, Aghoria | 1.11015/220/2012- '
Bazar; Muzaffarpur, Bihar : ' _ ) , oo LM ‘
661 | Shr Valdyanath Urban Multi State Cooperatlve Credit Maharashtra, Karntak 23.10.,2012 “MSCS/CR/661/2012 | Credit

- Society ltd., 5, Vidaya -Nagar-Rathod Yanchya, and Andhra Pragesh L11015/217/2012-

S Ghargjavali  Vidya Nagar Parli, Distt. Beed, L&M :

PN Maharashtra . _ ' : .
\662 | Sarthak Credit Cooperative Society Ltd., 2059 A, T New Delhi | 23.10.2012 MSCS/CR/662/2012 | Credit Amend on
! Kashmiri Block, Tirthankar Nagar(Jain Nagar), Karabi, L.11015/215/2012- 15-01-2016
' New Delhiriew Address: D-1, Basement , Pradhan LaM

Complex, Near State Bank of Patiala, Kondali, New
Dethi 110086 _ ; _ . |
663 | Jaihind Multi State Cooperative Credit Soclety: Pune, 23.10.2012 MSCS/CR/663/2012 | Credit
773/3, Pradyumn Appt. Lane No.g, Bhandarkar R Maharashtra . 1.11015/216/2012-
Shivajinagar, Pune, Maharashtra : - L&M . '
664 | Malganga Multi Stete Cooperative Dairy [tel.. Ahmednagar, Satara; Ahmednagar, | 26.10.2012 MSCS/CR/664/2012 | Dairy
No.2083, A/P Nighoj, Tal-parner, Distt. Ah ;.| Sangli, Pune and Maharashtra ' —
Maharashtra ’ Nasﬁik-jn Maharashra L.11015/223/2012-
: and Belgaum and LBM-
Bijapur in karnataka -
665 | Fulai Multi State Cooperatiye Credit Society Ltd., Fulai | Maharashtra and - [-Osmanabad, ~ | 26.10.2012 MSCS/CR/665/2012 | Credit
House No.27/1325 Near MSEB. Bharat Gas Godown, | Karnataka " 7| Maharashtra: [L.11015/76/2012- ‘
Kakd‘e‘?l_ot_!ir_;gr_oad,.;c)s'n-_\ana___l d, aharashtra”  ~ oL I N "-'--"L.&M'-‘ R




Principal | Dateof ‘Registration No.

S. Nu_ Name of the Cooperative and its address Area of operation place Registration and file No. _ Type Remarks
666 | Rural Farmer Multi State Consurner Cooperative | Uttar Pradesh and Budaun, U.P. | 26.10.2012 MSCS/ER/666/2012 | Consumer
Society Ltd., Rampal Singh Market, In front of Uttarakhand(objection L.11015/274/2012~
Rodways Bus Station, dataganj, Post Dataganj, Distt. | no.13 &21 not : &
Budaun, U.P. approved) . . I .
667 | Sakhi Mu]tj State Coaperative Credit Society Ltd., Plot | maharashtra and Solapur, 26.10.2012 . ©'| MSCS/CR7667/2012 | Credit
No.56-B, Bhind Lokhandwala Vihar, Hotgi Road karnataka Maharashtra ' | 1..11015/225/2012-
Solapur, maharashtra _ - L
668 | Prithivi Credit Cooperative Society Ltd., 102, Sffair | Uttar Pradesh, Lucknow,U.P. | . MSCSFCR/668/ 2012 Credit Amend on -
Court Apartment, 3A Jopling Road, Near Lucknow | Rajasthan, Uttarakhand L.11015/226/2012- 01-03-2016
Public School, Lucknow, U, P. 226001 and Maharashira L&M '
669 | Central Sahkari Upbhokta Bhandar Ltd., 448/168 | Uttar pradesh and Lucknow,U. P MSCS/CR/669f2012 | Consumer Arnend on 20-
Nagana, Thakurganj, Lucknow, U.P, Madhya Pradesh : ; L.11015/41/2000- .| 12-2017
670 | Arogya India Multi State Member's Credit Cooperative | Delhi, Qdisha, 2 |-26.10.2012 MSCS/CR/670/2012 | Credit
Society Ltd., Pocket A, House No.144, Sector-4, [ Jnarkhand and L.11015/230/2012- B
Rohini, DelhINew Address : Uttarayan Compieyx, 2nd | Chhattisgarh. L&M kY
Floor, SheetlaChowk, Dangamnivs, Raipur-492013, i
{Chhattisgarh) . b ; , : &
671 | Krishak Bahuudayshiva Vipnan Sahkari Simiti Ltd., | Uttar pradesh ani Jhansi, U.P. | 26.10.2012 MSCS/CR/671/2012 | Credit —_—
254{1, outside Badagaocn Gate Nana Bhau Karbag, Madhyaa.pnadesh' L.11015/73/2013- H

[ Jhansi, U.P. _ L ' L&M

672 | Utkal Multi State Credit Cooperative Socety Ltd., SB- Odlsha, Chhattlsgarh Bhubaneshw | 7.11,2012 MSCS{CRJ’G?Z{-ZDIZ | Gredit ' UNDER
16, Shree Residency, Bomikhal, Near Puja Mandap, | West Bengal, ar, Odisha L.11015/236/2612~ HQUIDATION

Bhubaneshwar Qdisha Maharashtra an-d- _ | L&M
‘Madhya: Pratiesh

Gujarat;Rajasthan and Ahmedabad,' 6.11.212 MSCS/CRJEB{ZOE.Z Corisumer
adhya. Pradesh Gujarat L.11015/102/2012-
+ L&M

673 | Sadbhav Consumers Mulg State Cooperative Sodiety
Ltd., 101, Arjun Avenue, Opposite Samartheshw
Mahadev Law Garden, Ahmedabad, Gujarat
City Survey No. 4750, Hanuman Baza Dah_
382151 Gujarat

674 | Rainbow Credit Cooperative Seciety itdy, 304, Delhi | Delhi and Haryana New Dethi . | 72.11.2012 MSCS/CR/674/2012 | Credit

Chamber, 3453 Delhi Gate, New Delhi: - L.11015/237/2012-
H.Mo, — Hzllﬂl Bengaii Colunerah Wir Palami - ’ L&M

------

1 vililage, Najafgarh, South West" Dathi




~ Principal |

Dé-te of

- Regiétrafion Nc_ﬂ.—l_ !
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;S;No'_ Name of the cdoﬁérativeqndfits:hddress | Area of operation place - | Registration | - and file No, - Type’ Remarks
Prerna Muli State Cooperative Dairy Ltd., Gat CE DR o : S | MSCS/CR/675/2012. |
675 | No.534, Kuldahasan Road, At Post Karjat, Tal. Karjat,. | Maharashira & Gujarat | Almednagar 12.11.2012 L1401§}245/2012- -l Dairy
Distt. Ahm'ednagar,"Maharashtra L : 1 o e . S ﬁ’?L&W; . _ _ .
Navkettan Agricuitura] marketing Coop.Society ltd., - | e __ __ B/CRY676/2012 | * 5 nic | | amandon21-
" 676 | Plot No.z-9, Gurunanak Shavan, M.P. Nagar, Zone-1, Madg?g;;fﬂ and Bhopal 15/243/2012- Ag-;‘:;;‘;};"; 01-2015, 25-2-
Bhopal-462011, Madhay Pradesh .- e : - LaM ' 2016
HindustanbabqurMuiﬁState-Conperative Sodiety Ltd., : HiMSCS/CR/677/2012 .
677 | 116/215, Kailash Nagar, Armapur Estate, Kanpur, Delhi and Uttar Pradesh Kanpur v 1.11015/31/2012- Labour -
U.P. ) - @i L.&M
Akshat Credit Cooperative Sodiety Ltd., 143, _ | MSC8/CR/678/2012 _
678 | Krishnapura, Near St. Paul’s School, Udaipur, Rajasthan and Gujarat . Udaipur, L.11015/130/2012- Credit
Rajasthan ) : L&M
Eden Multi State Coop. Credit Society Ltd., 5-15 & . . | Mscs/CR/679/2012 _ _ ]
679 | 18, 27 Fioor, Bidhum Camplex, Kishan Pale Bazar, Raﬁ:&?:{;fglgrat‘ L.11015/242/2012- Credit ""d;_fg%" *
| Jaipur, Rajasthan 302 003 e Lam _
1 ainbow Multi State Credit Cooperative Society Itd,, | ° harknand, Bihar; WEs; _ MSCS/CR/680/2012
2680 | Balaji Majestic, Mithu Road, Bank More, phanbad, - L Jnarkhand 23.11.2012 | L.11015/254/2012- Credit
“:\“’;. Iharkhand 826001 ' e L&M
Mauli Multi State Cooperative Credit Society d., Solz ﬁr MSCS/CR/681/2012
681 | Gata No.1, Grampanchayat, Shoping Complex, - Maha rgsh'tra 23,11.2012 | L.11015/251/2012- Credit
' Vadata, N, Solapur, Distt. Solapur, Maharashtra . ST L LEM -
Nath Mutti State Coopertive Credit Society tid., Beed | Beed "MSCS/CR/682/2012
682 | Malegaon(Khurd); Tal. Georai, Distt. Beed, Mahara si"!tra 26.11.2012 L.11015/117/2011- | =~ Credit -do-
Maharashira _ , o L L&M
Prerma Multi State Urban Coopertive Credit Soci : -1 MSCS/CR/683/2012
633 | Ltd., Sai Prasad, BircbaNagar, Rahuri, Tal. Rahuri Maharashtra and Goa Ahmednagar 22.11.2012 1.11015/111/2011- Credit -do-
| Distt. Anmednagar-413705 T RM
Sarvadnya Multi State Cooperative Credit MSCS/CR/684/2012
- Ltd., Plot No.10, S.No.104, “Sarvadnya Maharashtra and Distt, : _ D . )
654 Colony, Nagar Pune Road, Distt. Ah ned - Gujarat’ Ahmednagar 26.11.2012 L°-1_10_15/ 247/ 2912"" Credit do-
414005(Maharashtra o " , e o : oM
Tobacco and Allied I_ndugiﬁes Employee: - |- Tamil nady, Andhra MSCS/CR/685/2012" |
685 | Society Lid,, No-,?f361,j§@' Street, Be Pradesh, Karnataka and | Chennai - L.11015/265/2012- | - Credit -do-
\(illivakimm-,_.Chenhai—é&Q ' Puducherry R : e RM - .
¥ R " Jodhpir 1 MSCS/CR/686/2012 | - - Credit




Principal

Registraticn No.

S No | Name pf thie Cooperative .a’nd its address  Area of operation place Registration and file No. Type Remarks
Mangaldeep Credit Coop. Seciety Ltd., A-73, 1= . . T10te01 1. | '
Floor, Akhaliya Vikas Yojana, Chopasani Road, Rﬁzsﬁhat"ka;"d L.11015/191/2012
Akhalfiya Chourha, Jodhpur, Rajasthan hamataka
Shree Venkatesha Multi State Coop. Credit Society s .

687 | Ltd,, H.No. 16/1864,CTS No. 9205, Bhanunagar, Maii’?i“tzﬁaa”d e Credit -do-
Distt. Osmanabad-413501, Maharashtra m smanaba L&M '
Yogeshwari Multi State Coop. Credit Society Ltd., Maharashtra and ' ﬁ!}SCS]CR/GSS{ZUIZ _

088 | Bahkar Bhawan, Prashant Nagar, Sawakar Chowk, -Ka:ws taka Distt. Beed [.1.1015/260/2012~ Credit -do -
Ambajogai, Distt. Beed-431517, Maharashtra ata ' LM
Adarsh Muiti State Coop. Credit Society Ltd,, Adv. Maharashitra and : MSCS/CR/689/2012

689 | V.5, Saloonkes Building, gurukripa Nagar, Parli Ka n ataka Distt, Beed L.11015/257/2012- Credit ~do-
Vaijhath Distt. Beed, Maharashtra ma : &M

N 1]

690 Kumar Multi State Coop. Credit Society Ltd., Padalica, Maharashtra and 30 11,7012 MSCS/C,R{§90/2012 Credit ~do- E-‘é
Tq. & Distt. Osmanabad—413501 Maharashtra Kamataka LA '--11”15’_/§§i5f 2012- o
Raosaheb Patwardhan Multi State Urban Coop. Credit MSCS/CR/691/2012
Sodciety Ltd., Shop No.1, Swami Chamber, Near . Amend *
Renavikar School, Savedi, Tal & Distt. Ahmednagar : . Fradi (4.12-14)

i _ 7 =ty . iy 11, | - - ;

o9 Maharashtra 414003 . 30.11.2012 L~11015E&1;W2011 Credit Amend
Geeta, Plot No 115/A, S.No. 12, Jijamata Colony, A {16-09-2015) -
Bhistbay, Savedi, Ahmednadar 414003 Maharashira :

Winners Royal Varsha Credit Coopertive Society iid., Dist MSCS/CR/692/2012 .

692 | Winners Royal Tower,13/5, Tripura Colony, Dahod Banéw.ara 17.12.2012 L.11015/42/2009- Credit -da-
Road, Banswara, Rajasthan, ' &M
Vanashri NanasahebMahadik MultiState Urban MSCS/CR/693/2012
Cooperative Credit Society itd., 905/B, Pune- =
Bangalore High Way, Peth Naka, Tal. Walwa, Distt.: - ) ' ] Amend on 22-

693 | Sangli-415407, Maharashtra ’ Distt. Sangli | 17.12.2012 | |.11015/276/2012- Credit 01
H. No, 1786, C.5. Na. 3593, 1= Floor, Near ' L&M
Bastl, Gandhi Chouk, Islampur, Walwa, Sal ghi,

Maharashira 415407 ) i i
Anuraj Mulli State Urban Coopertive: Credit'Sociéty MSCS/CR/694/2012
Ltd., at Post Shrigonda, TalShrigonda, harach ' 4 Dtstt
. Ahmednagar-413701, Mahiarashtra ) Maharashtra an fstt. 201 : -~ Cradit

694 | Lomec Binawan, Block Ky, 100920 Elson, A Karnatalea Ahmednagar | 17122012 | L3 10.15@2/2012
Wing, Plot no 17 & 18, Sheet no 1672, Ramdas '

__! Peth, Nagpur,Nagpur, 012, Makarashtra . _ _

695 R Distt. Pune 17.12,2012 | MSCS/CR/695/2012 Credit




MSCS/CR/704/2012

" N — - ~ T Principal, | _ Date of | RegistmtionNo; | | -
'S Mo -Name of the Cooperative apﬂ its ad_drf_ess | Area of operation - place . | Registration | an d file No. - Type Remarks
Appasaheb Ovhat Muli State Coop. Credit Society . o ) ' : o
Ltd.," Lane No.15 Soham Apartments, Prabhat Road, Maharashtra and. f2012-
Opp. Symibiosis High: School, Pune-411004, - - Karnateka W
Maharashtra e ' :
Shivsamarth Multi State Coop. Credit Society Lid., o
- 686 | house Mo.211, Matshri Krupa, Back Side Talamovie, Ma.ﬁf:;gﬁ:nd Distt, Satara /2752012~ Credit
Tq. Patan, Distt. 5atara—41-5_103, Maharashitra . &M
Venkateshwara Coop. Milk Society Ltd., AT 905/B, “MSCS/CR/697/2012
Pune, Bangalore Highway, PethNaka, Tal Walwa,
Distt, Sangfi-415407, Maharashtra ' Amend on
_ New Mame & Address: Venkateshwara Muld State Maharashtra and ' ' - 23-2-2015
837 | Cooperative Dairy Lid.,Gate no 1381/2, Pune- 'éamamka ' L11015/143/2012- Dairy and 22-2-
« Bangalore Highway, A/P Yelur, Tal Walvwa, Distt. L&M 2016
e Sangli-4354114, piaharashtra T :
el New Name : Venkateshwara Sahakari Dudh
- Utpadak Va Praksiya Sangh Lid, Yelur (22-2-16) -
Gai Kishore Multi State Credit Cooperative Society & : MSCS/CR/698/2012 .
: Ltd., Plot No.A/118, Press Colony, Near Panda . Py : - .
698 Nursing Horme, Unit-TII, Kharavel Nagar, Odisha and Jharkh 14.12.2012 L.1.10.15/90./2012- Credit
Bhubanesvar, Odisha-751006 LaM
: i o - . ' MSCS/CR/699/2012
Maharani Multi State Credit Cooperative Society Ltd., | s _ - — -
899 | 45-46, Vishnu Nagar, Benad Road, Jalpur, Rejasthan | Jalpur 17.12.2012 L.11015£;2/2012- Credit
t . , . N . : MSCS/CR/700/2012 -
Padmavati Credit Cooperative Society Ltd., 107153, . , Y - .
700 | gyaran Path, Mansarover, Jaipur-302020, Rajasthan Jalpur 18.12.2012 L'lmlﬁﬁf" 2012 Credit
[ Shree Om Siddnivinayak Multi State Coop. credit ‘ | MSCS/CR/701/2012
Society Lid., Shrishaily Utage Niwas, Azad Chowl Maharashtra and ; ' o - - . Amend on
701 | Jusa, AUP.O. Ausa, Tq. Ausa, Distt. Latur, 43352 Kamataka Distt. Latur | 2012.2012 - | L-11015/277/2012- Credit | g5.10-2016
Maharashiza ' _ _
Lokkalyan Muiti State Credit Coop. Saciek L Maharashtra and _ : | MSCSfCR/702/2012
702 | Shivshankar Nagar, Salt Pan Road, Near Bli Karnataka Mumbai 20.12,2012 | -L.11015/29/2012- . Credit
Mandir, Wadala{E), Mumbai;37, Ma : ' ' LaM
Bharlj Credit CooperativeiSodety Lid! _ _
Opp: City Power House, Behind Ajme T ROALIT R - . | MSCS{CR/703/2013 | .
703 | Road, Ajmes-305001, Rapsthan - -Bﬁfﬁ:’g:hfr”f. T Ajmer 312013 | . - Credit
Ganpati Tower, 15t FlGof; PoliceLi R S ] wios/zreEote- |
. ;Chnraha;&jmer-msﬂm-i Rajasthan) R - R AR .|
At S I e - Distt. Sangi 17.12.2012 " |




: _ - . N Principal Date of Registration No. _
S HNo Ngme of the Cooperative and its address Area of operation place Registration and ﬂe No. Type Remarks
Shrimant Babasaheb Deshmukh Multi State Coop. L ) : i _
Dairy Ltd., At Padi, Distt. Sangli~415301, Ma':g’a?“tﬁ:”d L1101 266/2012
Maharashrira mat i
Nimble Credit Cooperative Society Ltd., D-22, Pandav '
Nagar, Deihi — 110 092. Uttar Pradesh, Delhi, . : : ot
705 | piot Na.591, NEtiKhand-1IIrd, Gate No.5, Haryana, Rajathan Ghaziabad | 21.12,2012, |~ 11015/33/2012— Credit
Indrapuram, Ghaziabad L&M
Rajiv Gandhi Mernorial Multi-State Credit Cooperative i . _ --.'MSCSI'CR/ 706/2012
706 -| Society Ltd., First Floor, MPQ<23, Badagadan Brit Dd'Shga.z'g:r and Bhubaneswar. | ' L.11015/301/2012- Credit uqﬂ?gf%m
Colony, Bhubaneswar—?SIDlB QOdisha Jare E LRM '
PICL Multi-State Credit Cooperative Sodety Ltd., MSCS/CR/707/2012
Shop No.445, 4™ Floor, Progressive Point, Dhamtari . _ '
47 | Road, Raipur, Chhattisgarh-492001 Chhattisgarh, Qdisha Ralpir, 5 5733 i
07 Piot no 68, Matri Nagar, Sunder Nagar, Mahadey and Bihar Chhattlsgarh 2;}_?12'2012 L.11015/289/2012- Credit
- Ghat, Behind Orintal Bank of Commerce, Raipur . : L&
Chhattisgarh 492001 {
Sant Gadagebaba Multi State Coop. Credit Society MSCS/CR/708/2012 e
Ltd,, C/o Nimbalkar Shivaji Laxmanrae, Shahu Nagar,- Maharash’l:r_a"and . ' _ o g
708 Majalgaon, T4q. Ma]algaon Dlstt Beed-431131, Karnata - 21.12.2012 L'H'MSI{;?%‘S[ 2012- Credit "'E;“-
Maharashra _ - _ _
Yashashri Muiti State Ccuperatrve Credit Society Ltd., Maﬁgﬁlshtra an d- e : | MSCS/CR/705/2013 _
709 | Garatha Galli, Ghatnandur, Tq. Ambajogai, Distt. ' -Kaﬁi‘éitaka' Dist. Beed 3.1.2013 L.11015/291/2012- Credit
_| Beed-431519, Maharashtra ' ' L&M
Chambal maiwa Multi-State Credit Cooperative N MSCS/CR/710/2013
Society Ltd., Ward No.25, Gali No.1, Gayatri Co!ony, N .
710 | Pink Park, Gwalior, Madhya Pradesh o r;ﬂg‘s'ﬁ ';nddﬁsa?a;ﬁ: REWA 3.1.2013 | L.11015/279/2012 Credit
Baghel House, Vivekanand Nagar, Behind Churc L L&M
PTS Charaha,Rewa-élBSOM(MP) .
i § ' MSCS/CR/711/2012
Sahyog Credit Coopertive Society Ltd., Above' tic e Abchar, _ , : ryrveee i
711 Bank, Mandi No 1, Abohar-152116, Punjabs Punjab & Haryana Purjab 31.12.2012 l_11015'f§212!2012_ Credit
Chattrapati Multi State Coop. Credit olal MSCS/CR/712/2012
Jagtap Jivan Sheshorao, Majalgaon, : _ _ _
712 | Distt. Beed-431131, Mahardhts ; vnarashira and Distt. Beed | 31.12.2012 | L.11015/283/2012- |  Credit
New Address : C/0 Santdsh Baswant BRandari, Naik L&M
| Nagar, Georai, Beed, 431127, Mahatashtra. _
Kandhala Credit. Coopera ive Sccietydl td., 133/224, Delhi and Uttar - MSCS/CR/713/2012
713 | Secend Floor, Double Story-*NgariNagar Nigam Pradesh New Delhi 31.12.2012 L.11015/146/2012- Credit
Schiool, new Seelampur, New Delhi-110053 s d L&M



- Perincipal

~Dateof

Régistraﬁon N.o-._.: |

radesh

Kurnoo! Road, Ongole-523002; Andt

Telangana

| S Mo | Name of t_he_ mpemﬁve.anq its address | HArea of qper.atmn | place | Registration [ - and file Na. - | - Type : IR@narks _
UGB Credit Cooparative Socisty Ltd:, LG-CS26, Ansal - T - MSCSIER)714/2013 | -
: Plaza, Vaishali, Ghaziabad, Uttar Pradesh-201801 Uttar Pradesh and hmgaiaha o 401 B9503/2017- : Amend on
714 | New Address: 515, 5% Fioor, Chokhani Square, Madhys Pradesh | Onerabad o 3.1.2013 L1/ il Credt | g8-01-2016
Sector -18, Moida 201301 Uttar Pradesh - SoaEt -
o IS L - MSES/CR/715/2012- |-
___ | Brilliance Cradit Coopertive Soclety- Ltd., 20, Indira Bikar , BT o .
715 Nagar, Nilgunge Roa 4 Sodepur, Kolka@-700110, Wast Bengal arjd Bihar Kolkata 31.1_2 201 | L-L1§15{§315/2012 | Credit
Sunray Mutti State Multi Purpose Cooperativwe “MSCS/CR/716/2012 _
Society §td., B.Cison Road, Adm.Square, Balasore, . " o _
- ; r Odisha and- West Balasore, ;. . T UNDER
716 | Odisha-756001 Bengal : Odisha L1 1015{;;4!2012« Multi Purpose | | jourpATION
Kisanmitra Multi State Coop. Credit Society Ltd., C/o . MSCS/CR/717/2012 _
717 | Hemant Vaicya, Sarswati Colony, Opp. To Vilas rao Maharashira and Cli015/284/2012- | Credit | ypruaizons
Deshmukh, House, Latur 413512, Maharashtra = L&M -
i Ramanand Multi State Cooperative Credit Sodety Maharashrtra a _ MSCS/CR/718/2012 |
| 718 | Ltd., vitthal Nagar, Sanja, Tal. & Distt, Osmanabad- ' 21.12.2012 L.11015/300/2012- Credit ~do-
= 413501, Maharashtra L LBM
7+ | Late Uttam Rao Patil Mult State Cooperative Credit Diatt . MSCS/CR/719/2012
719 | Society Itd., Layout 55, Darwha Road, Yavatmal Yavatrﬁ al 21.12.2012 L.11015/297/2012- Credit -do-
District, Maharashtra - _ ' L&M..
Lokhitarth Multi State Cooperative Credit Society MSCS/CR/720/2012
720 | Ltd., 208, Math Lane, Mathagali Devi Mandir, Distt. Solapur | 31.12.2012 L.11015/298/2012- Credit ~do-
Panmangru!, Akkatkot, Solapur-413219, Maharashtra L&M
Chh. Rajarshishahu Multi State Cooperative Credit : MSCS/CRf721/2012
721 | Sodety Ltd., A/P Samarth Nagar, Vijay Colony, Dist, Latur 31.12.2012 L.11015/299/2012- Credit -do-
Behind Shivaji School, Latur-413572, Maharashire &M
Gri Pragathi Multi Purpose Fult: State Cooperative MSCS/CR/7222012
Society Ltd, New Address: Flat No. 405, 40 Floor,. ]
Topaz Building, Punjagutta, Hyderabad 500082, '
vt e o ' Andhira Pradesh Ongole, :
|- Avani Mulii Purpose Multi State Cooperative, Sodiety . i NGOE, C _ o N
722 | L1g.1.No.5-303, Ground Floor, Opp; Pawer Office, Karnataka and _ _:&nﬂhtah 31,12.2012 L.110-15!{§fﬂ2/2(}12- | Muiti Purpose fg‘gg‘;ogg
‘ ; N ) i ' . m es N . . . o .
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Mag Multi State Cooperative Credit Society Ltd.. Plot

Maharashtra and

MSCS/CR/724/2013

mi ' i Satara . e St )
724 | No.7, Baravbag, laxminagar, Tal-Phaitan, Distt. i { ! 2.1.2013 L. 11015/308/2012- Credit New
Satara-415523, Maharashtra Karnataka Maharashtra | LaM . :
Sou Ushatai BadeMulti State Coaperative Credit . s MSCS/CR/725/2013 _ _
725 | Society Ltd., Sainathnagar, Manik Daundi Road, Tal- - R;}aa:;?::h;’;d ﬁ;gg:ﬁ;;’ 3.1.2013 %1 «1015/324//2012~ Credit _2‘;'3?;‘ ig;ﬁ
Pathardi, Distt. Ahmednagar-414102, Maharashtra e ’ R E’&M
Solar Energy Development Cooperative Society Ltd., MSCS/CR/726/2013
C-2/48, Vineet Khand, Gomti Nagar, Lucknow- . :
226010(Uttar Pradesh) Uttar Pradesh, Machya ) . Sr11. Ameand on 18-
726 New Address: Sahkarita Bhawan, Gopalpur, Pradesh and Jharkhand: L 11015{;;0/ 2012 2-2016
Upadityapur, Tehsil Sadar, Pratapgarh, Uttar
Pradesh 230502 ' _
Panna Credit and Thrift Multi State Cooperative MSCS/CR/727/2013
Society Ltd., House No.24, 8ima Bihar, Lakhanpur, Uttar Pradesh, Bihar o ' ' J,
727 | Kanpur-208024, Uttar Pradesh Jharkhand(:_;-.-;?-:"' 3.1.2013 1-11015/318/2012- Credit Thrift i
II - floor, Anupurna Plaza-1, Block Ne. 50/1,5 | Chhattisgarh and Delhi* | L&M : )
|.» Sanjay Place, Agra 282004, Uttar Pradesh : _ i . ) X
Sneha Multi State Cooperative House Building Society . i . MSCS/CR/728/2013 -
728 | Ltd., No.1076B; Snehalaya, 48" Street, Anna Nagar, | 1o %“;{‘]‘raéfaa'a and T;:ﬁ”g:éu | 212003 [ [-11015/309/2012- | Housing :
West Extension, Chennai-600101, Tamil Nadu e, S i |&M _
Manjra Multi State Cooperative Credit Society Lid., e MSCS/CR/729/2013
New Address; Shop No 62, Mantrj Market, o . _
729 | Hadapsar, Haveli Pune, 411028 Mahashtra | Melersslraand @ Pune, g 0000 | gigiests mgnn: Credit | g s
207, Umbre Kota, S.T. Colony, Osmanabad-413501, |- Larnata aharashtra L&M
Maharashtra - _{--_-_-__, .
National Farmers Club Cooperative Society Ltd., - “West Bengal, Bihar, Bequsarai MSCS/CR/730/2013
730 | Shashi Palace, Ramkrishna nagar, Hemra Road,: harkhand, and Uttar 'gihar ! 3.1.2013 L-11015/41/2012-
No.20, Begusarai-85110 1, Bihara ol ) Pradesh ' L&M
Golden Credit Cooperative Society Ltd., Uttar Pradesh, Bharatpur MSCS/CR/731/2013
731 | Colony, Behind Pradeep Hospital, Bhat: Rajasthan and Machya | - Raia sthar; 3.1.2013 L-11015/145/2011- Credit
Rajasthan-321001 | Pradesh ’ L&M
Achievers Credit Cooperative Seciety: MSCS/CR/732/2013
Ground Floor, Maa Kripa"’?%‘l‘ower, Vibl Uttar Pradesh and Lucknaw A Amend on
732 | behind RK Timber, Gomtinagar, L ow, Uttar o 3.1.13 L.11015/302/2012- Credit i
Pradesh Madhya Pragesh u.p. T LaM 15-01-2016
733 Maharashtra & Guijarat Vapi, Gujarat _14.1.13 MSCS/CR/733/13 . Credit




i - . VR Prmcnpal _ _ P 'Regnétrﬁtibn No. i ;
- SHNo Name of the cﬂ@peratwe and its. address Area of operation place . ' | Registration | and ﬁle Na. : Type : Remarks
Chilika Muitistate Credit Coop. Society Lid., 22 Bhanu ’ ' T A :
Hills, Oppe. R K Desal College; Kopardi Rﬂad
Charwada, Vapi-396195, Gujarat : - .
, BNP Multi State Credit Cooperative Sodiety Lid., 30, U.P.,Chhattisgarh, | _ _ -
734 | Chandra Place, 15t Fioor, Dholpur House, M.G. Rﬂad _Rajasthan, Haryana, Agra, U.P. Credit
Agra-Z&ZGﬁi Uttar Pradesh M.P. and Bihar :
New Purvanchal Multi Purpese Cooperative Society _SCS[CR{?35/2013 ,
735 | ftd., Mundrika Devki Palace; Gram parihara Bhual, Bihar.and Delhi Saran, Bihar "11015/141/2012- | Multipurpose
' Post Daniara, Via Sonepur, Saran-841247, Bihar : &M
EVOS Multistate Credit Cooperative Society Lid., Plot - MSCS/CR/736/2013 i
No.672, Sahid nagar, Bhubaeswar-751007, Odlsha . 1 . . o New{Amend.
736 Plot No.?sﬂ, Sahid nagar, Maharsi College Odisfia and U.P. L 11015{;3&/ 2012 Credit 25-13-14)
Road, Bhubaeswar-751007, Odisha _ ‘ '
Paras Credit Cooperative Society'Ltd., Shree Sidhi - o . MSCS/CR/737/2013
737 | Vinayak Complex, Basement, Main Road, Beawer, Ra]as?:f; dg:ﬁ Uttar L.11015/136/2012- Credit
Aimer, Rajasthan 2 L&M
Saiseva Mult State Cooperative Credit Society Ltd., . Sl MSCS/CR/738/2013
738 | 1218/3, Mahalazmi Chowk, Kasht, Tal.Shrigond, Maharashiyg and ﬁﬁiﬂ;’:&g : [-11015/346/2012- |  Credit
Lk Distt. Ahmednagar-414701, Maharashtra ~a - _ - L&M
:‘j? Ashish Credit Cooperative Society Ltd., Jivandhara Mehsana MSCS/CR/739/2013
739 | Char Rasta, Janta Market, Satlasana, Dlstt Gu‘afat' L-11015/332/2012- Credit
) Mehsana{Gu;arat) . ] . ~ &M
Swapnavedh Multl State Cooperative Credit Society Pune MSCS/CR/740/2013
740 | Ld., C-2, Galories Park, Plot No.67, Sect. No.03, Maharashtra L-11015/347/2012- Credit
Indrayanl Nagar, Bhosari, Pune-411039 Maharashtra ;: __ e LM
Micro Finance Credit: Coaperatlve Society Ltd,, P|Q__ : a Maharashtra, : MSCS/CR/741/2013
741 | N0.320, B, Saheed nagar, Bhubaneswar-75100 Gq]arat Delhi, Bihar Bhubaneswar [-11015/345/2012- Credit UNDER.
: odcta ’  Chhattisgarh& , Odlisha /345] - LIQUIDATION
Jharkhand L&M
R . - MSCS/CR/742/2013
_ Vikas Cooperatwe Credlt Sadiety Ltd., 222 B askar At - Jaisalmer,Raj — - .
742 Mohatla, Pokran, Jaisalmer{Rajasth ) i Rajasthan & Gujarat asthan. L 11015{;;7‘{ 2012- ;r edit
Gramin Vikas MLiiti State GooperativeEreditSociety MSCS/CR/743/2013
P Ltd., AL Dukadegacn Pngi Chinchala, Tq Wadwari, CL el S
o : Maharashtraand . |  Beed, e P .
"?43 - -.Kanataka - Maharashtra L'liulifé%yzmz' . FTEdFt




| i o ' . Principal ||  Date of Registratioh No. .
S No | Name of the Coeperative and its address Area of operation place Registration and file No. Type, Remarks
Apeshwar Credit Cooperative Society Ltd., Laxmi +
Bhawan, Kumharwada, Sirohi, Rajasthan . . Sirohi, ;
744 Pratiksha height, Opp. Subhashpark, Near Rajasthan and Gujarat Rajasthan 14,1.2013 Credit
Ayurvedic Hospital, Sirohi {Rajasthan)
Universal Multi State Credit Coopergtive Society Ltd.,
7, Red Cross Place, Wellesley House, 3™ Floor West Ben
. ' ' gal, Uttar | _
, Kolkata-700001, West Bangal B . W B . Amend on
"> | New address: 24, Hemata Babu Sarani, Manglam | |20, and Andamen | Kolkata, W.B. Credit | 43.10.2015
Building, Block —A, 3" Floor, office No. 304, Kolkata caba
700001 West Bangal
Aadi Credit Cooperative Society Ltd., 114-A, Veer MSCS/CR/746/2013
Sawarkar Building, Near Nirman Vihar Metro Station, i : -
746 | New Delhi-110092 Deg::a li,fm rgl;:'a'séhar 1-11015/128/2012- Credit
New Address: 915, Pearls Omaxe Tower 2, Netaji L &M
Subash Palace, New Dalhi 110034 '
Shri Durga Shankar Multi State Cooperative Credit MSCS/CR/747/2013
Society Ltd., Plot No.74/75, Shantinagar, Bhingar, w e ; !};
747 Ahmednagar-414001, Maharashtra Maharashtra & 1ean 2312013 | 1-11015/343/2012- Credit =
Maharashtra
i L&M 3
| HBN Credit Cooperative Society Ltd., B-53, B1 Block MSCS/CR/748/2013
Community Centre, Janakpuri, New Delhi-110058 - _ .
748. | New Address: Business Unit No, 529, 5% Floor, HBN . ?E'E ‘%3;2; 23.1.13 1-11015/344/2012- Credit Amendon ¢
:‘:ﬁ:;e E:h?:;%:?; D, District Centre, Pashim Vihar, ) an d Huma d]al Pradesh L&M
MSCS Credit Cooperative Society Ltd., M.A. Business - kX olk MSCS/CR/749/2013
. . olkata, West . :
749 | Centre, 113 Park Street, Poddar ant(Gmund Hoor), | “West Bengal and Bihar Banal 23.1.13 L-11015/349/2012- Credit
Kolkata-700016, West Bengal. g L&M
S ' 1 e _— MSCS/CR/750/2013
Samrat Credit Cooperatlve Somety Ltd., AﬂEllﬁ Gl | maf en | Mayur Vinar, _ - - e
750 Colony, Mayur Vihar, Phase-I1I, New Delhl-l 0096 Delhi and Uttar Pradesh New Delhi 25.1.2013 L 110151-/&3;@2012 Credit
Om Bhoo Vikas Credit Cooperative 560 | '
Kadambari nagar, Near MahimaHost MSCS/CR/751/2013
Chhattisgarh~491001 3 Chhatti :
e ; attisgarh and Distt. Durg, e
751 | Opp. New Bus Stand, Pacharipara, Dt rg, Madhya Pradeshi Chattisgarh 23.1.13 Lredit

Chhattisgarh-491001

T

1-11015/329/2012-

L&M




_ R '_ e a - - Prmc:pal D_‘ate.off Regisuétioh ﬁd‘ _— ; : :
S Mo Namg of the Cooperative and its address Area of operation ~ place | Registration | ' - and file No. . Ty-pe Remaris
- - x et e . . g - 52121}13
Janta Raja Mulli State Coopertive Credit Soclety Lid., , = - o b
752 | 4453, Morik Chauk, Vill & P.O. Vadala-Bahiroka, Tg. | . warorestia and ARmednagar, | - 54..13 15732, Credit
Newasa, Distt, Ahmednagar—414602 Maharashtra _ va : o " ' ChaME
Sal Adarsha Multi State Cooperative Credit Society _. . ] CR/753
Ltd., Matharwadi Road, Tal Rahuri, Ahmednagar- M 2 and Distt. . g ' Arhe 1
753 413705 Maharashtra Mzgﬁg?:d;}h ~{ Ahmednagar, 23.1. -11015/65/2012- Credit m%'jgoi':s &
New Address Rahurt Pactory, Ahmednagar, S Maharashtra L
4137086, Maharashtra - ) .
Shri Sairam Chandrabhaga Urban Muiti State MSCS/CR/754/2013
' Cooperatvie Credit Society Ltd., H.No. £52, Beed Parli | '
_ Highwaiy, Dirdrud, Tq. Magalgaon, Distt. Beed- : : _ _ _ :
754 | 431128, ;E‘fiaharashtra Mai:;‘sgégnand Maharashtra 23.1.13 1-11015/340/2012- Credit 1%1-“1?%3&
Shri Sairam Urban Multi State Cooperative Credit ' L&M '
Lid, 193, Majives Parbhane Estate, Suhhash Road, ‘
Beed 431122 Maharashtya
J Rage Multi State Credit Cooperative Sodiety Ltd., West Béngal. G , MSCS/CR/755/2013
e Parial Market, 3™ floor, Near 1 No. Rail Gate Post est Bengal, Y - - el
2755: Harba, Dist. North M?arganas, 743263, wést and Assa 23,113 L-11015/ 335f 2012- Credit
“‘:{3 Bengal .- LeM '
| Lustiness Janhit Credit Cooperative Socaety Ltd., 77- ' , MSCS/CR/756/2013
‘756 | B, Chhatterpur Enclave, Maidan Garht Road, New Delhi 24.1.13 L-11015/338/2012- Credit
Delhi=110074 LRM
Ajiit Multistate Cooperative Credit Sc-c:ety Lid., Distt. Pune. _ MSCS/CR/757/2013
757 | Rashtrawadi Bhavan, Hadco Road, Saswad, T‘al --Mah‘a. rashtrél 23.1.13 L-1015/354/2012- Credit
| Purandar, Distt. Pune-412301, Maharashira | _ L&M
Yasodeep Multistate Urban Cooperative Credit MSCS/CR/758/2013
Society itd., Jawahar Society, Shep No.1, Rayalii B Distt. ' _
s5g | Chikhi, To. Chfkhas, Distt.Buldana-443201, Mah_araS}’\_’h‘a_a“d - Buldana, 24.1.13 L-11015/333/2012- Credit
Maharashtra : Chhattisgarh. Maharashtra - L&M g
' Near Janaki Agro Services, Main Road, Ch : o '
Chikhli, Diste. Buldana-443201 Makiarashira - . : :
! Krantisinh Nana Patil Multi statetooﬁke”r ive Cregit _ - IR . - MSCS/CR/755/2013 -
759 " | Society ltel., A/P-45, Math Panisar, \ Maarashtra end zﬁﬁrﬁgﬂ; | - 24143 [ L-1015/353/2012- Credit ;
Tal. Kadegach, Dist. Sangiu, Maharashtra415305.. | B L&M. :
M?hﬁa\; Muitgte;te ot tCobglplﬁrﬁF:«e %ogl;w. Lid., | ofarsshtra and " Distt. - _MSCS/CR/760/2013
: salu asti, Malinagar -g. Malshiras, Distt. harashtra and _ - N . i
760 -.-S{}[apur Mah;rashwig o o Lo ' a Karnataka 1 - sulapurlf_\__ e 24'1"13 Tl 1[}15/337!2012' Cmdlt H



o | s A | .| Principal | Dateof | Registration No. | I
S MNo | Name of the Cooperative and its address Area of operation ola c'; : Registration egn d ﬂ e No. Type Rermarks
Chandrabhga Urban Multistate Credit Cooperative Mah : _
761 | Society Ltd., H.No.652, Beed Parli Highway Dindrud, Ma'lrarr?:ahtgakaand b[ﬂ)asl'f;.rie;t?é Cradit
Ta. Ma]afgaan, Distt. Beed-431128, Maharashira ' _
" Dyaneshwari Multistate Urban Cooperative Credit . _ Distt
s Society Ltd., 24, PrinyakaColony, Near Over Bridge, Maharashira and . g — )
762 Kainetic Chcwk,_ Arangaon Raoad, Gujarat ﬁm:g:tﬂ?;’ L- 11015&;9/ 2011 Credit
Ahmednagar, 141001, Maharashtra : '
PLD Credit Cooperative Saclety Ltd., Village Nadha MSCS/CR/763/2013
Bagihhapur, Post-jafari, Distt. Allgarh Uittar Pradesh- Utta _ . N
r Pradesh and Distt. Aligarh, . e P
763 | 201001 _ _ " . Madhya Pradesh U.P. L-11.015/33_6f2012~ Credit
New Address: Baba The Mall, 2" Fioor, Shastri - . L&M
Chouraha, Etawah tUttar Pradesh 206001 _
Maa Burga Muiti Purpose Consumer Cooperative : MSCS/CR/764/2013
Society Ltd., Vill. Anstala, Chatterjee para, P.C. West Bengal and Uttar | ; ___ -
764 Kanya Nagar, PS Bishu Pur, Distt. South 24 Pargana- Pradesh S\;Eta;g;;] gal .7 L-11015{83L31{ _20.12 Multipurpose
743398, West Bengal o o {
Sahayog Multistate Cooperative Credit Sodiety Itd., A- MSCS/CR/765/2013 153
_ 4, Nishigandhi Coep: Housing Society Ltd., Opp. Tata Maharashtra:-and PP _ Credic Ay
765 Fison Ltd., Shrinagar Complex, Thane-400604, Gujarat Maharashtra 24.1.13 L: 11011_58{ S{ 2013 red: T
Maharashira . . E
! First Finance Credit Cooperative Saciety Ltd., - Andh;;;?:i’ra desh an d'?;ff-- ~ Hyderabad, | MSCS/CR/766/2013 N
766 | H.No.1731, Street No.1, Road No.12, Ban]ara Hills, o Raasthan Andhra 24,1.13 {-11015/7/2013- Credit
Hyderabad-500034, Andhra Pradesh R J i Pradest ' L&M
Mahavir Multistafe Credit Cooperative Society Lid., i P Distt. MSCS/CR/767/2013 '
767 | Main Road, Mukundwadi, Distt. Aurangabad- Mahaéf;;‘gi and Aurangabad, 24.1.13 L-11015/53/2012- . Credit
431005(Maharashtra) : IR Mahargshira L&M _
Anant-Nidhi Credit Cooperative Sodety Limited, " "Up.. Uttarakhand MSCS/CR/768/2013
.| 1%Floor, Pushpa Bajaja Building, Opposite Alamba S5 oAby g L Lucknow, 24.1.2 -11015/ 012~ Credit
768 | Bus Stand, Alambagh, Lucknow-226005, Uttal M‘%éjggzgﬁnd U.P. R12013 L 11015{ éa?f 2012
Pradesh ' . ' _
BaIaghat Multlstate Ci:loperahve Cr_edi_ : ciety Etd., _ Distt, MSCS/CR/769/2013
768 . Ma I-Izrrans; tgiaa nd OSF;IT ana l;ad r 31,1.13 L-11015/ 169 /2012~ Credit
413507, Maharashtra Maharashira LaM
Hatlai Muitistate Coopera jve Credlt oaety Ltd . _ d MSCS/CR/770/2013 _
770 | Madhu Bhawan, Bank Cofgrgkyh 0s _ ﬂggﬁggﬁfﬂ::g Osmanabad, 31113 [ L11015/72/2012- Credit

413501 Maharashiza.

Maharashtra

L&M




| Principal |

Date of

R.se’gisti.‘a'tion-.'Na.

Beed-431122, Maharashtma -~ -2 . -

. Machya Pradesh

S No | Name of the Guape_ra.ti\(e and its address = Area of operation - - place | Registration | - andfile No. Type
Shri Anmapurna Sahakari Dudh Utpadak & Prakriya: | gpop- S . T | MSCSiER/771/2013 :
771 | Sangh k., Gat No.241, Vahanall, Tal.Kagal, Distt. Maf;f‘a‘fns;‘giaand . M';g';‘;"s‘;ga 31413 - | L.11015H3/2013- Dairy
Kolhapur-416221, Mahatashtra ' ' o Do) R -
Shi Vithal Multistate Cooperative Credit Society Ltd., . e Distt. _
772 | Post Gursala, Tqluka Pandharpur, Distt. Solapur- Matgfr_‘s;'ntt;iaand Solapur, L ]@1;5}’ " Credit
413304, Maharashira - ._ Maharashira - T LRM
The Siddeshwar Urban Multi State Cooperative Credit . n SCS/CR/773/2G13
773 | Seciety kid., H.No.55, shivaji Chowk, Dindurd, Tq. Ma}:fa?ﬁ:tgﬁaand 3 ;s;;raB;?t% *1-11015/9/2013- Credit;
- Majalgacn, Distt. Beed-431128, Maharashira _ o L&M : '
Ajinkya Uttamrao Autade Multi State Cooperative .~ _
774 Creclit Society Ltd., Yeola Road, Near Annabhau Maharashtra and MSCS/CRf774/2013 et
| sathe Statue, AT Post Tal. Kopargaon, Distt. Karmataka L-11015/77/2012-
- Ahmednagar,~423001, Maharashtra : - L&M
The Kalyani Bright Future Multistate Credit _ MSCS/CR/775/2013
975 Cooperative Saciety Lid., Vill & P.C. Paten, Distt. _ —— Cradit
1 Satara, karadchipolun Road, Near New Bus Stand, L1-11015/11/2012-
X Mane Chemburs, Patan-415206, Maharashira L&M
RN Evershine Multipurpose Coopertaive Society Ltd., MSCS/CR/776{2013
1 No.13, Angamuthu Street, Royapetah, Chennai- o _ -
P 500014, Tamil Nadu ’ ennai, _ _ T
775 New Address: Mo. 32, Koya Arunagiri, 1% Streef, Tamil Nadu 31‘1"13_' L-11015/10/2013- Muttipurpose
Royapetiah, Chennai 600014 Tamil Nadu Co : L&M
Shri Tuljabahvasti Mahila Multistate Cooperative Dairy Distt. Purte MSCS/CR/777/2013
777 | Lid., 57 Chat, lal-Puri Road, A/P Kalamb, Tal. M'aha‘ rashtr'a 31.1.13 L-11015/11/2013- - Dairy
Indapur, Distt. Pune-413114, ‘Maharashitra D _ L&M
| s coopertie et socety Lkt . rtiraana | st s | g S
laxmi Sankul, Opp. Dayanand Gate, Knadgar ' ) ' . 2,20 e redi
' Latur, Distt, Latur-413531, Maharashtra Karanataka Maharashtra 11015/ 15:;/ 2013/L& ’
Dharmetma muiiistarkﬁredit c;am;g v - Distt, MSCS/CR/779/2013 |
td., Sablok House, Akhegaon.goady/y.. Maharashtra and . - , - Amend on
778 | Tal. Shevgaon, Distt. Al ;éﬁélﬁa“gar%& Gujarat ﬂ‘;ﬁfﬁ”:ﬁ;;’ 7213 '-'11015{3331’2013' Credit | 26.12-2014
‘Maharashira ' - - L JrenEesre o o Lehe
- | Ganesh Muitistate Cooperative Credit: ociety Ltd., - | - pakachiraian . " .- .| MSCS/CR/780/2013 :
780 | Baliraja Complex, Natfa;'ﬂﬁgﬁgg : a? (-_Zhankyapuri', 0 Maharashtra and 3:&%2;?@; A 7.2.2013 | [ 1-11015/18/2013- Credit

T LRM




5 Ne | Name of the Cooperative and its address Area of operation Pr;?:;';al Re:;st;gon Reg;sdtrf?lz D;:_m' Type Rem_arlcs
Vista Credlit Cooperative Saciety Ltd., Plot No.4, Near | Qdisha, West Bengal, Distt, MSCS}CR/?BI/ZDB_ UNDER
781 | Fly Over, Besides Jyoti Petrol Pump, Cskttack. Road, Chhattisgarh, Andhra Bhubaneshw 8.2.13 - Credit LIQUIDATION
Bhubaneshwar- 751006 Odisha N Pradesh’and Gujarat ar, Odisha '
: Sangli, Satara, Pune
Shivprasad Multistate Sahakari Dudh Utpadak Sangh &Solapur districts of Distt.
782 | ltd., Gat No,1011, Dahigaon, Tal-Malshiras, Distt. Maharashtra and Solapur, 15/27;2013- Dairy
Solapur-4131 DB(Mahamshtra) Gulbarga district of Maharashtra L&M
‘Karnataka .
Dattamrut Multistate. Cooperative Credit Society Ltd., . i ~ MSCS/CR/783/2013
783 | Gala No:2, Bagal Complex, Barshi Naka, Osmanabad— Maf;(a_rashtr:aand ﬂsr;lanabhz:‘if - 1-11015/17/2013- Credit
413501, Maharashtra armata lanarasiire &M
Tirumaila Tirupati Muitistate Cooperative Credit
Society Ltd. Behind Ajamganj, Golai, Latur-413572, - MSCS/CR/784/2013
784 | Maharashtra Maharashtra and Credit
17 Peace CHS, ShantilalModi Road, Opp. ICICE Karnataka L-11015/15/2013- | {
Bank, Kandivali West, Mumbai-400067, : 1AM <
Maharashtra g\j\
Prayag Multistate Cooperative Credit Society Ltd., At MSCS/CR/785/2013 -
785 | Post Tatkot, Taluka-Tulapur, Distt. Osmanabad, MaTar;sah;Eaand T '“"3?.'::;?;2 8.2.13 L-11015/20/2013~ Credit 3
Maharashtra L&M '
Parli Peoples Urban Multi State Cooperative Credit MSCS/CR/786/2013
Society 1td., 358, Pratiki Niwas, Opp. Gopalkrishna '
Takigs. Garie_sh )er Road, parli, Distt, Beed-431515, . _ ‘
786 M_aharéshva_ > P h?al;t;.raB ;?t?é 8.2.13 L~11015/16/2013- Credit
New Address: Office No 402, 4 Floor, Bhakii L&M
Commercial Comple, Oppo. SP Infocity Hadapsar- B
Saswad Road, Phursungi, Pune 412308, Maharasht
IPCCS Urban Multistate Cooperative Credit Socie ’ fi'?lahara shira and Distt. MSCS/CR/787/2013 ‘
787 | Ltd., H.No.146, Punatoli Backside of Rest Housg; ; Madhya Pradesh Gondiya, 18.2.13 |.-11015/23/2013- Credit
Gondiya, Distt. Gondiya-441501, Maharastitra - _ Maharashtra L&M
Gab Gramya Vikas Credit Cooperative, ' _' . Distt. _ MSCS/CR/788/2013 : M e
788 | M-1S0-A, Ashiana Colony, Kanpur _ Utt:;;ﬁ:ﬁzg si';:ﬂ:m Lucknow, 18.2.13 [-11015/25/2013- Credit mg’fgo‘ﬁzu
226005(Uttar Pradesh) ' - Uttar Pradesh L&M .
SLB Multistate Credit Cog "’"e:arwe Soclety L4, Plot . Distt. MSCS/CR/785/2013 .
789 | No.687/2428, SLB ZonelB, Ekamra Kanan Road, Odisna& Andhfa | Bhubaneshw | 1822013 [ [-11015/35/2013. ]  Credit QU BATON
Jayadev Vihar, Bhubane;ﬂ»gar-?SlO_i;G Qdisha. : ar, Odisha L&M o
790 G ' 25.2,2013 MSCS/CR/700/2013 Credit




’ _f-'Pri'nc_ipél o

Date of

" Registration No. |

S No | Name of the Cooperative and ats a’ddress Area of operation 1 " place Registration| - and file No. - Type Remarks
The Orange City Multistate Cooperative Credit - _ T P T SRR A o :
| Society Ltd., Plot ne. 1922, Bhandara Road Maharashiira, Gujarat - | oo L-11015/33/2013-
Pardi, Nagpur ~ 440035 Maharashtra and Madhya Pradesh” | w100 e Lews,
KSB Muftistate Credit Cooperatwe Somety Lid., Elat , 3 o
_ No.503, GH-104-G, Sector-20, Panchkula- o _ Distt. MSGS/ER/791/2013 | -
791 | 134118,Haryana ' Haryana and Rajasthan. .| Panchkula, 20 _ Credit
Ne.2, st Block, King Compiex, Raniya Road, - - Haryana ~11015/31/2013-
Ramnagri, Sirsa {(Haryana) . E&M
Netaji Mult Purpose Caoperatwe Society Ltd., 14/ 1 - . ; o
Sibachal Road, Birati, Kolkata-700052, West Bengal West Bengal and _ Distt. MSCS/CR/792/2013 .
792 Jharkhand Kolkata, W : : Multipurpose
39/B, N.C. Bose Road, Halisahar, North 24 arknan L-11015/22/2013-
' parganas-743134{West Bengal) : L&M
Chakra M ktg:‘bstate Credit Cooperative Society Ltd., MSCS/CR/793/2013
793 | Padmarekha, 134, M.B. Road, P 0. Nimta, Kolkata- .West Bengal and Bihar 25.2.13 . Credit
1 | 700049, West Bengal L-11015/28/13-L&M
¥ Maheshwari Muiti State Ccmpertwe Credit Society Ltd;
5 9, Anand Mansion, Mahatma Phule Chowk, Behind : . ‘
o Market Yard, An-and Hshiji Mahamarg, Distt Maharashtre Distt. _ - MSCS/CR/794/2013
794 | Ahmednagar, Maharashtra. rat Ahmednagar, Mumbai Credit
Prakram Muitistate Cobperative Cradit Ltd ) Maharashtra ' : i
G-182fE,Dreams Mall, LBS Marg, Bhandup (W), L-11015/34/2013-
Mumbai, Maharashtra-400078 L&M
Martand Multistate Cooperative Credit Sodety ltd., 'MSCS/CR/795/2013
Shrimol Residency, Court Lane, Near Dr. Mule Clinic, W - y Disit. - Amend o 25-
Ahmednagar-414001, Maharashtra - Cl aqas ra an N - TRt : “sadit mend o
795 | Fiat Ho 178/8, Shop No. 3, Ward No 12; Himalay Madhya Pradesh ﬁﬁiﬂ:ﬁ;r’ 27.2.13 -11015/14/2013- | Credt 02-2016
1 Towers, Deepak Hospital, Nagar-Manmad Road; ) _ a M
Savedi, Ahmednagar Maharashtra 414001
796 Agre Panan Sahakari Sanstha Maryadit, G: Maharashtra and - | Distt. Pune, . 38.2.13 Mﬁ i%i%%?g{/}ig%B Agro base
lepaia Tal. Raramati, Distt. Pune, Mahar Karnataka Maharashtra Nt &M 9
. Assam, Bihar, © | -MSCS/CR/797/2013
Pnde Multistate Credit Coope'_‘ tive St Jharkhand, Wet Bengal, 1. :
Sikkim Commerce Housgy’ +3d F]oor_ ), : Gujarat, Kerala, 'Kolkata West o o
797 | 4/, Middleton Street, Kq{l(ata 7000?31 West Benga! Tri]::u.irahr Maharashtra, & B !:e L1 25343 : 1:_.'11015135/2013_-. Credit
” New Address: Bomchigm;n, Pas mpura, Dlstt. | - " Rajasthan; - Tl xengaﬂn o TaMr
Hnogiy, ?12135, West. B_"‘_’ [ L Chhathsgarh Andhra,- L ' L

Pradesh ‘utkar Prat:!eah"'--E g :":




S Nq Name of the Cooperative and its address Area of operation Pr];?;::zal .Réggt‘:;;an Reglsts;ltx on Nu Type Remarks
Odisha, Delhi, Sikkim, .
_ _ _and Meghzlaya
Hariom Multistate Cooperative Credit Society Ltd,,
798 New Address: 5,6,7 Tapaswi Plaza, Near Khandoba, Maharastritra and Beed, 2€.39013 Credit Armend on
- Mandir, Old Pune-Mumbai Highway, Akurdi, Andhra Pradesh Maharashtra B _ ' 17/4/2016
Chichwad, Pune, 411019, Maharashtra ' : .
Shubha Mangal Multistate Cooperative Credit Soczety Maharashira and Beed e MSES/CRJ?QQ/ZDB Amend on
799 .htgh;::fi:t:aNagar Majalgaon, Distt. Beed, 431131 Karnataka Maharashtra ;L-llﬂlfggq&ﬁﬂl} Credit 02-02-2016
Shree Satyam Credit Cooperative Society Ltd., G-8, Rajasthan, Madhya u dal ur H MSCS/CR/800/2013
800 | Anand Plaza, Univesity Road, Udaipur-313001, Pradesh, Gujarat and alpur, L-1105/57/2013- Credit
Rajasthan Maharashtra. : L&M
Sairaj Multistate Cooperative Credit Seciety Ltd., Maharashira and MSCS/CR/801/2013
801 | Municipal Complex, Shop No.4, Front of Police Kaf rataka : E-11015/69/2013- LCredit K
Station, Ambajogai, Distt. Beed-413517 Maharashtra L&M S
soz | Shiv Sal Muttistate Coopertive Credit Scciety Ltd. Maharashtra and . "Esfféfgffgggff Credit kY
Distt. Latur-413512, Maharashtra Kamamka LaM *:-g:
Kisan Agro-tech Cooperative Society Ltd., 604-A, H?":_:ﬂ?ﬁ';::ﬂ?:g a MSCS/ CR_/803/ 2013 Amend on 25-
803 | Pearls Business Park, Netaji Subhash Place, Y ~ New Delhi 25.3.2013 L-11Q15/24/2013- Credit oot
Pittampura, New Delhi-110034 Rajesthan, Purjab and aM 02018
o ” . Hlmacha Pradesh ] _ o
Nagar Urban Cooperative Bank Ltd., Bank Road, Post _ MSCS/CR/804/2013
so4 | Box No. 7, Ahmednagar, Maharashtra 414001 Mak rashtra and Ahmiednagar, 4.4.13 T L11016/01/2013- BANIC CHECK
' (79, Dr Ambedkar Chowk, Central Avenue, Nagpur Maharashtra o I : ' ADDRESS
440008 Maharashtra) LM
Karmaveer Bhaurao Patil Zifla Sahakari Partisthari.. - Distt. MSCS/CR/805/2013
805 | Maryadit, 9" Lane, Radhabai Road, Near Bank o Kothapur, L-11016/24/2010- Covnersion
India, Jaysingpur-416107, Kolthapur, Maharashtra Maharashtra L&M
Shri Swami Vivekanand Multistate Cooperative Credrt MSCS/CR/B06/2013
Society Lid., C/o Shiva Builders Home, 1st Flcgor
. Near Udgir Urban Cooperative Bank _Sﬁé‘ét; U glr, Maharashtra and - Distt. Latur, _ . —— L _
806 | pigt, La?ur, Maharashtra Pigt No. Mg Karnataka Maharashtra 8.4.13 L-1101F;_/§;9/ 2012 Credit New
Nagar, Manjeet Nagar, Atrang '
Maharashtra 2
Udaygiri Multistate Coopgrative Creqlt Sl_c;uety Ltd h Dict. Lo JR—— MSCS/CR/807/2013
Cfo R hua oudhary, Housa No. 2 Maharashtra and istt. Latur, . - - . : ;
807 | e e Karnataka Maharashtra 8413 ° | (-11015/240/2012- Credit New

Tulshidham, Nideban Road gfiﬂdg’ rf;ﬁlstt Latur-

L&M

413517, Maharashtra



f)aite-of

— TR | principal | . e
S No. | Name of the Cooperative and its address - 1= Area of ap.e:ratlon place - | Registration | - Type Remarks
_ | Rashtriya Loading Unloading Majdur Sahkarl Sanstha - ' _. _ _ _
808 | Maryadit, 50 Small Factory Area, Mathadi Bhawan, Maég:;?ﬁind Mal\:"naa?'ggr?tra 11.4.2013 Labour New
Bhandara Road, Bagadganj, Nagpur, Maharashtra - ' d g ’ : -
LKP Multistate Cooperative Credit Society Lid., ' 8089/2013
34A,1/1 New Paccha Peth, Geeta Nagar, Behind Maharashtra and Solapur, LS R
809 | wirt. College, Ekta Nagar, Solapur- Karnataka | Maharashtra s 5{;&0’2013' 1 Cred;t New
413006{Maharashtra) L _
Shree Sigheshwar Multistate Cooperative Credit - o . CS/CR/810/2013
Society Lid,, Cfo Pawar Complex, Tuljabhavani Maharashtra and Osmanabad;, - _ -
810 | cidium Committes, Opp. rfo district judge, Distt. Jharkhand Maharashtra . L—110;5£§47/2012- Credit New
-Dsmanabad-413501, Maharashtra _ )
Privadarshani Multistate Cocperative Credit Society _ MSCS/CR/811/2013
Ltd., C/o Kedar Satyanarayanji Lohiya, Manchar Maharashtra and — . _
8il Niwas, Vivekanand Nagst, parli, Vaiinath-431515, Karnataka L'11015£07’ 2_013' Credit New
Maharashira _ &M
! Ratneshwar Muliistate Coopertaive Credit Seciety MSCS/CR/812/2013 )
1; 812 | Ltd., Lokhande Building, Subhash Chowk, Distt. - L-11015/108/2013- Credit New
o Latur-413512, Maharashtra _ L&M :
i ) o . . . - , 2 S } . -
% Sandhya Multistate Cogperative Credit Society Ltd., X _ MSCS/CR/813/2013 _
} 813 | Cfo Sandhya Traders, Mondha Road, Ambagogai, Ma'?{aa?nsgtt;:aa ﬁ;ﬁ’;:ﬁgé 22.4.13 1-11015/109/2013- Credit Mew
Distt, Beed~431517, Maharashtra _ ' s L&M
“Home Multl State Cooperative Housing Sodiety Ltd., _ ' MSCS/CR/B814/2013 ,
814 | 192 A, 27 Fleaor, Arjun Nagar, Near Safdarjung New Delhi 22.4.2013 1L-11015/78/2013- Housing New
Enclave, new Deihi-110023 L&M
Yalsco Saving and Credit Coopertive Society Lid., il _ y MSCS/CR/815/2013
815 | Yalsco Building, Riddhi-Siddhi Colony, Dougargas Ch:‘?atl:':gimra;d Rgdg:&??r?]’ 22.413- T 1-11015/39/2013- Credit New
Reoad, Rajnandgao‘n-491441, Chhattisgarh. T 9 L&M
1) R . * Maharashtra . R MSCS/CR/816/2013
Apna Sahakari bank Lid., 106-A Govindji Ken AT P Mumbai _ : . _ .
816 | naigaon, Mumbai-400014, Mahareshira Kamatakaésa”]arat and | aparashira | . 2013 L-11016/08f 2013- BANK Conversion
Great Lakes Multistaté Co_operativei_ﬂéius | _ .
Ltd., No.20/1, Park Street, Indira N C o
627602, Tonkas! Taluk, Tirtnelvet Tarmil Nadu, Keralaand | Virudun MSCS/CR/BL7/2013 . New
817 | Nadu a3 PR B _ _ - Housing Armend of
: . B . _ PUdUChETTY Nagar : : . ' g 3-;7[2014
Mo.76/ 191_;03__59;u_th:.caﬁi@ﬁtl_’eetﬁsv villiputhur- . ) 1-11015/61/2012- " S
626125;'Virudu‘ﬁagalt,jbﬁ ' qg;g]’émiiﬂﬂdu- oot - . : oam Lo .
818 e Lo 8543 - ‘MSCS/CR/818/2013 | . - Credit

e T S R A R AT T R



S No

Name of the Cooperative and its address

- Principal

.Date of

_ N Registration No. : _
. " . Area of operation place Registration : Type Remarks
Godavari-Nanded Multistate Urban Cooperative
Credit Society Ltd., Tukai Raviraj nagar, Taroda _ o
Naka, Distt. Nanded-431605, Maharashtra Maharashira, District 123/2013- Amend on 23-
New Name RAddress :Godavari Urban Multistate Karnataka, Andhra Nanded, b 12-2015
Credit Cooperative Society Ltd., Nanded Suryawansi Pradesh and Gujarat Maharashtra
Compiex, Taroda Naka, Distt, Nanded-431505,
Maharashtra : _ .
Rajarshi Shahu Multistate Cooperative Credit Society Distt,
819 | Ltd., Etape Lay out, In front of SBI, Chikhali Road, anarashira and Buldana, 57313 Credit New
Sundarihad, Buldhana-443001, Maharashtra Ya b Maharashtra® L&M
Trinity Multistate Cooperative Credit Society Lid., B- ) " MSCS/CR/820/2013
| 2 Sector-7, NOIDA-201301, Uttar PradeshNew Uttar Pradesh, Delhj, ' ' New
820 | Address: Second Floor, Royal Square, Ring Road, Haryana, Rajasthan and I-11015/135/2013- Credit 12/10/2015
Tedi Pulia Chauraha, Lucknow 226022 Uttar Punjab L&M '
Pradesh _ . .
Pragatisheel Multipurpose Cooperative Society Lid., _ MSCS/CR/821/2013 y
A-25/18, 1* Floor, Sujan Singh Building, Middle e N ' :
821 | Circle, Connaught Place, New Delhi-110001 ) Deihi and Uttar Pradesh: 8.5.2013 L-11015/64/2012- | Multipurpose MNew ‘fﬁ
Ground Floor, 349, Shakti Khand-III, Indrapuram, > &M A
Ghaziabad, Utar Pradesh : _ Y
i . _ oy L 1ad : _ : | MSCS/CR/822/2013
himalaya _MLfItlstate. Cooperative Housmg Soqety . ' Tanil Nadu and Chennai, | : — .
822 | ltd., R.No.2'& 3, TNHB Complex, Sasthri Nagar, 1 Pudiicherry © Tamii Nadu 18.6.2013 1-11015/262/2013~ Housing New
Avenue, Adayar, Chennai-600020, Tamil Nadu T Y - L&M '
Saftyog Credit Coaperative Society Ltd., Mayur Plaza Distt. Siroﬁi MSCS/CR/823/2013
823 | Compiex, Palace Road, Sirohi Tehsil and Distt. Sirahi, -Rajasthan @nd Gujarat Ra'e.l's;than ¢ 47.6.2013 L-11016/8/2010- Credit Conversion
Rajasthan | A ] L&M
Bharath Multistate Cooperative Housing Sodety Ltd.: MSCS/CR/824/2013
No.9, 3™ Street, Nehru Nagar, Adayar , Chennai A p Che :
a | 600020, Tamil Nadu s, ;. Tamii Nadu an nnai, 34 i 2013 | Housir New
824 Hew -Acfdress: Flat No 1, Ground Flgor, Door No. " Puducherry Tamil Nadu 6.13 L 11015{8.‘2543./2013 ousing
4' Strret, Bakthavatchalam Nagar, Adayar;: . '
Chennai, 600020 Tamil Nadu _
Anusaya Multistate Multipurpose Coo _ o MSCS/CR/825/2013
825 | and Agro Products Ltd., Alp Walarj T&:gir:asgfdzgg 'Mai':ur[;g'ntra 17.72.2012 L-11015/307/13- Multipurpose New
Purandar, Distt. Pune-412303, Mahar. i _ L&M
Jay Ambe Cooperative Mi!ék and MilkiProducts Lid., ' MSCS/CR/826/2013
, C.S. No.73/9/1, Shalini Vishva, Flat:No.B/3/302, Maharashira and Pune, _ _ Vi Cradit
826 Datta Nagar Road, Katraj, Pi":J 2 \ Karnataka Maharashtra 17.7.2013 L-llﬂﬂsi%[ 13- ik |

Maharashtra




B

“Principal -

" Date'af" T Registration:No..

S No | Name of the Cooperative and its address - Area of operation. |- - jihee . "Registration | . and file No. Type Remarks
Morya Multistate Cooperative Dairy Ltd., Sadashiv L I o | M5CSHER/827/2013, '
- ey o : Maharashira and . - Salapur, - . by e i -
827 | Nagar, Tal. Malshirash, Distt. Solapur-413111, - _ e 1872013 -} L-1 15/354/2013- Dairy New
Maharashtra . ; - ._Karna_t_aka_:l - Maharashtra |-, =" g }% %;a;p,
828 Sonai Cooperative Dairy'l_td._, Gat No.54,55, Gokhali, Maharashtra and Pune, - Dai New-
| Tal.Indapur, Distt. Pune-413132,Maharashtra- Karnataka Maharashtra LM Y
Krantisingh Nana Patil Multistate Sahakari Dudh . 1SC5/CR/825/2013
_ (tpadak & Prakriya Sangh Ltd., A/p.46, Math Parisar, Maharashtre and Digtt. Sangli, — _ :
829 Hanmantveadiys, Tatl.Kedegaon, Distt. Sangli-415305, Karnataka Maharashtra,. -11015/389/2013 Milk New
Maharashtra _ _ _ i L _
Sanman Multistate Cooperative Milk Producer & Maharaghtra and MSCS/CR/830/2013 _
830 | Processors 1d., Afp. Sukhawadi,Bhilawadi, Tal, Karnataka 1-11015/71/2013- Milk New
Palus, Distt. Sangli-416303, Mahar_ashtra_ CLaM
Shree Sai Amrut Multistate Cooperative Milk Producer Maharashtra and MSCS/CR/831/2013
831 | & Processor Society Lid., Afp. Nimgaan, Khairi, Tal. ' .Kar‘riataka L-11015/407/2013- Mitk new
Shrirampur, Distt. Abmednagar-413723, Maharashtra ' LaMm - .
N Rajamrut Multistate Cooperative Milk Union tid., Alp. - MSCS}'CR/&SZ}Z(HS
\ 832 | Phulambari, Tal.Phulambari, Distt. Aurangabad- 6.8:13 £-11015/419/2013- Milk New
e 431101, Maharashtra L . L&M
\jf-’ Chaittiya Multistate Sahakari Dudh Utpadak &Prakriya MSCS/CR/833/2013 )
R Sangh Ltd., A/p. 46, Math Parisar Hanmantawaiiya | New
| Tal. Kedegaon, Distt, Sangli-415305, ; | Ahmiednagar, . e i
833 | vaharashiraNew Address : A/P Shetewad, Mafgrashira | OO13. | LLL0ISAALLAR0L- N
(Decali Pravra), Tal Rahuri, Dist. Ahmednagar L&M 014
413716 | |
Hindusthan Multistate Cooperative Milk Produce! . e MSCS/CR/834/2013
@34 | &Processers Union Ltd., Survey No.403, Nimbhore --Ma?ﬁrfs:tﬁ;nd ?,::ﬁ;itﬁ:: L-11015/427/2013- Milk New
Tal, Phaltan, Distt. Satara-413523, Maharashtr : ' L&M
Agrani Cooperative Milk & Milk Progucts Ltd., A/ L . . MSCS/CR/835/2013
835 | 243, Siddheshwar Mandir Road, Mangarde, Tal. Ma“g:ﬁggf:"d E-;:Eé rasasﬁgr'; 682013 | [-11015/420/2013- Mitk New
Jasgaon, Distt. Sangli-416317, Mahatashita - : - : - LBM
Karamveer Muiti State Coc;i ey \feMi kPt | @:}ﬁg’:ﬁ:;;i‘;‘g';‘g@:_ Distt. | MSCS/CR/836/2013
) . - B 1 U - Eht . st . - : )
g3 | &Processing Society Ltd.] “5‘.93387’”“‘?%%@ Niwas, Belgaum , and Kohapur, - | 6.8.2013 - | 1-11015/417/2013- Milk New
Kabnoor, Tal. Hatkanagale, Distt. Kolhapur-416129, eigaum, 4 _ o Bk
Maharashtr B . Dharwad Distt. of - | Maharashtra |- S - L&M
arashtra: R : PRI : : 3 .
_ i i % __‘Karnataka . | - - P L
837 - . - ~M5CS/CR/B37/2013 Milk  New



S No

Name of the Cooperative and its address

Area of operation

Principal

Date of

Registration No. -

place | Registration |  and file No. Type Remarks
Deogaon Cooperative Milk Produoer & Processor Lid., : :
Office No.102, Pride Monarkf, Behind Big Bazar, Maharashira and Distt. Nasik,
Near Mhasoba Mandir, Nasik-Pune Read, Nasik- ‘Kamataka - Maharashtra
422101, Maharashtra ' o
Jivan Multi state Multi purpose Coopertive Society - Maharashtra and Distt. MSCS/CR/838/2013
838 | Ltd., Plot No.C-9, Supa M.LD.C,, Tal-Parner, Distt. " Karnataka Ahmednagar, 14, L-11015/405/2013- | Multipurpose Mew
Ahmed@g_ar—414301 Matiarashtra ' ' Maharashtra _- L&M
Bharath Grand Cooperative Housing Society Ltd., . ' . .  MSCS/CR/839/2013
839 | No.15(Cld No.6A), Railway Colany, 1% stret.::t Nelson | 'ami N‘?,f;‘dae's’ﬂ Andhra Tg;?m::m . ' |_-11u/15/45912013- Housing New
Manickam Road, Chennai~600029, Tamil Nadu - | LM
Bharath Multi State Housing Cocperative Society Itd., MSCS/CR/840/2013
No.716, 15% Cross, Mcechs Layout, Dr.
Shivaramakarath Nagar, Bangalore-560077, Katmataka. Tamil Nad
KarnatakaMew Name & Address : Bharatiya Multi arnataka, Tamil Nadu e 1 - Amend On 3-2-
540 State Housing Cooperative Society itd., ui.gsu - and Kerala L-11015/196/2012- Housing 2015
3"Floor, Sesha Compiex; Road, Mcechs Layout, Dr, ' L&M Y
Shivaramalarath Nagar, Bangalore-560077, b
Karnataka ot
| Jeevan Ashray Multi State Cooperative Group L AT MSCS/CR/841/2013 2,
841 | Housing Soclety Ltd., G-41/A, Palam Exterision, Delhi and Haryana New Delhi 14.8.2013 [~11015/480/2013- Housing New
Dwarka Sector-7, New Delhil101045 : L&M
| New Arban Agro Muiti State Cooperative Society Ltd., Distt. Pilibhit . MSCS/CR/842/2013
842 | 1/43, Gularia Bhindara, Tanakpur Road, P.Q, U.P, and Uttarakhand | ™ up. 16.8.2013 L-11015/484/2013- Agro New
Maihola, Distt. Pilibhit, Uttar Pradesh Vi T L&M
Max Nine Multipurpose Multistate Cooperative Society | . MSCS/CR/843/2013
Ltd., No.B-3; Parshnath Darshan, Behind SBI bank, .| '
Indlra Nagar, Kirol Road, Vidhya Vihar{West b : _
843 | Mumbal -4?00086 I\fiah.':wrafshtraYa e @ah%ﬁ?:g? = M;!:;Tats’ﬁéra 1 20.8.2013 - | [.11015/485/2013- | Mubtipurpose Neéw
Mew Addrass; Sh No. 8, NAV Manmandir C S_I.td o oy ' LamM
Oppo. Maratha Saolfakarl éank Eksar Rnad 'Borii.rall -
{W) , Mumbal 400082, Maharashitra B . :
Gurukrupa Multipurpose Cooperahne,:Samety Itd Ma:h'ar ashira and Distt. MSCS/CR/844/2013 .
844 | 338, Gurukrupa Complex, Station” Rga £, i Madhya Pradash Bhandara, 20.8.2013 L-11015/104/2013- | Multipurpose MNew
Chowk, Bhandara-441506, Malarashirs’ ‘ Maharashtra L&M
Uttar Pradesh Upbhoktz Sahakari Sangfitbess) Lid., Uttar-Pradesh and Lucknow MSCS/CR/845/2013
845 grp;%l‘éo;;ta Bhawan, Bulakadar Road,: Lucknow, Uttar Uttarakhan d Utiar If_’ra desh L 11015{;&?_/2013 Consumear Deemed.
846 MSCS/CR/846/2013 Milk New




i P'ri‘nc-ipai‘

T ﬁate-of-'

- A - R Registrati No. |- N
'SNo | Name of the Cooperative and its address Area of operation olace - | Registration §g| raton Type . Remarks
Sangam Multistate Cooperative Mikk Society Ltd : . _ ' Dit: : . '
332, S-2, Swanand Complex, Behind Prabhaker : Maharashtra and - 'I{Olha.p;ur
Plaza, new Shahupuri, Kolhapur,-416001, Karnataka Mahara sht;' a
Maharashtra : . ' R
Shivganga Cooperative Milk & Milk Products Ltd., 2- b _ Distt. o CS/GRY _ N
847 | B, Datta House Society, Near Swami Samarth Mandtr naazaﬁl;tg dzrs]t? Jalgaon, 12.9.13 - L-H65/515/2013- Mille New
Amainier Distt. Jalgaon-425401, Maharashtra . Maharashtra : _ L&M |
Santkurpa Cooperative Milk and Agro Processing S : SCS/CRIS48!2013 Milk arid Adro
848 | Society itd., H.No.87, Alajapur, Tal, Phaltan, Distt. Marg;fma“d %’;f,f;f:sfég' L-11015/513/2013- pmcessin?g. New
Satara-d-lsﬂ{}z Maharashtra : _ L&M -
Shrikrishna Cooperative Milk Producer & Processars . ; MSCS/CR/849/2013
1 itd, Flat No.204, Anant Tilip Appt. Mandiik Colony, Maharashtia an i _ 012 Milk New
848 Behmd Bank of Maharashtra, Kolhapur-416003, Karnataka L 11015;{&:44[20
Mahatasiitra - _ . ‘ _
Guruvarya Lalasaheb Patil Coopertaive Milk and Milk MSCS/CR/B50/2013 - _
850 | Products Lid., Yugandhar, Shirala Naka, Islampur, L-11015/544/13- Miik New
Tal. Walva, Distt. Sangli-415409, Maharashtra L&M
| Mula Madhyawarti Sahakari Dudh Vyawasaik Society “fimed : MSCS/CR/851/2013
} 851 | Itd., Panaswadi {Sonai), Tal. Newasa, Distt. -ﬁg‘:;:ﬁ;; 12.9.13 L-11015/539/2013 Milk New
[ & Ahmednagar -414105, Maharashtra - ' "
L Misal Multipurpose Cooperative Society Ltd., Gudre] Distt _ - MSCS/CR/852/2013
3 Water Side, Tower-2,15% Floor, Office No. 1505 : - oy .
P 8 / ’ ka 12.9.13 - 413 Multipurpose New
| 852 | {5pe 1507, Plot No.5, Block DP, Salt Lake, Sector-V, Ko Be‘gfg:‘]‘fes" L 11015{&/,?147?’13 purp
Kolkata- 700091, West Bengal : _ - .
S_a.i Girna ML{itistate Coop-;—::_-ative Dudh Utpadak & Distt. Nashik, N MSCS]CR!BSB{ZGlB i o
853 | Prakriya Sodety Lid,, Gat No.277, Aghar bk, Tal: Maharashtra 12.8.2013 L-11015/540/13- i e
Malegaan, Distt. Nashik-423201, Maharashtra - - _ L&M
‘Sojar Mulfistate Cooperative Milk Producer & . L ) Distt MSCS/CR/854/2013
=, | Processing Seciety Lid., Gat No. 631/1, Kasarw " Maharashtra and i ) 9.13 o ) Milk New
854 Road, barshi, Tal- Barshl, Distt. Solapur-41 . Karnataka Masisé?ja):l:;tra 12.9.13 L 11015:58{1\546?/ 13
Maharashtra _ _ _ _
Carmel Aﬁumm Multnstate Cuoperatl 2 S ' , , MSCS/CR/855/2013 Amend on
g55 Sd Maharashtra and Kerala | Kochi, Kerala' | . - 19.9.13 L-11015/75/2013- | . Technical. | o4 /412014
Raymangal Cooperahvepalry Ltd.; Khar Gat'|- . S s o MSCS/CR/856/2013 |- . |
856 | No.72/2, Khadakewadi. Poé%pevabl,_,ﬂ' . . M?E::ﬁigé? nd M:!’?i??:ﬁ{]’é . 26943 | [-11015/601/13- Daity New
Distt: Solapur- 413202 Maharashtra L SIEEESERE L L _ FAES
- B57 - 26813 . | MSCS/CR/857/2013 i Multipurpose New




‘ N , o o I . e f‘:‘rincipal Date of | Registration Ne.
S Ne | Name of the Cooperative and its addrgss Area of speration place Registration and file No. Type Rgmarks
Krushna Green Field Multi State Multi- Purpose ' it
Cooperative Saciety Ltd., Tasgaon, Plot No.34, Maharashtra and Distt. Sangli,
Market Yard, Behind SDCC Bank, Tal-Tasgaon, Distt. ‘Karnataka Maharashtra
Sangli,. Maharashira
Sovereign Multpurpose Cooperative Society Lid., -
Gutli Bhatlz, Near Pancha Maore, P.Q.-and Distt. Iharkhand, Bihar, West |  Kolkata
Sahebganj, JharkhandNew Address: P-164/1, CIT " sk 00054 West i _ : Al Amend on 24-
%% | Road, Scheme-7M, Uitadanga, Ground Floor, near | Do 00 A2l Pradesh | 700054 W tlots/ons. | Mtpurpose | A5G
ICICI ATM, PS Manicktala, 24 Parpanas{North) ' M
| Kelkata 700054 West Bengal
Shree Adarsh Cooperative Agro Processing Society " _ , MSCS/CR/859/2013 "
8598 | Itd., Survay No.S‘lf 1, Shop Ne.UG-2, Adarsh nagar, Ma.%ﬁ?;—;aand Ma]s';bra'aral'rl L-11015/602/13- 'Pmﬁggging WNew
Near NH-4, Khad, Distt. Satera-415002, Maharashtra i L&M -
Laxmimata Multistate Cooperative Dudh Utpadak and Maharashira and - MSCS/CR/860/2013
860 | Prakriya Sangh Lid., Gat No.235, Tal. Shrirampur, Karnataka :26.9.13 L-11015/600/2013 Dairy Sangh New
Distt. Ahmednagar-413739, Maharashtra — o L-11015/600/
_ Krishicom Multistate Multipurpose Coaperative West Bengal__'_ai'r'i; q B MSCS/CR/861/2013 ‘ o
861 | Society itd., 26, Hindustan Park, Kolkata-700029, Tripura 26.9.13 L-11015/621/13- | Multipurpose Mew o
West Bengal BRET _ L&M =
Anneswa Multipurpose Cooperative Sodiety Ltd., Plot s : ' MBCS/CR/862/2013 : -
862 | No.RC-6, Bengal Ambuja Urbashi Phase-I1, City We“g;';ﬁ:' and. ,,\E;‘;;F’gg;‘;;, 25.9.13 L-11015/618/2013- | Multipurpose New i
Centre, Durgapur-713216, West Bengal gy _ LM
Saee Mahila Multistate Cooperative. Milk Producer and B MSCS/CR/863/2013
Processing Society Ltd., Shop No.5, Hotel Kankan . _ W :
863 | Crown Resort, Opp. Railway Station, AP-Nirawade, |, Mah St | 2692013 | 1-11015/604/2013- e New
Tal-Sawantwadi, Distt. Sindhudurg-416510, &M
Maharashtra
The Best Cooperative Group Housing Society Ltd o . . MSCS5/CR/864/2013 _
864 1§ 201, IInd Flocr, Best Plaza, Netaji Subhash l_?l'a'?ce e?&hg_zun’gagéjgjtﬁ:ﬁa' P’tggﬁ:;ra’ 26.9.13 1-11015/603-2013~ Housing New
Pitampura, New Delhi-110034 ' T - L&M
Max Multipurpose Cocperative Society Ltd. ' West Bengal MSCS/CR/865/2013
Adda Building, Sahara Commaercial Co . Lo Burdwan, , ) _
865 d ) ; Jharikhand, Bihar, U.P., 26.9,13 L-11015/598/2013- | Multipurpose New
Iég;ngaar[pur, Asansal, Distt. | 3 rdwan Rajasthan and Haryana West Bengal : ‘ &M _
. T N . _ MSCS/CR/866/2013
866 Aarvee Multipurpose Cog) _Eratzve Soclety Ltd., PGE West Bengal, Tnp_L{-ra, Kolkata, Wast 31.10.13 [-11015/622/13- MultipLirpose New
Plaza, 52/6 VIP Road, Kolkata-700059 West Bengal Assam and Delhi Bengal . _

L&M




- Principal i

) Datedf

‘Registration No.

. Haryana

L&M

S No | Name of the Coaperatwe and its address | : Area_a_f b‘peratiqﬁ" " plage Regi stration - o and ﬁie.N o - Type Rgma_rks
' Rose Multlstai-e Multipurpgse Cooperatwe Somety s - _ B _ '
Ltd.;, E-50, F-Floor, Ganesh Nagar, pandav Nagar " + | Ppreet Vihar, - ) o .
867 | Complex, near Parkash Dhaba, Delhi-110062 Q:L"r'ramﬁagf&%a;;i, | PreetMREUT| 311013 Multipurpose :
104, Savitri Compiex Plot No.11, Commsitnity ' «
Centre, PraetVihar, Dethi-110092. ' _
| Vasundhara Multipurpose Cooperative Society Ltd. ; htra and Ahmednagar - _
. 868 | 445-Manik Chauk, Yadala Bahiroba, Taluka-Newass, Mah;a?:mr:na" i Muttipurpose
Distt. Ahmednagar-414602, Maharaghira . _ ' _
Thi Happy Future Multipurpose Cooperative Society . A chennal, & MSCS[CRJBGQ/ZOB _
869 | Ltd., No:9/5, Sermu 2™ Lane, kalmandapam, Tami N?:f;di;g ndhea Tamil g:gu. | L-11015/159/2013- | Multipurpose
Rayapuram, Chennai-600013, Tamil Nadu ; L&M F
The Goodwill Cooperative Housing Seciety Lid,, | v of MSCS/CR/870/2013 '
§70 | No.1/254, Perumai Koil Street, Sholavaram, Chennai- | 1™ ﬁ_ﬂﬁﬁaﬁgfwum 0 Ti015/161/2013 |  Housing
600067, Tamil Nadu . L&M .
All Inciia Darjee Development Cooperative Soceity . _ _M-SCS!CR{871/2.013
s71 | td., Fatme Roushan Manzi, Nazami Lane, NoonKa | D12 Jha”“ha”d Delhi 311013 | L-11015/231/2012- |  Labour
_ Chauraha, Patna City, Bihar i o LaM
; Galaxy Muli State Multipurpose Cooperahve Society MSCSJCR/B??./ 13 o
- 872 | Itd., 212/5, Rabat Colony, Jawala Nagar, Rampur, 31.10.13 |-11015/650/13- Multipurpose E
- Uttar Pradesh i L&M i
Eureka Multistate Multipurpose Cooperative Society ‘ , MSCS/CR/873/2013 | |
%- 873 | Itd., 10, 3® Flocr, Avadh Complex, D-3, Laxmi Nagar, Rethi 31.10.13 L-1 101&‘{?133}'13- Multipurpose i
' Delhi-110092 _
The Fruit and vegetablé Grower's Marketing and EA o Dt MSCS/CR/874713.
: Processing Cooperative Society Lid., Ne.13, I{huan i dhr Kolar District, 4.11.2013 __ . Adro based
874 Shahinsha nagar, near Channananjappd Water - Chlﬁgor; dggsﬁn Karnataka ) L 11011_58{32012 gra b
Works, M.B. Road, Kolar-563101, Karnataka o -
Dil Multistate Agro Coopertive Society Lid. Kairinipur, MSCS/CR/875/2013
Jamtala More, near Marketing Society, 2 ok . Nadia, West Amend on Z1-
875 | karimpur, Nadia-741152, West 8engal _ _ ~ Wesi;gsnaggli;lféss am aBzfigale 5.12.2013 1-11015/658/2013- - Agre 12015
Mew Address: P-164/1, CIT Roagl - LM
Kolkata 700054 West Ben M ) - .
5 . ' ' ; : MSCS/CR/876/2013 |
975 Sai Kriga Musn Purpose : cgety . Rajasthan and Uttar : ah_dwara, . |_-110)‘15/é60!é0213- Multipurpose New
h 17, R.C. Was Colon‘vs Bhlwara-BllOBl Ra_]asthan Pradesh - Rajasthan - LM ) : =
| vardaan Multipurpose Coopg gﬁﬁc:ety Ltd., 595, Punjab Rajasthane. ' . - o] MSCS/CR/877/2013 o i
| '877 | Dashmesh Colony, Patuyala.;ﬁgga‘ﬁ*z‘ rakpur, -~ | Himachal Pradesh and . Fatehabad, | 12112013 ' [TL-11015/668/2013- | Maltipurpose '&“F‘;go'?’l“;g

Teh. Derabass; Dtstt Mohal|-140603 Punjab

Haryana



& No

Name of the Cooperative and its address

Principal

Date of

Registration No.

Area of operation place Registration and file Ne. Type Remarks
New Address : Booth No. 23, Ist Floor, Anaj Mand:,
Fatehabad, Haryana 125050 '
Priority Multistate Agro Cooperative Society Ltd., _ mg’@s mjsgs/zuﬁ
83728 Dumdum Road, 1 Foor, Mallick Coleny, - . g T e
878 | Kotkata-700074, West BengalNew Address: MD. . harkhaB';d a",d West KO"‘:Ba..E’ ‘TH 12.11.13 15/662/2013- Agra i
Ettakharuddin, Masid Para, Airport More, Magdogra nga <ngd
Darjeeling 734014 West Bengal :
United India Agro Cooperative Society Ltd., ¢/3, Flrst : : ”'MSCS/CR/B?Q[ZBB
879 | Floor, Balaji Complex, Sector-2, Vikas Nfagar Hiar Pr agergg ;T:_j Madhya Luﬁkgow’ 17 L-11015/645/2013- Agro
1 Lucknow-226022, Uitar Pradesh B - e L&M
Jan Vikas Multipurpose Cooperative Society Lid., B- Uttar Pradesh, Bilar, MSCS/CR/B80/2013
17, Sector-G, Aliganj, Near Kendriya Bhawan, Rajasthan, Jharkhand, ' Amend on 21-
880 | Lucknow, Uttar Pradesh-225024 Madhya Pradesh, 1-11015/174/2012- | Multipurpose | "5 a0
New Address: 18, 1 Road, Mahanagar Extension, Maharashtra & L&M
Lucknow, Uttar Pradesh 226024 ' Uttarakhand ¥
Greater Mumbai Municipal MSCS/CR/B81/2013 X
limits of Pune . Thane;. . g%
Distt. and Mummpal aren’ o
of Navi Mumnbal‘in, th g
state:of Maharashtra k
The Zoroastrian Cooperative Bank Ltd., Nirlon House, whole of surat {istt, Mumbai Conversion
881 1{ 5™ Floor, Dr. Annie Besant Road, Worli, Mumbai- andmclqdmg the. munn:Ipa! M .h” ?:E 11.11.13 L-11016/4/2012- BANK | Amendon
400030 Maharashtra corpotation areasof - | T anarasnira L&M ' 20-11-2014
- Surat, Bharuch, Baroda, '
Ariand, Nadiad,
Ahmedabad Navsari and
il Valsad in the state of
. 1 Gujarat.
Sonartari Mult:state Agro Cooperative Society It . Biha’ﬁ-"aelhi, West MSCS/CR/882/2013 Aaro
882 1 4/136, GfF, Lalita Park, Laxmi Nagar, Near Gali N ; Bengal, Odisha and Defhi L-11015/661/2013- | Coo grative
| Deihi-110092 _. ,Uttar Pradesh LM oo
The Commonwealth Multistate Cooperatwe roup NCT of Delhi and MSCS/CR/883/2013 '
883 | Housing Society Ltd., 215-C, Pocket C, Ma 'H. ' Dethi 13.11.13 L-11D15/679/13- kHousing
Phase-2, Delhi-110091 aryana L&M -
The Jalgacn Peoples Coopera e Bapk l:td _ _ . MSCS/CR/884/2013
884 | Palan Peth, Dana Bazar, Jal _%\;—425“1 aharashira and voeRon | 13112013 [ L-11016/10/2013- BANK
Maharashtra adhya Frades laharasitira 18M
Kanhaiyya Multistate Coqperatwe h Utpadak and Mal';ar;aghtra- and " Distt . MSCS/CR/885/2013
885 | Prakriya Sangh Ltd., A/p mlbl&’j, Tagl,ﬁamer Distt. Karnataka ' Ahmednagar, | 21.11.2013 L-11015/673/2013- Dudh Newr
Ahmeclnagar—414503 Maharashtra rarmnata Mabizarashtra L&M -
886 . 21.11.13 Agro MNew

MSCS/CR/886/2013



N T‘.Pr-'!nt:-ipal

'Dai:e of

Registration Na.

| Maharashtra -

& No | Name of the Cooperative and its address Area of operation “place . | Registration | - and file No, - Type Remmarks
Chitra Agro Multistate Cooperative Society itd., Plot I Pandesara, L Y ;
No.100, Bishnu Nagar; Bomroli, Althan Road, P.rggﬁata’nﬁ”ggﬁha | Surat, 7
pandesara, Su_rat-394221', Gujarat _ : , -Gujarat
_ KVS India Agro Cooperative Society Ltd.,-Vill. Rajpur, - Uttar Pradesh, _ Distt, :
© 887 | P.C. Bhathat, Distt. Maharaiganj-273306,Uttar Jharlkhand and West Maharajganj, Adgro New
Pradesh o _ : Bengal ‘Uttar Pradesh L&M _ :
Hope Multistate Multipurpose Cooperative Society Uttar Pradesh, Gorakhour MSCS/CR/888/2013
888 | Ltd.,B/G-02, GDA Building, Railway Station Road, Utkarakhand, Jharkhand Ut’m r Pra% e;;h L-11015/671/13- Multipurpoese New
Gorakhpur-27300%, Uttar Pradesh ' and Himachal Pradesh N L&M
Aspire Multipurpose Cooperative Sodety itd., B- \West Benaal and ' MSCS/CR/889/2013
889 | 17482, Kalyani Nadia, PO&PS—Kalyani, Distt. Nadia- T pugra L-11015/680/13- | Multipurpose New
741235, West Bengal L&M _
Sudha Amrit Multipurpose Cooperative Society ftd., o MSCS/CR7890/2013
860 | Vill. Dashkin Mechogram, PO Uttar Mechogram, PS West ﬁgﬂﬁgma & L-110015/683/13- Multipurpose New
Panskura Purba Medinipur, 721139, West Bengal LEM
| sandhya Krishi Multipurpose Cooperative Soclety ‘g’g;thgeg%f;r hea MSCS/CR/891/2013
{1891 | Lid., 2/5/1, Anantadeb Mukherjes Lene, 33, Shibpur, - o L-11015/681/2013- | Multipurpose New
~‘-§ Howrah,-711102, West Bengal _ L&M
=3 Atutyarn Muitistate Multipurpose Cooperative Society - - MSCS/CR/892/2013
'? 892 | Itd., G-556, Raj nagar, part-II, Palam, new Delhi- New Delhi 5.12.13 -11015/341/2013- | Multipurpose
. 110077 o . _laM
Sii Tirupathi Balaji Multistate Cooperative House . MSCS/CR/893/2013
_ Building Society Lid., Shop No.8, Jain Bhavan, Chennai AR 1
893 | Ne.131, Pondi Bazzar, T. nagar, Chennai-600017 .,Tam?r Ea'éu [-11015/349/2013- Housing ggf‘zgg‘g
New Address: 104, Abxendria Road, PLA Towers, ' L&M
Contonément, Trichy 620001 Tamil Nadu _
Janlaxini Multipurpose Cooperative Society Lid . MSCS/CR/894/2013
No.8, &10, Vijay Complex, Opposite Deen Uttar Pradesh and . o I . _
894 | pospital, Ramgarh Road, Aligarh-202001, L Uttarakhand Aligarh, U.P- 1-11015/272/2013- | Multipurpose
Predesh : _
| Noble Agro Cocperative Society Itd.; Seen) aburthala MSCS/CR/895/2013
895 | Gurudware Wala Chowk, NiFmaF Tow ' Punijab and Haryana ' ,gu b ! T 1-11015/682/13« Agro
144001, Punjab L _. ST FemEn UM
5.P. (Silver Paim) Globalkiultipurpose Cooperative | Maharashta, Guiarat, . | - 1 SO
‘Society. td., Empire Esta 5:Bldg. CB-1, Office - | Karnataka, Odisha; Bihar, | - -Pung, - - - i . N L
8% | No.202/203! Chinchwad, Puli#i1o1s, 0P, Tominadu, | Maharagha | 31213 | MSCS/CR/BSR2013. 1) Mulbpurpose )

- '--Rajasﬁ\ah','Jharkhand,




- e ) o . - Principal Dateof | Registration No. | -
S No Name of the Coaperative and its address . Area of operation place Registration and file Na, Tme Remarks
_ ) et M.P. Chhattisgarh, Punjab, ' i
Shop No 8, World of Mother, Jai Ganesh Vision, _ i/ L-11015/693/13-
Akurdi, Pune 411035, Maharashtra Fiaryana, ATdhra Pradesh M
Parvati Cooperative Milk Producer and Processors J . MSCS?’GR/SQ?‘/RU i3
897 | Ltd., A/p Bhilwadi, Tal-Palus, Distt. Sangii-416303, Ma@?{fﬂ“&ﬁ;”“ Moty | December 10157686/13- Milk
Maharashtra _ - ' H L RM
Sukhmoney Multipurpose Cocperative Sodiety Itd., Sanarur MSCS/CR/898/2013
838 | Booth No.40-41, Opp. New Grain Market, Jakhal Punjab and Haryana Pur?‘ ab-’ -11015/694/2013- | Multipurpose
Road, Sunam, Distt. Sangrur, Punjab-148028 : unjan L&M
Shivar Cooperative Milk and Milk Products Lid., _ MSCS/CR/899/2013
899 | mahaveer Niwas, Kolhapur, Sangli Road, Jaysingpur, Matl'grrar"s:g:aand__ Mgﬁg‘;‘;ﬁgﬂ ! L-11015/689/2013- Milk
Tal-Shirol, Distt. Kolhapur-416101, Maharashtra ' &M
Unigue Swayarm Multi State Multi Purpose Gujarat, Maharashtra, MSCS/CR/900/2013
' T Comdmt : : : \ndhra Pradesh, Odisha Distt.- - L
_ Cooperative Society ltd., 3™ Floor, Unique House, And ; ’ _ . s et 11 Amend on
900 behind 1CICT Bankf Opp. Union Bank of India, Miﬁ;ﬂ“&ﬁi’;’a‘r’f’ A“"‘e‘.’?”a“-f-*- L-11015/690/2013- | Muftipurpose | g4 2046
: 0009 G agestl, L&M
Anna Nagar Cooperat[ve Housmg Souety Itd., No.22, MSCS/CR/201/2013 (\
_ ' GF1, Anupam Flats, Second Main Road, Shenoy Tamil Nadu;; Ut'tar Becember b
901 | nagar, West Anna Nagar, Chennai-600030, Tamif 1 _ '20.13 L-11015/692/13- Housing 4
Nadu Tamil Nadu ) L&M “T:
Success Advisor Multipurpose Cooperative Society MSCS/CR/902/2013 |
Itd., F.No.1", Senapur Complex, Panchwati nagar, Gadchiroli, December - _ - _
%92 | Ward No.14, LT.I. Chowk, Mul Road, Gadchiroli- Maharashira 2013 L-11015/691/2013- | Muitipurpose
442605, Maharashtra o
Real Vision Krishi Udyog Cooperative Society Itd,,, P December MSCS/CR/903/13
903 | 117/49A, Sarvodya nagar, Kanpur-208005, Uttar Uttar Pradesh and Delhi | Kanpur, U.P. 2013 L-11015/6/2013- Krishi Udyog
Pradesh _ ol L&M
Tuna Fishing Vessels Fisheries Mult:slzte Coapera‘tlvg - . _ MSCS/CR/904/2013
904 | Society Ltd,, Old Mo, 686[1 New No.344, TJ-I- Road, . Tami Ngf: cg;ﬁ Andhra 'Tgrhn?{nﬁgiéu De;g%ber L-11015/134/2012- Fishing
+Tamil Na i o LM
Uttar Pradesh, Punjab, MSCS/CR/905/2013
_ Madhya Pradesh, Husenabad Decamber ; - _ G
205 N_ _ i y . 4 L-11015/709/2013- | Multipurpose
MandTr, Husenabad ]aurapur~2220[1 Jttar Pradesh Ra}aafﬁg??nﬂ%as?akr:nd Jaunpur, U.P. 2013 _ L&M '
908 . - 26.12,2013 Muttipurpose _

MSCS/CR/906/2013




T~ Principal | Dateof | Registration No..

SNo | Narﬁe.ui-the-.-_ccape'raﬁvg and its add_m ) _ hrea hf__operat’iai};‘ B ~ place " ‘Registration | “and file No. Type | | .Rema'rks
Khushhazl Multi Purpose Cooperative Soclety Ltd., T et mibar Ular - SRR .
Narayan Nagas, Sunaina Sadan, Near East of Jha;ﬁ;\si’ E;Ea{{,é‘;;tar ~ Deoghar, - ) . L-].].Dlﬁ%éf@.?ﬂﬂl?a—
Kalyanpur Forest Office, Satsang, Deoghar-814112, Sengal . Jharkhand: | o P Laﬁﬁyn
herktand . - i
Revati Multi State Multipurpose Cooperative Society o n ootk West | - MsC JCR/907/2013 -
507 | Lid. *Anand Lok, 227, A.1.C. Bose Road, Block-A, 2 Wﬁ;ﬁ:}gﬂ;”d _ 'K"“‘i;':ﬁa:‘{ 311220131, [ L-11035/730/2013- | Multipurpose
: Floor, Room No.207, Koikata-700020, West Bengal ) . : L&M
_ Venkateshwara Cac_':apera'tive Power and Agro Maharashtra and Distt. Sangfi, | . MSCS/CR!QUB/ 2013 . power and
908 | Processing Lid., 305/B, Pune-Bangalore Highway, Karnataka Maharashtra: L-13015/703/2013- | - Agro
peth Tal-Walwa, Distt. Sangli-415407, Maharashira ' ' . L&M ' -
Bhaskar Muliipurpose Cooperative Society Lid., Rajasthan, Madhya Dholpr, - MSCS/CR/909/13 . New |
ap9 | Badola Sahab Ki Kothi, Dhooklot Road, Cholpur- Pradesh, Uttar Pra_adesh, Rajasthian 1-11015/49/2013- | Multipurpose Upd;t;gﬁan - F
328001, Rajasthan . Haryana,& Chhattisgarh il L&M _ : - 20 f
_ Swarnataya Multi State Cooperative Housing Sodety Taniil Nadu and MS.CS-!CR{QIO!ZQIS o .
910 | Lid., Old No.11, New No.16, Muniappa Chetty Street, | "Karnatzka L-11015/96/2013- Housing New L
Triplicane, Chennai-600005, Tamil Naduy ' T CSIC%‘.%UZOB - o %
Mult] State Agricuitural Praducers Processing & o MECS/CR/ILL 2 AQ*F-, "Cﬂ”_ 'ra, Amend on
1911 | Marketing Cooperative Society India Ltd., Vypana Kerala and Kafnata 31122013 | L-11015/320/2012 | procesnga | 28-01-2016 :
o Building, Pala-P.0. Kottayam-686575, Kerala _ - L&M Mitg. : l
e Searl Pius Multistate Multipurpose Cooperative _ MSCS/CR/912/2013 E
e Socisty Ltd., Mehkar Singh nagar, Mati-Teacher i . h - ‘
912 | Colony, Near Dr. Bangali Stret, Gajraula, Dist Uiter Pragesh and © ) DIt AVOR | 33.12.0013. | L-11015/706/2013- Multipurpose |
Amroha-244235, Uttar Pradesh L&M i_
. ) . : |
Himnalayan Agre Caoperative Sotiety ltd., 44, Teeka- e esh and Hamirpur, | MSCS{CR/ 91.3[_2013 | :
013 | Dhaneta, Tehsil-Nadaun, Distt. Hamirpur-177001 Jadirts & Kashrmir Himachal | 31.12.2013 L-11015/705/2013- Agra |
Hirmachal Pradesh . _ _ . : _ Pradesh’ L&M |
Northern Agro Farmers Cooperative Society ftd itar Pradesh and Distt. o MSCS/CR/914/2013
914 | Street No.z, Krishna Nazgar; neat Shiv Mandi Harya ha Ghaziabad, 31.12.2013 - L-11015/711/2013- Agro
Modinagar, Disii. Ghaziabad-201204, Utta Uttar Pradesh : ' _ IélM - . -
Maple Growth Multistate Multipurpose Coope . b - MSCS/CR/915/2013 |
s15 | Society ftd,, 1% Floor, Ludhiana Tradg Tower, &:ﬂ;ﬁ;’;ﬁa- . L‘l‘;‘l‘;‘:j‘;’i‘f' 31.12.2013 | L-11015/704/2013- | Multipurpose
Gandhi market, Ludhiana-144001, Punjab _: - : g . : o LBM :
Sunriser Multipurpose ng‘iaertawe Sodiely ., 903, |- o eipur, e MSCS/CR/916/2013 | - .
915 | Bony Star, Shri.Ram \.z_'th;_é,\__;,_ Mahal Seheme, Near Rajasthan and-Gujarat . | - Rajasthan 31:12,2013 __L—11015171-S[20_13- 1 Multipurpose |
N.R.L Colony, J_a_gatpurg‘iﬁ;;‘a];;aipurﬁogﬁzsr Rajasthan - e en 4 e -
B New Indraprastha Agrlwrﬁf%gl‘d%ﬁ;“of India - e | Yamuna~ . O N MSCS/CR/917/2013 - Agricutture
\:1-17 1id, (NIMCOS}, Address:- G- "FF ‘*T, Yamuna Vihar, “Dethi and Uttar-Pradesh | Vihar, Delhi- | 31.12.2013 . |. L-11015/506/2013- | - Mktg '

Delhi-110083" =" _ A




A5

e, .;- e I L i R e S

" Registration No.

E No | Name of the Cooperative and its address Area of operation P':;':égal Reniatel of?on and file No Type Remarks
Shrinath Multistate Multipurpose Cooperative Society Maharashtra and Distt, MSCS/CR/918/2014
918 | Ltd., A/p. H.No.239, Near Police Station, Visapur, : ' Ahmernagar, 6.1.2014 - Multipurpose
: o Andhra Pradesh -
Tal-Shrigenda, Ahmednagar'—413703{Maharashtr-_a_) R Maharasthra LB
Desh Mangal Multipurpose Cooperative Sociaty Ltd., ' ‘MSES/CRI919/2014
| Shree Radha Appartment, Block-B, 3 Floor, ISKCON e N o A .
912 | Mandir Road, Siliguri, West Bengal-734001, West Bengal and Assam m‘r;tstt g'é'g;;' /569/2013- | Multipurpose m;_’;%;; 8
Mew Address: Gupta Mansion, Cppo. Aakash Bani \ L&M '
Sevoke Road, Siliguiri 734001, West Bengal R
g>0 | Anand Fishing Coouperative Society Ltd., 10/3, S.P. West Bengal and Kolkata, West ﬁslﬁﬁ%%%ﬁz Fishing Ceo
~ | Mukherjee Road(Extn.), 24 PGS(N), Kolketa-700122 Qdisha Bengal | Ve P
| Subarna Multistate Agra Cooperative Society Ltd., West Benaal an d. : _MSCS/CR/921/2014 ;
921 | 2/61, Ramkrishna Polly, Nandan Nagar, Belghoria, ' JharkT]gan d [-11015/720/2013- Agra Coop. Jl
Kolkata-700083 _ - L& '
922 | Swaraj India Muitipurpose Cooperative Society Itd., Madhya Pradesh and ﬂiﬁ?&?ﬁ?ﬁ%ﬁi Multipurpose 2
' 15-A, Kalani Bagh, Dewas,-456001, Madhya Pradesh Uttar Prades_r_i_-- L &M ' i
| Sharad Multistate Multipurpose Coopergtive Milk and S MSCS/CR/923/2014 .
Agro Products itd., Afp Wathar Station, Tal- _ ' Multipurpose | Amend o
923 | Koregaon, Distt, Satara, Maharashtra 415524 Matgf;gﬁ:ﬂﬂ_ Moo | 612014 | Latotsziszoms. | Mik Agro | oM on
New Address : 606/A, Shaupuri 1 Lane, Chaitanya ) O RS | L&M Product
Sankul, Karvir, Kothapur, 416002, Maharashtra K
Orchid Muiti Purpase Cooperative Society Lid., 4/2, We.StBen : MSCS/CR/924/2014
; fo Vest Bengal, Uttar : :
_ S'_N' Baneﬂeg Road,Barrackpore Shcppmg Arcad_e, 1st Pradash, Pufi'ﬁrjabl Kolkata, West | ”_... o Amend on 32
922 | Floor, Kolkata-700120€/0 Sambhu Charan Patra, | Giiarst-and Bengal! 6.1.2014 1-11015/725/2013- | Multipurpose 2015
Village-Babpur, Madhabpur, North 24 Parganas, Utta rgkhah r . - LM
| 700125 West Bengal B et - _
. { Abhinav Urban Muitistate Multipurpose Coop. Sociaty, : 14 MSCS/CR/925/2014 _
925 | ktd., Flat No.3, Citu Sy No.4725/1, Parvati Kung -Maii"nafag::”d ﬁfﬁggasﬁ?g 6.1.2004 [ [-11015/713/2013- | Muliipurpose
Aurangabad-471001, Maharashtra _ . L&M
People’s Multipurpsoe Cooperative Society Ltd,, | MSCS/CR/926/2014 ' R
926 | Chellakan nagar, Mulhala Kurichy, Pos : Tamil Nadu and Kerala | Kanyakcmart 6.1.2014 {+11015/714/2013- | Multipurpose
Distt. Kanvakumari_-629175, Tamil Nadu..i+ ’ _ L&M
Shriram Muitistate Multipurpese’Cooperati Society MSCS/CR/927/2013
itd,, Gat No.2 Nagavdewadi, DhokaraieiWangdhi, Mzaharashtra angd - Ahmednagar, ' o Mt
927 Tal. S_h_rigc_ncl;;.-,[_ Distt. Ahtnednagar-413726, Karnataka Maharashtra L-1 101&‘5/2013 ultipurpose
_ Maharashtra ' : :
928 MSCS/CR/928/2014 | Multipurpose




N _ o " g vt med e e o o _".Prin'cipa.l Dal:e of -'Rég:i'stratio'n’-;ﬂ'o.' i .
s No. Name of the Cogperative and -.fts-addl__‘ess B Area of operation place - | Regi <tration | . an d'.:ﬂle'ﬂd. . Type Remarks
Dnyandesp Multistate Multipurpose. Cooperative Mitk N - - CE Y PN )
& Agro Products Ltd., A/p. Bhoge Gally, Kharwandi, Maf;ﬁ;fnand ﬁ‘g}gﬂ::g;g - L“ 110_1_'1 2
Tal. Merwasa, Ahmednagar-414602, Maharashtra. = S
Maa Shakt Cooperative Group Housing Society itd., _
929 | 2504 Sanchar Vihar, Plot 15, Sector-4, Dwarka, New | Delhi and Haryana Duiarele s
Delhi-110075 - ' g
_ DAG Agricuttural Muitistate Cooperative Society Ltd., | Uttar pradesh, Madhya Allahabad Agri
030 | 4B, Chack Raghunath, Naini, Allahabad-211008, Pradesh, Dethi and Uttar Pr a’_ d e;h Cao rétiv e
Uttar Pradesh - Uttarakhand. ~ | o : ' pe .
Anandshree Multipurpose Cooperative Society Ld., o : MSCS/CR/931/2014 | '
931 | Gali No. 16 and 17, 2 Floor, Chandralok Complex, u%;ﬁitédﬁgﬁa;:;hgﬁér Gujarat [-11015/735/2013- | Multipurpose
Near Cine Park, Chanod, Vapi, Gujarat-396195 _ _ - _ L&M
Bharath Handloom & Handicraft Multistate ' MSCS/CR/932/2014 _ : 1“
Cooperative Society fd., Chiltira, Vaudanoor, : ; __ 13 . | Handloom & i
932 Perernperzhuthoor, P.0. Neyyathikara, - Kerala and Tamil Nadu L 110'151{;213[ -2013 Handicraft
| Thiruvananathapuram-695126, Kerala :
_ Gurupadappa Nagmarpolll Mult super speciality | MSCS/CR#933/2014 | Super speciality
833 | Cooperstive Hospital and Research Centre Lid., Cfo 17.1.2014 [-11015/51/2013- | Coop.Hospltal & | E
DCC bark, Main Branch, Bidar-505401, Karnataka A i -~ laM Research Centre,
- Live Care India Multl purpose Cooperative Sociely panchkula MSCS/CR/934/2014
934 | Itd., SCF-44, 2™ Floor, sector-9, Panchkula, Haryana- Harvana r.p 3012014 L-11015[_7‘-31}'2013- " Multipurpose
;| 134108 , - va LaM |
ij Saharayn e-Muitipurpose Society Limited, 9, Santoshi MSCS/CR/535/2014
v Vihar, Ayodhya Byepass Read, Near State Bank, '
} | Bhopal-462041, Madhya Pradesh _ Bhopal, - Amend on 14-
935 | Mew NameBAddress : Saharayn Universal 3 _ _ Madhya 21.1.2014 1-11015/738/2013- | Muitipurpose ei-chls-
Multipuipose Society Limited, 195, Zone~-1, ‘Pradesh, Maharastitra, Pradesh L&M
front of D.B. Mall, M.P. Nagar, Bhopal, M R:aj‘tjgt?:sﬁa's%]abb - ' \
) P . X@jasthan, Sikkim, U.F., ; .
Pradesh462011 tarakhand, West Bengal ’ . _ ‘
. . MSCS{CR/936/2014
_ Haryana, Uttar Pradesh Mathurg, SETOLT, yeu . Amend on
936 ond Rajasthan | Uttar Pradesh 30.1.2014 | L ;1015{;;0{2013. Multipurpose | 57.3-291%
N __ “MSCS/CR/937/2014
" - Maharashtra and . | . Nanded i '
g ara: L , \ —_ r ; 132 | Multi -
37 pNew Address : Abhijit Comp! Housea nao. ‘Karnataka |7 Maharashira L 1_101.5{;;10/2013 Mu?t]purpose New
2_3_3,105;_5:?(:{&9{ 2945}.\( ; Tk Raad, B T - . R . o ORI )
_Chikaﬂ%di,-?ﬁand&d ﬁ;&'ﬁ&--m_aharéshh-a- R
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Principal Date of Registration Nn.‘

$ No | Mame of the Cooperative and its address. Area of operation place Registration Type Remarks
_ Mamata Multistate Cooperative Milk Sodety Itd. Gat ' _ 3 '
938 | No.305/306, NH-4, Afp Borgaon, Tal, Satara, Distt. Ma!;'faf‘nsa“giaa“d Ej:ﬁafazﬁg - 30,1.2014 Milk New
Satara-415519, Maharashtra _ .
Indian People Multistate Multipurpose Cooperative Maharashtra and Distt, - _
939 | Socieity Ltd., H.No.335, Near Water Tark, A/p Ghari Karnataka Solapur, 30.1.2014 Multipurpose New
Tal-Barshi, Distt. Solapur-413404, Maharashtra _ ' Maharashtra
Stars Multipurpose Cooperative Saciety [td., 613, _ Andhra Pradesh, -
Vayu Block, My Home, navadweepa Hitech City, Kerala, Andaman & ‘MSCS/CR/940/2014
Madhapur, Hyderabad, Andhra Pradesh Nicobar, Chhatisgarh,
Dadar & nagar Haveli, New
Daman & Diu, Goa, N _ .
340 3rd Floor, Door No.5-8-15, Cpposite AP, Gujarat, Karnataka, 1015/ 16212015 Multipurpose ;ﬁ«rne.-lgllﬁoln5 23
Secretariat, Saifabad, Hyderabad-500063, Madhya Pradesh, L&M ‘
Andhra Pradesh Maharashtra, ' 5
Puducherry, Rajasthan fj\
. . _ & Tamil Nadu ::5 : _ o
| Pragati Multistate Cooperative Multpurpose Sodiety , i : R |_MSCS/CR/941/2014 . _ _ y
941 | Ltd., Shaniwar peth, Mahavir Chowk, At Post Beed, Arerashtz and B2 | 3012014 [LL1015/370/2013- | Multipurpose | New
Tq. Distt. Beed-431122, Maharashtra Ya Frades _ LM
Shivam Mzhila Cooperative Milk & Milk Products Ltd., B e MSCS/CR/942/2014
942 | Jath, Afp lath, Tal-Jath, Distt. Sangli-416404, Ma“k‘?‘éﬁés"lt"l‘i‘aa”-d Maﬁg?gggtm | 2522014 [ L-11015/10/2014- | = Mik New
Maharashtra : R _ . L&M
Lakshya Multipurpose Cooperative Sodiety ltd., First o ' MSCS/CR/243/2014
5 | Floor, Above Khalsa Automobiles, Opp. Hotel o TR Bhatinda, - . e . R N
943 sangam, Near Dr, Bansal Hospital, Tinkoni Chowk, [+ F’Ul‘lja__b Rajasthan “Punjab 25.2.2014 L; 1191&?\?201% Multipurpose ew
Bathinda-151001, Punjab . ; ' _
. . . : MSCS/CR/944/2014
Vishesh Agro Cooperative Society Mtd., First Floor;” _ . Abchar, S - . - _ .
*# | 1DBI Bank, Gaushaln Road, Abohar-152116, Pngab jab and Rajasthan | “p o) 25.2.2014 1 L HOL/08/2014- | - Agrobased
Jaimathar Multistate Multipurpose Cooperati N " MSCS/CR/945/2014
545 | Society Itd., 69/71, metro Chembar's SiS;: Maharastie & Madhya | Mumbal, | o5 2 2014 L-11015/11/2014- | Mattipurpose
Marg, Dhobitalas, Mumbai-400002, Maharashtra: - e L&M
Tulfal Multistate Multipurposé€opérative aciety . _ MSCS/CR/946/2014 )
946 | ltd., Dandnaiak Complex; Barshi Naka; famari M"“gﬁf;gs;"d a:"h‘:::sﬂfé 25.2.2014 | L-11015/667/2013- | Multipurpose
Vibhag, Osmanabad-413501, Maharashtra. T | _ L&M
Krishak Vikas MultipurposeiCooperative Society Lid., . § MSCS/CR/947/2014
947 | 4/36, Vipul Khand, Gomti nagargtiucknow-226010, | JHar P"'-"‘g.::“é?“d West _L“f}"';"w’ - 25.2.2014 L-11015/12/2014- | Multipurpose
Uttar Pradesh - Oeng ST L&M




1 Area of operation _

Principal -

.~ Date of

‘Registration No.

S No | Name of th_e.Caoperaﬁve.an_d its address B place ' | Registration | . andfile No. . - Type
Shri Shivail Multistate Multipurpose Cooperative - - R | MSCSIER/948/2014 |
g4s | Socity It Post Murad, To, Latur, Diett, Latur- Maharast™s aand batn | 2520014 [T L1I0TS/99/2014 | Muldpurpose
413510, Maharashtra mata aaresi - o
Fruition Muitipurpose Cooperative Society ftd., : ] - Distt, _ _
107/3/21, Seikh Para Lane, Post Office~ West Bengal, Bihar an . . _
949 | spantragadti, Polic Station Shibpur, Distt. Howrah, Rajasthan W;‘;’t“g;'ﬂéél Multipurpose
West Benaal-711184 ' _ ' )
Khandesh Agro & Dairy Multistate Cooperati . MSCS/CR/950/2014
Society ltd., Amainer, C/o M/s Anil Dairy & Agro i
Products, Surve No.493, Amainer Shivar, Hevade Mah Ht & Madh
- Road, Tehasil-Amalner, Dsitt. Jalgaonn-425401, aharasntra & Madnya _11n , ) :
520 MaharashiraMame & Address : Yeikot Agro & Dairy Pradesh L-110 lf{!&;f 2014 Agro & Dairy
Multistate Cooperative Society Limited Plot No.65,
| RoomNG.202 Sector-5, Koper Kharine, Mumbai- [
400709 Maharashira : S _ t
Future Agro Cooperative Society Lid., Adarsh nagar, MSCS/CR/951/2014 k
near H.X.L.. Hospital, Guru Har Sahai, Ferozepur- ' . _ _ smend on 12-
951 | 151022, PunjabMew Address: 46, Ground Floof; Punjab & Hapyan 25.2.2014 L-11015/29/2014- Agrobased 3.2015 -
3 Christan Modal School, Boharian Road, Guru Har ' ' L&M. ' ' L
T Sahai, Ferozpur 152022 Punjab g . ; L
ol Shivpadam Multistate Cooperative Milk Society ltd., T MSCS/CR/952/2014
1y Alp PLlﬂcéi (Taxf), Tal. Tasgaon, Distt. Sangli-416312, " hshtra p Distt. Saingli : :
. MaharashtraC/o Sanjay Madhular Sonar, Plot no.44, aharasitra an - Sangl, e, 114 i
952 sub pict no, .'Gé, Hirai::s’ﬁ-._ Road, Dudbszig’a:r Marg Opp. = Karnat ka Maharashira 25.2.2014 L-110 15@31 2014- M-.‘lk
BSNL Telephone Office Chalisgaon Tal-Chalisgaon,
Ialgaon-424101 Maharashtra : : _ i
Akshay Mutistate Cooperative Agro products Lid., _ . : MSCS/CR/953/2014
953 | 366, Ghogare Vast,, Near Malawadi Schook, Bawada, Mah}f;asahtﬁaa“d DISE Pore: | 2522014 [ L11015/0472014 Agro
Tal-Indapur, Distt. Pung-413103, Maharashtra e - ' _laM
Citizen Care Multipurpose Cooperative Saciety’ i . Haryana, Bihar, MSCS/CR/954/2014 Amend 9-3- ff
954 | 47/38, B Floor, Prakash Palace, Raj Nagar,.Near Jharkhand & Uttar Ghaziabad 7.3.2014 L-11015/14/2014- | Muitipurpose |  spis
Foot Bridge, N.H.8, Gurgaon-122001, Ha ana, Pradesh ST 1\ t
Yerala Cooperative Milk and Milk Progi . i MSCS/CR/955/2014 |
955 | Harnai Nivas, A/p. Nimsod, Tal-Khat dorg. | Mefamshimand ) Dste SSEE | 732014 [ LAOGI9004 1 MK New |
415538, Maharashtra -~ ¥ ) ; I ) _ LM . - |
Dahiwadi Multistate Conpérative Milig. Sangh Ltd., —_— o . . - . - MSCS/CR/956/2014 - -
956 | 725, Dabar Mala Dahiwag, Tal. MangDistt. Satara- | Mehrashizaand | Dist. S8 | . 2032014 | L-11015672/2013- | Federal Dairy News
415508, Maharashtra . 4, &0 | - Kemnataka Sharasiir L 1AM - ' o
957 - | Delhi and Uttar Pradesh 14.3.2014 | MSCS/CR/957/2014. - Housing. - New
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Om Shiv Hari Cooperative Housing Society Limited, L e
Fat Mo.158, MIG DDA Flats, Near Madipur Shiv ' Mad"g:{ﬁ.New L-11015/01/2014-
Mandir, Madjpur, New Delhi-110063 e
Manjra Cooperative Dairy Itd., Shop No.2, . - Distt.

958 | Chhatrapati Shambhaji Raje Complex, Near City Mal;r{aarashtgzaand Osmanabad, Dairy New
Police Station, Osmanabad-413501, Maharashtra warma Maharashtra
Baladehjew Multipurpose Multistate Cooperative . o 'EéMSCS/CRjQSsz()H

_ ) . ; . : . Odisha, West Bengal, Bhadrak, = .

959 | Society itd.,, R.C. Behera Mansion, 1% Flgor, Salandi A ) d ) _ Multipurpose. New
Byepass, Bhadrak,-756116, Odisha .Blhar and Jharkhand Odisha L-11015/31/14-L&M
Kadam Agro Multistate Cooperative Society Ltd., Das ' Disit Purbé- MSCS/CR/260/2014
House, At Bajkul, P.0O. Kismat Bajkul, P.S. West Bengal and " ' _ . T

%60 Bhupatinagar, Distt. Purba Medinipur-721655, West Jharihand L-11015/30/2014- Agro-based New
Bengal _ L M
Umeed Multipurpose Cooperative Society ftd, 3/1, West Bengal, L MSCS/CR/961/2014 Co

961 | B.M. Banerjee Road, Bye Lane, 2™ Floor, Belghoria, Jharkhand, Bihar and 1 .21.3.2014 L-11015/34/2014- | Multipurpose New
Kolkata-700056, West Bengal Assam L&M ¥
Swarna Bharath Multipirpose Cooperative Society y _ 2

962 Lid., Off-Shop-18, Municipal Complex, 1 Floor, Andhra Pradas and . 21.3.2014 MSCS/CR/962/2014 MuKipLFPOSE New T_?_,
Mandapeta Distt. East Godavari- 533308 Andhra Puducherrg " = — | PRIHpUp ' l
Prarlesh Pradesh - L11015/45714-L&M
Shivamrut Sahkari Dudh Utpadak & prakriva -_Sa ngh MSCS/CR/963/2014

: Itd., Gat No.334/1, Gadage Mala Athani, Kagwad Karnataka and - Belgaum, NE _ _ -

963 Road A/p Mangsuli, Tal. Athani, Distt. Belgaum— Maharashtra - Karnataka 21.3.2014 L-11015/13/2014- Federal Dairy | New
591234, Kamateka ; LM
Tapani Milk Multistate Cooperative Saciety Ltd., At o MSCS/CR/964/2014

964 | Post-Bankata Station, Tahesil-Bhatparani, Dastt Uttar Pradesh and Bihar | Deoiia, U.P. 11.3.2014 L-11015/35/2014- | Multipurpose New
Deoria, Uttar Prade.sh : ; L&M ’
Suchalt Multipurpose Cooperative Society Itd Malws . MSCS/CR/965/2014 |
Road, Near Sehnai Palace, Ferozepur~15200 Pt b SE . - erozepur, - A1 Y. N

95 | New Address: Tehsil Road, Near Purana Killa Punjab and Haryana “Punjab 26.3.2014 | 1-11015/35/2014- | Multipurpose ew
Mamdot, Dist. Ferozpur 152023, Punjab... . LaM
Rajasthan Star Multipurpose Coopergtive. MSCS/CR/966/2014
Ltd., B~79, Ranjeet Nagar, Bharatpur St ' _

966 | RajasthanNew Address: First Floor U Rﬂ:;t::’a‘ ;fa‘ls'!'ﬁi" i‘;?;g;ﬁ’:; 263.2014 | L-11015/25/2014- | Multipurpose New
232 Narayan Vilhar, V’El‘;jjinrpura ' ' - L&M
Jaipur-302635 Ra]asthan
. . _ MSCS/CR/967/2014 New
Shree Kuber Agro Cooperat%ie ciéty Itd., 5-1-29, i : Bhilwara, _ = - . Undated o 3-

%7 | pc Vyes c:oiony, Shilwara-311001, Rajasthan Rajasthan and U.P. Rajasthan 23.4.2014 L-11015/42/2014- Agro pdated on

L&M

22015




e N ~ - — T Principal | Datecf | Registration No. |
§ No | Name of the Cooperative and its agdmss- Area of operation - place - | Registration |- _and file No.. Type Rerparis
7.5.(Jeevan Saral) Agro Purpose Cooperative Society | _ ‘Kolkata, West . | MSC5/gR/968/2014 | o
868 | Limited, FA/26, Naarayantala(W)Baguitiati, Koikata- West Bengal & Tripura | Béh,g al 23.4.2014 -1 - - e . Agro purpose New
700059, WestBengal . L . - .
Agri-Tourism Cooperative Sociely Ltd,, Erra &, ‘ _ _
969 | Nanatt, Elavunkal Road, Pipeline, Palarivattom, Kerala @nd Tamil Nadu | Kochi, Kerala Agri-tourism Mew
Kochi-682025, Kerala: - . .
Do Care Agro Purpose Cooperative Society lid., Ram . _ Bhagalpur
a70 | Complex, Second Flook, Khalifa Bagh Chowk, City Bikar and Jharkhand Bihar ! Agro New
Bhagaipur, Distt. Bhagalpur-812001, Bihar - _
Sacrament Multistate Agropurpose Cooperative _ < MSCS/CR/971/2014 _
071 | Society Ltd., New Kishan Bag Bara Road, Bohodapur, Madhya Pradesh Gwalior, M. 1-11015/27{2014- Agro New
Gwalior-474010, Madhya Pradesh _ L. _LBM
RN Universe Agro Purpose Cooperative Society Lid., West Bengal and : MSCS/CR/S72/2014 _
972 | Off.-8E, James Hicky Sarani, Gr. Floor, Kolkata, West Tricura 42014 L-11015/37/2014- Agro New
Bergal ' _ ' neu L&M
Great india Housing Cooperative Sociéty Ltd., 692, ' MSCS/CR/973/2014
2nd Floor, Shalimar Garden Exin.-1, Ghaziabad- .
201005, Uttar Pradesh ’
1973 | New Address: Flak No. 314, Block B, Sector 17, 23.4.2014 L-11015/54/2014- Housing
—~ vasundhara, Ghaziabad 201012 Uttar Pradesh L&M
& o
* Champion Multistate Agropurpase Cooperative _ | MSCS/CR/974/2014
974 | Socierty itd., 132-4, Second Floor, KH. No.305/212/2 - Delhi 23.4.2014 L-11015/57/2014- Agro
South Ganesh Nagar Bxn,, Delhi-110092 - 18M )
Parampara Agro Purpose Cooperative Society Lid., : MSCS/CR/975/2014
47123, 3™ Floot, Old Mahavir Nagar, Tilak Naga ' . aa .
975 New Delhi-110018 Pelhi and U.P. New Delhi 24.4.2014 - L-11015/43/2014 Agro
Disha Women Multistate Agro Purpose Lid,, 2 Jaloaiauri "MSCS/CR]976/2014
976 | Nagar, Adipurduar Court, Jalpaigun-736122 Wek Bengal and Bihar 'Wesﬁ Bgeng,al 1.5.2014 - L-11015/49/2014- | Agro Purpose
Bengal ' : . _ L&M : :
Hind Agro Purpose Cooperative, Society. _ Dabwali. " MSCS/CR/977/2014
977 | Indian Petrol Pump, Sirsafoad; Ma Haryana and Punjab H ar'yana: 24.42014 - | 1-11015/56/2014- | Agro Purpose
Haryana-125104 : e _ : = ' . L&M- -
Craative Edndia Mul_tistaté*_", I‘OPLII‘P: Cooperative R ‘MSCS/CR/978/2014
Society Itd., H.No.176, NeagBahibganj Naka, Naryan Madhya Pradesh and | o - . o o _
978 nagar, Hoshangabad Rba‘d,'B%’”ﬁ%%ﬁZﬂZﬁ, Madhya - 'thattisgarh - Btmpal, .M'Pf: 1514 _ ._L'lmliéﬁ’{z_om' Agro Purpose

_ "Praqlesh : .




S No | Name of the Cooperative and its address | | Arga of operation P:r:;zal R egiastfia‘::fun Reg;sdtrﬁgg o!:: DNO' Type Rgmarks-
HAGP Multi State Agro Purpose Cooperative Saciety '
979 | Ld., SP-22, 1% Floor, Maurya Enclave, Pﬂ:arnpura, Delhi and Haryana New Delhi 24,4,2014 Agro Purpose
Mew Delhi-110034
Tirupati Triloknath Agro Purpose Cooperative Society
980 | Ltd., Bf74, Naraina Industrial Area, Phase-2, New Delhi and Maharashira New Delhi 24.4.2014. Adro Purpose
Delhi-110028 : : : _
Kashi Agre Purpase Cooperative Society Itd., MSCS/CR/O81/2014
Bhangwa Chungi Chauraha, Pratapgark-223001, e _ Pratapgarh, e .
81| Utiar PradeshFiat No. 23, 4% Floor, Chaudhary vila, | D2 and Uttar Pracesh up. L~11015ﬁ2{2014- Agro Purpose |
Pandaypur, Varanasi 22100, Littar Pradesh : L.,\I
Jiwan Multistate Agro Purpase Cooperative Society e MSCS/CR/982/2014 @_
982 | Lid., 502, Pragati Deep, Plot No.8, laxmi Nagar, New Dethi and Haryana '26.4.2014 - L-11015/44/2014- | Agro Purpose oy
Delhi-110092 M )
New Name: Murlidhar Muiti State Urban Agro _ . e MSCS/CR/985/2014
%83 Cooperative Society Ltd, Murlidhar Sugar and Agro Maharashtra and Uttar ' 29 4.2014 , Sugar and Amend on 31-
Cooperative Society Ltd., Ghodegaon, Tal-Newasa, Pra‘d_res_h el { L-11015/63/14-L&M Agro 05-2016
Distt, Ahmednagar-414607, Maharashtra
Future Care Agro Purpose Cooperative Society Lid., . MSCS/CR/984/2014 .
984 | Laxmi nath Ashra Complex, Behind Tehsil Bhawan, Madhg Pratﬁ&‘“ and. . 1.5.14 L-11015/52/2014- | Agro Purpose | |UPeatsd on3-
Chiomu, Jaipur, Rajasthan 303702 | Jasthan LE&M
Kissan Bharti-Agro Purpose Cooperative Society Ltd., N ' MSCS/CR/985/2014 Amend on
: Opp. DAV Higher Secondary School, Rajpayga Road, Madh a"Er_adesh .and b . . - . . o 9/12/2014
985 | \hvm Bazor, Laskar Gwaﬁgf Madhya D uﬁa it Gwalior, M.P. 1.5.14 L-11015£&2/2013~ Agro Purpose | - 2oy
474009 TS W 19/572015
Majalgacn Multistate Cooperative Dairy Ltd., A/p : M ":arasﬁf}'a and Beed MSCS/CR/986/2014
986 | Rainapur, Tal. Majalgaon, Distt. Beed-431131 Karpataka ‘Mahara 5;} tra 29.4.2014 1-11015/41/2014- Dairy
Maharashtra B ' _ L&M
Walwa Cooperative Mitk and Milk Products Ltd., MSCS/CR/O87/2014 -
— | Suswapna Niva, Mahadevnagar, Islampur, Tal .. Maharashtra and Sangli, g ) ) . Amend on 23-
987 Walwa, Distt, Sangli-415409, Maharashtra. . ' Karnataka Maharashtra 29.4.14 . 11015{;;:/ 2014 Dairy 12815
New Name: Walwa Shirala Coopereative Dairy Lid _
Sahaj Agro Purpose Coopereative Sodétyiltd., Br213, MSCS/CR/988/2014 |
Ram Prastha, Ghaziabad, 201010 Uttar Pradesh, . ' ; 3.
986 | New Address; House No, 500; Basemant of Pawan U.P. and Delhi 'Ghaj'gbad' 29.4.14 L-11015/61/2014- | Agra purpose | “M0 0053
Compiex, Near PNB Bank, Oppo. Munalal Power \_ ol L&M
House, Gwalior Road, Jha Jhansn 284081, Uttar Pradesh
Gopalkrishna Caoperati M:i hdProducts Ltd,, Maharashtra and Distt. o [ MSCS/CR/989/2014
palkrishna Cooperative M Produ aharashtra an _ : F P A -
%89 .| Nana Smurti, Rohidas Chowk, A é;g'li‘ost Mangalvedha, Kamatzka Solgpur, 29.4.14 L-llﬁlsiféa&/ 2013 Milk

' Maharashtra

HY



" Principal -

Date of

" Registration No.

.- Housing

g N_o Name of the Cooperative and its aﬁdreSs- Area of operation - “place- | Registration and file No. . Fype ; Remargcs
| Tal-Mangalvedha, Distt. Selapur-413305, : T . a '
Maharashira _ : o
CIPNA Agro purpose Cooperative Sodiety Ltd., Un- . L '
. 00p | Sawati Cornplex, Birla Ram Mandir Road, Satav Naharasfire o Ma#ﬁzﬁv . Agro Purpose
Chowk, Jathprpeth, Akola-444005, Maharashtra _ Madhya e . _ i '_
Western Multistate Agro. Purpose Cooperative Society _ L _ CR/991/2014 |
991 | Ltd., Saishristhi, Ring Road, Rajiv Gandhi Chowk, | nzg;mgf:dzgg- Marif::;;ﬂtra -11015/685/2013- | Agro Purpose
Latur-413512, Mahiarashtra | adhya - _leM
Mahalakshmi Multistate Cooperative Group Housing o MSCS/CR/992/2014 Gro
892 | Seciety Ltd., H.Ne.22, VPQ Mitraon, Najafgarh, New Delhi and HMaryana New Delhi L-11015/38/2014- Hdusirl?
| Delhi-110043 | | L&M S
Progress Agrotech Cooperative Society Ltd., G-I/51, S MSCS/CR/993/2014
993 | Sitapuri, Part-I1, New Dwarka Road, Opp. Dada Dev | Delhi and Uttar Pradesh 29.4.314 L-11015/546/ 13- Agro
Hospital, New Deihi-110045 ' - L&
Vcan Cooperative Housing Society Itd., No.L-66, MSCS/CR/994/2014
Eleventh West Street, Kamaraj nagar, Thiruvanmiyur, T -'i Koduy & . : '
Cherinai-600041Adyar Green Lands Cooperative amif Nadu & ' 11 16
t 99% | fiousing Society Limited, New No. 8, Old Na. 5, Karnatal 12520014 | L 1101%?\42’2014' Housing
:?:'\ Second Floor, Second Street, Padmanaba Nagar, ’
i Adyar, Chennai 600020 Tamil Nadu _ . _
’i Padmavati Agre Multistate Cooperative Society Ltd., Maha — Distt. . ” MSCS/CR/995/2014
F'go5 | 133 Gaikar Wadi, Tal. Kargat, Distt. Ahmednagar- ke Ahmednagar, 15.5.2014 L-11015/64/2014- Agro New
414402, Maharashtra 3 M_ah-aras‘l'_ltra o L&M
Ahmednagar Agm Multistate Cooperative Society . Distt, - MSCS/CR/996/2014
996 | Ltd., Ghargaon, Tal. Shrigonta, Distt. Anmednagar- _Ahmednagar, 9,5.2014 L-11015/65/2014 Agro New
413701, Maharashira Maharashtra L&M
The Lokraje Shahu Mahraj Multistate Agro Distt. MSCS/CR/997/2014
| Cooperatvie Society i, ‘Landmark’, 3 N
997 Chandrabhaga Complex, Near SBI Bus StandRoa Ml;ig;:gg,a 975'14 1-11015/74/14-L&M Agro New
_Parbhani-431401, Maharashtra. s _ -
Asad Agro Multistate Cooperative Sogiety A heee b _ ' - MSCS/CR/998/2014
998 | Me, 319, Plot Mo 2, Village, Athvad, Chichon Mahaé%?gt.: and ?42?::;2;?‘?; 20.5.2014 L-11015/70/2014- Agro New
Tal. Nagar, Ahmednagar - 434201 Maharash . shid. A . . L&M : :
Bank of Maharashira Staff Credit Coppérative Society » i - | " MSCS/CR/999/2014 o
999 | Itd., Maha Bank_Buildind‘%?Abhyankz:{rg qoad, Sibuldy; | Menereshie, MP.and | Reand | 1282014 TLitote/ia008 | Credit
‘Nagpur-448012, Maharasﬁm:a. R P gar e arashga - o L&M R I Conversion
1000 | T |- Delhiand Haryana | 20.5.14 | MSCS/CR/1000/2014




Date of

S5 po | Name of the Cooperative and its address. Area of operation P';?::: al Registration Reg;sdtrgigoﬁowa. Type Remarks
Maav Nirman Multistate Cooperative Housing Society o i |
Limited, C-159/105, Naraina Industrial Area, Phase-I,
. New Delhi-28
| Shivkrupa Multistate Cooperative Mili Society Lid.,
1001 | Afo. bholwadi, Tal. Kavathemahankal, Distt. Sangli- Mah;ar?::tt;zaand Milk
416403, Maharashtra - _ .
Anandi Multistate Agro Purpose Cooperative Society ; :SCSICRJIUUZ,QUM
Ltd., Afp. Vitthalnagar Sanja, Tal. & Distt. Mabar . _ _ . }
1002 | Osmanabad-413501, Maharashtra Meharastra and © L-11015/741/2013- agro | AT ORI
New Addrass: Mark Sqguare, Near Big Bazar, Nagar ' ' LE&M
Manmad Road, Savedi, Ahmednagar, Maharashira
Paradise Muttistate Cooperative Housing Socjety Lid., MSCS/CR/1003/2014
1003 | Netaji Subhash Place Chamber-I, NDM-2D-Block, 31 Delhi and Haryana 1~11015/100/14- Housing
Floor, Pitampura,Delhi L&M
| Sagar Agro Multistate Cooperative Sdmcie'ty Ltd., Afp Maharashtra and MSCS/CR/10047/2014 |
1004 | Loha Nanded Latur Road, Main Road, Loha, Distt. : _ N _ o . Agro {
Nanded-431708, Maharashtra Andnra Pradesh ... | Mah L-11015/83/14-L&M >
Riddhi Siddhi Cooperative Group Housing Society | G MSCS/CR/1005/2014 b
1005 | Lid., B-104, Shalibhadra Nagar Bedia, Udaipur- Rajasthan and?ﬁgjarati Riacthan 20.5.14 L-11015/88/2014- | Housing “‘?:
313001, Rajasthan @ . 18M
Sunshine Hi-Tech Multistate Cooperative Agro & MSCS/CR/1006/2014
ane | Dairy Society Lid., A/p 402, Unique Towers, Opp. Vadodara, ) Agro and
1005 |4 otel Surya, Sayanii, Ganj, Distt, Vadodara-390005, Gujarat 20.5.14 L-11015/67/2014- Dairy
Gujarat _ ' '
: Solapur Janata Sahakari Bank Ltd., Selapur, “Gagan © Mah arashtra and MSCS{CRMUO_?HO 14 Amend on
1007 | Bharari, Shivsmark Sankul, Gold Finch Peth, Saiapur— ) "‘-if}fi{ar'ﬁataka Distt, Solapur 20.5.2014 E-11016/13/2013- BANK 22-01-2016,
413007, Maharashira : o L&M 19-02-2018
Goldert Edgle Cooperative Housing Sodiety Ltd., Pl “Tamil Nadu and MSCS/CR/1008/2014 |
1008 | No.30, Venkateswara Nagar, Valasaravakkam* e Py dﬁche _ Chennai 20.5.14 L-11015/81/2014- Housing
Chennai-500087 : Ty L&M
ABN Multistate Agro Purpose Cooperativ So ety _ ' MSCS/CR/1005/2014
1005 | itd., H-1% Fleor, Amar Complex, Near:Ove ndge, U.P. and M.P. Banda, U.P. 27.5.2014 L-11015/58/2014- Agro
Kalukunwa Distt.Banda-210001, U.P, . : L&M
' | Gowardhan Cooperative | Mi!k Producer : ) : , MSCS/CR/1010/2014
1010 | Processors Ltd., Gat No.43]1 Awasarg Phéta Post ﬂiai:a;gm::: Ma!fal;[rgii'rtra 27.5.2014 L-11015/80/2014- Milic
Manchar, Tal~Ambegacrn “une-410503, Maharashira ' L&M
1011 : Rajasthan and Gujarat Jaipur ~ 27.5.2014 MSCS/CRf1011/2014 Housing



principal | Dateof | Registration No.

SNo | Name of the Cooperative and its address - . | Area of operation | ! egicteation | . and fie No: Type
' - . — - _ piace i _&i@lmtlﬂl_ll. . and%ﬁjg-fm.. : _
Insure Life Housing Cooperative Society Lid., G-17, o : R 'L~110f13'5[g 190/2014-
B-4, Raghuraj Enclave, Krishna Marg, C-Scheme, : - : : T e TeM -
Jaipur-302001, Rajasthan R Woie Yo Ne
Narmada Vision Multistate Agro Purpose Cooperative ' B CRELD12/2014
1012 | Sodiety Ltd., G-14/15, Jasat Plaza Shopping Centre, Gujarat and Delhi Ankleshwar | = 27.5.14 15/95/2014- Agre
Opp. ITT Satation Road, Ankieshwar-383001{Gujarat) : _ : &M
| Grameen Development Multistate Agro Purpose Karnataka and Tami Bangalore, SCS/CR/1013/2017
1013 | Coopertaive Society itd., 100, 2nd Floor, 2™ Stage, Nadl rmatala 11015/101/2014- Agro New
Basaveshwarnagar, Bangalore-560073, Karnataka _ © 1AM '
Gajvaibhaviaxmi Multistate Agro Purpose Cooperative ' MSCS/CR/1014/2014
__  Society Ltd., Plot No.19, Mal Bungalow, Dr. ' Maharashira and U "
1014 Shamaprasad Society, MoreBaug, Katraj, Pune- Karnataka L-1 10158{;1HI4' Agro
411_046, Maharashtra _ L_ _
Sai Samriddhi Agro Purpose Cooperative Society Itd., Harvana and Uttar MSCS/CR/1015/2014
1015 | 548, A.P. 2 Flgor, Pace City-2, Sector-37, Gurgaon- ryan 1-11015/108/2014- Agro
122001, Haryana . [
Atharvarsj Mutistate Agro Purpose Cooperative MSCS/CR/1016/2014
1 Society Ltd. F-2, Girnar Towers, C.5. No.9796, . ) . o
11016 | oo li-Miraj Road, Vishrambag, Sangii-416416, 28.5.14 L-11015/55/201% Agro
— Maharashira -
on Aavishkaar Agricuttural Cooperative Society ltd., Thane MSCS/CR/1017/2014
b 1017 | Riddhi Siddhi Apartment, 1 Floof, Opp:Rainagar; Mah ara'st;tra 28.5.2014 L-11015/97/2014- Agriculture
| Nalasopara(E), Thane-401209, Mabzrashtra_ ' L&M
— ) o } o MSCS/CR/1018/2014 : '
Ken Agro Purpese Cooperative Society Yd., O/S Zira Ferozepur, e Y _ . _ [
1018 | cote Gill Road, Ferozepur City, Punjab-152002 Punjab 28.5.2014 | 1-11015/93/2014- Agro |
Kalpbhoomi Agro Multistate Cooperative Society I Lo 1 MSCS/CR/1019/2014 | |
1019 | Shastri Plaza Scoater India Chauraha, Sarojni.Nagar ttar Pradesh and Delhi UP. ! 28.5.2014 [-11015/92/2014- Agro '
Kanpur Road, Lucknow-226008, Uttar Prades i _ a . : L &M
T Krishna Multistate Agro Purpose Cooperative; ciety Allahabad: | MSCS/CR/1020/2014 .
1020. | Ltd., R Palace, First Floor, 25/3; Thefrihil.Road, U.P. and M.P. d 28.5.2014 | L-11015/109/2014- Agro New
U.P
Civil Lines, Allahabad-211001, Uttar:Pra ' v L &M : '
| Rayat Multistate Agro Purpose’Coopargt: . . MSC5/CR/1021/2014 |
1021 | ttd., H.MNo.121, Lokur Athani,Belgal ' mﬁﬁsggiaaﬁd_ B 'E;',_ﬁgga% | 29.5.2014 - | L[-11015/98/2014- Agro
| Karnataka T L e SO S CLAM
- | sahyadri Multistate Cooperative Milg bt s i || MSCS/CR/1022/2014-|: _
1022 | Tasgaon, kaxmi Estate, A/P Piadl Mahgrashtra ane: . sl | 2952014 [ L-11015/96/2014- | - Mk

Distt: Sangli; Maharaishtra



S Ne

Principal
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Gramin Bharat Multi State Agro Purpose Cooperative | ' . -
Society Lid., Sarve No.93, Shop No.1/6/2507 above Distt. Beed, _ _
1023 Jaydeep Motors, Muhamed, Aayub Complex, Opp. Mal:;arashtr aand U.P. Mahasrashtra 29:5.2014 Agro .
Punyai Lawn, Jaina Road,Beed-431122, Maharashtra '
Aarambh Agro Purpose Cooperative Sodety Itd., -
024 | wahara Trade Centre, Shop No.FF 344, 357, Opp. " : Lucknow, . i :
1024 Hal Faizabad Road, Lucknow-2260186, Uttar Pradesh Uttg,r Pradesh and Bihar Uitar Pradesh _5/{_;315" 2013 Agro
Dichis o oo e . | . i} MSCS/CR/1025/2014
Disha housing Cooperative Society Itd., 3/14, new _ . Kanpur, Uttar —=L _ :
*925 | gdah Colony, Kanpur-208012, Uttar Pradesh Vtear Pradesh and Bibar | g desh |, 225 Lr11018/719/2013- | Housing
Abirami Cooperative Housing Sodiety Itd., Plot L , MSCS/CR/1026/2014
1026 | No.653, Palani Bhavaniam, 14% East Cross Street, Tag::c'.lffhi”r and Tg‘;ﬁ‘;&:‘éu L-11015/348/2012- | Housing New |
Arinagar, Anna Nagar, Madurai-625020, Tamil Nadu 1Ty L&M Y
1g27 | Pushpadesp Cooperative Milk & Milk Products Ltd., Maharashtra and :'Sangl, ¢ _59 514 Eiﬁf gﬁ,f :ﬁ;ﬁ‘gﬁ Milk e
' A/p-Wangi,Kadegaon, Sangli-415303, Maharashtra Karnataka L _____Eaharasgfcra o S LR T
Dattasal Muiti State Cooperative Milk and Milk Maharashtré%n d | Chilavadi, MSCS/CR/1028/2014
1028 | Products itd., A/P. Chilavadi,Osmanabad-413501, Karntaka. - -] Osmanabad, 29.5.14 L-11015/122/2614- Milk New
Maharashtra _ e ) Maharashtra L&M _
Samrat Multi State Housing Cooperative Society Itd., : ' MSCS/CR/1025/2014
M-97-98, Third Floor, Laxmi Nagar, Delhi- el ' i ] Amer 12-
1023 | 110092New Address: D-70, Ground Floar, Kh. No. | Delhi and Uttar Pradesh | “2X oG | 29514 | L11015/123/2014- | Housing | Srdon
1283/456, Shalarpur, Mandawali Near Metro Pillar ) L&M o
No. 51, New Pelhi 110692
- Konark Multistate Housing Cooperative Society Lid., e MSCS/CR/1030/2014
468(213), VIP Nagar(Tiljala), 3@ Floor, Hasting g Kolkata, West _
| Colony, Kolkata-700100, West Bengal act B d Bi ta, Wes 52014 St 2 -1 Housin
1030 New Address: Cfo Sanj;t Kumar Singh, . WeSt Bengal and Bihar Bengal 30.5.2 L 11015{;@” 2014 . ' 9
Kumardanga, Raniganj Road, Haripur Road G rte :
Chhora, Andal Burdwan, West Bengal . ' ‘
Sanyojan Agro Cooperative Society L ; 79, A, " | _ Naraina MSCS/CR/1031/2014
1031 | New Patel nagar, Opposite Shadipur:Metro Station, Delhi and Uttai Pradesh Rda d. Delhi 30.5.2014 L-11015/91/2014- Agro New
Pillar No.244, Naraina Road, new Dalhi: 102 _ P &M _
Platinum multi State Coopératvie Housing Society ' : Tﬂak Nagar - MSCS/CR/1032/2014 _
1032 | Itd., 5-4/123, 3% Floor, Old MahaviriNagar, Tilak Deihi and Uttar Pradesh New Dé%hir 30.5.201_4 L-11015/128/2014- Housing
Nagar, New Delhi-110018;, ' . L&M -
1833 ' 30.5.2014 | MSCS/CR/1033/2014 | Agro Purpose




Principal

-.-Date of

Maharashtra.

( SNo | Mame of the caq-perative and its address Area of operation | - place Registration | - andi_;{_'ijé o, - Type . Remiarks
Grarmin Kishan Bikash Agro Purpose Cooperative. - C diotan - C ol e L . ' '
Sacicty Lid., Jaleshwar, Mear Thanabazar, P.O. DdISh;! andIWest Bglgs ohre, I."_l 10 1!3{( 2014-
Jaleswar, Distt, balasore-756032, Qdisha ~Benga - - Ldisha - S
Vaikunth Multistate Cooperative Group Housing L Dwarka L 71034/2014 |
1034 | Society ftdh, No.34, Pocket-6, Sactor-12, Dwarka, Delhi and Haryana Dethi ! 30.5.2014 15/120/2014- . Housing New
New Delhi-75 . ] _ B Yo b L&M -
Shrinivasa Multi state Cooperative Milk and Agro SCS/CR/1035/2014
Processing Sociely ltd., A-1, Shanti Kunj, Deopajan 2
Sanskruti, Ghanshyamnagar, Sangli-Madhav Nagar Vaharash 4 I: -
_ Road, Sangli, Tal. Miraj, Distt. San li-4164186, Viaharashtre an Sangli, ~ o : Amend on
1035 Maharashf?a ]f ane _ Karnataka Maharashtra L-11015/124/ 2014- Mitk 03-03-301&
3 New Address: Cfo Shri Prakash Hindorao Mane, ' - &M
e Karad Yenape Road, Undale, Tal Kharad, Satara
T8 | 415138 Maharashtra . | . o
. KGN Musiti Purpose Multi State Cogperative Society _ _ MSCS/CR/1036/2014 . ,
1036, | Lt H.No.47L, At Post Jakekur, Tq. Omerga, Distt Maharasn and Uttar TT5015/118/2013 | prapurbes?
| Dsmanabad-413604, Maharashtra reciesh L&M Coop. Sodety
‘Kartzvya Agrotech Cooperative Society Ltd., 39, MSCS/CR/1037/2014 Agrotech
1637 ! Shanti Nagar, Berkhera Pathani, BHEL, Bhopal- 30.5.2014 L-11015/126/2014- <o Clety
462022, Madhya Pradesh : L&M
. Siti Balaji Cooperative House Building Sodiety ltd., Dwarka : _ MSCS/CR/1038/2014 House
1038 | Flat No.2, Pocket-8, Sector-12, Dwarka-110075, New Dafhi ! 30.5.2014 L-11015/135/2014- Building
: Dellii - : L&M Society
Janhit Multistate Agro Purpose Cooperative Society wanpur. Utkar _ MSCS/CR/1035/2014 |
1039 | Ltd., 30-D, Chhedi Singh Ka Purana Satish Pal Sradesh 30.5.14 L-11015/137/2014- Agro
1 market, Kanpur-202027, Uttar Pradesh _ L L&M
Sharda Multistate Agro Purpose Cooperative Saciety: _ ' gk - MSCS/CR/1040/2014
1040 | Itdl,, Ganesh Mandira Javal Prasad Colony, ='=”a';'<aa"f‘rf;t“a'akaa{?d - ﬁii“r}:;asﬁfé 2.6.2014 | L-11015/119/2014- Agro
Osmanabad-413501, Maharashtra _ , o - L&M
| Shri Vinayak Multistate Cooperative Housing:Saciety _ Dwarka, New MSCS/CR/1041/2014 Housitg
1641 | Ltd., G-0A, Sagar Plaza, Sector-6, Central Matket, — Dehi and Haryana Del]tli 2.6.2014 . 1-11015/86/2014-. o ciet?
Dwarka, New Delhi-110075 : . L&M
Kulswarnini Multi-State Agro.and Al - _ - . MSCS/CR/1042/2014
1042 | Cooperative Society ftd., 28, L38, Urnl Mahf;ashgﬁaa"d asr;a"aﬁ?f 2614 [-11015/133/2014- Agro
Osmanabed-413501, Maharashira . . RamataEns anareshtra. LaM - - o
Shree Saidip Mt:ttistatga’ ;aé%o Purpps;_i o I , MSCS/CR/LD43/2014
.| Society Lid., 2™ Floor, i _Shi_rg;{;;ﬂgRoeid; Gat -~ |- Maharashtra and © Pung, 1 4 e -
1043 | 52371, Bolhe, Taluka Ja%@?ﬁfﬁiﬁ.IPune_-41’2410, 7 odisha Maharashtra | 2ol 1101543072004 | -Agro



| ENo

Principal

Date of

Registration No.

416408, Maharashtra

Name of the Cooperative and its address Area of operation place Registration and file No. Type Remarks.
Freedom Multistate Housing Cooperative Society itd., ' MSCS/Qﬁ? 1044/2014
Maraldanga Dharmpur-2, Gaighata, North 24 _ ;
1044 | Parganas-743249, West Bengal | West Bengal and Bihar z\:,'est%gg;”?l' 2.6.14 ggg_s;nwg
New Address: 20, NSB Road, Sishu Bagan More, g . '
Raniganj, Burdwan, 713347, West Bengal : -
Shree Group Agro Purpose Multistate Copperative . _ N MSCS/CR/1045/2014
1045 | Society ftd.,Near Dormal Adat Shop, New Mandha Ma-hlfaﬁfahg:aa“d M 11015/136/2014- Agro
Dam Road, Distt. Latur, Udgir-413517, Maharashtra ! CE LM _
Surya Multistate Agro Purpose Cooperative Society _ . . H1"MSCS/CR/1046/2014
1046 | Itd, Wadachi Chaw, R.No.CGL3, NM. Joshi Marg, | Maharashtra and Uttar M:‘h‘;’:‘;g{r;" L-11015/140/2014- | Agro Purpose
Lower Parel, Mumbai _ T - L&M
Sangram Multi state Cooperative Milk and Agro e MSCS/CR/1047/2014 '
Processing Society Itd., S.No.Patil Mill, Agro A/P " Maharashtra and Sangli, . . _ | Milk and Agro
1047 Yelavi, Tal. Jasgaon, Distt. Sangli-416319, Karnataka Maharashtra L-11015£(&1P?;]2}2014 Society
Maharashtra T T ' .
- | Bhartlya Nirman Cooperative Ltd., (BNCOOP), 42, e MSCS/CR/1048/2014
1048 | Zamrudpur Community centre, Kaﬂash Colony Extn., Delhi and Punjab - 2.6.14 L-11015/113/2013- Coop.
New Delhi-110048 ' L&M ‘
Revanta Multistate Cooperative Group Housing MSCS/CR/1049/2014 A
Society Ltd., KH No.16/14, 17/2, Major Bhola Ram _ L ; Grou -
1049 | Ram Enc[ave Pochanpur, Sector-23, Dwarka, New Delhi:and Haryana - Delhi. 2.6.14 1-11015/125/2014- H ouslf? N
Delhi £ : L&M 1 -
_ Unnayan Multistate Agro Purp'ose-_Cooperative- Kolkata In d Ma dhva MSCS/CR/1050/2014
1050 | Society Itd., Hatiara Mujhere Para, Rajarhat - ra desh Y Kolkata 2.6.14 L-11015/136/2014- Agro
Gopalpur, Distt. North 24 Parganas, Kolkata S L&M _
Aurangabad Aadrash Sahakari Dudh Utpadak & .. Mahara shtra and MSCS/CR/1051/2014 Dudh
1051 | prakriya Sangh Ltd., Plot No.31, Shivjyoti Colony,*N: " Karnataka Maharashtra 2.6.14 L-11015/734/2013- Utpadak
6, Sidco, Aurangabad-431003 Maharashtra . ' _ L&M. Society
Aaryamaan Cooperative Milk and Milk Pmducts Ltd.-,.:;:..-__ MSCS/CR/1052/2014 |
1052 | A/P Phaltan, Taluka-Phattan, Distt. Satara-41 Ma':(aa’f;;’tg:aa"d Maﬁagaﬂwa . 2.6.14 L-11015/134/2014- | Mik Products
Maharashtra d i ‘ e |
_ Yashawantrao Krishna Ccoperatlve Mll MSCS/CR/1053/2014
1053 | Products Ltd., Afp Rethare BK. T Ma“@fﬂi‘gﬁaa”d Maﬁ:ﬁ:ﬁ;—tm 3.6.14 L-11015/107/2014- | Milk Products
| Satara, Maharashtra i L&M '
Sonaimata Multistate Co_ MSCS/CR[1Q541’2014
- Products Lid., H.No. 3761, *savyk rwada Near St. Maharashtra and Distt, Sangli, ; ) . _ .
1054 Stand, ManEragurl, Tal. .Jasga Distt. Sangll- Karnataka Maharashtra 7744 L 11015&;2; 2014- | Milkcand Agro




Area of operation

- Principai

- Date of

Registration No.

Remarks

201010 Uttar Pradesh

-~ L&M.

SNo | Name of the Cooperative and its address place | Registration | _and file No. Type
Jan Sahara Muitistate Agro Purpose Cooperative B :
Saciety ltd., Shree Ram Bhavan, Tekadi, Tiju, dhya .d - " and galagha L
p.0.Shanikar Pipariya, The. Khairlanji, Distt. Balaghat- | Ma Pradesn an -Balaghat, ' Amend on
5 7.
1055 | 481337, Madhya Pradesh 201-E, 2* Floor, Corporate Maharashtra M.P. 7.7.14 Agro .Purpose 10-12-2015 |
Zone, C21 Mali, Hoshangabad Road, Misroad, _ :
Bhopal, 462026 Madhya Pradesh _ .
Odhavram Multistate Agra Purpose Cooperative . _ West MSCS5/CR/1056/2014
_ | Society Itd., 2, Narmada Niwas, Gavdevi Jungie Maharashtra and - 4 AE TN e . -
1056 Mangal Junctuon Bhattipada Fish Market, Bhandup Gujarat M;?wuar:}at;hal{ra. 11015&:46{2014 Agro }’
West Mumbai-400078, Maharashtra _ _ - _ _ !
Shri Wagheshwar Multistate Cooperative Dairy Foods Maharashtra and MSCS/CR/1057/14 | Dairy Foods g
1057 | & Agro Products ltd., S.No.1144,/1, A/p Mandavgan Karntaka -11015/141/2014- and Agro:
Pharata,Shirur, Pune-412211 Maharashtra O L&M - products
Greerwvay Agro Purpose Cooperative Soclety Ltd.,, Uttar Pradesh and - MSCS/CR/1058/2014 -~ -
1058 | EML-10, Shiv Colony, Near R.K. Plaza, Aashlyana Uttarakhand L-11015/150/2014- | Agro purpose
. Phase-1, Moradabad-244001, Uttar Pradesh _ L&M
- Sandhi Multi State Agre Purpose Cooperative Society MSCS/CR/1059/2014
4‘% Ltd., Block No.2, Plot No.13, Gat Number-291, 1% ) ’
. Floor, Waghuiada nagar, Bhlkamchand Jain nagar, Maharashird and: "~ | 173 _
{1059 | Jalgacn, Maharashira — 425001 ° Karsfataka Maha,ashm 7.7.14 L-11015/159/2014- | Agro Purpose
: New Address: Sandhi Heights, Stilt Feor, Plot No W, . L&M ' 4
22, Mundada Nagar 1, Amainer, Jalgaon, ]
Maharashtra 425001 .
Reliable Agra Multi State Cooperative Socaety Ltd, Bathin d a : MSCS/CR/1060/2014 : f
1080 | Shop no 18 298-B, North Estate, Bathinda, Punjab Punjab ! 15.7.14 1-11015/165/2014- { Agro Purpose
151001 ' L&M
Dwarka Heights Cooperative- Housmg sodiety Ltd, Dwarka, new MSCS/CR/1061/2014
1061 | Flat No 22A, Pocket -1, Sector 10, Dwarka, New . d'E"{lI 15.7.14 1-11015/151/2€14~ Hotising
Delhi 110075 L&M
Habitat Cooperative Group Housing Socuety Ltd. 304 MSCS/CR/1062/2014 smend
. | , Delhi Chamber 3453,Delhi Gate, New Del ii_j: 100027 : - : _ii0T , i imend on
1062 New Address: 18, Vijay Veer Avas, S¢ Delhi & Haryana Deli 15.7.14 L 11015{;:?{2014— Housing 5.10.2015
Dwarka, New Dethi 110078 _ :
New North Delhi Multi State.Coopera iveHol _ : - : MSCS/CR/1063/2014
1063 | Sodiety Lid., 705, 7" Flook; Delhi & Haryana ‘New Delhi | 15-7-20i4 | L-11015/152/2014- Housing
Sauare, Netagi Subhash?lace, Newil T o : ' . LM
_ Shrestha Jeevan Agro PUEpOS: Fpose Multi:State P Ghaziabad | MSCS/CR/1064/2014
| 1064 | Cooperative Sociely iLid., Off] @'“"'2 Plot No. 451, . | Uttar Pradesh & Deihi T UP. ! 15.7.1 4 . L-1101%/149/2014-
- Sector 4, Vaishali, Ghanaba -7 L . Vel Agro




Bihar 800001

Bihar & Jharkhand

L&M

' . - _ . Principai Date of Registration No. S
5 No | Name of the Cooperative and its address Area of operation place Registration an d ﬁie No. Type Remarks
.| New Navhind Multi Purpsse Multi Cooperative Society . _ y
1065 ! Lid, Plot Mo 22, RS No. 4/1A, Adarsh nagar Main Kar!::::;a S:I::::aé : S: Iga;xanké 15.7.14 Housing Amfgiﬁ?fﬂ
: road, M Vadagaon,ﬁelgaun Pin 590005, Karnataka ' adhd oa rnataka
Shriram Samarth Multi State Agro Purpose ' '
Cooperative society Ltd.,Pune pandarpur Road,
Natepute, Tal-Malshiras, Solapur, pin Maharashtra & o
413109 Maharashtra ~Maharashtra _ Amend On 05-
1005 | pew Address: Nazul Mohaila-Bhanapeth, Sheet No Karnataka Solapur -11015/158/2014- Agra 08-2016
{ 32, City Survey No. 2611 of Hospital Ward, Oppo. LaM
Eliora Stationeries, Chota Bazar, Chandrapur,
i 442401, Maharashtra _ _ :
Shri Shiv shankar Multi State Cooperative Dudh o . e A MSCS/CR/1067/2014
1067 | Utpadak & Prakriya Sangh Ltd.,A/P mirajgaon, tal- g?{g?;?gga ﬁ?ﬁ:ﬁ ra. 15.7.14 1-11015/18/2014- Sangh
Karjat, Ahemadnagar 414401, Maharashtra relnatae aharasr! LEM
Capttal Multi State Cooperative Group Housig Society MSCS/CR/1068/2014 .
1068 | Ld., Flat no 48, Nalanda Society, Vikash Puri, New Delhi & Haryana 7-7-2014 L-11815/171/2014- Housing
Deihi 110018 b L&M ]
| South India Muiti State Agriculture Cooperative AR MSCS/CR/1069/2014 \\é
soclety Ltd., No. 83 (24) West Vellatar Colony Street, & TariiNad, | Kanyakumar, . gy -~
1069 Ramavarmapuram, NagercoH Kanyakumari, Tamil Kerala & Tamil Nadu Tamil Nadu 22-7-2014 \-11015/717/2014- Agriculiure Q‘-ﬁ
Nadu 629001. E L&M
Metro Multi State cooperative Housing saciety Lid., MSCS/CR/1070/2014
259/1, 1.).5. Complex, Om Sakthi Nagar, 200 FT pass Chennai ' _
1070 | pass Road, Vanagaram, Chennai, Tamil Nadu 600095 Thmilnﬁa du 22-7-2014 |-11015/166/2014- Housing 5.5.2017
Address: 9/21, Aziz Mulk, 4" Street, Thousand |, ' : L&M
Lights, Chennai 600006, Tamil Nadw _ i) o ; _
GLD Multi State Cooperative Group Housing Socie e . MSCS/CR/1071/2014
1071 | Ltd., Bhabha Nagar Square, Near Bus Stand, od's';fag‘eﬁﬂdm canjem, 23-7-2014 | L-11015/181/2014- | Housing
- Berhamipur, Dist. Ganjam, Odisha 752030 = ' L&M
Tanishka Multi State Agro Cooperative Soclety Ltd _ . MSCS/CR/1072/2014 -
1072 | Cfo Bhagwat Munjabhau Shelke, Dnyaqeshwarﬂ Magaa:;t:tg & Mziﬁl;gﬁt’ra 28-7-2014 L-11015/186/2014- Agro
' Nagar, Pathri, Pathri, Parbhani, Mah 1506 L&M
Goldil Mult State Agro Copperative snaety . _ s _ MSCS/CR/1073/14 _
1073 | Ltd.,Ratenpur Mouza, I Gate Ganjam, Beshampur, Odista & Andhra catlam | 2372014 | 1-11015/185/2014- Agro
Dist. Ganjam, Odisha 752030 e ' . L&M -
Bihar State Cooperative Mgcketmg Ul}lan Ltd. MSCS/CR/1074/14
1074 | Biscomaun Bhawan, West G‘Eﬂdhl ‘Maidan, Patma, Patna, Bihar 1-3-2014 |-11016/17/2008- Agro




" Principal | _ Dateof | Registration No.

_S Ne | Name of the Cooperative and its address™ - - *- * Area of operation - place ‘Registration | - and f TVPE_} Remarks
Renukadevi Mult State Cooperative Milk & Agre - _ - _ MSCS;{&/ 1075/14 -
Products Led., Sr. No 28, B-17, Satkar Society Pune, Maharashtra | .. Pune, ——— s
- 2075 | satara Road, Balaginagar, pune , Maharashira, .  RKamataka Maharashtra _7 82014 . | L4015/ ﬁ_ﬁ_{?ol"f' - Agro
411043 - . . : ' b
Ajanta Agro Multi state Coperative Sodety, Survey ' . - - MSCS/CR/1076/14
: No 84/1A, Satpute Chowk, Nagar-Pune Road, Maharashtra & - Parbhai, P L o o o0 e - _
lové Ahmednagar- 414005, Maharashira ' ' Karnataka - Maharashira | 7 L 11015&&” 2014 Milk & Agro
- |t Agriculture & Allied Cooperative Society Ltd. B e o MSCS/CR/1077/14 | .
1077 | Old Block, Nawabgan;, Barellly , Uttar Pradesh, Uttar Pradesh & Bareilly , - L-11015/263/2013~ | Agro & Allied
_ . Uttarakhand Uttar Pradesh-
243406 - L&
Rays Farmer Agro Purpose Cooperative Society Ltd. Uttar Pradesh MSCS/CR/1078/14 _
1078 | 405, 4 Floer, Prateek Center, Sanjay Place, Agra RRaiasthan 2014 | L-11015/155/2014- Agro
Uttar Pradesh, 282002 _ Swajestia - LRM
£079 Sakaar Shakt Agro Cooperative Saciety Limited, 80, ~Madhya Pradesh ﬁfﬁigﬁsgﬁﬁ— Agro
Station Road, Ratlam, Madhya Pradesh, 457001 - BRatam ' L&M _
N Telangana BAndhra Pradesh StateCooperative Banks ) _ MSCS/CR/1080/2014
&N Federation Ltd., £/0 Bharat Mercantile Cooperative Telangana & 118 1
71080 | b Bank Lid. (H.0.) 4% Floor, Pioneer House, . “Pradesh Andhra © | HS 2014 | 1-11016/05/2014-
) Somafigud: bad, Andhra Pradesh 500004 - - LM
Th Lt MSCS/CR/108

“Diamond Multi State Cooperative Group Housing, MSCS/CR/1082/2014 |
Society Umited, C-53, Chandar Nagar, Ground Flog - b ; _
. Opp. Green Field Public School Ghaziabad , Uttar 1 5 Pap | GNBZA0AG, A ' . : Amend on
1082 Pracesh 201 010 S ¥ ar Pradesh & Delhi Uttkar Pradesh 14-8-2014 .[__11015{_1_97,20.14_ Housing 8-3-18
NewAddress: B-14, Third Fleot, Sector-67, . L&M-
Gautam Budh Nagar, Uttar Pradesh 2013 . _ .
Shree Aashray Agro Multi State Cooperative, Soiety . MSCS/CR/1083/2014 .
. | Ltd, T-28, F-2, Natraj Enclave, RBG Complex,, Near Gujarat & Madhya | Vadodarg, . . ' o |
1083 | yaiaram Temple, Kavelibaug;Nadodatar390 018 - Pradesh . - Guiarat 148-2014 - | 1-110:5/191/2014- |  AGTO
Gujarat - L e - . - o LM - |
_ Rudraksh Agro Miti Stafe Cooperative Society Lid, ) - Kolkata ; | MSCS/CR/1084/2014 _ '
1084 | 34, Gunomani Safui Rnad’,;Near Shibs;Tala School. - | West Bengal & Odisha | West B'enr' é! |- 14-8-2014 |- L-11015/164/2014- - Agro
Math, GGround-Floor, I{olka"ffﬁfﬁp;gﬁ?ﬁj' West Bengal. . ' ' ' yvestBengal | - > L&M - RN
085 | _ T T o T 19-8-2014 . | MSCS/CR/1085/2014] Agro 8 Dairy |




Delhi & Uttar Pradesh

S Ne | Name of the Cooperative and its address Area of operaticn P'.::égél Regpéthe-:;on- Reagﬁggn&juljlm Type Remarks
Jal Siddhi Vinayak Multi State Agro & Dairy Purpose
Cooperative Society Ltd, A/P-885, Nevara Complex, Maharashtra & Pung,
Main Road Nasrapur, Tal —Bhor, Pune 412213, Karnataka Maharshtra
Maharshtra ' '
Bhavani Multi State Agro Cooperative Society Ltd,
1086 402, Laizer Arcade, Fourth Floor, Raghoba Shankar Maharashira & Thane Agro
' Road, Behind Nagrik Store, Thane (West) 400601 Kamataka Maharashtra
Maharashtra : '
Pamami Multi State Cooperative Group Housing New Delhi & L 4 "MSCS/CR/1087/2014
1087 | soclety Ltd, Plot rio 284, Pocket 15, Sector 24, Uttar Prédesh Rohini Delhi L-11015/202f2014- Housing
Rohini, New Delhi 130085 _ ' L&M
Vaidehi Multi State Agro Cooperative Society Lid, ' ) MSCS/CR/1088/2G14
Shop No 3, NDA Tower, Opp Bafna Jewellers, Maharach " . k,
; Samibhaji Chowk, Untawadi Road, Nashik, Pin anarashtra & Andhra Nashik;, . : ) : Amend on
1988 | 422101, Maharashra Shop No.7, Madhav Plaza, 21 Pradesh Maharashira; y 11:0155_[;:11!2{114' e 47122019
Floor, Oppg. Old Hotel;, Kinara, Mumbai Naka, e '
Kashik, Maharashtra 422013 . _ ,
Mangalnath Multi State Agro Cooperative Sodety Ltd, | Mahara shtra ed MSCS/CR/1089/2014 .
1089 | Sewa Sewa Society Building, Old Mondha, At/PQ &Karnatika Maharasht’ra 1 11-9-2014 L-11015/220/2014~ Agro L
Majalgaon, Beed, 431131, Maharashtra ' T L&M P~
Shiv parvati Multi State Agro Cooperative Society Ltd, B ' _ MSCS/CR/1050/2014 . s
1090 | Manik Residency, Fiat No 7, Behind Chunni Lal Petrol Mﬁf?stg“k': &L “’;‘rﬁ".gﬁ"ﬁd 'l 1192014 | L-L1015/220/2014- | Agro kY
Pump, Adalat Road, Aurangabad 431001 Maharashia naLa aharashira LM :
. Rehabath Cooperative House building Cociety Ltd, No : i Chengalpatty MSCS/CR/ 1091/2014
1091 | 99-A, First Floor, GST Road, Chengalpattu, 603001 T G| 1102014 [T L-11015/210/2014 Housing
: v . Tamit Nadi
Tamil Nadu L&M
. . . s i N MSCS/CR/1092/2014
: Shiva ashray Multi State Cooperative Group Housing . Keshav 11.0.901 LT _ ™ N
1092 | ooty L d_‘f’ A-1/90, Keshav%uram. 110035 Delhi Delhi & Haryana Puram, Delni | 1192014 (L 110151;5542/2014 Housing
SWO Multi State Cooperative Housing soci MSCS/CR/1093/2014
Lid.,343, Block C, Veer Awas , Sector — 18'A: Dwarka ' Amend
> | 110078 New Delhi . ; . arka |, .97 - 014-. i mend en
1053 | New Address: Shop No. 215-218, Delhi & Haryana New Delt 11924 | L 11015{&2:4912014 Heusing 16-03.2018
 Plaza, 2-Floor, Plot No-8, Pocket-7,Se
Dwarka, New Delhi 110078 ~ " _ .
| Parivartan Parivar M_u@ate Housifg Cooperative Maharashira & Jalna MSCS/CR/1094/2014
1094 | society Lid., Shop No 37-38, Jindal Stiper Market, Kamataka Maharashtra | 12°9-2014 | L-11015/227/2014- Housing
Mabavir Chowk, Jalna, 43i§B3MMah%?ashtra \am anara L&M
1095 12-9-2014 | MSCS/CR/1095/2014 Housing



Dal:é of '. -:'

I S:._ﬂa Namie of the Cooperative and its address - - Area of operation P';?:é:a‘ | R on - Reglstraltmu No. Type Remarks
Delhi Heights Multi State Cooperative Group Housing | - ' S
Society Lid, 301, Krishna Apra Business. -
Square,Netaji Subhash Place, Pitampura, New Delhil Pitampura, Amend 6n
110034 New Dalhi 15.10-2015
New Address: Plot ne 38, Packet No. 10, Sector 233,
Dwarka, New Delhi 110075 . -
MNew Name ; Central P & T Workers Thift MSCS/CR/1096/2014
-Ccuperatwe Society Limited, _ \ : . ) Desmed regn
1006 | The P & T Workers Thift Cooperative Society Limited Madhya I:"radesh, _ Ralpur, h L-11016/16/2013- undsar secljgn -132?2315
1, Vivekanand Ngar, Shopping Complex, Raipur, Chhattisgarh Chhattisgarh,, L&M 1 '
| Chhatisgarh 428001 _
Nikunj Multi State Cooperative Group Housing MSCS/CR/1097/2014
1097 | Seciety Lid, H-31, First Floor, Green Park, New Delhi Delhi & Uttar Pradesh 1-11015/184/2014- Housing
110818 : 1&M
_ Aravali Agro Multd State Cooperative Society Ltd, ’ MSCS/CR/1098/2014
_ Shivamm Resturant, Near Technology Park School Rajasthan & Uttar
1098 Jaipur-Agra Reoad, Sewar By Pass Sewar Bharatpur, Pradesh . L-110 15{;{{18/ 2014’ Agro.
Rajasthan 321303 3 _ _
. ALRSY Multi State Cooperative Housing Society Ltd., ' s sika —Néw : MSCS/CR/1099/2014
1099 | Flat no 440, Pocket 7, DDA Flat Nasirpur, Sector 14, Delhi & Haryaf Delhi 12-9-2014 | L-11015/230/2014- Housihg
Iy Dwarka -110045 New Delhi 5 L&M _
= Experia Boulevard Multi State Cooperative Group "1 karol Bagh - [ MSCS/CR/1100/2014 | -
11100 | Housing Sodiety Ltd., h-16/331. Karol Bagh, New e De?hi' 15-9-2014 | L-11015/229/2014- using
Delhi 110005 : L&M
Vishakhapatnam Cooperative Bank Ltd., Door no. 47- Vishakhapatn MSCS/CR/1101/2014 Amend on 13-
1101 | 3-27/3 Dwarakanagar; V|5hakhapatnam 530016 am, Andhra 16-9-2014 L-11016/18/2014- Deemed 103 12015
Andhra Pradesh Pradesh L&M
JvM Agro Muli State Cooperative Society Lid.,C e Varanasi _ MSCS/CR/102/2014 :
1102 | 27/89A, Bhagat Chamber, Chawi Plaza, 3-Flog thar Pradesh & Bihar | = brodesn | 2592014 | 1-11015/217/2014- Agro
Jagatgani, Varanasi, Uttar Pradesh - L&
Sahyoeq Parivaar Agro-Tech Cooperative ! : _ Abohér i MSCS/CR/1103/2014
1103 | Opposite Punjab National Bank, Mandiiig Atiqpar Punjab & Haryana puni ab’ 25-9-2014 L-11015/232/2014- Agro
152116, Punjab " ik L&M ' .
Harmony Muitliétate Coopgrative. Gr % Hal f‘ ' MSCS/CR/1042014
. Sodety Lid D labl iational, - e . s .
1104 Pa!a?nwDabn Road, 3[\?3[’%%51? E?'lzlavi'ljl :N %elhla - -Deli & Haryana New Delhi | 25-9-2014 | L-11015/198/2014- | = Housing
- 110045 . . R - " Lolem .
- 1105 Deihi & Haryana New- Deihi .| -25-8-2014 MSCS/CR/1105/2014 |.  Housing




. ) S - , N - .Printipal Date of Registration Na. "

5 No Namg_of the Cooperative and its address Area of operation place Registration and ﬁl & No. Type Remarks

ASPEN Multi State Cooperative Group Housing ' ) )
| Society Ltd., 102, Aggarwal Square Plaza, Plot no'9, L 11015 233" 2014

Pociegt -7, Sector -12, Dwarka, New Delhi -75

Swarna Bhoomi Coeperative Housing Building

Society Ld, TKSPM Tower No 792, Trunk Road, :

1105 | Poonamallee, Chennai 600056, Tamil Nadu Tamil Nadu & Andhra Andhra Housing Amend on
New Address : Door no 40-1-21, Ist Floor, BSRK Pradesh Pradesh 14-1-2015
Cempiex; Jammichety Centre, Mogalrajpuram,

Vijaywada 520010 Andhra Pradesh o A _
| Bhu-Laxmi Muiti State Cooperative Group Housing : Dwark New _ MSCS/CR/1107/2014 |
1107 | Society Ltd, Flat No 18, Pocket 7, sector 12, Dwarka, Delhi & Haryana - 3, NEW f: L-11015/238/2014- Housing
New Delhi 110075 _ _ L&M .
Sky Teuch Cooperative Group Housing Sodiety Ltd, MSCS/CR/1108/2014
House No 23, Ghatkarpar Marg, 3% Floor, Infront Of | Chhattisgarh & Madhya e _ . e -
1108 Vikram Library, Free Ganj Ujjain, Madhya Pradash Pradesh . 19 10-2014 L-11015/ 24‘51 2014- Housing
| 456 010 | M
Mangalyan Technical Workers Cooperative Society ' o MSCS/CR/1105/2014 | \q:
~« | Ltd, No. 2, Bakthavatchalam Street, Tamil Madu i B _ . T

1109 Vijayalakshmipuram, Ambattur, Chennai , Tamil Nadu &Puducherry 10-10-2014 L-11015/ 241/ 2014~ Technical 2
600 053 L LaM, )
(Ganga Kisan Multi State Agro Purpose Cooperative - MSCS/CR/1110/2014

1 Society Ltd, A/p ward no 28, H. no. 114011, Shree o g L N _ ) - .

1110 Dfiam Building, Free Press Lane, Shalimpur, Arah, Bthar & ‘Uttar Pradesh Patha, Bihar 10-10-2014 L. 11015@7}2014~ Agro
Patma, Bihar 800001
Prestigious Cagperative Housing Suqety Ltd Moradahad : MSCS/CR/1111/2014

1111 | 43, Indira Cooperative Housing Society, Moradabad Uttar Pra desrh 10-10-2014 L-11015/236/2014- Housing
Uttar Pradesg 2449001 ' L&M
Long Life Multi State Group Housing Cooperatlve | MSCS/CR/1112/2014
Society tid’ C/O Ram Ashish Gugpta, House No,10 Maharaiganj
V EI T r r i ) N b r ° - - i o P - " 15ir

1117 illage Lakhima Tharua Mahara]gan] UP 273303 Madhya Pradesn Uitar Pradesh 10-10-2014 L 11015{8%:46,!2014 Housing
Omchaitnya Multi State Agro Purpose MSCS/CR/1113/2014

_ Society Ltd, Guru Prasad, Plgtfio 13 Karnataka & Srigonda, . 4 _

113 Gas Agency, Hanuman Nagar(Sal Na Maharashta Maharashtra 10-10-2014 L llﬂlféMﬂ/ 2014- _Agr:a

Maharashtra 413 701 ’ : - _
Aimgrow Family Agro Pumgg.e Coa e]'atlve Society - : Boraro MSCS/CR/1114/2014
1114 | Ltd,GF-18, City Centre, Sec 4 Bokaro Steel City, Jharkhand & Bihar ! 14-10-2014 L-11015/361/2014-~ Agro

Jharkhand '

Jharkhand 827004



T Principal

- Date of

- Registration No. .

| Praclesh 226021 ..

L&M

S No | Name of the 'C’pape‘rai’:i_\'ve a__ipd it_s address Arg_a of operation place  |.Registrati on |l and ﬁl eNo. - Type Remarks
The Padi Cooperative Housing Society Limited; No et ' : C . _ _
1115 | 31, TVS Main Road, Devar Nagar, Padi Chennai, g:mfhﬁu Tgﬁmggu 14-10-2014 | Housing
Tamil Nacty 600050 : - _ id -
Excel Labour & Engineering Cooperative Society - . . ' T 3 .
1116 | Limited, No 4/35, Ranjith Nagar, Neelankaral, Temi '_\Ifr'ggei‘hﬁ‘“dh’a ohentel | 14-10-2014¢ - E::'i::euerr%g
Chennai, Tamil Nadu 600014 _ _ . : . -
Pratishtha Dairy Cooperative Society Ltd., Village _ i :
1117 | Dilara, Raipur, Akka Dilari ,Moradabad, Uttar Pradesh Utft:agakngg& UT{C;:'agfat:ﬁaeds‘h Dairy
244001 . ] - n &M
Thamarai Technical Organised Workers Cooperative Tl Nady ' Chennal f - MSCS/CR/1118/2014
1118 | Scciety Ltd, No 4/25, Sherfuddin Garden, 2-Street, ebudLiché e N TL-11015/260/2014- Labour
Royapetizh, Chennai, TN 600014 ey | 1AM
Earth Vinayak Multi State Cooperative Society Ltd, H Madhya Pradesh o MSCS/CR/1119/2014 | _
1119 | No 328, Shiv Dham, Near Galla Mandi, Raigarh, Chhattisaath "15-10-2014 1-11015/256/2014- Housing
Madhya Pradesh 465661 ) g - L&M .
Adinath Urban Milk State Cooperative Credit Society ; MSCS/CR/1120/2014
: Ltd, Lotus Complex, Shivaji Nagar, Backside Bhagya Maharshtra e : o ) .
1 Laxmi Bank, Nanded Tq & Distt Nanded, Maharashtra Kamata 16-10-2014 1 L 11015{;:?’ 2014 Credit
431 602 _ ' . | L : ' —_—
é; The Delhi Cooperative Yegetable & Fruits Growers __ _ MSCS/CR/1121/2014
: Marketing Federation Ltd, A-349, New Sabzi Mandi, g e g o -
w121 | Azadpur, New Dei 110033 Delhi B, firachs New Defi | 16-10-2014 | L-11016/2/2014- 2016
L3 Hew Name : The Agri Allied & Consumer B2, a L&M .
1 Cooperative Federation Ltd :
| Ambikamata Multi State Cooperative Dairy Ltd, H.No | .. * i " Solapur . MSCS/CR/1122/2014
1122 | 3789, W. Mo 3, Shaniwar Peth, Sangola Naka, Maharshtra SKarnataka | oo orol | 17-10-2014 § L-11015/262/2014- Dairy
Mangalwedha, Solapur Maharashira . : R . _ L&M . :
| Chandrapur Urban Multi State Cooperative Credit: : Charidrapur o MSCS/CR/1123/2014 | -
1123 |-Society Ltd; 189, Gadechivoli Road, Saok, harshtra 8Kamataka | goe oot | 17-10-2014 | L-11015/243/2014- Credit
- Chandrapur Mazharashira 441225 . | L&M _
Nagpur City Multi State Cooperative Credit'Soci . o MSCS/CR/1124/2014
1124 | Ltd, C-11/BS/02, Vyankatesh Nagar,KBK:Colle Mﬁgﬁ';:"gff ohegpur | 17102014 | L-AI015/2042014 | Credit
Road, Nandanvan, Nagpur, _l_\{i_filjarasﬁtra;ﬂ ! : L . . L&M
1125 | Sankalp Building, Thergaen, Tq. Mulshi;-Pu Mzharashtra & Gujarat Mahara si‘ntra | 22-10-2014 | L-11015/258/2014- Agro
Maharashira 411033~ & - . . a L laM
Awas Agro & Dairy Multi State Society Limited, 645 o - . . o .| MSCS/CR/1126/2014 |. o
1126 | A/G70, Janki Vihar, Jankipursiiicknow, Uttar U?‘;;E:g:? & - Utt;'f';'_‘l_;’;“éh_ 22-10-2014 - [ L-11015/179/2014 | Agro & Dairy




Madhya Pradesh

LM

| . : - . . ;. Principal Date of Registration No. _ _
S No | Mame of the Cooperative and its address Aran of operation place Registration an d ﬂe No. Type Remarks.
ANEE Agro & Dairy Mult] State Society leuted 2/41, - - . :
Uttar Pradesh & Lucknovy, I .
1127 \Zflzrgéli(éland Gomtl Nagar, Lugknow, tUttar Pracl&sh Chhiattisgarh Uttar Pradesh 22-10-2014 ] Agro & Dairy
Aerocity Dwarka Multi State Cooperative Group : Mscsfc' 1128/2014 |
Housing Society Limited, T-10, III¥ Floor, Piot No, 7, A Dwarka New L .
1128 | Manish Plaza 1, Sector-10, Main Market, Dwarka Neyy | Delhi & Haryana Delhi L-110 15{;;” 2014- | Housing
Dejhi 110075 -
The Brijdham Greens Multi State Cooperative Punjabi Bagh |_MSCS/CR/1129/2014
1129 | Housing Society Limited, H No. 01, Road No 13, East Delhi & Haryana ' Néw Delhi . 7 L-11015/268/2014- Housing
Punjabi Bagh, New Delhi 110026 b L&M
Tumkur Merchants Souharda Credit Cooperetive Lid, MSCS/CR/1130/2014
First Floor, Veerashaiva Kalyana Mantap Building, e , '
- | Jayachamarajendra Road, Tumkur 572101, Karnataka 0., A {ATED . Credit
1130 Karnateke =~ . ‘ &Maharashtra 29 10-2014 . lmll_ﬁéﬁ 2012 {Conversion)
Mew Name : Tumkur Merchants Credit Coopierative :
Limited _ "'\H
SGM(Sant Gajanan Maharaj) Urban Mufti State L MSCS/CR/1131/2014 T_«,;
Cooperative Credit Saciety Lid., Triveni Nagar, New Maharashtra'® 1.0 i . . A
e Stand, Lomwahi, Shindewahi Chandrapur, Karnataka . 7 Maharashtra 07-11-2014 L 1-1015{82514/ 2014 Credit ~
' Maﬁarashtra. 441 222 T o _ i
1137 | Rich Infra Housing Cooperative Society Ltd., Koth: No PunJab& Hlmachal Mohali, 07-11-2014 ﬁ?ﬁéﬁ?;:égggﬂf‘ Hossin
579, Phase I, Mohali, Punjab 16G055 & Punjab - RN g
Utkarsh Agro Multi State Cooperative Saciety Ltd., " MSCS/CR/1133/2014
9,A-wings, basement, Shri Chhatrapati Shivaji v e Jalgaon '
1133 | Maharaj, Jitha Krinda, Sankul {Stadium Complex) |.:Maharashtra'8 Gujarat Méhe?fashir:ra - 14-11-2014 L-11045/273/2014- Agro
Opp. State Bank of India, Jalgaon, Maharashtra L&M -
425001 o |
Sancrty Multi State Housing Ccmprera’ci\a'\taI Soq_ i . Sura t, _ MSCS/CR/1134/2014 Amend on
1134 h Glijarat & Maharashtra Gu'arét 14-11-2014 | L-11015/113/2014- Housing 31-1-2017
Resta, Udhna, Surat GUJarat 394210 ] L&M:
: Flalr Solar Mutti State Cnoperatwe Sogiety.Lt - _ : MSCS/CR/1135/2614.
: Maharashtra & Kolhapur, 1. EYTY .
- 1135 Karnataka Maharashtra | 17-11 2014} L 11015&;5/2014 - Solar Energy
Mahalcaleshwar Cooperatlve Hous:ng. Sotiety ' MSCS/CR/1136/2014
Lid. H.No. 529/GA, Changorabhata ; - . :
1136 | Chhattisgarh 492001 - Chhattisgarh & Raipur, 17-11-2014 | 1-11015/274/2014- | Housing | JSamendon
Chhattisgarh _ 15.10.2015,
New Address : Plot No 5/4; N ‘Parisar, Nehru

rNghe
Nagar Square, Bhilai, Durg 490020 Chhattlsgarh



“Principal

| Date of

Registration No.

001, Chhattlsgarh _

- Maharashtra-

. 8 No | Name of the Coaperative and. its address Areaof pper.atlon_ . place | Registrati on -an d_fle No.. Tvpe Remarks
| Bhagwati Multi State Agro Cooperative Seciety Lid., Uttar Pradesh & S . MSCS/E____?'31137 2014 .
1137 | First Floor, Sai Complex, Sai Puram, Panki Road, : Haryana Kanpur, U. P. 17-11-2014 ] CAgro
Kalyanpur, Kanpur PIN 208017 L. P. ry : : -
- Vetan Bhogi Karmachar Sahakari Awas Samiti . " _ _
Uttar Pradesh Lucknow, 15014 .
1138 | ;rgg:fh Sarojind Na:du Marg Lucknow 226001, Uttar &Uttarakh.a'n q ttar Pradesh 21-11-201 _ Credit
| Shri Beereshwar Cooperative Credit Society Ltd., Ran | . ' mscs}caﬁngfzum |
1139 | Channamma Circle. Near Bus Stand, Examba Tq- Karnataka & pelgan . | 24 T11016/21/2010- | Credk | fouoa0ts
Chikkod! Belgaum 591244 Kamataka ' R ' L&M ' o
Sahayeg Multi State Credit Cooperative Society Ltd. i MSCS/CR/1140/2014
Shreejee Cormplex infront of Bisen Pefro Pump, Maharashtra & Gondia i} _ e
1140 | cavatr Mandir Road, T8 Tolly Gondia 441601 Karnataka L 110151_/§f46f 2014- | Credit
Maharshta ' i
Jeevan Sulabh {15) Mul’a State Group Housing MSCS/CR/1141/2014
Cooperative Society Ltd. Ist Floor, Vishambar Nath '
Complex Kaka Deo Kanpur, Pin 208025 Uttar Uttar Pradesh & _ ; Amend on
41 -11-2014 . : -
" fgll Pradesh Mew Address: A-7, Devu Palace, awsa Madhya Prades! 4-11-201 L 11015{;513’ 2014 Housing 27-04-2018
e | Vilcash Colony, Sipri Bazar, Thansi 2840063, Uttar
it Pradesh 1. _
\%}" Samridhi Multi State Agricultural Development MSCS/CR/1142/2014
Cooperative Society Lid. Ramchandrapur,J/L No. 56, Haogly, 11 - .
1142 Dag Ne 395, P.0. Pahalampur, PS Singur Dist. West Bengal 27-11-2014 k 11015&;‘6} 2014- Agriculture
Hoogly PIN 712223, West Bengal. : L
Rani Lakshmibal Krishak Multi Stat Cooperative MSCS/CR/1143/2014
Society Limited, C/O Ashok Kumar, (Near Hanuman Hazaribagh, ey R, . :
1143 Mandir, NH-33), 7 Mile More , Bishnugarh, Jharkhand 28-11 2.014 L 11015{;;9)' '2016_" Agriculture
‘Hazaribagh, 825312, Jharkhand i ' .
Lord Jiveshwar Multi State Multi Purpose Coaperatw MSCS/CR/1144/2014
Society Limited, 2133/1/2, Jiveshwar Bhawa : Kolhanur '
1144 | Mal Ichalkarangi, Hatkangale, Kolhapur, 415 Maharshtra B&Karnataka Mah arapsht':'a 28-11-2014 (~11015/269/2014- | Multi Purpose
Maharashtra - ' ' L&M :
Amrit Dairy Cooperative Soclety Ltd: ShriSh _ M-SCS[CR/114512014
ac . | New Address: C/0 B.K .mHouse‘: ase 2, Beside Chhattisgarh & Durg, %1 ’ - - - P
1145 | Maitrichaya Fitsichaya p?; % s gahav oottal. Chinattisgarh | 257112014 L-11015/278/2014-- | . Dairy .




b g ST e L

Area of operation

Principal

Date of

Registration Na.

| Mew Address: 5.No 13710, BaJuran Classic; Near

Pavana Sahakari Bank, Pune , Maharashtra 411033

,Ma h_a‘rashtra

L&M

$ No | Name of the Cooperative and its address slace Registration and file No. Type Remarks.
. - ) . ' MSCS/GR?‘1146/2014
Rigvedic Cooperative Group Housing Sodiety Lid, 38, e . . 1 T -
1146 Pocket 10, Sector 20, Rohini 110085 Delhi Delhi & Maryana Rofigi Delhy 28-11-2014 . Housing
Info Care Agricuiture Multi State Cooperative Sodety _ Luckr-bw MSC?/(R}1147/2014.
1147 | Ltd, AF Tower, , 5 Park Road, 3 Flcor, Hazratganj, Uttar Pradesh & Bihar Uttar Pracesh | 122014 L-11015/226/2014- | Agriculture
Lucknow 226001, Uttar Pradesh bl EXY
Sky Life Agro Multi State Cooperative Society Ltd, ~MSCS/CR/1148/2014
14 Mau, Uttar T :
1148 | Near Post Office, Apna Bazar, Doharighat Mau, Uttar Pradesh & Delhi Pra"d ech . -11015/176/2014- Agro
275303 Uttar Pradesh = ‘ L&
Nanded Multi State Cooperative Sodety Ltd, C/O ' MSCS/CR/1149/2014
-1 Balagi Maruti Rao Sunnewar, Laxmibai Niwas, _ e
1149 | Dilipsing Colony, Opposite Dr. Sajne Hospital, Maharagf:;gaﬁ;&ndhra L-11015/19072014- Agro A
Govardhan Ghat Road, Vazirabad, Nanded, Pin L&M {ii?j\
431601 Maharshtra _ it
Ujjwalam Agro Multi State Cooperative Society Ltd, B MSCS/CR/1150/2014 b
102, Kadam Mension Near Water Tank, Mahatma o .'
Nagar, Nashik 422007, Maharashtra o N _ . _ Amend on
1130 | new Address: 304, Business Court, Sr. No 790, 122014 ) L 11015&30/2014 Agro. 12-01-2016
Oppo. Indigo Park, Ring Road, Govind Nagar, Nasik
422009, Maharashtta _ i _
Sarvoitam Agre Cooperative Society Ltd, 142, Sharda : MSCS/CR/1.151/2014
1151 | Sadan, Lane no: 28, Amit Gram Gurnaniwala, Uttay pradesh & U?g:;ﬁl;?fd 9-12-2014 | L-11015/286/20%4- Agro
Rishikesh, Dehradun, Uttarakhand 245201 _ L&M
True Way Agro Multi State Cooperative Society Ltd, Bathinda _ MSCS/CR/1152/2014
1152 { 60 feet road, Maheshwari Chowk, Near Petrol Pump, Punizh 9-12-2014 L-11015/281/2014- Agro
| Bathinda Punjab 151001 J L&M |
AN (Anand Niwas) Mulii State Group Housing MS5CS/CR/1153/2014
Cooperative Society Ltd, Ist Floor, Rajratna Helghts i Maharashtra & Sangli , e 1N > .
1153 Chandni Chowk, Sangli- Miraj Road Sangli 4 * Karnataka Maharashtra 11-12 _201.4 L 1101-5{ &ZIBVIW 2014- Housirg
Maharashira '
RKR {(Radhe Krishna Radhe) Agro Cooperatwe L Barwani MSCS/CR/1154/2014
Society Ltd, Ist Floor, above Vertex Marketing;/Near Madhya Pradesh & N o 4 ) ,
1154 Kisan Bajaj Segaon Fata, Barwanl, Madhya [ Maharashtra gzggz 9-12-2014 L 11‘315{82:.?45[ 2014 Agro
451551 o '_
Lokvikas Mullistate Co- of ratlve ml MSCS/CR/1155/2014
Processing Society Ltd, A7
1155 (dhulagoc?h), ]:nastty Higa ng Maharshtra & Sanali 11-12-2014 L-11015/284/2014- Multi & ,@gm Amend on
! Kavathemahankal, Sanali b ahagashtra Pin- 416405 Karnataka .. - Processing | 10-02-2017




T “Principal .|

-Date of " -

Registration No,

West 400601, Maharashtra

18M

S No | Name of the Cooperative and its address Area of operation - | "place- | Registration | —and file No. Type Remarks
Sukarma Muliti State Housing Cooperative Society b B M ST - . |-MSCS/ER/1156/2014 .
1156 | Ltd., H.N.113, Shukla House, Shiv Nagar, Tumsar, Maha’aﬂgﬁéi‘hmadh"a -Msgﬁ;r:asﬁ; | 11122014 [ L-11015/296/2014- | Housing
.| Taluka Tumsar, Bhandava, Maharashtra-441912. o : DR | &M,
Kisan Construction & Development Muiti State _ . . 4SCS/CR#L157/2014
| Cooperative Scciety Ltd, Office No 102, Stilt Floor, _ - " Pune , - {29014 I A . Amend on
1157 Prosperity Helghts, CTS 6763, Mitra Mandal Chowk, Maharas_ht.ra & Gujarat | wooeachira 11-12 ?01 11035 15&2:12/2014 Construction | ye.01.2016 '
Parvati, Pune 411009 Maharashtra _ ' _ - ' _
1 All Well Healthcare Multi State Cooperative Society . Hoodls Wes.t SCS/CR/11582014 _
1158 | Ltd, Uttar Radhakrishnapur, Haripal, Haripal, Dist. West Bengal & Odisha DBgeﬁ al @ L-11015/294/2014- Heaith
Hoogly 712403 West Bengal _ gal = _18M -
Abhinavoday Housing Multi State Cooperative Society _ MSCS/CR/1159/2014
- |itd.shop 38, 39, First Floor, Dharnidhar Complex, . . Banashanth _ . )
1153 Station Road Dhanera, Dist, Banashantha, Gujarat Gujarat & Rajastnan Gujara L-11015j301/2014 Housing
385310 | L&M
Kamalabhawani Cooperative Agro Industry Ltd, A/p Maharashtra & _ MSCS/CR/1160/2014
1160 | Nimgaon, Tal Madha, Dist. Solapur, 413210 12-2014 L-11015/229/2014- Agro
Maharashtra - ' L&M _
Somnath Women Mult State Cooperative’ Agro o ur MSCS/CR/1161/2014
1161 | Processing Society Lid, C.S. No. 530 Latwade, Tal Makh araF;ht:'a 23-12-2014 L-11015/229/2014- Agro
|n ‘Hatkalangle, Dist. Kolhapur, Maharashtra 416112 _L&M _
“_'%*-  The Satyam Housing Multi State Cooperative Society MSCS/CR/1162/2014
_ Limited, Near MGB Gramin Bank, Chuha Fatak, The. Hanumangar | .. .-_ 1 ; ) .
51162 Hanumangarh, Dist. Hanumangarh, Rejasthan h, Rajasthan 23 12 014 |.L 110%5655"2014 Housing
. M
] 335512
' Freedom Agro & Dairy Multi State Cooperative Jalaun, Uttar ' MSCS/CR/1163/2014
1163 | Society Limited, H.No. 1, Mohalla Khateekan, Town Madiva Pradesh Pra éesh ' 23-12-2014 1-11015/300/2014- | Agro & Dairy
Orai, Jaleun 285001, Uttar Pradesh Y ' LM
Shivraj Mulii State Cooperative Milk & Agro » . . MSCS/CR/1164/2014
1164 | Processing Society Ltd, At Post Phulambri, Na ' Maé‘:%“; & ;ﬂ;gg“%ﬂé 26-12-2014 | L-11015/308/2014- | Mik & Agro
Galli, Phulambri, Aurangabad, 431111 Maharashtra™:: _ : L&M
Option Next Multi State Group Housing:Gooperati e D s _ - | MSCS/CR/1165/2014
1165 | Society Ltd, 426/A, Sir Syed Nagar, Prem.Naga o Pradesh & hansh UUAr | 96-12-2014 | 1-11015/229/2014- | Housing
Jhansi 284003, Utter Pradeshcs. yorre adesh + . L&M .
Shree Siddhivinayak Mu[g’g-"' ate Agro &:Allied . {"MSCS/CR/1166/2014 |
| Cooperative Society Limfted, ¢ o P : e I
New Address:A-28, Purva Akashganga Complex, Maharashtra & Osmanabad, | .. P . . Amend on
i Ve bt yd ) -17= -
1166 | prd Rabods, Near SaraswatiHi Karnataka - | Maharashtra 26:12-2014 * | L-11015/307/2014- Agio 19-00-2016




Ashirvad, Mahavir Colonyr .0.C. Pipe Line Gali,
Anisabad, Patna-800 002, Bihar

- . . ' ' . Principai Date of . Registration No. _

S Ne | Name of the quperatwg amd its gddr&ﬂs Area of operation p acﬁ Registration and file No. Type Remarks
Utsav Vikas Agro Multi State Cooperative Society Ltd, y . , MSCS/CR}' 1167/2014

1167 | 06, 3%, Sahu Bhawan, infront of Atia Taal, Jhansi Uttar Pradesh & | Jhansi, Utar | g, 5514 Agro

_ Utfar Pradesh 284 001 Madhya Pradesh Pradesh
Sampark Agra Multi State Cooperative Society , NSC‘S?G!{IIGE[ZD 14
;TECL t, Swarlata Apartment , Gokhle Road, ' g Z00r014-
- Basemen! wa Apartrmen ckhle Roa

1168 | Mear Deodiiar Hosmial Na:pada, Thane 400502 Maha rashtra & Latur, L AgFQ ‘“‘e“d on
Maharashira Karnataka Maharashtra 11015/96/2015- 6572016
H.No. 223, New Chandeshwar, Tq Latur, Dist. Latur, L &M
413531 Maharashira _
Dhanmudra Urban Multi-state Co-operative Credit Maharasht d MSCS/CR/1165/2015 _

1169 | Society Ltd., 1/15/465, ‘Saisadan’ Sharda Nagar, a -Ifaras ra an L-11615/292/2014~ Cregit {
Nanded, , Pin-431 605 (Maharashira) . mataka L&M N
Onkara Sada Shiv (0SS) Multi State Housing Co- Uttar Pradesh and MSCS/CR/1170/2015 B

1170 | operative Society Limited, 3/411, Vishwas Khand, uar Fradesh an 08-01-2015 | [-11015/310/2014- Housing ——
Gomti Nagar, Luckniow, Uttar Pradesh-226 001 Rajasthan _ L&M :
Imayam Multi State Housing Co-operative Sodety oy MSCS/CR/1171/2015

, | Limited, No.9, Chitra Avenue, Suresh Block-103, Tamil Nadu , Andhra *, . » .

1171 15fFlcor Choolaimedu Hi gh Road, Chennai-600 094 I;radesh and - Tamil Nadu 08-01-2015 L-11015/312/2014- | Housing Amend.on
(Tamil Nadu) “d“hem’ L&M . 13-01-2017
Time City Multi State Co-gperative Housing Soclety b MSCS/CR/1172/2015

1172 | Limited, 2 Floor, Jarki Plaza, Janki Puram, Ring “tta”i’-f:’gdes"‘ and | Lucknow, 08-01-2015 | L-11015/309/2014- | Housing
Road, Lucknow, Pin-226 021 (Uttar Pradesh) har Uttar Pradesh LaM
EG(Everlasting Green} Agro Multi State Cooperative Tarn Taran MSCS/CR!ll?BﬁZO;_S__

1173 | Society Limited, 1* Floor, Jagdev Market, Opp. Union Puniah ‘ 12-1-2015 L~11015/313/2014- Agro
Bank, Amritsar Road, Tarn Taran, Punjab-143 401 Jax L&M
Sufuchi Multi-State Co-operative Dairy Ltd., , Flat No.” oune. Pir- MSCS/CR/1174/2015

1174 | 1037/01, Bagwan Complex, Bagwan Nagar, Shirur aharashtra & karnataka | ot o 12-1-2015 | L-11035/311/2014- Dairy
Tal-Shirur, Dist. Pune, Pin-412210 (Maharashtra) | anarashtra LEM
Bhandara Laxmi Muiti State Credit Co-operative MSCS/CR/1175/2015
Society Limited, H.No. 2772, Vidharbha Housing . Bhandara, , : "

1175 Colany, Bhandara Tq/Dist, Bhandara{ Pin-441 904 Maharashtra & Karmnataka Maharash{ra 9-1-2015 L—1101£{f§;5_/2 014 Credi
{Maharashtra} .
B.G.N. (Bharat Gaurav Nlrman) Multl MSCS/CR/1176/2015
Copperative Society Lid,, &
New Address : Flat Mo 593, Kumar: Resadency, )

1176 | Nayatola Saristabad, Gardambagh  Patna 800002, Bihar & harkhand Patma, Bihar 13-1-2015 L-11015/215/2014- Housing Arend on
bikar, . G : i&M

. 6572016
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e e T . : . Isﬁlncipal Dateof | Registration No, '
S No | Name of the Cooperative and its address | Area of gperation place | Registration _and file No. : Type Remarks
Sai Jankalyan Agro Multi State Cooperative Society - MSCS/E 1{? 1177/2015
__ 1 Limited, 06, Maii Faliu, Afwa Muvadi Road, Afwa-2, : e i Dahad, R PP o
17 At/Po. Afwa, Ta. Fatepura—3‘89 190, Dist. Dahod, GUJam&Bajasmaq_ Gujarat 13-1-2015 _ L”J‘mlgg‘gﬁg 014- Agro
Gujarat - - — _
_ Rupall Multi-State Co-operative Milk & Agro _ S/CR/1178/2015 :
Processing Society Ltd., A/p Patoda, Shivaji Chowk, ; Beed, p e .
1178 Bangar Petrol Pump, “I'él. Patoda, Dist. Beed-424 013 Manarashtra & Kamataka Maharashtra 15-1 .1‘1015@;16/ 2014 Milk & Agro
(Maharashiza) _ . . L
Option Nirman Multi State Group Housing Co- . MSCS/CR/1179/2015
operative Society Limited, A-1 Residency, Shop - _ Navsari, 141015231 :
173 No.31, Opp. Geb, Erd Char Rasta, Navsari, Pin~396 Gujarat & Maharashtra Gujarat L 11015{83;:44[2014- Housing
| 445 (Gujarat) i o
| Shreeved Muiti State Cooperative Credit Society Ltd, Maharashtra & MSCS/CR/1180/2015 .k
1180 | A/p B-5, Vishnu Complex, Near Taj Patil Hotel, ITI Karnataka -1-2015 1-11015/314/2014- Credit
Nanded, Nanded, 431602, Maharashtra - . L&M i
Advance Agriculture Biclogical & Consumer MSCS/CR/1181/2015
1181 | Development Cooperative Ltd, 127/1/59, W-I, Saket Delhi & Uttar Pradesh: 19-1-2015 1-11015/291/2014- Agro
Nagar, Kanpur, Uttar Pradesh 208014 _ L&
RK (Ramkrishna) Urban Agro Multi State Cooperative MSCS/CR/1182/2015
Society Ltd M aracht Lat _ . :
1 New : Pratik Urban Agro Multi State Cooperative gharashera = ur, e 1L Al - Amend on
L__nsz Society Ltd, Basweshwar Chowk, Kadwade 8Karpataka “ 1 Mabharashtra 20-1-2015 L 11015:(811M54]2014- Agro Amend on
e Complex, Near Mahish Urban Bank, Ahmedpur, b ' . 15-01-2016
™ Latur, 413515, Maharashira . L . _
1 'RCI (Rural Consumers Initiative) Agro Muld State ) s Luckriow MSCS/CR/1183/2015 -
1183 | Cooperative Society Lid, 1/88, Vijay Khand, Gemti Bihar:& Uttar Pradesh Uttar Prad:a; h 20-1-2015 1.-11015/224/2014- Agro
Nagar, Lucknow, 226010, Uttar Pradesh ; : . L&M
Rainbew Co-operative Group Housing Society , Rohini, New _ MSCS/CR/1184/2015
N - = 2, . e . - =i . & - r -1 - - N -
| 1184 | lfﬂ;'tggé 36, Pocket C-9, Sector-8, Rohini, New elhi :.I_‘_peihl and Haryana Delhi - 20-1-2015 L-11015/2/2015-L&M Housing
| Lucknow M5CS/CR/1185/2015
1185 Uﬁggﬁ' :d:rizi;';d Uttar | 03-02-2015 | L-11015/304/2014- " Housing
ya . Pradesh _ &M -
' o " : MSCS/CR/1186/2015
; Dwarka, New ; :
1186 : . rikd, | . _(09- _ T 2
e o el 110675 Delhi ,ar‘d tlia_r__vana. | Delh__z 03 qz 2015 L-11015/1/2015-L&M Housing
Sewa Sankalp Agro Development Co-operative ' o - Lucknow MSCS/CR/1187/2015
1187 | Society Limited, 167, RavinJERPAll, Faizabad Road, | UMRrPradeshand . yrar 05022015 | | oo iam| AW
Lucknow, Pin-226 016 (Uttar Pradesh) | s pradesh |- - - 11015/11/2015-LaM



Delhiand Haryana

L&M

’ e . Piincipal Date of Registration No. _
S No _Name_ of the Cooperative and its address Area of op_gratmn place Registration and file No. Type Remarks
Shrl Bhagwant Multistate Credit Ca-operative Society _ MSCS/ER/1188/2015
1188 | Limited, 730/7/17, Patli Plot; Shivaii Nagar, Barshi, Marerasnira_and Mo | 05022015 Credit
Tq. Barshi, Dist, Solapur-413 401 (Maharashtra} a ) ' . o
- Sarvotam Vikas Multi-State Housing Co-operative ' _ Ariritsar MSCS/CR{1188/2015
1183 | Society Limited, SCO:1-2, Third Floor, Deep Complex, | Punjab and Haryana o 05-02-201 SO _ Housing
Court Road, Amritsar(Punjab) — 143 001 ‘ Punjab L-HIO15/3/2015-L8M
Parasmani Multi State Housing Co-operative Society ASCS/CR/1190/2015
1180 | Limited, C-298, Kashi Ram Nagar, Near Gautam Uttg;::gﬁ::;"d U[:Itc;;agat:jadb L-11015/8/2015-LaM Housing
Budham Park, Moradabad Uttar Pradesh 244001 afar radesi -
Shelter Agro-Tech Muiti State Co-operative Society . _ MSCS/CR/ 119172015
Uttar Pradesh and
1191 | Limited, Z2-65, Mansarover Colony, Delhi Road, _ ity _ Agro
| Moradabad-744001 Uttar Pradesh Uttarakhand L-31015/7/2015-LaM
Primes Agre Multi State Co-operative Society Limited, . MSCS/CR/1192/2015
UG-300, Dreams the Mall, Station Road, Bhandup- Maharashtra
1192 | West, Mumbai-400078 {Maharashira) e 06-02-2015 P - Agro .
New Address: UG-97, Dreams the Mall, Station AKamatakzand G'ﬁ‘._??f':‘“ﬁ; L-11015/4/2015-L8M Amend
Road, Bhandup-West,  Mumbai-400078 Maharashtra ] i _ y
Krishi Vikas Agricultural Muiti Sate Cooperative Uttar Pra desh - MSCS/CR/1193/2018 _ ffé
1133 | Society Ltd, 171-A, Jahkagirabad, Naini, Allshabad, . 25-02-2015 i . Agro il
211008, Uttar Pradesh Uttar Prade’_sh _. L-11015/18/2015-L&M N
Super Agro Purpose Cooperatwe Society Ltd, E 42/B, . MSCS/CR/1194/2015
Jawahar Park, Laxmi Nagar, New Delhi -92 : e '
19 New Address: B-11, Upper Ground Floos, Jankipuri, New Delhi | 26-02-2015 | 1101 5016/2015-L8M Agro 171072015
Uttam Nagar, New D,e!hi 110059 _ _ .
' Greater Dwarka Mult] State Cooperative Saciety Lid, _MSCS/CR/1195/2015
1195 | House No 14, Read No 28, 2™ Floor, East Pun]abl New Delhi 28-02-2015 L-11015/235/2014- Housing
-' Bagh, New Delhi 110026 _ . L&M
_ Aanchal Sehyog Agro Multi State Coaperatwe S__o iet Alwar- { MSCS/CR/1196/2015
- 119 | Ltd., Flat No. 63, 64 Apna Ghar Shalimer, Tijara Rajasthan and Haryana (Rajasthan) 5.3.2015 L-11015/20/2015- AGRO
Road, Alwar-301001 (Rajesthar) | jastna L&M
1197 Aksara Housing Cooperative SOCtety.:__ mites Tamit Nadu and Andhra Salem- 5.3.2015 Mfﬁﬁg%%ﬁ?ﬁ Housing
Chinneri Vayal Kadu, Salem-63500 - Pradesh (Tamil Nadu} - CLem '
Vedic Housing Cooperative Society L td; MSCS/CR/1198/2015
Square Mall, Vasant Kunj; New Delhis110070 _
1198 New Delhi 5.3.2015 L-11015/24/2015- Housing




&M

' T I P T Principal Date of Registrati'on Ne. -
S No | Name of the ﬂanpergtwe-and its address Area pf operation | place ’Registration -and file No. Type Regn_larks.
| Prasiddni Nirman Multi State Group Housing _ _ - Msw/@1199/2015 '
” Cooperative Seciety Lid., 2™ Floor, Sanskrit Building, . i *-Palanpur- e § _ .
1199 | pbu Road Highway, Opp-Income Tax Office, Gujarat and Rajesthan | (¢ arar) 532015 | L2015 22015~ Housing
Palanpur-385001 (Gujarat) ' . s
- Uniqcare Group Housing Cooperative Society Ltd., ‘ Dewariya- 1 MSES/CRY1200/2015
1200 | Lakhu Mod, Near Police Chauki, Laar Bazaar, I{asba- Uttar Pradesh and Bihar (Uttar [ 1:1:015/ 19/2015- Housing 3
Laar, Salempur Dewariya-274502Uttar Pradesh : Pradesh) . 1L&M -
Sampuina Kisan Agro Farmers Cooperative Society Gorakhpur _MSCS/CR/1201/2015
Lid., K.X. Complex, 1% Floor, Asuran Pokhara, (Opp. o . e . _ .
1201 Axis Bank, Galaxy Mall), Medical College Road, Uttar Pradesh .an_d Delhi Pr(;lf:;L) L-lID]i_ﬁ&/gIZDJS— AGRO
Gorakhpur, Pin-273013 (Uttar Prade-_sh) _ ?
Sichait Group Housing Cooperative Society Ltd., MSCS/CR/1202/2015 _
1202 | Ferpzpur Road Near Anaz Mandi Mamdoot—152023 Punjab and Rajasthan L-11015/5/2015- Housing
(Punjab) L&M -
Ansar Mult State Group Housmg Cooperative Society MSCS/CR/1203/2015 ] ;
Ltd., Khwaja Apartment, 37 Floor, Biock No. 305, Gujarat and 1A B i .
1203 Nilratan Park, Devpara Main Rc:‘:antir Near Kothariva Maharashitrar 10.3.2015 -| L 11015&%4”2015 Housing
Road, Rajkot, Pin.360002 (Gujarat) i
Mastertech Multi State Group Housing Cooperatwe . MSCS/CR/1204/2015
| yone | Society bid,, C/o Sanjay Mishra, Rajoriya Wala Road, Madhya Prade ' : o ) - ' .
.m}zoq Mahaveerpura,, Javaharganj Dabra, Dist. Gwahnr, Uttay Pradesh gmigﬁ 10f3'2015 L_lmlféﬁl 2015- Houslng
I Pin. 475110 Madhya Pradesh ' ] -
i Saadi Muld State Agro Purpose Cooperative Society Bhatinda MSCS/CR/1205/2015 -
11205 | Ltd., Nirmal Complex, 2™ Floor, Barnala Bypass, Puriab 16.3.2015 L-11015/289/2014- AGRO
Bhatinda-151001 (Punjab) Y _18M
Shri Ravainath Cooperative Housing Finance Society MSCS/CR/1206/2015
Ltd., Near Ajara Urban Bank, Maydeyv Building, aharachira ( Belgavi
: gavi, . .
; ,A]ARA Tal-Ajara, District- Kolhapur-Pm—416505 _ N Kolhapur aa - Amend on
1205 (Maharashtra) ¢ " arr?;gag::(rghaa:i i Maharashira 18.3.2015 L—:l.:w:l.?.gﬁf 2014- Housing 12-01-2016,
‘New Address: R S No 18, Docter's Colony, . 4-1-2018
Gadhinglag, Kolhapur, Maharashtra 416506 .
The Federation of Andhra Pradesh Cooperative Urban Hyderabad, MSCS/CR/1207/2015
Banks & Credit Societies Ltd., C/a The Citizen, = Andhra Pradesh & . - _ . Thrift &
1207 Cooperative Society Ltd. , No. 11-7-194, Huda Colony, - Telangana - - nggri . 20.3.2015 L-11GIE{'&19/2014— Credit
' Saroornagar, Hyderabad-560035 Andhra Pradesh . _rraces _ Mo
: ;I;he Federatlgzc of Sefi Sulturlsts & Silk Wagavers -dh d Anantapuram , -{ MSCS/CRf1208/2015 |
coperative Sodiets Lid.; Regatipalli Ro Andhra Pradesh & . - . i ' _ D
1208 Sericuiture Complex; DHARAMAVARAM (Post); Pin: " Telangana - ’P‘?;éjgsr: 2“'3'2.01_5 L- 11016/19/2014 - AGRO_

515671, Anantapuram (Dist), Andhra Pradesh -



Name of the Cooperative and its address

Principai

Date of

Registration No.

{South) Near Govt. School Mehrauli New Delhi-68

L-11015/41/2015-L&M |

_s No Area of operaticn place | Registration and file No. Type _ Re“_mrks
' 'Doordarshan and Maintenance Centre Employees . - ' MSCS/GRY1209/2015 — Amend on
1209 | Mufti State Cooperative Thrift & Credit Society Lid., Tarmil Nadu & e | 2032015 [T 110962172014 TS | 23-12-15,
Swamy Sivananda Salai, Chennai-600005 Tamil Nadu “herry ’ : o 8.1.2018
Southern Multi State Cooperative Housing Society Ltd -
- {SMSCHS), 135/625 Appawin, Challam - Ca Kanyakumari, .
1210 ‘Compound, Ramavarmapuram, K.P. Road, Tamil Nadu & Kerala Tamif Nadu Housing
Nagercoil, Kanyakumari, Tamil Nadu 629001
- Udan Housing Cooperative: Society Ltd., A<25, Ras Uttar Jhansi. Uttar MSCS/CR/1211/2015
1211 | Bahar Colany, Sipii Bazar, Jhansi, Utrar Pradesh- Pradesh and Madhya - IaDrac; esh . 17 L-11015/39/2015- Housing
1284003 Pradesh L&M
"Shield Mult] State’ Cooperatwe Credit Society Ltd., Maharasﬁt'a and MSCS/CR/1212/2(15
1212 | 54,55,56, 4% Floor, Sai Krupa Bhavan Kharalwadl, kafna‘taka- L-11015/38/2015- Credit
lepra Pune, Maharashtra, Pin-411018 ' LBM
Gapinath Patil Parsik Janata Szhakari Bank Ltd MSCS/CR/1213/2015
Sahakar Murti Gopinath Shivram Patil Bhawan, Parsik | Maharashtra & Goa and N ' |
1213 | Nagar, Kalwa, Thane 400605 Maharashtra Karnataka L-llnisé?g[ 2014- BANK i\,
New Name : GP Parshik Sahakari Bank Lid, e _ i w_
Evergreen Agro Multi State Co-operative Society I el MSCS/CR/1214/2015 Ny
1214 | Limited, H-124, 2°Floor, Sec-63, Noida-201 309 gﬁ;;f;;ggng | : Eg‘g%;’sﬁt_‘a“ 2632015 | L-11015/17/2015- Agro —
(Uttar Pradesh) e, ' 1L&M Lo
Gracious Multi State Agro Cooperative Society Ltd., i . T ) 1 MSCS{CR/1215/2015 | '
1215 | 54, Mishrilal Nagar, A.B. Road, Dewas-455001 Magﬁ?ﬁ%radaerih'& D?:fgf;h 25.3.2015 L-11015/36/2015- Agro
Madhya Pradesh hnatbsg Y LRM
Anathpindak Pariwar Multi State Cooperative i i MSCS/CR/1216/2015
: Education Society Ltd., 101, Sai Darshan Apartment M : Nagpur . _ _
1216 above Krishnam Hotel Near Sai Mandir Wardha R.oad Madhya Pradesh Maharashtra 3132045 L 1101552/2015 Educativn
Nagpur-440015 (Maharashtra) ' 1
Durva Muiti State Dairy & Agro Cooperative Soqety ; | Ahmednacar MSCS/CR/1217/2015
1217 | Lid., Ghodegaon, AtfPost-Ghodegaon, Tal. —Newasa Mah arasl'?tra’ 94,2015 L-11015/45/2015 | Daliv & Agro
Dlst Ahmednagar, Maharashtra-414607 .- L L&M :
| Kulak Kalyan Agro Cooperative Society Ltcl Pasas e .. ) MSCS/CR/1218/2015
1218 | Majij, Bhai Ka Kunwa Ke Pass, Gayatr Nagar Ra Jasmg?azzghMadhya E:—IEI:-:;?B 9.4.2015 L-11015/26/2015-L&M Agro
Bhilwara, Pin. 311011 (Ra1asﬂ1&n) T hastt 1 _
Chennai Annanagar Co-ope H 'f . he Chennal, MSCS/CR/1215/2015
1219 | Umited, No.7/6-2, 8 Road, E Type, SidéoNagar | 100 N‘;‘,"r’: d?;;?i Andhra |t iinad 942015 |4 ioiet s iom | HOUSID
Villiwalkkam, Chenriai, Pin-600 049 » sFamilnadu ' ' '
Abhiman Multi State Coopérative Gridip Housing _ _ MSCS/CR/1220/2015 o
1220 | Seciety Lid., Plot No. ?8{79“*%3ﬁ1r Khurd Extn, Celhi and Uttar Pradesh New Belhi 17.4.2015 Housing




- Principal

. Date of

Registration No.

S No | Name of the Cooperative and its address Area of operation - place | Registration and fileNo. | Type Remarks
Kashi Gomti Agro Farmers Cooperative Sodety Ltd., ' . _ o Mscslﬁmyzms -
- C-7, Manchanda House, LDA Market, Alambagh, - i I Lucknow, . ' : o
1221 | 00 (Utiar Pradest) Uttar Pradesh and Delhi { [ Lo | 1742015 | u&lﬂl%?{}ﬂﬂ- Agro
Sri Annamalaiyar Modem Engineering and Organised ' Chennai C_Bﬂ22212-015
1222 Technical Workers Cooperative Society Ltd., No.74, Tamil Nadu and Tamilna du ‘ Technical
Gangaiamman Koil Street, Periyagramam, Karnataka -11015/44/2015-L&M
Virugambakkam, Chennai-600092 (Tamil Nadu) - '
Shri Shyam Green Residency Multi State Cooperative “|_MSCS/CR/1223/2015
1223 | Group Housing Society Ltd., C-102, Plot No. 1B, Delhiand Haryana New Dethi i : Housing
Sector-2 Dwarka, New Delhi-110075 A L-11015/43/2015-L3M
Irconians Multi State Cooperative Group Housing MSCS/CR/1224/2015
. | Sotiety Ltd., Plot No. 38, Khasra No. 8/21, Ground - ' ol :
1224 Floor, Biock—D Bhagya Vihar,Madanpur Pabas, Near Delhiand Uttar Pradesh | L-11015/29/2015-L&M rousing
Chhath Mander, New Delhi-110084 _ .
Shreeji Multi State Agrc Revolution Cooperative _ s i MSCS/CR/1225/2015
1225 | Society Ltd., 5% Flgor Vinod Chambers Old Gujaratand Rajastha 22.4.2015 -11015/27/2015-L&M Agro Amend on
Madhupura Bazar Ahmedabad-380004 {Gujarat) LR B ) 2/5/2016
Vision Redefine Multi-State Group Housing MSCS/CR/1226/2015
Cooperative Society Lid., 22 Giriraj Apartment, Mumbal, S ) :
322'6 Kadamwadi, Maro Plpehne Andheri (East) Mumbai, Maharashtra 22.4.2015 1~11015/48/2015-L&M Housing
_% Pin400059 {Maharashtra} - - .
Kulak Agro Cooperative Society Lid., 2 Floor ' : , _ -
! ; ’ ’ MSCS/CRf1227/2015
11227 | Nishith Plaza, Sector-E Jnakipuram Engineering Utt:rdf"”:;“éh 22.4,2015 /CR/1227720 Agro
Coilege Chauraha , Lucknow-21 (Uttar Pradesh) ' | 1-11015/48/2015-L&M
Yaadgaar Mu!tJ State Cooperative Group Housin ; MSCS/CR/1228/2015
1228 | Society Ltd., Flat No. 503, Pocket-B, Sector-13, Metra | Delhiand Uttar Pradesh New Delhi 23.4.2015 |-11015/30/2015-L8M Housing
View Apartment, Dwarka, New Delhi-, Pin-110075 ' - : = e
Swabhimani Muiti State Cooperative Milk & MSCS/CR/1229/2015 _
;  Processing Ltd., Np-Gat no. 1021, Kailamm Maharashtra and Kolhapur, : 5 -
1229 Karnataka Matarashtra | 2442015 | L isorspoors-tem | A9 & MIK
SpetiT | MSCS/CR/1230/2015
_Praknya Sodiety Lid., “Mqul‘ Krupa®sVi fkashagar, Old _ ' o
1230 Budhagaon Road, Near Rajiiway. Gate;Sangh, Tal. . Maharashtra and . Sangli, - - |- 4.4.2015 _ - Milk
eraj, Dist. 5angiu—41641 ngﬂ? tra) ' ¥ Karnataka o I.hf!ahar__asht'ra IR | L-11015/47/2015-.&M !




. S . _ " Principal Date of Registration No. . .
S No | Name of the Cooperative and its address Area of operation " place Registration an d ﬁl e Na. Type Remarks
Networth Multi State Housing Cooperative Society
naq | Ltd. (NMHCSL), 233 & 234 II Floor Champaklal Maharashtraand Mumbai, :
1231 Industrial Estate, Plot No. 105 Sion Kaliwadi, Sion {£) Chhattisgarh - Maharashtra 27.4.2015 Housing
Mumbai-400022 (Maharastitra) S k
Ocean Agro Cooperative Society Ltd., $-3, First Floor, ) MSES/CR/1232/2015
152~ | Mear Gandhi Nagar Public School, In frontof Dr. AK. _ . Moradabad, _ _
1232 | Rastogi, Gandhi Nagar, Moradabad=244001, Uttar Uttar Pradeshand Bitar | |- bodesh | 27 11615/33/2015-L&M Agro
Pradesh -
Smart City Multi State Group Housing Cooperative " MSCS/CRf1233/2015
1233 | Society Ltd., First Floor, AB-26, Kansal Sadan, Delhi and Haryana New Delhi L-11015/52/2015- Housing
Shalimar Bagh 110088, New Delhi L&M
Bhavyaraj Housing Multi State Caoperative Society Tai i MSCS/CR/1234/2015
1234 | Ltd., B-36, Shivpuri, Sadashiv Path, Budh Singh Pura, Rajasthan & Punjab Ra'aﬁ;:a 0 L-11015/63/2015- Housing .,
Opp.-Alrport Sanganer, Jaipur-302029 (Rajasthan}) J L i L&M ‘\_
Sukriti Multi State Cooperative Group Housing Sogiety T I MSCS/CR/1235/2015 | &
1235 | Ltd., D-39, Second Floor, Gali No-2, Laxmi Nagar, Delhi & Haryana i | “New Dethi |~ 28.4.2015 L-11015/51/2015- Housing :9-—
Dethi-110092 B L&M Y
Oriental Kisan Shakti Agro & Dairy Multistate 1 L ieknowr- MSCS/CR/1236/2015
1236 | Cooperative Sodiety Lid., 21/22/101-Sikandar Nagar, Uttar Prg dash 28.4.2015 L-11015/50/2015~ | Agro & Dairy
Tilak Marg, Hazrat Ganj-Lucknow-226001 &M -
Shri Dattatray Urban Multi State Cooperative Cradit Akola . MSCS/CR/1237/2015
| 1237 | Suciety Ltd,, Chhatrapati Shivaji Maharaj Complex, MEIHEII’EISFIUEI 29.42015 L-11015/64/2015- Credit
' Shivar, Akold, Dist.Akola, Pin-444001 (Maharashtra) L&M
Swar Jandhan Krishi Vikas Sahkari Seciety Lid., MSCS/CR/1238/2015
Churkhi Road Baghaura Chir Ghar ke Pass Oral Drst Jalaun ,Uttar B :
1238 | Jalaun-285001 {Uttar Pradesh) K Pradesh 29.4.2015 L-11015/54/2015- Agro Amend on
' New Address: 949K, Power House Road, Charfata L&M - 19-09-2016
Mohaddipur, Gorakhpur 272008 Uttar Pradesh . ' . o -
- New Prime Agriculture And Marketing Mutt. State’ MSCS/CR/1230/2015
_ Cooperative Society Ltd., 202, Bangash . - ' . :
Maharashira and Thane - . _ . Agro &
1239 | Hsg. Soclety Ltd. Da]l Ramchandra Road; Karnataka Maharashtra 30.4.2015 L 11015{&-"-48/2015 Marketing
; Uttar MSCS/CR/1240/2015
' Ltd., G.C. 81 Awas Vlkai‘l Upper Ca anara Bank, . : - . PO Housi
1240 Ka[yanpur, Kanpur, Pin-2 ; Prades%.gr:(rj]gs I:adhya Kanpur,{UP} 30.4,2015 L 11015233/2015 ousing
1241 3042015 | MSCS/CR/1241/2015 |  Credic



?
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Snehshree Multi State Cooperative Credit Society ] - . N
Ltd., A/p-3.No. 14, Plot No.12, Karve Road, Rahul Maharashtra and Kama | = - Pure, . - L-11015062/2015-
Chambers, Errandwana, Pune, Pin-411004 ' _taka Maharashtra M,
(Maharashtra) .. . - _ e
Life Longcare Multi State Agro Cocperative Society - Ambedkarnag /CB?T242/'2015
1242 | Ltdl., 2814, Abdullapur, Tehsil-Akbarpur, District- Uttar Pradesh and Delhi ar, Uttar L-13615/57/2015- AGIo
: Ambedkarnagar-224122, Uttar Pradesh - '. Pradesh ) L&M
Miriakshi Multi State Group Housing Cooperative o~ _ __ SCS/CR/1243/2015
1243 | Society Ltd., G-2, Minakshi Apartment, Kanchan Gujaratand Maharashty | Yasad, L-11015/265/2014- | Housing
Nagar, Chirri Vapi, Dist.-Valsad, Pin.396191 (Gujarat) a Ljare CL&M
_ Navyug Urban Agro Multi State Cooperative Society MSCS/CR/1244/2015
= Ltd., Bhagya Nagar, Ahmadpur Court Behind, Near Maharashira andKamat ] _ ]
1244 Vetrnary ?-icspi‘mi , Ahmadpur, Ta. Ahmadpur, Dist. aka . 1'1le§p}51f2015 Agro
Latur-413515 {(Maharashtra) . _
_ Group Housing Society Limited, 307, Krishna Apra g S B g A .
1245 | P iess Sauare, N:g;ﬁ Subhash Place, Pitampura, Dethi and Haryana' 04.06.2015 [~ T170i5/06/2015- | ousing
Delhi-110034 M
_ . ; . o ] MSCS/CR/1246/2015
e | e vt cosprive ks | st | S | soaos [ |
E’; Vardhan Mutually Aided Cooperative Thrift Society, ) . | MSCS/(R/1247/2015
<1247 | Flat No. 204, Sri Anusha Estates near Raithu Bazar, Hyderabad 05-08-2015 L-11016/01/2015- Credit
i. Shahpur Nagar, Hyderabad 500055 Andhra Pradesh : | __LaMm
| Navgram Dairy & Agro Cooperative Soclety Limited, Bareilly, Uttar MSCS/CR/1248/2015
1248 | 14, Mansarovar Garden, Near Bisalpur Road, Barei Uttarakhand Pra dfe sh 13/10/2015 [-11015/101/2015- | Dairy 8Agro
Uttar Pradesh 243001 . . o : ' L&M
Punraj Agro Marketing Cooperative Society Ltd, Sh MSCS/CR/1246/2015
1240 | NO 17, Sabzi Mandi (Grain Market), Opposite’ Mandi Bathinda 9/11/2015 | L-11015/185/2015- Agro
Karan Board, Bathinda, Punjab 151001 e L&M .
Agriculture Regeneration Multi State Labper; _ . _MSCSICW@WZOI_S
1250 | Soclety Ltd, 2/410, Nawabganj, Ne Uttar Pradesh & Bihar Kanpur 01/12/2015 | L-11015{192/2015- Agro
Kanpur, Uttar Pradesh 2080025 ' : - ' L&M
Jeevan Jyoti Multi State Credit Coopgrative Society "' Maharashtra arid : ' : t MSCS{SS{?SG A '
1250A | Ltd,3, Ramdas Bhawan, _@a;la-Sahelg')?gRege Marg, ' Karnataka - Mumbai . 18/12/2015 L ﬁ 151 - Credit
Shivaji Park, Dadar, Mumb&}A00028' Maharashtra Karnataka — - e 110 -5Lf &;11 2015-




416{]01 Maharashtra

LE&M

_ _ : - - T o Principal Date of Registration No. _
s Np Name of thg Cooperative ar;d its address Area of aperation place Registration and file No. Type Remarks
Muiti State Energy Consumers cum Producers R Consumers
1251 | Cooperative Society Ltd, Upper Burtuk, NH-31/A, Sikkim & West Bengal Gangtok 13/01/2016 cum
Gangtok 737101 Sikkim Producers
The Moderr Metrocity Coaperative Housing Society
Ltd, No. 38, Somasundram, 1% Street, Ayanavaram, Tamil:Nadu & Andhra _ - e
1252 Chenna: 600023, Tamil Nadu Pradesh Chennai Housing
Shree Sarvatra Agro Tech Multi State Cooperative Harvana and Uttar 11" MSCS/CR/1253/2016
1253 | Society Ltd, 27 D, Narayan Singh Park, Paripat ' W'Praa' desh Haryana L-11815/135/2015- | Agro.
132103 Haryana ' L&M
: JWS (Jan Welfare Sevak) Muiti State Cooperative MSCS/CR/1254/2016.
" 104 | Housing Society Lid, Flat Na. 1, Ground Floor, Ajanta . _ PP . -
1254 Apartment, Plot ro. 36, IP Extension, Patpargan;, Delhi and Uttar Pradesh L 11015{&1;5/2015 Housing
Delhi 110092 .
Federation of Multi State Cooperative Credit Society aE MSCS/CR/1255/2016 |, 4
- Ltd. A/p Lane no, 15, Soham Appartment, Oppo. Maharashtra and i o 116 - . e it
125 | symbiosis High Sthool, Prabhat, Pune, Maharashtra Kaataka i MTOSUR | 26:02-2016 | L-L1015/157/2015- | Federation =
411004 . LM y
[ Viswadeephi Multi State Agri Cooperative Society - - MSCS/CR/1256/2016 _
Ltd.,C/O Sai Trading Company, No. 5/240, o . . oy 11 ; _ B
1256 Vigneswara Complex, Covai Main Road, Tamil ._Nadl.__l nd Kerala | Tamil Nady 26-02-2016 L 1.1015{;;513/2012 Agro
Kariyapalayam, Annur, Tamil Nadu 641653
_ MSCS/CR/1257/2016
Kallappanna Awade Cooperative Industrial Estate LS/CR/1257]
&Integrated Textile Park Ltd., C/o The Yashwan Maharashtra and N _
1257 | Cooperative Processors Lid., Ptot No. 47, Industrial: Kamataké Maharashira 23-03-2016 L-11016/16/2015- Industriai
Estate, Kolhapur Road, Ichalkaran]n Haﬂ<ananga R L&M
District Kolhapur-416115;, Maharashtra :
Shree Siddheshwar Sahakari Sakhar Karkba Mahiarashtra and ' “ficféfg;ﬁ%ffs '
1258 | Kumathe, Post-Tikekarwadi, Tal.-Nér Karnataka Maharashtra 23-03-2016 ™ L&M' Industrial
| District Solapur Pin 413225 (Maharash o
: Shri Veershaiv Cooperative Bank Ltd, 517/A-1, Plot Mahara shfra o MSCS/CR/1259/2016
1259 | No. 6, Shivaji Park, Tararani Chowk Kolhapur &Karnataia ‘Maharashtra 25-04-2016 [~11016/28/2014- Bank




[Date of

Registrétian No.

. : _ _ — . .| principal B _
rs No | Name of the Cooperative and its address B - Area of...operatmn " place | Registration and file No.- ] Type Remarks
The Hindu Office and National Press Employee"s - _ _ ' . AR M'scs;egiﬁzswzo-ie _
Cooperative Thrift & Credit Society Ltd,859-860, _' Tamil Nadu & - . : — 1. credi
1260 Kasturi Building, Hindu Campus, Anna Salai, Chennal Karnataka - Tamil N?du- . 27-04-201 & - Credit
600002 _ - ' -
Agricultural Multi State Cooperative Society Lid, Uttar Pradesh & 1261/2016 ';'::'_
1261 | 521/133-L Bada Chandganj, Lucknow 226024, Uttar Madhya Pradesh Uttar Pradesh [-11015/53/2016- - Agro
Pradesh . - . _- 5 am
Fabtech Muiti State Cooperative Credit society Ltd, MSCS/CR/1262/2016
1661, Dnyanashwar Complex, Ist-Floor, Shop No. Maharashtra and - . |
1262 | g g 19 CTS No. 3149/C/2, Miraj Road, Sangola, Karnataka L-11015/104/2015- Credit
Solapur, Maharashtra 413307 L&M
Citizens Cooperative Bank Ltd, Oppo. Mahatma Guiarat and MSCS/ CR/1263/2016
1963 | Gandhi Vidhyalaya, Jawatiar Road, Rajkot, Gujarat Matarachtra _- | Bank -
360001 , 1-11016/2/2016-L&M !
" Jal Mahesh Multi State Vehicle Services Cooperative - MSCS/CR/1264/2016
Saclety Ltd., AIP- Fiat No.3, $.n0.-27,3/1, Ashcka aaus o _
11264 | Bark, Hingne Khurd, Sinhagad Road, Pune, 411051 02-09-2016 L'11°15Lfé§1°f2°15f
. (Maharashtra) .
-~ Life Eco Energy and Water Resourcing Multi tate _ . _ MSCS/CR/1265/2016
\‘*] 1265 | Cooperative Society Ltd, Shivnagar, Dangri, Debepur; Uttar Pradesh | 01-09-2016 | 1-11015/161/2015-
I Pratapgarh 230001 Uttar Pradesh L&M
. . . s MSCS/CR/1266/2016
. | Kisan Sugar Cooperative Factory Ltd, Majhola, _ : a0t - wry
1266 Piliphit 262302 Uttar Pra desh _ _ Uttar Pradesh _ 19-09-2C016 L- 111111'{1'{gl 1{3/20_08;—
1267 The Navodit Cooperative Urban Thrift & Credit Delhi 37-09-2016 Miﬁ;&%}éﬁ%ﬁ%{ﬁ
Soclety Ltd, 147, South Amarkalf, Dethi 1100515 . _ &M
| Lokseva Multi State Credit Cooperative Society Ltd, & | MSCS/CR/1268/2016
1268 | A/p Tisgaon Pravara, Rahata, Ahmednagar 413712 Maharashtra & Goa Maharashura 26-09-2016 L-11015/16/2016-
Maharashira : : ~ &M
. i T MSCS/CR/1269/2016
.| Bihar State Housing Cooperative Fed . - : . Y
1263 | gyt Bailey Road, Patna , Bihar 800014 Bihar & Jharkhand Bihar 19-10-2016 L-lll)__lfég;ljmlﬁ-
: — XU — — : ] T MSCo/CR/1270/2017 | -
The Ajara Urban Cooperative Bank Limited, 393-B; Maharashtra & - . _ = ' Amend on. 3-
1270 | Main Roed Ajara, Kolnapur; 416505, Maharashtra et | Meharesttra | 17022017 ) LAIONR 2005 2:2018

L&M -



PR T 1

| S Mo

'L&M

e s . " o n Principal Date of Registration No. _
Name of the Cooperative and its address | Area of operation place Registration _ Type
Purvanchal Krishi Avam Kisan kalyan Mult! State '
Cooperative Society Ltd, House No. 799, Vill:
1271 | Taraya Sujan, Post : Tarya Sujan, Block : Seorahi, | Uttar Pradesh & Bihar | Uttar Pradesh | 06/03/2017
Tehsil : Tarmkihi Raj, Dist. Kushinagar, Pin 274409,
Uttar Pradesh _
) The Kalyan Janata Sahakari Bank Ltd, ) MSCS/
- 1272 | Kalyanam astu, Om Vijaykrishna, Apt, Adharwadi, Maharashtra & Gujarat | Maharashtra R .
| | Kalyan, West, Thane Maharashtra 421301 _ L-11016/9/2016-.8M
Mudra Agriculture & Skill Development Multistaie - MSCS/CR/1273/2017
: . Cooperative Society Ltd, 15-A, 3-4-787/32, APHB i :
1273 | Building Near Raghavendra Swa my Temple Telanggnz&:ndhra Telangana - L-11015/51/2016-
Opposite Telangana Grameernia Bank, Barkatputra, Fadest - L&M
Hyderabad 500027 _ .
Lucknow Division Insurance Employees Cooperative _ MSCS/CR/1274/2017
1274 | Credit Society Ltd, Jeevan Prakash Building, 30, Utt'jatt’a':fkgﬁz& '_
Hazratgani , Lucknow, Uttar Pradesh 226001 ' L-11016/5/2015-L&M
Dombivli Nagari Sahakii Bank Ltd, Plot No P-52, . Lo MSCS/CR/1275/2017 ,
1275 | MIDC Phase-IL Kalyan Shil Road, Dombovl East) | Maharashira & Madhya, V28072017 ' Bank 4
Maharashtra 421204 " : L-11016/6/2016-L2M *
The Evergreen Farmers Development Multi State : MSCS/CR/1276/2017 ~
1276 | Cooperative Society Lid, 222 C Omega City, Kharar, Punjab and Delhi- 16-10-2017  L-11015/30/2017 =
' SAS Nagar, Mohali, Punjab - S : &M L
Seuthern Muiti State Agro Cooperative Sodiety Ltd, _ MSCS/CR/1277/2017
5= | 27 Gokulam, Mount Pleasant Road, Conoor ; Ooty, . 19 —
1277 Tamil nadu 643102 Tamil Nadu 19-12-2017 L-11015/5/2017 L&M Agro
[ Sree Balki Multi State Cooparative Housing Sodety MSCS/CR/1278/2018
1278 | bid No. 9, Elango Street, Kabitar, Nagar, Tami Nadu -05-01-2018 L-11015/22/2017 Housing
Manavala Nagar, Tiruvallur 602002, Tamil Nadu _ L&M _
Maa Vaishno Agro Multi State Cooperative Society -' : MSCS/CR/1279/2018
Ltd, Shop No. 25, Block-A, Old LIC Building, Near Uttar Pradesh and O i
*272" | BSNL Exchange, Super Market, Laligur, 284403, Madia Pradesh | VAT Pradesh | 19012018 1 L oo e Agro
Uttar Pradesh aiE : _
Reserve Bank Staff & Officers cooperative Credit MSCS/CR/1280/2018
Society Ltd, &/ Reserve Bank of Indra, Amar; Maharashtra and _pin ) - i
1280 | Biiiding, 2nd Floor, Sir P Road, Fort, Mumbal, Gujarat Maharashtra | 13-02-2018 | L 11015&4’ 2011 Credit
400001, Maharashtra & . v _
Bev-Lok Housing Cooperative Ltd, 55, Dwarka, MSCS/CR/1281/2018
1281 | S°C19r ~ 13, New Delhi 1100 Dehhiand Harvana | NewDelhi | 202-2018 | 1L-11015/72/2016 | Housing




SN ReTE . L e | T Principal Dateof | Registration No. | ., R
S No Nar_nle of the ;ooperatlve and its address " Area of operation | place | Registration | _an d fjj o No..- Type. _ -'i_lemarks
- | sanmati Sahakari Bank Ltd, $/114, Laxmi Market, - Maharashtra & Kothapur, S IR R
_ 1282 Ichalkaranji Keihapur, | Mahar'ashtra 416115 Karnataka *Maharashtra |- 27-03-2018 BANK
The Surat People’s Cooperative Bank Ltd, . , Surat,
1283 | Vasudhara Bhavan, Tlmalyawad Nanpura, Surat, Gujarat & Maharashtra: Guiarat BANK
‘Gujarat : ' Ljara { i
| MSCS/CR/1284/2018 G?g:"me
Bharathi Cooperative Housing Society Ltd, 87-A, . - : witngraws
11284 | Perambur High Road, Perambur Post, Chennai Tamil Nadu & L-11016/25/2014- | ‘eociers e oo
600011 Tamil Nadu S LE&EM - L&M dated
' 12.02.2019
Bihar Cooperative Federation Ltd, Budh Marg, Patna ' ' MSCS/CR/1285/2018 o
| 1285 | gooo01, Bihar Bihar gnq Jharkhand L-11016/4/2017- L&M Federation
Green Earth Agro Cooperative Society Ltd, 3/170, ' : MSCS/CR/1286/2019
! =sh 3/05/2 L ]
1286 \S;l;;v:is_a Iéi;ggd Gomti Seciety , Lucknow 226010, ~ Uttar Prades MG }95{ 0_19 ._ L11015/24/2018 L&M Agro
_ The Panipat Urban Cooperative Bank Lid_(PUCR), a 0t 30 MSCS/CR/1287/2019 Banle.
1287 | 510/8 G.T. Read, Paripat Haryana _ 14052019 - jote3/p0i8iem | P
- Subhiksha Organic Farmers Multi State Cooperative Kamatak.a § _ MSCS/CR/1288/2019 :
11288 | Sodiety Ltd, Krushi Nivasa, At Kuruvalli, ~ Shi el 03.07.2019 L-11015/21/2017- Agro
Ll ‘Thirthahalli, Shimoga, Karnataka 577432 ~ >himoga L&M
[ Shri Saibaba Muilti State Cooperative Dudh Utpadak Ahmedna' a} MSCS/CR/1289/2019 Wil
1289 | & Prakriya Sangh Ltd, A/p Lohgaon, Tal- Rahata, Mah 1?’: ! 06.08.2019 L-11015/43/2016- redersti
i,_ Dist. Ahmednagar, PIN 413712 Maharashtra aharasnird L&M eratuon
The Gayatri Cooperative Urban Bank Ltd, 7-1,72, Jagtail MSCS/CR/1290/2019 '
1290 | 73,74 Gayatri Towers, Tehsil Chowrasta, Jagtaal Tel a' 23.08.2019 (-11016/01/2019- Coop Bank
Town, Dist. Jagtail, Telangana elangana ' LAM : :
Prabhavana Multi State Wornens’ Jute and Allied _ MSCS/CR/1291/2019
1201 Fibre Products Cooperative Society Ltd, House. No Telangana, Karnataka Hyderabad, 27.09.2019 Aara
' 2-2-647/G/18/1, Near Shivam Road, DD Colony, ang Andhra Pradesh Telangana e L11015/26/2019 L&M 9
‘Hyderabad, Telangana 500013, : . .
g The Matabar Multi Staté Agro Cooperative Somety | MSCS/CR/1292/2018 '
1262 | Limited, 15 Floor, Alswarya Ccmplex, The Va kkara, Kerala and Kamataka Kannur 24.10,2019 - e e g ' Agro
) Kannur, Keraia- 670002 i R & ' : ' L L11016106l2019 L&M _ e
Sai Raam Multh State Agri Cooperative Soc]ety Ltd, ) : . | MSCS/CR/12583/2019
No.6. (D-18); 6th Cross West Exten's|on Thillat - Tamil Nadu 'a-nd : ' - ,
1293 | Nagar, Trichy, Tamil Nadu-620008 ' ' ichy -~ | 06,12, DU o
9 Y, Tam! e  Karnataka Trichy 06.12.2019 |y 016/10/70018M | 19




Name of the Cooperative and its address Arez of operation Principal Date of Registration No.

S No _ place _Registration Type Remarks
Bharitri Jute and Eco Friendly Products Multi State ] :
~qq | COOperative Sociely Ltd, D.No.12-2-42111, Alapati | Telangana and Andhra . ~ _
1294 | Nagar, Gudimaliapur, Hyderabad-500028, Pradesh Hyderabad- | 27/12/2019 Agro
Telangana , :
) Farm to Foreign Exports entrepreneur Development
Multi State Cooperative Society Ltd, H.No. 6-9, Andhra Pradesh and Andhra o _ :
1295 Gundugolanu{P.Q}, Bhimadole (Mandal), Andhra Telangang Pradesh 16'01;"2020 Agro
Pradesh-534427 ] . i

Ason 31.1.2020

A7
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A
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: . TR BAZETTEOFINDIA : EXTRAQRDNARY . V[P TeSsa, 3781
RENESTIRY OF &Gﬂ;”_{fﬁ;mitsz _ . L
- T (Depernmont of Apricdure ang Comaperstior)
P Y NOTICATION
, Mer Delhi, the 240 Febracy, 2005
Z R X0 Y ilﬁﬂ}--—“—!ﬁ-axarcisc of thepowers conferred by Snb-section (2) ul'Section 4 of the Wulti-Biare Co~opszratiis
:  Sucietles Act, 200 (39 0f 2002), the Comirat Goyerment hereby direci¥ihaf the powers exercisalile by the Central Regista
vader ection 84 of the Ast shall also B8 GXEreisable by Registrar of Corpérative Saciuties of the £iates/UTs in rosect of
‘e soeleties locaied in their respective frisdiction, subject to the followlng guidetines and conditione, that e
i Soch powess i rafation to & Netional Co-apemtive Soelety shall riot be exarcisehle by these afficer.
2 Tiie officers shall eomply with ths dicections (ether then cout cases) s roxy te glver by the Cenral Regisaa,
. npointed under Sub-section (11 of Bection # of ibte Acy, from time to fime. .
3. Appolauen of arbifratens by Uie $ta1o Registrar of co-upeeutive soissliss shellbe subject to fellovwing prics.
ik T . _
) In case of dsputes relating 1o organizational and legal matters, ashitrators chould eiher be & precticing
Adyoeaie ot etized memberof Todiclal/Civil servioss or officérs at Jeast of the level of Deputy Regivtraranid
gbave of co-opametive depariment retired ot more than two years prior o the daic of appokatment,
() T cape of disputes relating fo finandial pnd banking matiers inchiding resvvery digpates, persons having
finsncial and Aocovating background ke Chartered AccomignteTOW. Asfrgtized bapk officers {17&;?:&‘2 Bt
. eexlier than tiwo years} may zlse be considered for appainiment in addtioy to the porsong lsted iz
¢lamse 3(7), Co -
4 Thelist of approved arbiirators shall be submttied to the Contral Registrarwithin 15 days of approval, Theupdaisd
' Hgtof all the approved arbitrators should be sent to the Central Regisir o qoertoly basis
[F. Mo Lo HIOFZ3/2002 LAk,
©on %. 8 BHORTA, . Beor,
b
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. By Speed Post
) 7 Immediate
= No-RA1017/482048- LAM .~ oo o e
Government of india g -
Ministry of Agriculture & Farmers Welfare
(Department of Agriculture, Cooperation & Farmers Welfare)
(Office of the Central Registrar of Cooperative Societies}

Krishi Bhavan, New Delhi
Dated: 13" 4une 2019

To
The Chief Executive Officsr/Managing Director/ Secretary,
Sahara Credit Cooperative Soglety Limited
Sahara India Bhawan 1, Kapporthala Gamplex,

Aliganj, Luckhow- 226024
Uttar Pradesh.

Subject: Matter relating to Sahara Credit Cooperative Society Limifed-reg.

Bir, _
| am directed to refer to this Department's netice dated 10.04.2019 vide which Sahara
Credit Cooperative Society Limited, Licknow was directed to appear hefare CRCS on
03.05.2019 in the Chamber of CRCS, Krishi Bhawan, New Delhi to explain the matier
regarding complaifts of non-repayment of deposits, Special Auditor's letter dated
17.00.2018, letter No 03-38/2018/4183 dated 25.00.2018 of Registrar of Cooperative
Societies, Government of Chaitisgarh and letter No 1112/E0W dated 19.02:2019 of Odisha

Police; EOW, CID, Gowt. of Cdisha.

2. In this regard, the Chairman of the society appeared before Ld CRCS on 03.05.2019
and submitted the documents vide letter dated 01.05.2019. On perusal of the same, it is
observed that the society, in its comments, stated about the statistical figures of the
complaints with regard to number of members in the society. Every day, this office is receiving
numerous complaints from members/ investors for non-repayment of their deposits and it s
increasing day by day, The gociety, instead of finding a feasible way fo deal with- {he
- ¢gomplaints or to setfle the grievances of the members/ investors has not acknowledged the
fact regarding receipt of numerous comptaints of Qori.-repay-men-t of deposits in this office.

3. It is, therefore, advised that the saciely should take time bound steps to further

strengthen and streamline the grievance redressal mechanism to settle the grievances for
repayment of deposits. Such a mechanism shouid ensure that the complaints are disposed

off on timely basis with requisite set up through an online portal monitaring system.

4-  If this office continues to receive the complaints, even after creation of such a
mechanism; further action will be taken by the Department as per the provisions of the MSCS
Act, 2002 and Rules made thereunder including winding up of the ociety. ' '

5 . This issues with the approval of Central Registrar of Cooperative Socletjes. -
!rﬂ/} )/{—; _ . I E e o P . - YGUT? falthfuﬂy , .
A EC - e D3 e - B R SR
SRR o o L (Anll Khusana)

- Deputy Dirsctor {Cooperaticn)




{Hearmg cn the affairs of Saharayn Universal Muitlpurpose Socisty Ltd Bhopai

T PELL TS

S before the Central Registrarof Cooperative Societies, New Delhi)- -

" Date: 1-3.12.-2019
Hearifiy gttended

1. Mrs Seema, Chairperson, Saharayn Universal Multipurpose Soclefy Lid., Bhopal;

2. Sh. Mavlendu Jha, Managing Director, Szharayn Universal Multipurpose Society.
Lid., Bhepal and

3. Sh. Alok Kumar, Chartered Accounlanl Saharayn Umversal Multlpurpose Soc]ety

I_td thpal

P

, F No. R- 11017/79.’20151. M

_ Office of Centrat Regustrar af Cocperatwe Socret:es e
_Depariment of Agriculture Cnuperatlon & Farmers Weifare
Ministry of Agriculture & Farmers Welfare

ORDER SHEET

1 Sociely was fssued a nolice ‘daled 22,11.2018 regarding non- paymertt of
deposits of the members on a reguiar basis.
complainis from members of the saclely. Some of the complaints numbering 16 were

annexed with the notice seeking reply of the society.

2. The CA Shri Alok Kumar represeating the society along with Chairpersan and
Managing Director have presented that put of the 16 complaints sent along with the
notice, one complaint does riot perfain to the socisty and the rest of 15 complaints have
been redressed. A.compliance report along with papers of the society have been
submitied by the representativa of the society.

3 On prima facie perusal of the balance sheet for the period ending 31.3.2015 it
is evident that sodety hes taken confributions from members amoupting ta
approximately Rs.17,658/- crores, which is shown separately in the balance sheet
apart from the paid up share capital. The Chairperson and Managing Director could
not explain the clause regarding prcwsmn for acceptance of contribution from the

inembers.

4. After the enactment of Bannin_g- Unregulated Deposits Schemes Act, 2016 there.
is no provision for any Society which is not In the business of Gredit and Thrift to take
deposits from members, in the guise of taking a contribution, After the perusal of
recard presented-and on the basis of aforementioned conclusions, it is directed:-

a} That the Society shall give details of all overdue payment to its members fill 15

December, 2018 by the next date of hearing.

by That the society shall give a wniten explanation regarding the legal authority for
taking depositsiconiributions from the members in spite of the promulgation of

“Banning of Unrequlated Deposits Act 2018",

¢) That the saciety shall create a meshanism of informing all the members whose
payments are becoming cue- within 30 days in advance and a system of settling
dues on the due date so that there is no requirement for such member to approach

the socisty.

d) That the management of the Society shall depute & dedicated team for gnevance
redressal of the members and submit monthly reports atiout all the grievances

* received and action taken on 7 of sach month ta this office.

5. Comptiance and explanation may be submitted before this office on 22.1.2019,

e T 1RAJENDRA SitGH
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B o T mmm L:SLM[Pm u - Annexure-1X

’Dli!te nf the Cential Registrar 1)1‘ Cooperative ,Soc:ehe's, L B \

o . Depmtluenruf Agriculture, Cooperation & Parmers Welfire, | ﬂ____,,___
, ' : - ] Mmzstry quanultu:e& Farmers Welfalc T

L _ ) (He:llmg on the aifairs of Stars Mult:purpose Coo peratnre Somety Ltd’
i - - i . Hyderdbad hefule the Cengral Reglstlar of Cooperative Societies, New Dclhl)

Date: 09,12, 2019

— T e =i

; Hearing attended

.E . L Shui Arvind Upadhyay, Chairman, Stiirs MLtftiput'pose Cooperative Society

| Ltd., Hyderabad,

A Shri B.P. Srinivas, Managing Dlrectol Stms Mulnpurpose Cooperafive
Saciety Lid.. Hyderabad.

ORDER SHEET

Shri B.P. Srinivas, Managing Director on behalf of Stars Multipurpose
- Cooperative Svciety Ltd.. Hyderabad presented the case. Shri Srinivas submitted
that out of 111 complaints annexed with netice, 10 complaints are invalid due to
incomplete detalls of membership NoYAccount No./Pelicy No. and incomplete
address. 28 complaints, are premature and [t witl take 90 days for payment fiom the
soeiety. Rest of the 73 complaints have been traced and all the accounts are valid
and due for payment, 26 complaints have already beew settled and 47 is pending for
tepayment on behalf of the society,

S e E———— et e o

Shiri Srinivas.-also submitted that the society is maintaining proper books of
actount.and males payment to depositors afier they approaehed to the society. The
- sogiety. does mot have any system of information to the depositors that there
aceount has become due for payment,

The Authorized Share Capital of the society is Rs. 60.00 Crores divided
into 1,20,00.800 shares of Rs. 50/- each. It also emerged during the hearing that
though the authorized shave capitals of the society is Rs. 60.00 Crores, the shate
capital being reflected in the Balance Sheet for the financial year 2018-19 is Rs,

; 8470 Crores:

Adter hearing the society s representatives, it is directed as follow:-

b (iy  That the society shall give a complefe detail of membery/depositors
account which have become wverdue for payment and for which society
has not paid tili 30.11.2019. _

{ii)  That the society shall ensure that pending 75 complaints are redressed to

' the satisfaction of complainiants and furnish report to the undersigned on
next date of hearing.

{iii} That the society shall create a mechanism of informing to the
depositors, whose deposits. have beeome overdue. and ensure. that a

: membet/depositor can 1ake payment within 30 days.

! (iv}] A gquaterly statement of such payment shall be submiited to this office

{ ~ on 1¥ April, 19 Tuly, 1 Octoberand 1¥ Janudry every year.

; {v) The society shall clarify the position regarding the share capital being

; reflected in the Baiance Sheet is Rs. R470 Crores, whereas the

authorized share capitals of the society is Rs. 60.00 Crores,

The management of the society has agreed to comply with all the five
diréctions, therefore, the proceeding for winding up and appointing & liguidator in
Jhe 5ociety are deferred tili the next date of hearing,

vugli

B
LB e "‘l»""
A

e ‘* Cﬂsc be fixed for hearing on 21,01:2020 af 0413 PM.
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A , X )
%) 1 (Yivelk Kggnrwal)
: Vipar et Ccntt al Registrar of Cooperative Societies and

Joint Seeretary {Cooperation) -
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: ‘ E. No. R V101 77547201 6-L&M (PafTIT ' ‘

Oi:fi'ﬂ.e of fbé-t‘t];f:‘-ﬂ‘i' Re'gis‘trﬂr of Cotrp‘érati.‘:e' Societies, Department of .

_ - _ - Agricuilture, Coopération & Farnters Welfare, . ‘

« o o Mlmstry ofA.gl iexlture & I‘armels Welfare o
(Hearmg on the affairs of Humara Ill.ﬂlil Credit Cooperatwe Somety Ltd
Koikatta before the Centrsl Registrar of Cooperative:Societies, New Delhi)

; Dﬂte 06 12 2!]1)

Hearing attended

L. Shii Nand Lal, CEC, Humara India Credit Cooperative Society Lid.,
Kolkatta, ' '

2. Shri Man Singhi, Chairmen, Humara India Credit Cooperative Sotiety Ltd,,
Kolkatta and

3. ShiJitendia K. Varshney, C.A.

ORDER SHEET

Shii Jitendra Yarshmey. Chartered Accountant on behalf of Humara Cedit
Couperative Society Ltd.. Kelkata, West Bengal presented the case. Shii Varshney
submilted that eut 6£.63 complaits annexed with notice, 5 complaints are valid
due to incomplete details of membeiship No/Account Ne./Policy No. and
incomplete. address. 10 complaints. are premature and it will ke 90 days for
payment fiom the society. Rest of the 38 complaints have been traced and all the

“accounts are valid and due for payment.1¥ complaints have already beén settled
and nothing is pending on behalf of the society.

Shri Yarshngy also submitted that the society is maintaining proper books
of aecount and malces payment to depositors after they approached to the society.
The society does not have any system of information to the depositors that there
aceount has become due for payment, -

After hearing the saciety's representatives, it is directed as follow:-

(i)  That the society shall give a complete detail of members/depositors
account which have beeome overdug for payment and for which soclety
has not paid ti 30.11.2019.

{ii)  That the'society shall ensure that pending 48 complaints are redressed to
the satisfaction of eomplainants and furnish report to the undersigned on
next date of hearing,

(iiiy That the society shall create a mechanism of mfonnlng ta the
depositorz, whose. deposnts have become overdiie and enswre that a
member/depositor can take payment within 3¢ days,

(iv) A quarterly siaterent of such payment shall be submitted to this office

| on 1 April, 1% July, 1% October and 1% Jannary every year.

The management of the society and its tepresentative chartered accountant
has agreed to comply with all the four directions, therefore, the proceeding for
winding up and appointing a liquidator in the society are deferred till the next date
of hearing,

- Case be fixed tor bearing on 17.01.2020 at 04.00 PM, '\1 L
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CRCS! "o 11017 1’4312018 L&M dt 25.11.19 &1 10.19

si dccmumber  {name 1Pay amt  pay dage remaric
_ 1] 10026706263 GORAKH PRASAD MAURYA 22405123-Dec-18  [RE-INVESTED
2] 10026706293|GORAKL PRASAD MALIRYA 11792{23-Dec-19 RE-INVESTED
31 10026766294| GORAKH PRASAD MAURYA 22405|23-pec-19 RE-IMVESTED"
4] 10026706295 [GORAKH PRASAD MAURYA 22405/23-Dec-19 _ |RE-INVESTED
51 10026706296 GORAKH PRASAD MAURYA 22405i23-Dec-19  |RE-] NVESTED
5| 10026706297 |GORAKH PRASAD IMAURYA 2240523 -Dec-19 RE-INVESTED
7] 10026706298|GORAKH PRASAD MALRYA 22405(23-Dec-19 RE-INVESTED
8] 10026706295 |GORAKH PRASAD MALRYA 72405|23-Dec-19  |RE-INVESTED
' 8| 10026706200]GORAKA PRASAD MAURYA 22405/23-Dec-19 RE-INVESTED
101 11384800321 KR USHNA CHANDRA PATNAIK 95988{29-Nov-19  [paig
111 313948065468 1tHA MANDAL 503216/23-pec19 Paiel
121 11395100720]PEBADURLABHA FATNAIK 11368123-Dec-18  |REINVESTED
13| 13385100722 DEBADURLABHA PATNAIK 113681|23-Dec-19 RE-INVESTED
14| 11395100723 DEBADURLABHA PATNAIK 75787[23-Dec-19 RE-INVESTED
5] 11395100775 DEBADURLABHA PATNAIK __75787{26-Dec18 |RE-INVESTED
16, 11395100726] DEBADURLABHA PATNAIK 113681{26-Dec-18 RE-INVESTED
17| 11395601 715{AKSHAYA KUNIAR PADHY 13956( 09-01-2020 Paid
18] 11397200137 BISHNUPRIVA SAHU 82738)  15-01-2020[Paid
13| 11414205584 | MANORAN AN SENAPAT 46608{26-Dec-19 Paid
20{ 11414208531 MANQRANIAN SEMAPATI 98855./73-fac-19 Faid
21] 11415101938 NANDINE SAHU 35286[23-Dec-19 |paig
22 11416701261 SHIATA KUMAR] PATNAIK 1124227-Dec-19  |Re-iNvESTED
23| 115848016143, CHHAYA BAO 39141/27-Dec-19 RE-INVESTED
24] 11884802727 | ASANTT GOUDA 20832|23-Dec-19 REANVESTED |
25| 11984807604 SAMINI PRADHAN 12957|23-Dec-19  [REINVESTED
26| 11986202845 TUNA PRADHAN 23534[23-Dec-19 RE-INVESTED
27] 11586203682 [NAMITA PRADHAN 20834[23-Dec.19 RE-NVESTED ;
28| 1198620383511 SASAMAL 20378(23-Dec1g RE-INVESTED ;
. 23| 11986203836 ULl SASAMAL 16302[23-Dec-19 RE-INVESTED
30| 11986700283 TRIBANI PRADHAN 581523-Dec-18 RENVESTED .
31| 13986703022{5 CHHAYA RAQ 11630{27-Dec-19 RE-INVESTED
32 11985703023 |S CHHAYA RAD 11630§27-Dec-15 RE-INVESTED
33] 11986703024]3 CHHAYA RAQ 11630127 Dec-19 RE-INVESTED
34, 11986703025(5 CHHAYA RAD 11630127-Dec-18  [RE-INVESTED
35) 119867030265 CHHAYA RaQ 115630|27-Dec-19 RE-INVESTED
361 12156204493 KIRAN CHAWDA 116301{24-Dec-19 Paig
37| 12156700484 | KIRAN CHAWDA 5315 24-Dec-19  paid o '
38 12156701597 MAHENDRA CHAWDA 23379124-Dec-19  |pard ' '
39] 12156702191 [MAHENDRA CHAWDA 3845[24-Dec-19  |paid
40! 12156703376 MAHENDRA CHAWDA 10900|24-Dec-19 ~ Ipaig
41} 12156703377 | KIRAN CHAWDA 10900124-Dec-19  [paig
42| 12156703614 MAHENDRA CHAWDA 15260}24-Dec-19  [paiqd
23] 12156703615 | MAHENDRA CHAWDA, 16350124-Der-1a Paid



CRCS 1 'O 11017 /4812018 L&N dt 25.11.19 & 4~ 10.19

sl accnumber  |name . pay_amt pay_date remark
L a4 12156705011 MAHENDRA CHAWDA 32731(24-Dec-13 [Paid
43) 12157200233 [MAHENDRA, CHAWDA 34880124-Dec-19 . |paid
46| 12157203446 KIRAN CHAWDA 21800[24-Dec-19  {paig
47| 12157203566 MAHENDRA CHAWDA 6540124-Dec-19  |paid
28| 13603705265 |SUKHENDU MOHAN DAS 57986 |31-0ct-19  |Paid
48] 13603705266 [SUKHENDU MOLAN DAG 58703{13-Dec-19  |paid
20) 13746700811 |CHAKRESH ASATE 17186  07-01-2020(Paid
51f 14104801871 KAMLA BAGERIYA 46625{31-Dec-10 Paid
52| 14104801883 | SHRSHANK SAIN] 49858|28-Dec-18  [paig
33} 14104801808 [SADHNA LODHA 38843131-Dec-19  |Paid
54/ 14104801930[DIP SINGH 88137|31-Dec~18 Paid
23| 14104801995 [BAJRANG LAL SHARMA _ 410568 131-Dec-19  |Paid
561 14104802068 MAHENDRA SINGH RAJAWAT 466817,28-Dec-19  |Paid
57| 14104802069 PINKI DEV) 91260)28-Dec-19  |Paid
58| 14104802071 | MAHADEY 77684(28-Dec-2%  [paid
59| 14104802072 |BJSAN LAL 77571]31-bec-19  1paig
. 60| 141048021861SAKINA KATHAT i5544131-Dec-19  [Paig
- 62] 14104802187 [SHANTI KATHAT . 32694{31-Dec-19  |pajd _
67| 12108309713 NARBADA, ol - party not tracezhle
53/ 14304802265 |SHABNAM KATHAT 24092|31-Dec-19 Paid ’
64/ 14104802272 [RAKESH KUMAR F7435131-Dec-19 | Paid
651 14104802279 |PRATEEK MARESHWART 172756|31-Dec-19 Paid
66| 14104802282 |RAGUVEERA SINGR 77693(28-Dec-15  [Paid
67 14104802284 | RAMMNIWAS MALL 111559[28 Dec-18 Ipaid
63| 14104802286|RAMIAN KATHAT 216281)28-Dec-19 | Paig
- 69) 14104802288 GHISA RATHAT 5429%)28-Dec-19 | Paid
70| 14104802285! CHANTA DEVI 116543|28-Dec-15  |Paid
71] 14104802456 MOHD [VIRAN 98053{31-Dec-19  |paid
72 14104802473 |RAGUVEERA SINGH - 50580[28-Dec-15  [Paid
73| 14104802486[BARI MOHAN CHOUDHRY 38847[30-Dec19  [Paig
74] 14104802565]SANGEETA IAWA 1205|31-Dec-19  (Paid
751 14104802576 DAYAL RAM -756{31-Dec-19 Paid
76| 14104802591 |SALIM MOHAMMAD 77364(31-Dec-i2  [Paid
77} 14104802680 | CHANDRA PRAICASH 11885(31-Dec-19 Paid
78| 14104802849|SULEKHA JAIN _ B126[31-Dec-19 [Paid
79 14104802884 | ANILDEWAT LAL 11222{31Dec-19 Baid
80 141048028956| PAWAN KUMAR 21700(28-Dec-18  {Paid .
81| 14105100001 {SURIA DEVI 466273[231-Dec-19  |Paid i
82| 141051000991 GHANSHYAM GANDHI 244573131-Dec-18  Ipaid :
83| 14105100125 ]VIMLA OEY! o ©_2332031-Dec-19  |Paid
841 14105100141 |BHANVAR] BAND 31242{21-Dec-19 Paid
85| 14105100147 [SUKH DEV 39267)31-Dec-19 Paid
8614105100153 [SANJAY SHARMIA 73642|131-Dec-18  Ipaid

&0
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O 11017 /4872013 Lam 254118 & 17 .10

accnumber  (name _ pay amt  |pay date rernark -

87| 14105100354 KalpANA AGARWAL o 38858|31-Dec-19  |pard

| B8] 14105100171 |PREM DEVATWAL _ 4517131~-Dac-19 Ipaid
89| 14105100308{KAMLA DEY! _ _ 38852(31-De¢-19  Ipaiq
30[ 14105100309 |SANGEETA SHARM A _ 77729)31-Dec-19  |paid
21} 14105100310/ KALU RAN MALF 71064/28-Dec-19  |paid
92| 14105100315]BADR] SAMRIVA . 43620[31-Dec-19 Paid
331 314105100327 INARENDRA JAIN I 777%5|31-Dec19 Paid
54| 14105100335 | ANTIKA 1ANGID 15821128-Der-19  |paig -
95] 14105100346|RANMA GURIAR | ' 388572131 Dec1g Paid.
96| 14105100347/ GEETA DEVISEN _ 38847/31-Dec-19  |paid .
97| 14105100355 CHANCHAL SOLANKI 15821128-Dec-19  |paid
98} 14105100362 MAMTA SENY

82071/31-Dec-19 Paid

14105100862 |NARAI BH EEL

- 99] 141051003563 ROHIT SEN 82071131-Dec-19  |paig
100 14105100369[KISHAN SONI 49319(31-Pec-19  |paid
101f 14105100377 [NCORIHAN 50939128-Pec-19  {Paig - .
102{ 14105100418 NEM| CHAND BOHARA ' 15217131-Dec-18  lpaig
103} 14105100437 [HAR LAL | ) 117578/28-Dec-19  |Paid

. 104) 14105100438 {KARAN SINGH 26258)28-Dec-15  |paig
205/ 13105100439 |SATYA NARAYAN GURIAR 3¢637)28-Dee-18 [pald
306/ 14105100440 |KALL RAM GURJAR 93511/28-Dee-19  [Paigd
107 14105100443 [HARI KISHAN GURJAR 140323128-Dec-18 | paig
108] 14105160447{MOINUDDIN .. 46989)28-Dec-19 Paid
103} 14105100448 PREM CHAND . 23494|28-Dec-19 Pald

1101 14305100452 |SURYA NARAYAN 117909|28-Dée-19  |paid
111) 14105100453|SURENDRA KUMAR 58884|2B-Dec-19 |paid
112|14105100455[CHOTH MALJAT 47857|28-Dec-15 Paid
1134 14105100457 | CHOTH MALJAT 63809)28-Dec-19  |paid
114) 34105100460 RAKESH SEN " 117455(28-Deci19 Paid
115| 14105100462 KAN SINGH RATHORE 38144|28-Dec-18  |paig
116} 14105100463 [SATVA NARAYAN 68241|28-Dec<19  |paid
117] 14105100498 [ MURALT GIDWaAN) _ _28226|31-Dec-19  IPaid
1181 14105100508 [SANGEETA JAWA 2743|31-Dec-19  [pPaig
139) 14105100607 [PREET! GOUD 49604 |31-Dec-19 Paid
120] 14105100636/ GURY BACHAN 389350(|21-Dec-18  |Paiq
121 14305100705 [MANI) DEVE SHARRA 24141)31-Dec-10  [Paid
122/ 14105100721 | DAYAL CHAND MALI 46517(28-Dec-19  |Paig
123| 14205100747 | CHANDRAKANTA ' __ 58717[31-Dec-i5  |Paid
124] 14305100748 |PRAKASH CHAND 50N 99717|31 Dec-19  |paig
125) 14305100757 | RAJESH SON§ 7772128-Dec-19  |Paid
126| 14105100769 | PARAS JAT 14855|31-Dec-19  |paid
127] 14105100795 {IEBUNISHA 77712(28-Dec-10 Paid
128| 14105100861 [KAMLA DEvI JAT ' 6750|31-Dec-19  [paid
129
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CROSL O 11017 )48/2018 L&M dt 25.41.18 & 1 "pAg

sl accnumber  [name pay_amt  [pay date remark
130| 14105103158 |SUNITA KUMAWAT _5804{31-Deg-19 Pald
131/ 14105101163 | NENAL 5512f 09-01-2020{PalD
132] 14105101355 |VIRENDRA BLATI 4303[31-Dec-19 ~ JPaig
133) 14105101863 |Viava DEVI 16724|31-Dec-19  |paid
134} 14105102149 |[HANSA KUMAWAT Z3138(31-Nec-19 Paid
135! 14105102247 |SURINDER KUAR 11356/31-Dee-19  |paid
136/ 14105102388 [PRAKASH KUMAWAT , 42534/31-Dec-19  [paid
137) 14105102511{REXHA MEHRA 6963i31-Dec-19  |paig
138 14105102634 [SAMTA. GOVAL 32683|31-Dec-19  |Paid
138| 14105102635 |AAIENDRA 3214{31 Dec-19  [pPaid
140, 14105102772 | MANIEET KOUR _11383131Dec19  lpaid
141| 14105600010 SURENDRA BRASAD 58049[31-Dec15  |paig
1424 14105500123| VARUN SHARMA 48645|31-Dec-19  |paig
143| 14105600124 |SHIKHA SHARMA 48645|31-Dec-19  {Paid
144] 141056003172 PREM DEVI  29088{31-Dec-19 | Paid
1431 14105600318 |DEEPAK KUMAR MOTIYAN] 29025(28-Dec-19  |Pard
146| 14105600492 | DAYAL ' 4018|31-Dec-iy Paid,
147] 14105600495 MENT DEV) 32795)31-Dec-19  |paid
148) 14105600547 [PARVEEN AHUIA - 39304(28-Dec-15 | |Paid
148| 14105600545 NANAK RAK PANJABL 2773131-Dec-19  Ipaid
150| 14105600622 {SURENDRA PRASAD 58043[31-Dec-19  lraid
151 141056006567HASEENA BANU 7748 09-01-2020|Paid
1521 14105600663 | DHARMENDRA KUMAR MEGHWAL 1168| 09-01-2020]Paig
153| 14105600982 | DAYAL 288713 1-Dec-19 Paid
154] 14105601080 |SABUDDIN KATHAT 35725(28-Dec-19 Paid
155] 141056011231DAYAL J 1747|31-Dec-18 Paid
[ 136} 14105601288 |SARSWATI KANWAR 2882|  09-01-2020|Paid
157] 14105601413 FLALITA 20519[14-Dec-19  Jpaid
158| 14105601578]kA1LASH 14312{31-Dec-15 |pPaig
153 14105601623 |OM PRAKASH MAL] 121913|28-Dec-19  |paig
160)" 14105601628 |MaMHESH KUWAR DAGD] __68270[28-Dec19 |Pai
1614 14105601799 [DINESH SOLANKE 58218(28-Dec-19  |paig
1621-14105501800| DINESH SOLANKI 58218(28-Dec-19  [Faid
163] 14105601909] CHANDRA PRAKASH KUMAWAT 80732|31-Dec-19  {Paid :
164 14105601930 JIVIANAI _ 538) 14-01-2020|Re-invested
165] 14105602145 HAMID KATHAT _29039/31-Dec-13  |paid
166] 14105503528 MADHD LAL MAL _4B616{28-Dec-19  [paid
167) 14105603530 MAHENDRA SEN .B0935128-Dec-19  JPaid
168 14105603531 KAMLA DEV] 26360|07-Nov-19  [Paid
163) 14105603536{AJAYPAL 29004/28-Dec-19  |paid
170] 14105603760] BHERL SINGH 18257128-Dec-19 Paid
171] 14105664176 |VISHNU PRAKASH, SANKHLA 17693)31-Dec-19  fPaid
172| 14105604177 [VISHNU PRARASH SANKHLA . 17699[31-Dec-19  |paid
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CRC" " NO 1101 7 14872018 L&M dt 25.11.19.¢ 5.10.19
) jacenumber name ' Pay amt  |pay date remarlg
__173] 14105604178 VISHNU PRAKASH SANKHLA 17699/31-Dec-18  |paid -
174; 14105604179 )VISHNU PRAKASH SANKHLA 11799(31-Dec-19  |paid
175[ 14105604423 KAMILA DEVE 17699(31-Dec-19 | paid
176 14105604424 |KAMILA DEVI 17699)31-Dec-18 Paid
177{ 14105604425 KaMLA DEV] 17699(31-Dec-13 _ |parg
178| 14105604426(KAMLA DEVI 17699131 -Dec-19 Paid
179) 14105604427 KAKMLA DEVI 17699(31-Dec-19 Paid
180( 14105604428 KAMLA DEY] 17699|31-Dec-19  |paid
1811 14105604420/ KaNI (A DEV] 17699{31-Dec-19 Paid
1821 14105604430 KAMLA DEVI 17699/31-Dec19  {raid
183] 1410560443116M PRAKASH _ 17695|31-Dec-19  |Paid
184| 14105604432/0M PRAKASH 17699(31-Dec-19  |paid
185] 14105604233 0Mm PRAKASH 17698{31-Dec-19 Paid
186] 14105604434 [0 PRAKASH 17699|31-Deéc-19 Paid
187| 141056044350 PRAKASH 17699)31-Dec-19 Paid
138 14105604438 |0M PRAKASH 17698|31-Dec-19 Paid
189 14105604437 [OMm PRAKASH . 17599|31-Dec-19 Paid
190/ 14105604433[OM PRAKASH 17699131-Dec-19  |paig
151} 14105604439/ 0M PRAKASH 17699131-Dec-19  {paid
192] 14105604440 ]0M PRAKASH 17689/31-Dec-19 Paid
193 14165604488] 0w PRAIASH 17695|31-Dec-18  [paid
194/ 14105604489 OM PRAKASH 17698(31-Dec-13  |pard
195} 14105604490(0M PRAKASH 17699/31-Dec-19 Paid
196| 14105604451{0M PRAKASH 17689|31-Dee-19 Paid
197| 14105604497 | O PRAKASH 17695[31-Dec-19 Paid
198/ 14105504493 10Mm PRAKASH . 17699[31-Dec19 Paid
1991 14105604404 0mM PRAKASH 17699(31-Dec-10 Paid
200| 14105604495]0M PRARASH - 17695|31-Dec-1a Paid
201| 14105504496 [0 PRAKASH 17693(31-Der109 Paid
2021 14105604497 | Om PRAKASH _17699[31 -Dec-10 Paid
203/ 14105604498 | KAMLA DEv] 17698]31-Dec-19 Paid
204| 14105604499 KAMLA DEV] 17699(31-Dec-19 Paid
205 14105604500 |KAMLA OFy) 17699|31-Dec-19  |paid
206 14105604501 |[KAMLA DEY] 17699|31-Dec.13 Paid
207) 14105604502 KAMLA DEV) 17699131-Dec-18  [Paid
208 14105604503 |kamia DEV] 17699|31-Dec-19  |paid
209( 14105604504 KAMLA DEVI 17699(31-Dec-19 Paig
210} 14105604505 | kamMLA DRV . 17699(31-Dec-19  |[paid
211| 14105604958 [mAnIy 1071  09-01-2020(Paid
212 14105604350 MANIU 1071]  09-01-2020|paid
213| 14105604961 | MANJU 1071}  08-01-2020]Paid
214] 14106200001 SURENDRA PRASAD 60869|31-Dec-13  |paid
215 14106200533]75) MAL SANKHEA 13379131-Per1a  fomid




CRCT _NO 11017 /48/2018 L&M dt 25.14.19¢ 5.40.19

sl accnumber’  [name pay_amt pay_date remark
115| 14106200534[TEI-MAL SANICHLA 188759|31-Deec-19.  |Paid
217} 14106200535 | TE} MAL SAMKHLA 18879(31-Dec-19.  |Faid
218] 14106200536|TE} MAL SANKHLA 18879|31-Dec-19  |raid
219] 141062005371 TEI MAL SANKHLA 18879(31-Bec-19  |Paid
220] 14106200538 TEl MAL SANICHLA 18379|31-Dec-19 ([paid
221} 14106200538[TE) MAL SANICHLA, _18878[31-pec-ie  [paid
£221 14106200540(TEF MAL SAMICHLA 18879|31-Dec-19 Paic
223| 14106200541 [ TEF MAL SANKHLA 18874|33-Dec-10 Paid
2241 14106200542 | TE) MAL SANIEHLA 18879(31-Dec-18  |Paid
_225] 14106700543 | TEJ MAL SANKHLA 18875)31-Dec-18.  |Paid
226| 14106200544 |TEJ MALSANKHLA 18879|31-Dec-19 Paid
227| 141068300345 | TEJ MAL SANKHLA 18879|31-Dec-19 [Paid
228 14106200546 | TES MALSANKALA 18879|31-Dec-19  |Paid
229/ 14106200547 | TE} MAL SANKHLA 18879|31-Dec-19  |Paid
230| 14106200548 TE) MAL SANKHLA 1BB79(31-Dec-19 Paid
231| 14106200549|TE) MAL SANKHLA _18879{31-Dec-19 Paid
132] 14106200550|TE) MAL SANKHLA 18873|31-Dec-19  |paid
233| 14106200551|TEJ MAL SANKHLA 18879(31-Dec-13  [pPaid-
234) 14106200552 [ TES MAL SANKHLA 18879(31-Dec-18 Paid
235) 14106200553 [TEJ MAL SANKHLA 18879|31-Dec-19 Paid
236} 14106200554 |TES MAL SANKHLA 18879/31-Dec-19 - {Paid
237| 14106200555 (TEJ MAL SANKHLA 18879i31-Dec-19 Paid
238) 14106200556 TE) MAL SANKHLA 18879|31-Dec-19 Paid
233 14106200572 {VUUENDRA KUMAR SARDA 100292128-pec-19  |Pard
240! 14106200573 [VIUENDRA KUMAR SARDA 12781428-Dec-19  {Paid
241| 14106200606 |NAND KISHOR RATHI - 17633|31-Dac-19 Paid
242 14106200507 |[NAND KISHOR RATH) 17698)31-Dec-18  |Paid
243[ 14106200608 |MAND KISHOR RATHI 17895/31-Dec-19  |paid
244| 14106200609 INAND KISHOR RATHL 17659|31-Dac-19 Paid
245 14106200610 NAND KISHOR RATH] 17699]31-Dpe-19  |Paid
246 14106200611 [NAND KISHOR RATHI 17699(31-Dec-19  [Paid
247 14106200612 [NAND KISHOR RATHL 17699|31-Dec-19 Paid
248 14106200613 {NAND KISHOR RATHI 17699|31-Dec-19 Paid
249] 14106200514 |NAND KISHOR RATHI 17699|31-De¢-19  [Paid
250| 14106200615 [NAND KISHOR RATH 17699i31:Dec-19 [Paid
251} 14106200616 |NAND KISHOR RATHI 17699[31-Dec-1¢  IPaid
252 14106200617 {NAND KISHOR RATHI -17699{31-Dec-19 Paid
253 | 14106200618 NAND KISHOR RATH| 17698/31-Dec-19 Paid
254| 14106200615 |MAND KISHOR RATH 17659(31-Dec-19 Paid
_255] 14106200620[NAND KISHOR RATH! 17699|31-Dec~19 | Paid
236 141106200621 |NAND KISHOR RATRI 17698(31-Dec-19  |Paid
257 14106200622 INAND KISHOR RATHI 5900[31-Dec-19  [paid
258| 14106200623 | NAND KJSHOR RATH 5800|31-Dec-19  |pard

| B



CRGY _NO 11017 /48/2018 L&M df 25.11.15.8 5.10.49

Is accnumber  |name pay amt _ |pay date  |remark
255| 14106200745 | LEFLA 20071)31-Dec-19  [pPaid .
| _ 260] 14106200746{LEFLA 20071(31-Dec-19 | Paid
261| 14106200747 | LEELA 20067{31-Dec-18  |Paid
262| 14106200830[SALIM. 71512|38-Dec-19  [Paid
263} 14106200831 /ASHOK KUMAR. 121890|28-Dec-18  |Paid
264 14106200834| RAMSUKH GLURIAR 121341128-Dec. 10 Paid
265| 14106200835]ASHOK KUMAR 32504|38-Dec-19 Paid
268| 14106200838 |SURENDRA KUMAR £0945)28-Dec-19  [Paid
267| 141062G0506]SURENDRA PRASAD 40579/31-Decv19 |Paig
268| 14106201232 |mAaTIvA 11845{31-Dec-19  [Paid
2691 14106201233 MATIYA 15793|31-Des-19.  |Paid
Z70[ 14106201244} PUKHRAI SINGH 22559 (2&-bec-19 Paid
271 24106201317 |GAND IHI URF GENJ OEV) 12198|28-Dec-19 Paid
272) 14106201322 DEEPAK VASANDAN| 40645(28-Dec-19  {Paig.
273) 14106201452 [SITA DEVI 5677i31-Dec-19 |Paid
274} 14106201453 [GAN] _ _17865|31-Dec-18  {Paid
275/ 14106201459 [SHANKAR SINGH 21295|07-Nov-19  |Paid.
276) 14106201469[SANWAR LAL CHOUDHARI 59466|31-Dec-19  |Paid
277 14106201483 |SITA DEVI ' 5328(|31-Dec-1%  |paid
278 143106201533 Gan 17412{31-Dec-19 " [Paid
2791 14106201582 | GAN! 17364(31-Dec-318  paid
280| 14106201616 |SOHAN LaL 24987131-Dec-19  |Paid
2811 14106201827 |RAMIEET SINGH JODHA 19771[31-Dec-19 Paid
282] 14106201828 [RANJEET SINGH JODHA 19771{31-Dec-19  |[Paid
2831 14106201829{RANIEET SINGH JODHA 18771|31-Dec-19  [Paid
284| 14106201830 {RANIEET SINGH JODHA 19771|31-Dec-1¢  {paid
285) 14106201831 [RANIEET SINGH JODHA 19771|31-Deci19  {paid
2%6| 14106201832 | RANJEET SINGH JODHA 19771{31-Dec-19  |Paid
287] 14106201914 |0M PRAKASH SEN 46521131-Dec-19 Paid
288| 14106202381 |RA1 DEV RA . 18867|31-Dec-18  [paid
289! 14106202383 |RAJ DEV RAI 18867|31-Dec-19  |Paid
250 14106202384 RAJ DEV RA 18867|31-Dec-19  [Paid
291| 14106202385 [RAJ DEV RA| 18867|31-Dec-13  |paid
292] 14106202386 |RAS DEV RAI 18867[21-Dec-18  [Paid
293| 14106202387 |RAJ DEV RAI 12867(31-Dec-19  |Paid .
294 14106202388 [RAJ DEV Ral 18867(31-Dec-15  |Paid
295| 14106202389 |RA DEV RAI 18867|31-Dec-12  |Paid
296| 14106202350 |RAJ DEV RAI 18867[31-Dec-13  [paig
257| 14106202397 |RAI DEV RA| 18867[31-Dec-19  |raid
298] 14106202392 |RAJ DEV RAL 18867131-Dec-19 Paid
29%| 14106202393 |RAJ DEV RAI 18867]31-Dec-19  {Paid
300} 14106202394 [RA! DEV RA| 18867|31-02¢-19  |Paid
301} 14106202395 |RAJ DEV RAL 18867|31-Narit loaid
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_388| 14106701260|SHANTI DEV] SHARMA 18608[31-Dec-19  |Paid
389| 14106703261 | SHANTI DEVE SHARMA 10467131-Dec-19  |Paid
350} 14106701262 | ARUNA SHARMA 19771|31-Dec-19  |paid
391! 14106701263 [ARUNA SHARMA 19771{31-Dec19  |Paid
392| 14106701264 ARUNA SHARMA 19771|31-Dec-19  {Paid
3931 14106701265/ ARUNA SHARMA 19771 |31-Dac19 {Paid
394| 14106701266 ARUNA SHARMA 13771|31-Dec-19  [Paid
395| 14106701267 | ARUNA SHARMA 19771|31-Dec-19  |Paid
366| 12106701262 | ARUNA SHARMA 19771[31-Dec-180  {paid
397) 14106701269 ARUNA SHARMA 19771|31-Dec-19 faid
398} 14106701270 ARUNA SHARMA 1977131 Dec-12  |paid
359} 14106701271 | ARUNA SHARMA -19771(31-Dec-19  [Paid
400| 14106701272 | ARUNA SHARMA 19771{31-Dec-19  |paid
A01| 14106701273 [RAM KISHOR SHARMA 38151[31-Dec-19 Paid
402| 14106701274 |ARUNA SHARMA 19771{31-Dec-14 Paid
403) 14106701275 tARUNA SHARMA 697831-Dec-19 Paid
404| 14106701276 |RAM KISHOR SHARMA 58151|31-Dec-19. | Paid
A05| 14106701277 |RAM KISHOR SHARMA 58151|31-Dec-15  |Paid
406| 14106701278 |RAM KISHOR SHARMA 58151]31-Dac-19 Paid
407, 14206701279 [RAMKISHOR SHARMA 58151[31-Dec-13 [Paid
408] 14106701280 ARUNA SHARRMA 5B151}31-Dec-18 Pald
409} 14106701281 |ARUNA SHARMA 58151|31-Dec-18 | Paid
420| 14106701282 ARUNA SHARMA 58151131-Dac-1§  |paid
411[ 14106701283 [ARUNA SHARMA 58151|31-Dec-19 |Paid
412 14106701284 | ARUNA SHARMA 58151(31-Dec-1d  |Paid
413| 14106701346 | ARUNA SHARMA _ 12793(31-Der-19 Paid
414| 14106701347 ARUNA SHARMA 11630|31-Dec-19  |Paid
415] 14106702456 | MOINUDDIN CHOBDAR 62803j31-Dec-19  |paid
416 14106701457 MOINUDDIN CHOBDAR: 62803{31-Dec-19  |{Paid
417{ 14206701458 MOINUDDIN CHOBDAR 62803(31-Dec-13  |raid
4181410670145 MOINUDDIN CHOBDAR . 52803|31-Dec19 |Paid
419| 14106701460 MOINUDDIN CHOBDAR 62803131-Dec-19  |Faid
420] 14106701940 MOHD MISBAHUDDIN 19771[31-Dec-19  |Paid
421134106701988| ABDUL KAYYUM 75596(31-Dec-18  [paid
422[ 14106701991 | MANIU MEHTA 34890[28-Dec-18  |Paid
423| 14106702166 M UNMI 63966(31-Dec-19  |Paid
424] 14106702167 | MUNN] 63966(31-Dec«19 Paid
425/ 14106702168 MUNN| 63966|31-Dec-19  [Paid
426| 14106702186}0M PRAKASH SEN 24767|28-Dec-19  |Paid
427[ 14106702233| RAJENDRA SOLANK] 36380(28-Dec-15  |paid
423 14106702253 [/ITENDRA KUMAR JAIN 635966{28-Dec-19  [Paid
420] 14106702307 |KAMALA DEV 20934|31-Dec-15  [paid
430| 141057022081 KAMALA DEV! 19771 |31-Dec-18  |Paid
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431} 14106702340]0M PRAKASH SEN 59314[31-Dec13 - |paid ] B ‘ '
432) 14106702381 /SHIKHA SHARMA ' 10467131-Dec-19 - |paid

433, 14106702382 |SHIKHA SHARMA 10467 {31-Dec-19 Paid .

434) 14106702384 SHIKHA SHARMA _ , 1046731-Dec-19  |paid - R | o )

4351 14106702436 | KHUSHABU ‘ 13956[31-Dec-19  |Paid . ) : ST
436) 14106702437 [KHUSHABL ' 13956/31-Dec-19  [Paid ' : -

437} 14106702438]KHUSHABY o ' 13956/31-Dec19  |paid _ ' g

(438 14106702462 | DHEERAS KUMIAR GEHLOT : 17445431-Dec-19 Paid | _ - : I

439| 14106702463 | DHEERA! KUMAR GEHLOT 17445|31-Dec-19  (paig -+ - :

4401 14106702464 |DHEERAT KUMAR GERLOT __17445[31-Dec-18  |pPaid - Sk

41| 14106702465 | DHEERA) KUMAR GEHLOT _ 17445[31-Dec-19  |Paig _

442| 14106702466 |DHEERAJ KUMAR GEHLOT 12793/31-Dec-18  Jpaid ' _ gl

443 | 14106702501 JREKHA DEV)] 18608[31-Dec-19  |Paig R

441 14106702502 |REKHA DEVI 18G60%([21-Dec-19 Paid l

445| 314106702503 |REKHA DEVI 18608{32-Pec-19  |paid ‘

446! 14106702504 (REKHA DEV] o 18608(31-Dec-18  1paig

447 14106702505 [REKHA DEV) j _- 18608(31-Dec-19  |paid , _ - S

448, 14106702506 REKHA DEVI _ 18608(31-Dec-19  |Paid _ ' | RV

449] 14106702507| REKHA DEVI ' : 18608131-Dec-19  [Paid - - . | S PR L
450 14106702508[REKHA DEVI ] 18608|33-Dec-19  (paid - g A e A
4511 14106703505 REKHA DEV] _ o 18603(31-Dec-18 Pajd - o oL

452| 14106702510|REKHA DEVI 18608|31-Dec-19 Paid

453/ 14106702511 REKHA DEV 16282131-Dec-19  [Paid i

454[ 14106702512 |REKHA DEVI 16282(31-Dec-18  |Paid I

455] 14106702513 |REKHA DEVI 16282{31-Dec-19  |Paid i. , .

456[ 14106702541 |SURENDRA KUMAR. - . 19771|31-Dec-13  |Paid P :
457| 14106702547 JURENDRA KLIMAR ' B 19771131-Dec-19 Paid
458| 14106702543 [SURENDRA KUMAR ) _ 19771|31-Dec-19 Paid

459] 14206702544|SURENDRA KUMAR ' ) 19771i31-Dec-18  [Paid

460| 14106702545 |SURENDRA KUMAR 19771[31-Dec-19  |Paid

461) 14106702546 SURENDRA . KUMAR _ 19771{31-Dec-19  |Paid

462| 14106702547 SURENDRA KUMAR 19771(31-Dec-19  |paid

263| 14106702548 |SURENDRA KUMAR. _19771]31-Dec19  [paid .

464| 14106702549 [SURENDRA KUMAR 19771[31-Dec-19 Paid

4651 14106702550 SURENDRA KUMAR | 19771{31-Dec-19  |Paid | W

A6€| 14106702551{SURENDRA KUMAR . 19771131-Dec18  [Paid ; T .
467 14106702552 |SURENDRA KUMAR . _ 19771|31-Dec-19 | Paid . . i ) e
-468{ 14106702553 SURENDRA KUMAR 19771(31-Dec-19 Paid ' o - .
469 14106702554 | SURENDRA KUMAR 19771{31-Dec-19  |paid : BT
470] 14105702555 |SURENDRA KUMAR _ 19771|31-Dec1%  |Paid _ _ : e T
471 14106702556]SURENDRA KUMAR _ 19771{31-Dec-19  |Paid .
72| 14106702557 |SURENDRA KUMAR _ - 18771{31-Dec-19  |Paid e

473| 14106702558 [SURENDRA KUMAR - ; 107 R e T
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474| 14106702559 |SURENDRA KUMAR 19771|31-Dec-19  |Paid
475| 14106702560|SURENDRA KUMAR 19771(31-Dec-19  [Paid
478| 14106702561 |SURENDRA KUMAR 19771|31-Dec-19  |Paid
477| 14106702562 [SURENDRA KUMAR 19771|31-Dec~19 Paid
A7B| 14106702563 |SURENDRA KUMAR 19771{31-Dec-19  |paid
479 14106702564 |SURENDRA KUMAR 1977131-Dec-19  |paid
480! 14106702565 [SURENDRA KUMAR 19771{31-Decs15  -|paid
4811 14106702566|SURENDRA KUMAR 19771{31-Dec-19  |praid
4B2| 14106702567 [SURENDRA KUMAR 19771|31-Dec-19 Paid
4B3| 14106702568 |BABU LAL BHATI 18608|31Dec-15  |Paid
484| 14106702569 |RABU LAL BHAT! " 18608[31-Dec-19  |praid
485| 14106703570]GABW LAL BHATI 18608|31-Dec-18  [paid
486 14106702571 |SHARDA BHAT] 1B608{31-Dec-19  |Paid
487 14106702572 |SHARD A BHATI 18608 |31-Dec-19 Paid
488| 14106702573 }5HARDA BHATI 18608|33-Dac-18  [Paid
488| 14106702574 |RAJEEY: RHATI 18608[31-Dec-19  |Paid
490| 14106702575 | RAIEEV BHATI . 13608(|31-Dec-10 Paid
491 143106702576 |RAIEEY BHAT! 18608{31-Dec-19 | Paid
492| 14106702577 |REKHA BHATI 18608(31-Dec-19  [paid
493 12106702578 [REKHA BHATI 18608(31-Dec-19  |Paid
494| 14106702579 /REKHA BHATI 18608(31-Dec-15  [Paid
495| 14106702580{KAMAL KISHORE BHATI 18608)31-Dec-19  |Paig
496] 14306702581 |KAMAL KISHORE BHAT| 18608|31-Dec-19  [Paid
497 14106702582 | KAMAL KISHORE BHATI i8608|31-Dec-19  [Paid
4981 14106702583 |PINK| BHATI 18608}31-Der-19 Paid
499} 18106702584 |PINiG BHAT] 18608(31-Dec-19  |Paid
"|__500( 14106702585 | PIniI BHAT! _ 18608|31-Dec+19  |paid
501 14106702586 | HARISH KUMAR BHATI 18608|31-Der-19 Paid
- 5021 14106702587 |HARISH KUMAR BEAT] 18608[31-Dec-19  |Paid

503} 14106702528 [HARISH KUMAR BHATI 18608(31-Dec-13  {Paid
504/ 141067027143 LAL CHAND BHATI 19771(31-Dec-19  [Paid
505 14106702715 [LAL CHAND BHAT] 18771[31-Dec-19  |pPaid
506] 14106702716|LAL CHAND BHAT! 19771|31-Dec-18.  |paid
_307]14106702717]LAL CHAND BHAT] 19771|33-Dec-15  [Paid
508 14106702718{1LAL CHAND BHATI 19771)31:Dec-18  |Paid
509 14106702719 LAL CHAND BHAT| _19771|31-Dec-18 Paid
510| 14106702720 LAL CHAND BHATI 19771131-Dec-19  |Paid
511]'14106702721 AL CHAND BIATI _ 19771|31-Dec-19  |Paid
512| 14106702722{LAL CHAND BHAT! 19771/31-Dec-19  [Paid
5131 14106702723 [Lal CHAND BHATI 19771|31-Dec-18  |Paid
514| 12106702724{VIIAY LAXM) 18608{31-Dec-13  |Paid
519 14106702725 [VIAY LAXNI 19771(31-Dec-19  {Paid
518) 1410G702726[VIIAY LAXMI 19771[31-Dec-19 [Paid
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5171 1410670276310M PRAKASH MALS 116301|28-Dec-19  |Paid
518| 14106702811|PUKH RAJ 18608[31-Dec-18  [paid
519 14106702812 |PUKH RA 1860831 Dec-19  fPaid
520[ 14106702813 [PUKH RAJ 13608/31-Dec-18  *{Pald
521 14106702812]PUKH RA 18608[31-Dec-19 [paid
522| 14106702815 [PUKH RA) 18608[31-Dec-19 | Paid
523] 141087025816 |PUKH Ral 18602(21-Dac-16 | Paid
524 14106702817 |PUKH RA 18608{31-Dec-19  |Paid
525| 14106702818 |FUKH RAJ 18608}31-Dec-19 Paid
525 14106702819 |PUKH RA: _ 18608{31-Dec-19  [paid
527) 14106702826 |PAWAN KISHOR SEN 58151[28-Dec-18  |paid
528 14106702854} VIRENDRA KUMAR GUPTA 18608/28-Dec-19°  |Paid
529 14106702855 |VIRENDRA KUMAR GUPTA

' 1B608|28-Dec-19 Paid

530

14106702856 |VIRENDRA KUMAR GUPTA

13608]28-Dec-19  Paid

531] 14106702857|VIRENDRA KUMAR GUPTA 18608[28-Dec-19 | Paid
532] 14106702858 VIRENDRA KUMAR GUPTA 18608)28-Dec-19  |Paid
533 14106702859 VIRENDRA KUMAR GLPTA 18608|28:Dec18  |Faid
534| 14106702860[VIRENDRA KUMAR GUPTA 18608{28-Dec-19  |Paid |
5351 14106702861 MADHURI GUPTA 18608|28-Dec-19  |Paid
536/ 14106702862 MADHURI GUPTA

18608{28-Dee-19 Paid

537

14106702863 MADHURI GUPTA

18608)|28-Dec-19  |Paid

538

14106702864 MADHURI GUPTA

18608[28-Dec-19 Paid

539

14106702865 'MADHURI GUPTA

1860%(28-Dac-19 Paid

540

14106702866 MADHUR! GUPTA

18608128-Dec-19 Paid

541

14106702867 | MADHUR| GUPTA

18608|28-Dec-19 Paid

542

14106702868| MADHUR] GUPTA

15119 \31-Dge-1%  1Paid

543

11106702863 |BEENA GUPTA

11630{31-Dec-19  |Paid

544

14106702870{BEENA GUPTA

11630|31-Dec1y Paid

545

14106702871 1BEENA GUPTA

10467|31-Dec-19 Paid

346

14106702872 |8EENA GUPTA

10467 (31-Dec-19 Paid

547

14106702873 [BEENA GURTA

10467131-Dec-19 Paid

548) 14106702874 |BEENA GUPTA 10467|31-Dec-19  |Paid
549| 14106702875 |BEENA GUPTA . 10467|31-Dec-13  |Paid
550 14106702876 BEENA GUPTA 10467|31-Dec-13 Paid
551( 14106702877 BEENA GUPTA 10467(31-Dec 18  |Paid
552 14106702878 |BEENA GUPTA 10467|31-Dec-13  {Paid
553| 14106702880 | BEENA GUPTA 5815|31-Dec-19  {paid

. 254| 14106702881 |BEENA GUPTA 5815[31-Dec-19 Paid
355| 14106702949 SURENDRA KUMAR ASRANI 104671(28-Der-19  |paid
336] 14106702950 NARENDRA KUMAR ASRANF 104671(28-Dec-19  |Paid
557] 14106702961 | GAYATRI IADIVA 18603|30-Dec-19  |Paid
| 558( 14106702952 |GAYATR| JADIYA 17445|30-Dec-19  |Paid
559| 14106702967{KAMLA CHOUHARN TI7I2R739 Pnmvn daees
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560| 14106702968 | KANM LA CHOUHAN 17 13723B[33Dec-10 Paid
561| 141067029569 |KANLA CHOUHAN 137238(31-Dec-18  [paid
562] 14106702970 |KAMLA CHOUHAN 137236(31-Dec19  iPaid

563| 14106702971 [NIDH! GANDHE  5815|31-Dec-19 Paid
564] 14106702972 |NIDHI GANLH] 5815|31-Dec-19  |Paid
_565( 14106702973 MIDHI GAND ) 5815[21-Dec-19 . |Paid
| 586[ 14106702974 |NIDHI GANDHI 5815{31-Dec-19  [Paid
567} 14106702975 NIDHI GANDHI 5815[31-Dec-19 Paid
S68| 14106702076 MIDH GANDHI 5815]31-Dec-18 Paid
569| 14106702977 NIDHI GANGHI 5815)31-Dec-19 |Paid
570| 14106702973 NIDH! GANDHI 5815|31-Dec-19  |Paid
571 14106702979 NIDH] GANDHI 5815{31-Dec-18  |pPaid
572] 14106702980|NIDHI GANDHI 5815(31-Dec-18  |paid
5731 24106703012 | DINESH SINGH RAWAT 21758|28-Dec-19  Ppaid
574| 14106703190|RAsU LOHAR  6978[31-Dec-19 . |paid
575| 14106703193 |SEEMA DAROGA _17445|31-Dec-19  |Paid
576! 14106703194 [SEEMA DAROGA 17445|31-Dec-18  |Paid
577] 14106703251 {LAL CHAND BHATI 11630431-Dec-19  |Paid
578| 14206703252 LAL CHAND BHATI 19771|31-Dec+19.  {Paid
578| 14106703253 | LAL CHAND BHATI 19771|31-Dec-19 Paid
580| 14106703254|LAL CHAND BHAT! 19771{31-Dec-19  |Paid
581} 14106703255 |LAL CHAND BHAT| 19771|31-Decv19  |Paid
582| 14106703255 LAL CHAND BHAT) 19771[31-Dec-19  |paid
583| 14106703257 |LAL CHAND BHATI 19771)31-Dec-19 Paid
584| 14106703258 [LAL CHAND BHATI 19771/31-Dec-18  |Paid
585] 14306703259 eAL CHAND BHATI 19771[31-Dec-18  |Paid
5861 14106703260|LAL CHAND BHATI 19771|31-Dec-19  |Paid
587| 14105703313 [GURAWANT] PRAJAPATI 13956/31-Dac-19  |Paid
588| 14106703312|GURAWANTI PRAJAPATI 15119(31-Dec-19  |Paid
589 14106703447 |GHANSHYAM GANDHI | 19771|31-Dec-19  |Paid
5901 14106703448 |GHANSHYAM.GANDHI 18608(31-Dec-19  {paid
581{ 14105703449 | GHANSHYAM GANDHI 18608(31-Dec-19  [Paid
537! 14106703450 | GHANSHYAM GANGHI 18608(31-Dec-19  |paid
583| 14106703451 | GHANSHYAM GANDHI 18608[31-Ber-19  |paid
594} 14106703452 | GHANSHYAM GANDHI 1860831 Dec-18  [Paid
585| 14106703453 | GHANSHYAM GANDHI 18608[31<Bac-19  [Paid
596 14106703454 [GHANSHYAM GANDH/ 18608|31-Dec-19 - |Paid
597| 14106703455)CHANDRAKANTA GANDH] 19771{31-Dec-19  |Paid
598 34106703456] CHANDRAKANTA GANDHI 18608[31-Dec-19  |paid
599/ 14106703457 | CHANDRAKANTA GANDHI 18608|31-Dec-18  |Paid
£00] 14106703458 | CHANDRAKANTA GANDH) 18608[31-Dec-19  [paid
601 14106703459 |CHANDRAKANTA GANDHI 18608/31-Dec-18  |Paid
602 14106703450 |CHANDRAKANTA GANDHI 18608 |31-Dec-19  |Paid
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__ 603] 14706703361 |Chan DRAKANTA GANDHI 18608|31-Dec-18  |paid -
604 | 14106703462 |BASTI SINGH 75533{28-Dec-1% Paid
605 14106703463 {CHOLTH MAL 27243128-Dec-19  |Paid
606] 14106703491 SUSHILA KUMAWAT 15119]28-Dec-19  {Paid
607/ 14106703492 |SUSHILA KUMAWAT 17445(28-Dec-18  [paig
. 508/ 14206703492 SUSHILA KUMAWAT 1744528-Dec-19  |Paid
508[ 14106703494 |SUSHILA KUMAWAT 17445(28-Dec-19  |Paid
610] 14106703495 [SUSHILA KUMAWAT 17445|28-Dec-19  {Paid
B11| 14106703496[SUSHILA, KUMAWAT 17445128-Dec-19  |Paid
612{ 314106703497 |SUSHILA KUMAWAT 1744528 Dec-19  raid
613) 14106703498 |sB5HILa KUMAWAT 17445128-Dec-19  [Paid
614! 14106703480]SUSHILA KUMAWAT 17445 (28-Dec-15  Ipaid
615 14106703501 [SUSHILA KUMAWAT 17445|28-Dec-19  |Paid
616 14106703504 SUSHILA KUMAWAT 17445/38-Dec-19  |paid

617) 14106703508 [Laxmr pEWI 158170|31-Dec-19  (Paid .
618/ 14106703510|BABLI 158170({31-Dee-19 Paid
619/ 14106703511 JAGDISH LAXKAR 58151130-Dec-18  {Paid
620} 14106703514{DHARMANDRA KUMAR 18608|31 Dec-19  |paid
621) 14106703515 | DHARMANDRA KUMAR _18608|31-Dec-15  |Paid
622| 14106703516 DHARMANDRA KUMAR 18608{31-Dec-19  |Paid
623| 14106703517 [DHARMANDRA KUNAR 18608)31-Det-19  {Paid
624! 14106703518 | DHARMANDRA KUMAR 1B608[31-Dec-19 Paid
625| 141067035 19| DHARMANDRA KUMAR 18608/31-Dac-18  [Paid
626{ 14106703520] DHARMANDRA KUIMAR 18608[31-Dec-19  [paid
6271 14106703521 | DHARMANDRA KUNIAR 18608|31-Dec-19  |Paid
628| 24106703522 | DHARMANDRA KUMAR 18608[31-Dec-19 | Paid
629| 14106703523 | DHARMANDRA KUMAR 18608{31-Dec-19 | Paid
630] 14106703524| DHARMANDRA KUMAR 18608131-Dec-19 paid
631} 14106703525 | DHARMANDRA KUMAR 18608|31-Dec-19  [paid
32| 14106703526 |DHARMANDRA KUMAR 18608|31-Dec-19  [Paid
633| 14106702527 | BHARMANDRA KUMAR 18608(32-Dec-19  |paid
634) 14106703528 | DHARMANDRA KUMAR 18608131-Dec-18 Paid
_635] 141067025 29]DHARMANDRA KUMAR 18608/31-Dec-18  |Faid
636 14106703530[DHARMANDRA KUMAR 13608 |31-Dec-18  |pPad
637| 14106703531| DHARMANDRA KUMAR . 18608|31-Dec-18  {pPaid
6381 14106703532 | DHARMANDRA KUMAR 18608|31-Dec-19  |Paid
6394 14106703533 | DHARMANDRA KUMAR 18608i31-Dec-18  [paid
540 14106703534/ DHARMANDRA KUMAR 18608|31-Dec-19 Paid
641) 14106703535 | DHARMANDRA KUMAR 18608(31-Dec-19  [paid
642/ 14106703536| DHARMANDRA KUMAR 18608|31-Dec-19  |paig
643] 14106703537 DHARMANDRA KUMAR 18608[31-Dec-19  |[paid
B44] 14106703538 DHARMANDRA KUMAR 18608(31-Dec19  [Pald |
645 14106703539 DHARMANDRA KUMAR (ECUEIEEN PO P




CRCE  NO 11017 /48/2018 L&M dt 25.11.19 & .40.19
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sccnumber  |name
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546] 14106703540 | DHARMANDRA KUMAR 18608(31-Dec-19 Pald .
647| 14106703541 [ DHARMANDRA KUMAR 18608(31-Dec-19 Paigd.
6481 1410670354 2iDHARMANDRA KLIMAR 18608[31-Dec1s  |[raid
649 14106703543 | DHARMANDRA KUMAR 18608|31-Dec-19 .| Paid
6501 14106703544 DHARMANDRA KUIMAR 11630}31-Dec-19  |Paid
651] 14106703545 DHARMANDRA KUMAR 11630{31-Dec-19  |Paid
652] 341067023546|VIJAY KUMAR MEHRA 17445{33-Dec-19  |paid
653} 14106703547 |VIIAY KUMAR MEHRA " 16282(31-Dec=19  |Paid
6541 14106703548 |VIIAY KUMAR MEHRA 16282|31-Dec-19  {Paig
635] 14106703543 |VIJAY KUMAR MEHRA 16282|31Dec-19  [paid
656| 14106703554 | OHEERA] DADHICH 16282/28-Dec-19  |Paid
_657} 14106703555 [ DHEERAJ DADHICH 16639(28-Decs18  |Paid
658] 14106703556|SHOBHA DEVL 17445(33-Dec-19 . |paid
659| 14106708557 |MUKUT BIHARI VYAS _17445(|31-Dec-1% Faid
660| 14106703558 NAND LAL SHARMA 16282{31-Dec-18  |Paid
661] 14106703565|0M PRAKASH SEN 18608|30-Dec-18  |paid
662] 14106703567 [OM PRAKASH SEN 18608)30-Dec-19  |Paid
663 14106703568 GK1 PRAIASH SEN 18508}30-Dec-19 Paid
664) 14106703569 OM PRAKASH SEN 13608(30-Dec-19  [Paid
665 141067G3570| OM PRAKASH SEN 18608)30-Dec-19  |paid
666 14106703571 |0M PRAKASH SEN 18608(30-Dec-19  |Paig
667| 141067035720M PRAKASH SEN _11630{30-Dec-19  |Paid
668} 14106703573|VIAY KUMAR MEHRA 137236|31-Dec-219  |Paid
-663| 14106703574 \ViiAY KUMAR MEHRA 137236/31-Dec-19 Paid
670] 14106703575 |VIIAY KUMAR MEHRA - 137236(31-Dec-19  |Paid
671{ 14106703576 VIAY KUMAR MEHRA 137226|31-Dec-18  |Paid
072] 14106703577 {0M PRAKASH SEN 18608120-Dec-18  |Paid
873| 14106703578 [SUSHILA KUMAWAT 18608(28:Dec-19  {Paid
874 14106703579 |SUSHILA KUMAWRT 18608(28-Dec-18  |Paid
675 14106703580]SUSHILA KUMAWAT 18608128-Déc-19  [paid
676] 14106703581 | SUSHILA KUMAWAT 18608[28-Dec-19  fPaid
€77) 14106703582 |SUSHIA KUMAWAT 18608|28-Dec-19  |Paid
678| 14706703533 [SUSHILA KUMAWAT 18608(28-Dec-19  {pPaid
6791 14106703584 |SUSHILA KUMAWAT 18608|28-Dec-19 Paid
680 |- 14106703585 [SUSHILA KUMAWAT __11630{28-Dec-19  |Paid
681 14106703395 |DINESH , 12703|11-Dec-19 Paid
682 ) 14106703596[PITHA SINGH 5815|30-Dec-18  (Pald
683] 14106703611 {MOHAMMAD JAANU 0 - - party not traceable
684} 14105703624| DEEPMALA 18771 |31-Dee-19 Paid
685) 14106703625 [DEEPMALA 19771{31-Dae-19 Paid
686 | 14106703626 DEEPMALA 19771[31-Dec+19  [paid
687) 14106703633 {DEVKI BAI GANDHI 19771(31-Dec-19  |Paid
588 14106702634|DEVK) BAF GANDH] 19771)32-Dec-19  |paid

i
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689 14106703535 |DEVIH BA1 GANDHI 19771|31-Dec-19  |paid

B30 14206703636 |DEVKI BAL GANDH! 19771[31-Dec-18  |pPaid

591 14106703637{DEVKI BAI GANDIH) 19771{31-Dec-19  {paid

692) 14106703638 | DEVKI BA! GANDHI. 17445[31-Dec-19 Paid

6931 19106703639 GHANSHYAM GANDHI 19771(31-Dec-19  Jraid

694| 14105703640 |GHANSHYAM GANDHI 19771131-Dec-19  |paid

695] 14106703641} GHANSHYAM GANDHI 19771\31-Dec-19 - |Paid

_696] 14106703642 | GHARSHYAM GANDH 19771/31-Dec-19  |Pad

BS7| 14106703643 |GHANSHYAM GANDH] 19771[31-Dec-19 Paid .
_698] 14106703644)GHANSHYAM GANDHI 19771|31-Dec-19  [Paid |

5899| 14106703645 [ GHANSHYAM GANDHI 197713131-Dec-19 Paid

700] 34106703646 GHANSHYANM GANDHI 12793|31-Dec-19  |Paid

701] 14106703650 SHANKAR LAL PRAIPAT 38166(28-Dec-19  [paid .

702| 14106703652 |SATYA NARAYAN of - - _|party not traceable
703] 14106703569 |BUDHRAN gl - - __iparty not traceable
704| 14106703682 [MARIYAM 21354|30-Nov-19  [paid .

705| 14106703683} MARIVAM 21354[30-Nov-i9  Ipaig

706) 14106703684 MARIYAM 15771[28-Dec-19 |paid

707| 14106703685 [MARIYAM 19771)28-Dec-19  |Paid

708( 14105703686/ MARIYAM 20397(2& Dec-19 Paid

709} 14106703687 MARIYAM 18608|28-Dec-19  |paid

710] 14105703688 | INDRA DEV} 17445]18-Dec-19 Paid

711} 314106703689 INDRA DEVI 17445)28-Dec-19  |Paid ]
712| 14106703690|iNDRA DEVY 11630|28-Dec-19  JRE-INVESTED
713| 14106703693[sHYAMA 13936(31-Decv18  |Paid

714| 14108703694 |SHYAMA 138956(31-Dec-18 Paid

715| 14106703695 { MANOHAR GAHLOT 12793 |31-Dec-19 Paid

716| 14106703696| MANOHAR GARLOT 17445131-Dec-19  [Paid

7171 34106703697 |MANOHAR GAHLOT 17445{31-Dac-19  |Paid

718} 14106703698 [MANOHAR GAHLOT 17435|31-Dec-19  |Paid

7151 14106703698 [MANOHAR GAHLOT 17445|31-Dec-15 |Paid

730| 14106703705 [CHAMPA LAL SAIN 5815(31-Der-19 Paid

721| 14106703706 | CHAMPA LAL SAIN _ 5815(|31-Dec-19 Paid:

723| 14106703707 |GAUTAM DAS VAISHNAY 1708|  09-01-2020]Paid

723/ 14106703715 | GEETA DEYI 11630|21-Dec1d  {Paid

724| 14106703716 |GEETA DEVI .11630(31-Dec-13  |Paid

725 14106703728 [RAJAN DEVI 17445(28:Dec-15  |Paid

726| 14106703729 RAJAN DEVI 17445(28-Dec-19  |Paid

727 14106703730 RAIAN DEV] 17445§28-Dec-19  {Paid

7281 14106703731 |RAIAN DEVI 17445]28-Der-19  |Paid

729 14106703732 |RAJAN DEY] 17445|38-Dec-18  |Paid

730| 14106703736|CHANDA DEV] of - - party not traceable
731} 14106703737|CHANDA DEV] nl. . Tt T
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. o 732| 14106703738|RAJESH GUPTA 11630(28-Dec-19  [Paid
: . 733| 14106703733 |RAJESH GUPTA 17445128-Bec-19  -|Paid
734} 14106703740(RAJESH GUPTA. 19093|28-Dec-18 . [Paid
735] 14106703741 |RAJESH GUPTA 19093{28-Dec-19  |Paid
736] 14105703742 (RAIESH GUPTA _19093{28-Dec-19  |Paid
737{ 14106703743|RAIESH GUPTA 19093)|28-Dec-19  |Paid
738 14106703744 |RAJESH GUPTA 19093|28-Dec-18  |Paig
738| 14106703750§SUSHILA DEVI 5815|31-Dec-19  [Paid
740| 14106703751 [SUSHILA DEMI 5815)31-0ec-19 Pald
741| 14106703754|SUMAN DEV] KUMAWAT 11630]31-Dec-19 Faid
742] 14106703755 |SUMAN DEVI KUMAWAT 11630{31-Dec-18  lpaid
743} 14106703769|ABDUL KHAN 11630 09-01-2020]Paid
744| 14106703770|ASDUL KHAN 11630] 09-01-2020|Paid
. 745| 14106703780 ASHOK KUMAR JOSH; _ Q- - party not tracesble
746] 141067037382 |SUSHILA DEVI 18608 |28-Dec-19 Paid '
747| 14106703783 |SUSHILA DEVI 18608{28-Dec~19  |paid
7481 14106703784 [SUSKILZ DEV] 18608|28-Dec-15  [Paid
748! 14106703785 |SUSHILA DEVI 18608/28-Dec-15  |paid
750| 14106703726{SUSHILA DEV] 18608{28-Dec-19  {Paid
7511 14106703791 |ASHOK KUMAR GAHLOT 19771|31-Dec-19 Paid
752| 14106703792 {ASHOK KUMAR GAHLOT __18608/31-Dec-19  |Paid
7531 14106703793 [ASHOK KUMAR GAHLOT _18608/31-Dec-18  |paid
754) 14106703754 | ASHOK KUMAR GAHLOT 18608|31-Dec-19 | Paid
755 14106703795 |ASHOK KUMAR GAHLOT 18608(31-Dec-19 |[paid
_756] 14106703796 |CHAGANAL 8141131-Dec-19  |paid
757| 14106703 798{NEMI CHAND PANWAR 20834|30-Dée-1¢  |Paid
_ 758] 14106703800 |NEMI CHAND PANWAR 20934|30-Dec-19  |Paid |
759| 14106703801 |NEMI CHAND PANWAR 19771{30-Dec-19  [Faid
760) 141067038354HIRA (AL _19771{31-Dec-19  ipaid
761] 14106703837 |HIRA 1AL 9304[31Dec-13 |[#aid
i 762| 14106703838 |HIRA LAL 19771|33-Dec-19 __ |Paid
i 763 14106703830 [HIRA (AL __18608(31-Dec-19  |Paid
' 764{ 14106703840|HIRA LAL 18508|31-Dec-19  |Paid
765{ 14106703841 [HIRA LAL 18608(31-Dec-19 Paid
766] 14105703242 [HIRA LAL - 18608|31-Dee-19  |Paid
"767) 14106703843 {HIRA LAL 18608{31-Dec-19 Paid
768! 24306703844 |HIRA LAL 18608)31-Dec-19 Faic
769] 14106703845 | HIRA LAL 18608|31-Dac18  |Paid
770] 141067038461 HIRA LAL 18608[31-Dec-19  |Paid
771§ 14106703847 HIRA LAL 18608|31-Dec-19  |paid
772| 14106703848|HIRA LAL 18608 |31-Dec-19 | Paid
773|.14106703854| DHEERAJ DADHEECH 12793|28-Dec-19 Paicl
774} 14106703856 RAMESH SHARMA 13956[31-Bec-19 _ [Paid
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775| 14106703866 | TARA CHAND SARU __ 5815{30-Dec-19 Paid
776} 141067038681 JAMMNA DEV] 18608/30-Dec-19  |paid
777| 14106703369 IAMNA DEV 19771130-Dec-19  [Paid
778| 14106703870 [JAMNA DEV] 19771{30-Dec-19  [pajd
779 14106703890{NAINU SINGH 19771{31-Dec-15  [Paid
780| 14106703891 NAINU SINGH 19771(31-Dec-19 Pzid
781| 14106702892 NAINU SINGH 18771[21-Dec-19 | [Paid
782| 14106703893 NAINU SINGH 16771|31-Dec-19  |Paid
783] 14106703894 | NAINU SINGH 19771|31-Dec-19 Paid
784 14106703895 NAINU SINGH 20934{31-Dec-19  |Paid
785 14106703896] NAINU SINGH 20934|31-Decs18  |Paid
786/ 14106703501 |RaM RIWAS VAISHNAY 18608}31-Dec-19 Paicl
787| 14106703902 RAM MIWAS VAISHNAY 18608|31-Dec-19  |Paid
788| 14106703903 [RAM NIWAS VAISHNAY 18608{31-Dec-18  |Paid
7891 14106703904]RAM NIWAS VAISHNAY 18608|31-Dec-19 Paid
790 14106703505 |RAM NIWAS VAISHNAY 1977131-Dec-19  |Paid
791| 14106703906 | KAUSHALYA DEV] 68618|31-Dec-97  {Paid
792| 14106703914|$HOBHA SHARMA 18608 32-Dec-19 Paid
793[ 14106703547[JAGDISH LAXKAR 5815|30-Dec-18  [Paid
794/ 14106703948 |IAGDISH LAXKAR 3B15(30-Dec-18  |Paig

795 18106703049 JAGDIEH LAXKAR 5815{30-Dec-12 |paid
786| 14106703950 |PARAS MAL BAGARI 11630(26-Dec-19 Pald
797| 14106703951 |POONA RAM GURIAR 19771)30-Dec-19 Paid
7981 14106703952 {POONA RAM GURIAR 2304|30-Dec-19 [Paid
799] 14106703953 {POONA RAM GURIAR 17443 |30-Dac-19 Paid.
300( 14106703954 PODMA RAM GURIAR 17445 [30-Dec-19 Paid
801) 14106703955 POONA RAM GURIAR 17445/31-Dec-19 Paid

| 802] 14106703556]POONA RAM SURIAR 17445|31-Der-19  [Paid
803| 14106702957|FOONA RAM GURJAR 17445|31-Dec-19  |Paid
804 14106703969 |SUBHASH CHANDRA SONI 18608{30-Bec-19  |Paid
BOS| 14106703582 | DHARMENDRA, IKUMAR 501 07-01-2020|Paid
806| 141067039853 |DHARMENDRA KUMAR 50| 07-01-2020{Paid
807| 14106703999 | DHARMENDRA KUMAR 101] G7-01-2020]paid
808| 14106704000|RAM GOPAL 19771|31-Dec-19 Paid
803| 14106704001 [RAM GOPAL 19771[31-Dec-19  |Paid
810] 14106704002 [RAM GOPAL 18771|31-Dec-19 Paig
£11| 14106704023 ]ANAND PRAKASH SHARIGA o| - - party not fracesble.
812| 14106704029(L.ALA RAM © 18303| 09-01-2020!paid
8131 14106704034 | LAXMAN SINGR 9304|31-Dec-19  |paid
814 14106704035 |SHYAM SUNDAR 11630  09-01-2020[paid
815| 14106704036 [SHVAM SUNDAR 11630 09-01-2020|Pald
816) 14106704038 |SHYAM. SUNDAR 11630{ 09-03-2020}Paid
817| 14106704039 [SHYAM SUNDAR 116301  09-01-20701Paid
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218} 14106704040/SHYAM SUNDAR 11620|  09-01-2020]Paid
8191 14106704049 INDRA 15119(31-Dec-18  [Paid ,
8201 14106704050 RADHESHYAM 16282]31-Dec-19 Paid ‘
821) 14106704062 |NIBA RAM 116301|31-Dec-19  |paid
822| 14106704077 |MAHADEY SINGE o] - - party not traceahle
823| 14106704078 | MAHADEVY SINGH af - - party not traceahle
8241 14106704675 |JASYINDRA SINGH 378863|21-Dec-19  |REJINVESTED
825 | 14106704088{MEERA BEY] 13064|  09-01-2020(paid
826 14106704000{MEERA DEV] (18502  09-01-2020(|Paid
827] 14106704092 |SABIR HUSAIN 139562{31-Dec-19 Paid
828| 14106704093 |RAM GOPAL _ 17445|31-Dec-19  {Paid
| 829| 14106704094 |RAM GOPAL. _17445[31-Dec-18  [paid

830| 14106704095 [RAM GOPAL 17445E31-Dec-19 Paid

831} 14106704096 |RAM GOPAL 17445(31-Dec-19  [Paid

832 14106704097 |RAM GOPAL 17445(31-Dee-19 Paid
833| 14106704008 |SAMPAT RAJ JAIN 17445|31-Dec-19 Pald
824/ 14106704099{SAMPAT RAJ JAIN 17485|31-Déc-18  jpaid -
835| 14106704100,SAMPAT RAJ JAIN 17445|31-Dec-19_ |paid
836| 14106704101 |5AMPAT RAJ JAIN 17445)31Pec-19  |Paid
837] 14106704102 |GHARSHYAM 11630[31-Dec-19  fpaid
838| 14106704103}ANJU GEHLOT 17445131-Dec-19  |Paid
8391 14106704105 | ANJU GEHLOT 17445/31-Dec-19  |Paid
840] 141087043 06|ANJY) GEHLOT 11630|31-Dec-19 Paid
841| 14106704108 | DHARMANDRA KUMAR. 17445(31-Dec-19  |Paid -
8424 14106704103 DHARMANDRA KUMAR 1744531 Dec-10  fPaid
843] 14106704118{ DHARMANDRA KUMAR 174945/32 Dec-19 | Paid
844 14106704111 | DHARMANDRA KUMAR 17445|31-Dec-19  [Paid
845}.14106704112| DHARMANDRA KUMAR 18608(31-Dec-19  |Paid
B46) 14106704116 |USHA SANKHLA _ 65401138-Dec-18  |Paid
847 14106704117 | USHA SANKHLA 16350(28-Dac-10 Paid

. B48) 14106704118] USHA SANKHLA 17440128 Dec-19  |Paid
849! 14106704118[3SHA SANKHLA 18%11(28-Beci1e  [Paid

850| 14106704167 IWBEDA BEGAM 19771{31-Dec-19  |Paid
851{ 14106704163[ILBEDA BEGAM 19771{30-Dec-19  {Paid
852 14106704163/ JUBEDA BEGAM 18771[30-Dee-19  Ipaid
£53| 14106704170]1UBEDA BEGAM 19771|30-Dec-19  [Paid
854| 14106704171 | JUBEDA BEGAM- 19771|30-Dec-19  [Paid
855) 14106704172 [JUBEDA BEGAM 19771[30-Dec-19  |paid
856| 14106704173 1JUBEDA BEGAM 19771;30-Dec-19  [paid

_857| 14106704174 |1UBEDA REGAM 19771{30-Dec-19  Ipaid
858| 14106704175 /UBEDA BEGAM 12956|30-Dac-18  |Paid
8591 14106704193 |MIRMALA VERMA 17445 (28-Dac-19 Paid

860! 14106704194 NIRMALA VERMA

Paid

A9E~
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861| 14106704195 | NIRMALA VERMA 17445)28-Dec-19  [paid
862] 14106704199 [NIRMALA VERMA 21208]29-Nov-18  [paid
863 | 14106704200 NIRMALA VERMA 21299/28-Nov-19  |paid
864| 14106704201 | NIRMALA VERMA 21289(29-Nov-18  |Paid
865] 14106704202 | NIRMALA VERMA 19771[28-Dec-19  |paid
865| 14106704203 | NIRMALA VERMA 19771[28-Dec-19  [Paid
867] 14106704204 | NIRMALA VERMA 19771[28-Dec-19  [paid
868} 14106704205 NIRMALA VERMA 19771|28-Dec-19  {Paid
865 14106704207 | NIRIIALA VERMA, 19771|28-Dec-19 . |Paid
8701 14106734208 NIRMALA VERMA 19771)28-Dec-19  IPaid
871 14106702203 | NIRMALA VERMA 19771}28-Dec-19  |Paid
872[ 141067042 10{ NIRMALA VERMA 19771(28-Dec-19  |Paid
£73) 1410670421 1| NIRMALA VERVIA 19771(28-Dec-19 Paid
874} 14106704278 |PUSHPA PANWAR 15119|30-Dee-19 Paid
875] 14106704280 |PUSHPA PANWAR 13956130-Dec-18  |Paid
876| 14106704302 JAS0DA MALVIYA  17445[31°Dec18  paig
877| 14106704203 [1AS0DA MALVIVA  17445[31-Dec19 Paid
878| 14106704304{1ASODA MALVIYA 12763|31-Dec-19  |Paid
879 14106704305 | IASODA MALYIYA 11630[31-Dec-19 Paid
830 14106704306 | IASODA MALVIYA | 11630(31-Dec-1a Paid
881) 14106704307 |JASODA MALVIVA 11530)31-Dec-19  |Paid
882 14106704308{JASODA MALVIYA 11630|31-Dec-10 Paid
883| 14106704303 JASODA MALV YA 11630}31-Dec-18  |Paid
884) 14106704310{1450DA MALVIVA 11630|31-Dec-19 Paid
885| 14106704313 || ASODA MALYIYA 11630(31-Dec-19  [Paid
886 14106704312 |JASODA MALVIVA 11630{31-Dec-1¢ | paid
887} 14106704313 |IASOBA MALVIVA 11630[{31-Dec-19  |Paid
&88[ 141067043141 JASCDA MALVIVA 11630|31-Dec-19  |Paid
883| 14106704315 |IASODA MALVIVA 116306131-Dac-19 paid
890 14106704316 [1ASODA MALYIYA 12792131-Dec-19 Paid

_ 891 14106704377 |SURENDRA NATH 0 - - ‘|party not traceable
892} 14106704378 |SURENDRA NATH ol - - party not traceabla
893| 14106704379 |SURENDRA NATH ol - - party not traceable
894) 14106704330 |SURENDRA NATH 8 - - party not tragesble
895| 14106704472 |PRAHLAD 115630431-Dec-19  |Paid
896| 14106704474 |PRAHLAD 15119131-Der-19 Faid

_897] 14106704512 JASODA MALVIYA 18608131-Dec-19 Paid
898[ 1410670451311ASDDA MALVIVA _ _18808{31-Dec-19 Paid
899} 14106704514 JASODA MALVIVA _18608{31-Dec-19 Paid
900} 14106704515 1ASODA MALVIYA 18608|31-Dec-19 Paid
201} 141067045161JAS0DA MALVIYA 18608]31-Dec-19 Paid
02| 14106704517 JASODA MALVIYA 18608(31-Dec-19 Pard
903] 14106704518 [JASOTA MALVIYA 18608131-Dar-1a  Ipaid
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5] accnumber  [name- pay_amt pay date  [remack
904] 14106704519 (IASODA MALVIYA 18608|31-Dec-19 Paid
903| 141067045201 JASCDA MALVIVA 18608|31-Dec-19  |Psid
906} 14106704521 [JASODA MALVIVA _18608|31-Dec-19  [Peid
307] 14106704522 JASOOA MALVIVA 18608[31-Dec-19  {Paid
903] 14106704523 |1ASODA MALVIVA 18608|31-Dec-19  |Paid
909| 14106704524 | IASODA MALVIVA 12608|31-Dec-19 Paid
910| 14106704525 |IASODA MALVIYA __18608|31-Dec-19 . |Paid
911} 14106704526/ IASODA MALVIVA 12793|31-Dec-19  |Paid
912]14106704559[SiTA DEVI ' 12608|31-Dec-18  [Paid
913] 14106704570(STA DEVI 18608[31-Dec-19  |Paid
914/ 1410570457 2|SITA DEVI 18608{31-Dec-18  IPaid
015| 14106704572 [SITA DEVI 18606[31-Dec-18 |Paid
016134106704672|SHARDA BHATI 17445(31-Dec-19  [Paid
917] 14106704809 |5IMA DEVI KUMAWAT 5815|30-Dec-19 Paid
918[ 14106704810 |MEERA 17445)|31-Dec-19  |Paid
9139] 14106704811 [MEERA _ 12793(31-Dec-15  |Paid
920| 34106704812 [SATISH KUMAR 13608[31-Dec-19  |paid
9§21 14106704813 |SATISH KUMAR 17445{31-Dec-19  |Paid
322 | 14106704814 |SATISH KUMAR 17445(31-Dec-19  iPaid
9231 14106704815 |SATISH KUMAR 17445|31-Dec-19  [Paid
9241 14106704816|SATISH KUMAR 17445{31-Dec-19  |Paid
925 141067034817 |SATISH KUMAR 1744531 -Dee-19  |Paid
926| 141067048181SATISH KUMAR _17445|31-Dec-18  |{Paid
927] 14106704819{5ATISH KUMAR 17445|31-Dec-18 [paid
828] 14106704820[SATISH KUMAR 17445(31-Dec-18  [Paid
929] 14106704872 |GYAN KOUR 17445(31-Dec-19 Paid
930} 14106704873 ]GYAN KOUR' 17445(31-Dec-19  |Paid
931] 14106704874 ]GVAN KOUR | 17445|31-Pec-19  |Paid
932| 14106704875 [GYAN KQUR 17445(31-Dec-18  [Paid
933| 141067048756|GYAN KOUR 17445|31-Dec-19  |Phid

_034] 1410670487 7| GYAN KOUR 17445(31-Dec-19  |Paid
935] 14106704878|GYAN KOUR 17445|31-Dec-19  |Paid
936 14106704873|GYAN KOUR 17445|31-Dec-19  |paid
937] 14106704880|GYAN KOUR 17445|31-Dec-19  |Paid
038} 14106704881 |GYAN KQUR 17445(31-Dec-18  |Paid
939} 14106704882 |GYAN KDUR 17445{31-Dec-19  |Paid
940| 14106704883 |GYAN KOUR _ 17445|31-Dec-19 Paid
941| 14106704884 | GYAN KOUR 17445|31-Dec-15  |Paid
942| 14106704503 |GOVIND RAM 18608|31-Dec-19  3Paid
843 14106704004 |GOVIND RAM 18608|31-Dec-13  [Paid

944 14306704505 (GOVIND RAM 18608[31-Dec-19  [Paid

_945| 14106704906{GOVIND RAM 18608]31-Dec-10 Paid

046 14106704907 GOVINDG RAM 18608|31-Dec-18  [Pald

{;_. ﬁﬂﬁ_@ o ‘



CRECE NO 11017 /4872018 L&M et 25.11.19 & :.10.19
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sl accnumber  [name _ ' pay_amt |pay date remark
947 141067045908|GOVIND RAM 11630|31-Dec-19 Fald ~
948| 14106704909 |GOVIND RAM 11630|31-Dec-18  [Paid
949| 14106704910f MEERA 17445|31-Dec-15  [Paid |
950] 143106704911 |MCERA 18608[31-Dec-19  |Paid |-
551| 14106704912 MEERA 18608{31-Dec-19  |Paid
‘952 14106704913 MEERA 18608|31-Dec-1¢  |paid
853| 14105704914|MEERA 18608[31-Dec-19  ipaid
454| 14106704915 |MEERA 18608|31-Dec-19 Paid .
9551 141067049161 MEERA 18608)31-Dec-19  |Paid
1 956| 1410670491 7fMmEERA 18608(31-Dec-18  |Paid
. 857] 14106704918| MEERA 18608|31-Dec-19  ipaid
858] 14106704919] MEERA 18608[31-Dec-18 - [paid
953| 14106704920 MEERA 18608(31-Dec-19  |Paid
96D 14106702943 MANO] KUMAR 73693{28-Dec-19°  |Paid
961 14106704984/ SHANKAR LAL 17445(31-Dec-15  |paid
962| 14106704985 PUNCHADI 5215|31-Dec-19  |Paid
963| 14106704986 MOTL LAL _ 16282/31-Dec-18  |Paid
964| 14106705007 |MOHAMMAD JAKIR 19771 |31-Dec-18  {Paid
965/ 14106705008 MOHAMMAD JAKIR 19771|31-Dec-19 Paid
966 14106705009iMOHAMMAD JAKIR 18608|31-Dec-19  [Paid
567| 14106705124|Bisan LaL 70813128-Dec-19  |Paid
568] 14106705151|ISMAIL KHAN 17445)31-Dec-19 Paid
969} 14106705178 DEEPMALA 17445|31-Dec-19  |paid
570| 14106705179 | DEEPMALA 17445(31-Dec-19 Paid
971 14106705230 DEEPMALA 17445{31-Dec-19 Paid
_972] 14106705181 | DEEPMALA _ 17445{31-Dec-19  |Paid
5731 14106705182 | DEEPAALA 11630{31-Dec-19 |Paid
874} 14106705183 | DEEPMALA 11630{31-Dec-18 Paid
975} 14106705184 DEEP MALA 17445|31-Dec-28  |Paid
376| 14106705185 | DEEPMALA 17445|31-Dec-18  {Paid
977| 14106705334 [GHEWAR CHAND 17688|31-Dec19 Paid
978 14106705335 |GHEWAR CHAND 17688|31-Dec-13  |Paid
978) 14106705336|GHEWAR CHAND _17688(31-Dec-13  {Paid
980| 14106705337 |GHEWAR CHAND 17688(31-Dec-19  {Paid
381( 14106705338 |GHEWAR CHAND 17688|31-Dec-19 Paid.
932 14106705340| GHEWAR CHAND 17688|31-Dec-19  |Paid
_ 983[ 14106705341 [ TULACHHA 12971|31-Dec-19  |Paid
984| 14106705343 [TULACHHAI 12971|31-Dec-18  |Paid
983| 14106705344 | TULACHHAI 11792|31-Dec-19  |Paid
986| 14106705345 TULACHHAI 11792131-Dec-19  |paid
957| 14106705346 TULACHHAI - 11792|31-Dec-19 Paid
988 14106765347 {TULACHHA! 11792(31-Dec-19  |Paid
98] 19106705348 TULACHHA] 11792[31-Dec-19  Ipain




CRC™"_NO 11017 /48/2018 L&M dt 251119 ¢ 6.1019

5l acenumber  |name pay_amt  |pay_date remark -
. 990] 314106705343} TULACHHAT - 1297t{31-Dec-19  |Faid
9311 14106705350| MAINA DEVI 11793 09-piz020ipad
992| 14106705351 CHAGANA] 16509|31-Dec<19  |paid
9931 34106705352 [SURENDRA KUMAR ASARAN] 16350)|21-Dec-18  |Paid
994} 14106705353 | SURENDRA KUMAR ASARAN] 16350(31-Dee-19  |paid
295] 14106705354 |SURENDRA KUMAR ASARAN _ 16350(31-Dec-18 _ |paid
896| 14106705355 |SURENDRA, KUMAR ASARAR _16350[31-Dae-18 Paid
| .997) 14106705356 SURENDRA KUMAR ASARANI 16350/|31-bec-19  |Paid
993| 14108705357/ SURENDRA KUMAR ASARANI 16350{28-Diec-19 Paid
299 14106705358 | SURENDRA KUMAR ASARAN] 16350(28-Dec-19  |Paid
1000| 14106765359]SURENDRA KUMAR ASARAN 16350(28-Dec-19  [paid
1001] 14106705361 |SURENDRA KUMAR ASARANI 16330128-Dec-19  [Paid
1002) 14106705362 |SURENDRA KUMAR: ASARANI 16350(28-Dec-33  [Paid
1003) 14106705507 TARUN RAI 5895[31-Dec-19  {Paid
1004 14106705508]TARUN RAT ' 17688(31-Dec-18 _ |Paid
1005 14106705524 |KAMALA DEVI _ 16509/31-Dec19 Paid
1006 ). 14106705525 | VIAY LAKSHM) S 20047|31-Dec-19  |Paid
1007) 14106705526 VIJAY LaKSAMI _ 18867[31-Dec-18  {paid
_ 1008| 14106705532 {HARISH KUMAR PARMANI ' 37609)11-Dec-18 Paid
10091 14106705602 |SHAILESH PARIHAR 19396/28-Dec-19  |paid
1010 14106705756 |MADHU DEW 10459(18-Dec-19  |paid
1011 | 14106705888 | GHANSHYAM GANDHI __17688{31-Dee-19°  |paid
1012| 14106705889 | GHANSHYAN GANDH 17688)31-Dec-19  |Paig
10131 14106705890 [ GHANSHYAM GANDHT 17688|31-Dec-16.  [paid
1634) 14106705891 {GHANSHYAM GANDHT _ 17688)31-Dec-18  [Paid
1015} 14106705892 GHANSHYAM SANDHI _17688(31-Dec-19 Paid
10161 14106705853 | GHANSHYAM GANDHI _ 17688[31-Dec-19  |paid
1017 | 14106705854] GHANSHYAM GANDH! 17688{31-Dec-19  |Paid
| 1018{ 14106705395 GHANSHYAM GANDH] _17688|31'Dec-18  |paid
1019 14106705896 [GHANSHYAM GANDHI ' 17688{31-Dec19  [Paid
1020 14106705897| GHANSHYAM GANDH] ' 17688[31-Dec-18  Ipaid
1021) 14106705898| GHANSHYAM GANDHI ' 17688131-Dec-19  |paid
1022| 14106705899 | GHANSHYAM GANDHI - 17688|31-Dec<19  |Paid
1023 14706705900 GHANSHYAM GANDH| _ 17688{31-Dec-19  |Paid
1024| 14106705901 | GHANSHYAM GANDHI ' 17628)31-Dec-19  [Paid
1025] 14106705502 CHANDRAKSANTA GANDH) 17688[31-Dec-18  |Paid
10261 14106705903 | CHANDRAKANTA GANDH] 17688(31-Dec-15  |Paid
1027| 14106705504 CHANDRAKANTA GANDHL 17688[31-Dec-19 |Paid
1028| 14106705305 CHANDRAKANTA GANDH 17688{31-Dec19  [paid
1025) 14106705908 | CHANDRAKANTA GANDH] ] ] 17683(31-Dec-19 [paid
1030{ 14106705907 CHANDRAKANTA GANDHI __17688{31-Dec-18 Paid
| 1031 14706706013 | TARY BANSAL 189%4|31-Cec-19  [Paid
1032 14106706013 | TARL BANSAL 1584|31-Dec-39  [paid
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accoumber  (name pay amit pay_date remarlc
1033 | 14306706014 | TARU BANSAL : 18894(31-Dec-19 Paid

1034 | 14106706015[{TARU BANSAL 18994|31-Dec-19  [Paid ' T :
1035| 14106706016 [TARU BANSAL 18994131-Dec-19  (Paid
1035} 14105706017 | TARU BANSAL 18994[31 Dec-19 " |paid

1037] 14106706018 |TARL BANSAL ___18994(31-Daec-15 ~_ [Paid |

1838) 14106706019 [TARU BANSAL 18934)31-Dec-19. Psid 1. .

1039] 313106706020| TARU BANSA[ 18994|31-Dec-13  |paid g o

1040] 14106706021 TARU BANSAL 18994/31-Dec 19 |Paid - S LT g

1041} 14106706022 | TARL BANSAL 18894|31-Dec-18  |paid - IR R B

1042/ 14106706023 |TARL BANSAL ' ' 18804|31-Dec19 Paid . . e oo e T
- 1043) 14106706024 | TARL BANSAL ' 18994131-Det-19  [Paig

1044( 14106706025 TARY BANSAL _ 18994[31-Dec-19  ‘[paid

10451 14106706026 LAY LAKSHMT _ 7894|31-Dec-18  IPaid

1046 14106706027 |VIIAY LAKSHM] . 18894|31 Dec-19  |paid ‘

1047| 14106706022|VIAY LAKS HIa 18994({31-Dec-19  |Paid '

1048| 14106706020{V0AY LAKSHAA ' 4. 18994131-Dec-19 |Paid ’

10491 14106706030 [VIJAY LAKSHM) ' 18994/31-Dec-19 |Paid - !

1058) 14106706031 VIIAY LaKSHM| 18994)|31-Dec-18 Jpaid — 5

1051 14106708032 [VIsAY LaksH . 18994(31-Dec-19  |paid

1052) 14306706033 |VIJAY LAKSHMI _ - 18994(31-Dec-18  |Paid

1053[ 14106706034|VUIAY LAKSHA _ _18994{31-Dec-19 |paid

1054| 14106706035 [VLAY LAKSHMI 18934/31-Dec-13  [Paid

1055] 14106706036 viIAY LAKSHMI 18994|31-Dee-18  lpaid - .

1056 | 14106706037 VDAY LAKSHM] ' 18994(31-Dec-19  |paid : »,.

1057| 14106706038} VifAY LAKSHM) _ 18994(31-Dec-19  IPaid ' '.

1058| 14106706033|VIAY LAKSHMI - 18994131 Dec-19  |Paid _ : |

1058 14106706040/ VLAY LAKSH M . 18984|31.De¢c-19  Ipaid ' _

106D) 14106706041 |VHAY LAKSHM! 18694131 Dec-19 Paid ! i

1061 14106706042{VIIAY LAKSHMI 18994]31-Dec-19  [paid ' T

1062] 14106706043 [VIIAY LAKSHM| 18394(31-Dec-18  |Paid - . I S P
_1063[ 14106706644} VI)AY LARSHM] ' 18094]31-Dec-15  |paid ) ’ oL T

1064| 14106706045 |VIAY LAKSHMI 18994/31-Dec-19  |Paid o e

1665/ 14106706046 ]VIIAY LAIGHMI 18994(31-Dec-19  |Paid ' '

1066| 14106706047|VilAY LAKSHWR ' ' 18964|31-Pec-19  |Paid |

1067) 24108706048 [VIIAY LAKSHM) 18994131-Dec19 |paid ; _ R

1068[ 14106706048 [VIIAY 1 AIGHMI _ ' ' 13994|31-Dec-15 Paid K o " . -

1065] 14106706050 VUAY LAKSHM] ) | - 18994|31-Dec-13  |paid . .

1070) 14106706051 [viAY LAKSHMI _18994[31-Dec-19  {paid

1071 14106706052 |VIJAY LAKSHMI . _ 18594131-D&c-19  [Paid -

1072| 14106708053 |VIIAY LAKSHM _ _18994/31-Dec-19  |Paid . Co

1073 | 14106706054 |[VUAY LAKSHM| . 18994|31-Dec-19  |Paid ' - A

1074) 14106706055 VIJAY LAKSHM| g _18394/31-Dec-19  [Paid ' '_ R

1075| 14106706056 VIAY LAKSHRAT L L R T o




CRGS_ NO 11017 /48/2018 L&M dt 25.11.19 & 10.18

Y odo

b

sl accnumber  |name pay_amt  Ipay date remark
1076 14108706057 |VIAY LAKSHMI _18994{31-Dec-19  |Paid
10774 14108706058] ViIAY LAKSHM 18994§31-Dec-19  |Paid
1078| 14106706059]visaY LAKSHMI 18994[31-Dec-19  {Paiy
1079 14106706660]VIIAY LAKSHM 18994|31-Dec-18  Paig
1080/ 14106706061 | VIIAY LAKSHMI 18994(31-Dec-15  [Paid
10811 19106706062| VI/AY LAIGHMI 18994|31-Dec-1%  |Paid
_ 1082 141067060635VIIAY LAKSHMI 18994(31-Dec-19  |Paig
1083 | 14106706064]VIIAY LAKSEMI 18994|31-Dec-19 Paid
__1084| 14106706065 [VIAY LAKSHM| 18954{31-Dac-19 Paid
1085} 14106706066) VIIAY LAKSHMI 18994{31-Dec-19  |Paid
1086} 14106706067 |VIIAY LAKSHM! 18594|31-Dac:19 Paid
10871 14106706068 |VIIAY LAKSHM| 18994|31-Dec:19 Paid
1088| 14106706065 | VUAY LAKSHMI 18994/31-Dec-19  |Paid
1083} 14106706070 VIIAY LAKSHMI 118994(31-Dec-19  |Paid
1090 14306706071 |VUAY LAKSHM| 18994 (31-Dec-19 Paid
1091 14106706672 VIIAY LAKSHMI 18994[31-Dec-19  [paid
10521 14106706073 [VIIAY LAKSHAM! 18994(21-Dec-19  |Pald
1093[ 14106706074 ]VIIAY LAKSHMI 18994[31-Dec-15 - [Paid
1094/ 14106706075 [VIJAY LAKSHMI 18994|31-Dec-19  |Paig’
1095) 14106706076 VLAY LAKSH M| 1899431-Dec-19  |Paid
1026| 14106706077 |VIIAY LAKSHM! _18994[31-Dec19 |Paig
1087| 14106706078[VIJAY LAKSHM] ~18%94[31-Dec19  {raid
1058| 14106706073 [V0AY LAKSHM| ' 18994|31-Dac-19 Paid
1029 14106706080{VIIAY LAKSHMI . 18994[31-Dec-19  '|Paid
1100[ 14106706081 [VIIAY LAKSHMI _18994|31-Dec-10 _ Ipaig
1101] 14106706082 IVIIAY LAKSEMI ) 4029131-Dec-19 | Paid
__1102] 14106706088 | MANJU MAHESHWARI 17807|31-Dec-19 . |Paid
1103] 14106706084 |MANIU MAHESHWAR| - 18994{31-Der-19  |paid
1104 14206706085 [MANIU MAHESHWAR| 18969(31-Dec-19  [Paid
1105 14106706086 |ARATY MARESHWARL . 18994[31 Dec-19  [Paid
1106 14106706087 |ARATI MAHESHWART 18994}31-Dec-19  |Paid
1107| 14106706088 [ARATI MAHESHWARI 3 18994(31-Dec-18  |Paid
1108| 14106708089 {ARAT} MAKESHWAR] 18994|33-Dec-18 | Paid
1109] 14306706080 ARATI MARESHWAR| 18994{31-Dec-18  |Paid
1110} 14106706091 | ARATI MAHESHWAR 18994(31-Dec-18  |Paid
1111 14106706092 [ARATI MAHESHWAR] 5010/31-Dec-19  |Paid
1212/ 14106706105 [ TARU BANSAL R 7894|31-Bec-19  |Paid
1113} 14106706107 [MANJU MAHESHWAR] _ . 3977(31-Dec19  [paid
1114| 14106706109 ARATI MAHESHWARI 2374131-Dec-19 Paid
- 11151 34106705160 |SUNFTA DEVI ) 18000(31-Dec-19  |paid
1116| 14106706161 |SUNITA DEVI 19000}31-Dec-19 Paid
| 1117{ 14106706162 |SUNITA DEVI ' o ' 19000]31-Dec-19 Paid
1118| 14106706163 [SUNITA DEVI —_-19000{31-Dee-19  |paid
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sl accnumber name- ) pay_amt pay_date remark:
1119[ 14106706164 SUNITA GEVE _ 15000|31-Dec-13  |Paid
1120) 14106706165 | SUNITA DEV) 19000/31-Pec-19  |Paid
122114106706 166 [SUNITA DEVE 13000|31-Dec-18  |paid
1122] 141067065167{SUNITA DEVI 19000(31-Dec-19 _ |Paid
1123 14106706168 SUNITA DEVI 15000|31-Dec-19  {Paid .
1124| 14106706169 |DINESH KUMAR 19000|31-Dec-13  |Paid
1125} 14106706170{DINESH KUMAR 19000|31-Dec-28  {paid
'1236| 14106706171 |DINESH KUMAR 19000|21-Dac-19 Paid
1127 14106706172 [DINESH KUMAR 19000131-Dec-19  |Paid
1128 14106706173 ;DINESH KUMAR 19000|31-Dec-18 _ iPaid -
1128| 14106706174 |DINESH KUMAR _19000(31-Dec-18  [Paid .
1130] 14106706175 |DINESH KUMAR 18000(31-Dec-19  [Paid

_ 1121[14106706176|DINESH KUMAR 19000}31-Dec-19 Paid
1132( 14106706477 |DINESH KUMAR 19008{31-Dec-19  |Paid
1133] 14106706178 |0M PRAKASH 19000{31-Dec-18  [pai
1134/ 14106706179 0M PRAKASH 19000{31-Dec-18 Paid ~
2135} 14106705180]0M PRAKASH 13000|31-Dec-19  |Paig
1136| 14106706181 |OM PRAKASH 19000{31-Dec-19  |paid
1137| 14106706182}0M PRAKASH 19000{31-Dec-19  [Paid
1138) 14106706183 | OM PRAKASH 19000(31-Dec-19 Paid
1139 14106706184 |OM PRAKASH 19000/31-Dec-19  |paid
1340| 14106706185 [OM PRAKASH 1900031-Dec-19  |Paid
1141) 14106706186]0M PRAKASH 18000|21-Dec-19 Paid
1147) 14106706187|OM PRAKASH 19000{31-Dec-19 Paid
1143 | 34106706188|KAMLA DEVI 18000}31-Dec-19 Pgid
11441 14106706189 KAMLA DEVI 19000(31-Dec-19  |Pajd
1145) 14106706190 KAMLA DEV) 19003(31-Dec-19  {Paid
1145} 14106706191 | KAMLA DEV 15000/33-Dec-19 Paid
1147} 14106706192 | KAMLA DEV3 19000{33-Dec-19  [paid

1148} 14106706153 KAMLA DEVE 19000|31-Dec-19  |paid
1149[ 14106706194| KAMLA DEVI 19000|31-Dec-19  |[paid
A150| 14106706195 | KAMLA DEVI 19000|31-Dee-19  |Paid
2151| 14106705196 KAMLA DEV] _ 19000|31-Dec-19  JPaid
1152) 14306706 197 |KAMLA DEVI 1198/31-Dec-19 Paid
1153) 14106706198 | KANHAIYA LAL 19000|31-0Decsl8  [Paid

- 1154] 14106706199 | KANHAIYA LAL 19000|31-Dec-18 Baid
1155 14106706200 KANHAIYA LAL 19000(31-Dec-16  |paig
1156 14106706201 | KANHAIYA LAL 19000(31-Dec<18  {paid
1157 14206706202 | KANHAIYA LAL 19000(31-Dec-19  [Paid
1158| 14106706203 | KANHAIYA LAL 19000[31-Dec-i8  |Paid
1159§ 14106706204 |kanHAYA LaL 19000{33-Dec-19  |Baid

_ 1150/ 14106706205 | KANHAIYA LAL 19000[31-Dec-19  [Paid
1161| 18106705206 KANHAIVA (AL 1annnlzinee 16 Taod




ERCT  NO 11017 /48/2018' L&M dt2511.19 & 3.10.19

0l

~lacenumber  [name _ pay_amt  jpay date remark
1162 14106706207 KUSUMLATA 15000/31-Dec-i9  |Paid
1163| 14106706208{KUSUMLATA. ' 19000{31-Dec-19  |Pald
1164] 14106706209 [ KUSUM LATA ' 18000(31-Dec-19 {paid
1165| 14106706210}KUSUM LATA 15000(21-Dec-18 - |paid
1166] 141067062 F1[KUSUMLATA _ - 19000|31-0ec-18  |Paid
11671 14106706212 | KUSUMLATA, _ : 19009131-Dec-10 Paid
1168} 14106706213 |KUSUMLATA _ - 19000(31-Dec-19  [pzid
1169| 14106706214 |KUSUMLATA 19000(31-Dec-1S  [Paid
1170| 14106706215 KUsSUMLATA . 19000]31-Dec-19 Paid
1171] 14196706216 |SHAKUR ALl KHAN 18594(31-Dec-19  |Paid
1172 14106706217|SHAKUR ALl KHAN 18894|31-Dec-13  |Paid
1173| 14106706218 |SHAKUR ALl KHAN 18994131-Dec-19  |Paid
1174| 14106706219 [SHAKUR ALl KHAN 18994|31-Dec-19. | |paid
1173) 14106706220|SHAKUR ALl KHAN ' 18994131-Dec-19  Ipaid
1176| 1410670622 1|SHAICUR ALl KHAN | 18934[31-Dec-19  |Paid
1177) 14106706222 |SHAKUR ALl KHAN 18994(31-Dec-19 [paid
1178| 14106705223 [SHAKUR ALl KHAN - 18994|31-Dec-13 {Paid
1179| 14106706224 |SHAKUR ALL KHAN 18994{31-Dec-13  |Paig
1180, 14106706225 [SHAKUR ALl KHAN - _18994|31-Dec-18 | Paigd
1181) 14106706225 SHAKUR ALl KHAN . _18994{31-Dec-19 | paid
1182| 14106706227 |SHAYUR &1] KHAN | _ _18994(31-Dec-19  |Paid
1183| 14106706228 [SITA 18994)31-Dec-19  |Paid
1184} 14306706229|=1TA ‘ 18994 |31-Dec-18 Paid
1185| 14106706230{sITA -  18994{31-Dec-19  |Pad
1186] 14106706231 (SITA 18994|31-Dec-19 Psid
1187] 14106706232 [$iTA _ _ 18994(31-Dec-1%  [Paid
1188 14106706233 [SITA ) : ' 18854{21-Der-19 Paid
1189 141056706234 [sira - ' 18594(31-Dec-15 |raid
1190] 14106706235 |sITA 18994)31-Dec-19  |Pald
11514 14106706236|sImA ’ 18994[31-Dec-19  [Paig
1192] 141067058237/sITA ' 18994131-De¢-19  |Paid
119371 14106706238/51m4 _ 18994/51-Dec-19  [Paid
1194| 14106706238 |SITA 18994{31-Dec-19  |Paid
1195/ 14106706240 |5TA 5283|31-Dec-19 {Paid
1196| 14107200183] MAMTA LUHAR _ _ 2261)31-Dec-19  |paid
1157 14107200188 |CHMANDR] . . 19191[31-Dec-19  |Paid
1198/ 14107200243 [SOHAN] 13058{28-Dec-19  |paid
1199] 14107200278 MAHENDRA KUMAR CHOUHAN _18495[31-Dec-18  |Paid”
1200 14107200279 MAHENDRA. KUMAR CHOUHAN | '18885[30-Nov-19 Paid
1201} 14107200280 |MAHENDRA KUMAR CHOUMATE 18495(|31-Dec-15  |Paid
1202| 14107200301}SUGNA DEVI _ 1456[31-Deg-19 Paid
1203| 14107200302 |SUGNA DEVI __1456|31-Dec 15 Paid
1204] 14107200397 |HARNISH SINGH SALUIA 17683|31-Dec-19  Ipaid
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1205( 14107200398 HARNISH SINGH SALUIA 17688[31-Dec-as  |Paid

1206} 14107200399 |HARNISH SINGH SALUJA _ 17688131-Dec-19 [paid
_1207) 14107200400 HARNISH SINGH SALUIA 17688|31-Dec-19 Paid

1208] 14107200404 |HARNISH SINGH SALUJA 11792|31-Dec-15  |paid

1209| 14107200402 {HARIIT KOUR 14150)31-Dec-19  |Paid

22104 34107200403 |HARIT KOUR 17688131-Dec-19 | Paid

1211) 14207200504 HARHT KOUR 17688|31-Dec-19 Paid

1212 34107200405 |HARNT KOUR 17688{31-Dec-19  [paid

1213[ 14107200406 [ HARIT KOUR. 17688]31-Dac-19 Paid

1214/ 14107200407 HARNIT KOUR. 17688|31-Dec-19 Paid

1215| 14107200408 HARIIT KOUR 17688(31-Dec-19 Paid
1216/ 14107200409{ HARNT KOUR 17688{31-Dec-19  fPaid

1217} 14107200410/ HARNT KOUR. 17688(31-Dec-19  |paid

1218) 14107200411 | HARIIT KOUR 17688{31-Dec-19  [Paid

1219 14107200412 |HARIIT KOUR 17688)|31-Dec-185 . [Paig

£220| 12107200413 {HARNT KOUR 17688|31-Dec-19 |paid

12211 14107200414 |HARIT KDUR 17688(31-Dec-19  |Paid

1222| 14107200415 [HARIT KOUR 17688(31-Dec-19  [paid

1223) 14107200416 [HARHT KOUR 17688(31-Dec-19 Paid

1224) 14107200417 |HARIT XOUR _17688[31-Dec-19  |paid

12251 14107200418 |HARNT KGUR 17688(31-Dec-19 Paid

1226| 14107200419[HARIT KOLR 17688131-Dec-19  [Pald

1227 14107200532 | NARENDRA KUMAR 16700|20-Nov-19 RE-INVESTED

1228/ 14107200533 [NARENDRA KUMAR _16931[18-Dec19 RE-INVESTED _
1229 14107200534 { NARENDRA KUMAR 16793|31-Dac-13 Paid

1430[ 14107200643 |L OKESH PRAIAPATT 1285131-Dec-19  [Paig

1231 14107200655 |RAMESH LOHAR 21452|31-Dec-19  |Paid

1232| 14107200708 |NIRANIAN RUMAR SONI 1456 31-Dac-19  paid

1233| 14107200709 [NIRANJAN KUMAR SO 1456[31-Dec-19  |paid _”

1234| 14107200713 [KAMLESH 16794[31-Dec-19  {Paig

1233 14107200714 |KAMLESH 16042031-Dec-19 |paid

1238| 14107200840 [Ram LaL 1556  09-01-2020|Paid

1237 14107200841 [RAM LAL 1556|  08-01-2020]Faid ]

1238/ 14167200904 | MANIL LOHAR 18224|31-pece19 Pait

1239} 14107200905 |HIRA LAL 12013]  09-0i-2020(Paid

1240 14107200909 MANIU LOBAR 17470131-Dec-139  |Paid

1241 14107200945 {ASHOK KUMAR SAHLU 18463 |31-Dec-k9  [Paid

1242 14107200956 |INDRA DEV 13530/28-Dec-19  i1bald .

1243 14107200957[INDRA DEV] 18530|28-Dec-19 RE-INVESTED

1244 14107200958|PREM SINGH 17445|31-Dec-18 Paid

12431 34107201364 |KAMALA DEWV 16350(|31-Dec-18 Paid

1246| 14107201365 KAMALA DEvI 16350(31-Dec-19 Paid

1247) 14107201366 KAMALA DEVI, 16350131 nNar1e Iooia
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1248 14107201367{ KAMALA DEVA 16350|31-Dec-19 Paid .
1243 14287200246|HARSHIL O DESAI 53393|23-Dec-19  [RE-INVESTED )
1250) 14287200247 [HARSHIL O DESAJ __53394{23-Dec-19  |REINVESTED
1251 14287200248/ HARSHIL O DESAL ' 53394[23-Dac-10 RE-INVESTED
1252| 14287200249{NRUPA O DESAL | 52946(23-Nlov-19  [Paid
1253| 14287200250|NRUPA O DESAI 52947|23-Nov-19  |Paid
12541 14287200251 NRUPA O DESAT 52947(23-Nov-19  [Paid
1255} 14287200252 | OCHCHHAY H DESA| 53384{23-Dec-18  [RE-INVESTED
..1256] 14287200353|OCHCHHAVY H DESA 53393)23-Déc-19  [REINVESTED
1257] 14287200254| OCHCHHAY H DESA, 53394|23-Dec-19  |RE-INVESTED
1258| 14287200255 MANISHA O DESAS 58383 23-Dec-19  |RE-INVESTED
1255 14287200256 MANISHA O DESAT 53394/23-Dec-19  |RE-INVESTED
1260} 14287200257 MANISHA O DESA( 53394(23-Dec-19  {REINVESTED
1261| 14287200266 HARSHIL O DESAI 113137{23-Dec-19 Paid
1262| 14287200267 [QCHCHHAV H DESA) 117167|23-Dec-19  [RE-INVESTED
1263| 142872G0268NRUPA O DESA| 116184§23-Nov-19  |paid
1264| 14287200268 |MANISHA O DESA) 117167]23-Déc-19  |RE-INVESTED
1265| 14287200270 | OCHCHHAY H DESA| 129313123-Dec-19  |{RE-INVESTED
1266 14287200271 [OCHCHHAY H DESAL _129313123-Dec-19  |RE-INVESTED
1267) 14287200272 [OCHCHHAY H DESA] 129313|23-Dec-13  |REINVESTED
1268[ 14287200273 |OCHCHHAV H DESAL 129313:23-Dec-19  |REJNVESTED
1269} 14287200274 |HARSHIL O DESA) 50500|23-Dec-13 Paid
1270| 14287200275 [HARSHI. O DESA] 117214]23-Dec-19 RE-INVESTED -
1271 14287200276 HARSHIL O DESA] 137214/23-Dec-19 RE-INVESTED
1272 14287200277 |HARSHIL O DESAI 117214(23-Dec-19  |RE-INVESTED
1273| 14237200278 |MANISHA O GESA] 117214{23-Dec-19  |RE-INVESTED
1274| 14287200279 MANISHA G DESAI 117214123-Dec-19  |RE-INVESTED
1275!.14287200280] MANISHA O DESA| 117714)23-Dec-19  |RE-INVESTED
1276| 14287200281 {MANISHA O DESAI 117214123-Dec-18 _ |RE-INVESTED
_ 1277{ 14287200282|NRUPA O DESA 92051(23-Dec:19  |paid
1278| 34287200283 NRUPA Q DESA| 113714}23-Dec-19 | Paid
1279} 14287200284|NRUPA O DESAI 113214/23-Dec-19  |paid
1. 1230 142827200285|NRUPA O DESAL 113234(23-Dec-19  |Paid
12811 142872003 00| HARSHIL O PESAI 20034|23-Dec19  |Paid
12821 14287200301 |HARSHIL O DESAL 20934|23-Dec-13  |paid
1283| 142872003021HARSHIL O DESA| _20934423-Dec-19  |Paid
1284| 14287200303 HARSHIL O DESAT 20934|23-Dec:i9 Paid
12835 14287200304|HARSHIL O DESA! 20934 |23-Dec-19  |Paid
1286| 14425100579 | VINAYCHANDRA VASUDEVBHAI SACH 18339|27-Dec-19  |Paid
1287 14426700802 |VINAYCHANDRA VASUDEVBHAL SACH  158170427-Dec-19  |Paid
1288) 14536201126|sANTARA DEV] 38391[21-Dec-29  [Paid
1289| 14536201785 |SANTARA DEV] 24007/31-Dec-19  |Paid
1290 14536201337 [SANTARA DEV| 52335/31-Dec-i9  {Paid
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1291} 14536201366 |SURESH KUMAR SAIN) 9304|31-Dec-19 Paid
1292| 14536700425 |SANTARA DEV] 29075!31-Dec-19  |paid
1293| 14536700426{SURESH KUMAR SAIN] _ 5815/31-Dec-19 {paid
1294/ 14536700529 [SANTARA DEVI 67455[31-Dec-18  |Paid
1295| 14536700866|SURESH KUMAR SAINI 24423[31-Dec-19  |Paid |
1296) 14544801713 [PURAN MAL SAINI 504733{31-Dec-19 Paid
1297 14546200471 RAMCHANDRA SAIN! 16222131-Dec-19  |paid
1298} 14546700472 |RAMCHANDRA SAINT 15119(31-Dec-13  {Paid
1239} 14548200473 |RAMCHANDRA SAIN! 15218131-Dec-19 Paid
1300| 14546200638 |RAMCHANDRA SAIN| 18771 |31-Dec-19 Paid
130%| 14546200640 RAMCHANDRA SAINI 18608{21-Dec-19 Paid
1302) 14546200838 |RaMCHANDRA SAIN) _23584|31-Dec-15  |paid
1303| 14574201599 (LAXMI DEVT 4755[31-Dec-13  |paid
1304| 14574201718 HANGMAN PRASAD 9089]30-De¢-19  |Paid ’
1305| 14574800359 [SAPANA DEVI 0f « - party riet traceahle
1306| 14574800656 |RESHMA 31033|31-Dec-18  lpaid
1307 14574800737 [SANTOSH 65354(31-Dec-19 Paid
1308 14574801424 CHIMAN LAL  4797|30-Dec-19  lpaid
1303 14574801498[sONI 28216[30-Dec-18  |Paid
1310} 14575100138 JAGDEESH 4541)20-Dec-19 Paid
1311) 14575100177 |RiTU _ 2516[31-Dec-15  [Paid
1312 14575100237 {RAIENDER KUMAR 11676|30-Dec-19 Paid
1313] 14575100238 |CHIMAN LAL 3892{30-Dec-18.  |Paid

1314} 14575100447 |CHAGAN LAL 20239(30-Dec-19  |Paid |

- 1315/ 14575100968 [$EEMA 699|31-Dec-15  {Paid
1316| 14575600058|SANTRG DEVI _15733130-Dec-19  |Paid
1217| 14575600127 | MUKESH 19364 {30-Dec-19 Pald

~A318{ 14575600128 MU KESH 19364|30-Dec-19  [Paid
1319| 14575600129]MUKESH 19364|31-Dec-19  |Paid
1320) 14575600165 AMIT KUMAR 4477931Dec-19  |Paid
1321| 14575600341[PO0JA RaNI 22109(30-Dec-18  |Paig

- 1322 14575600523 | TARACHAND __41297|31-Dec-19 |Paid
1323) 34576200217 JASHODHA DEVI - 17066]|27-Dec-19  |Paid
1324] 14576200238(1ASHORRA DEV] 21250(27-Dec-19  [Paid | .

_3325| 14576200333 |KHUSHI RAM 20047:27-Dec-19 RE-INVESTED
1326| 145726200334| KHUSHI RAM 18867[31-Der:19 Paid
1327| 14576200335 |KHUSHI RAM 20047(31-Dec-19  [paid
1323| 14576200336|KHUSHI RAM 11792|31-Déc-19  |Paid
1329] 145726200337 | KHUSHL R 17683(31-Dec-19  [Paig
1330| 14576200344| KHUSHI RAM 13609|31-Dec-18  |paid
1331| 14576700348{ HANUMAN PRASAD 1064{31-Dec-18  {Paid
1332; 14576700507 | MUKESH KUMAR 10900|27-Dec-19 Paid
1333 | 14576700508 MUKESH KUMAR 8480|27-Dec-19 Paid -
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1334 14576700616 {ARUN KUMAR 8254{27-Dec-19 Paid
1335) 14576700623 [SHARWAN KUMAR 10521(27-Dec-19  {paid
13361 14576700624 |SHARWAN KUMAR  10521]27-Dec-18  |Paid
1337} 14576700663 | THAVAR DAS 10613127-0Dac-19 Paid
1338] 14576700664 | THAVAR DAS 10613|27-Dec-19  [Paid
1338| 14577200159 HEMLATA 24834|31 Dec-19 Paid
1340 146667024261 IAE OISH CHOUMAN 8141)31-Dec-18  |paid
1341/ 14666702428/ JAGDISH CHOUHAN 17445:31-Dec-19 | paid
1343) 15176204124 [RAMESH AIMERA 152364|31-Dec-19 Paid
13431 15374801831 [VIMAL JAIN 45153(23-Dec-19 [paid
1344) 15375607766|VIMAL JAIN 22418]23-Bec-19 Paid
1345{ 15375607767 |[VIMAL JAIN 22418(23-Dec-19  iraid
1346| 15375608033 |VIMAL JAIN 117991123 Dec-19 Paid
1347 15375608164 iMAL JaIN - 117991[23-Dec-19  -fPaid
1348 | 15823700547 HANSNATH GUPTA 35952/05-Dec-18  |Paid
1349] 15854805116 |5ANDEEP AGARWAL 54740/27-Dec-19  |Paid
' 1350| 161742009456 [BINA GUPTA 50759|23-Dec-19  |pPaid
1351| 16517200163 [SANJEEV KUMAR 12274{05-Dec-19  |Paid
_1352| 16517200164|SANJEEY KUMAR 12274|05-Dec19 Paid
._1353] 16517200165 [SANIEEY KUMAR. 12274\05-Dec-19  [Paid
1354 16517200156 |SANJEEY KUMAR 12274|05-Dec-19 Paid
1355} 16517200187|SANIEEY KUMAR 12274)05-Dec-19  |Paid
1356| 16517200168|SANJEEY KUMAR 12274|05-Dec123 . [Paid
1357) 16517200169 SANIEEV KUMAR 12274105-Dec-19 [paid
1358( 16517200170 (SANIEEY RUMAR 12274|05-Dec-19 Paid
1359) 16517200301 [SANIEEY KUMAR 9796|05-Dec-18  |paid
1360] 16537200467 |SANIEEY KUMAR D323i05-Dec-19  |Paid
1361) 16517200894 SANJEEY KUMAR 5782(05-Dec-19 Paid
1362| 16517201222]SANI EEY KUMAR 11512105-Dec-19  |Paid
1368] 17596702621 |RAMBETI URF VILASHA .16282)31-Dec-19  |Paid
. 1364) 17596702622 {BRAI MONAN LAL 16282§23-Dec-19  |Paid
_1.365] 18245501261 |SABIHA NASEEM 251798]|28-Dec«19  |paid
1366| 18307200715)1 PRABHAKAR REDDY 71357131-Dec-19 | Paid
1367| 18307200716]) PRABHAKAR REDDY 71074}07-Dec-19  paid
1368| 18307200717 ) PRABHAKAR REDDY 71074|07-Dac-19 Paid
1369 18307200718|) PRABHAKAR REDDY 71074|07-Dec-19 | paid
1370] 1830720071915 PRABHAKAR REDDY 87051{07-Dec-19  |Ppaid
1371} 18307201350) PRABHAKAR REDDY 11337167 -Dec-19  |Paid
1372] 18414201935 (GOURI CHAUPAL 22195[30-Dec-29  |Paid
1373 18414201340 KARAN SINGH 25892|30-Dec-19  |Paid
1374[ 18414202020 MAYA DEVI 5525)31-Dec-19 Paid
1375| 18414202088 {SUNITA 22448(31-pec-19  Ipaid
1376) 184142021 20{SUNITA _7129{30-Dec-15  |Paid
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1377| 18414800101|GYAN PRATAP 11214(30-Dac-19 Paid
1378 18414800273|SUSHILA 15359)30-Dec-19  |Paid
1379} 18414500970 ANl 16796|31-Dec-19 P3id
1380| 15414801055 |ANGUR] 57013{31-Dec-19  |Paid
1381 | 18414801092 {ARUN KUMAR 73332| _ 14-01-2020fPaid
1382| 18414801003 [SABREEN - 173232|  14-01-2020|Paid
_ 1383] 18414801141 |ASHA SARKAR 78614{30-Déc-19  |paid
" 1384] 18414801343 |RA)| DEV! 83196|31-Dec-19  |Paid
1385| 18414801471 [LILA waT) 232485|30-Dec-19 Paid
1386| 18415100012 |RUPA 5700;30-Dec-19  |Paid
1387| 18415100384 RAJESH 23790|31-Der-19  |paid
1388| 18415600253} HARDAYAL 48253)|30-Dec-19  {Paid
1385| 18415600254 [GUMMNIYA 47957{31-Dec-19  |paid
1390] 18415600538 |PREM PAL _ 28690|23-pec-19 Paid
1391[ 18436200113 |RANM PRAKASH PRASAD 60704|31-Dec-19  tPaid
1392 18416701210 | CHANDERWAT! 10306[33-Dec-19  [Paid
1393} 18416701211 {CHANDERWAT 10300[31-Dec-19  [Paid
1394| 18416701212 | CHANDERWAT] 10900|31-Dec-18 | Paid
1395| 18416701213 |CHANDERWATI 10900{31-Dec-19 | Pald
1396 18416701214]CHANDERWAT 10900|31-Dec-19  |Paid ‘
1387| 18416701215 {CHANDERWATI 10900|31-Dec-19  |RE-INVESTED
1398 18416701216 [CHANDERWATY 10900431-Dec-19  [RE-INVESTED
1399| 18416701217 | CHANDERWATI 10500§31-Dec-19  |RE-INVESTED
1400/ 18416701218|CHANDERWAT 10900{31-Dec-19  |RE-INVESTED
1401 18416701213 |CHAND ERWAT) 10900|31-Dec-19  |RE-INVESTED
1402} 18416701220| PUSHPA DEV) 10900(31-pec-19 Paid
1403| 1841670122 1{PUSHPA DEVI 10500(31-Dec-19  |Paid
1404| 18316701227 |PUSHPA DEV] 10900|31-Dac-13  {Paid
1405} 18416701223 [PUSHPA DEV! 10900(31-Dec-19  |paid
1406| 18416701224 [PUSHPA DEVE 10900|31-Dec-19 Paid
1407| 18416701225 |PUSHPA DEVE 10900(31-Dec-19  |RE-INVESTED
1408} 18416701226|PUSHPA DEVI 10900|31-Dec-19  |RE-INVESTED
1409 18416701227 [PUSHPA DEVE 10900|31-Dec-19  |RE-INVESTED
1410| 18416701228 {PUSHPA DEVY 10900{31-Dec-1S  |RE-INVESTED
1411} 18416701229 |PUSHPA DEVI 10900}31-Dec-1S  |RE-INVESTED
1412] 18416701457|INDU GEVI 73549{30-Dec-19  [Paid =
14131 18417200602 |PRITHYI NATH THAKUR 2451926-Nav-19  |Paid
1414) 19526702341|ANEES AHMAD 19986{14-Dec-19  |RE-INVESTED
14151 19526702342 | ANEES AHMAD 19986(14-Dec-19  |RE-INVESTED
1416| 19526702343 | ANFES AHMAD 19986(14-Dec-18  {RE-INVESTED
1417| 19526702344 |ANEES AHMAD 19986|14-Dec-19  |RE-INVESTED
1418| 15526702345 |ANEES AHMAD 19986[18-Dec-19  [Paid
_1419] 19526702346 | ANEES AHMAD 19986l18-Dec-10  Ipmin
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14201 19526702347 ANEES AHMAD 19986118-Dec-19 Paid
14211 19526702348} ANEES AHMAD _14983(18-Dec19 Pald
__1422| 20586701978 DINESH KUMAR ). SON| 75174[27-Dec-19  [paid
1423[ 20586701982 | DINESH KUMAR J. SONI BUI65127-Dec-18  |Paid
1424) 20906700710 M.C. VERMIA 3181622 31-Dec-19  |Paid
1425) 20906700711 M.C. VERMA 18602[31-Dec-19  |paid
1436| 20906701329| M.C. VERMA 581507|31-Dec-19  |paid
1427 20906701492|M.C. VERMA 589604131-Dec-19  |Paid
1428| 20007200458 M.C. VERMA 581507(31-Dec-15 Paid -
1429] 20945100127 {SUMAN KUMARI 54362(31-Dec-19  |Paid
1430[ 20947200125 [HASTU DEVI 14170(31-Dec-19 [paid
1431) 211237002631 AMI LAL 36481128-Dec-18  {Paid
1432] 21123700264 |AM1 LAL - 3648128-Der-19  |Paig -
1433/ 21124800824 |SHYAM SUNDER JANGR 38843|26-Dec-19  [RE-INVESTED
1434/ 21124800825 |AARTI JANGIR 38848(26-Dec-19  |Paid
1435 21124800826(PO0IA JANGR] 38348(26-Dec19. Ipaia
| 1435 213124800827 JYOT} JANGIR 38848(26-Dec-19  fraig
1437, 21124801673 {DALIP JANGIR 38835|31-Dec-18  [paid
1438] 21124802255 [KHEM SINGH . 121394[31-Dec-19  {Paid
1435] 21175100541 {SHYAM SUNDER 77705/31-Dec-19 Paid
1440 | 21125100578 [NARESH KUMAR 16761|31-Dec-18  {paid
1441| 21125100541 |SURESH KURIAR SAING 25419(27-Dac-18  [paid
. 1442) 21125100642 [SANTRA DEVI 25419127-Dec-18  |paid
1443} 21125100900[SUMITRA DEVI 19000/31-Dee-19  [paid
14441 21125100901} SUMITRA DEVF 19000i31-Dec-19  |paid
1445] 21125100902 [SUMITRA DEV) 19000(31-Dec-19 Paid
1446/ 21125100903 |SUMITRA DEV] 19000(31-Dec-19  |paig
~_1447| 21125100904 SUMITRA DEVY 19000/31-Dec-18  |Paid
44481 21125100905|5UM TRA DEVI 18000/31-Dec-19  |Paid
1448| 21125100906 SUMITRA DEVI 10006|31-Dec-15  |paid
1450] 21125100907 SUMITRA DEV] 19030(31-Dec19 |Paid
1451 21125100908 |SUMITRA DEV] 19000]31-Dec-19  |paid
1452 21125100909[SUMITRA DEVI 19000(31-Dec-18  [pPaid
1453|:21125100910/SUMITRA DEVI 19000131-Dec-19  [pzid
1454] 21125101600 |[KUNAN] 20064|31-Dec-19  |paid
1455 21325600324 |RAIESH KUMAR SAINI 58128|31-Dec-12  |Paid
1456/ 21125600907 [KAILASH DEV] ' - SB128[31-Dec18  |paid
1457| 21125600908 MEENU SINGH - 58590(31-Dec-18  |Paig
1458/ 21125600962 [KISHOR! LAL $8613|31-Dec-19  |Paid
1459| 21125602705 | KAILASH CHAND DHEDER 6595931-Dec-15 | Paid
1460] 21325602706 KAILASH CHAND DHEDER 56959|33-Oec-19  |paid
14614 21125602772 [SUNITA DEVT ' 147625(31-Dec-19 ~ |Paid
1462 21125602903 MAHESH KUMAR 120528(28-Dec-19  |Paid
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1463| 21125602904 | MAHESH KUMAR 10847538-Dec-18  [Paid - - 0ot A
1464 21125602905 [MAHESH KUMAR .| 120528[28Dec-19  |paig ' ! Y
1465) 21125602906 IMAHESH KUMAR _ 120528|28-Dec-18  |paid | '
1466 21125602907 | MAHESH RUMAR 120528[28-Dec-19 _ |Paid | .
3467, 21125602908 MAHESH KUMAR 120528(28-Dec-19  |Paid r
| 1468| 21126200622 TARA CHAND 121915/31-Dec-1®  |Paid | |
14691 21126201415]PARMESHWAR] - 117921|31-Dec-19  |Paid K
1470| 21126700856[CHAILY RAM ' 18608[21-Dec-15 Paid : L
1471( 21126200857|CHAILU RAM L A628231-Dec-19  [Paid ' _ - !l
1472] 21125700858 CHAILL RAM | 16282/31-Dec-18  |paid I
1473| 21126700859 |CHAILU RaM _ 16282{31-Dec-15  |Paid ' ) .
1474} 211267D0BE0]GHAILU RAM ' 16282[31-Dec-18 " |paig - — L
1475) 21126700882 [SURESH KUMAR SAINT . 6619[27-Der-19 Paid ’ i R T
1476| 21126701256 ARVING j 19620|21-Dec-19  |Paid - ot :
1477] 21126701157 |ARVIND 19620|31-Dec-19  Ipaid ' '
1478[ 21326701158 |ARVIND - 19620/31-Dec-19  [paid - . - T S e
1479 21126701160 [ARVIND ' 1962031-Dec-19 _ [Paid - .- S ST e
. 1480] 21126701161 [ARVIND 19620{31-Dec-10  |Paid ’ . ' L
1481 21126701162 |GANESH NARAYAN 33727[31-Dec-18  |paid T oL
1482/ 21126701163| GANESH NARAYAN ' 33727[31-Bec-19 | Paid ‘ ' T
. 1483| 21126701164 |GANESH NARAYAN _ 33727:31-Dec-19 Paid ' b B :
1484 21154300451{DEVA BAl B 8397|31Dec-19  |Paid - o
. 24851 21157200085 MANIEET ' . 17441{31-Dec-19  |paid _ ' 3
| 1486| 21157200374 MOHAN LAL _ |- 5482831 Dec-18  |paid '
- 1487| 21365100188 |PUR SINGH . 21613127-Nov-13 | Paid
o 1488| 21366200021 {USMAN QURESHI _ 204088|24-Dec19  {Paid , ; N
e 1483| 21366702667 |SHANKAR LAL _ 49750)26-Dec-19  [Faid - . o
I | 1430) 21367201473 [ANSAR KHAN 21975/27-Nov-19  |Paid . ' S
1491| 21826703220 BINOD K&, PRASAD.  21051]26-Dec-1g [paid .l
1492{ 21526703221 BINGD KR, PRASAD _ 21051[26-Dec<1S  [paid . ] o
| 1493| 2182670322218INOD KR. PRASAD 21051|26-Dec:19_ {paid . |
1494| 21826703223 |BINOD KR. PRASAD _ | 21051)26-Dec-19  |Paid
1495} 21826703223|RINOD KR, FRASAD . ' 21051{26-Dec-13 | paid
1496) 21826703225 BINOD KR, PRASAD . ___ 21051|26-Dec-19  |Paid
1497) 21826703226 | BINOD KR. PRASAD 21051(26-Dec-19 | Paid . o
1438| 21876703227 BINOD KR. PRASAD : 21051{26-Dec-19  |Paid = SR ) ;
1438 21826703728{BINOD KR. PRASAD _ 21051(26-Dec-ag  |Paid . - . CL T
1500) 21826703225|8INGD KR. PRASAD 21051|36-Dec-1__ |paig . T o
1501) 21826703230 |BINQD KR, PRASAD - 21051]26-Dee-19 Faid X _ v . <L T
1502 2182670323115INOD KR, PRASAD 21051 |26-Dec-18  {Faid
1503| 21826703232{5INQD KR. PRASAD 21051 |26-Dec-18  [Paid
1504| 21826703233 |BINOD KR. PRASAD 19812 |26-Dec-39  [Paid
1505 21826703240|BINOD KR. PRASAD 11144(26-Dec-19  |paid
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1506| 21826703307 {BINGD KR. PRASAD 18574126-Dec-19 Paid
_1507| 21826703308 |BINOD KR. PRASAD 21051/26-Dec-18  |Paid
1508| 21825703308 [BINOD KR. PRASAD 21051(26-Dec-18  |Paid
1508) 21826703310;BINOD KR, PRASAD _ 21051|26-Der-19 Paid
1510] 21826703311 |BINOD KR. PRASAD 231051|26-Dec-19 Paid
1511| 22526702686 |GOURAY AGRWAL 17688|26-Deg-19 Paid
1512] 22526702687 |GOURAY AGRWAL 17688|26-Dec-12  |Paid
1313| 22526702688 GOURAY AGRWAL | 17688(26-Dec-12  |Paid
1514| 22526702680 | GOURAV AGRWAL .| 17688[26-Dec-12 Paid.
1515 22526702690  GOURAY AGRWAL 17688|26-Dec-12 - |Paid
1516 22526702651 |GOURAY AGRWAL N 17688126-Dec-12  |Paid
1517} 22526702692 |GOURAY AGRWAL ' 17688{26-Dec-12 Paid
1518| 22526702693 GOURAV AGRWAL ' 17688{26-Dac-12  |Paid

15191 22526702694 |GOURAY AGRWAL __17688|26-Dec12 [paid |

~1520] 22526702695)GOLIRAV AGRWAL ) _17683106-Dec-12 |Paig
1521} 22526702696 | GOURAV AGRWAL - 17688|28-Dec-12 . |pald
1522| 22526702697 GOURAY AGRWAL 17688(|26-Dec-12  |Paid
1523} 22526702698 | GOURAV AGRWAL 17688(26-Dec-12  [Paig
1524 | 22526702699 GOURAY AGRWAL _17688[26-Dec-12_|paid
1525| 22526702700 GOURAY AGRWAL g 17688)26-Dec-12  |Paid
1526) 22526702701 [ GOURAY AGRWAL ' 17688(26-Dec-12 Paid
1527) 22526702702 |GOURAY AGRWAL _17688/26-Dec-12  |paid
15284 22526702703 |GOLRAY AGRWAL 17688|26-Dec-32  |Paid
1528 22526702704| GOURAY AGRWAL _ __17688[26-Dec1z  |Paid
1530| 22526702705 GOURAY AGRVAL B _ 17688[26-Dec-1z  |paid
1531| 22526702706 GOURAY AGRWAL . 17688726-Dec-12 Paid
1532| 22526702707 |GOURAV AGRWAL _ 17688(|26-Dec-12  |Paid
1333| 22526702708/ GOURAY AGRWAL B 17688|26-Dec<12 Paid
1534| 22526702709{GOURAY AGRWAL 17688{26-Dec-12 Paid
1585} 22526702710/ GRURAY-AGRWAL _ : 17688|26-Dec-12 Paid
1536| 22526702711 |GOURAY AGRWAL 17688)|26-Dec-12  |Paid
1337] 22526702712 | GOURAV AGRWAL 17688|26-Dac-12 | Paid
1538| 22526702713 |GOURAV AGRWAL 17688|26-Dec-12.  |paid
1533 225267087714 | GOURAV-AGRWAL _ 17688|26-Dec-12  |Paid
1540] 22526702715 {GOURAV AGRWAL _ . 17688|35-Dec-12  [paid
1541| 22526702716(GOURAV AGRWAL - 17688|26-Dac-12 Paid
1542 22526702717 {GOURAY AGRWAL __18867{26-Dec-12  |Pald
1543| 23944800443 1AMITA JAISWAAL _ $9323]|31-Pec-19  |paid
1544 23944802046 GHANSHYAM SINGH 45579(31-Dec-19  |Paid
1545 | 24764800008 |GANESH CHAND SHIL ' 70774/30-Dec-19  |Paid
1546 | 25383700573 |RAMAKRISHNA SAMANTARA 34528(23-Dec-19  IPaid
1547} 25383700575 | RAMAKRISHNA SAMANTARA 34528{23-Dec-19  |Paid
1548 25383700576| RAMAKRISHNA SAMANTARA 34528(23-Dec-19  {Paid
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1549, 25383700577 | RAMAKRISHITA SAMANTARA 34528|23-Dec-19  IPaig "
1550} 25383700668 |NILATULA SAHU 11320(23-Dec-19 |Paid ’ ]
1551) 25383701378]SUCHITRA JENA ' 6623/26-Dec19  [Paid -
1552 25384800132 |BHASIAR PRADHAN - | 11912)23-Dec-19 RE-INVESTED
1353 25384800193{NIRANJAN RALTA 11912|23-pec-19  |RE-INVESTED
1554] 25324800202 DAMUNI FAGAD 13752/23-Dec-19  |RE-INVESTED :
1555] 25324880350 | CHITRASEN SENAPAT) _ 5054|23-Dec-19 _ [RE-INVESTED ) : /|
| 15561 25384800820 | PURNAMAS! MAHARANA _ 24282(23-Dec-19 Ipaid : S
. 1557 25384801560|RAJANT KANTA PATTANAIR 13956|23-Dec:19 _ paid |
1558 25384801852 |MITU GOUDA . 13752[23-Dec-an |paid |
_1559] 25384801876|LAXMAN MAHANTY. 15000[73-Dec-1S  |Paid ‘ _
1560| 25384801877 |LAXMAN MAHANTY ' 15000(23-Dec-19.  |paid . o T
1561 25384801878 {LAXMAN MAHANTY _ 15000{23-Dge-19  [Paid ' R
1562/ 25384501931 LAXMAN MAHANTY . ' 40000{23-pec-19 Faid
15631 25384801932 [LAXMAN MAHANTY _ 40000 23-Deg-18 Paid
1564 | 25384801933]L AXMAN MAHANTY ' 15000)23-Dec-19  [paig ' S e o
1565 25384801934 LAXMAN MAHANTY ' , 10000)|23-Dec-19  |Paid . T T e
1566 25385 10C018[SUIAKTA kAR ) 15568[23-Dec-18  Jpaig
1567| 25385101074 BHAGAB AT BEHERA 19720)23-Dec-15  |RE-INVESTED T
1568| 25385600829[JHUNU PANDA ' ___24286[23-Dec-19  |paig . - LS
1565] 25385600830[JHUNL PANDA 22936|23-Dec-19  |paig ' ' !
1570] 25386200799 NILENDR! BEHERA ' 8451(23-Dec-19  paid ‘
1571} 25386700921, 3ABITA SARL 21962127-Dec-19  [Paief . oo
1572] 25386700822 |BABITA SAHL. . 23253{27-Dec-19  |paid , ' P
1573] 25336700979 TRINATH MAHARANA 9352|23-Dec-19 |Paid -
1574| 25386700980 | TRINATH MAHARANA | - 15397[23-Dec19  Jraiq '
15751 25386701439 |RAIESWAR] PADHY ___G978[23-Dec-19  |Paid” .
1576| 25385701442 [RAIESWAR] PADRY 8141i23-Dec-19  |paid
1577| 25386701445 |RAJESWARI PADHY 24433123-Dac-19  |Paid _
_1578] 25386701448 [KUMAR| POLA _ _ 23260{23-Dec-19  |paid o , B
1379) 25386701448 | KUMAR] POLA] . 23280[23-Dec.19  |Paid . o
1580| 25386701450 [KUMARI POLAI 4 23260{23-Dec-19  [paid .
1581 25386703456 REBATI MLUDUL| 23378123-Dee-18  {paid - E
1587| 25386701508 KUMAR][ POLAl . 23260[23-Dec~18  |Paig
1583] 25386701543 REBATE MUDULY 11690[22-Dec-10 Paid e .
1384| 25386701662 |RAGHUNATH PRADHAN 24423120-Dec-18  |paig ] -
1585) 25386701666{RAIANT KANTA PATTANAIK 14028923-Dec~19  [Paid ' )
1586| 25387200027 |SATYA NARAYAN BISOY] ' 14028/23-Der-18  |Paid _ . DT
1587} 25387200028]SATYA NARAYAN BISOV: _ 16366(23-Dec-18  |pawd : : - ST
1588) 25387200107|SATYA NARAYAN BISOY _.17440(23-Dec-19  |paid . ' ! )
1589 | 25387200108[SATYA NABAYAN BISOV] _ 17440|23-Dec-19  |Paid S n
1590] 25387200109 SATYA NARAYAN IS0V 17440(23-Dec-19_ |paid . o i
1591 25387200123[SATYA NARAYAN BISOY! 17440193 Mar a0 faois
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. 1592] 25387200124 [SATYA NARAYAN BISCY 17440(23-Dec-19  |Paid
1583 25387200125 [SATYA NARAYAN BISOYI 17440(23-Déc-18  |Paid
1594 25387200129]5ATYA NARAYAN BISOYI 17440123-Dec-19 Paid
1595| 25387200120{SATVA NARAYAN RISOYI 17440(23-Dec-19 Paid
1356 25387200131 [SATYA NARAYAN BISQYI 17440123-Dec-19 Paid
1597| 25387200326(RAIESWARI PADHY _16350!23-Dec-19  |Paid
15981 25387200327 [RAIESWARI PADRY 16350123-Dec-19  |Paid
1598} 25387200328 |RAIESWAR] PADHY 16350(23-Dec-19  {Paid
1600} 25387200333 [RAJESWAR] PADHY 15350(23-Dec<13  [Paid
1601 26594801356 NARU LAL KUMAWAT 14210|31-Dec-19  |paid
1602| 26594801425} kAN) DEVI TEL] 15583131-Dec-19 Paid
1E03 | 26504801429(5ITA DEVI TEL 15583|31-Dec-19 Paid
1604) 26594801447 |NAN LAL KUMAWAT 22214|312-Dec-18 Paid
__1605| 26594801718 [VITHU LAL KUMAWAT, 14453 (31-Dec-19 Pzid
1606( 26594801720|LAHAR] KUMAWAT 13281/31-Dec-16 | paid
1607 26555100001 |KISHAN LAL KUMAWAT 37885(31-Dec-19  [Paid
A608| 26595100028 PANNI BAI KUMAWAT 31591{31-Dec-19  |paid
1609| 26595100029|AMBA LAL KUMAWAT _ 62147|31 Dec-15  |Paid
1610 36595100182 {BHANWAR| DEV] KUMAWAT 12635(31-Dec-19  ~ [paid
1611/ 26595100183|GOP! DEVI KUMAWAT ~12633|32-Dec~18  |Paid
1612| 26595100184 |KAMLA DEVI BHIL 12633|31-Dec-19  [Paid
1613| 26595100185 RADH! BAI KUMAWAT 12689[31-Dec19 |{paid
1614) 26595100392 [RATANI DEVI PRAIPAT 31031431-Dec-19 |Pald
_1515) 26595100445 NANA LAL KUMAWAT 27640(31-Dec-19  {raid
1616] 26595101118[RADHA DEVI BANIARA 15248131-Dec-18  |Paid
1617 26595101 266{IAGDISH BANJARA 15580/31-Dec-19  |Paid
__1618{26595101344| RATHF DEVI KUMAWAT 14935{31-Dec-19  |Paid
1619| 265951018141 MUL DEYI SUTHAR 17044|31-Dec-19  |Paid
1620 26595600064 [KHAMAN] DEVI RAWAT B88%)|31-Der-19 Paid
1621| 26595600065 MANIU DEVI RAWAT 8882[31-Dec-19  {Paid
1622| 26595600336{SURESH CHANDRA KUMAWAT . 24861|31-Dec-19  |Paid
1. 1623] 26595600337 | VAILASH CHANDRA SUTHAR 13015[31-Dec-19 ~ |Paid
1624/ 26595600333{MULI DEVI SUTHAR 1I0505{31-Dee-19 Paitl
1625| 26596700453|PREM DESHANTR] 19771|31-Dec-12  |Paid
1626{ 26596700452 | PREM DESHANTRI 20934(31-Dec-18  |paid
1627| 26508701616 NARU LAL TEL 17445{31-Dec-12  |paid
1628 26596701617|NARY LALTELI 11630(31-Dec-19  |Paid
1629) 26596701618 BHERU LAL TEL 17445|31Dec-19  {Paid
1630} 26536701619 3AN| DEVI TEL) 17445{31-Dec-19  |Paig
1631/ 26596701620|BHERU LAL TEL 11630(31-Dec-29  [paid
1632 36596702334 MANG! DEVI TELI 17445{31-De¢-15  |Pald
1633/ 26556702335 [MANG| DEVI TELI 17445|31-Dec-19  Ipaid

"], 1834] 26595702338

MANG| BEV| TELJ

17445|31-Dec-19

Paid
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1635} 26596702337 {MANGI DEVI TELS 5815(31-Dec-18  [paid

1638 26596702715|NANA (AL KUMAWAT 4320/31-Dec-18  fPaid

1637| 26596702720{ MEENA DEVI PAGARIA 20088|31-0ec-19  |paid

18633} 26596702721 | PRAKASH CHANDRA PAGARIA 20209131-Dec-19  |paid
__1633] 40194201082 |A. RASHMITA PATRA 80412(22-Nov-19  |Paid

1640 40196201004 |A. SIMANCHAL PATRO 20710|23-Dec-19 RE-INVESTED

1641 40196201007 |A. SIMANCHAL PATRO 32252123-Dec-15  |RE-INVESTED

16421 40196201009[A. SIMANCHAL PATRO 27250|23-De¢-19  {RE-INVESTED

1643| 40196700551 |LIL| SASAMAL 23260{23-Dec-19 _ |RE-INVESTED

1644| 40136700552 LiLl SASAMAL 23260|23-Dec-18  |RE-INVESTED
_1645) 41086200198 [SURESH KUMAR SAIN| 1635031-Dec-13  |Paid

1845| 41086200195 SURESH KUMAR SAIN 16350{31-Dec-19  |paid

1647] 41086200206 |SURESH KUMAR SAIN) 16350{31-Dec-19  |Faid

1648 41086700320|SURESH KUMAR SAIRI 19620|31-Dec-18  |paid

1649) 41086700321 [SURESH KUMAR SAINI 18530[31-Dec-15  |paid

1650| 41086700322 [SURESH KUMAR SAINI 18530|31-Dec-19  |paid

1651 43324800324 RAIENDRA PRASAD KUMAWAT 175440|31-Dec-13  |Paid

1652| 44657200306 | ASHISH AGARWAL 19184{28-Dec-19  |Paid | .

16531 44657200307 |ASHISH AGARWAL 19184|28-Dec-13  |paid

1654| 44657200308 ASHISH AGARWAL 19184(28-Dec-19  |Paid

1855 44657200309 |ASHISH AGARWAL 19184i28-Dec-19  [Pald

1656/ 44657200437 {ASHISH AGARWAL 17985|28-Dec-19  |Paid

1657| 44557200438 ASHISH AGARWAL 17985)28-Dec-19 | Paid

1658 446572004381 ASHISH AGARWAL 17985(28-Dec-19  (Paid -
1659/ 44657200440 | ASHISH AGARWAL 17985)28-Dec-19 Paid
| 1660| 44657200441 [ASHISH AGARWAL 17985/28-Dec-19  |Paid

1661} 44657200442 |ASHISH AGARWAL 17985|28-Dec-19  |Paid

1662 44657200922 [ASHISH AGARWAL 5995|28-Dec<18  |paig

1663] 44657200959 |A5HISH AGARWAL 17985128-Dec-19  [Pald

1664{ 50044800134{RINKU RAIKWAR _24011[ 07-01-2020|paig

1665| 50044300681 [ KUNWAR BA! 49723| 07-01-2020|paid

1666 50046200203 [ABHISHEK KURAR JAIN 63838 07-01-2020[Paid

1667| 50046200204 ABHISHEK KUMAR AN 63836 07-01-2020|Paid

1668 50046700262 PRAMOD 17579| 07-01-2020|paid

1669 50046700263 |PRAMOD 17072] 07-01-2020(Paid

1670} 50046700651 |NAVAL 18062} 07-01-2020!Paid

1671] 50046700994 |SAMIMAR SINGH 15144 ~07-01-2020|Paid:

1672| 53397200342 |RANY SCOD 18209(31-Dec-19  |paid
- 1673| 53397200143 RANUSO0D 178Q7 31-Dec-19 Paid

1674 53397300144|RANU S00D 17807131-Dec-19  [Paid

1675 53397200145(RANU SCOD 17807|31-Dec-19  |Paig

16764 53397200146{RANL SOOD 17807|31-Dec-19  |paic

1677{ 53397200147 RANU 500D 178n7131.Narn0 e
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1678| 53397200148[RANU SOOD . _ 18994(31-Dec-19  [Paid
__1675] 53357260149 RANU 500D 18994/31-Dec-29  (paid
1680| 53397200150 RANU SOOD 18209(31-Dec-19  |pald
1583| 53387200151 |RAND SOOD 17807131-Dec-19  |paid
1682 53337200152{RANU SOOD - 17807|31-Dec-18  lpaid
1683[ 53397200153 RANU S00B o . 17807|31-Pec-39 Paict
16841 53297200154 RANY 500D _ 17807|31-Dec-19  |Paid
1685] 53397200155 |RANU So0D y 17807/31-Dec-19  |Paid
1686| 53307200156 | RAND SO0D _ 18994 |31-Dec-19  [paid
1687 53397200157|RANU SO0D ) 18994 (31-Dec-19  |paid
1628{ 52397200158 |RANY S00D ) 18209(31.Dec-19 Paid
1689 53397200159 {RANY SOOD __17807{31-Dec-19  |paid
16580 53397200160|RANU S0DD D . 17807[31-Dec19  [paid
1681| 53397200161/RANU SOOD 17807{31-Dec-19  |paig
1692(.53357200162 [RANU 500D 17307(31-Dec-in Paid
1693] 53397200163 |RANU S0OD 17807|31-Dec-19  Ipaig
1684| 33397200164 | RANU SO0OD __18994131-Dec-18  paid
1695 53397200165|RANU SOOD 18994131-Dec-19  |paid
1696| 533972001656 RANU SCOD - 18209|21-Dec-19 Paid
1697) 53397200167 |RANU 5000 ' T 17807(31-Dec-15  |Paid
1688| 53367700168 (RANU 5000 : 17807|31-Dec-19 Paid
1693 53397200169 [RANU SOUD _ ] 17807[31-Dec-19  {Paid
1700 53397200170 |RANU 500D : 17807{31-Dec-19  |Pald
1701 53397200171 |RANU SOOD _ 17807|31-Dec-15  |Paig
1702] 53397200172[RANU SOOD- _ . 18954[31-Dec-19 faid
1703| 53397200173 |RANU SOCD ) 18994{31-Dec-19 Paid
1 1704 53397200174|RANU 500D ] 18209|31-Dec-19 |paig
- 1705| 53397200175 {RANU SO0D | - 17807{31-Dec-19 Pai|
1706| 5335972001.76|RANU 500D 17807131-Dec-18  |Paid
1707 53397200177 [RANU SO0D ' 17807(31-Dec-19  |paid
1708) 53397200178 |RANU SQGD- . 17807[31-Dec-19 |paid
1709 53397200179/ RANY SO0D - 17807|31-Dec-18  |Paid
1 1710{ 53397200180 RANU SQOD ' 18994{31-Dec-19  [paid
_1711] 53397200181[RANU S000 _ _ 18994(31-Dec-15  |Paid
1712|54336700190| RAJESH SINGH PATEL _ ' 16350{31-Dec-19  |paid
1713} 54336700191 |RAJESH SINGH PATEL 16350|31-Dec-10 Paid
1714 54335700192 RAJESH SINGH PATEL 15350|31-Dec-19 Paid
1715) 54336700193 | RAJESH SINGH PATEL __16350[31-Dec10 Paid
1716 54336700194 |RAJESH SINGH PATEL ' 16350[31-Dec-18  |paid
1717] 54336700195[RAJESH SINGH PATEL ' __16350[31-Dec-19  |pald
1718] 54336700196| RAJESH SINGH PATEL 1835031 Dec-19  |paid
_ 1719 54336700197 |RAJESH SINGH PATEL 16350|31-Dec-19  [paid
_1720] 54336700198 {RAI FSH SINGH PATFL 16350[31-Dec-19  lpaid
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1721) 54336700199 |SUSHEELA BHILALA 16350)21-Dec-19  |paid
| 1722| 54336700200 RAJESH SINGH PATEL 16350|31-Dee-18  Paid
1723 54336700201{RAIESH SINGH PATEL 16350/31-Dec-19 |Paid .
1724] 54336700202 RAJESH SINGH PATEL _16350|31-Dec-19  |Paid
1725 54336700203 |RAIESH SINGH PATEL 14170/31-Dec-19 Paid
1726} 54336700204RAIESH SINGH PATEL 18350|31-Dec-19.  iPaid
1727/ 54336700205 |RAJESH SINGH PATEL 16350{31-Dec-18  [Paid
1728| 53336700206{RAJESH SINGH PATEL 16350|31-Dec-19  [Paid
1729 54336700207 |RAJESH SINGH PATEL 1635031-Dec-19  |Paid
1730 54336700208 | RAJESH SINGH PATEL 16350|31-Dec-18  |Paid
1731 54336700209 |RAIESH SINGH PATEL 16350731-Dec-19 Paid .
1732} 54336700210|RAIESH SINGH PATEL 16350(31-Dec-18  Ipaid
_1733) 54336700211 |RAJESH SINGH PATEL 16350731-Dec-19  [paid
17341 54336700212 JRAJESH SINGH PATEL 18350|31-Dec-10  |Paid
1735| 54336700213 {RAJESH SINGH PATEL 16350]31-Der-18  |Paid
1736 54336700214|RAJESH SINGH PATEL _ 1635031-Dac-10 Paid
1737} 54336700215 |RAJESH SINGH PATEL 16350|31-Dec-13 | Paid
1738| 54335700216 |RAJESH SINGH PATEL 16350133-Dec-19  |Paid
1739] 54336700217 RAJESH SINGH PATEL 16350|31-Dec-18 Paid
_1740] 54336700218 | RAJESH SINGH PATEL 16350{31-Dec-19 Paid
1741| 54336700215}RAJESH SINGH PATEL 16350431-Dec-19  [Paid
1742} 58336700220/ RAJESH SINGH PATEL 16350(31-Dec-15  |Paid
1743| 54336700221 [RAJESH SINGH PATEL 16350{31-Dec-19  |paid
17441 54336700222 RAJESH SINGH PATEL of - - A/CSUBIUDICED
_1745] 54336700223 {RAJESH SiNGH PATEL o - - -JA/C SUBIUDICED
1746| 54336700224 |RAJESH SINGH PATEL ol - - A/CSUBIURICED
1747} 54544201683 PANKAI NALINI BHAKTA 263743|  07°01-2020|psid
1748 54545100356{SANJAYA PRADHAN . 84508|  07-01-2020Paid.
1748| 57857200067 [BHUPRAM 13080(23-Dec-19  |Paid
1750| 57857200068|BHUPRAM 14063|21-Dec-19  |Paid
1751| 57857200069 BHUPRAM 16350[23-Dec-19 Paid
1752| 60216200510 RINKU MORNDAL 18531)08-Nov-19  [Paid
1753] 60216200511 | RINKU MONDAL 19531{08-Nov-19  }Paig
1754] 60216200512 | RIMKU WMONDBAL 1953102 -Nov-19  |paid
1755} 50216200513 RINKU MONDAL 18229{08-Nov-18  |paid
| 1756] 6037670327 1|RAM KRISHNA SHARM A 235842i31-Dec-19  |raid
17571 60376703272 |RAM KRISHNA SHARMA | 235842|31-Dec-19  {Paid
1758] 60376703273| RAM KRISHNA SHARM & 235842|31-Dec-19  |Paid
1759 60376703274|RAM KRISHNA SHARMA 235842(31-Dec-18  |paid
1760] 60376703275 |RAM KRISHNA SHARMA 235842 (31-Dec19 |Paid
1761) 60376703276|RAM KRISHNA SHARMA 23584231 Dec-19 1Paig
- 1762| 60376703277{ RAM KRISHNA SHARMA 235842 (31-Deéc-19  fpaid
_1763| 60376703278 RAM KRISHNA SHARMA 235842{31-Dar18  lnmia
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1764} 60376703275 RAM KRISHNA SHARMA _235842|31-Dec-19  |Paid |
1765) 60376703280|RAM KRISHNA SHARMA 23584231 Dec-19-  |paid
1766) 60376703281 RAM KRISHNA SHARMA 235842{31-Dec.19  |Paid
- L757| 60376703282 [RAM KRISHNA SHARMA 235842(31-Dec-19 Paid
1768[ 60376703283 |RaM KRISHNA SHARMA 235842(31-Dec-18  |Paid
1763| 50376703284|RAM KRISNNA SHARMA 235842(31-Dec-18 _ |paid
1770| 61076700118 HMAYA KUMAMYAT . 18608|31-Dec-20 Paid
1771| 51076700115 [MAYA KUMAWAT 18608(31-Dec-20 Paid
1772] 61076700120 MAYA KUMAWAT 18608(31-Dec-2B8  |Paid
1773| 61076700121 |MAYA KUMAWAT 18608{31-Dec-20  ipPaid
1774 61076700123 |MAVA KU MAWAT 18608 (31-Dec-29 Paid
1775] 61076700123/ MAYA KUMAWAT 18608[31-Dec-20  |paid
1776| 61076700124 MAYA KUMAWAT 18608/31-Dec-20  |paid
1777} 610765700125 MAYA KUMAWAT 18608|31-Dec20  |Paid
1778) 61076700126|MAYA KUMAWAT. 18608[31-Dec-20  iPaid
17738| 6107670012 7IMAYA KUMAWAT 18608{31-Dec-20  |paid
1780| 61076700128 |MAYA KUMAWAT 18608131-Dec-20 Paid
17811 61076700129 MAYA KUMAWAT 18608|31-Dec-29 Pafd
1782| 61076700230 MAYA KUMAWAT : 9304}31-Dec-2¢  |Paid
1783 61076705493 |DHARM LATA KUMAWAT 122984[31-Dec-20  [Paid
1784) 62253700489]RAJENDRA PRASAD SAINI 24492|31-Dec-19 Paid
1785| 62254201180 |NAGAR MAL SAIN] _12846(31-Dec-18 |Paid |
1786] 62254201331 | PRITHYVI SINGH 15109i31-Dec-19. | paid
1787 62254201787 |veD KANWAR DEV 33057[31-Dec-19  [paig
1788| 62254201912 {SUBHASH SINGH 1470109420 [pPatd
 1789] 62254201963 MUNN) DEV) 21840)31-Dec-19 Paid
17504 62254202126 QM PRAKASH MEGHWA, 3246|31-Dec-19  |paid
1791] 62254202537 SANTOSH KUMAR 2361[31-Dec-19  {Paid
1792 62254202640| OMPRAKASH. SAINI 20882{31-Dec-19  |paid
_1793) 62254202641 | AMAR SINGH MEENA 51452(31-Dec-19  [pard
1784| 622542026681 AN ITA DEVI 37545|33-Dec-19  |Pald
- 1795) 62254800042 | BANARAS! DEVI 39012|31-Bec-18  [Paid
1796 62254300093 INDRA DEVI 24726)31-Dec-19 Paid
1797} 62254800213 |VIKASH CHANDRA SAINI 5384|31-Dec-19  |paid
1798| 62254800259/ YUNUS _ I3568|31-Dec.18  paid
1799} 62254800306 ANITA DEVI 37637]31-Dec-19 Paid
1300| 62254800325IRAKESH KUMAR B095:31-Dec-13  -|Paid
4801| 62254800337 |ROHTASH SAINE 449854126-Dec-19 Paid
1802| 62254800360SATYANARYAN KUMHAR __26249]26-Dec-19  |Paid
1803(.62254800377 |RAMAESH KUMAR SAIN| 32982[31-Dec-19 Paid
1804/ 62254800538 [SURENDRA KUMAR GURTA 73106[31-Dec-19  [Paid
1805] 62254800547 BHIM SINGH NIRWAAN 104737]27-Dec-18 Paid
4. 1806| 62254800643 [RAIKIMAR _5582{01-Jan-20 RE-INVESTED
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1807| 62254800762 [AIRUDDIN 37049(31-Dec-19  Ipaig
1808) 62254800853 |kaM SINGH 54983131-Dec-18  |Paigd
1809] 62254801022 |BHATERI DEVI 10418{31-Dec-19 - |Paid
__1810] 62254801082 [TARA CHAND SAINT 21768|27-Dec-19 - fPaid
1811 62254801171 |VIKAS KUMAR JORASIA 7658/31-Dec-19  (Pald .
1812) 62254801237{SHARBAT! DEVI 36885|31-Dec-15  |Paid
J1813| 62254801270[BALBIR SINGH 44347{27-Dec-19  [Paid
1814 62254801281 |LAL DEVI 2495109-1an-20 Paid
1815| 62254301496 |HIMMAT SINGH 232912|27-Dec-19 Paid
1816) 62254801518 |MIARATA SAIN| 40110|27-Dec-19  {Paid
1817 62754801533 |RAKESH KUMAR JANGIR 45584(27-Dec-19  |Paid
| 1818] 62254801534 |8UDH RAM ' 17829|27-Dec-18  |Paid
| _1819162254801539 [ROHITASH KUMAR SAINI 73580|26-Bec-19 | Paid
1820| 62254801540 [ROHITASH KUMAR SAIN] 7E588126-Diec-19  IRE-INVESTED
18211 62254801654 BHANWAR LAL KUMAWAT 16625[31-Dec-10 Paid
1822] 62254801689 | RAMSWARQOP GURIAR 42657{31-Dec-19  [Paid
1823( 62254801731 |PT RAM ADHANA 34201|27-Dec-19  |Paid _
1824/ 62254801732 | PIT RaM ADHANA 34201109-Jai-20 RE-INVESTED
A825] 62254801 758[CINESH KUMAR SOMNI 35515|31-Dec-19 Paid )
1326, 62254801759] DINESH KUMAR SON 35515(31-Dec-19  [Paid
1827 62254801760[RAJESH KUMAR SAIN] _114240(26-Dec-19 | Paid
1828) 62254501761 RAJESH KUMAR SAINS __114240{27-Dec-19  |Paid
1820| 52254501752 IRAJESH KUMAR SAINI 76160|26-Dec<13  |RE-INVESTEG
1830] 62254801763 | RAJESH KUMAR SAINY 76160]{27-Dec-19  |Paid
1831) 52254801764 |SANTOSH DEV 26743{09-Jan-20 |Paid
1832| 62254801765[SANTOSH DEVI 17828(09-jan-20 Paid
1833 | 62254801756|BHAGWATI DEV| 31390(31-Dec-18¢  |paid
3834 A2354R01757|BACHANA RAM SAINI 21466/31-Dec-19 |Paid
18351 62254801812 [SOHIT KUMAR YERMA 420731127-Dec18 [paid
1836{ 62254862023 | AARIF QURESHI 37201[31-Dec-18  [Paid
1837] 62254802256} IRAN ' 34340[31-Dec-19  |Paid
1338 622548022338[RAM SINGH - 24136|31-Dec-19  |Paid
1839 62254802357 |VINOD KUMAR 72662|31-Dec-19  |Paid
_1840) 62255100003 |SURESH KUMAR SAINL 54508(27-Dec-19  |paid
1841 62255100013 JITENDRA KUMAR SHARMA 81150|27-Dec-18  |paid
1842 | 62255100094 SHAHRUKH KHAN 72720|01-Jan-2Q Paid
18431 62255100105 |RADHA KUMAR] SAINT 391927|31-Dec=19  |Paid
18441 62255100184 [VINOD KUMAR . 70888|03-Jan-20 Paig]
1845 | 62255106185 |CHOTH MAL BHARGAVY- __ 50644 31-Dec-19 | Paid
1846] 62255100256 ATUL KUMAR SAINI 221183[26-Dec-18 | Paid
1847| 62255100324 |0M PRAKASH SAINI 19737[31-Dec-19 Paid
1848| 62255100325 {NARESH KUMAR 74690(31-Dec-19  |Paid
1848 82255100339 KAMALA DEV 18981[31-Ner10  loaw

B e D




CRGT ". NO 11017 /48/2018 L&M dt 251119 ¢ "6.10.19

.22 ~

acchumber  jnamne . pay _amft p-ay_date_ remarle
. 1B50| 62255100431 | RUKEYA. 2504{31-De¢-19 Paid
1851| 62255100446|SATYA NARAYAN KUMHAR _ 231161]26-Dec-15  |Paid
1852) 62255100447 |RUKEYA . 7429)31-Dec-19 Paid
1853| 62255100477 |SUBHASH CHAND SAINI . 12492|09-lan-20 Paid
18544 62255100531 [MALA RAM 16449)|31-Dec:i9 - |Paid
1855} 62255100715 ABDUL KHALIL _ ___15695|28-Dec-19  |Paid
1856] 62255100716 | ABDUL KHALIL 15695/26-Dec-19  |Paid
1857| 62255100717 |ASDUL kOALIL _ 15685/26-Dec-18  |Paid
1858| 62255100718 ABDUL KHALL _ _15695|26-Dec-19 Paid
1859| 62355100719 ABDUL KHALIL _ 15695 |26-Dec-19 Paid
1860} 62255100720| ABDUL KHALIL 15695{26-Dec-19  |Paid
1861} 62255100721 |ABDUL KHALIL 15695|26-Dec-19  |Paid
1862| 62255100722/ ARDUL KHALIL 15695 |26-Dec-19 Paid
1863 62255100723 |ABDUL KHALIL 15695|26-Dec-19 Paid
1864) 622551060724; ABDUL KHALIL 1563526-Dec-18  |Paid
1865 62255100725| ABDUL KHALIL 15695/26-Dec-19  |paid
1866| 52255100726 [ABDUL KHALIL 15685(26-Dec-19  |Paid
1867| 62255100727 ARDUL KHALIL 15695126-Dac-19 Paid
1868 62255100724 ABDUL KHALIL 15695 |26-Dec-19 Paid
1869 62255100725{ABBUL KHALIL I5695[26-Dec-19  IPald
__1870| 62255100730/ ABDUL KHALIL _15685|26-Dec-18  |Paid
1871f 62255100731 |ABDUL KHALIL 15695|26-Dec-19 Paid
1872] £2255100732 | ABDUL KHALIL 15695(26-Dec-19  |paid
1873( 62255100733 ]ABDUL KHALIL S 15695)26-Dec-19 Paid
1874 62255100734 ABOUL KHALIL . ] 15695|26:Dec-19 RE-INVESTED
1875| 62255100735 [ARDUL KHALIL © 15895|26-Dec-15 RE-INVESTED
1876| 62255100736/ ABDUL KHALIL  15695(26-Dec19 RE-INVESTED
1877 62255100737 |ABDUL KHALIL B 15695 |26-ec-19 RE-INVESTED .
| 1878| 62255100738 | ABDUL KHALIL 15695{26-Dec-19 RE-INVESTED
. 1873) 62255100739 |ABDUL KHALIL - 15695|26-Dec-19  |RESINVESTED.
1880] 62255100740 |ABOUL ICHALIL . 15685{26-Dec-19 RE~INVESTED
1881} 62255100741 |ABDUL KHALL 15695126-Dec-19  |RE-{NVESTED
1882 62255100742 |ABDUL KHALIL 15695|26-Dec-13  [RE-INVESTED
1883 | 62255100743 1ABD UL KHALE 15695126-Dec-19 RE-INVESTED
1884| 62255100744 ABDUL KHALIL - _15695(26-Dec-19 RE-INVESTED
| 1885| 62255100715 ABDIL KHALIL _ 15695(26-Dec-19 RE-INVESTED
1886| 62255100746) ABDUL KHALIL  156950126-Dec-19  |RE-INVESTED
| _1887] 62255100747 | ABDUL KRALIL 13695(26-Dec-19  |RE-INVESTED
1888] 62255100748[ABDLUIL KHALIL 15695[26-Dec-19  [RE-INVESTED
1838) 62255100749 ABDUL KHALIL 15695)|26-Dec-19  [RE-INVESTED
11850 62255100750{ ABO UL KHALIL _ 15695[26-Dec-19°  |RE-INVESTED
18914 62255100751 ABDUL KHALIL : 15695[26-Dec-19  |RE-INVESTED
1882/ 52255100752 ARDUL KHALIL o 15685126-Dec-19  {RE-INVESTED .
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1893| 62255200753 | ABDUL KHALIL 15695|256-Dec-18 RE-INVESTED - R
1894 62255100754 [ABDUL KHALIL 15695]26-Dec-19  |RE-INVESTED - . T
1895| 62255100755 ABDUL KHALIL N 15695[26 Dec-19  |RE-INVESTED - o ; L e
1896] 62255100756 [ABDUL KHALL 15695|26-Dec-19  |RE-INVESTED : '
1857| 62255100757 [ ABOUL KHALL ' _ . 15695/26Dec-19  IRE-INVESTED. . o T
| 1898| 62255100758 ({ABDUL KHALIL ' 15695(26-Dec-19 - |RE-INVESTED . . ' T
1839 62255100735 | ABDUL KHALIL 15695)26-Dec-19  [RE-INVESTED
- 1900] 62255100760/ ABDUL KHALIL . 15695|26-Dec-#3  |RE-INVESTED
1901 52255100761 ABDUL KHALIL ' . 15695)26-Dee-19  |RE-INVESTED
1902 | 62255100762 [ABDUL KHALIL _ ' 15695 |26-Dec-19 RE-INVESTED _
_1903( 62255100763 | ABDUL KHALLL _ 15695|26-Dec-15  |RE-INVESTED i
1904 62255106764] ABDUL KHALLL 15695126-Dec-19  |REINVESTED | -
1965 62255100765 ABDUL KHALIL _ 15695|26-Dec-19  |REIINVESTED H
1906} 62255100766| ABDUL KHALIL ' i 15695126-Dec-15  |RE-INVESTED ¥
1907| 62255100757 |ABDUL KHALL 15695/26-Dec-19  |RE-INVESTED i
- 1908] 62255100768 ABDUL KHALIL 15695 | 26-Diee-28 RE-INVESTED :
1909( 62255100769fABOUL KHALIL . 15695(26-Dec-19 | RE-INVESTED H ,
_1810] 62255100770[ABDUL KHALIL 15695(26-Dec-19 _ [RE-INVESTED : O I
1911| 52255100771 ABDUL KHALIL 15695(26-Dec+19  [RE-INVESTED Y o
1912} 62255100772 [ABDUL KHALL ' 15695|26-Dec-19  |RE-INVESTED _ S B
1513| 62255100773 | ABDUL KHALIL 15655,26-Dec~19  [RE-INVESTED o T T
1914 62255100774{ABDUL KHALIL , 15695/26-Dec-19  |RE-INVESTED o _
1815} 62255100775 ABDUL KHALIL 15695|26-Dec-19_|REINVESTED _ L . :
1916| 62255100776| ABDUL KHALIL ] 13695(26-Dec-19  |RE-INVESTED S T
1917] 62255100777|ABDUL KHALIL 15695(26-Dec-19. |RE-INVESTED e : . S
1918 62255100778 ABDUL KHALIL __ 15695[26-Dec-i5  |REINVESTED T ' e
1918| 62255100779 |ABDUL KHALIL 15635[26-Dec-19  IREANVESTED L ’
1920 62255100780{ABDUL KHALIL 15695(26-Dec-19  |RE-INVESTED
1921 62255100781 |ABQUL KHALIL ' _ 15895(26-Dec-15 RE-INVESTED
1322 62255100782 | ABD UL KHALIL - ' 15695(26-Dec-18  [RE-INVESTED L
1923 62255100783 ABDUL KRALIL "l 15695)26-Dec-19  |RESMVESTED ! . _
1924 62255100784| ABDUL KHALTL 15695/26-Dec-19  |RE-INVESTED o
1825] 62255100802 |SHYAM SINGH RATHORE 15000{31 Dec-19  Paid : bt
1926 62255100503 |SHYAM SINGH RATHORE , 15000§{31-Dec-19  |Paid - ' I .
13271 62255100804 | SHYAM SINGH RATHORE 15000131-Dec-18  [Paid - L .- e
1928/ 62255100805 |SHYAM SINGH RATHORE _ 15000{31-Dec-18  [Paid ' _ o
_1925| 62255100808 |SHYAM SINGH RATHORE ___15000(|31-Dec-i9  |paid o Y g N
| _1930] 62255100807 {SHYAM SINGH RATHORE 15000|31-Dec-19  |Paid - ' - . .
1931 62255100808{SHYAM SINGH RATHORE ‘ 15000|31-Dec-15 Paid i
_1932| 62255100808 [SHYAM SINGR RATHORE 15000{31-Dec-19  |paid
1933{ 52355100810|SHYAM SINGH RATHORE 15000|31-Dec-19 Paid
1934/ 62255100811 |SHYAM SINGH RATHORE ' 15000§31-Dec-19  Ipaid
1935] 62255100812 SHYAM-SINGH RATHORE 18NN A 0 ey
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""""" 1. 1936] 62255100813 |SHYAM SINGH RATHORE T 15000{31-Dec-19  |Paid
1937! 62355100814|SHYAM SINGH RATHORE 15000(31-Dec-19 Faid
1938} 62255100815]SHVAM SINGH RATHORE 15000(31-Dec-19 {paid
1933} §22551.00816|SHYAM SINGH RATHORE 15000(31-Dec-18  |Paid
1340] 62255100817 [SHYAM SINGH RATHORE 15000(31-Dec:18  [pPaid
1943} 62255100818|SHYAM SINGH RATHORE 1 . 15000|31Cec-1S  |paig
1942/ 62255100819|SHYAM SINGH RATHORE 15000{31-Dec-18  |Paid
19431 62255100820|SHYAM SINGH RATHORE 15000|31-Dec-19  |Paid
19441 62355100821 |SHYAM SINGH RATHGRE 15008 |31-Dec-10 Paid
1945| 62255100979 MEERA DEVI 13828|09-Jan-20 Paid
1546| 62255100591 | KAILASH CHAND SHARMA __ 18391(27-Dec-19  {Paid
1947 62255100992 {KAILASH CHAND SHARMA 18391)27-Dec-19  |Paid
1948) 62255100993 |KAILASH CHAND SHARMA 18391(27-Dec-19  |paid
1949 62255100994 KAILASH CHAND SHARMA 1839127-Dec-19  |Paid
1950] 62255100995 |KAILASH CHAND SHARMA 18391|27-Dec-13  fpaid
1951] 62255100996 | KALASH CHAND SHARMA 18391[27-Dec-19 Paid
15952 | 62255100997 KAILASH CHAND SHARMA. - 18391{27-Dec-19  |paid
i 1953] 62255100998 [KAILASH CHAND SHARNMIA _18391|77-pec-19 Paid
1954} 62255100993 [KAILASH CHAND SHARMA, 18391|27-Dee-18  |raid
" 1855 6225510 1000{KAILASH CHAND SHARMA _18571[27-Dec-19  IREINVESTED
: 1356| 52255101001 |KAILASH CHAND SHARMA : 18391(27-Dec-19 Paid
1957} 62255101002 [KAILASH CHAND SHARMA _ 18361[27:Decr19  [paid
1858| 62255101003 |KAILASH CHAND SHARMA 18391[27-Dec-19  |paid
- 1859(62255101004|KAILASH CHAND SHARMA ___18301[27-Dec-18  |[paig
1960 62255101005 |KAILASH CHAND SHARMA 18391{27-Dec-19 |Paid
1961 62255101006 |KAILASH CHAND SHARMA 18391[27-Dec-19  |pPaig
1362) 62255101007 | KAILASH CHAND SHARMA 18391 (27-Dec-1%  |Paid
1363) 2255101008 | KAILASH CHAND SHARMA _18391i27-Dec-19  |paid
1954) 62255101009 |KAILASH CHAND SHARMA 18391[27-Dec-19  |Paid
1865| 62255101010|KAIASH CHAND SHARMA 18381|27-Dec-19  |paid
1566| 62255101011 [KAILASH CHAND SHARMA 18391{27-Dec-19  |Paid
” 1967) 62255301012 |KAILASH CHAND SHARMA 18391{27-Dec-19 Paid
1968/ 62255101013 |KAILASH CHAND SHARMA 18391(27-Dee-19  [Paid
; 1965[ 62255101018 |KAILASH CHAND SHARNMA 18391|27-Dec-15  [Paid _
. ;1 _1970) 62255101015 KAILASH CHAND SHARMA _ 18571|27-Dec-19  |RE-INVESTED
S . 1971 6225’5.101@16 KAILASH CHAND SHARMA 18381|27-Bec-19  |Paid
g : 1872| 62255101017 |KAILASH CHAND SHARMA 18391[27-Dec-19  |paid
1973 62255101018 KAILASH CHAND SHARMA 18391{27-Dec-13  |Paid
1974) 62255501019 [KAILASH CHAND SHARMA 18391|27-Dec-19 |Paid
1575| 62255101020 | KAILASH CHAND SHARMA 18391|27-Dec-19  [Paid
1976| 62255101021 |KAILASH CHAND SHARMA _18391]27-Dec-19  |Paid
1977) 62255101022 |[kAlCasA CHAND SHARNA _ 183091 |27-Dec-39 Paid
11978 62255101023 [KAILASH CHAND SHARMA 18391(27-Dec-19  |Paid
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1979 62255101024  KAILASH CHAND SHARMA 18391)|27-Dec-19  |paig |
" 1980[ 62255101025 KAILASH CHAND SHARMIA 18391127-Dec-19  |paid . Cob
1981} 62255102026/ KAILASH CHAND SHARMA | 18381/127-Dec-19  [Paid . _ I ! _ . ,
1582) 62255101027|KAILASH CHAND SHARMA , 18391(27-Dec-19 - |paid . . T e
~ 1983| 62255101028 KAILASH CHAND SHARMA 18391|27-Dec-19  |Paid " - A R
1984] 62255101029 | KAILASH CHAND SHARMA 18391(27-Dec-19_ |Paid t
1985 52255101030 KAILASH CHAND SHARMA ' 18391127-Dec-19  [Paid
1986| 62255101031 KAILASH CHAND SHARMA 18391|27-Dec-19 Paid ' i
1987| 62255101032 kAl LASH CHAMD SHARMA 1839%[27-Dec-19 Pald ) o - :
1988/ 62255101033 |KAILASH CHAND SHARMA i 18391)|27-Dec-19  paid - '
1989 62255101034/ KAILASH CHAND SHARMA b 18391[P7-Dec-19  |Paid .
1990| 62255101035[KAILASH CHAND SHARWIA 18391)27-D6c-19  iPaid N
1931} 62255101036 KAILASH CHAND SHARMA 18391[27-Dée-i8  |Paid : _ _ BTN
1992| £2255101037|[RAIASH CHAND SHARMA ___18391|237-Dec-19  [Paid ' . '
1933} 62255101038]KAILASH CHAND SHARMA 18571[37-Dec-19  |RE-INVESTED - _—
1354 62255101038 |KAILASH CHAND SHARMA 18301127-Dec-18  {paid
1995| 82255101040 |KAILASH CHAND SHARMA - 18391(27-Dec-19 lpaig e
19961 822551011041 |KAILASH CHAND SHARMA 18391[27-Dec-19  [Paid - . i
1997| 62255101042 |KAILASH CHAND SHARMA I 18391[27-Dec-19  |paid .
1998 62255101043 | KAILASH CHAND SHARMA. __13381]27-Dec-15 Ipaid :
1999] 62255101044} KAILASH CHAND SHARMIA _ ' 18391|27-Dec-19 Paid .
2000) 62255101045 |KAILASH CHAND SHARMA,  18391]|27-Pecin Paid ';
2001 62255101046]KANASH CHAND SHARMSA, 18391[27-Dec-19.  |paid | .
2002| 62255101047 |KAILASH CHAND SHARMA 18391|27-Dec-19  {Paid iy -
2003 62255101048|KAILASH CHAND SHARMA _ 18391(27-Dec19 _ |Paid ) '
2004/ 52255101049 KAILASH CHAND SHARMA. - 18391)|27-Dec-13  |Paid e ) Cie
2005] 62255101050 [ KAILASH CHANG SRARMA 18391|27-0ec19  Ipaid - - ' |
2006 | 62255102051 KAILASH CHAND SHARMA, 18361 (27-Dec-19 Paid T
2007| 62255101052 [KAILASH CHAND SHARMA 18391)27-Dec-18 - |Pald
2008} 62255101053 |KAILASH CHAND SHARMA _ 1839127-Dec-19  [Paid ;
2009| 62255101054[KAILASH CHAND SHARMA __ 18391[27-Dec19  |Paid R - _ T
2010 62255101055 |KAILASH ClIAND SHARMA 18391]27-Dec-19 Paid _ ST s
2011] 62355101056)KAILASH CHAND SHARMA N 18391127-Dec-15  |Paid X h
2012| 62255101057 [ KAILASH CHAND SHARMA 18391[27-Dec-139  |Paid - . E
2013| 62255101058 KAILASH CHAND SHARMA _ 18391[27-Dec-13  |paid S
2014) 52255101059]KAILASH CHAND SHARNMA 18391|27-Dec-19 Paid ] : i
2015) 62255101060 KAILASH CHAND SHARMA 18391|27-Dec-19 Paid . : B B
| 2015/ 62255101061 KAILASH CHAND SHARMA 18391]27-Dec-19  {Paid
2017| 82255101062 KAILASH CHAND SHARMA 18000)31-Dec-19  {Paid
| 2018) 62255101063 [KAILASH CHAND SHARMA 18000(31Dec-19  [paid . ' ¥
2018| 62255101064 | KAILASH CHAND SHARMA 18000|31-Dec-19 Paid _ | "
2020/-62255101065 | KAILASH CHAND SHARMA | 18000(31-Dec-19  |Paid . ' _ .
2021} 62255101066| KAILASH CHAND SHARMA 18000121 nem1a” Teaia -




CRCE  NO 11017 /48/2018 L&M dt 25.11.18 8 "5.10.19
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st accnumber  fname pay_amt  [pay date ramark
S - : 2022| 52255101067 {KAILASH CHAND SHARMA 18000|31-Dec~19  |Faig
2023[ 62255101068 |KAILASH CHAND SHARM A 18000|31-Dec-18  paid
2024] 62255101068 |KATLASH CHAND SHARMA _18000|31-Dec-18  }paid
2025| 62255101070 | KAILASH CHAND SHARM A 18000{31-Dec-18  |paid
2026 62255101071 [KAILASH CHAND SHARMA - 18000(31-Dec-18  [Paid
2027| 62255101072 | KAILASH CHAND SHARMA 18000|31-Dec-19  |paid
2078 52255101073 [KAILASH CHAND SHARMA 18000(31-Dec-19 Paid
2025 62255101074 |KAILASH CHAND SHARMA 18000{21-Dec-19  |Paid
2030| 62255103075 KAILASH CHAND SHARMIA 18000{31-Dec-19  |Paid
2031 $2255101079]KAILASH CHAND SHARMA _18000|31-Dec-15  |paid
2032 62255101080(KAILASH CHAND SHARMA i8000[31-Dec-19 Paid
2033) 62255101081 |KAILASH CHAND SHARMA 18000{31-Dec-19  |Paid
2034| 62255101082 {KAILASH CHAND SHARMA 18000|31-Pec-19  JPaid |
20351 62255101083 [KAILASH CHAND SHARMA. 18000Q1-Jan-20 Paid
2036) 62355101084 KAILASH CHAND SHARMA _ __18000[01-Jan 20  {Paid
2037 62255101085|KAILASH CHAND SHARMA 18000[01-Jan-20  [pPaid
' 2038| 62255101086 |KAILASH CHAND SHARMA 18000(01-Jan-20  |Paid
2035 62255101087 |KAILASH CHAND SHARMA 18000[01-Jan-20 Paid
2040 62255101088 KAILASH CHAND SHARMA 13000[01an-20  |paid
2041) 62255101089 [KAILASH CHAND SHARMA 18000[01-Jan-20  {Paid
. 20424 62255101090[KAILASH CHAND SHARMA 18000[01-lan-20 Paid
2043 62255101091 |KAILASH CHAND SHARMA 18000|01-Jan-20  lpaid
2044)-62255101092 | KAILASH CHAMND SHARMA 18000)01-Jan-20 Paid
2045| 62255101093 | KAILASH CHAND SHARMA 12000|01-Jan-20 Paid
| _2046| $2255600051{SHAKUNTALA DEV] 73952{08-Jan-20 Paid
2047| 62255600111 [LALLU KHAN 82401(27-Dec-13  |{Paid
20481 52255600314 PANKAL RUMAR '23020{31-Dec-19  |Paid
20491 62256200086|SUBHASH CHAND SAINT 15339(31-Dec-19  |Paid
2050) 62256200175{SUBHASH CHAND SATN] 15119|31-Dec-18  |Paid
2051| 62256200176(5UBHASH CHAND SAINI 15119(31-Dec-19  |Psid
2052| 62256200177 |SUBHASH CHAND SAIN| 13956|31-Dec-19  [Paid
2053} 62256200681 |PAPPU QURESH] 17688|31-Dec-19  |Paid
2054 62256200682/ PAPPU QURESHI 17688|31-Dec-13 (Paid
2055| 62256200683 |PAPPU QURESHI 17688{31-Dec-19  |paid
2056| 62256200684 |FAPFL QURESH] _17688[31-Dec. 15  |Paid
20571 62256200685{PAPPU QURESH] 17688(31-Dec-19  [Paid
_2058| 62256200686|PAFFLE QURESHI 17638[31-Dec-19  [Pald
| _2053[ 62255200815 |NURIHA KHATOON 15330131-Dec-19  |paid
2080| 62256200816 [NURIHA KHATOON 14150(31-Dec-19  {Paid
2061 | 62256200884 |PANKA] KUMAR 14150|01-fan-20 Paid
2062] 62256200997 KAMLA DEVI 9434{31-Dec:19 |paid
. 2063| 62256700140 |LEELA RAM 15119[31-Dec-19  |Paid
- 2064{ 62256700141 |LEELA RAM 115630{31-Dec-is  |Paid
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2065} 62256701953 |MAHENDRA KUMAR 25955[31-Dec-19  |paid . , SR
. 2056) 62256702657 MANQ! KUMAR BHARGAV 19674|31-Dec-19  (Paid - _ i
2087 62257200294|MANGAL CHAND SAIN 3811[31-Dec1g Paid i ! ) T
2068| 622572005065{RAMAVTAR JANG IR _ 31779101-1an-20 Padd _ T e N
_2069] 62257200507 RAMAVTAR JANGIR | 31779/01-dan20 ' s oo T

Paid i _
2070, 62257200508 [RAMAVTAR JANGIR 31779[014a0<20  Ipaid | ) - ] SRR S
2071 62257200509 RAMAVTAR JANGIR 31775[01-9an-20  |paid . ' S AR
2072| 62257200510 RAMAVTAR JANGIR

31779{09-Jan20 _ |paig . i
31775|09Jan20  |Paid _
31779/03-)an-20 - fpPaig , . i
31773{08-1an-20 Paid
31779|09-1an-20 Paid
31779 08-Jan-20 Paid
31775|09-Jan-20 Paid

_ 33779|0gdana0 Paid
31779{09-Jan-20 Paid
31775[09-Jan-20 _ |Paid |
31779109-Jan-20 Paid - i

25088109-1an-20 Paid - . o

2073 6225720051 1/ RAMAVTAR JANGIR
2074| 62257200512 BAMAVTAR JANGIR
2075/ 62257200513 | RAMAVTAR JANGIR
2076 62257200534 RAMAVTAR JANGIR
2077| 62257200515 RAMAVTAR JANGIR
| 2078 62257200516 RAMAVTAR IANGIR
2079] 62257200517|RAMAVTAR JANGIR
2080| 62257200518 RAMAVTAR JANGIR -
2081[ 562257200519 RAMAYTAR JANGIR
2082| 82257200520|RAMAVTAR IANGIR
2083 62257200521 [RAMAVTAR JANGIR
2084 62257200611 |SUGANT

96098 26-Dec 19 RE-INVESTED
2085) 62257200612 [SUGAN) 94412|126-Dec-19  {RE-INVESTED
2086| 62257200613 |SUGAN| 95255|26-Dec-19  |RE-INVESTED
2087| 62257200614]SUGAN] 35255|26-Dec-19  |RE-INVESTED -
2038| 62257200615 [SUGAN] 94412)26-Déc-19 _ |REANVESTED
2089 62257200616 |SUGAN 144954|26-Dec-19 _ [RE-INVESTED
12090/ 62257200778 [GAYTRI DEV| 12000(31-Des-19 RE-INVESTED
2091 | 62257200784 [RAMNMIWAS 20085({01-Jan-20 Paid '
2092| 62257200788]GAYTRI DEVI 17000|31-Dec-i9  |paid .
2093] 62257201815|BALBIR SAING 110853{27-Dec-19 | Paid
2034/ 63185100761 |CHANDAN] SON] 347309 09-01-2020]Paid |
2095 63454200871 |PARKASH KUMAR o - - Party not traceable - ‘
' 2096| 62754800456 |Ra) KUMAR 77624)31-Dec-19 Paid - - :
2097| 63986708189 [PRABHU RANM MAL 17807/31-Dec-19  |paid : ;'
2098 63986701190| PRABHU RAM MaALL 17807 |31-Dec-18  |paid
2059| 63986701391/PRABHU RAM MAL) 17807|31-Dec-19  |Paid
2100] 63986701192 FRABHU RAM MALY 20111|31-Dec-18  |Paid
2101 63987200066|RADHA 14651|31-Dec-19  |paid |
2102| 63987200067 |RADHA _ 14651[31-Dec-18  |Paid ﬁ
2103| 64244801565 PRASANNA SAHU -_100307|23-Dec-15  |Paid |-
2104) 64245100100 BUAYALAXN BHO! 184338|23-Dec-19 | Paid
2105 64857200014]LAX#) DEV] | 33463|15-Jan-20  [Paid (| )
2106 | 64857200015 |LAXMI DEV] 37742115-1an-20 Paid |
2107| 54857200016 | LAXMI DEV] 43570115-1an-20 Boaicd |




CRT™ L NO 11017 143120'13 L&M dt 25,1149 . 16.10.19

sk accnumber  iname 1pay_amit pay _date remark -
2108| 64857200017 |LAXMI DEVI 42730|15-an-20 Paid
2109 64357200018 |[BANWARI LAL TIWAR 27493(15.01.2020  |paid
21107 £4857200019|BANWARI LAL TIWAR] 27483 15J3n-20  |paid
2111{ 64857200020[SUNITA 2135%|15-Jan-20 Paid
2112} 64857200021 |SUNTA 2135515-1an-20 Paid
2113} 64857200022 [sunrra 21355]15-Jan-20 Paid
2114| 64857200023 [SUNTA 21355115-)an-20 Paid
2115 64857200024 [SUNITA 21355115-1an-20 Paid
2115 64857208025 [sunTA . 21355[15-jan-20 Paid
2117] 64857200026 |SUNITA 21255{15-Jan-20 paid
2118, 64857200027 |5UNITA :21355}15-Jan~-30 Paid:
2118] 64857200028 [SUNTA 19830 15-len-20 Paid
2120| 68246701209{PRAMOD KUMAR 12667|28-Dec-19 Paid
2121| 68246701210 }PRAMOD KUMAR ' 12667(28-De¢-19  [Paid
2122 70184802342 |OM PRAKASH RAIDRIA 2000000(31-Dec-19  |RE-INVESTED
2123) 70776701169 |RUCHI A AGARWAE _ 18450(|07-Dee-19  |Paid
2124| 70776701170 |RUCHIKA AGARWAL 18450|07-Dec-19  [Paid
2125| 7077670117 1{RUCHIKA AGARWAL 18450(07-Dec-19  {paid

| 2126) 70776701172 |RUCHIKA AGARWAL 18450|07-Dec-19 Paid
2127] 70776701173 | RUCHIKA AGARWAL 18450§07-Dec-19  |Paid
2128) 70776701174 RUCHIKA AGARWAL 18450|07-Dec-19  |Paid
2129{ 70776701175 | RUCHIKA AGARWAL 18450{07-Dec-18 Paid
2130| 70776701 176 RUCHIKA AGARWAL 18450/07-Dec-18  |Paid

. 2131] 70776701177 RUCHIXA AGARWAL _18450|07-Dec-18  |paid

__2132] 70776701181 |RUCHIKA AGARWAL 18450|07-Dec-18  |Paid

. 2133| 75075100043 |RIZWANA PARVEEN 38528|31-Dec-19  |Pald
2134] 75114200465 | LAL SINGH YADAY 49713[27-Pec-19  |Paid

_2135) 75886200358] ASWINI KUMAR PATNAIK 21230|23-Dec-19  |Paid
2136 75886200362{ASWINI KUMAR PATNAIK 21230i23-Dec-19  |Paid
2137| 76034200264 |KRISHNA DEVI 50979[14-Dec-18¢  |raid
2138] 76094200265 |NEELAM GUPTA '55339|14-Dec-1%  |Paid
2139( 76094200266 | PANKAI KUMAR GUPTA 56100|14-Dec-19  [Paid
2140| 76094200270 (YOGENDRA 56100|14-Dec-19  |Paid
2141 76094200410 RAJESHWARI 6310632-Dec-19  |Paid
2142) 76094200465{IAGDISH 71027[27-Doe-19  |Paid
21431 76024200489 HARICHARAN GURIAR 121753[27-Dec-19  |Pald
2144[ 76094200528 KRISHNA DEVI 55979|14-Dec-18  |Paid
2145| 76094200647{ AVADHRAS SINGH 65668(27-Dec-15  |Paid
2145| 76094R00579|LALITA BEV 65241(31-Dec-19 |Paid
2147 76094800905 | RAMII LAL 104850{27-Dec-19  |Paid
2148| 76094800906 KADI DEV] 52521|27-Der-19 Paid
2149| 76095100128 |VINOD KUMAR SON] 70443127 Dec-19 Paid
2150 76095100139|0HARA SINGH MEENA, B8045{27-Dec-19  |Paid

{,,2} %g’ e
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_2151| 79796700574 NAVIN ARORA J1733{27-Dec-19  [REINVESTED - T e

2152 79796700575 [NAVIN ARGRA 31733127-Dec-15  [RE4NVESTED —

_2153] 79796700576 NAVIN ARGRA ' 31733|27-Dec-19  |REINVESTED » C T
2154) 79796700577 |NAVIN ARGRA B 31733|27-Dec-18  |REAINVESTED -

. 2155] 79796700578[NAVIN ARORA , 31733[27-Dec-1S  |RE-INVESTED E R g
2156/ 79796700579 |NAVIN ARORA ' 31733[27-Dac-19 _ |REINVESTED - NN oL e
2157| 79756700580|NAVIN ARORA _ 31733127-Dec-19  [RE-INVESTED . - A R e
2158] 79796700581 [NAVIN ARORA . 31733)37-Dec-18 |REANVESTED i ’ ' '

2159) 79796700582 {NAVIN ARORA ' 31733|27-Dec-19 ' |RE-INVESTED , . '
2160] 73796700583 |NAVIN ARORA 31733{27-Dec-13 - RE-INVESTED _
2161) 79796700584 |NAVIN ARORA 20308/27-Dec-19  |RE-INVESTED |

_2162| 79796700585 [NAVIN ARGRA . 22847|27-Dec-18  [RE-INVESTED - I o e T

- 2163| 79796700586 [NAVIN ARORA o 21578127-Dec-19  [REINVESTED _ : i : T
2164 79796700587{NAVIN ARORA _ 21578|27-Dec-19  [RE-INVESTED -
2165} 79796700588 | NAVIN ARORA 21578]27-Dec-i9  IRESINVESTED S
2156) 79796700589 NAVIN ARORA 21578|27-Deg-19 . |RE-INVESTED , - .

2167, 79796700580| NAVIN ARGRA _ 21578|27-Dec-19 | RE-INVESTED | : | | T
2168| 79796700591 | NAVIN ARDRA | 21578[27-Dee-19 RE-IMVESTED '
2168| 79796700532 [NAVIN ARGRA" ' - 21578[27-Dec-19 RE-{NVESTED

21701 79796700553 { NAVIN ARDRA ' 25386[27-Dec-19  [RE-INVESTED o
2171) 79796700594 NAVIN ARORA 45386/27-Dec-19  JRE-NVESTED _ |
2172 79796700595 | NAVIN ARORA, _. 25386(27-Dec-19 _ |RE-INVESTED N
2173] 79796700597 | NAVIN ARORA _ 25386127-Dec.19 RE-INVESTED i
2174 79796700598 [NAVIN ARORA 25386127-Dec-19  [RE-INVESTED !

2175] 79786700599 | NAVIN ARORA __ 25386[27-Dec-19 RE-INVESTED
2176| 79796700600 NAVIN ARORA 25386i27-Bec-19 RE-INVESTED : S L

| 2177| 79796700601 NAVIN ARORA 25386|27-Dec-19  [RE-INVESTED T e
2178] 78796700602[NAVIN ARORA . 25380126-Dec-19  [RE-INVESTED - Cr ST LT

2179] 79796700605 |NAVIN ARORA ' . 25385|27 Dec-15  |REJINVESTED N
2180] 79795700608 [NAVIN ARORA 25386127-Dec-19  [RE-INVESTED L

| 2181] 79795700608 NAVIN ARORA 21578[27-Dec-19 RE-INVESTED - o T o
2182| 79795700614 [NAVIN ARDRA _329918[27-Dec-13  [RE NVESTED
2183| 79796700728 JNAVIN ARORA B 12555/27-Dec-19  |RE-INVESTED. -i'

2184 79796700729 | NAVIN ARDRA | 17445/31-Dec-19  |RENVESTED
2185| 79796700730|NAVIN ARDRA ] 18832/27-Dec-16__| RE-INVESTED _ ;
2186 79796700781 |NAVIN ARORA 31282|27-0ec-19  |RE-INVESTED , 3
2187| 79796700782 |NAVIN ARGRA _ . 31282|27-Dec-19  |RE-INVESTED _ ,
2188| 79796700783 |NAVIN ARQRA _ B1282[77-Dec-19  |RE-INVESTED _ ' R
2189) 79796700784 NAVIN ARORA ' . 31282(97-Dec-15  |RE-INVESTED * . o

{ _2190| 79796700785 NAVIN ARORA 31282[27-Dec-19 _ |REANVESTED : o

121913 79796700786 NAVIN ARORA _ _ 31282(27-Dec19 _|REINVESTED' , BT
2197 79795700757 |NAVIN ARORA, | ' 13956/31-Dec-19 _|RE-INVESTED _ :
2193] 79796700736 NAVIN ARORA. : 73774137 nar 10 TmehnEo s
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21541 79795700797 [NAVIN ARORA 23774|27-Dec-19  |RE-INVESTED
21851 79796700924 | NAVIN ARORA 52420126-Bec-19  |Paid
2196| 79796700925 | NAVIN ARORA 62420126-Dec-19  |paid |
2197| 79796700926 {NAVIN ARGRA 62420126-Dec-19  {Paid
2198 79736700927 NAVIN ARORA 62420(26-Dec-15  |psid
2139 79736700928 |NAVIN ARORA 62420 |26-Dec-19.  [paid
2200| 79736700929 NAVIN ARDRA 62420|26-Dec-19 |[Paid

22011 79796700530 |NAVIN ARORA 49936,26-Dec-19 | Paid
2202| 79797200020 |NAVIN ARGRA ‘180682(27-Dec-15 RE-INVESTED
2203| 79797200081 |NAVIN ARDRA 20477)27-Dec-19  |RE-INVESTED
2204| 79797200082 [NAVIN AROAA 20477(27-Dec-19  |RE-INVESTED
2205] 79797200083 [ NAVIN ARORA 20477127-Dec-19  |RE-INVESTED
2206} 79797200084 |NAVIN ARORA 20477|127-Dec-19  [RE-INVESTED

1.2207| 78797200085 [NAVIN ARORA, 20477127-Dec-18  |REANVESTED
2208 79964800067 | ABHAY SINGH 1470|31-Dee-19 Paid
2208| 79964800592 |anl. _ 77698|31-Dec-19 | Paid
2210| 79964800829{ MUKESH KUMAR 33373)31-Dec-19  [Paid
22111 79964801153 [SATENDER KUMAR 34320[31-Dec-19  {Paid
2213 | 79965100160)BARFI DEVI 37871)31-Dec-18 RE-INVESTED:
22131 79966701635 |PARMOD KUMAR 45521|31-Dec-19 Paid
2214)| 79967200114 [SUNIL KUMAR 2058/31-Dec-19  lpaid
2215 79957200115 [SUNIL KUMAR 2059|31-Dec-19  |Paid
2216| 79967 200116{SUNIL KUMAR 11129|31-Dec-19  {Paid
2217| 79967200117 |SUNIL KUMAR 2059{31-Dec-19  |Paid
2218 23456200199 |PRAKASH RAD K5 33490 27-12-7019{Pald
2219) 55704201232 | DASRATH GHOSH 27092 27-12-2015|Paid
2220111867201721 |INDRAIIT PALIL 20478|  27-12-2019|RE-INVESTED

22211 16143700745 [ARCHANA MUKHERIEE 20521 37-12-2019|RE-INVESTED
2222) 16143700750 ARCHANA MUKHERIEE 205231 27-12-2019|RE-INVESTED
2233| 16143700757 | UMAHALDER 31571 27-22-2019{RE-INVESTED
2224 16906200689 |BIMAL CHANDRA DAS 117821| 09-01-2020|RE-INVESTED
2235| 66204800109 CHANDA HAZRA 138132]  31-12-201%|Pard
22261 70777200037 BIKASH CHANDRA SARKAR 9434{ 31-12-2019)Paid
2227| 10017200544 | ASHOK KUMAR SRIVASTAVA 207939 - 09-01-2020{Paid
2228| 10017200545 ASHOIK KUMAR SRIVASTAVA, 207939|  08-01-2020|Paid
2229| 10017200546]ASHOK KUMAR SRIVASTAVA . 207939)  08-01-2020(paid
2230| 10017200547 | ASHOK KUMAR SRIVASTAVA 207938| 09-01-2020{Paid
2231} 10017200548 |ASHOK KUMAR SRIVASTAVA 207339 08-01-20201Paid
2232| 10017200549 |ASHOK KUMAR SRIVASTAVA 207939] " 09-D1-2020|paid

‘| 2233} 10017200550 |ASHOK KUMAR SRIVASTAVA 207939  09-01-2020/Paid
[ _2234] 10017200551 [ASHOK KUMAR SRIVASTAVA 207939  09-01-2020(Paid

| 2235/ 10017200552 [ASHOK KUMAR SRIVASTAVA 2075939{  09-01-2020|Pald

2236/ 10017200553 |ASHOK KUMAR SRIVASTAVA 207939  09-01-2020(Paid

P
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2237 11:}017200554 ASHOK® KUMAR SRIVASTAVA . 207839 09-01-2020 Pi‘li_d__
2238 10017200555 ASHOK KUMAR SRIVASTAVA 407933)  09-01-2020 Paid
22391 10037200556 ASHOK KUMAR SRIVASTAVA 207939 09-01-2020|Fan” B
2240| 10424800795 [BASHISHTH SINGH 15832|  09-01-2020(Paig .
2241 12146704376 L ATA NARWAN 20047]  31-12-2016{pajd R B
' 2242 13766700366 PRACH! SINGH 17445 09-012020|Paid o
2243 18766700367 PRACH! SINGH 17445|  09-01-2020|Paid b ‘
2244/ 18766700358 | PRACHI SINGH 17445)  08-01-2020|Paid .
2245} 18766700370 |PRACHI SINGH 17448| _09-01-2020Paid .
2246| 18766700371 PRACHI SINGH 17445 09-01-2020| paid ‘
2247 18766700372 | PRACH! SINGH 17445]  09-01-2020|paid
__2248] 18766700373 PRACHI SINGH 17445| 05-01-2020]|Paid
2249) 18766700481 |PRACHI SINGH 17445| _ 09-01-2020(paig L
2250) 18766700482 PRACHI SINGH 17445/  08-01-20201Paid 0
. 2251] 18766700484 PRACH] SINGH 17445]  09-01-2020(Paig ‘
2252) 54885100207 |DURGESH BANSAL 19475  26-12-2019|Paig
2253| 54885100208|RAJAKUMAR] BANSAL 16779 26-12-2019(pPaid
2254] 54885100292 {RAM VILAS DHAKAD 14857  26-12-20191paig g _
2255 12116702212 |NHESH P KUBDE ' Party out of station ' |
2236| 12116702218 |MILESH P KURDE Party out of station’ ' "
1257 12116702218 |NILESH P kKUBDE Party out of station - 1
2258) 12116702219]NILESH P KUBDE Party dut of station '
_2259) 12116702222|NJLESH P KUBOE _ Paity out of station
_2260[ 12426701472 | GOVINDA RAD 93041 _09-01-2020{Paid : _
2281/ 12428701473 k'c_;'oerDA_ RAD 93041 05-01-2020}Paid |
2262) 12426701474]K GOViNDA RAD 33918 | . 09-01-2020|Paid ‘
2263 12617203974 |HAR KUWANR 15245|  17-01-2020paid
2264 12617203975 [CHatma DEVI 13956  07-01-2020Faid !
. 2265 12617204015 [SANTOSH NAMDEY 18366] 07-01-2020[paid |
2266| 12617204016|SANTOSH NAM DEY 18366]  D7-01-2020|eaid
2267} 12617204017 ARCHNA PRAIAPAT] 1690] 07-01-2020|Paid |-
| 2208| 12617204020[SEEMIA YADAY  ° 14028|  g7-D1-2020 Paie ,
2269] 12617204021 [MANGI TIKHP AR 33/27| 07-01.2020paid |
Sl 12017204000 | KamLa 18703  07-01-2020|Paid ;
 2271| 37204202272 SHANT! DEVI 64426  07-01-2020[paig -
2272 17846701484 |SITA DEV] 186549])  07-01-2020{paid ;
2273| 22456700534 | ARUN P N 288248  31.12-2019]paig 1
_2274] 22457200076 |0 5 NAGARAJA 279649  31-12-2013|paid-
2275| 50044201244/ 7ULS| PRAJAPATI _ 23403 07012020lpaid
2776} 15806204910 BRAJ:ENDRA'HSHQRE 20047|  09-01-2020|Paid
2277 23386700713 PAWAN SINGH 17445 31-12.2018|paig .
2278 23386700714 PAWAN SINGH - 17445 31-12-2018)Paid T
2279] 23386700715 | PAWARN SINGH 17445}  31-12-2018!Paid o
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2280| 23386700716 PAWAN SINGH 17445  31-12-2016iPaig
2281] 23386700717 [PAWAN SINGH 174451 31-13-2012|paid
- 2282} 23386700718 |PAWAN SINGH 17445|  31-12-2019|Paid
2283] 23386700719 |PAWAN SINGH 17445|  31-12-2019|paid
22841 23386700720[PAWAN SINGH 17445] 31-12-201%|Paid
2285) 33386700721 PAWAN SINGH 17445!  31-12-3019]Paid
2286 23386700722 [PAWAN SINGH 17445] 31-12-2019(paid
2287} 23386700723 | PAWAN SINGH 172451 31-12-2019(|paid
2288| 23386700724 PAWAN SINGH 17445] 31-12-2019|paid
2289 23386700725 PAWAN SINGH 17445  31-12-2019(paid
2250] 23386700726|PAWAN SINGH 17445F  31-12-2019]paid
2291| 23386700727 |PAWAN SINGH 17445|  31-12-2019|paid
2292 23386700723 Pawan SINGH 17445|  31-12-2019(paid
22931 23386700728|PAWAN SiNGH 17445  31-12-2018{Paid
2284) 23386700730/ PAWAN SINGH 17445|  31-12-2019{Paid
2295/ 23386700731 | PAWAN SINGH 17445 31-12-2019(Paid
22961 23386700732 [PAWAN SINGH 17445|  31-12-201SPaid
2297) 23386700733 PAWAN SINGH 17445 31-12-2019|Paid
2298| 23386700734 |[PAWAN SinGH 17445| "~ 31-12-2019]paig
2299/ 23386700735 [PAWAN SINGH 17445[  31-12-2019 Paid
23001 23386700736 (|PAWAN SINGH 17445  31-12-2018|paid
2301] 23385700737 |PAWAN SINGH 17445|  31-12-2019|paid
| 2302 23386700738 PAWAN SINGH 17445 31-12-2019)paig
2303) 23386700739)PAWAN SINGH 17445|  31-12-2019|paid
2304] 23388700740 PAWEN SINGH ._17445] 31-12-2018|paig
2303| 23386700741 | PAWAN SINGH 17445  31-12-2019]Paid
2306 23385700742 [PAWANSINGH. 17445|  31-12-2019/Paid
|_2307] 23386700743 {PAWAN SINGH 17445  31-12-2019]paid
2308| 23386700744] PAWAN SINGH 17445)  31.12.2018|paig
2309] 23386700745 | PAWAN SINGH | 17445 31-13-3019 Paid
2310| 23385700751 | PAWAN SINGH 17445|  31-12-2019|Paid
2311] 23386700757 | PAWAN SINGH 17445  31-12-2019)Paid
- |_2312| 23386700794 |pPAWAN SINGH 74451  31-12-2015|Psid
2313} 23386701035 PAWAN SINGH 17445|  31-12-2019{Pald
2314] 23386701036 | PAWAN SINGH 17445} 31-12-2018|Paid
2315) 23387200058 |PAWAN SINGH 17445,  331-12-2019|Paig
2316| 23387200053/ PAWAN SINGH 17445[  31-12-2018)Paig
2317) 23387200060 [PAVWAN SINGH 17445|  31-12-2019|paid
2318} 23387200051 |PAWAN SINGH 17445 31-12-2019]paig
2319/ 23387200062 {PAWAN SINGH 17445 31-12-2019]Paid
23201 23387200063 [PAWAN SINGH 17445 31-12-2019]paid
2321) 23387200064 PAWAN SINGH 17445} 33-12.2018(paig
2322| 23387200063 | PAWAN SING 17445 31-12-2018|Paid
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2323 23387200066 |PAWAN SINGH 17445|  31-12-2015]raid | _
2324 23387208067 | PAWAN SINGH 17445  31-12-2019{Paid .
2325) 23387200068 |PAWAN SINGH 17345 31-12-2019|paid
2326| 23387200063]PAWAN SINGH 17445  33-12-2019|paid .
| _2327] 23387200070 PAWAN SINGH 17445|  31-17-2019{Paid
2328| 23387200071} PAWAN SINGH 17445 31-12-2019]Paig
2329| 23387200072 PAWAN SINGH 17445| ° 31-12-2019|Paid
2330| 23387200073 |[PAWAN SINGH 17445 -31-12-2019]Paid
2331 23387200074 PAWAN SINGH y 17445]  31-12-2019]Paid -
2332| 23387200075 PAWAN SINGH 17445)  31-12-2013|Paid .
2333| 23387200081 [PAWAN SINGH 17445 31-12-20191Paid
2334| 23387200082 PAWAN SINGH 17445  31-12-2019|Paig ;
2335{ 18385100945 |JA| KUMARI - Party not traceable
2336/ 18385100946 RATKUMARI " |Party not traceable
2337 20943701184 BHAWAN! SINGH 33961| 31-12-20101Paig
|_2328) 20943701185|BHAWANI SINGH 384891  31-12-2019]Paid
2333] 20943701186 BHAWAMI SINGH 40753 31-12-2019]Paid
2340| 24887200430|SONI ARDRA 47313  31-i2-2019}psid
| 2341[ 24887201235 PANKA] ARORA. S53732| 31-12:2019(Paig
2342) 27006200261 SWAPANDEED DHINGRA 231247F  07-01-2020]Faid
2343 | 27006200561]5APNA GOYAL 25241 07-01-2020fPaid
2344| 43224800012 [RAMESH KUMAR KUMAWAT 37162] 31-12-2018|Paid
2345} 50513700238 KAMLA DEV) JOSHI 18133F  31-12-2019!paid
2346) 50513700233|KAMLA DEVI10SH] 15849) 31-12-2019{Paid
2347 50513700240] ASHOK KUMAR JoSH) 15849  31-12-2019]Paid
2348) 50513700244 | ASHOK KUMAR JOSHI. 18113 31-12-2039|Paid
2349 58706700211{VIPUL RIMMATBRAI MAKRANE 23584| . 31-12-2019(Paid
2350 63086200950[RADHA, ' 19771  31-12-2019iraid
2351 63986200951 RADHA 19771 31-32-2019|Paid
2352 )| 53986200952 RADHA 15771 31-13-2018|Paid
2353] 63986701097 |RADHA 85516] 31-12<2019!Paid
2354 79976700865/ RAM CHAND _ 7014}  31-12-2018|Paid
2355| 79977200532 |RAM CHAND 8542 31-12-2019|RE-INVESTED
2356) 12146704377 |LATA NARWANI 20047  31-12:2018!Paid
2357| 12146704378 LATA NARWANI 20047] 31-12-2019|Paid
2358| 21364201006/SANGEETA KOTHARS 261373  31-12-2019|Paid
2358| 21365100143 [MANISH PARCHAL 76133f  31-12-201%/Paid
2360] 21365100144 | MANISH PANCHAL 152357  31-12-2078[Paid
2367) 61594801293 DINESH BANSAL 90913  31-12-2019|Paid
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HSL Complaint Thrcugh CRCS Letter No. R- 11017/48/2018 L&M Pate 16,10,19 & 25,11, 19(Paymt=nt
Made Before reeeipt of complamt)

S.No. Account No. Member Name _ Deposit Amount
1 10026706301 GORAKH PRASAD MAURYA % 19,000
2 10026706302 - GORAKH PRASAD MAURYA R15,000 __
3 11986203837 PRAMILA DIGAL % 8,000
4 11986203838 PRAMILA DIGAL % 7,000
5 12974802418 VLENDRA SiNGH % 84,000
6 13746701529 VINOD KUMAR SAHU % 17,000
7 14104200126 LAKSHANAN DAS KEWLANI % 8,000
8 14104200510 BHAGWAN DAS £27,300
9 14104202005 OM PRAKASH % 1,84,835
10 14104202027 TRIBHUVAN SINGH <1,56,756|
11 14104202102 - BANSHI SINGH SOLANK! % 1,80,000(
12 14104202106 . BANSHI SINGH SOLANK! %.1,80,000
13 14104202286 BHANWAR LAL % 54,400
14 14104202287 DEVA % 54,400
15 14104202288 SUNITA KUMAWAT % 60,000
16 14104202289 CHHAGAN LAL % 27,000
17 14104202290 GHESHI % 49,200
18 14104800301 GANPAT SHING BHAT! < 3,600
19 | 14104300343 NISHA SON| %4,500]
20 14104800504 RAJESH KUMAR % 30,000
21 14104800723 YUVRAJ SHARMA X12,000
22 14104800726 ANAND SWROOP KUMAWAT % 30,500
23 14104800817 VINOD SHARMA % 1,80,000
24 14104800820 VIJAY SINGH RAWAT % 60,000
25 14104800578 ARJUN LAL  50,000].
26 14104800978 SALIM < 54,000}
27 14104800980 VIAY SINGH RAWAT % 35,400
28 14104800981 RAGUVEERA SINGH < 38,700
29 14104801229 " ASARAPH KHAN 30,000
30 14104801230 DILIP JANGID % 1,77,000
31 14104801232 MUKES#H KUMAR NAMA '%36,000
"32 [, 14104801733 SAJAN SINGH 260,000
33 '14104801258 BADHA KANWAR . 60,000
34 14104801435 TANSUKH RAJ JINDAL: % 30,000
35 14104801535 TIKAM SINGH R 90,.OOQ
36 14104801536 KHEM CHAND MAL| % 60,000
37 14104801537 DAVENDRA PADIYAR % 29,000
38 14104801538 - DM PRAKASH % 60,000
39 | 14104801618 BHAGWAN DAS BHAGCHANDAN —  “%60,000
T4p- | 14104801740 T UUSHALENDRAKUMAWAT . % 23,500
41 14104801765 | NARENDRA KUMAR SHARIMA ¥30,000f
42 14104801791 _ " ASHOK NOGIVA % 42,000]
. 43 14104801734 " KAWASH CHAND % 60,000
a4 . 14104801864 - _GODAVARIDEVI - '~ % 60,000
45 | 14104802255 . GIREESH SINGH % 78,000]
.46 - | 14104802282 _ RAJENDRA SINGH £ 90,000
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3 Yo, - Member‘ MName "-,'Déliﬂf-i;t A}n_aght_
L 47 | 18104802285 | _RAUSINGH -~ ' ~ %90,000]
Sl 48T Tai0ssoaa0p . - RAJUSINGH . X 2,400/
%9 . | 14104307448 _ INDRA CHAND SONI | . 35,000
|50 | 14104802517 . AMAN SAXENA 15,000
o5t 14104802564 RURHSHANA BANO Ta8000(
L5 | 1s%04s0p507 “SALIM MOHARNAD T G000
T ss Tl 14704802508 VIKRAMDEEP %1,80,000
. 54 14105100027 POGIA X 36,000
55 | 14105100057 SURENDRA PRASAD %1,50,000
56 14105100087 _ RATKANWAR % 6,800
| 57 14105100230 SUSHILA BANQ X 30,000
k 58 14105100258 RAISA BANU % 18,000
59 14105100268 | CHAMPA DEVI 112,000
60 ‘14105100275 SAKKHI X 36,400
61 14105100371 VAL MOHAMMAD _X2,000
62 - | 14105100442 RAMPAL % 13,000
63 14105100445 - DHARA SINGH 27,200
&4 14105100458 RAM LAL 21,000
65 14105100461 SHEER MOHD 50,000
| 66 14105100500 MANIU BHAGWAN] R 18,000
67 14105100662 _MEHAPHUL BANO 30,000
68 14105100663 HAJARI BANO % 31,200
69 14105100676 FUNDI BANQ 253,300
I 70 14105100870 -|. SHARDA DEVI 341,900
71 | 14105100850 SHAHIDA BANO % 22,006
72 14105600218 - SULTANA BANO % 96,000
k 73 | 14105600303 DHARM RA! GURIAR X 30,000
74 | 24105600257 JIWALI DEV) % 6,000
75 14105600495 MENI BEV] % 26,000,
76 14105600497 MENT DEVI 226,000
| 77 14105600540 PISTA DEVI %2,400
78 14105600544 POONAM AHUIA T31,500
79 14105600812 MAHENDRA KATHAT < 20,000
80 14105601528 SUSHILA BAND = 24,000 )
81 14105601726 _* RASIDA BANO 24,000
82 14105601745 | ALLADEEN KATHAT 140001
83 14105601501 ' SALIM 45,000
84 14105602223 BALLU % 36,000
85 14105602228 TALESHWAR PRASAD YAISHNAY % 1,08,000]
86 | 14105602229 _ ASHWINIBAAGDI % 1,08,000
87 14165602230 SANTQSH DEVI % 1,08,000
88 14105602231 SAIJAN KANWAR %1,08,000
89 14105602232 _ MUKESH SEN T R.54,000(
90 141056037227  SATYANARAYAN 54,000
E 14105603527  GDPAL % 19,500
L_ 92 14105603610 RAJU BANJARA ~=81,000].
EE 14106200695 SITA LUHAR X 2,340
94 14106200713 ABDUL MAZ)D KURESH) "~ %1,08,000
| o5 14106200774 PUKH RAJ _x13,200]
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96 14106201755 LAXMI BHATI £ 67,000
97 | 14106201913 OM PRAKASH SEN X 60,000
88 14106201940 _ASHOK KUMAR GAHLOT % 16,000
o4 14106201941 | ASHOK KUMAR GAHLOT % 16,000
100 14106201942 . ASHOK KUMAR GAHLOT = 16,000
101 | 14106201843 ASHOK KUMAR GAHLOT % 16,000
102 14106201944 MANOHAR GAHLOT < 13,000
103 14106201945 MANOHAR GAHLOT % 16,000
104 14106201946 | MANGHAR GAHLOT 16,000
105 14106201947 MANOHAR GAHLOT £ 16,000
106 14106202380 RAJ DEV RAF % 16,000
107 14106202382 " RAJ DEV RA! ~ %.16,000
108 114106202605 ANIL BHATNAGAR % 1,15,000
109 14106202811 KAUSHALYA DEV) % 1,00,000}
110 14106202812 KAUSHALYA DEVI %'1,00,000
111 | 14106202813 KAUSHALYA DEV % 1,060,000
112 14106202814 KAUSHALYA DEVI % 3,000,000
113 14106700125 KRISHAN PAL % 40,000
114 | 14106700511, KESHI DEVI 15,000
115 14106700512 KESH! DEV) B 10,000
116 14106701207 IMAMUDDIN SHATKH % 3,30,000
117 14106701351 BHAGWAN DAS 25,000
118 14106701353 _ AMEEN KATHAT 17,600
219 | 141067013854 KHAGENDRA CHARY R 18,250
120 14106701355 CHETAN SINGH % 36,500
121 14106701358 CHETAN SINGH % 54,750
122 14106701357 RAHEENA 15,000
123 14106701564 MUKESH tAL  ®73,000
124 14106702143 SHANTI LAL DAYAMA < 45,000
125 14106702303 RAMESH AJMERA 27,000
125 ‘14106702304 RAMESH AJMERA % 7,000
127 - | 14105702305 RAMESH AIMERA % 6,000
128 14106702306 RAMESH AJMERA % 6,000
128 14106702352 T VUYANT KUMAR 25,000/ - -
130 14106702820 PAWAN KISHOR SEN 50,000
131 14106702842 POORNIMA KHANDELWAL % 15,000]
132 14106703011 DINESH SINGH RAWAT % 17,000
133 14106703017 DINESH SINGH RAWAT X 17,000
134 14106703500 DURGA RAM - 10,000
135 14106703502 DURGA RAM % 5,000
136 14106703505 VIJAY KUMAR PAREEK . % 15,000
137 14106703506 VIAY KUMAR PAREEK _
138 | 18106703507 . .- -_----___—_'---.---____VIJA_Y KUMAR PAREEK - —————— = g 15,000
138 14106763508 VIIAY KUMAR PAREEK % 15,000
140 | 14106703512 " UDAYMALSEN %1,00,000] "
141" | 11430670353 | UDAYMALSEN - ., - © X79,000(
142 [ a4i06703550 " GIRISH MANGLANI . - - 215,000
143. ' |- 14106703551 |, GIRISH MANGLANY . 15,000
. 1447 f L 13106702552 GIRICH MANGLANL- % 15,000 .



R
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145 _| . 14106703553 | ' GIRISH MANGLANI - X15,000
146 14106703558 POORNIMA KHANDELWAL - 15,0001 - -
147 [ 4106703560 PQGRNIMA KHANDELWAL - %15,000]
148 . | 14106703561 POQRNIMA.KHANDELWAL - % 15,000
149 | 14106703562 POORNIMIA KHANDELWAL . %15000 -
. 150 14106703563 - POORNIMAKHANDELWAL T % 15000
. 151 14106703564 - POORNIMA KHANDELWAL 15,0008
4152° | 14106703565 | POORNIMA KHANDEL WAL < 10,000
153 14106703587 KAMAL KISHOR VASVANI % 3,000
- 154 14106703588 NARENDRA KUMAR 3,100
158 14106703590 BHAGWAN DAS % 18,250
156 14106703597 NTENDRA SINGH 18,300
157 14106703598 JITENDRA SINGH 18,300
158 14106703599 . LAXMAN RAWAL % 55,000
155 14106703609 BHANWARI DEVI %18,600] -
160 14106703610 - MANJU DEVi X17,650
161 | 14105703612 SURAJ SINGH 39,500
162 14106703613 SANTOSH DEVI < 2,000
163 | 14106703614 MOHANMMAD RAFIQ % 73,000
- 164 | 14106703615 ANILKUMAR SOLANKI % 18,250
165 14106703616 RAJU TEL) 18,300
. 166 14106703619 HTENDRA SANGELA < 18,000
167 14106703620 JITENDRA SANGELA % 18,000
168 14106702621 + NTENDRA SANGELA % 18,000
189 14106703622 - IITENDRA SANGELA, 218,000
170 14106703623 ' UTENDRA SANGELA % 18,000
171 14106703627 GYAN KOUR 17,000
172 14106703628 GYAN XOUR X 17,000
173 | 14106703629 GYAN KOUR % 17,000
174 14106703630 GYAN KOUR X17,000
175 14106703631 GYAN KQUR 117,000
176 14106703632 GYAN KOUR 315,000
177 14106703643 RAMU 17,200
178 14106703649 _ RAMU ®17,800f
179 14106703653 NANAK RAM 10,000
180 | 14106703660 RAM GOPAL 15,000,
181 14106703661 RAM GOPAL < 15,000
182 14106703652 RAM- GOPAL 15,000
183 14106703663 NANAKI DEV % 10,000
184 14106703664 RAIU DEVI X 5,000}
185 14106703665 ASHOK KUMAR R 18,250
186 14106703672 _ SITA DEVI 15,350
187 14106703691 PRATEEK KUMAR JAIN % 8,000
ig8 14106703692 _ PRATEEK KUMAR JAIN 210,000
189 14106703700 JAYA DEVNANI % 15,000,
190 | 14106703701 .  ASHOK 15,000
191 | 14106703707 " ASHOK _ 315,000
192 14106703703 . ASHOK % 15,000}
193 14106703708 UMESH CHAND % 18,250
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194 14106703709 VINOD KATHAT % 18,250
195 | 14106703710 KOMALDEV] % 15,000
196 | 14106703711 KOMAL DEVI % 15,000
187 14206703712 KOMAL DEVI % 15,000
198 14106703713 KOMAL DEVI % 15,000
199 14106703714 KOMAL DEVS % 11,000
200 14106703718 GOVIND RAM & 15,000
201 14106703718 GOVIND RAM 315,000
202 14106703720 _ GOVIND RAM % 15,000|
203 14106703721 GOVIND RAM = 15,000
204 14106703726 SURESH R 2,850
205 14106703734 RAMIAN % 600f
206 [ 14106703735 RAMIAN ] 600
207 14106703745 SURMA DEV) - %1;00,000
208 14106703746 SURMA DEVI % 1,00,000[
209 14106703747 SURMA DEV{ % 1,00,000
210 14106703748 ISMAIL KHAN % 1,00,000
211 14106703749 _ ISMAIL KHAN % 1,00,000
212 14106703752 PRATEEK KUMAR JAIN X 9,000
213 14106703753 PRATEEK KUMAR JAIN % 8,000
214 14106703757 MADAN SINGH % 5,500
215 14105703758 RAM KISHOR X 1,050
216 14106703759 RAM KISHOR % 1,000
217 14106703760 RANI KISHOR g1,050
218 14106703761 RAM KISHOR % 1,050
213 14106703762 RAM KISHOR 21,100
220 14106703765 SUBHASH CHANDRA % 19,050
221 14106703766 TRILOK CHAND % 3,200
222, 14106703773 PHULA DEV %11,800
223 14106708774 SANWAR LAL VAISHNAY % 18,250
224 14106703775 SANWAR LAL VAISHNAV % 18,250
225 14106703779 BHARAT! KANWAR % 2,100
226 14106703781 PAWAN KUMAR NINAMA . %73,000]
227 14106703787 GOUTAM 37,000
228 . | 14106703788 GOUTAM 10,000
229 14106703783 GOUTAM % 5,000
230 14106703790 JITENDRA KUMAR RATHORE % 17,000|
231 14106703797 * SHIVRAJ SINGH X 5,000
232 14106703820 . _OM PRAKASH' ' X 20,000
233 14106703821 MANQJ KAMAL BHAT! .15,750
234 14106703822 MANG! KAMAL BHAT) '%15,550
235 | 14106703825 NATHU RAM %51,000]
—236——|- 14106703826 T TTTTNATHO RAM _xsg000
237 14106703827 * NATHU RAM % 50,000
- 238 14106703828 NATHU RAM % 17,000]
- 235 | 14106703829 NATHU RAM . £15,000]
240" 14104703830 NATHU RAM .. T 17,000
241 | 14106703833 . VIRENDRA J SHAH % 19,006
Jar | 1aice703e3d MUNN DRV KUMAWAT . £13,000]
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S| 243 | Taiberossze | MURNI DEVI KUMAWAT L R12,000
o 204 14106703849 .GHEWAR CHAND L R40,000
ol s 14106703850 - NORAT MAL | L %150
{- 286~ | 14106703851 NORAT MAL 21,250
247 14106703857 . MORATMAL L CRLIOE
- —F4 G 4 10B7038E T 7 2 U UNORATMAL 3,250 .
249 . | 14106703855 | SAGAR BISWAS . ° X38,100)
250 14106703857 |  REKHA % 14,240
251 14106703858 TARA CHAND - R 18,2501
252 14105703859 TARA CHAND R 18,250(,
253 14106703860 HANSRAJ % 80,200
254 14106703872 SHRAVAN - %10,600
255 | 14106703873 ’ SHRAVAN % 10,600
256 14106703874 KAN SINGH 220,000
‘257 14106703876 . RAMPAL PRAJAPAT 2 18,000
288 14106703878 PRADEEP CHOUHARN % 18,550,
259 14106703837 MAINA DEVI 280,150
260 14106703907 SURBH! GOYAL 224,400
261 14106703911 KAMLESH % 7,100
262 14106703912 SAURABH GOYAL 31,000
263 14106703916 NIKHIL VIIAY X3,27,000
264 14106703917 NIKHIL VIJAY % 19,000
265 | 14106703918 NIKHIL VIIAY % 19,000
266 14106703919 “ NIKHIL VIJAY X 18,000
267 | 14106703920 NIKHIL VIJAY 19,000
268 24106703921 | NIKHIL VUAY 319,000
269 14106703922 NIKHIL VIJAY X159,000
270 14106703923 NIKHI! VIIAY 19,000
271 14106703924 NIKHIL VIJAY 219,000
272 14106703925 NIKHIL VilaY _X13,000
273 14106703926 NIKHIL VIJAY - X13,000
274 14105703927 NIKHIL VIjAY % 15,000
275 14106703928 NIKHIL VIIAY < 15,000
276 14106703929 NIKHIL VUAY X 19,000
277 14106703930 NIKHIL VAY % 18,000
278 |- 141067030931 _NIKHIL VIIAY < 18,000
279 14106703932 NIKHIL vUAY 318,000
280 14106703933 NIKHIL VIJAY % 18,000
281 14106703934 NICHIL VUAY X 18,000|
282 14106703935 NICHIL ViJAY % 18,000
283 14106703936 NIKHIL VIJAY % 18,000
284 14106703994 - LAL CHAND VASVAN] % 18,250
285 14206703995 LAL CHAND VASYAN| 118,250
286 14106703996 BADRI NARAYAN VIAY % 18,000
287 | 14106703997  MOHAN % 14,600
238 | 14106703998  SHOBHA VIIAY. 18,000
289 14106704003  JAGDISH PRASAD _%10,000
290 14106704004 JAGDISH PRASAD - % 15,000
201 14106704005 JAGBISH PRASAD < 15,000

Deposit Amiau nﬂ -
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292 |. 14106704006 JAGDISH PRASAD 217,000
793 14106704007 JAGDISH PRASAD % 17,000
294 14106704008 JAGDISH PRASAD - % 17,000
295 14166704000 JAGDISH PRASAD % 17,000
296 14106704010 JAGDISH PRASAD . E17,000)
297 |7 14106704011 " JAGDISH PRASAD %10,000
208 | 14106704012 © JAGDISH PRASAD % 15,000|
299 14106704013 JAGDISH PRASAD £ 15,000
300 14106704014 JAGDISH PRASAD ° - %17,080
301 14106704015 JAGDISH PRASAD % 17,000]
302 14106704016 JAGDISH PRASAD 17,000
304 14106704017 JAGDISH PRASAD - =%17,000
- 304 14106704018 JAGDISH PRASAD % 17,000
305 14106704019 BHANWAR] DEVI - % 36,500
306 |, 14106704020 . NABRBI HUSSAIN. % 11,250
307 14106704021 MARNJU DEVI %13,200
308 14106704022 SHIV SINGH CHOUHAN % 45,900
309 14106704024 - SHYAM SUNDER % 72,800
310 14106704028 SITA KANWAR R 54,600}
311 | . 14106704031 MAHENDRA % 35,900
“'312 14106704032 MAHENDRA % 36,000
313 14106704033 UMRAY KANWAR % 35,500
314 14106704037 DEVISINGH % 45,100
315 14106704043 LEELA % 12,000
316 14106704055 RATANI DEV! g 14,000
317 14106704056 NARAYAN KATHAT R 15,000
318 14106704057 NARAYAN KATHAT £15,000
319 14106704058 NARAYAN KATHAT 3 15,000
320 14106704059 NARAYAN-KATHAT % 15,000
321 14106704060 NARAYAN KATHAT X 15,000
323 14106704061 NARAYAN KATHAT % 7,000
323 | 14106704063 NARESH CHOUDHARY % 4,050
324 14106704064 NARESH CHOUDHARY 24,050 .
325 14106704065 NARESH CHOUDHARY . X4,050
326 | 14106704066 NARESH CHOUDHARY % 4,050
| 327 14106704068 GEETA DEVI % 15,000!
328 14106704068 KAILASH CHANDRA KUMAWAT % 5,000
329 | 14106704070 KAILASH CHANDRA KUMAWAT % 5,000
330 14106704071 . BHAGWAN SINGH 35,900
331 14106704072 GASHIRAM 9,250
332 14106704073 GASHI RAM 19,250
333 | 14106704081 . RAJENDRA SEN £32,100
__334__ ] 14106704082 .| - . . .. -BADRI NARAYAN-VHAY S SRR ¥ 7 0.7 T
335 | 14106704083 | . SHOBHA VIAY - x12,000(
"336 (14106704085 . DEEPAX SANKHLA T R15,700[
337 | . 14106704087 _  MEERADEVL | 48,800
U338 |, 14108704089 MEERA DEV! - . " T18,800
‘339 | 141086704104 MOHAN . - % 14,30¢]
2sq | 14106704106 NIRMAIAVERMA % 17,000 -
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M1 "] 14106704197 NIRBIALA VERMA . L RA7,000
342 | 14105704198 NIRMALA VERNIA- . %17,000]
343" .| 14106704292 * SHANTILAL DAYAMA 43,100

344 | 14105704293 . PAWAN - 3450000
345 14106704549 CHANDAN KUMAWAT . - — . 150000
3467 14106704807 T SIMA DEVT RUMAWAT . - X 15,000
347 | 14106704808 SIMA DEVIKUMAWAT % 15,000
348 14106704821 GIRDHAR) SINGH SOLANK| __R5,000
349 14106704871 GYAN KOUR - 25,000
350 © | 14107200015 FIROJ KHAN X 36,400
351 14107200203 UDAY MAL SEN 17,350
352 14107200353 MEENU JANGID %3,750
353 14107200531 NARENDRA KUMAR | . 218,700
354 14107200656 RAMESH LOHAR X'14,950
355 | 14107200838 - ASHWAN] ‘42,600
356 14107200842 KISHOR KUMAR % 8,850
357 14107200843 KISHOR KUMAR < 8,450; -
358 14107201228 SABIR % 3,300)
359 14107201229 SABIR 23,300
360 14107201559 BHANWAR! BANG R2,400
351 14107201649 GAURI BANG = 2,000
362 14107201650 GAUR! BANQ 2,000
363 14107201919 PURAN MAL < 1,09,500
364 14107202095 KISHOR KUMAR 1,800
365 14107202096 KISHOR KUMAR % 1,800
366 14574800265 ATMA RAM %11,000
367 | 14574801098 _ASHISH KUMAR SEHGAL 211,250
368 14575600445 SUNEEL KUMAR 21,500
368 14576200445, LAKSHMAN X 6,600
370 14576700343 SUNIL KUMAR 210,000
371 14576700545 SUNIL KUMAR X 17,000
372 14576700548 NARESH KUMAR X15,000
373 14577200021 KARNAILSINGH x22,317
374 145772000232 KARNAIL SINGH - T.25,000
375 14577200023 KARNAIL SINGH R 25,000
376 14577200024 | KARNAIL SINGH % 25,000
377 18414201906 SANJEEY KUMAR CHOUDHARY = 16,500
378 18414201993 MANWAT] < 60,000
379 18414801367 NAIPAL < 2,14,500]
380 18415100204 OM PAL % 1,564,000,
381 18415100227 CHANDER PAL < 50,000
382 18415600087 MANITA DEVI % 8,510
383 18416200011 RAJ KUMAR KHANNA - % 82,000
384 18416700172 MAYA DEV) % 10,000
385 | 18416701035 ANAND PARKASH BANSAL % 18,000
385 | 18417200048  BHAGWATI < 33,200
: 387 '* | 21124802839 KAMLA DEVI % 30,000
; 388 | 21126200621 PHOGL CHAND % 72,000]
: 389 | 23026702900 "% 1,00,000

ANITA SAHAI '_ B
L !_,,.M_W;;;g’:‘,wm_



; : - e 7 _ _

ComlNe, Actount Wo. - ‘Member !\Iame Deposit Amount |

390 - { 23036702901 _VINITA SAHA] % 1,00,000]
. 391 33036702902 . VINITA SAHAI 1,00,000
‘392 23036702903 VINITA SAHAI % 1,00,600
393 | 23036702504 VINITA SAHAI % 1,00,000
394 23036702905 VINITA SAHAI . % 1,00,000
395 23036702906 VINITA SARA! % 1,00,000
356 | 23036702607 VINITA SAHAI % 1,00,000
397 23036702908 VINITA SAHAI % 1,00,000
- 398 23036702909 VINITA SAHA! % 1,00,000
399 | 25386200395 RAJANI KANTA PATTANAIK % 9,600
400 | . 25386701477 NIRUPAMA PATTNAIK < 10,000
01 26584301736 JAMNA BANJARA - & 25,000
4D2 26505100057 SHYAMU BANJARA % 10,000
403 26595100342 | PAYARE LAL REGER £61,100
404 | 26595101341 | GANGA DEVI DESHANTR % 41,000
405 26568101343 SHANTI DEV! DESHANTRI 12,300
406 26595600508 KAILASH CHANDRA KUMAWAT 234,000
407 26586702435 RAMESH CHANDRA DESHANTR? X 5,200
408 26596703133 SHYAM LAL KUMAWAT % 1,600
409 .- | 40196201095 G. GOURISANKAR ACHARY % 13,000
410 50046700493 RAM KISHAN SAHU % 16,600
411 54336700158 RAJESH SINGH PATEL % 15,000
412 54336700159 RAJESH.SINGH PATEL 15,000
413 S4336700160 RAJESH SINGH PATEL " % 15,000
414 54336700161 RAJESH SINGH PATEL 215,000
415 54335700162 RAJESH SINGH PATEL % 15,000
416 54336700163 RAJESH SINGH PATEL % 15,000
417 54336700164 'RAJESH SINGH PATEL % 15,000,
418 54336700165 RAJESH SINGH PATEL £ 15,000
419 54336700165 RAJESH SINGH PATEL £15,000
A20 54336700167 . RAJESH SINGH PATEL % 15,000
421 54336700168 RAJESH SINGH PATEL 15,000
A22 | 54336700169 RAJESH SINGH PATEL % 15,000
423 . | 54336700170 " RAJESH SINGH PATEL % 15,000
424 54336700171 RAJESH SINGH PATEL 2 15,000

425 | 54336700172 RAJESH SINGH PATEL "% 15,000(

426 64336700173 RAJESH SINGH PATEL % 15,000] -
427 54336700174 RAJESH SINGH PATEL % 15,000
428 54336700175 RAJESH SINGH PATEL 2 15,000
429 ‘54336700176 " RAJESH SINGH PATEL %15,000
a30 54336700177 RAJESH SINGH PATEL < 15,000
431 54336700178 | RAJESH SINGH PATEL , % 15,000

e 4 -.AB2 | SA336700179. |- v RAIESHSINGH PATEL . o %5000} -
T asm 54336700180 RAJESH SINGH PATEL %13,000) . -

434 | 54336700181 RAIESH SINGH PATEL 15,000

|- a3s. | sa33e700182 "RAJESH SiRiGH PATEL’ % 15,000/
1" 436 .-| .54335700183 RAJESH SINGH PATEL . < 15,000
437 | 54336700184 RAJESH SINGH PATEL 515,000
43% 1 54336700185 | - RAIESH SINGH PATEL - 15,000

¥
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Deposit Ii'i_"n'ﬂ unt . '

439 | sa3zs700186 | . RAJESHSINGH PATEL 515,000
840 - | 54336700187 | . RAJESH SINGH PATEL . "% 15,000
441 | 54336700183 _ RAIESH SINGH PATEL _ ._X15,000
442 |- 54336700189 . RAJESH SINGH PATEL % 15,000]
{43 | smsezorizs | CBHOOP RAM - .. %.1,0,000
N e AHAMAD RAIA  %34,200(
448 | 62254202400 JAGDISH PRASAD < 15,000
445 62254202401 IAGDISH PRASAD 6,000
447 62254202402 JAGDISH PRASAD % 15,000
448 62254202403 JAGDISH PRASAD 15,000
443 62254207404 ~ JAGDISH PRASAD % 15,000
450 62254202405 JAGDISH PRASAD .X 15,000
" 451 62254202408 1AGDISH PRASAD %-15,000
452 62254202407 JAGDISH PRASAD 315,000
453 62254202408 - JAGDISH PRASAD % 15,000
454 62254202409 IAGDISH PRASAD 15,000
455 | 62254202410 " JAGDISH PRASAD 15,000
456 62254202411 JAGDISH PRASAD 15,000
457 62254202412 JAGDISH PRASAD % 15,000
458 62254202413 JAGDISH PRASAD %15,000
459 62254202414 JAGDISH PRASAD % 15,000
460 62254202415 JAGDISH PRASAD R 15,000
461 62254202416 JAGDISH PRASAD % 15,000
462 62254202417 _IAGDISH PRASAD X 15,000
263 62254202418 - JAGDISH PRASAD - % 15,000
464 62254202418 JAGDISH PRASAD X 15,000
485 62254202420 JAGDISH PRASAD 215,000
266 62255101076 ALOK KUMAR VERMA _%8,000]
467 62256200212 NIRMAL SAINI % 52,000
458 62257200292 DINESH KUMAR SAINI 236,500
469 52257200295 PURAN MAL GURJAR % 65,000
470 62257200296 - JHANDU RAM SAINI 736,900
471 66904203098 CHANDRA PRAKASH 254,700
472 | 59596701535 PIYUSH SINGH 15,000
473 65596701536 PIYUSH SINGH 15,000
474, 63596701537 __PIYUSH SINGH 315,006
475 75886200351 ASWINI KUMAR PATNAIK %15,000
476 76093700600 HEMRAJ MEENA R 70,200
477 76034200203 GANVARU X 92,400
£1,46,27,548
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CRGCS L NO 11017/09/2015 L&M (Part17) & (Part18

} At 18.12.19 & Nil

accnumber . |nama pay.amt  |pay date ratmark

1] 233367007 131PAWAN SINGH 17445[31-Dec-19  |paid
2| 23386700714 {PAWAN SINGH 17445131-Dec-19 [paid
3| 23386700715 [PAWAN SINGH 17345/31-Dec-19 paid
4| 233867007161 PAWAN SINGH - 17445|31-Dec-19  |paid
5] 23286700717 |PAWAN SINGH 17445131-Dec-19  |paid
6] 23386700718 | PAWAN SINGH 17445(31-Dec-19  |paid
7| 23386700719 PAWAN SINGH 17445(31-Dec-10 paid
- 8| 23386700720|PAWAN SINGH 17445|31-Dec-19 . |paid
9{ 23386700721 | PAWAN SINGH 17445{31-Dec-18  |paid
10| 23386700722 |PAWAN SINGH 17445131-Dec-19  [paid
11] 23386700723 | PAWAN SINGH 17445[31-Dec<19  |paid
12| 23386700724| PAWAN SINGH _17445(31-Dec-10  [paid
13} 23386700725 PAWAN SINGH 1744531-Dec-19  |paid
14| 23386700726{PAWAN SINGH  17445(31-Dec-19  |paid
15| 23386700727 PAWAN SINGH 17445[31-Dec-19  |paid
16| 23386700728 PAWARN 5INGH 17445)|31-Dge-19 paid
17| 23386700729 [PAWAN SINGH  17445!31-Dec-19 paid
18| 23385700730 [PAWAN SINGH 17445[31-Dec-19  |paid
19] 23386700731 |[PAWAN SINGH 17445{31-Dec-19  |paid
_20{ 23386700732 PAWAN SINGH 18608131-Dec-19 [paid
21 23386700733 |PAWAN SINGH _18608|31-Dec-19  |paic
_ 22§ 23386700734 PAWARN SINGH 18608|31-Dec-19  |paid
23| 23386700735 |PAWAN SINGH 18608(31-Dec-19  |paid
24| 23386700736 {PAWAN SINGH 18608(31-Dec-19  |paid
254 23386700737 PAWAN SINGH 17445i31-Dec-19  |paid
26 23386700738]PAWAN SINGH 17445131-Dec-19 |paid
27} 23386700738 |PAWAN SINGH 17445|31-Dec-19  |paid

28| 23386700740 PAWAN SINGH 17445(31-Dec-15  |pgid
28| 23386700741 PAWAN SINGH 17445)31-Pec-19  |paid
30| 23386700747 | PAWAN SRNGH 17445(31-Dec-19  fpaid
31[23386700743[PAWAN $INGH 17445]{31-Dec-19 paid
32| 23386700744 |PAWAN SINGH 17445[31-Dec-19  |paid
33| 23386700745]PAWAN SINGH 16282[31-Dec-15  [paid
34} 23386700751 | PAWAN SINGH - 17445(31-Dec-13  |paid
35| 23386700757 | PAWAN SINGH 18608|31-Dec-19 paid
36] 23386700754 | PAWAN SINGH : 25586|31-Dec19  ipaid
37| 23386701035 |PAWAN KUMAR SINGH 10613[31-Dec-19  [paid
384 23386701036]PAWAN KUMAR SINGH 10613[31-Dec-18  |paid
39} 23387200058 PAWAN SINGH 17688)31-Dec-19  [paid
40/ 23387200058 |PAWAN SINGH 17688|31-Dec-19  [paid
411 23387200060 | PAWAN SINGH 17688(31-Dec-19 paid
42| 23387200061 |PAWAN SINGH 17688)31-Dec-13  [paid

43} 23387200062 PAWAN SINGH. 17688|31-Dec-18  |paid

A
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accnumber  {name ) pay_amt  |pay date remark _ - o i
44| 23387200063{PAWAN SINGH _ 17688[31-Dec-19  Ipaid - o :
_45] 23387200064 |PAWAN SINGH 17688[31-Dec-19  .|paid -
46| 23387200065 | PAWAN SINGH _ 17638|31-Dec-19  {paid ,
47|:23387200066|PAWAN SINGH N 17688/31-Dec-1 paid . - - . .l .
48| 23387200067|PAWAN SINGH 17683(31-Dec-19  |pmid ! i o
49(:23387200058 PAWAN SINGH ' ‘1 17688[31 Dacas paid ] ‘
501 23387200069 PAWAN SINGH 17688|31-Dec-18  Jpaid,
511.23387200070]PAWAN SINGH 18867131-Dec-19  [paid S CoE
52| 23387200071 [PAWAN SINGH . 18867{31-Dec~19  |paid ' - RN
53[ 23387200072 PAWAN SINGH 18867|31-Dec-18  |paid '
54) 23387200073 [PAWAN SINGH . 18867{31 Dec-19 paid i
35[ 23387200074 PAWAN SINGH 18367[31-Dec-19  |paid :
56| 23387200075{PAWAN SINGH . ' 18867|31-Dec-18  fpaid _ |
57| 23387200081{C SINGH . 0| - - pary not tracgavle I-
58] 23387200082 |4 TIWARI ' of - - ° pary not fraceavle ;|
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CRCS L NO 11017/09/2015-L&M ( Part17) & (Part 18) dt 18.12.19 & Nil

G accnumber  |name pay_amt  |pay date remark
1] 10026701482{PAPPU PRAJAPATI 23260 ©9-01-2020]Paid
2| 10026702130|PAPPU PRAJAPATI - 23260] - 09-01-2020]paid

, 3110026702131 |PAPPU PRAIAPATI 23260} (09-03-2020|paid
. -"4[ 10026702132 |PAPPU PRAJAPATI 23260| 09-01-2020|Paid
: 5| 10026702133|PAPPU PRAJAPATI 23260| 09-01-2020|paid
6| 10026702134 PAPPU PRAJAPATI 23260| 00-01-2020|P&id
7| 10026702135{ PAPPU PRAJAPATI 23260| 09-01-2020|Paid
8| 10026702136|PAPPU PRAJAPAT] 23260| 09-01-2020|Paid
9| 10026702137 {PAPPU PRAJAPATI 23280| 09-01-2020|Paid
10| 10026702338 |PAPPU PRAJAPATI 23260| 09-01-2020|Paid
111 10026702139{PAPPU PRAIAPATI 23260| 09-01-2020|Paid
12) 10335601823|RAM SANEHI PANDEY 25635 09-01-2020]Paid
13| 10335601824 |RAM SANEHI PANDEY 25635{ 09-01-2020}Paid
14) 10335601825{RAM SANEH] PANDEY 25635  09-01-2020|Paid
- 15| 10335601826 |RAM SANEHI PANDEY 25635| 09-01-2020|Paid
16} 10335601827 |RAM SANEHI PANDEY 25635]  09-01-2020{Paid
17) 10335601828| RAM SANEHI PANDEY 25635} (09-01-2020)Paid
18] 10335601829 RAM SANEHI PANDEY 25635|  09-01-2020|Paid
19| 10335601830(RAM SANERI PANDEY 25635 '09-01-2020|Paid -
201 10335601831}RAM SANEM| PANDEY 25635]  09-01-2020|Paid
211 10335601832 |RAM SANEHI PANDEY 25635| 09-01-2020]Paid’
__22/10335601833|RAM SANEH! PANDEY 25635|  09-01-2020{Paid
23| 10335601834 RAM SANEH! PANDEY 25635 09-01-2020|Paid
24 10335601835[RAM SANEHI PANDEY 25635}  09-01-2020|Paid
25} 10335601836 |RAM SANEHI PANDEY 25635  09-01-2020]Paid"
26| 10335601837 {RAM SANEH| PANDEY 25635| 09-01-2020(Paid
27) 10335601838 RAM. SANEHI PANDEY _25635| 09-01-2020|Paid.
28} 10335601839{RAN SANEHI PANDEY 25635| 09-01-2020(Paid
29| 10335601840/ RAM SANEH! PANDEY 25635 09-01-2020|Paid
30] 10335601841|RAM SANERI PANDEY 25635 09-01-2020|Paid
31 10335601842 |RAM SANEHI PANDEY 25635! 09-01-2020!Paid
32[10335601843|RAM SANEH! PANDEY 25635( 09-01-2020iPaid
33) 10335601844 |RAM SANEH] PANDEY 25635  09-01-2020(Paid
3410335601845 |RAM SANER PANDEY 25635 89-01-2020|paid
©:35| 10335601846 |RAM SANEH) PANDEY 25635|  09-01-2020{Paid
_35] 10335601847 |RAM SANEHI PANDEY 25635 09-01-2020{Paid
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11986704029|SATYANARAYAN TARINI

BARTY QUT OF STATION

st acchumber fname | pay_amt  |pay date remark
37| 10335601848 |RAM SANEHI PANDEY 25635 009-01-2020|Paid
38| 10335601849 |RAM SANEH! PANDEY 25635]  09-01-2020] paid
39| 10335601850 RAM SANEHI PANDEY 25635/ _09-01-2020[Paid
40| 10335601851 |RAM SANEH| PANDEY 25635]  09-01-2020|Paid.
41} 10335601852|RAM SANEH! PANDEY. 25635|  09-01-2020|Paid
42| 10335601853 |RAM SANEHI PANDEY 25635[  09-01-2020)Paid :
43| 10335601854|RAM SANER! PANDEY 25635  09-01-2020]paid
' A4) 10335601856 RAM SANEH| PANDEY 25635|  09-01-2020|Paid r
45| 10335601858|RAM SANFHI PANDEY 25635|  09-01-2020(Paig
46} 10335601860/RANV SANEH PANDEY 25635|  09-01-2020|Paid
471 10335601862 |RAM SANEH! PANDEY 25635]  09-01-2020(Paid
48| 10335601864 RAM SANEH] PANDEY . 25635 09-01-2020|paid
49| 10335601866|RAM SANEHI PANDEY 25635|  09-01-2020|Pajd i
50] 10335601858{RAM SANEHI PANDEY 25635|  09-01-2020}Paid |
511 10335601870|RAM SANEHI PANDEY 25635, 09-01-2020|Paid -
521 10335601872 |RAM SANEHI PANDEY 25635]  09-01-2020{Paid
53| 10335602183 |MALATI PANDEY 15447|  03-01-2020{Paid I
54| 10335602500 |MALAT] PANDEY . 17447]  09-01-2020(Paid '
55/ 10424200795 BASHISHTH SINGH 15932|  09-01-2020|Paid X
56 11393709279 T SARASWATI 18811} 08-01-2020(Paid !
57| 11394200759(5 MOHIN| PATRO 17445| 09-01-2020{pad I
58/ 11394800381 |KRUSHNA CHANDRA PATNAIK 95998|29-Nov-19  [Paid ’
59 11394804847[CH RAMA KRISHNA of - - party not traceable
60] 11394806139 DAMODAR SAHD of - - party not traceable |
61, 11306703542 GANE OMKESWARI of - - - [party not traceable g
62| 11396703945| GANE OMKESWAR] o - - party not traceahle . i
63] 11396703946 |GANE OMKESWARS 0 - - party not traceable o
' 54]11396703947|GANE OMKESWAR] 0] - - party not traceghle |
' 55{11397200127 BISHNUPRIYA SAHL ol - - paity not traceable I
_ 56| 11413702370{BANGALI MOHANTY of - - party not traceable "
_ 67]11413702371|BANGAL MOHANTY ol - - party not traceabe -'
68| 11416701681/ AMULYA ROUTA _0|31-Dec-19  |RE-INVESTED
69| 119867038568 | SATYANARAYAN TARINI of - - PARTY OUT GF STATION I
78| 11986704027 | SATYANARAYAN TARIN] Q] - - PARTY OUT OF STATION
73] 11986704023 | SATYANARAYAN TARINT of - - PARTY QUT.OF STATION i
72 0




CRCS L NO 11017/09/2015 L&M (Part17 ) & (Part18)

dt18.12.19 & Nii

9

LY

sl.- . |acenumber  [name pay_amt pay_date remark _
73| 12116702211 NILESH P KUBDE o}~ - PARTY OUT OF STATION
P 74|12116702212|NILESH P KUBDE g - - PARTY QUT OF STATION
", 7512116702213 |NILESH P KUBDE 0| - - PARTY QUT OF STATION
|___76(12116702218|NILESH P KUBDE gl - - PARTY QUT OF STATION
1 77| 12116702219 NILESH P KUBDE of - - PARTY QUT OF STATION
- 78| 12116702220{NILESH-P KUBDE 0 - - IPARTY QUT OF STATION
i 79(12116702221, NILESH P KUBDE 0| - - PARTY QUT OF STATION
' 80)12136702222|NILESH P KUBDE o « - PARTY OUT OF STATION
81} 12165600031 [KOMAL PARMAR 3215/31-Dec-19  |RE-INVESTED
82| 12167200135|KOMAL PARMAR 19771|31-Dec-19  |Paid
83| 12167200136/KOMAL PARMAR 19771|31-Dec-19¢  |Paid
24| 12167200137 KOMAL PARMAR 19771}31-Dec-15 Paid
85]| 12167200138(KOMAL PARMAR 19771|31-Dec-19  [paid
86| 12167200132 |KOMAL PARMAR _19771131-Dec18  |[paid
- 87| 12167200140|KOMAL PARMAR 19771|31-Dec-19  JPaid
.~ 88 12167200141 |KOMAL PARMAR 20934(31-Dec-19  |Paiq
891 12167200142 |KOMAL PARMAR 19771(31-Dec-19  [Paid
90) 12167200143 |KOMAL PARMAR 19771i31-Dac-19  |Paid
91| 121672001441 KOMAL PARMAR 19771131-Dec-18  |Paid -
92) 1374670081 L{CHAKRESH ASATI 17196|31.12,2012  [Paid -
931 13745701700|RAM PRASAD 82461 07-01-2020|Paid
| 94| 13746702313|KARAN SINGH 5688, 07-01-20201Paid
95/ 13747200432 [IAGRAM SINGH TOMAR 17448 07-01-2020(Paid
96| 13747200433 ] IAGRAM SINGH TOMAR 17440 07-01-2020|Paid
97| 13747200434/ JAGRAM SINGH TOMAR 17440]  07-01-2020{Paid -
| 98] 13747200435 JAGRAM SINGH TOMAR 17440 07-01-2020/Paid”
.99} 13747200436]JAGRAM SINGH TOMAR 17440}  07-01-2020(Paid
~1100( 13747200437]JAGRAM SINGH TOMAR _17440| 07-01-2020|Paid
_ 1301} 13747200428[JAGRAM SINGH TOMAR 17440 07-01-2020{Paid
|1 102] 15285100030 VANDANA TRIPATHI 37302|  31-12-2018}Paid
_11103{ 16413701465 MADHON DEVI . 22641;31-Dec-19  |Pajd
_<1104] 16413701466 | MEENA SINGH 33961|107-lan-20-  {paid
. 105) 16413701467) MEENA SINGH 33961|07-Jan-20 Paid
:106( 16413701469 MEENA SINGH ©33961107-lan-20 Paid
1107] 16413701470]MEENA SINGH 33961|07-lan-20 Paid
108] 16413701471 MEENA SINGH 33961{07-Jan-20 Paid

T
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108, 16413701472 |MEENA SINGH ~ 33081 07-Jan-20 Paid

110| 16413701473|MEENA SINGH 33961[07-1an-20 Pald

__111] 16413701474 MEENA SINGH 33961,07-Jan-20 Paid

112 16413701475|MEENA SINGH 33961{07-Jan-20 Paid ,
113 164313701477 | MEENA SINGH 33961]07-Jan-20 Paicl f
114)16413701479[ MEENA SINGH 33961,09-lan-20 Paid
115/ 16413701480 MEENA SINGH 33961|09-jan-20 Paid
116) 16413701823 |MEENA SINGH 520738{07-Jan-20 Paid
117] 16413701991 MEENA SINGH - A64136107-)an-20 Paid
118] 16413701992 [MEENA SINGH 520738|07-Jan-20 Paid :

L. 112 26896202972 1SUKANTI CHHOTARAY - 0] - - party not traceable ;
120| 16886203044 |REETA DEVI ol - - party not traceable.
121) 20947200126]HASTU DEV) 13080{31-Dec-19  |paid E
122) 21154800396 | ANIL KUMAR 72654{31-Dec-15  |paid :
123 21366702222|SHYAMA BAl 7611{24-Dec-19 | Paid ]
124) 21366702667 |SHANKAR LAL 49750[26-Dec-19  [Paid
125 21415601357 [MEENA M 10SH| U]  07-01-2020[RE-INVESTED
126] 21415601358 MEENA M JOSH! 0] 07-01-2020|RE-INVESTED

. 127) 21415601358] MEENA M JOSHI 0} _07-01-2020|RE-INVESTED ’
1281 21415601360 MEENA M JOSH] 0| 07-01-2020[RE-INVESTED ]
129] 21415601361 MEENA M JOSHT 0| 07-01-2020|RE-INVESTED
130) 21415601862 |MEENA M JGSH 0] 07-01-2020|RE-INVESTED
131 21415601363 [MEENA M JOSH| 0| 07-01-2020|RE-INVESTED
1321 21415601364 |MEENA M JOSH] 0] _07-01-2020{RE-INVESTED

- 133]24415601365 MEENA M JOSHI Q] _07-D1-202Q|RE-INVESTED

| 134{21415601267 MEENA M JOSH] Q]  07-01-2020RE-INVESTED

1 135/ 21415601368 MEENA M JOSHI 0] 07-01-2020|RE-INVESTED 5

©136]21415601369 | MEENA M IOSH] 0| 07-01-2020{RE-INVESTED N
137| 21967200152 |GEETA IAIN 15000{07-jan-20 _ [paid "

138 21967200153 |GEETA JAIN 15000(07-12n-20  |Faid I}
139| 21367200154|GEETA JAIN 15000|07-Jan-20  |Paid -

' 1401 21967200155|GEETA JAIN 10177|07-1an-20  iPaid
141} 21967200156 GEETA JAIN 5896(07-Jan-20 Paid
142| 21967201391 IVINITA JAIN 17565|07-5an-20  [Paid
143| 21967201392]VINITA JAIN 12881(07-Jan-20 Paid

144 21967201393 |VINITA JAIN 17565/07-Jan-20  |paid
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_ accnumber name pay_am amt  |pay_date remark
| 145 21967201406|VINITA JAIN . 10539|07Jam30 Paid
146| 21967201425 [VINITAJAIN | 5815|07-lanv20  |Paid
147] 21967201514|VINITA JAIN ' 11630|07-Jan-20 Paid
148| 21567201515 [VINITA JAIN . 11630{07-Jan-20 _ [paid
149| 21967201516 [VINITA JAIN 17445]07-1an-20 Paid
'|__15D| 21967201517 |VINITA JAIN 11630{07-Jan-20 Paid
151| 21967202183 | KALUA 26570|07-Jan-20 Paid
152 220267019553YOTI SAHU o-- party nat traceable
153| 22026702032 DHARMENDRA SAHU 20047]  07-01-2020!Paid
154| 22026702033 | DHARMENDRA SAHU 20047| 07-01-2020|Pzid
155] 22026702034 DHARMENDRA SAHU 20047] _ 07-D1-2020|Paid
156| 22026702035 DHARMENDRA SAHU 20047  07-01-2020)Paid
. 157] 22026702423 DHARMENDRA SAHU 20047  07-01-2020|paid
.. 158 22026702424| DHARMENDRA SAHL 20047| 07-01-2020|Paid
| 153 2202670242 5| DHARMENDRA SARU 20047! 07-02-2020]Paid
160) 22026702426 DHARMENDRA SAHL 20047] 07-01-2020|Paid
~ 161) 22026702427 [DHARMENDRA SAHU 20047| - 07-01-2020}Paid
162| 22026702428 |DHARMENDRA SAHU 20047)  ©7-01-20204 Paid
.| 163] 22026702429 DHARMENDRA SAHU 20047  o07-01-2020|Paid
1624| 22026702430|DHARMENDRA SAHU 20047  (7-01-2020!Pajd
|| 165| 22026702431 DHARMENDRA SAHU 20047| 07-01-2020/|Paid
1 166]22026702432 | DIARMENDRA SARL 20047] 07-01-2020|paid
. 167] 22026702433 | DHARMENDRA SAHU 20047 07-01-2020|Paid
168 22026702434| DHARMENDRA SAHU 20047|  07-01-2020{Paid’
.| 165} 22026702435 |DHARMENDRA SAHU - 20047}  07-01-2020|paid
1| 170] 22026702436 DHARMENDRA SAHU 20047, 07-01-2020]Paid
| 171) 22026702437 |DHARMENDRA SAHU 20047 07-01-2020}Paid
1721 22026702438 KAILASH MANGAL _ 0| - - party not traceable
173| 50043701444 |GOKUL KUSHWAHA 23212] 30-11-2018|Paid
174| 50044200647 |V EERAVA] 23529|  07-01-2020(Paid
: 175 50044201244] TULSI PRAJAPAT) 23403 07-01-2020]paid
176) 50044800129 KHUSHI RAM SEN 37374{ 07-01-2020|Paid
| 177 50044800391 [ RENKA SAHL 23306| 07-01-2020(Paid
| 178] 50044800498]SHANTI 38780)  09-01-2020|Paid
. 1797 50044800571 | KRANTI DEVI 96731 09-01-2020/Paid .
1801 50045100036 HARKUNWAR KUSHWAHA 12455| 07-01-2020|Paid -

o

P
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181} 50045100163 |KIRAN 23303 07-01-2020(paid
182) 50045100346/ BALKISHAN 23426|  07-01-2020(Paid
183| 50045100783 RASHM! 40632| ° 07-01-2020|pPaid
184/ 50045600541 ]RAGHUVAR 23046|  07-01-2020|Paid
185/ 50046200190 | ABHISHEK KUMAR JAIN 098356]  07-01-2020(pPaid
186| 50046200191 ABHISHEK KU MAR JAIN 69836 07-01-2020|Paid
187 50046200192 |ABHISHEK KUMAR JAIN 69836] 07-01-2020(Paid
188 50046200193 | ABH [SHEK KUMAR JAIN 69836|  07-D1-2020/pajg
183| 50046200194 | ABHISHEK KUMAR JAIN 69836, _07-01-2020[Paid
10| S0046200195|ABHISHEK KUMAR JAIN 69836| 07-01-2020|Paid
191 50046200196 ABHISHEK KUMAR JAIN 69836| 07-01-2020/Paid
132/ 50046200197 [ABHISHEK KUMAR JAIN 65836 07-01-2020(paig
193] 50046200198| ABHISHEK KUMAR JAIN 69836| 07-01-2020|Paid

. 194) 50045200198 | ABHISHEK KUMAR JAIN. 69836] _07-01-2020|Paid
195 50046200200 ABHISHEK KUMAR JAIN _ 69836 07-01-2020 Paid
196| 50046200201 | ABHISHEK KUMAR JAIN 69836]  07-01-2020(pPaid
197] 58046200202 ABHISHEK KUMAR JAIN 69835]  07-01-2020!paid
198) 50046200203 ABHISHEK KUMAR JAIN b9836| 07-01-2020]paid
199} 50046200204 ARHISHEK KUMAR JAIN 69836| 07-01-2020|Paid
200} 50045200205 | ABHISHER KUMAR JAIN 69836[ 07-01-2020|Paid
201} 50046200206 ABHISHEK KUMAR JAIN 69836| 07-01-2020|Paid
202 50046200207 | ABHISHEK KUMAR JAIN 69836  07-01-2020]Paig
| 203/50046200208 [ABHISHEK KUMAR JAIN 69836 07-01-2020|Paid
204) 50046200426 |NARENDRA KUMAR 20047| 07-01-2020 Paid
. 205] 50045200427 [NARENDRA KUMAR 20047| 07-01-2020[Paid
. _206] 50046200425 NARENDRA KUUMAR 20047 07-01-2020[Paid
207 50046200429 NARENDRA RUMAR 20047| 07-01-2020(Pard
| 208} 50046200430 NARENDRA KUMAR 20047| ©7-01-2020 Paid
. 209| 50046200431 NARENDRA KUMAR 20047| 07-01-2020/Paid
| 210 50046200536 MOHAN| 5896| 07-01-2020|Paid
| 211§ 50046200589 VINOD | 17307|  07-01-2020|Paid
_212[50046200590]VINGD 17307 07-01-2020|Paid
- 213| 50046700083 |RAIKUMARI 17445 07-p1-2020|Paid
__214) 50046700084 {RAJKUMARI 17445)" 07-01-2020[Paid
_ 2151 50046700085 |[RAIKUMAR] 17445  07-01-2020{Paid
216{ 50046700086 |RAJKUMAR] 17445|  07-01-2020|Pzid
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| 217] 50046700087 RAIKUMARI 174451 07-01-2020|Paid
.| 218 50046700262 [PRAMGD 17579]  07-01-2020|Paid
, _219) 50046700263| PRAMOD 17072] 07-01-2020|Paid
| 220150046700264|PRAMOD . 17072}  07-01:2020|Paid
221| 50046700265 PRAMOD 17072]  07-01-2020|Paid
222| 50046700266|PRAMOD 17072}  07-01-2020|Paid
| 223| 50046700324 | LAKHAN 14414] 07-01-2020|Paid
224| 50046700325| LAKHAN 14414 07-01-2020|Paid
+ 425 50046700462 [SHARAD KUMAR 3563  07-01-2020|Paig
226 50046700516! KUSAM SEN 15447} 07-01-2020(Faid
.7 227 50046700551 RAIBAHADUR . 7579]  07-01-2020|Paid -
1228 50046700552 | MUKESH KUMAR 253|  07-01-2020|pPaid
| 229| 50046700602 | JAMUNA PRASAD 19872  07-01-2020[Paid
~ 230| 50046700731 {RANMCHARAN SAHU 33498| 07-01-2020{Paic
231) 50046700736{VINOD KUNAR 3563| 07-01-2020{Paid
232 50046700737 [VINOD KUMAR 3563;  07-01-2020|Paid
233| 50046700859 |HARPAL - ' 3563| - 07-01-2020,Paid,’
: 234 50046700905 | ABHISHEK 12165]  10-01-2020|Paid
| 235|' 50046700906 ABHISHEK 12165|  10-02-2020|Paid
236/ 50045700907 ABHISHEK 12165]  10-01-2020|Paid
237| 50046700908 | ABHISHEK 12165  10-01-2020(Paid
238| 50046700908 |ABHISHEK | 12165  10-01-2020(Paid
: 2339| 50046700910]ABHISHEK 12165 10-01-20201Paid .
240| 50046700989 [SAMMAR SINGH 15144| 07-01-2020(Paid’
| 241| 50046700590 [SAMMAR SINGH -15144] 07-01-2020]Paid
.| 1242| 50046700591 |SAMMAR SINGH 15144f 07-01-2020|Paid
1 1223] 50046700992 |SAMMAR SINGH 15144 07-01-2020|pPaid
- 1244 50046700993 [SAMMAR SINGH - 15144| 07-01-2020|Paid
1245 50046700992 |SAMMAR SINGH 15144| 07-01-2020|Paid
- 1'246] 500457009¢5 SAMMAR SINGH 15144| 07-01-20201Paid
1247 50046700996 |SAMMAR SINGH 15144 (7-01-2620|Paid
| 1248/ 50046700997 |SAMIMAR SINGH 15144 07-01-2020{Paid
| 1249] 50046700998]SAMMAR SINGH 15144  07-01-2020]Paid
__[250]| 50047200006} AGANNATH 5075  07-01-2020! Paid
_[251] 50047200007|IAGANNATH 5075  07-01-2020(Paid
252 50047200137 [ ASHLAM KHAN 6735] 07-01-2020|pPaid -
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253] 50047200138 ASHLAM KHAN 6735|  07-01-2020|paid
254 50047200222 JAMUNA PRASAD 7899]  07-01-2020|Paid .
255]| 50047200223 JAMUNA PRASAD 78931  07-01-2020(Paid -
\__256/50047200256(DEV] 16911] - 07-01-2020 Paid.
__257] 61474800503 SHANAJ BANO 23289] 10-01-2020Paid '
258| 61474800552 |GOVIND IHA, 85446| 10-03-2020]Paid
253 61476200104 AKHTAR KHAN 60935] 10-01-2020|paid
260 61476700175 MEERA GUPTA 11630| 09-01-2020/|Paid
261| 61476700178 MEERA GUPTA 11630|  09-01-2020|paid
262/ 61476700178 MEERA GUPTA 11630] 039-01-2020]Paid .
263| 61476700179 MEERA GUPTA 11630  09-01-2020|Paid 3
264| 61476700261]IKALASH KHAN - 16350  09-01-2020!Paid
265) 61476700262 {IKALASH KHAN 16350|  09-01-2020{Paid i
266 61476700263 KALASH KHAN 16350  09-01-2020(Paid |
267 61476700264 IKALASH KHAN 16350] 09-01-2070|Psid o
: 268| 61476700265(IKALASH KHAN 16350] 08-01-2020{Paid
68| 61476700266 (KALASH KHAN 16350] 09-01-2020|Paid
270 61476700267 IKALASH KHAN 16350| 09-012020/Paig
271 61476700273/ RESHMA BEGAM 13956] 09-01-2020|Paid
272) 61476700274 |RESHMA BEGAM 13856| 05-01-2020lPaid
._273| 61476700277 |RESHMA REGAM 13956|  09-01-2020|Paid
274} 61476700280|RESHMA BEGAM 13956|  09-01-2020(Paiq
. 275| 61476700281 | RESHMIA BEGAM 13956|  09-01-2020(Paid
| 276 61476700282 |RESHMA BEGAM _ 13956  03-01-2020!paid
. 277| 61476700283 |RESHMA BEGAM 13956{  09-01-2020(Paid
| 278| 61476700284 RESHMA BEGAM 13956]  0%-01-2020|Paid
| 279{61477200050 AYODHYA SAMYU 31577|  09-01-2020(pPaid
. 280| 61477200051 |AYODHYA SAHU 31577 08-01-2020(paid .
2811 61477200052 AYODHYA SAHU 31577} 09-01-2020|Paid .
_ 282| 64857200462 SUKHRAM PRAJAPAT 9368/15-1an-20 - [paid
. 283| 64857200463 |SUKHRAM] PRAJAPAT 9368|15-lan-20 Patd
284 64857200464 |SUKHRAM] PRAJAPAT 9368(15-Jan-20  [Paid
285 64857200465{SUKHRAN PRAIAPAT _ 9368{15-jan-20 Paid
286| 64857200466 {SUKHRANM PRAJAPAT 9368|15-Jan-20 Paid
287|64857200457 SUKHRAM PRAJAPAT 8197)15-1an20  |Paid
288] 64857200468 |SUKHRAM PRAIAPAT 9368|15-1an20  |Paid
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] 289 64857200465 |SUKHRAM PRAIAPAT __9368[15-an-20  |Paid
. 290| 64857200470|SUKHRAM PRAIAPAT 9368} 15-Jan-20 Paid
(291} 64857200471 |SUKHRAM PRAJAPAT 9368} 15-Jan-20 Paid
2921'64857200480[SUKHRAN PRAJAPAT 12793|15-Jan-20 Paid
293 66204800109 | CHANDRA HAZRA al - - Party not traceable
294 70437200228 DEEKSH JAIN 14194/09-Jan-20 Paid
295 70456200028|KULDEEP SINGH 18873|31-Dec-19  |Paid
296| 70456200028{ KULDEEP SINGH 17693/31-Dec-19  [pPaig
__257| 70456200030] KULDEEP SINGH 17699|31-Dec-19  |Paid
1 '298| 70456200031 KULDFEP SINGH 17659(31-Dec-19  |paid
" 299| 70456200032 KULDEEP SINGH 17699(31-Dec-18  |paid
| 300{ 70456200033 | KULDEEP SINGH 17699)31-Dec-19  |Paid
| 301}70456200034 KULDEEP SINGH 17699[31-Dec-19  |paid
302 70456200035 |KULDEEP SINGH 17699|31-Dec-19  [Paid’
|_303] 70455200036 |KULDEEP SINGH .14059/31-Dec-19  |Paid
| 304] 75644200794/ GIL.LO RAM BENIWAL 114583|09-lan-20 Paitl
1| 303] 79795100042 [RAJENDRA KUMAR SONI 95182|31-Dec-19  |Paid
|| 308] 55747200134 19827| 10-01-2020!Pajd
.| 307 26627202148|LIVAQAT KHAN 20710) 10-01-2020|Paid
308} 26637202148 LIYAQAT KHAN 20710 10-01-2020]Paid -
|| 303| 68724200804/SANTU DUTTA 21889  31-12-2018|Paid-
310] 14104800014 SHANTI LAL KUMAWAT 762|  15-01-2020(Paid




Detaals of pavmeni befcre rece:pt of Cnmpiamt

Letter No.R- 11017/43/2013 (Part 17) dated 18.12. 19

S'.'Né‘. - Accnunt No. . Members Name . ” P;I;Ont:gnt _F‘ayment Datl'e' Remérf;
1| 11395601745 [SANTOSHKUMARHOTTA | %1106 30092016 | paic—
2 - | 12616207441 [PRAKASH NARAVAN GUPTA %5815 07122019 | Paid
3 | 16896203045 |LATIKA DAS ' 17,258 07-11-2017 | Paid
4 | 50044200988 |GOVINDAS RAJAK %1,04,799] 1202-2018 | Paid.
5 | 50044200397 |BABULAL 48,214 09-01-2018 | Ppaid
6 | 74224801725 |IYOTISHANKAR 22,6506 31-12-2018 | paid
7| 12116702214 |NILESH P KUBDE T18,436) 19-10-2019 | Ppaid
8 12116702215 |NILESH P KUBDE 18436 19-102019 | - Paid -
9 " | 12116702217 |NILESH P KUBDE 15952 19-10-2019 | Paid
10 | 12116702223 |NILESH P KUBDE - %8,55726] 21-12-2019 | paid
11| 12516705486 [PRAKASH NARAYAN GUPTA %3,77,979 07122019 | Paid
12 - | 23387200083 |MADAN GOPAL GUFTA 17,933 024122019 | paid
13 | 23387200084 |MADAN GOPAL GUPTA 717,933 02-12-2019 | Paid
14 | 74224201724 |JYOTI SHANKAR 265,036 31-122018 | Ppaid
15 | 79795100008 |SANTOSH TAILOR T1,16,661) 26-12-2019 |  Paid
16 | 13746700108 [PANKAI KUMAR - %19,310) 20-062018 | Paid
17 50044800492 | MUKESH 348,641 06-11-2018 | Paid
18 | 50045700601 |{JAMUNAPRASAD 20,169 11-02-2019 | Paid
19 | 50047200025 [NEETU o R16,111] 11042019 | paid
20| 61474800040 |AHAD ULLA QUAZI 354,810] 29062019 | Paid

“ TOTAL % 23,05,401




e

-FPayment Made Before receipt of complaint
Letter No. R-11017/48/2018-L&M(Past-18) dated. NIL

5No, | Account No. ; Members Name T;otaI‘Amount _ Payment Date | Remark
! .13746?00106__ PANIKAJ _EUMAR ; R18,310[ 20-06-2018 - Paid .
2 (50044800492 MUKESH 48,641 06-11-2018 Paid _
3 150046700601 JAM UNA PRASAD 20,169 11-02-2019 Paid
4 |50047200025 ' NEETU ilﬁ_,iil 11-04-2019 Paid
| 5 161474300040 AHAD ULLA QUAZI kS 54@10 29-06-2019 Paid .
TOTAL | %.1,59,041
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CRCS L. NO 11 017/09/2015 L&Ni

(PART 19) dt 23.12.19 -

slno_|atcnumber  fhame } pay_amt pay_date remark
1| 10017200544 |ASHOK KUMAR SRIVASTAVA 207938 090312020 paid -
2| 10017200545 JASHOK KUMAR SRIVASTAVA 207939|-  09-01-2020|paid
3110017200546 ASHOK KUMAR SRIVASTAVA 207939|  09-01-2020|paid
4110017200547 | ASHOK KUMAR SRIVASTAVA 207939)  09-01-2020}paid
5| 10017200548 ASHOK KUMAR SRIVASTAVA 207939]  09-01-2020|paid .
61 10017200549| ASHOK KUMAR SRIVASTAVA 207938(  09-01-2020|paid
7] 16017200550[ ASHOK KUMAR SRIVASTAVA 207939]  09-01-2020]paig
8] 10017200551]ASHOK KUMAR SRIVASTAVA 207939|  09-01-2020/paid
3] 10017260552 | ASHOK KUMAR SRIVASTAVA 207939|  09-01-2020(paid
101 10017200553 [ASHOK KUMAR SRIVASTAYA 207938 _ 09-01-2020[paid
11| 10017200554 |ASHOK KUMAR SRIVASTAVA 207939]  09-01-2020|paid -
12] 10017200555{ASHOK KUMAR SRIVASTAVA 207939) * 09-01-2020]paid
13| 10017200556/ ASHOK KUMAR SRIVASTAVA 207939]  09-01-2020|paid
14| 18766700366]PRACHI SINGH 17445|  09-01-2020{paid
15] 18766700367 |PRACHI SINGH _ 17445|  09-01-2020|paid
16| 18766700368 |PRACH! SINGH 17445|  09-01-2020paid
17} 18766700370 PRACHI SINGH 17445|  09-01-2020]paid
18| 18766700371 |PRACH! SINGH 17445 09-G1-2020(paid
19| 18766700372 | PRACH SINGH 17445|  09-01-2620{paid
20| 18766700373 |PRACHI SINGH 174451 09-01-2020]paid
21| 18766700481{PRACHI SINGH 17445  09-01-2020]paid
22| 18766700482 [PRACHI SINGA 17445| 09-01-2020]paid
23| 18766700484 [PRACH! SiNGH 17445 - 09-01-2020]paid




Detalfs rof payment beforn rece:pt Qf Compiamt
Letter No F.No. R- 1101?}09/2015 L&M(Part 19) dt 23, 12 19
'51{\1.0.. Agcoupt_.Na. _ Memperq. Name Pa;;'?';ijnt Pagg;;nt | Remark
T_ 12617204018 [CHANDA. .__ ~-3-14,660]- 12-122018 *[— ‘Paid— |
_2v 112617204019 |CHANDA 211,668] 12122019 | Paid |-
©3 | 25713700421 [MANGAMMA KOLAGATLA %35,332] 29-11-2019 |  Paid
4 | 25713700422 MANGAMMA KOLAGATLA $37,687) 29-11-2019 | paid _
5 | 25713700422 [MANGAMMA KOLAGATLA $37,687 29-11-2019 | Paid
6 | 27005100426 |JAGDEEF KUMAR ' ¥ 82,565 -31-07-2019 |  Paid
7__| 40915100174 |DIMPAL KUNWAR 748,679 22-11-2019 |  Paid
8 | 40916200531 |AMRIT LAL . sfws 904| 21-11-201% | Paid
8 _ | 60604201832 |ALAKANANDA BANERJEE 335000 26-10-2019 | paid |
101 60604201833 |ALAKANANDA BANERJEE % 36,000 26-10:2019 |  Paid
11| 70776701169 (RUCHIKA AGARWAL $18450[ 07-12-2019 { Paid
12| 70776701178 |AKANSHA AGARWAL T 18,450] 07-12-2019 |  Paid
13 | 70776701189 |SHASHIKALA AGARWAL % 18,450{ 07-12-2019 Paid
14| 70777200003 |RUCHIKA AGARWAL %18,485| 07-12-2019 { Paid
15| 70777200004 [RUCHIKA AGARWAL % 18,485] 07-12-2019 |  paid
16| 70777200005 |RUCHIKA AGARWAL %18,485| 07-12-2018 | Paid
17| 70777200006 |RUCHIKA AGARWAL 18,485 07-12-2019 | Faid
18 | 70777200007 |RUCHIKA AGARWAL % 18,485 07-12-2019 |  Paid
19 170777200008 [RUCHIKA AGARWAL % 18,485 07-12-2018'|  Paid
20 | 70777200009 |RUCHIKA AGARWAL - X 18,485| 07-12-2019 | Pald
21 | 70777200010 |AKANSHA AGARWAL % 18,485 07-12-2019 |  paid
22| 70777200011 | AKANSHA AGARVYAL % 18,485) 07-12-2019 |  paid
23 | 70777200012 | AKANSHA AGARVAL % 18,485 07-12-2018 |  Ppaid
24 | 70777200013 |AKANSHA AGARWAL T 18,485 07-12-2019 Paid
25 | 70777200014 |AKANSHA AGARWAL %18,485| 07-12-2019 | Paid - |
28 | 70777200015 |AKANSHA AGARWAL % 18,485 07-12-2018 |  paid
27 | 70777200017 {SHASHIKALA AGARWAL T 18,485| 07-12-2018 |  Paid
28 | 70777200018 SHASHIKALA AGARWAL % 18,485| 07-12-2019 | Paid
29 | 70777200019 |SHASHIKALA AGARWAL 718,485/ 07-12-2019 |  Paid
30 | 70777200020 [SHASHIKALA AGARWAL % 18,485 07-12-2019 | Paid
31 | 70777200021 |SHASHIKALA AGARWAL 318,485/ 07-12:2019 | Paid
32 | 70777200022 | SHASHIKALA AGARWAL X 18485] 07-12-2019 |  Paid
33 | 70777200023 SHASHIKALA AGARWAL 18,485 07-12:2018 {  Paid
34 | 75114200127 |NITIN KUMAR GUPTA 715531 03-12-2018 |  paid
35 | 75114200420 |ANIS MOHAMMAD T 50] 28-02-2014 | Paid
36 ) 75116200255 |ARUN KUMAR JAIN $13,498| 31-10-2019 |  Paid
37 | 75116200256 |ARUN KUMAR JAIN _ ®13498f 31-10-2019 | Paid
38 | 75116200257 |ARUN KUMAR JAIN %13498] 31-10-2019 |  Paid
39 | 75116200258 |ARUN KUMAR JAIN o _313.498( 31-10-2019 | paid
40 | 75116200259 ~ ARUN KUMAR JAIN. o 213,498] 31-10-2019 | Paid
- TOTAL nry % 9,50,313 -
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*  The Chiaf Exacutive Ofiicer/Managing Dirsctor! Searsiary,
‘Sahara Credit Cooperative Society Limited

Sahara India Bhawan 1, Kapperihala Complex,

Aliganj, Lucknow-~ 226024 Uiiar Pradesh,

Subject: Complaint against Sahara Credit Cooperative Society Limited-reg.
3ir,
i 7

the savanty-five complaints with the diraction to
pay the deposits to the invesiors ag per norms immeatistely and furnish the action tak=n raport in
the matter to this offica within 15 days from the receipt of this fetter. Compliance of the same wil
afsa form part of the next hearing scheduled befors Central Regisirar of Cooperative Societies on
17.01.2020 at 04:30 PM, , i) ' ‘

IS '

ool -1 am directzd to anclosa the copies of

| e

' - e faithfully -
Encl, - ala o ' l -

L g eees”
" (Anil Khurana)y
o » Deputy Director {Cooperation)
Todtal., vedid OO0 4 e . . 2

\tl{.

et o4-p] 20

216



CRC 5L NO.11017/09/2015 L&M-{PART 20) dt. NIL

slno |acchumber  |name pay_amt voc_gdate remark -
1 ] 13743700965 ARVIND KUMAR JAl 18113 |14-Jan-20 PAID -
2 113744300665]ARVIND KUMAR JAIN - 12863{14-45n-20 PAID
3. {13744801547|SARD) 8900|14-Jan-20 PAID:
4 | 13745100429 |CHANDRA PRAKASH 36366|14-Jan-20 PAID
5 - | 13746700070 |ARVIND KUMAR JAIN 16350|14-fan-2D PAID
6 | 137487000711 ARVIND KUMAR JAIN. 16350|14-13n-20 PAID
7| 13746700072 |ARVIND KUMAR JAIN 16350(14-Jan-20 PAID
8 113746700073 |ARVIND KUMAR JAIN 17440 14-Jan-20 PAID
_9 | 13746700074 ARVIND KUMAR JAIN 17440]14-13n-20 PAIT
10 [ 13746700095 [ARVIND KUMAR JAIR 16350|14-lan-20 PAID
. 11 | 13746700582 |ARVIND KUMAR JAIN 18530|14-lan-20  PAID
12 | 13746700583 | ARVIND KUMAR JAIN 18530|14-Jan-20 PAID
13 | 337467005841 ARVIND KUMAR JAIN 18530|14-fan-20 PAID
14 {14746700666|IAMNA BA) 19428]|01-Nov-20  [PAID
15 | 14746700667 |IAMNA BAL 19429[01-Mov-286  |PaID
16 | 14746700668 |IANMNA BA '12952[01-Mov-20 PAID
17. | 18236704085 |ASHA D WARAD 17445]14-1an-20 PAID
18 | 18236704086[ASHA D WARAD 17445}14-tan-20 PAID
18 | 18236704097 [ASHA D WARAD 17445114-lan-20 PAID
20 | 18226704088 |ASHA D WARAD 17445[14-Jan-20 - {PAID
21 | 18236704039{ASHA D WARAD 17445(14-Jan-20 PAID
22 | 1B236704090[ASHA D WARAD 17445|14-)an-20 PAID
22 ] 18236704091}ASHA D WARAD 17445(14-Jan-20 PAID
24 ] 18236704092 |ASHA D WARAD | 17445|14-Jan-20 PAID
25 | 18236704093 |ASHA D WARAD 17445|14-1an-20 PLID
26§ 18236704094 |ASHA D WARAD 17445(14-Jan-20 - [PAID
27 | 18236704095 |ASHA D WARAD 17445|14-)an-20  [PAID
28 | 18236704096 |ASHA D WARAD 17445]|14-Jan-20 PAID
29 -} 18236704097 |ASHA D WARAD 17445|14-Jan-20 PAID
30._118236704098|ASHA D WARAD 5815|14-Jan-20 PAID
31 | 18236704113 [BHARATL AVINASH WARAD 17445]|14-lan-20 PAID
32 | 18236704114 |BHARAT| AVINASH WARAD 17445]14-lan-20 PAID
33 [ 18235704115 [BHARATI AVINASH WARAD 17445 14-Jan-20 PAID
34 118236704116 |BHARATI AVINASH WARAD 17445|14-Jan-20 PAID
35 | 1B236704217|BHARATE AVINASH WARAD 17445]14-)an-20 PAID
36 | 18736704113 |BHARATE AVINASH WARAD 17445}14-1an-20 PaID
37| 18236704119|8HARATT AVINASH WARAD | 17445|14-J8n-20 PAID
38 | 18236704120 |BHARATI AVINASH WARAD 17845 [ 14-1an-20 PAID
35 | 18236704121 |BHARATI AVINASH WARAD 17445 |14-Jan-20 PALD
40 18236704122 [RHARATI AVINASH WARAD 17445114 -Jen-20 PAID
41- | 18236704123 | BHARATI AVINASH WARAD 17445(14-Jan-20  |PAID
42 | 18236704124|BHARATI AVINASH WARAD 17445114-Jan-20 |PAID
43 [ 18236704125{BHARATI AVINASH WARAD 17445|14-}an-20  |paID

P



CRCSLNO.11017709/2015 (o (PART 20) at. it

| $1no |accnumber  [narme pay_amt vee_date remark _ ’
44 | 18236704126(BHARATI AVINASH WARAD ' 5815|14-lan-20  |PAID: - e
45 | 18236704127]DAYANAND U WARAD K 17445114-Jan-20  |pAID : ' ba
46 | 18236704128|DAYANAND [ WARAD _ 17445/14-Jan-20 PAID 3 ST T o
47 ] 18236704129 DAYANAND U WARAD 17445/14-Jan-20 _ [paiD . T
48 | 18235704130 DAYANAND U WARAD 17445(24-1ap-20 PAID . ) L ) .
49 _| 18236704131 DAYANAND U WARAD 17445)14-jan-20 _ [PAID . T
50_| 18236704132| DAYANAND U WARAD 17445114-Jan-20  IPAID ‘ L e
S1 | 18236704133/ DAYANAND L WARAD. 17445 14-jan-20 _ |paD . .- ] P T
52 | 18236704134{DAYANAND U WARAD - 17445|14-Jan-20  {PAID ' C e T e
53 | 18236704135|DAYANAND L WARAD _ 17445(14-)an-20  [paiD T ) '
34 | 18236704136{DAYANAND U WARAD 17445)14-1an20  |PAID
55 1 18236704137 |DAYANAND U WARAD 17445[14-lan-20 - |PAID
26 | 18236704138 [DAYANAND U WARAD 17445|14-Jan-20 |PAID
57 | 18236704139[DAYANAND U WARAD. | 17445}314-13n-20 PAID -
58 | 18236704140[DAVANAND U WARAD . 5815[14-1an-20 PAID i
59 | 18236704141 |VIKASH D WARAD 17445|14-1an20  [PAID _
60 | 18236704142 ]VIKASH D WARAD 17445 14-tan-20  |pAiD a K
B1 [ 18236704143|VIKASH D WARAD _ A7445|14am-20  [pAID _ _—
62 | 18236704144|VIKASH D WARAD _ _17445|18%a0-200  |PAID - L
63 | 18236704145 VIKASH D WARAD 17445i14-Jan-20  [PAID. ' '
64 . | 18236704146{VIKASH D WARAD 1 17845|14-fan-20 PAID
65 |18236704147|VIKASH D WARAD . 17445{14-a30-20 PAID
66 | 18236704148 VIKASH D WARAD | . 17445(14-1an-20 PAID i
67 | 18236704149 [VIKASH D WARAD 17445 | 14-jan-20 PAID -
68 | 13236704150(VIKASH D WARAD - ' 17445 [14-Jan-20 PAID .- e =
65 _ | 18236704151 |VIKASH D WARAD 17445(14-Jan-20 PAID . oo
70 | 18236704152]VIKASH D WARAD . 17445|1a-4an20 PAID ' i
71| 18236700153|VIKASH D WARAD ' ~ 17445|14-tan-20 PAID ; . L
72 _|18736702154|VIKASH D WARAD. 5815|14-fan-20 _ [paiD S AL
73 122454200154|SURESH PANDURANGA SHET 151882[14-Jan20  |PAID - . - R L
74| 22454800268|NITHIN 5 SHET 52052{14-lan-20 PAID - P L
75 | 224548007 14(NAGARAIA HARDEKAR 74469]10-Jan-20 PAID : e
76 | 22455100006|GANGAMMA M S . 737456014-)an20  [PAID i ;
77 | 40916701196 ANIL KUMAR _ 11690}15-1an-20 PAID
78 | 40916701197 |ANIL KUMAR 11690[15-)an-20 PalD . \
75 | 40916701198 |ANIL KUMAR 11690|15-1an-20 PAID )
80 [40916701203[ANIL KUMAR b 11690[15-)an-20 PAID ' ' |
81 [40516701204|ANIL KUMAR ' 11690[15-Jan-20 PAID .
82 |40815701205|ANIL KUMAR 11690|15-12n-20 PAID ' i
83 [40915701417[AMIL KUMAR: . 17534115-1an-20  [PAIDT . I t
84 | 40916701418 | ANIL KUMAR 17534[15-lan-20  [pam - ' - o
85 | 50044800062 |RAJESH KUSHWAHA _ - 64099[07-1an-20 [PAID _
86 | 50044801034 |UBEDA BEGUM 21443 |14-)an-20 PAID '




CRC SL'NOG.11017/09/2015 L&M (PART 20 dt. NiL

sl no [accnumber  |name pay_amt voc_date ramarl
87 | 50044801035|)JUBEDA BEGUM - 21443(07-tan-20 |patD
83 | 57736200881 [SULEMAN KHAN 20502(15-fan-20  |PAID
B9 157736200885} SULEMAN KHAN 26592(15-Jan-200  |PAID
90 | 62754801969[SHANKAR LAL SAINI 77695 |15-1an-20 PAID:
91 | 62254802285 MANNA RAM SAIN| - 77695]15-Jan-20 PAID
97 | 62254802285/ RAJENDRA KUMAR 77685]15-Jan-20 PAID
93 | 62254802287} KAILASH CHAND SAINI 77655 [15-1an-20 PaID
94 | 62323700894)GEETA SAHU © 11320(10-J2n-20 PAID
95 162323700895 GEETA SAHLU 11320 |10-lan-20 PAID.
.96 | 62323700896]GEETA SAHU 11320(10-J2n-20 PAID
97 | 62323700897 GEETA SAHU 11320(10-lan-2 PAID
98 | 68995600752 [SANDEEP BANSAL 66859 (15-Jan-20 PAID
_ 99 | 68995600753 SANDEEP BANSAL  66959[15-1an-20  |paID
104 | 68995600754 [SANDEEP BansSAL 66959}15-Jan-20 PAID
101 | 68985600755 |SANDEEP BANSAL ‘56955|15-Jan-20  |PAID
102 | 68295800755 SAN'IZJEEP'BANSAL 6695315-)an-20 FAIL
103 | 68995600757 |SANDEER BANSAL 66959}15-Jan-20 PAID
104 | 68995600758 |SANDEEP BANSAL 56952|15-Tan-20 PAID
105- | 68997200257 |MANO) 7014|15-Jan-20  |PAID
106 | 69315600819 |KANCHAN LATA SHUKALA ..101578|14-1an-20 PAID
107_! 73006200888 | UMAKANT SHAH ) _A07[01-0ct-20 PAID
108 | 24796701267 | BHATERI DEVI 253375 [14~Jan-20) PAID
105 | 40917200986|ANIL KUMAR 108001 114-Jan-20 PAID
110 | 40917200987 |ANIL-KUMAR 109001 (14-1an-20 PAID
111 | 40917200988 |ANIL KURMAR 108001 12-1an-20 . PAID
112 | 40917200983}ANIL KUMAR. 116631]14-)ar—20 PAID
113 13'7834-{]212_0 KRISHINA SANT 11113[15-tan-20 PAID
114, | 13784000208|NARESH KUMAR( 31330[15-Jan-20 . [PAID
115 [ 13784800502 (|s&vITA KHANDEL\WAL 4362115-}an-20 PAID
116 | 13784800772|NEENA GUPTA 2718(15-lan-20 PAID
117 | 13784800773 |RAM KUMARI GUPTA 17506|15-/an-20 PAID
118 | 13784800774|RAM KUMARI GUPTA 17512[15-1an-20 PAID
119 [ 13724802051 |NEERU GUPTA 26908]15-Jan-20 PAID
120 | 13784802052 |PARUL BADERIVA 16152]15-Jan-20 PAID
121 | 13784802420 |KALA BAl 13962f15-Jan-20 PAID
122 | 13784802521 [SARDI RAJAK 25773|35-ian-20 PAID
123 | 13784802616{SANDHYA JAIN 25757|15-Jan-20 PAID
124 | 13784802853 |HARI GWAL 9234[154an-20  [PAID
125 | 13786201494 BOSHAN TEERL 5450(15-Jan-20 APAID
126 41 13786201495 {ROSHAN TEERL 5450]15-Jan-20 PAID
127 13786201496 [ROSHAN TEERY 5450{15-)an-20  '[PAID
128 | 14847200740[SUTANU CHATTERIEE 65095 |14-Jan-20 PAID
129 | 20674801509 |OM PRAKASH 46367|15-12n-20 PAID

r



g

Lt .

P

slne |acenumber name pay_amt'  luoc. date remark
130 | 24824800767 SUNIL _ 55681[28-Oct-14 PAID
131 §24924300763(BHAIVA RAM 12386/13-Apr-18 PAID
132 | 24924860770 ANILKUMAR 6041[28-0ct-14 PAID
133 | 51913702770|ASHA CHATURVEDI 261194{15-tan-20  |PAID
134 | 51913702771{ASHA CHATURVED] 2611534]15+)an-20 PAID
135 | 51913702839 ASHA CHATURVEDI 39179}15-1an-20 PAID
130 | 68994800551 MaNO] 7014|15.Jan-20 PAID
137 | 70266200164} MOHAN LAL 11792|15-Jan<20 PAID
138 { 70266200165 MOHAN LAL 10613[15-Jan20  {pPAID
133 | 70266200166|MOHAN LAL 17688}15-lan-20 PAID
140 | 70266200167 MOHAN LAL 17688[15-1an-20 PAID
141 [ 70266200168 | MOBAN LAL 17688|15-jan-20 PAID
142 ) 70266280168[MOHAN LAL 17688{15-lan-20 PAID
143 | 70266200170 MOMAN LAL 17688[15-1an-20  {pAID
- M4 | 70265200171 |MOHAN LAL 17688(15-Jan-20 PAID
145 | 70266200172 MOHAN LAL . 17688 |15-1an-20 PAID
146 | 70266200173 MOHAN LAL 17688{15-tan-20 PAD
147 | 70266200174 MCHAN LAL ) 17688}15-Jan-20 PAID
148 | 63025100817{ANANT M. HANMANTACHE '108966(11-01-2020  |PAID
149 | 63025100834|APPASAHER V. TAMBAD 122858112-01-2020 {PAID.
A50 | 20917200988 |ANIL KUMAR 108007 [117-Jan-20 PAID
151 110413702457 |SAMSULLAY 38489(18-Jan-20 PAID
152 |10413702458|SAMSULLAR . 3848918 Jan-20 PAID
153 122454800267 NAGARAJ PALANKAR -112806]18-)an-20 PAID
154 |22454300309| TULASIDAS G REVANKAR 36799|18-lan-20  |PAID
155 | 63025100813 |SUDHAKAR N. SHETTY 145827{19-lan-20 PAID




i ‘ - | Details of payment before recaipt of coﬂmp;ﬂain‘t
teiter No. F.No. 11017/09/2015-L.&M (Part 20) dated ﬂ;}

S.Mo. | Actount No. " Members Narme . Total Payment Pagan::nt | Rema-lrk
1| 10413702459 SAMSULLAH. e . | %33,126|31:072019]. Pad
2 |13784200367| SONIKA JAIN X 71,797] 15032018 | Paid
3 | 13784800583 | PINK! SHARMA ¥ 42,098 26-04-2018 |  Pad
4 [14746202953 [ JAMANA BAl 323,939 20-07-2019 | Paid
5 14746202954 |JAMANA BAI 20-072019 | Paid
6 |14746202955JAMANA BA 20-07-2019|  Paig

7 14746202956 | JAMANA BAJ 90-07-2018 | paid

- 8 114748202057 |JAMANA BA| 20-07-2019 | . Paid
9 14746202958 [JAMANA BAI 20-07-2018 |  Paid

10 | 14854805185 |NEELAM RA| 26-10-2019 |  Paid
11 [14864805201 [NEELAM RAJ 26-10-2018|  Peid
12 | 14864805203 NEELAM RA! 26-10-2019 |  Paid
13 | 14864805204 [NEELAM RAI 26-10-2019 | Paid
14 14864805205 |NEELAM RA 26-10-20191 Paid
15 | 14864805207 [NEELAM RA| 28-12-2018 | Paid .
16 |17167201793|NAGMA 15-04-2019 | paid-
17 17864805208 |SUNDAR LAL 13-05-2015| Paid
18 120674301510 |SATISH _ 15-11-2019 |  Ppaid
19 20675102177 [SONU PRAJAPATI 31-08-2019| Pai
20 |22186700933]SUBHASH KUMAR JAIN 26122018 Paid
21 |22186700934 | SUBHASH KUMAR JAIN 26-12-2018| Paid

22 22186700935 SUBHASH KUMAR JAIN 26-12:2018| Ppaid
23 |22454800745| UMESH FG | 21412019 Pad

"24 [22454800750|PRAKASH RAO KS 14-08-2019] Pad. |
25 [22455100005{GANGAMMAMS 14-12:2018 | Paid
26 |22455100067| MEENAKSHI H A A’S MEENEKSH| 29-11-2019|  Paid
27 22455600615 NAGARATHNNA 30-12-2019]  Paid

28 | 22456700631 [VIJAYAMMAK - 02-12-2019]. Paid
29 | 22458700632 [VIJAYAMMA K 02-12-2019|  Paid
30 |22456700634 | VWAYAMMAK - . | : 31-08-218 | - Paid
31 |22456700641|K RVEENA.. - - - =% Tu5,955] 44082019 Pag |
32 22456700642' K R VEENA | ¥1,45,959| 14-08-2019|  Paig

"33 | 25454800068 |MAHESH B 30092019 Paid

.34 {40016701198|ANIL KUMAR- 13-12:2016]  Ppaiet

30 Jgf_ﬁ-¢o12ﬁ.ﬁ. ANIL KUMAR T %12,426] 13122019 |- pald
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S f \F\faunt No.| .. . -t - Members Name . | Total Pay-rﬁe_nt'_ #_?.ag;r[l:n'.t‘ - Remark
36| 40916701201 |ANIL KUMAR - - T 12,426] 13-12,2018 | Paid.
37, 40916701202 ANIL KUMAR - | 212,426( 13-12-2019  Paid
38 |41854800330|RAJESH R HULIYAR. - | %402677]2008:2019] paid_ |
39 | 41864800332 [RAJESH R. HULIYAR 24,01,519] 14-05-2019]  Paid
40 [51914202010|SANIAI KUMAR CHOUBEY 33,245 30-04-2013|  Paid
41 |60395100383{SARAP.IT DAS % 66,206) 07-12-2019| .Paid
42 160395101255\ BULBULI SARKAR %30,564] 07122019 |  Paid
43 |62225100982{RANJEET PASWAN 14,072 15-09-2015{ Paid
44 | 62253700789 RAVIKANT GUPTA.- % 22,4701 09-09-2013|  Paid
45 |62254201963|MUNNIDEV! | . 721,840] 31122019 Paid
46 |62264202637 [SANTOSH KUMAR . %2,361[31-122019 pad
47 62254202641 AMAR SINGH MEENA ¥ 81452) 31-12-2018;  Paid
A8 62254202668 [ANITA DEVI T37,545/ 31-1222019 |  Paid
49 |62254800042 [BANARASI DEVI 339,012{31-12-2019|  Paid
50 [62254800300 [ANITA DEVI . %37,627) 31122019  Paid
51 |62254800325 |RAKESH KUMAR © %8,095[31-12:2019{  Pald
| 52 |62254800377 |RAMAESH KUMAR SAINI %32,682(31-12-2019 | Paid
| 53 | 62254800853 | RAM SINGH 399,757/ 31-12:2019]  Paid |
| 54 |62254501171]VIKAS KUMAR JORASIA %7,658|31-12-2019| Paid
| 55 |62254802023|AARIF QURESHI £37,291| 31122013 | Paid
. 56 |62254802250|KIRAN % 34,340] 31-12-2019]  Paid
57 |62254802338|RAM SINGH 387,766( 31-12-2019 |  Paid
| | 58 [62255100185[CHOTH MAL BHARGAV %50,644] 31-12-2019 | Paid
. 59 [62255100324|OM PRAKASH SAIN| %19,737|31-12.2019|  Paid
i | 60 |s2255100447]RUKEYA %7499 31122019 |  Paid
. 61 [62255100531|MALA RAM  $16,449]31-12.2019 | Paid *
B2 [62256200648|RAKESH KUMAR SHARMA’ % 88,234 26-07-2'017‘_ '_Paid
63 |66875100169|SATAR KHAN | %1,59,521) 13-12-2019| Paid
64 68995600735 BHATERI DEVI | 77,534/ 31-08-2019 | Paid
B5 |63995600751| SANDEEP BANSAL % 69,881 26-102018|  paid
66 |70916701198|BASANT RAUT 718,011 07-06-2018 |  Paid
67 |73006200881|DINESH SAH 14,887| 28-09-2017|  Paid
68 173006200882 |MD SHAMSHAD % 14,086( 20:09-2017 .  Paid
63 |73006200883 RAJARAM SAH % 18,881 12:09-2017 | Paid
‘ o TOTAL | 2 36,41,528
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o Lo Arinexure-Xil
o FMe R4 |G 7/43i20 18- LRM (Part)” |
o . . Govefnment of iidia
L ' Ministry of Agriculture and Farmers Welfars
o 'Eéﬁé?'t”zﬁiﬁtquiﬁgfﬁsl:_!!-t'u'r‘e-';ﬁ-oopera.ﬂ. n-and-Farmers Welfare, o~ . .
(Office of Central Registrar of Cooperative Societies) : Ty
' ’ K . 1
Krishi Bhgr‘-;:fan, New Delhi '
x> - Dated: b February, 2020 "
: ' To, ; _ . : .
; The Chiaf Exscutive OfficarfManaging Director/ Secratary,
Sahara Cradit Cooparative Society Lirhited-
'S ahara India Bhawan 1, Kapporthala Complex,
Aligan], Lucknow- 226024, Uttar Pradash,
Subject; Complaint against Sahara Credit Coopirative Society Limited-reg. S o
3ir, |
| am dirsctad to enclase the copy of complaint of Shri Ved Prakash Mathur, Ajmer with.
te diraction to pay the deposits to the investors as per norms immediately and furnish the action
taken repart in the matier o this office within 15 days fram the. recelpt of this lstter. Corhpliance of
tha same will also form part of the next headng schaduled before Central Registrar of
Coaperaiive Socizties on 28 022020 a3t 04.30 PM. - . . ' -
o - , Yours faithfully
Encl.-afa - : : o T .
] {(Anil Khurana) ;
| Deputy Diractor (Cooperation) .
Vot
L 0(;,1,{5.\’"_‘
57r)‘9




; Appendix-

MINUTES OF THE FIFTH SITTING OF THE COMMITTEE ON PETITIONS
(SEVENTEENTH LOK SABHA)

The Committee met on Friday, 7 August, 2020 from 1200 hrs. to 1330 hrs..in Committea
Room "B, Parliament House Annexe, New Dethi.

PRESENT
Dr. Virendra Kumar - Chairperson

MEMBERS

Smt. Anupriya Patel
3hti Brijendra Singh
Shii Sushit Kumar Singh
Shri Rajan Vichare

Sk

SECRETARIAT

Shri Raju Srivastava - Director
2. Shri G. C. Dobhal - Additional Director

=N

WITNESSES

MINISTRY OF AGRICULTURE & FARMERS WELFARE
(DEPARTMENT OF AGRICULTURE, COOPERATION &
FARMERS WELFARE - COOPERATION DIVISION)

Shri Sanjay Agarwal - Secretary |

Shri Bimbadhar Pradhan - Special Secretary & Financial Adviser

Shri Vivek Aggarwal - Joint Secretary & Central Registrar of
Cooperative Societies

o b —

2. At the outset, the Hon'ble Chairperson welcomed the Members to the sitting of the
Committee.

[The representatives of the Ministry of Agriculture & Farmers Welfare
(Department of Agriculfure, Cooperation & Farmers Welfare - Cooperation Division)
were ushered in]

- e



3. Ater welcoming the representatives of the Ministry of Agriculture & Farmers Welfare
(Department of Agriculture, Cooperation & Farmers Weffare - Cooperation Division), the Hon'ble
Chairperson drew their attention to Direction 55(1) of the Directions by the Speaker, Lok Sabha
regarding confidentiality of the proceedings of the Commitiee. Thereafter, the Committee heard
the representatives of the Ministry of Agriculture & Farmers Welfare {Depariment of Agriculture,
Cooperation & Farmers Welfare - Cooperation Division} on the Representation of Shri Ved
Prakash Mathur alleging Sahara Credit Cooperative Soclety Limited, Deoli (Kekri), Region-
Ajmer of non-payment of fixed deposit amount on maturity and important issues related
therewith. The major issues put forth before the Commiitee by these witnesses, were as

follows:-

(i}

(v)

(v)

The Central Registrar of Cooperative Societies issue certificate of Regisfration to
various types of Cooperative Sociefies under Multi-State Cooperative Societies,
Act, 2002,

Multi-State Cooperative Sccieties are functioning as autonomous cooperative
organizations accountable to their members. These Societies have to function as
per the provisions of the Act and Rules made thereunder and their approved bye-
laws. As per provisions of Section 49 of the MSCS Act, 2002, the business
matters such as to admit members, to accept the deposits and investing the same
fall under the powers and functions of the Board of the Society and the day to day
management of busingss of the Saciety is under the powers and functions of the
Chief Executive of the Society as per the provisions of Section 52 of the MSCS
Act, 2002.

The Department has delegated the powers to Registrar of Cooperative Societies
of all the States/Union Territories for conducting inspection of the Society and to
appoint an Arbitrator under the MSCS Act, 2002.

The Ministry is in the process of amending the MSCS Act, 2002 with a view to
strengthening and streamline the provisions governing the registration and
management of the Multi-State Cooperative Societies and to make it democratic,
transparent and accountable.

The process of amendment in the MSCS Act, 2002 was started in 2007. After
considering the Parliamentary sub-Committee Report, Planning Commission
Report and Niti Aayog Report, it was reconciled to make provision for redressing
the complaints and shorteomings and the draft Amendment Bill was forwarded {o
the Ministry concerned for legal vetting. The MSCS Amendment Bill for
amendments in the said Act will be introduced in the next Session of Parliament.

The matter regarding non-payment of deposits by any multi-State Cooperative
Society including Sahara Credit Cooperative Society Limited comes under the
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(vii)

(viil}

(ix)

business matters of the Society and as per the provision of Section 49 of the
MSCS Act, 2002,

During the last 5 years, numerous complainfs for non-payment of deposits from
members have been received against Sahara Credit Cooperative Society Ltd.,
Lucknow and other Socleties.

Consequently, Sahara Credit Cooperative Society Limited has been directed fo
take time bound steps to strengthen and sireamline the Grievance Redressal
Mechanism to settle the grievances for repayment of deposits and to ensure that
the complaints are disposed of on timely basis.

The Department has also summoned the Chairman of Sahara Credit Cooperative
Society Limited for personal heating on 9.11,.2019 before the Central Registrar of
Cooperative Societies to explain the matter. However, no convincing reply
regarding the non-payment was forthcoming. Subsequently, the Society was
directed to ensure that mafured payments are released immediately and they
were also asked to give complete details of amount, which have become overdue
for payment. The proceedings, therefore, are continuing before the Central
Registrar of Cooperative Societies.

In the matter of Sahara Credit Cooperative Society Limited, the Central Registrar
of Cooperative Sccieties has imposed ban o take the new deposits from the
depositors. During the last two months, Shri Ved Prakash Mathur, the
Representationist, has received Rs.33 lakh from Sahara Credit Cooperative
Society Limited.

4. After hearing the views of the representatives of the Ministry of Agriculture & Farmers
Welfare (Department of Agriculture, Cooperation & Farmers Welfare - Cooperation Division), the
Committee expressed their views, as under:-

(i)

As the major amendments in the Multi-State Cooperative Societies Act, 2002 are
being carried out with a view to strengthen and streamline the provisions

governing the registration and management of the Muiti-State Cooperative

Socleties and fo make it democratic, transparent and accountabie, the formalities
in respect fo all the said Bill may be completed within stipulated time before its
introduction fo the Parliament and the said amendment Act may be implemented
in letter and spirit.

The aspect of security of funds deposited in the Society by the depositors may be
kept in view while carrying out the amendments in the said Act.

A



(i} ~ The fatest status of complaints as well as their settiements in respect of the
instant representation, for non-payment of deposits received against Sahara
Credit Cooperative Society Limited, Lucknow also needs to be compiled.

(iv)  All the complaints regarding settlement of the depesits against Sahara Credit
Cooperative Society Limited need to be resolved amicably to the satisfaction of
the depasitors in a time bound manner.

5. The representatives of the Ministry of Agriculture & Farmers Welfare {Depariment of
Agriculture, Cooperation & Farmers Welfare - Cooperation Division) assured the Committee that
the Multi-State Cooperative Societies Amendment Bill inter alia containing provision for
redressing the comiplaints and shortcomings of the depositers, etc., wili be introduced in the next
Session of Patliament.

[The representatives of the Ministry of Agriculture & Farmers Welfare (Department of
Agricuffure, Cooperation & Farmers Welfare - Cooperation Division), then, withdrew]

5 Fre hkk *kx Wk
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.

9. A copy of the verbatim record of the proceedings of the sitting of the Committee has
been kept on record. '

The Committee, then, adjourned.

# Doas not pertain to this Report.



Appendix-If

MINUTES OF THE FOURTEENTH SITTING OF THE COMMITTEE ON PETITIONS
(SEVENTEENTH LOK SABHA)

The Committee met on Monday, 8 February, 2021 from 1130 hrs. fo 1230 hrs. in Committee Room
'C', Pariiament House Annexe, New Delhi.

PRESENT
Dr. Virendra Kumar - Chairperson
MEMBERS
2 Shri Hatish Dwivedi
3. Shri Brijendra Singh
4. Shri Manoj Tiwari
5. Shri Rajan Vichare
SECRETARIAT
1, Shri T. G. Chandrasekhar - Joint Secretary
2. Shri Raju Srivastava - Director
3 Shri &. C. Dobhal - Additional Director

2. Atthe outset, the Hon'ble Chairperson welcomed the Members to the sitting of the Committee.
3. The Committee, thereafter, took up for consideration the following Draft Reports :-
(i) Report on the representation of Shif Ved Prakash Malhur alleging Sahara Credit

Cooperative Society Limited, Deoli (Kekri), Region - Ajmer for non-payment of fixed deposit
amount on maturity and important issues related therewith;

(" ) Wik wkk ik Ik
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(iv) |
ke Rk Rk dkik

(v) :

(V l) Wk E223 wEx ek

4. After discussing the above mentioned Draft Reports in detall, the Committee adopted all the six
Reports without any modification(s), The Commitfee also authorised the Chairperson to finafise. the Draft
Reports and present the same to the House.

The Committee, then, adjourned.

** Does not pertain to this Report, 2D





